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CORRIGENDA { 

In the Constituent Assembly of India (Legislative) Debates, Budge Sestion | 
os i— | 

tn Volume L— } 

1 No. 1, dated the 28th January, 1948,— 

(i) Page 3, line 18, for “taken” read ‘‘keen”’; 
(ii) Page 9, in the last line, for “PowRENn” read “PowEr”, and trans; (०6 

tue line, above exisuiny line ७ iru boii ; 

(iii) Page 29, line 16 from bowow, insert “‘vo” after “Spas acularly”; 

No. 2, dated the 30th January, 1048,— 

(i) पृष्ठ ७३, पंक्ति ४, “त्रंभी” के स्थान पर “मंत्री” पढ़ें । 

(ii) Page 89, line 9 from bottom, for “४४919?! read “६8०४७; 

j 3. No. 3, dated the 2nd February, 1948,— 

qe ११३; पंक्ति २, “महमुनि” के स्थान पर “महामुत्रि” पढ़ें । 

पंक्ति १३, “बच्चो” के स्थान पर “बच्चे” पढ़ें । 

a 4, No. 4, dated the 38rd February, 1948,— 

(i) qe १८७; श्रंतिस पंक्ति, “दिवकायतें कत” के स्थान पर “दिवकतें 

Set
te 

~ 

wT पढ़ 

(ii) qe १८८, wa से cat बक्ति “planhing” के स्थान 4 
“planning” पढ़ें - 

(iii) पृष्ट, १९०, That ९, “बिम्कुल के स्थान पर “बिल्कुल” पढ़ें। 

4 5, No. 8, dated the 4th February, 1948,— 

-: -२३४७३४४ te dle २ ols ८ व ५... २२० 3७० - ३३ 30) — PPA ६००४० 

8. No. 6, dated the 9018 #०७7प्र७/३9, 1948,— 

(i) Page 266, for the existing line 8, read “position to resuscitate our 
anvient system. My trienu, Mr. diuhve, owia”; 

(ii) Paye 292, aad after tne tast line “nxea by the Textile Board. If free 
~  COupouluOn be golly LO 1७७५७ LO any tiouble it 1७ upto Govaunnent 

fo Lake steps elluer ७० Hx prices 04 71 sume”; 

(ili) Page 299, between lines 2 and 3 trom bottom, insert “che Honours 
8016 Minbler way accept them, 

7, No. 7, dated the 6th February 1948,-- 
(i) Page 449, lime 22, for “pears read “years”; 

(ii) पृष्ठ ३५८, पंक्ति ९, “पहुचना” क स्थान पर “पहुंचाना” पढ़ें * 

अंबित १०, “कंगन” क् स्थान पर “क़ानून पढ़ें । 



Fr 

8. Ne. 8, dated the 7th February, 1948,— 

prea les See (280 २ +- ff yew — 218३ yf -+ “५४ ८००० (i) 

> UR 

* gonniveanee ? — ff yew aa — ३ 39 — *1* <००४८७ (ii) 
+ (३४०४ “ connivance ” sley 

ipa Set yheg = sew ce 381 “४ 30 — 1] ate (iii) 
- 0४४5३ te ९२ 

(iv) Page 411 (English portion), line 3, insert “things” after ‘clause’; 

des ४ “ exciusion” — ff yb. — Ips sof — rt amie (v) 
- 1335३ “ execution 7 

9. No. 9, dated the 9th February, 1948, — 

(i) Page 449, line 16 from bottom, after “was such” insert “and such”; 

(ii) Page 453, line 4 from bowwom, for “acquitted” read “acquittal” 

(iii) Page 471, line 9 from hottou, after “read” insert “the” and for ‘Clause 
20(d)” read “Clause 29d) 

10. No. 10, dated the 10th February, 1948,— 

(i) Page 514, for the existing line 13, read “but why on earth have we not 
addressed ourselves to the Reserve Bank and’’ 

(8) Page 534, for the existing line 27, read “d'he Assembly re-assembled after 
at Half Pasi 2७० of tne Clock” 

iii) Page 535, line 2, for “‘beseach”’ read “‘besevch”’, line 9 from bottom, for 
डा ‘deo ” read “‘decont ae and for “taking” ‘talking 

Ls, No, 11, dated the 11th February, 1948,— 

ea 33३ dle J tha २ — | )०० co aay — 8 30) Yor she 

"UPR 

12 No. 12, dated the 13th February, 1948,— 

०० ३ है 662, in heading to Starred Question No. 265, for “(एफ्फफए'' read 
UMBER”} 

(ii) Page 688, line 6, for “‘krongful”’ read “wrongful” and line 8, for “temdlting’ 
‘act”’ 

Page 700; line 21 from bottom, for ‘‘the” read “this”, and lin 
Nil) Bogs 1295 ee” bn ta scan f and line 12 from 

(४) 4S wok, पंक्ति ७, “aT क स्थानपर “तो” पढ़ें । 
13. No, 13, dated the 14th February, 1948,— 

ay कक 119, In heading to Starrea Question No, 288, for “Nustan” 

li) Puge 725, insert after line 18, “nay stand in theway, wh she fi : a ie 8 (४, whether financial; 



| 

14. No. 14, dated the 16th February, 1046, 

(i) Page 761, line 21 from bottom, yor "ameidmeits” read “amendments”; 

(ii) Page 774, line 2 from bottom, for “de” read “hes 

(iii) Page 782, line 2 from hattem, for “act” read “nos” 

| Volume IT,—- 

15. No. 1, dated the 17th February, 1948,— 

(i) Page 824, for the heading “RESOLUTION RE SOCIALIST ECONOMY 
FOR INDIA IN SERVICES” read “RESOL"TION RZ REP ESEN- 
TATION OF RURAL POPULATION IN SERVICES”; 

(ii) Page 825, for the heading “RESOLUTION RE REPRESENTATION OF 
RURAL POPULATION” read “RESOLUTION RE SOCIALIST 
ECONOMY FO" INDIA”; 

(iii) Page 845, for line 5 from botto™, read as follows : 
“An Honourable Member: Khuda Ganje Ko Nakhun Na De. 
Pandit Thakur Das Bhargava: Yes, God will’”’ ; 

16. No. 2, dated the 18th February, 1948,— 

(i) Page 857, line 12 from bottom, for “which” read “would”; 

(ii) Page 863, line 21 from bottom, insert a dagger mark (1) at the end, 
insert ‘*} Printed serially” as footnote, and in heading to Starred 
Question No. 324, for “ann” read “or; 

(iii) Page 873, insert as line 1, “There is a Bengalee proverb which I should 
mention here:’’, and omit existing line 3; 

(iv) Page 879, for the existing line 3 from bottom, read “In these circum- 
stances, I beg to subnit that neither in the interest of sy 1-”; 

(९) Page 884, for the existing line 30, read “Authority is not taxed, People 
should be allowed to become”; 

Rte Sly S ce ३५० २३ — १ ha ee  )8३ —- १९४ ६5४० (४३) 

~ JPR 

(vii) JS ९१३, BT हुए संस्कृत वाक्य के स्थान पर Ag IE: 

“एक: शब्द: ज्ञात: सम्यक् प्रयुक्त: स्वर्गें लोकें कामधुक भवति। 
इति बैय्याकरणानाम् Aa". 

17, No, 3, dated the 19th February, 1948,— 

(i) Page 923, in heading to Starred Question No, 342, for “Chroniculy’ 
read ‘Chronicle’; : 

(ii) Page 932, at the top, for “[Pandit Hirday Nath Kunzry]”’ read “[Shri 
K. Santhanam]”; 

(iii) Page 945, omit line 16, and in line 34, omit “for’’: 

(iv) Page 950, line 20, for “Company” read “Cov munity"; 

(४) TS ९५३, पंक्ति ११, "इलाक़” के स्थान पर “इलाक़ा” पढ़ें । 
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Bee Leyla vy) aces ३ ०-१ be o Be — ३१७ «5०७० (vi) 

= (38०५३ PIL ९९ (५०३९३ २२ yl cee सके oS १३ 

# «६-२ See Se hen Te Be — 189 २०४० (vi!) 

* ०४१३ 

* फल अन्ना an Slee टी ० igledbe A pe - 1४० éanio (viii) 

18. No. 4, dated th» 20th February, 1948,— 

(i) Page 1002, line 8 from bottom, for“Rs. 41.04.44.900" read “Ra 42.09,900" 

andin line3 fron bottom, for “Re. 42.00.00" read “Re. 41,94,44,000"; 

(ii) Page 1004, line 28, for “perforr ing” read “preferring”; 

(iii) Page 1007, line 23, for “equalled” read “unequalled”; 

19. No. 5, dated the 23rd February, 1948,— 

() ee etl transpose lines 1 to 22 above heading to Starrec Question 

०. हू 

उनमे  डॉफर ८ 29% २ -- १ ०-० ०» 2 -1०१) se (ii) 
= ppp ९९ oe 

(Fi) पृष्ठ १०६२, पंवित १, “जहः” के स्थान पर “जहां” पढ़ें . 

a (iv) Page 1966, line 23, for “Dr. Wheeler here” read “Dr. Wheeler opting - 
for Pakistan was received.” ; 

(v) Page 1068, omit line 17 from bottom ; 

— [ह) पृष्ठ १०६९, नीचे से पंकित १४, “अजायब्घर” के पहिले “जो” पड़ें। 

(vii) Page 1072, in heading to Starred Question No. 412, for “PsionERY” 
read “PENSIONARY” ; 

. (viii) Page 1078, line 15 from hottem, for “299. *8hri P. Kunhiraman” vead 

“991. *Shri Deshbandhu Gupta”; 

(x) 9s" १०९२, पंक्ति ६, “सोजन” के era पर “सोजत” पढ़ें। 

पंक्ति १५, “तह” के स्थान पर “वह” पढ़ें। 

(x) Page 1110, transpose lines 21 and 22; 

20. No. 6, dated the 24th February, 1948,— 

(i) Page 1134, for the existing lines 25 to 27, read as follows : 

‘Mr. Ho sain Imam : Have any souros for this raw material been 
found in India to replace the source 107 Malabar १ 

The Honourable Dr. Syama Prasad Mookerjee : We expect to get some 
gypeu~ within the Indian Union and we are investiyating this 
possibility.” >) 

(i) Page 1184, hetween lines 1 and 2 from bottom, insert “undertaken at 
our suggestion. Iam out to appeal to my countrymen, to”; 

(iii) Page 1185, omit line 1; 
(iv) Page 1193, line 1, omit “Committee was appointed and the findings of”; 

Pye 1195, under the heading “Demanp No. 1—Ramway | ES (v) pRl7,84,000" read “Re. 82,26,000”; A AY BOARD for 



= . 31, No. 7, dated the 25th February, 1948, 

bone (i) Page 1204, line 16 from bottom, for “observed” read “absorbed”; 
. (ii) Page 121%, for existing line 7 from bottom, read “Tita palla—24 million 

tone,” ; 

(ili) Page 1227, line 21 from bottom, insert “of” after “point” ; 
(iv) Page 1228, line 4 from bottom, insert “to” after “Legislature” ; 
(v) Page 1234, line 2, for “departer” read “departed” ; 

22. No. 8, dated the 26th February, 1948,— 
Page 1283, transpose lines 1 and 2 under the heading “SHO!T NOTICE QUESTION AND ANSWER” to the bottom of page 1282; 

23. No. 9, dated the 28th February, 1948,— 

Page 1345, at the end of last line, insert “excise” x 

24, No. 10, dated the Ist March, 1948,— 

Page 1359, omit lines 1 and 2; 

25. No. 11, dated the 2nd March, 1948,— 

(i) Page 1460, line 23, for “considered” read “concerned” ; 
(ii) Page 1482, line 16, for “move” read “ment *,and inline 3 from bottom, ~ for “to” read “at” ; 
(iii) Page 1491, omit line 7 ; 
(iv) Page 1497, omit line 11 ; 

"
4
 

| No, 12, dated the 3rd March, 1948,— 

(i) Page 1504, line 9 from bottom, after ‘Lodi’ insert “Road”; 
(ii) Page 1508, insert between lines 5 and 6 from hottom, “accommodated inhouses. In fact I made it perfectly clear that they would” e 
(iii) Page 1517, in heading to Starred Question Ni 

“MIGRATION” ; 
ue (iv) Page 1535, for existing line 3, read “granted in a number of native states, | हे Tam sure no talk of revolution and no” x 

0, 588, for “Propiem” read 

(४) पृष्ठ १५५५, पंक्ति २, “रूपयेक” के स्थान पर “रूपये को” पढ़ें । 
(vi) Page 1557, line 12, for ‘“‘thex” read “there” 

after “that” insert “is” ; 
_ (vii) Page 1560, line 21. for ‘‘profounded”’ read “propounded” ; 

and in line 14 from bottom, 

27, No. 13, dated the 4th March, 1948,— 

(i) Page 1575, line 5, for “Is” read Will”? ; 

PETS बन od २०२४ है! (4२ - sow dT — 1०६ ६०० (ii) “ig > Ute tt owl S Seale ४५० 3 
Th Volume वात 

28. No. 2, dated the 8th March, 1948, — 
~ (i) Page 1720, line 8, for “derivaties 7? read “derivatives” ; 
(8) Poge 1746, line 15 from bottom, for “I prepared” read “I am prepared” ; 



29, No. 3, dated the 10th March, 1948,— 

Page 181 9, line 28, for “Communial” read 4 

80. No. 4, Jated the 11th March, 1948,— 
(i) Page 1574, line 21 from bottom, for “last” read “fact” ; 

(ii) Page 1897, in heading to Starred Question No, 707, for ‘“Dppatzs” read 
‘ents’ ; 

toda yar Se Syl e inl * — १ slow — 1171 «5०० (iii) 

+ aR 

= 2३२0० ७४ ५ ९९ cal » ४०)७ S ९९ cle a gy! te Ue ३२ $ yew «७ ey 

ee बैक (30 302 pls 2२ २ ० 36० oo aes — 19170 ४००६० (iv) 
= end OF 

& te Wes aa )) te pail २ — १ )७० — ! yee -- 1994 ४८-२७ (v) 

= (3४०5३ ९९ (8४ २२ hang? 

~ aay te RA 2 ley S ९ ily 2 — १ pew 

s ~ RF ९ Od Slay S Lsydyt Wm |) sow 

“UPR ९९ «४ २३ Jey Se an — IP phew 

~ pape ९९ % २२ ley See ge aa |१ shaw 

(vi) Pas e 1951, for existing lines 5 and 6 from bottom, read “The Honourable 
Maulana Abul Kalam Azad: Yes, the Government as well as any 
honourable member of the House can move for an amendment of the 
Act,”; 

% 
नं 

$1, No..5, dated the 12th March, 1948,— 

+ (3 ३०5 ९९ tome % Slay S te ole ३ — poh teor§ ८७७.० 

= yabye ९९ (glad » ५०२ S ee Jd — 8 yw 

82. No. 6, dated the 13th March, 1948,— 

(i) Page 2061, line 19, for “Pandit Mirday Nath Kunzen” read “Pandit 
Firday Nath Kunzru” ; 

रू ७४४ ७» ley 5 ₹९ 3.8 ४७५४ a — | 39७० ~- 1+४+ ८5-७० (ii) 

“UPR 
"३8०३ te pel २ <<०२ 3 te Jha} a P 3७७० — fev «००० (iii) 

(iv) Page 2104, after line 4, insert “Drmanp No. 2(-- Minisa by oF Trans: PORT”; 4 

33. No. 7, dated the 15th March, 1948 — 

7 {i) Pag» 2128, line 10. 19 “47€5" read “1758” 5 



: Pago 2129, foot-note, for “t” read “t” ; 

(iii) पृष्ठ २१८२, पंक्ति ३, “रिवर्तन” के स्थान पर “परिव्तंन” पढ़ें। 

पंक्ति ५, “नहीं” के पूर्व “में” पढ़ें । 

पंक्ति ७, “म” के स्थान पर “में” पढ़ें । 

पैरा २, पंक्ति ५, “चार” के स्थान पर “प्रचार” पढ़ें । 

84, No. 8, dated the 16th March, 1948,--- 

(i) Page 2194, last line, for “hive” read “give” ; 

(ii) Page 2210, in heading to Starred Question No. 793, for ‘“Ispta” read 
“DE 

In Volume 1V,— 

35. No. 1, dated the 19th March, 1948. 

Page 2475, between lines 12 and 13, insert “to be compared to them. The 
thief is a person who robs another individual’ 

86. No. 2, dated the 22nd March, 1948,— 

Page 2525, line 1, omit “Mr. Speaker:” ; 

87. No. 3, dated the 23rd March, 1948,— 

(i) mie 2582, transpose last line between the existing lines 2 and 8 from 
ottom ; 

- (४) पृष्ठ २५८२ (हिन्दी विभाग), पंकित २,“विधार्थी” के स्थान पर 
; “feat” पढ़ें । ; . 

38. No. 4, dated the 29th March, 1948. 

(i) Page 2647, in heading to Starred Question No. 924, inert “axp Bice” 
7 at the end; 

का (ii) Page 2665, in heading to Starred Question No. 1017, for ‘East Bryeat” : “Wzst Brnca.” 

(iii) Page 2700, transpose lines 4 and 5 from bottom; 

389. No. 5, dated the 80th March, 1948,— 

A (i) sia, “Pe! 2726, in heading to Starred Question No. 1041, cmit “axb am 

(ii) Page 2758, line 12 from bottom, for “then adjourned ill” ) aathet afc 2 757 ee fe adjourned for Lunch tilt” read 

40. No. 6, dated the 31st March, 1948,— 

(i) Page 2795, stat t ded to to Starrel Question N 1074, line 1, column 3, for “945+” read “1945.46” and column 4, eto दे 
“1946-47” 

(ii) Page 2797, in heading to Starred Question No. 1077 after “Connvr- TION” insert “At 
(iii) Page 2826, item No. 12, under column “Amount Voted" Sor “8,65” 

end 18,68", 



= 

(iv) Page 2828, item No. 84, under the heading ““Votal”’, for 63,059” reid 
$63,057; ह 

(४) Page 2838, for the existing line 20 from bottom, read “to sit down at 
any time. But whatis the policy? Are they prepared to give”; 

(vi) Page 2843, insert after line 8, “Demanp No. 92—Capiran OvrLAy 05 
Cry AVIATION”; 

(vii) Page 2859 for existing line 11 from bottom read ‘15th August 1947 to 31st 
March 1948, in respect of ‘Ministry of Commerce’.”’ and for existing line 
5 from bottom, read ‘15th August 1947 to 91860 March 1948, in respect 
of ‘Ministry of States’. ” '; 

(viii) Page 2861, for existing line 7, read ‘15th August 1947 to 31st March 1948, 
in respect of ‘Ministry of States’. ”’ and for the existing line 18, read 
‘16th August 1947 to 31% March 1948, in respect of ‘Ministry of Defence’.” ’; 

(ix) Page 2862, for the existing line 10 from bottom, read ‘15th Angust 1947 
to 81586 March 1948, in regpect of ‘Ministry of Defence’.” ’; 

4J. No. 7, dated the Ist April, 1948,— 

(i) Page 2896, for existing last line, read “(b) the total financial savings 
effected by such a retrenchment?”’; 

(ii) Page 2899, line 13, after “Institutes” insert “have”; 

(iii) Page 2906, line 10, after “Stocks of” insert “Gur’’, line 13 from bottem, 
after “accepted” insert “Gur”, ,and last line, insert “Gur’? in the 
beginning; 

(iv) Page 2962, after line 1, insert “(Vide answer to Starred Question No 
1181.)"; ji 

42. No. 8, dated the 2nd April, 1948,— 

(i) Page 3047, line 23, insert a dagger mark (1) in the beginning; 

(ii) Page 3057, lines 16 and 20, for “required” read “‘sequire”’; 

{iii) Page 3062, for existing line 3, read “Mr. Speaker : No, tho point is that 
in this yery section this fundamental’; » हे 

(iv) Page 3066, for existing line 13 from hottom, read “Clause 2, as amended, 
was added to the Bill.”; 

(v) JB ३०७१ (fet विभाग), पैरा २, पंक्ति २, /“अंकसूत्र' के स्थान 
पर "एक सत्र ” पढ़ें । 

(vi) पृष्ठ ३०७६ (हिन्दी विभाग), Waa २, “उस” क स्थान ॥ 
“इस पढ़ें | ; 

(vii) पृष्ठ ३०७८, पैरा १, पंक्ति ३, “वर के स्थान पर “बह” FI | 
“4 : 

पैरा ३; पंक्ति ५, “दिल” के स्थान पर “feet” पढ़ें। प 

43. No. 9, dated the 800 April, 1948,— न 

(i) Page 3099, line 10 from bottom, for “1963” read “1936”; 

(ii) Page 3111, line 24, for “greatful” read “grateful”; G 
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(iii) Page 3135, line 14 from bottom, for “the” read “one”; 

(vi) पृष्ठ ३१३९ (हिन्दी विभाग), पंक्ति २, “जातीयत” के स्थान, परे 
“जातीयता” पढ़ें 1 

(४) पृष्ठ ३१४०, पैरा २, पंक्ति ५, “पदा” के स्थान पर “पंदा” पढ़ें । 
पंक्ति २१, “गरमा” के स्थान पर “गरम” पढ़ें । 

(vi) पृष्ठ ३१४१--पैरा २, नीचे से पंक्ति ४, “ood” के स्थान पर “good” 
पढ़ें । 

Ce Sale ३३ Slay S ee dala a — १ you — 1७४ ८5०० (vii) 
Udy ९९ ०0६० २२ Slo S ९ See ff yk 

= 3४०5 ९ (४६ २ Dee < ९९ ila) a --! | 3९७० 

Volume V,— 

44, No. 1, dated the 6th April, 1948,— 

(i) Page 3252, line 4 from bottom, insert “bona fide” at the end; 
(ii) Page 3255, between lines 8 and 9 from bottom, insert “missioner’s office is now examining the question of over production o: f coal’’; 

(iii) Page 3314, emit line i 

(iv) पृष्ठ ३३१७ (हिन्दी विभाग), पैरा १, पंक्ति ५, “वेज्ञानिक” के eq 
पर “वेज्ञानिक” पढ़ें । 

पंक्ति ६, “ओर” के स्थान पर “और” पढ़ें । 
पंकित ७, “ह” और “अभो” के स्थान पर क्रमश: है और “अभी ” पढ़ें | 
Set १६, “द्वारा” और “प्राप्त” के मध्यस्थ शब्द “स्वतंत्रता 

(ए) Page 3329, for 6: 
question is ;” 

45. No. 2, dated the 7th April, 1948, 
Page 3426, transpose line 25 to the end of the page; 

को काट देबें। 
xisting line 9 from bottom, read “Mr. Chairman : The 7 

46, No. 3, dated the 8th April, 1948,— 

(i) Page 3463, omit line 15; 

(४) पृष्ठ ३४७८, पंक्ति ५, “बातो में” के स्थान पर “बात में” पढ़ें । Md a ery? S ce sas) २२ ))| ९९ 5S २- ० pou - )७- ००) 4००४० (iii) 

~ dep te haale 
“eR et dl ley Se Syn — 9 sh. 

0४०5 ९ Shad, ५ ley S te KS, vv — V 3७०७ 

“UPR ९ 95 २ Say ४ ७ ३)) २ 9 ५७५ 

५ 
ks 

<P lee 
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10 
47, No. 4, dated the 9th April, 1948, 

i) Page 3571, in heading to Starred Question No. 1406 for “vor” read “or”, 

(ii) Page 3615, line 16 from bottom, for “coti read “ ; 
(iii) Page 3622, transpose lines 15 and 16 from bottom; : 

(iv) पृष्ठ ३६४४ (हिन्दी विभाग), पैरा १, पक्ति १, “म मुझ” के स्थान पर 
“में मुझे पढ़ें । 

एड २, पंक्ति २, “गाजियन” के स्थान पर “गाडियन” पढ़ें। 

(४) पृष्ठ ३६४५, पंक्ति ५ तथा ७, “गारजियन” के स्थान पर “गाडियन” पढ़ें । 
> 2 2१ z नोचे से पंक्ति ४, “पेतृक” के स्थान पर “पैतृक” पढ़ें । ८ 
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A 

‘ABADAN— 
Question re attack on Iranian Hindus and Sikhs in ——. 3594. 

DUCTION— 
Question re— 

Abducted wonien rescued and State Nursing Homes. 2721-22. 
Tmmoral traffic in abducted and refugee women in Delhi. 3160. 
Non-Muslim women abducted in Bahawalpur State. 2734, है * 
oe ee District Magistrate, Montgomery to restore an abducted Hindu girl. 3047-48, 

"78. 
Representation to Pakistan Government re the location of abducted women in five a Border Districts and the closing of those Districts to Indian ‘Troops and ivilians. . sate 

8 of abducted women and children in India and Palkistan. 75. _ Return of only old non-Muslim abducted women by West Punjab Government. 2132-33. Women and children abducted from Jammu and Kashmir. 2347-48. 
UL KADIR ABDUL AZIZ KHAN, MR.— 

Declaration under Rule 2C. 643. 
ABORIGIN AL(S)— 

Tea-Gardens by Agents of Tea District — for Assam 

रे es in Indian Dominion and acceding States. 1135-37. 
a 5 of assets or liabilities handed over by Orissa State to Government of Orissa. 

Armies in ding States and relati with D ‘ion of India. 919-22. 
& phar of ones ee to Indian pas ere fe ge 

‘opulation and areas of States merging with or acceding to ia. - 
Epon ible Governments in, acceding "States. 1271. 

atement issued by the Ruler of Kalat re —— of Kalat State to India. 2744-45, _ States acceded to Indian Dominion. 1277-78, 1739-40. 
Fb States ose stamps and keeping their own Post Offices contrary to lustrament of —. 

Syed Kasim Razvi’s Statement re Hyderabad’s —— to Indian Union aft: rminati —,of Standstill Agreement. 69.” eee रा = ane है. ent as non- a of applicants from acceding Indian States by F.P,9.C. हि also “8081०(8)”, हे कं eae 

mn #९-- 
ea or by Spent of India on an —— to an I.N.A. Plane at Drigh Road Aerodrome, 

ies into recent Air Disasters, 2913, 

490 LAD 
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| 
‘ ACCOMMODATION— 

a Question re— he 

—— for laboratories and staff of Indian Institute of Fruit Technology transferred fi 

Lyallpur. 2813, 3290, 
Allocation of business premises to refugees in Delhi. 3035-37. 
All of residential and busi premises to refugees. 1506-07. 
Buildings under isition for military purpores in various towns in India. 419-21. 
Business premises आदि lotted to refugees by Sector Custodians of Evacuee Property, 1507 
Non-payment of rent by Pakistan Government and buildings requisitioned by 

late Punjab Government. 1882. 
Use of temporary structures built for Army during War. 1711-13. 

See also ‘Housing’. ५ 

ACCOUNTS— 

Question re— 

Amalgamation of Railway —— and Audit Departments and Andit of Foreign T: 
Earnings. 985-86, 

Availability of working —— of Allianz Und Stuttgarter Insurance Bank Limited 
Policy Holders. 2349-50. 

Interest on Government —— with Imperial Bank of India. 916. ४ 
Pay Scales of ‘A’ grade Clerks in Secretariat and Audit and —— offices. 3159-60. 
Posts and grades of superior service. officers in Railway —— Department. 986.87. 
Re-amalgamation of Audit and —— Department of Railway Board. 1803. 
Staff and method of appointments in office of Accountant General, Bihar. 2437. 

ACHINT RAM, LALA— 

Declaration under Rule 2C. 1869. * 

Election of —— to Standing Committee for ‘Ministry of Communications.’ 3600. 
Question re date of arrival of non-Muslim prisoners from Pakistan. 2738. \ 

ACID(8)— 

Seriya re iinpovt of Nitro Cellulose, Sulphuric and Nitric —— from foreign 

ACQUISITION— 

Question re— 

—— of goods through disposals belonging to the Go of United Kingdom 

U.S.A. 3274-88. : है i 

Anxiety among Delhi agriculturists re —— of lands for proposed refugee township, 

Bixation of price by Delhi Improvement Trust for lands to be acquired during 1 

1074. 
Formula for —— of Reserve Bank Shares. 1270. 

Non-payment of price of a piece of land near Chah 
Progress at Hindustan Aircraft Ltd. after ——. 

See also ‘Requisition’. 

1 Wazirwala, Amritsar. 27: 

ACT(S)— 
Tndia alti Goyernment and Legislature)— 

Resolution re extension of period ioned in ions 2 and 3 of —— 1946, as adapt 

Registration of Foreigners— 
४ ration of exemptions under the —— laid on the table, 439-42. 

AGTUARIAL BOARD, INDTAN— 

Question re lishment of Indian Insurance Board and ——. 1085. 

ADJOURNMENT(S)— oe 

Motion for —— re— 
Alleged improper management of Chota Nagpur States by Government of India —— 

allowed. 21. 
Failure of Government to check incitement to violence by Kasim Razyvi, lead 1 

kars of Hyderabad —— Not moved. 3598-3600. ‘8 = 
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ADJOURNMENT(S)—contd. 

Be Hunger-strike oa political and Trade Union workers in Delhi District Jail —— Not 
877 moved. 3386- हु हर ् 

Increase in postal rates between India and Pakistan without consulting: the Assembly 
Ruled out of order, 2922-23. ‘ 

Reference of India-Pakistan dispute to U.N.O, —— Disallowed. 170. 

ADJUTANT GENERAL— 

Question re dealers specified by —— to Military Units for purchase of sports materials. 
2564. 

ADMINISTRATION— 

Question re— 

Copies of Government notifications re states merging with Provinces or forming inde- 
5 pendent administrative units. -80. 

Interim —— of Chhattisgarh States by C.P. and Berar Government. 2555-57, 
States administered by G of India. 1278-79, 

ADMINISTRATION OF JUSTICE— 
-. Demand for Grant. 2262. 

ADMINISTRATIVE OFFICER(S)— 
Question ve institution for the training of Pilots, Ground Engineers and ——. 1788-89. 

ADMINISTRATIVE RESERVE— 

Question re appointment of Under Secretaries from —— made by the Federal Public Ser- 
vice Commission. 1074. 

ADMINISTRATIVE SERVICE, INDIAN— 

Question re— 

Central Administrative Service of India. 922. 3 
Officers for Administrative Services from amongst businessmen, 927-28. 
Persons nominated to 1.0.8. or —— from certain Services and professions. 2804. 

Recruitment to Administrative Services and number of Assamese appointed. 662-63. 
Recruitment to Administrative Service of India from fields of Public life, Commerce. 

and Industry. 3575-76. 
Vacancies in ——. 1366-67. 

ADMINISTRATOR— 

Question re —— for Jaisalmer border area. 2206. 

ADULTERATION— 
Question re— 

Detection of —— in food stuff and milk in Delhi. 2210-11. 
Sale of adulterated ghee as pure ghee in Delhi markets. 2813-14. 

ADVISORY COMMITTEE— 
See ‘‘Committee(s)”’. 

AERODROME(S)— 
Question re— 
— at Calicut in Malabar. 3562. 
—— in Indian Dominion and acceding States. 1135-37. 
— in Purnea District, Bihar and Air Service for Assam. 1381. 
Application for new routes in India and new —— under construction, 1150-52. 
Construction of —— in Bhopal State and direct Air service with Pakistan. 3577. 
Ss of new —— by Hyderabad State without consent of the Government of India. 

5 
Progress in construction and use of Gannavaram ——. 964-85. 
Soap of Rawsiab —— and improvement of military training centre at Jorhat, Assam. 

n Use of Willingdon —— for Commercial Aviation. 3247-48. 
AFFILIATION— = 

= Question re —— of Delhi Polytechnic to Delhi University. 1060-62. 
_ AFGHANISTAN— 

"Question re— 
—— subjects interned in India. 857. 
‘Position re export of Indian tea to Kashmir, Pakistan and ——. 219-20. 

* 
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AFRICA, SOUTH— 
See “‘Sotith Africa? 

AGENT(S)|— 
Question re— 
— for sale of National Sayings Certificate. 2908. 
Commission to —— selling National Savings Certificates. 3461-62. 
peg and Telegraphs Departments Extra Departmental —— and their remunerations 

Privileges, functions and powers of the Indian —— in Manipur. 425-26, 
AGRA— 

Question re— 
telephi 

0} 3564-65. 
Booking oh beng bangles and shoes from Ferozabad and —— by post and corruption in Post 

Dedication of ‘Metcalfe Hall’ —— for charitable and philanthropic purposes. 1961-84. 
loge ee Sie tas of telephone connections in ——. 3565, 

ton of plane leaving —— for Kashm: 31st Octobi 7. 
Requisition bi lands ees Tehsil "1260, Be SEN OS oben ee 

AGREEMENT(8)— 
Interim —— on Sterling Balances —— Papers laid on the Table. 1447-51. 

— between India and Pakistan re exchange of prisoners in East and West Punjab 
Tails. 1082-83. a 

—— between India and U.S.A. re exchangé of official publications. 1900. 
entered into by Indian Industrialists with foreign firms. 313-14. 
re safety of educational and religious institutions in India and Pakistan. 218-19. 
with Rulers of Orissa States re ceding hi Government of India, 2822-28. 
with Rulers of States forming Unions. 3: 

Debt lement —— with French Government of Indo-China. 3139-41 
Debt settlement —— between India and France. 2356- 

—— between U.S.A. and India. 1266. 
Food and Trade —— with Pakistan. 1511. 
Joint Defence Pact between India and Pakistan. 2722. 
Negotiation of agricultural and trade —— with other countries. 1080-81. 
Terms of settlem ts of India and Nizam. 1052. 
Vari between India and Pakistan. 1726-28. 

See alzo ‘‘Negotiation(s)”. 

AGRICULTURAL COLLEGE— 

See ‘‘College(s)”’. 

AGRICULTURAL ECONOMY— 

Question re falling prices of gur and its effect on —— of India, 892-04. 
AGRICULTURAL MARKETING, CENTRAL— - 

Question re functions of —— Departm 2920-21. 
AGRICULTURAL RESEARCH— 

Question re— 
— for improving production and farmer's economy. 645-46. 

आर oo Wisc geht या एन पलक te ten 3528-33. 
Survey Research Tstitute and its President. 2726- Ao i 

AGRICULTURAL PSSEARCH, INDIAN COUNCIL OF— 

Election to ——. 422, 720. 
Question re— 

cee 2 ome 
anction. set-up and annual ere —. 2289 92. 27% ee 
हा touring by members of technical staff of the —--. 2202 

Research Stations under —. 1807-16. 
Reso'ts of Re-earches conducted by —=. 2661 
Strength of technical staff-officers and others ae in —~ 298 

AGRICTLTTR**. RESEARCH INSTITUTE, ERIAL-- 

Associateship of ——. 2901-02 



= re—~ 

Amalgamation of Igdian Council of Agricultural Research and ——, Pusa. 2292-93, - 
Increase in expenditure on —— Delhi. 2657-58. — 
Periodical touring by members ne staff of the ——. 2292. 

16, Research Stetions under 

AGRICULTURE— 

Demand for Grant. 2263. 
Demand for Supplementary Grant. 2846-54. 

ion to reduce demand for ‘Working Expenses—Administration’— 
Ground Elevators and special facilities for working and movement of agricultural com- 

modities especially food stuffs. 1159-67. 

Question re— 

Allotment of agricultural lands to refugees in Delhi Province. 3368. 
Collection of Statistics on Agricultural produce in Provinces. 
Enquiry into conditions of agricultural labour in India. 2488-89, 
‘Farm Forum Radio’ for education in —— of rural India. 1046. 
Government’s plans for large scale cultivation with tractors. 991-92. 
“LS eae in agricultural methods and funds to Bihar Province for irrigation purposes. 

Introduction of Crop Insurance. 1635-36. 
Negotiations of agricultural and trade agreements with other countries 108 
Post-war reconstruction plans for training of Graduates and facilivies te Andhra 

Graduates. 317-19. 
Progress hy Reserve Bank in fi ing —— through Co-operative banks. 2565.68. 
Tractors for agricultural developments of Coastal Areas. 2643. 
Tractors in use in various provinces for agricultural developments. 2661-62. 

AGRICULTURE, MINISTRY OF— 

Demand for Grant. 2216-38. es ee eo 

= Question re import of tractors on perm and of ——. 3366. 

AGRICULTURIST(S)— 

Question re— 

Anxiety among Delhi —— re acquisition of lands for proposed refugee townships. 3369- 

! Scheme for Prize Bonus to growers of more food. 3246-47. 

| AHMEDABAD— 

Question re resumption of Delhi —— Mail Train on B., 8. .& 0. I, Railway. “1425-26. 

~ AID(S)-- 
Question re— 

Financial ——- to ar business. aa 1280. 
F . aie sal 

Financial help to. Municipalities of Beawar and Ajmer. 78. A 
Bee also ‘‘Grant(s)’’. i 

See also ‘‘Subsidy(ies)’’. 

 ATRCRAFT(S)— 
Question re— 

Action by Government of India on an accident to an I.N,A, aeroplane at Drigh Road 
Aerodrome, Karachi. 41. न 

Allotment of eesti seats to provinces in aeroplanes. 2881. 
Ambica Air Lines aeroplanes for Ministers. 2287. 
“aa paid to ee panies for planes. chartered to carry troops and goods 

a to Srinagar. 2285-87. 
4 eee oe ieee itera Dime crank oe Karachi resulting in loss of all passengers 

and crew. 39.40. 
Chartered aeroplanes St between Delhi, Karachi and Lahore in January, 1948. 1386. 
सम ot lagen Se mre eaplanenish. OF a and. wodifcation है Adeline of 

e
e
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ATRORAFT(S)—contd. 
Enquiry into disposal of aeroplanes by certain officials. 2629-31. 
Enquiry into recent air disaster. 2913, 
Position of aeroplane leaving Agra for Kashmir on 3lst October, 1947. 1267-69. 
Progress at Hindustan Aircraft Ltd. after acquisition, 804. 

AIRCRAFT (AMENDMENT) BILL— 

See “Indian ——" under ‘‘Bill(s)’’. 

AIR FORCE— 
Question re— 

Defective ammunition. purchased from abroad for R.I.A.F. 162. 
Institution for the training of Pilots, Ground Engineers, and Administrative Officers. 

Policy re recruitment, promotion, etc., of Officers and men of Indian ——. 1071-72. 
Refusal of official re ition to —— Head-quarters Temporary Employees’ Union. 3453. 
Strength of Inidian —— and losses in Kashmir operations. 1702. 
Strike by Indian —— trainees at Bangalore. 3429.30. 

See also ‘‘Forces, Armed”’. 
See also “Indian Army and the Indian ——” under “‘Bill(s)”. 

AIR INDIA INTERNATIONAL, LIMITED— 

Motion to reduce Supplementary Demand for ‘Capital Outlay on Civil Aviation’— 
Creation of a Statutory Corporation to take over business of ——. 2843-46. 

AIR INDIA, LTD.— 
way ré privilege to —— to manage India’s Civil Aviation Affairs in International field. 

AIR MAIL— 
Question re—- 

Carriage of Assam mails to and from Caleutta by Air. 331. 
Daley at delivery of letter from India in Far East Countries. 2663-64. 

Indian Aeroplane Companies and ——. 120-23. 
Late delivery of ——. 1633-36. 

AIR SERVICE— 

Question re— 

Aerodromes in _Purnea District, Bihat and —— for Assam. 1381. 

Air-travel India. 117-19. : 

Dpplicsonn-tor new routes in India and new aerodromes under construction, 1150-62 

Construction of aerodromes in Bhopal State and direct —— Sey sey: S577. 

Hyderabad Government's protest to India against new Madras-Nagpur ——. . 

Post-War Civil Aviation Plans vie व vis External ——. 2914. 

Reduction in passenger seats on various Indian Air routes due to heavy freight. 2635-36. 

Violation of licence conditions by Aviation Companies. 

See also ‘‘Aviation’’. 

AIZAZ RASUL, BEGUM— 
Demand for Grant—'Ministry of Communications’. 2046-47, 2051. 
Election cf —— to Standing Finance Committee. 3387. 
Genazal discussion of the General Budget. 1593-94. 

Hindu Code— 
Motion to refer to Select Committee. 3648. 

Motion ६७ reduce demand for— 
“Medical Services”— 

Inadequacy of medical relief. 1856-59. 
Need of encouraging the Ayurvedic system of medicines and registration of Ayurvedic 

Practitioners. 1 
हू कि का of Health’—Public Health Policy. 1856-59. 

Question (Supplementary) re— 
Government Dairy Farms in India. 644. 
ndians working in. Secretariat of UN.O. 2355. 

Measure: for encouragement of cottage industries in India. 1429. 
Military training for University students and University Corps. 2803. 
Pensions to descendents of Rulers of Indian States. 1355, 
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RASUL, BEGUM— contd ‘ 

Popularisation of Radio in India, 1907. 
Production of education films in India. 2801. ‘ 

Registration and empjoyment of ex-servicemen through Employment Exchange during 
past two years. 

Rescue of abducted women and children in India and Pakistan. 1875. 
“lt and post-war reconstruction grants, ete., to various provinces from 1945-47, 

Training courses for refugee women. 3041 
< in Indian Ad ative Service, 1367. 4.” 

AIMER. - 
Question re financial help to Municipalities of Beawar and ——. 1077-78. 

AJMER-MER WAR A—- 

Deman] for Grant. 2265. 
Notification ve amendments of the —— Motor Vehicles Rules 1940—laid on the table. 2675. 
Question re— 

Acute shortage of Diesel oil in ——. 2344, 
Consumption of liquor in Delhi and . 2196-97. 
Custodian of Evacuee Property and Town Expansion Schemes in —— ० 
Government hospitals and dispensaries in rural and urban areas of ——. 1075-76. 

quacy of staff. i and medicine in hospitals and dispensaries of ——. 1076-77 
Orders of Chief Commissioner —— Province re externing of Sikh refugees and banning 

entry of others. 859. 
ह Organisation of Home Guards in Delhi and provinces. 165. 

rogress in d post-war d and expansion schemes etc. for ——-. 1077. 
Public Health Department in ——. 1077 
Quantity of sugar received in various towns of —— in December, 1947, 990-91. 
Registration of. refugees in —— Province. 859-60, 
Rehabilitation of refugees from Pakistan in —— Province. 859-59. 
Stocks of sugar with dealers in various towns of ——. 989-90. 

\AIMER-MERWARA (EXTENSION OF LAW) BILL— 
= Se “Rasy, 
\IMER-MERWARA LAND DEVELOPMENT BILL— 
Ses “Delhi and ——* under “Bill{s)”’”. 

AIMER MERWARA RENT CONTROL (AMENDMENT) BILL-—- 
See “Delhi and ——” under “Bill(s)". 

| AIMER-MERWARA TENANCY AND LAND RECORDS BILL— ' 
See “Bill{s)’? 

ALAGESAN, SHRI 0. V.— 

Demand for Grant— 
Apprepriation to Betterment Fund. 1194-95. 
Appropriation to Reserve. 1194-95 

Dentis i 
7 Motion to consider as reported by Select Committee. 1261-64 
Election of —— to Indian Oilseeds Committee. 
Minimum Wages Bill 05. 
“Motion to reduce Demand for “Railway Board’’—Passenger fares based on uneconomic 

tates structure 1021-23. 

~ Question (Supplementary) re— 

Abolition of duty on salt used for industrial purposes. 808-09. 
Iccation an number of fertiliser plants in India, 803. 
Producer gas for Public Motor Transport 
Salt and its selling prices. 134-35 

LLAHAKAD— 

Question re trouble over disarming of an R.I.A.S.C, Battalion in —— (0; it. 1351, 
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> ELANCE 
i Question re Pakistan's —— with Arab Countries. 1210. 

ALLIANZ UND STUTIGARTER INSURANCE BANK LTD.— 

= Question re availability of working accounts of —— to policy holders. 2349-50. 

नि ALLOTMENT— 

Question re— 

3 _— of land to Posts and Telegraphs Department Employees at Patna for constru 

é = of house’. 
— of Musfim evacuees’ cinemas and theatres. 1896-97. 
-—— of oni ential and bi to 1 
—— to India of reparations from European zone. 1214-15 
Business premises allotted to refugees by Sector Custodians of Evacaee Prop 

1507-09 
Discriminatory —— of quarters to employees of Gun Carriage Factory, Jubbulpors 

3590. et 
: Distinction in —— of Government quarters. 2341 

ta Rules 7¢ —— of accommodation to Government Officers in New Delhi. 368. 
7 See also ‘Housing 

ALLGWANCE(Si— 

-Questiaa—re— 

i —— and salaries. of India’s Diplomatic Representati abroad, 1894-95. 
4 Conciliation Board’s decision oe Pen लक — Coalfield Workers 3367. 
— Daily —— of non-official members of Central Government Committees, 1056-57. 

Dearness ——- for Central Government, Pensioners. 3182 
Disalle wance of uniforms to staff from Pakistan serving on Indian Railways and 

rent for Booking and Luggage Clerks ! 
Policy १९ Dearness ——, War Bonus and Grain Compensation to staff of C.0.D. Jubbi 

pore. 3169-71 ‘ 
RMS. staff and ——. 140-41. 
Various categories of Railway services in accordance with pay, dearness —— etc, 2672 

= न 
Question re merger of Nimrana Chiefship, Rajputana, with East Punjab Province. 

AMPALA—- 
Question re fall in price of gur in Delhi province and division. 3550-51 

against Officer, —— Cantonment. 2211, 

AMBEDKAR, THE HONOURABLE DR. B. R.— 

Control of shipping (Amendment) Bill— 
= Motion for leave to introduce. 250. 

Delhi and Ajmer-Merwara Rent Control (Amendment) Bill 3225, 3229, 
Estate Duty Bill— 

jon for leave to introduce. 2501 
ai dn Code— 

Motion to refer to Select Committee. 3628-33, 3640, 3650-53. 
Taian Finance Bill 

Presentation of the report of Select Committee. 2500. 

Junagadh Administration (Property) Bill— 
Point of order re admissibility. 3106-09. 
Motion to consider. 3109 
Consideration of clauses. 3109, 3113-15, 3196-98, 3206-07. 3211, 5215-18. 
Motion to pass as amended. 3220. 

Tegal Practitioners and Bar Roanciis 4 Amendment)» Bill— 
Motion for leave to withdraw r 

Motion 7९ Election to Committee on Public Accounts. 2829-30, 2334. 
Tnsol: Amendment) Bill— jal vency t 

e Motion to refer to Select Committee. 1220-21, 1224, 1227-28. ? 
Presentation oe report of Select Committee 2216. 

Consideration of clauses. ie a easy कक कक 7 
Motion to pass as amended. 3106. 



EDKAR, THE HONOURABLE DR. B. R.—contd. 
Resolution re extension of period mentioned in sections 2 and 3 of India. (Central Gov- 

ernment and Legislature) Act, 1946, as adapted 1228-29, 3 
ae on Income (Invest ( dment) Bill. 2511-13, 2521-24, 2536, 

AMBERNATH— 

Question re acceptance of orders from private firms by —— Ammunition Factory. 1045-46, 

AMBICA AIR LINES— 

Question re planes for Ministers. 2287. 

AMERICA, UNITED STATES OF— 

Question re— 

Acquisition of Bees through disposal belonging to the Governments of United Kingdom 

eement hetween India and —— re exchange of official publications 1 

एक मकर of official pi between —— and India, 1050-51. 
Agreements re military service between Governments of —— and India. 1081. 

Be gra’ ते itu: Laws and entry and natura- 

lisation of Indians in ——. 
Borrowed silver from ——. 315%. 
Defence agreement, between and India. 1266. 

Disposal of American Army Stores in Bhopal State. 1386. 

Editorial of ‘Indian Skyways’ re replacement of Aircraft, and modifications in designs 
2657. 

Facilities and ities for Indian students in U.K. and ——. 2818.19. 
Indians settled and willing to settle in ——. 
Position re American camps and military supply depots in India. 1382-85 
Price of bullion, silver and gold in India, Eng! and —. 6-17. 
Prices of certain American Motor Cars. 2895. 
Projects for increased production of steel, coal, cement, transport facilities and shipping 

and the app to — 3578. 
Purchase and use of American Aircraft Expeditor. 3536-37 
ao of Indian Degrees in Art, Medicine, Engineering, ete. in U.K. and —— 

Removal of restrictions on हि लि हर सा American ae in India. 2674-75. 

graphy. 2200- Students to for the study cinemat 
Totul inveriment in India undey ‘Industries and Estates’ by U.K. and ——. 2660. 

. AMINGAON— 

“Question re causes for late arrival at Calcutta of Down Assam Mail from ——, East Pakistan. 
48-49. 

AMA 
: Question re proposals for change of capital of India from Delhi to. Betul or ——. 2799- 

2800. 4 

AMMONIUM SULPHATE— 
See “Sulphate of Ammonia’’. 

AMMUNITION—~ - Vinee 

‘Question re— 
i . 

Acceptancs of orders from private firms by Ambernath factory. 1045.46. 
Defective —— purchc<ed from abroad for R.LA.F. aircraft. 162. mons 
Production of arms ana —— in ordnance factories in In 
Si etch of arms and —— consignment for Cooch-Behar State by Pakistan authori- — 

ties. 1 
Sze also “Arms” 

‘AMRIT KAUR, THE HONOURABLE RAJKUMARI— 
Dentists Bill— 

Presentation of report of Select Committee. 24. 
Motion to consider as reported by Select Committee. 1239, 1992-93. 
Consideration of clauses. 1295-96, 1298-1315, 1317-20. 
Motion to pass as amended. 1321. 

Mage 
oe on to Indian Nursing Council. 2840. 
Election te Standing Committee for Ministry of Health. 2840. 

[१५७ 
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AMRIT KUMAR, THE HONOURABLE RAJKUMARI—condd. 

Motion to reduce demand for— 

a! di Wedge en lief. 1862-67. of m relief. : न F 

Need of encouraging 0 the Ayurvedic system of medicines and registration of Ayurvedic 

Practitioners. 1 7. 
“Ministry of Health’—public health policy. 1862-67. 

Pharmacy Bill— 

ह 

| 

॥ | 
। 
i 24. : 
i Motion to consider as reported by Select Committee. 260-61. 

Presentation of report of Select Committee. 

Consideration of clauses. 1 | 

| Motion to pass as amended. | हि 

हे Resolution oe ttle Y ition of H thic system of medicine. -24. 

। AMRITSAR— 

Question re non-payment of price of a piece of land near Chah (Well) Wazirwala, ——. 

2198. j 

ANAND PARBAT— 
} Question re shifting back of Ramjas College, Delhi and continuance of Agricultural College ; 

q at ——. 423-24, 
_  ANDAMANS— 

i Question re-- 
Indians jailed in —— for joining Japanese. 1707-08. 

h Negotiations for the leasing of North forests 322-29. 

~ ANDAMAN AND NICOBAR ISLANDS— 
Demand for Grant. 2265. 
Question re— 

Convicts and non-convicts in ——. 1716-17, 930, 
Renaming of ——. 2822. 

ANDHRA(S)— 
Question re— 
=— in Indian school of mines and quota for each Province. 591 92. 
Development of coastal navigation on Eastern Coast of Orissa. —— and Tamilnad. 2496. 

Exploitation of iron and coal deposits in —— Districts. 1217-19. 
४. Income-tax collection from —— Districts. 429, 1739. 

i T igation into loitation of iron and coal in —— Districts. 505. 
Number of textile mills in —— Districts and facilities to handloom weavers. 320-21. 
Number of telephones in —— Districts and policy for installation. 319-20. 

f 0 presen of the rural poptlation in the Nizam’s State and influx of refuyees in —— 
istricts. 

i Post-war plan re construction of Highways and Class I roads in . 321-22. 
Post-war reconstruction plan for ०] pening new railway in —— Districts and construc- 

tion of Loco Shed at Bezwada. + 
डर Post-war reconstruction plan for training of graduates and facilities to —— University 

graduates. 317-19. 
Reoruitmen: of —— Commissioned Officers in Indian Forces. 657. 

ANIMAL NUTRITION DEPARTMENT— 
Question re development of ——— of Tzatnagar Research section. 493-94. 

ANTHONY. MR. FRANK R— 

Condolence on the death of Mahatma Gandhi, 108-09. 
Demand for Grant— 

‘Ministry of Communication’. 2032-34. 
Election of to the Standing Finance Committee for Railways. 3089. 
Motion to reduce demand for— 
ines pervices, ERs Zoek Recent 2087-90, 2102-03. 

| “Defence Services. Effectiv upplies and Stores’’—reorganisation of Ordnan 
i tories 2087-90. 2102.03 - = कक 

“Edueation"’—Policy re Grant to universities. 1937-39, 1954. 
“Ministry of Defence’’— 

a Cantonment Boards. 2087-90, 2102-03. 
re oe to policy and reorganisation in order {0 increase efficiency. 2087-90, 

3102. 
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ONY, MR. FRANK R.—contd. 
~ Motion to reduce demand for—contd. 

“Ministry of Defence’—contd. 

Military situation “in Kashmir. 2087-90, 2102-03, 
। Recruitment of Officers to the Armed Forces. 2064, 2087-90, 2102-03. 

Reorganisation of the Army. 2087-90, 2102-03. 
Unsatisfactory policy of Go re creation of National Militia. 2067-90, 2102-05. 

‘Ministry of Education’— 
Admission cf students in universities on communal basis. 1937-39, 1954. 
Adult Education, 1937-39, 1954. 
Need for a uniform language policy. 1937-30, 1954. 
Provision for increased facilities for technical training. 1937-39, 1954. 

‘Railway Board’— 
Inefficiency in Railway Administration. 1006-09. 
System of Selection obtaining on the Railways. 1096-98, 1101-02. 

Question (Supplementary) re— 
Abduct:d women rescued and State Nursing Homes. 2722 
Amount paid to private companies for planes chartered to carry troops ard goods to 

Srinagar. 2286. 
Cases detected by Anti-Corruption and Railway Watch and Ward Departments. 2275. 
Enquiries against officials under Anti-Corruption Act in Central Service. 2798. 
OE कब phn allotted quarters up to February, 1948. 2131. 

icy re adoption of one Indian langnage i: lish as i i 0000 अत कक : guage in place of English as Official language in 

Policy re recruitment, promotions etc., of Officers and men of Indian Air Forces, 1072. Transfer of Service Books of Government employees from Pakistan. 
ANTI-CORRUPTION— 

See ‘Corruption’. 

INDEX 

ANTIQUITY (IES)— 
Question re articles of Indian history and culture in Berlin museum. 3445-47. 

-APPEAL(S)— 

se re-- 3 
—— decided by Appellate Assistant (2 issi and ae Is. 1970-71. 
Disposals of Income-tax —— preferred by assessees from Pakistan. 1570. 
Entertainment of —— to Privy Council by Federal Court of India. 588. 

APPSLLATE TRIBUNAL— 
Question re proposals for reconstitution or modification of Income-Tax —-. 719 

APPOINTMENT(S)— 

tion re— 
ag salaries of rupees three thousand or more per mensem under Centrak 

i Government. 53. 
— on Programme staff of 4.1. छे. 1355-56. eg मु 

Glass 1, Class TI and Non-Gazetted —— in Central Waterpower, Irrigation Naviga- 
tion Commission. 2741-42. 

’ Higher Secretariat ——. 1365-66. 
Recruitment to Engineering Officers from permanent कह इक 3175. 
Staff and method of —— in office of Accountant General of Bihar. 2437. 
Trainjng of Indians for in Ordnance Factories. 79, है 
Treatment of Pakistan subjects as Non-Indians for Civil and Military —— in India. 

1 
APPROPRIATION TO BETTERMENT FUND— 

Demand for Grant. 1192-96. 

APPROPRIATION TO RESERVE— 

Demand far Grant. 1192-96. 
ARAB COUNTRY(IES)— 

Question re Pakistan's alliance with ——. 1210 

ARCH ZOLOGY— 
Demand for Grant. 2262, 
Ser also ‘‘Museum(s)"’. 

en 
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_ ARCHAOLOGICAL DEPARTMENT— ; 
Question re— 

Mai of Archwological Gardens by ——. 1707, 
Post of Joint Director General of Archzo! fs. 1705-06. fe 
Publication of South Indian inscriptions collected by ——. 1062-65. 
Terms of services of Director General of Archwology. 1068-66. 4 

See also ‘‘Museum(s)’’. i 

ARECA NUT— 

juestion re— ‘ 7 i 
y col of ——, betel leaves, tea, coffee and tobacco in India, 2427. 
; Grauts for improvement of —— cultiyation. 3533-34. 

<j ARGENTINE— 
i Question ve purchase of wheat from ——. 1133, 

ARMED FORCES— 
See ‘Force(s)’’. 

ARMED FORCES (EMERGENCIES DUTIES) BILL— 

See “Bill(s)’’. 

ARMED FORCES HEADQUARTERS— 
Question re— 

Til-treatment. b: 8 Security Staff of a Clerk of M. E. Directorate who is also the 
| 0।इ decay of pe Tempotary Employees Union for distributing Handbills 
for Employees Conference. 3190. 

Temporary Employees in ——. 

ARMED FORCES (SPECIAL POWERS) BILL— 
See “Bill(s)'?. 

ARMED GANG(S)— 
See “Gang(s)’’. 

ARMS— 

Question re~ 

Allegations against R.S.S. Organisation re preaching of violence and collection 
illicit ——, etc. 3572-73. : z 

Fire arms without license for bers of C A bly and Provincial Assemblies. 
1994-95. 

Preduction of —— and ition in ord factories in India. 165. 
Publication of news in Bharat Jyoti re factory in eon State. 2557. 
Usurpation of —— and ammunition consignment for Cooch Behar State by Pakistan 

authorities. 1998. 
See also ‘Ammunition’. 

ARMY (TES)— 
Question re— 

Absorption in the Indian —— of refugee Commissioned Officers from Siates Forces 
acceded to Pakistan. -59, 

Agencies in ‘Bihar making recruitment to Indian ——. 2820, i Amount paid _to private companiesfor planes chartered to carry troops and goods to rinagar, A q . Sila of British Army Act to Indian —— and position after 15th August, 1947. 

f —— in acceding States and relations with Dominion of India. 919-22. ॥ Rritish personnel in Indian —— and cigil services, 1371. 
i Cantonment areas under —— authorities and abolition of Cantonments. 2817-18, Casualties amongst Indian troops employed in Kashmir. 659. i Demobilization of Indian Emergency Commissioned Officers and other Ranks. 1567-68. Mt: Government’s failure to get an adequate number of troops against raiders’ concentra tions in Jhangar area. 68, 

Indian —— laboratory under Director of Technical Development. 2805-07. Meaning of private —— in respect of R.S.8., Akali Dal and Congress Sewa Dal. 3575. Moulvies in Indian —— for religions instructions to Muslim personnel. 1993-94. Number of officers and soldiers opted for India left in Pakistan. 53, x Present. strength of Commissioned and non-Commissioned Officers in ——. 433. 
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ARMY(IES)—contd. 

Question re— “* 
Recruitment in Indian —— after 15th August, 1947, 2424-25. 
Representation by Junior —— officers re present scales of pay. 3448. Resolutions in sores tings against onal i papers, and pri- vate ——. 918. 
Retrenchment of V.C.O. Assistant Storek: per and new recruitment in cadre of Ordnance Officers: Civilians. 60-61. 
Shooting of a Sikh by a soldier as reported by Khalsa dated 28th December, 1947. 1075. Utilization of Indian —— during peace time. 2807.08. 

See also ‘‘Forces, armed’ 
See also “Indian National Army.” 

ARMY AND THE INDIAN AIR FORCE (AMENDMENT) BILL— 

See ‘Indian ——’’ under ‘‘Bill(s)’’. 
ARMY ORDNANCE CORPS, INDIAN— 

Question re— 

Articles set apart by —— for disposal as condemned. 3521-26. i Physical training for Officers of —— or Royal Indian Army Service Corps. 9806-09. _ ARMY RESEARCH INSTITUTE 
Question ré —— and production of military equipment. 1579-80. 

ARMY SERVICE CORPS, ROYAL INDIAN— 
Question re— 

Physical training for officers of Indian Army Ordni id --- 2808-09. Trouble over disarmying of an —— battali 4 Si ‘Allahal sent nite : z 1351. ARREST-- 

Point of privilege raised by Shri H. V. Kamath in the —— of an Honourable Member of the House. 21-22. 
Question re—- 

—— of Messrs. Faraqi, Shiv Narain, Bawa Ram Chandra and. Shakil Ahmad. 663-64, 
— of peysons in a temple in Delhi engaged in Harikirtan as belonging to R.8.S, 

3576-77. 
—— of R.8.S. men in Centtally Administered Areas. 3574. 
Hindustan Times report re of persons as R.S.S. men while playing football in 

Subzimandi, Delhi. 3576. 

ART(S)— 

Question re--- के 

Reorganisation of education specially in —— and technology and deputation to Russia. 
2571-72 

Transfer to India of Records and ere collections housed in India Office, London; 149, 

ARTIFICIAL LUMB(S)— 
Question ve factorics in India manufacturing —=; 1057. 

-ARTIST(S)— 
‘Question re progranime Assisiants and. —— in A.LLR,  1369-70- 

4884 #-- 
Question re— a : 
Aetodrome ii Purnea District, Bihar and Air Seryice for ——. 1381. 
An All-India Radio Centre for ——. 924-25 
Carriage of —— Mails to and from Calcutta by Air. 331. है 
Causes for late arrival at Calcutta of down —— Mail from Amingaon, East Pakistan. 

48-49. 
trnction of proposed Railway line linking Bihar with —. 49-50, eet 

ne डलकिर spopelation of West Bengal ant —— provinces after Radi Award. 
1737-38. oe 
“4 Pakistan encroachment on Indian territory in ——. se8.o SSS. : 

Employment of Government servants from Sylhet, —— opting for India 2438. 
Same achment 2-3५) the Western Border of Karimganj Sub-division in —— ly Palistan t BS 

ent. be 

_ Lime and Coal for Assam Bengal Cement Company Limited, and constraction of Pub- 
lie Works jn ——. 148 : i 
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ASSAM—contd. 

Question re—contd. न 

Maintenance of term and condition of service of Government Employees of Sylhet, 

opting for India. -38. 
Quotas of Caustic soda, steel, iron etc. for -—. 148-49 i 

Recruitment of aboriginals for —— Tea-Gardens by Agents of Tea District Labo 

Association on false hopes. 5264. 
Redecking of bridge over Kokila river near Neamtighat station. 3563-64. ‘ 

“56600 777 by —— of personnel opting for Pakistan after reconsideration of initi 

choice 24358. 
Repair of Rawsiad aerodrome and improvement of military training centre at Jorhi 

-—. 3461. 

ASSAMESE— 

Question re recruitment to Administrative Services and number of —— appouted. 662-63) 

ASSEMBLY— 

Cancellation of meeting of the —— fixed for Saturdays during the current session. 1 
Change in timing of meeting of —— and extension of lunch interval. 868. 
Question re-— 
eae without licence for Members of Constituent Assembly and Provincial Assembli 

Representation to Orissa States people in Orissa Provincial ——. 3568-69. 

ASSESSMEN T— 

Question re— 
—— of assets of persons from Pakistan. 1375. 
Di ity in mini: limit of i Profits Tax and Super Tax for individuals an 
undivided Hindu family. 2423. 

Disposal of income-tax appeals preferred by assessees from Pakistan. 1570. 
Exchange of files of income-tax cases of migrating assessees between India and Pakistan 

= assessees and amount assessed under various categories. 1969-71. 
Income-tax realised from undivided Hindu family assesses in various provi 

during 1945-46 and 1946-47. 2421-22. 
Notices issued under section 34 etc. resulted in ——. 1971. 
Undivided Hindu family assessees and taxation. 2422. 

ASSISTANT (Si— 

Question re debarring of —— in Government of India from posts higher than Assist 

Secretaries. 2200. 

ATOMIC ENERGY BILL— 

See “Bill(z)”?. 

ATOMIC RESEARCH— 

Question re —— in India. 2199, 3378. 

ATROCITY (IES)— 

Question re penalisation of persons in Hyderabad State for hoisting Indian National Fist 

on Independence Day. 160. 
i 

ATT A— 

estion re prices fixed by provinces and basic import and export quotas of paddy, ri 
Gaerne, for deficit unite during 1048. 41-44, मसल 

ATTACK(S)— 

Syston re evacuation of Non-Muslim refugees and results of —— on Parachinar 01 

AUCTION— 

Quest'cn re— 

पु Se ate unserviceable aircraft at Aircraft Salvage Depots at Chakori 
Bamrauli im October, 1947. 1729. 

Scarcity of coffee after decontrol and —— of coffee stores. 3565. 
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AUDIT— 
Demand for Granfr-General Budget. 2261. 

‘Demand for Grant—Railway Budget. 1195, 
rvant-—Ger Demand for Suppl ry Ge General Budget. 2872. 

Question re— 
a Gi Amalgamation of Railway Accounts and —— Departments and —— of foreign traffic 

earnings. 985-86, 
Pay scales of ‘A’ grade Clerks in Secretarjat and —— and Accounts Offices. 3159-60. 
Re-amalgamation of —— and Accounts Departments of Railway Board. 1803. 

AUSTRALIA— 

Question re import of wheat from ——, 487-88. 

AUTHORITY— 

Delegation of —-- in respect of introduction of Bills, 601-02, 1286 

AVIATION— 

Demand for Grant. 2263. 
Question re— 

Air travel in India. 117-19. 
Post War Civil —— plans vis 6 vis External Air Services, 2914, 
Privilege to ‘Air India’ to manage India’s civil —— affairs in International field. 2914. Use of Willingdon Aerodrome for commercial ——. 3247-48, 

See also “Air Service”. 

AWARD— 

Question re Justice Rajadhyaksha’s —— on Railway disputes. 3263. 

AYURVEDA— 

Motion to reduce demand for ‘Medical Services’—Need of encouraging the Ayurvedic 
system of medicines and registration of Ayurvedic = 1848-67. 

Questi-a re— 

Provisions for study of Ayurvedic system of medicines. 1718-20. 
sf Report of Committee on Ayurvedic system of medicines 2572-73. 

AYYANGAR, SHRI M. ANANTHASAYANAM— 

Adiission of short notice questions. 260. 
Code of Civil Procedure (Amendment) Bill. 96, 97. 
Code of Criminal Proced: Amendment) Bill (Am 
Motion to consider—not moved. 600. 
Motion tor leave to withdraw. 1284-85. 

Cotton Textiles Cess Bill. 288-89, 294. 
Crim:nal Trihes (Repeal) Bill— 
Motien for leave to introduce—not moved, 600. 
Motion for leave to introduce. is 

Delhi and Ajmer-Merwara Land Develo) ges Bill— 

d of Sections 161 and 162)— 

Motion to refer to Select Committee, 
_ Demand(s) for Grant(s)—General Budget— 2 ‘Forest’. 2255. 

‘Ministry of Agriculture’. 2233, 
‘Ministry of Communications’. 2054, 
‘Ministry of Finance’, 2240-45, 2249, 2258-59. 
*Ministy of Food’, 2233. 

Demand for Supplementary Grant— 
‘Agriculture’. 2847, 
‘Capital Outlay on schemes of State Trading’. 2867-68. 
‘Grants-in-aid to Provincial Governments’, 2836, 
‘Ministry of Commerce’, ५ 2856... 
‘Ministry of Defence’. 2861-62, 
‘Ministry of Industry and Supply’. . 2862-63. 

_ ‘Ministry of States’: 2859-60. 
‘Overseas Communications Service’. 2864-65, 

ees ee 1304-05, 1323. 
ion —— to Standing Finance Commi: 3387 Estate Duty Bill— 

_ Motion to refer to Select Committee, 3309-12. 
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AYYANGAR, SHRI M. ANANTHASAYANAM—contd. 

Motion re— 

General discussion of the General Budget. 1596, 1628, 1527-30. 
Income-Tax and Business Profits Tax (Amendment) Bill— 

Motions to consider and to refer to Select Committee. 3229-32. | 
Indian Army and the Indian Air Force (Amendment) Bill. 1290. 

Tndian Bar Councils and the Legal Practitioners (Amendment) Bill— 
Motion for leave to introduce—Not moved. 600. 
Motion for leave to int¥oduce. 1287. 

Indian Finance Bill— 
Motion to refer to Select Committee. 2300, 2302, 2395. 

Consideration of Clauses. 2751-54, 2758, 2767, 2770-77, 2783. 
Indian Power Alcohol Bill. 2621-22, 2626. 
Indian Railways (Amendment) Bill. 2627. 
Indian Tea Control (Amendment) Bill, 2611-14 
Industrial Finance Corporation Bill— 

Motion to consider as reported by Select Committee. 473-77, 480, 517. 
Consideration of Clauses. 548, 610, 617-18, 623, 630-33, 638, 668, 671-74, 677, 682-83. 

Insurance (Amendment) Bill. 598. 
Junagadh Administration (Property) Bill. 3110, 3113, 3212-16, 3220. 
Minimum Wages Bill— 

Consideration of Clatises. 399, 402-04, 408, 413, 446, 450-51, 454, 457. 
Motion to pass as amended. 459, 462. 

Election to C i on Public A ts. 2833. 
Election to Indian Nursing Council. 2840, 
Election to the Standing Committee for Ministry of Eduéation. 1388-89. 
Election t» Standing Finance 0; 36. 
Industrial policy of Government, of India, 3401, 3423-26. 

Motion to reduce demand for— 
‘Cabinet’—- j 

Inadequate number of Ministers and consequent lack of effective control over Depart- 
ments. 1783. 

Planning pol of Government. 1783. 
‘Industries and हल '—Director General of Disposals, Textiles Commissioner and India | 

Stores Department, London. 1658-63, 1682. 
"Medical Services’—Inadequacy of medical relief. 1863. 
‘Ministry of Commerce’— 

Appointment of Trade Commissioners. 1819-24, 1832, 1845-47. 
‘oastal Shipping and Insurance. 1819-24, 1852, 1845-47. 

Export and import policy and establishment of an Indian Commercial Corporation. 
819-24, 1832, 1845-47. 

mal Trade it. 1819-24, 1832, 1845.47. 
‘Ministry of Health’—Public health policy. 1863. 
‘Ministry of Industry and Supply’— 

Administration of State industries in general and Sindhri Factory in’ particular 
1658-63, 1692. | 

Were of a Commercial and Industrial service and pooling up of ‘techfliciats, 1658-65, 

Disposal policy. 1658-63, 1682. 
jtepping up of production of large and small scale industries 1658-63, 1682. 

‘Ministry of Works, Mines and Power'— 
Poliey re building of houses and quarters. 1917-20, 1 
Policy re development of mineral resources. 1917-20, 
Utilisntion of water resources and policy ot Central Water-Powe:, fi 

Navigation Commission. 1917-20; 1003.” rans AC (38 
seer ta आवक 5५०४7 ४ कक | demand for— 

y on Civil Aviation'—Creation of a Statuto: Corporation 
over bnsiness of Air Tndia Tnternational Limited. 2843-48. 7 व जियक:- 

Motor Vehicles (Amendment) Bill— 
Motion for leave to introduce. 1288. 

Protective Duties Continuation Bill. 2584-89, 2594, 2605-09. 
Provincial Insolvency (Amendmént) Pil— 

Motion to consider as reported by Select Committee. 3096, 3102-03. 
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AYYANGAR, SHRI M. ANANTHASAYANAM—contd. 

Question re-- x 

Abolition of duty on salt Fateh ge stan 5 पाक 807-09. 
Ambica Air Lines Planes for Ministers. 5 
seta paid to gas companies for planes chartered to carry troops and goods to 
Srinagar. 2285-87. 

Bad food, clothing and other disabilities of Ratings. 3166-68, 
Debt settlement agreement between India and France. 2356-57. 
Debt settlement agreement with French Government of Indo-China. 2139-41 
Duty free import of hinery and terial for manufacture of fertilizers. 745. 
Efforts for expansion of export markets for Indian products in Eastern Countries. 718-19. 
Income-tax on Indian nationals in Indo-China, 2204-06, colic है 
New taxation prospects by French authorities and Indian business interests ete, in Indo- 

China. 2138-39, 
cers for Administrative Services from amongst businessman. 927-28. 

Precautions against attempts on life of Mahatma Gandhi after bomb explosion. 336-38. 
Promotion of Ratings as Officers. 3165-66. ies 
Promotions of Secretariat officers in grade of Secretaries, Additional Secret, Joint 

Serretaries ete., on Lith Angnst 1947. 91617, 3588. 
Proposals for a goodwill and Fact Finding for Indo-China. 2355, 
Proposals for reconstitution or modification of Income-tax Appeals Tribunal. 719. 
Qualifications for Officers cadre in Royal Indian Navy. 3163-65. 
Recruitment of all Judges of High Court exclusively from Bar. 928-29. 
Recruitment of German and other enemy ional scientists and techni 

industries. 505-06. 
“eee के ky कक पक by Indians to Indo-China. 2356. 
epresentation by Indians in Indo-China ré hardsl hips due to taxation proposals French Authorities. 2497-98. re "ig Representations re abolition or relaxation of import dutv on canital goods. 745. 

Department. 5 

for Indian 

Schemes of development of Planninc and Development Smugeling of imported betel nuts through Pakistan border. 386. Technical training of Indian students in foreign countries. 251. 
es (Supplementary) re— 

Absorption in the Indian Army of Refugee Commissioned Officers from States’ Forees 
acceded to Pakistan 258-59. satin vite 

Activities of Central Water-power, Irrigation and Navan Commission. 2135, 
Allotment to refugees of Platform stalls on East Punjab Railway. 
Amalgamation of Indian Coyncil of Agricultural research and Indian Agricultural Re- 

ferrch Institute, Pusa. 2293. % 
Andhras in Indian School of Mines and ovota for each Province, 592. 
अप Indian propaganda by Pakistan in Middle Fast countries, 577, 578. 
Appointment of a commission to enqu‘re into cases of income-tax evasion. 256. 
A ei nia of the Scere Couette, 257-58. 
ES of in Resettl and Employment Exchanges. 

Appoi on prog: staff of ALR. 1366. 
3 सेन्टर rangem for iou of non-Muslims left in Bahawalpur State. 2. 
Asovuatesup or Impenal Agneultural Research Insti 
Atiack on the Paracninar refugee camp by tribesmen. 225, 
Bur,laries, robberies and murders in Deli ge oe 4830७ four months. 2559. 
के 2 दशा cont and annual ingexpenditure of Research’ Institute, Dehra Dun. 

एक; 1९९७ for import of Cars and trucks from Dollar area; 3348, Gement factories in India. 312, 
Centrai pool of technicians. : 
Gentral Water-Power, Irrigation and Navigation Commission, 1887. 

of Railway accomniodation in India and in other countries, 1443. है pen of houses ie India on pattern of U.K. 1364. Cost f A ed Sul; ey tea = } an por phate ०] ia and other manures, 4 Delay in both-way traffic by Grant Trank Express hetween Delhi and Maa ee el jigns of new coins to be minted in Indian Mints. 1985, है 0४7१7 Destruction of articles as unserviceable in C.0.D., Jubbulpore. 3434. Discrimination against Indian. labour. in other countries: 576. _ Disposal of Income-tax appeals preferred by adsessees from Palistan. 1570. 



aS Is INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES: 

AYYANGAR, SHRI M. ANANTHASAYANAM—contd, 

Question (Supplementary) re—contd. be 
“ 

% “Spiptributi i d during 1946-47 to Provinces and States. 388, f 

i ot y G ‘a रन ior Proviuent #und, postal imsurance etc, 

2०५१. 
En ४ to ship-building industry in India. 500.01. 5८१४ : 

Enquiries against officials under Anti-Corruption Act in Central vice. 2797-98. 

“"Knquiry into disposal of aeroplanes by certain officials. 2030-31. 
Establishment ot Indian commercial concerns im foreign counuries. 573. 

Evacuation of non-Muslims left in North-West bronuer Province. ue 

‘Evacuation of non-Musism refugees and results of avtack on Parachinar Camp. 2119. 
Extent of Indian and foreign Capital in match industry in India. 316, 
Facilities to Reuter News Agency by Government of India. 1980, 
Formula for acquisition of Reserve Bank Shaves. 1270. _ 
Functi and per! 1 of establishm उन हम committee. 3449-51, 
Geological Surveys for petroleum and kerosene oil. 7. 
Gcvecuatt Controlled कक Camps and Camps for Refugees from Hyderabad State. 

j 2719. 
i Government’ dairy farms in India. 645, 

Government employees before and after War. 1353.54. 
Gov ५ factory at Kh ia, Jubbulpore. 3455. 
"Government plans in respect of Cottage industries. 1430. 
Guvernment scheme for social education. 3438. 
Government servants ‘allotted quarters upto February, 1948. 2131. 

> Ger 5, sical bli न हू 8 é 
Growing practice by Joint Stock Companies of issuing Bonus Shares. 2797. 
Help: to bP. and Berar Government for establishing Forest Training College. 2639. 
अर to Non-scheduled banks suffered during communal disturbances. 2415, 
=.cher Secretariat appointments. 1365, 
Hindus and Sikhs in Pakistan and Muslims in India before and after partition. 581-83. 
Hoisting of Indian Union Flag beside their own by foreign Steamers entering Indians 

। Ee 2117. ? . 
! Implementation of Kosi Development scheme. 584-85. 

Implementation of the interim report of High Power Committee on Railways. 492. 
Import of betel nuts during 1947 and protection to Indian gr 385. 
et of D.D:T. into India. 3439. 

My 
, Improper gor ig of speeches on Kashmir of Indian renresentatives in U.N.O. 197% 
oe अफीम की from various provinces from taxes other than corporation tax ete. 
Income-tax assesseés and amotint assessed under various categories. 1971, 
Income-tax from Dollar and Sterling Companies in India. 1376. 
Indiv aeroplane companies and air-mails. 123. 
Indian and foreign steamers plying on Indian coasts. 872. 
indian army laboratory’ under Director of Technical development. 2806. ३३7 करी ster in Secretariat of U.N.O. 2354-55. 
nfiltration of Muslim troops or Ittehad-ul- i State insi 
oe ee ne ps I-Muslemin Razakars of Hyderabad inside 

Internationa! conferences represented by India. 1870-71. 
Leave rules for Government servants proceeding out of India. 2204. Lepers and leper-asylums in India. 3443. i ~ Letter in Blitz re miseries of 

n Indi 42-43. a it tage indnstries in India. 1428, a Merger of East Punjab Railway with Enst Indian Rai'way. 1799-800. 
West Bengal. 379. 

tudents and university corps. 2803. 
ous instructions to Muslim personnel, 1995: 

226. 
a Se gd ppoii » Ministry of Soe anace 392. Lesh Berger sth 72% 3 8 ना िकय emploved in India and Pakistan. 253.59, 

> लए for inst tting above or alee Rs, 3,000 pan ere 



" १! td. PP: ¥). § 

_ Old Government of India’s Officials’ anxiety to return to India from Pakistan. 2310-12, 
Pathan ra.aers attack trom Faxistan on indian border in vuisamer stave. 96, 3३17. 
ie nent Way and Signal and Interlocking Inspectors on B., B. & C. I, Railway. 

x 

Physical training for Officers of Indian Army Ordnance Corps or Royal Indian Army 

dervice Corps. 5 
Plans tor Economic development. 2200. 

ici lite imsurance scheme. 1432. 
cet of ae leaving Agra for Kashmir on 3180 October, 1947. 1269. ay 

Post-War plans for training of technical p 1 and facilities to Andhra University. 

427. il a ti . 

Post-War reconstruction plan for of graduates and facil to Andhra Univer 

‘sity Graduates. 319. 3 ! ‘ 

Price of bullion, silver and gold in India, England and America. 416-17. 

Price of sugar in India before page decontrol. है 
Production of education films in India. 2801, . z 
Production of steel, cement, textile and sugar in January and February of 1947 and 

1943. 3261, - 
ain ter change of Capital of India from Delhi to Betul or Amla. 2799 2800: 
Provisions for study of Ayurvedic system of medicine. 1719. 
Raids from Pakistan on East Punjab boundaries. 1276. हे = 
Reasons for different charges by G.N.I.T. Limited, Delhi on different or same routes. 

Recruitment as Government Officers of persons who participated in freedom move- 
ments. 1708. 

Reernitment centres in Bihar, Bengal, Orissa and Madras Provinces. 438. 
Recruitment for the post of Controller of Printing and Stationery through the Federal 
Public Service Commission. 3355. 

Ber ourtion of Dollars Exchange to facilitate import . vehicles of various makes. 

Reduction in passeng er seats on various Indian Air Routes dae to heavy freight. 2636. 
Refnsal of import Ficences for tractors. E 
Rehabilitation of unsupported refugee women and children. 2120. 
Reports of Indian Trade Commissioners abroad for 1945-47. 3358. 
Representation by Junior Army Officer re present scales of pay. 3448. 
eee institute of Central Water-power, Irrigation and Navigation Commission at 

‘ona. 
rict‘ons on carrying money by Indian Tourists in Foreicn countries. 1969. 

06707 of through trains between Delhi and Lahore. 1432-33. 
Retrenchment of Officers and saving consequent on abolition of Salt duty. 2897. 
oe of unqualified Clerks and Assictants in the Government of India Secre- 

iat. 2 

2794. 
Scientific and Industrial Research Institi 

Smuggling of materials and finished articles from. 0.0 of & C.0.D., Jubbulpore. © 3432 33, ee siteistered Mr Government of India. 1279, srg = prevent loss of rice due to imporner stora d ki f whi i 
ie १! 2 t ge and making of white rice. 2903, gear and textiles mills, cement and steel factori ते. pri 
Strvey. of Joint Stock Companies in Yadia 1967 SE ee Se आजा apparatuses and machinery. 119.90, 
ety ae in aS Ministries. 1567. 

atansfer 0! rvice ke of Government “employees f; akistan. 2632. weament of Indians in hospitals for Wivopeanes at, कक, #7 sation of funds of Delhi association for Jestitutes. 1368. peace in Indian | Administrative Service. _ 1367. ; केक ranenort 6! s) (Amendment) Bill. 2445. bilitation Finance Administration Bie > as ac 



20 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) 

AYYANGAR, SHRI M. TFYANGAR SHRI M ANANTHASAYANAM— toned. =O 

Question (Supplementary) re—concld. 

Motion to refer to Select Committee. 175-78, 183, 206-07 

* “Motion to consider as reported by Select Committ 1420: 454 igs 

गिर of clauses, 1450. 1461-64, 1472, 1477-79, 1481.83, 1485 1487-92, 1 

Motion to pass as amended. 1499-1501 

Resolution re— 
imination of 1 organizati 3116-20, 3150. 

Establish nt f famine at the centre. 227-31, 1245. 

Extension of period mentioned in Sections 2 and 3 of India (Central Government 

Legislature pet ee as adaj Hee Baad 
Road Transport rations Bil if 

Taxation on Nano” esti ९ ission) (Amend: ): Bi 
Motion to refer to Select Committee. 1407. 
Motion to consider as reported by Select Committee. 2477-83. 
Consideratior of clauses. 250405, 2507-08, 2514-19, 2521, 2524-26, 2530-36, 2538.40, 

Workmen's State Insurance Bill— 
Consideration of clauses. 2947-49, 2051, 295455, 205758, 3065-66 
Motion to pass as amended. 3066-67, 3076, 3079, 3084. 

AYYAR, SHRI ALLADI KRISHNASWAMI— 4 
G Resolution re extension of period mentioned in sections 2 and 3 of India (Central 

ernment and Legislature) Act, 1946, as adapted. 3. 

AZAD, THE HONOURABLE MAULANA ABUL KALAM— 
Declaration under Rule 2C. 764. 
Motion 7¢ election to the Standing Committee for ‘Ministry of Education’, 1383-89. 
Motion to reduce demand for— 

‘Edneation’— 
Poliey 7¢ Grant to Universities. 1940-53. 
Policy re Admiss‘on of in Ui ities on Cot 1 Basis. 1940.5" 

‘Ministry of Education’— 
Adult education. 1940-53. 
Need for a uniform language policy. 1940 53. 
Provision. for increased facilities for technical training. 1940-53. 

. 

BACKWARD CLASSES— । 
Qnestion r¢ Government a‘d or scholarship for backward i WAS 
See also “Schedul Castes के दर लत 

BADNERA— | 
Question re repair of —— Station approach road. 1753. - 

BAHWALPUR— . 
Quest‘on re— 

Arranvements for evacuation of -M: ee x SE RS ac lone ih nen aloe are left ae State. 1.3, 1735-47. 

Non- Muslim women abducted in —— State, 2734, 
Revistration of evacuee Government Servants from —— 3572. 

BAIDYANATHDHAM— 
Question re rebnilding of -—- (Deoghar) Station on KE. 1, Railway. 2273: 

BALASORE— 

Question re supply of electricity generated at Hirakud to Districs ——. 216 

BALDEO. SWARUP, SHRI~ 
Question re— 

Criterion for selection of Raj kh end Jifi veguired for states 

anions, 3575. 
Delay in disposal of applications for import of tractors. 3566 

a ng 



ALDEO SWARUP. SHRI—concld. 
Question re—concld. 

Despatch of wheat, sugar, glass bangles, yegetable seeds and vegetable oils from Dhol- 
pur station during 1938-47. 3559, 

_ tmport of tractors on permission and recommendation of Ministry of Agricultnre. 3366. 
Purchase of tractors by Government. 3265-67. 
Refusal of import licences for tractors, 3362-65. 
Tenders for purchase of tractors accepted by Government. 3267-69. 

' Question (Supplementary) re— 

i Privy purses drawn by former Rulers of Kathiawar States. 3162. 
Smuggling of materials and finished articles from C.O.D., Jubbulpore. 3432. 

EV SINGH, THE HONOURABLE SARDAR— 

| Demand for Supplementary Grant— 
__ Defence Serie 77 145१ / (Supplies and Stores). 2865-66. 

‘Indian Army and the Indian Air Force (Amendment) Bill— 

Motion to consider as reported by Select Committee. 1288-89. 

Consideration of clauses. 1289. 
Motion to pass as amended. 1292. _ i 

Motion re election to Standing Committee for Ministry of Defence. 2840. 

Motion to reduce Demand for— 
Defence Services, Effective—Army’—Economy. 2065, 2072, 2076, 2087, 2093-2102. 

Defence Services, Effect've—Supplies and Stores’ —— Reorganisation of Ordnance 
Factories. 2065, 2072, 2076, 2087, 2093-2102. 

‘Ministry of Defence’— 
Cantonment, Boards. 2065, 2072, 2076, 2087, 2093-2102. 
Matters relating to policy and reorganisation in order to increase efficiency. 2072. 

2076, 2087, 2093-2102. 
Military situation in Kashmir. 2065. 2072, 2076, 2087, 2093-2102. 
Recruitment of officers to the Armed Forces. 2065, 2072, 2076. 2087, 2093-2102. 
Reorganisation of the Army. 2065, 2072, 2076, 2087, 2095 2102. : 
76 अ: 27722 policy of Government re creation of National Militia. 2065, 2072. 2976. 

102. 
National Cadet Corps Bill— 

Motinn for leave to introduce. 2676. 
Motions to 1 पर के and to pass as amended. 3234-35, 3338, 3340, 3487-90, 3094 ४. 

‘Statement re formation of Territorial Army. i i i int as | ५ restoration of forfeited pensions and appoint 
“ment of an Indian as Commander-in-Chief. 3470 73. x Eee 

ent ré report of the National Cadet Corps Committee. 2060-63. 

hAMRAULI— 
5 Qu 

ation re public auction of unserviceable Aircrafts at Aircraft Salvage Depots at 
Chakeri and —— in October, 1947. 1729. 

‘Pan— 
| Question re— 

4 pestis as unlawful of Communist Party of India by West Bengal Government. 

॥ Gteemestions ae mie the attack on Mahatma Gandhi. 2569. 
| £ of India. 2674. 

eval of —— on remittances by Indians to Indo-China. 2356. 
॥ lu in public i against isation. 

armies. 918. 
and private 

ion re strike by Indian Air Force Trainees at ——. 3429.30. 

es of Sree) shoes from Ferozabad and Agra by post and corruption in Puss 

Despatch of wheat, eugar, glass —, table seeds and vegetable oils from Dholpur 
‘Station during 1938-47. 
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2 INDEX TO CONSTITUENT ASSEMBLY. (LEGISLATIVE) DEBATES. 

BANK(8)— 

Question re— 

“Formula for acquisition of Reserve —— Shares. 1270. ° 
Help to non-scheduled —— suffered during communal disturbances. 2413 a 

“Inclusion of Bhopal —— as Scheduled —— bv Pakistan Reserve —— 
Ind‘an foreign exchange branches in word’s principal trading centres. 3450-61. 
Interest on government accounts with Tmperial —— of India. 91 
Nationalization of the Reserve —— and Imper‘al —— of [00% 225-26 
Progress by Reserve —— in Financing Agriculture through Co-operative ——. 266! 
Ponce of evacuees’ deposits in Central Co-operative —— in East and West Punj 

6 205 of refugees deposited with Branch Office of Imperial —— at (ujranwi 

See ‘‘Bill(s)’? 

BANNU— 

Question ve evacuation of non-Muslims from —~-. 1514. 

BAPATLA— 
Question re non-issue Of tickets between’ —— and Tenali on M. and 8. 6. Railway. f 

BAR— 7 

* Question re recruitment of all Judges of High Court exclusively from ——. 928-29. 

See also “Lawyers” 

BAR COUNCILS AND LEGAL PRACTITIONERS (AMENDMENT) BILT— 

See “Indian ——’’ under “Bill(s)”. 

BARETLLY— 
Question re railway’ intersections on Provincial road near —— and inconvenience to 

‘oP ral 

BARIPADA— 

Question 76 replacement of Rupsa —— Railway Line by Broad Gauge line. 1434-4 

BARMAN, SHRI UPENDRA NATH— : 
apaniodas Valley Corporation Bill. 871-74. हु 

for Supplementary Grant—Agriculture. 2846, 2852, 2854. 
Election of ——-to Committee on Public Accounts. 3387. 7 
Election of —— to की 118 16066. . 
Indian Finance Bill. 2759-61, 2768-69. 

ial Finance Corporation Bill. 632, 636-37. 

““ Question re— दि 

c ion of i 1 hie system of t 3458-59. 

Consiruction of proposed Railway line linking Bihar with Assam. 49 50. 

Cultivated area and cultivable waste in vane and West Bengal. 68. 

Government of India luled Castes S d from East . Pi 

69. 
Iniplementation of the report of Central Land Utilisation Sub-Committee. 2665 
Principles governing the work of reserve fund and Betterment Fund J 

tration of evacuee Government servants from Bahawa'pur State. 3572. 1 
las of wagons occupied by staff in B, N. Railway. 20. 

«s Reséte of abducted women and children in India and. Pakistan, 1875 
Question (Supplementary) re— 
Development Board and Schemes for Rehabilitation of refugees. 2739. 

apply of rice by the Government of Nepal. 487. 
BARTER SYSTEM 

yuestion re removal of import control on ds from Ster! Areas and Barter 
sa iE in Dollar अचल 58 ea ting 

BAZAR COMMITTEE— 

Question 7, delegation of powers by Cantonment Boards in India io ——. 418-19. 
,BEAWAR— 

Question re financial help to icipalities of —— and Ajmer. 1077-78. 



. BEGGER(S)— | evn 

Question re prohibition of bégging in trains and Railway premises. 1800-01. 
BENGAL— c 

Question re— ; 
‘ x 

os Burning of records of Post Office at Kishore; —. 2916. 
Cultivated area and cultivable waste in —— an est ——. 2665-68. " 
Down-graded extra temporary personnel of A 1.9.8., —\ Area. © 2420, 
Functions of personnel of A-I.G.S., —— Area. 2419. 
Totroduction of Unified Pay Scales and losses to the extra —— temporary cierks, 

2.1. 9.8., —— Area. 2420.21 
Manufacture of Power Alcohol in ——, 9. 
Migration of refugees from East to West ——. 379-80. 
Migration of refugees from East into West ——. 1517-18. 
Permanent and temporary employees of A.I.G.S., —— Area. 2419-20, 
Recruitment centres in Bihar, ——, Orissa and Madras Provinces. 436-38. 
Revision of boundary between East and West —. 

Transportation of U 2 mustard seeds for village ghani industry, ——. 1638-39. 

BENGAL ASSAM RATLWAY— 
See “Railway(s)’’. 

BENGAL NAGPUR RAILWAY— 

See ‘Railway(s)’’. 

BERLIN— 
Question re articles of Indian History and Culture in —— Museum. 3445-47. 

BETEL LEAVES— 

Question re consumption of areca nut, —— tea, coffee and tobacco in India. 2427. 

| BETEL NUT(S)}— 
Question re— 

Accumulutfon of stocks and import quota of ——. 3377. 
_ Grants for development of —— cultivation. 35-51 
= Import of —— during 1947 an to Indian 383-85. 

5 Levy of excise duties on ——. 658. 
Smuggling of imported —— through Pakistan border. 385-86. 

BETTERMENT FUND-- 

Question re principles governing the work of reserve fund and ——. 2664. 

BETUL— 
Question re proposals for change of capital of India from Delhi to —— or Amla. 2799-2800. 

| BETWA RIVER— 
Questioa re bridge over 

3263. 
between Jhansi and Lalitpur on Delhi-Nagpur Trunk Road. 

_ BEZWADA— 
Question re post-war reconstruction plan for opening new Railways in Andhra Districts 

and construction of Loco Shed at ——. 321 

Declaration under Rule 2C. 741 
Delhi and Ajmer-Merwara Land Development Bill— 
Motion for extension of time for presentation of report of Select Commit 1389. 

Indian Co! it ions 25, 31, 32 etc.) (by Dr. PB. 8. 
Deshmukh) —— 

Motion to circulate—not moved. 599-600, 
_ Indian (Amend: of Section 86F) (by Dr. P. 8. 
Deshmukh) 

Motion to circulate —— not moved. 599-600. 
indian Power Alcohol Bill 

Motion for leave introduce. 1390, 
Thdian Tea Control (Amendment) Bill— 
Motion for leave to introduce. 2057. 

ance (Amendment) Bill. 597-98. 
ranve (Second Amendment) Bill— : - 

Moticn for leave to withdraw. 72-74. 
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36... INDEX 10 CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

BHABHA, THE HONOURABLE MR. 0, H.—coneld. 

Motion re election to Standing Committee for Ministry of Commerce. 3048-49. 
Motion to reduce Demand for ‘Ministry of Commerce'— 

Appoi of Trade © issioners, 1823, 1840-47. ba 
Coastal Shipping and Insurance. 1823, 1840-47. 
= ag ori as policy and establishment of an Indian Commercial Corporation, 

५ 
ternational Trade Agr 8. 1823, 1840-47. 

Protective Duties Continuation Bill— 
Motion for leave to introduce. 1902.03. 

BHAKRA DAM PROJECTS— 

Question re progress in execution of Nangal and Bhakra Dam Projects. 1212. 

BHARAT JYOTI~ 

Question republication of news in —— re arms factory in Hyderabad State 2557. 

BHARATHI, SHRI L. KRISHNASWAMI— 

Dentists Bill. 1316. 
General discussion of General Budget. 1591-93. 
Hindu Code— 

Motion to refer to Select Committee. 3642. 
Provincial Insolvency (Amendment) Bill— 
Motion to consider as reported by Select Committee. 3105. 

Question (Supplementary) re— 
Price of sugar in India before and after de-control, 309. 
Precantions: against attempts on life of Mohatma Gandhi after Bomb Explosion. 338 

Rehabilitation Finance Administration Bill. 1476. 

BHARATPUR— 

Question re— 

i —— border, 3180, थे ; 
Beier a sasnatrotten of Jat Kisans of —— State at inauguration of Matsya Ptatee 
Union 3187. = 

Seite oa --— border villages by Meos from Gurgaon District. 2208. 

BHARGAVA, PANDIT MUKUT BIHARI LAL— 

Demand for Grant— 
"Ministry of Communications’, 2029-30. 

‘Ministry of Finance’. 2254-55, 
‘Ministry of States’. 2153-55. 

Motion to refer to Select Committee. 2331-34. 

Motion to reduce Demand for— 

‘Ministry of Home Affairs’— 

Administration of Chief Commissioners’ Provinces. 2153-55. 
Security measures in Centrally Administered Areas and need for re-organisation of 

Central Intelligence Bureau. 2153-55. 
Sygneesion of Civil Liberties. 2153-55. 

“R Board"—Re-organi of Railways. 1036-38, 1040. 

Indian Finance Bill— | 

Question re— 

Accession of Indore State to Indian Union. 68. sy 
Acute shortage of diesel oil in Ajmer-Merwarse. 2344. 
Appeals decided ba ppell: ९, issioners and Trib 
gn ०2 Nizam’s Government on use of Indian Rupees and export 

1970-71. 
of precious metals. 

Breach of Standstill Agreement by Nizam’s Government. 2406 07. 
कक पा 8 robberies and murders in Delhi and New Delhi during last four months 
Constitution of Subordinate Services Commission for recruitment to Central Subordi- nate Services. 164. ‘f bi: “a 



——— WHARGAVA, PANDIT MUKUT BIHARI LAL—contd, 
Consumption of liquor in Delhi and Ajmer-Merwara. 2196-97. > 
Custodian ‘of Evacuees Property and town expansion schemes in Ajmer-Merawar. 861. 
Enquiry into the ‘Irsbal Pathans’ raids on Jaisalmer State. 434 35. ; 

Financial help to Municipalities of Beawar and Ajmer. 1077-78. 
F ion of ¥ Confederation of Small Rajput States. 435, ; ae 
Government help to refugees at Deoli Camp and-imhabitation of a new town. 860-61. 

om हे hospitals and dispensaries in rural and urban areas of Aimer-Merwara 
76. 

Infiltration of Muslim troops or Ittehad-ul-Muslemin Razakars of Hyderabad State im 

side Indian Territory. 2404-06. : cee 

Import and export of raw cotton, cloth and yarn hetween India and Pakistan. 46. 

Inadi of staff, appli and medicines in hospitals and dispensaries of Ajmer- 

3 Merwara. 1076-77. 
Income-tax assessees and amount assessed under various categomes, 1969-71. 

Muslim and Non-Muslim Commissioned Officers and V.C.Os.. opting to serve in India 
and Pakistan. 164. 

News re grant of a loan by Nizam to Pakistan Government. 70. 
Non-payment of amounts for supply of coal to Pakistan. 799. 
Notices issued under section 34 etc. resulted in assessments. 1971. 
Ordera of Chief Commissioner, हैं"... यों Province re externing of Sikh refugees. 

and banning entry of others. 4 
Organization of Home Guards in Delhi and Ajmer-Merwara Provinces. 165. 
Organization of the Indian Territorial Force or the National Militia as seaond line of 
defence in India. 164. 

Production of arms and ammunition in Ordnance Factories in India. 165. 
Progress in proposed post-war develop and expansi h ete for Ajmer- 
Merwara 1077. 

Public Health Department in Ajmer-Merwara. 1077. 
nblication of news in Rharat Joyti re Arms Factory in Hyderabad State. 2557. 
plies of sugar received in various towns of Ajmer-Merwara in December. 1947.. 

Registration of refugees in Ajmer-Merwara Province. 859-60. 
| Rehabilitation of refngees from Pakistan in. Aimer-Me-wara Province 858 5¢ 

Reorganisation of Indian Railway Svstem. 1140-41. 
Restriction on entry of British Nationals of South Africa domicile. 2341-42. 

Shortace of diesel oil in India and consumption during 1938-47, 2343.44. 
Speculative transactions inIndia in gold, silver, food grains ete. 2417-18, 
Stocks of sugar with dealers in. various towns of Aimer-Merwara, 989.90. 
Supply of maize to Eevpt and food policy of Government of India, 3568. 
Swami R: 0. Tirtha’s re barbarous suppression of people in Hyderabad” 

stata and Nizam’s han on Hinductan Times. 
Kasim Razvi’s statement re Hyderabad’s Accession to India Union after termina— 

tion of Standstill Acreement. 69. 
Question (Supplementary) re rise in price of tea and coffee. 2207. 

RGAVA, PANDIT THAKUR DAS-- 

“Atomic Energy Bill. 3329-30. . 
Calentta Port (Pilotace) Be. 3623 24. 

id Marr‘age Rest: t) Bill (Amends of sections 2oand: 49-55 
f Motion for leave to introduce. 601. 

Child Marriage Restraint (Amendment) Bill (Amendment of ions 3.4; § ००:)-- 
! Motion to refer to Select Committee—not moved 596, 

Qhild Marriage Restraint (Amendment) Bill (Amendment of sections 10, 11 and 13)— 
Motion for leave to introduce. 602. 

| Code of Criminal Procedure (Amendment) Bill (Amend: of sections 4. 294 ete,)— 
| Motion for leave to introdnce (on behalf of Dr. Sir Hari Singh Gour), 12% 

५ | Damodar Valley Corporation Bill. 884, 897 
man? for Grant— 
‘Ministry of Finance’. 2247-51, 2260. 
‘Ministry of Relief and Pehabilitation’. 2001-09 

i y of States’. 2157-60. 
‘Relations with Indian States’. 2153-55, 2157-60 

ets Bill— 
tion to consider as reported by Select Committee, 1241-52. 

eration of clauses. 1296, 1315-16. 
ection of —— to Standing Finance Committee, 3387. . 



iS ee INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

BHARGAVA, PANDIT THAKUR DAS—contd. 

Estate Duty Bill— 
Motion to refer to Select Committee. 3312-14 
= Code— 4 

Motion to refer to Select Committee. 3631. 
Hinju Marriage Validity Bill— 

Motion for leave to introduce. 1288. " { 
sIncome-Tax and Business Profits Tax (Amendment) Bill— | 

Motions to consider and to refer to Select Committee. 3235-38, 
Indian Judicial Procedure Bill— 

* Moti.n for leave to introduce. 1287. 
Industrial Finance Corporation Bill. 692. 
Minimum Waves Bill. 411.13, 443.44, 451-52, 454. 
“Motion to reduce Demand for— 

‘Defence Services, Effective—Army’—Economy. 2070-78, 2098, 2102. 
‘Defence Services, Wffective—Supplies and Stores’—Re organisation of Ordnance ‘Facto 

ries. 207078. 2098, 2102. 
‘Ministry of Defence’— 
Cantonment Boards. 2070-78, 2098, 2102. 

Matters relating to policy and re-organisation in order to increase eficiency. 2070-7, 
02, 

Militery situation in Kashmir. 2070-78, 2098. 9102. 
Recruitment of officers to the Armed. Forres, 2070-78, 2098, 2102 Re-orenn‘aation of the Army. 2070-78, 2098, 2102, Asati policy of Government re creation of National Militia, 2064, 2070-78, 2008, 

‘Ministry of Home Affairs’— 

Administration of Chief Commissioners’ Provinces. 2157-60. Security Measures in Centrally Administered Areas and need for re-organisation aij r Central Intelligence Bureau. 2157 60. 
Sunpression of Civil Liberties. 2157-60. Repai ‘Working Expense: pairs and Mai ’—Manufacture of locomotives and machi 

Fs tools. 1101-06, 1112. 
National Cadet Corps Bill. 3489-93, 3495, 3498.99, 3502-04, 3536-41. 1 Nomination of —— to Panel of Chairmen. 664. Protective Dnties Continuatien Bill. 2598. 
“Question re— 

Availability of working accounts of Allianz Und Stuitgarter Insurance Bank, Himi 
हु to Policy Holders. 2349.50, on : 

1 Basis of taxation on Hindu Undivided Family. वि 
‘Ccmmission for investigation of income tax evasions. 2704-95. : Tiisparity in minimam limit of Business Profits Tax and Super-tax tor individuals ani) 

undivided Himdu family. ३ t 
Exodus of Hindus from East Bengal, 2749, 
Income-tax realised from undivided Hindu Family assessees in various provi 

daring 1945-46 and~2046-47. 2421-22, 
Perso.is criminally proceeded against under Income-Tax Act. 2795-96. 
Raw hides and skins situation. 2898, 
Reprecentation against Executive Officer, Amhala Cantonment. 2211. 
Undivided Hindu Family assessees and taxation. 2429. 
ae of refugees deposited with Branch Office of Tmperial Bank. at’ Gojranwal 

"Question (Supplementary) re— 

Aeroven Gas Plant for Central College of Agriculiure, Delhi. 1794 | 
Evacuees’ properties in Delhi. 1510. 

‘Government dairy farms in India. 645, 
Physical trainine in State and State-aided schools: and colleges. 3436. Slaughter of calves in Military Dairy Farms, 3241. 

Paitwave (Tranenort of Goode) tAmendment) Pill. 2452, 
464-70. Rehabilitation Finance Administration Bill. 

Resolution re-— 
Abclition of entries of castes and religion ete. from Government registers, forms 3 records. 840.47. 

' Establi: of famine fission at the centre. 236, 
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_ INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. ea 

BHARGAVA, PANDIT THAKUR DAS—concld. . bis 

Road Transport Corporations Bill. 3602-03, 3605, 3609-10, 3612-16. * Re eee 
Taxation on Income (In i) Bill— 
Motion to refer 40 Select Committee, 1392-97. nit 
Motion to consider as reported by Select Committee. 2456-63, 2469, 2475, 2481. 
Consideration. of. clauses, 2510-11, 2513, 2517-22, 2528-32. 

Workmen’s State Insurance Bill— 
Consideration of clauses. 2946, 3054-55. 
Motion tu pass as amended. 3077, 3079. 

BHATINDA— 

Question re— 

Ferozepore line. 2917 Ticketless travel on 
Smuggling, cf wheat and gram on —— Ferozepore Line: 2916: 

BHATKAR, SHRI L. S.— गा 

Election of —— to Standing Finance Committee for Railways. 3089 

Question re copies of Government Notifications 76 States merging with provinces of form- 

ing independent Administrative Units, 2575-80. 

द SHRI GOKULBHAI DAULATRAM— 

Demand for Grant— 
‘Ministry of Communications’. 2043-46 

Election of —— to Central Advisory Council for Railways. 3195. 
Minimum Wages Bill. 357-61. 
Motion to reduce Demand for— 

‘Ministry of Labour’ a 
Tinplementing of Labour Policy and Legislation. “1689-90. af 
Labour policy of Government and the manner of observance--of Industeial . Trace. 

1689-90, 
Policy re better co-operation between Lahour and Capital.’ 1689-90. 

‘Ra‘lway Board’—Late running of frains. 1091-9: 3 
Working Expenses—Miscellaneous. Expenses’—Loss on’ Railway Grain shops. 1175-76. 

Question re— 

Compulsory knowledge of Devanagri and Urdu scripts for Postal employees in view 
of public interest. 50-5! ; 

Contract. svstem for handling B., B. & ©. 1. Railway treasury and application of Pay 
dations for staff. 1158. ’ 

Salt and its selling prices. 127-35. 
‘Question (Supplementary) re— 

Rehabilitation of teachers, lawyers and doctors from Pakistan. 21314. 
एप 20 00 travelling below 100 miles by Mail or Express Trains on G.1.P. Rail 

way. 

Technical training of Indian students in foreign countries. 249. 
Rehabilitation Finance Administration Bill— : 

Motion to refer to Select Committee. 199-205. 
Workmen's State Insurance Bill— 

Consideration of clauses. 2956/57, 3049-61, 3057, 3060, 3064. 
Motion to pags as amended. 3071. wens BHOOsA— x oa 

“Eel re increase in rates of freight per bogie load for charcoal, firewood and’ ——. 

7} 

BHOPAL 
Question re— 

7 Construction of aerodromes in —— State and direct “air service with Pakistan, 577. i Dieposal of American Army Stores in —— State. 1386. : Inclusion of —— Bank as Scheduled Bank by Pakistan Reserve Bank, 2915 
_ BHORE COMMITTEE— 

Question re— 
Implementation of the recommendations of ——. 659. 62. rE डे Implementation of Short Terms Scheme of —— Report. 1568-69. 

- BIHAR-- 
Question re— 

Aerodrome in Purnea District, —— and Air Service for Assam 1381 Agencies in —— making recruitment to Indian Army. 2820. : 
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i BIHAR—contd. 

' Question re—contd. 

Constructions of proposed Railway line linking —— with Assam. 49-50, r 
a Dera are Government for control over administration of some Chhattia,arh 
i” es, |. 

Im apes in Itural hods and funds to —— Province for irrigation purposes, 

Management of Ganga-Darjeeling Road in Purnea District, ——. 2275-76. 
Nev | "Village Post Offices in ——. 1379. 
Recruitment, centres in ——, Bengal, Orissa and Madras Provinces. 436-38: ; 
Re Sega by —— Government re merger of Kharswan and other States with 

a . 
Restriction of movement of pulses and cereals from ——— and U. P. to Madras. 2918-19. 

५ Staff and method of appointments in office of Accountant General, ——. 2437. a Supply and installation of telephone sets in various districts of ——. 1818. 
... BILASPUR— 

1 Question १6९ wagons for transport of gur from ——. 2906-07. 

. BILL(S;— 

jmer-Merwara (Extension of Law) ——. — $ 
“ an of H. E the Governor General. 2750.— 
aq Ajmer Merwara Tenancy and Land Records ——.— 
} Introduced, 2677. . 

Armed Forces (Emergency Duties) ——.— 
Assent of H. E. the Governor General. 2750. 

Armed Forces (Special Powers) ——.— 
Assen, of में, E. the Governor General. 2750. 

Banking Companies — : 
Bill introduced in last A bly ithdrawn, 71. 
New Bill introduced. 2501 i 

Bombay, Calcutta and Madras Port Trusts (Constitution) (Amendment) ——.— 
Tutroduced. 3298. 

Bombay Port Trust (Amendment) -—.— 
Introduced. 601. 

Caleutta Port (Amendment) ——.— 

Oat Por (Pi tage) leutta rt lotage) —-—-.— 
Introduced. 2676. 
Considered and passed as amended. 3620-25. 

: Central Silk Board— 
4 Introduced. 3299. 

Child Marriage Restraint (Amend. ) —~ (Amend: of sections 2 and 4)— 
; Tntrnduced. . 601. 

Ch'ld Marr'ace Restra‘nt (A dment) ——. (A d t of sections 3. 4, 5 etc.}— 
Motion to refer to Select Committee—Not moved. 59. 

¥ id Marriage Restraint (Amend: ——. (Amendment of sections 10, 11 and 13)— 
A Introdneed. 4 

| - Code of Civil Procedure (Amendment) ——.— 
- Introduced, 24. 
1 Passed a3 amended. 94-97 

j Code of Criminal Procedure (Amend: ) ——. (Amend of sections 4, 29A, ete.}— 
Introduced 1286 

6006 of Criminal Procedure (Amendment) ——. (Amendment of sections 161 and 162)— 
Motion to consider—not moved. 600. 
Withdrawn. 1 . 

Control of Shinning (Amendment) ——— 
en 2501. 
To and passed as amended. 3221.25. 

Cotton Texti’e Cess ——— 
Introduced 171. 
Consifered and nassed as amended. 287-303, 

Criminal Tribes (Repeal) ——.— 
Motion for leave to intrduce—not moved. 600. 
Introduced i 

Damodar Valley Corporation ——.— 
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~ BILL(S)—contd. 

Presentation of Heport of Select Committee. 23. 
Motion lo considcr as reported by Select Committee. 701-12, 720-39. 746-60. 

: Consideration of clauses. 760-84, 868-905. { +, Motion to pass as amended (Passed as amended), 905-14. 
Delhi and Ajmer-Merwara Land Development ——— 

Motion to refer to Select. Committee. (Referred to Select. Committee), 24-31. 
meee nae extension of time for presentation of report of Select Committes. 1539-90, । 

S
g
 | 

aa 

Presentation of Report of Select Committee. 2676 
Delhi and Ajmer-Merwara Rent Control (Amendment) ——. 1947.— 
Assent of H. E. the Governor General. 2750. 

Delhi and Ajmer-Merwara Rent Control (Amendment) ——, 1948— 
Introduced. 2583. 
Considercd and passed. 3225-29. 

Delhi Premises (Requisition and Evict‘on) ——— 
it of H. E. the Governor General. 2750. 

Delhi Sikh Gurdwaras and Religious endowments 
Introduced. 1286. 

Dentists—.— 

Presentation of report of Select Committee. 24, Motion to consider as reported by Select Committee, 1239-64, 1292-93. Consideration of clauses. 1293-1321, 
Motion to pass as amended. (Passed as amended). 1321-25. 

Dock Workers (Regulation of Employment) ——.— 
Presentation of report of Select Committee. 23. 
Motions to consider as reported by Select Committee and ६6 pass as amended (Passed 

as amended). 282-87. 

‘Electricity (Supply)——— i 
tide ra #<+ कप of time for aa of report of Select Committee. 23, 1085. 
Presentation of report, of Select Committee. 1586. 

Estate Duty ——~ 

| Motes to refer to Select Committee (Referred to Select Committee). 3299-3315. F 
Appointment of Shri Biswanath Das to Select Committee. 3474. 

Extra Provincial Jurisdiction ——— 
Assent of H. E. the Governor General. 2750. 

—— 
Mite to refer to Select Committee (Referred to Select Committee). 74-94. 
Federal Court (Enlargement of Jurisd‘ction) ——.— 

Ascent of H. = ne Ly हम लक 2780. 

1 saucer of H. E. the Governor General. 2780. 
Foreigners (Amendment) ——.— 
Assent of मे, E. the Governor General. 2750. 

Hindu Code ——.— 
Motion to reter to Select Committee. (Referred to Select Committee! 3622.53 

Hindu Inte Marriage Regulating and Validating ——.- 
iP Motion to refer to Select Committee—not moved. 599. 

Hindu Marriage Validity ——— 
Introduced. 1288. : 

Income-tax and Business Profits Tax (Amendment) ——. 1947— 
 _ Asseut of H. E. the Governor General. 2750. 
 Tneome-tax and Business Profits Tax ‘Amendment) ——, 1948— 

Introduced. 2676. 
Motions to consider and to refer to Select Committee (referred to Select Commités« 

3229-38. 
a 
_ Indian Aircraft (Amendment) ——.— 
Introduced. 2501 

Considered and passed as amended. 30°9.% 
Indian Army and the Indian A‘r Foren (Amendment) ——— 

3. Presentation of renort of Select Committee. 24. 
_ Motinn t» consider as repnmed by Select Committee, 1288-89 

Consideration of clauses. 12°09, 
_ Motion to nnss as amended (Passed ax amended), 1292 
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BILL{S)—contd. डर it 

Indisn Bar Councils and the Legal Practitioners (Amendment) a (by Sari. 4. 
Kamalingam Chettiar)— 
Mouon to consider—uut moved. 600. 

Yndian Har Councus and the Legal Practitioners (Amendment) —— (by Shri if. Anantha- 
sayanam Ayyangar)— 
‘Moon jor ieave to introduce—not moved. 600 
Intrcdaced. 

Indian Compan.es (Amendm' (Amendment of sections 25, 31, 32 ete.)— 
Motion to circulate—not moved. 599- 

Indian Companies (Amendment) —— (Amendment of Section 86F)— 
otio:. to circulate—not moved. 599-600. 

Indian Cotton Cess (Amendment) ——.— 
Assent of H. E. the Governor General. 2750. 

Indian F nance —~.— 
Introduced. 1350. 
Peet of additional days for discussion on i to refer to Select Committee 

Bt 7, 
Omission of putting down the —— in list of business. 

Motion to refer to Select Committee. 2300-30, 2362-2402. 
Presentation of report of Select Committee. 2500. 
Motion to by Select Commi 2677 2712. 
Corsideration of clauses, 2750-83, 
Motion to pass as amended. (Passed as amended). 2783. 

Tud'an Finance (Supplementary) ——.— 
' Assent of H. E. the Governor General. 2750. 
Indian Judicial Procedure ——.— 

troduced 1287. 

 Gonsidered and passed. 3474-82, Te bac 
Merchant. chipree (Amendment) ——.— 

; toda W of H. E. the Governor General. 2750, 

_ Assent bead E. the Governor General. 2750. 
Ind’an Patents and Designs (Extension of Time) Amendment ——.~- 
Sete of iP 20 ec Governor आए. 2750. 

ian Penal le di —— (Amendment of Sections 121, 182, ete. 
traduced 1287. 2 a a 

Considered and passed as amended. 2614-26. 
Indian Ra‘lways (Amendment) 
Introduced. 
Considered and eae 2626-27, 

Indian Ra‘lways (Second-Amendment) ——— 
Tntro: 

Indian Tariff (Second Amendment) ——— 
Assent of H. E. the Governor General. 2750. 

Indian Tea Control (Amendment) ——— 
Introduced. 205° 
Considered and. passed. 2610-14 

Indian Trade Unions (Amendment) ——.— 
Arsent of H. the Governor General. 2750. 

Tndnstrial Finance Corporation ——— 
rime of कह" of seca Committee. 24, 

ion to. consider as renort: hy Select Committee के Consideration of clanses. 546-61, 693-41, 7 toe 
Motion to nass as pmended (Passed as amended). 700. 

Insnrance (Amendment) ——.— 
Censidered nnd naseed, ne amended. 596-99. 

Insnrance (Second Amendment) —.— 
Withdrawn. 72.74, 

Junagadh Adm‘nistration (Property) ——— 
Intreduced _ 2593, 
Point of order re admissibility. 3106-09. 
Motion: to consider. 3109. 



Consideration of clauses. 3109-15, 3195-3220. 
Motion to pass as नहा हक (Passed as amended). 3220. 

न Sieg pagronnig and Bar Councils (Amendment) ——— 
for leave to withdraw (Withdrawn). 3625-28. 

Madras Port Trust (Amendment) —=— 
eg 1288. 

imum Wages ——.— ५८ रत 
Presentation of report of Select ittee, 23, = 
Motion to consider as reported by Select Committee, 339-73 
Consideration of clauses. 398-413, 443-58. 
Motion to pass as amended. (Passed as amended). 45864 

~ Motor Vehicles (Amendment) ——.— 
Inticduced - 1288, 

National Cadet Corps ——— 
Tntroduced, 2676. 
Motion to consider. 334.41. 
Considered and passed as amended. 3482 3506. 
harmacy 
Presentation ot report of Select Committee. 24. 
Motion to consider as reported by Select Committee and to pass as amended (passed, 260-61. : 

as amended) 
(Special Powers) —-.— 

Ascent of H. E. the Governor General. 2750. 
Prevention of Free or Forced or Compulsory Labour ——— 
Introduced. 1287-88. 

ive Duties Continuation ——.— 
“Introduced. 1902-03. 
Considered and passed as amended. 2583-2610. ५ Provine‘al Tnsolvency (Amendment) —— (By Shrimati 0. Durgabai)— 

‘otion to consider—not moved. 1284. 
Provincial Insolvency (Amendment) —— (8. Honourable Dr. 8, 8. पक bedkar)—, . mf ferred: to. Select: Cocisiil ittee). 1200 98" EH se Motion to refer to Select C i 
Presentation of the report of Select Committee. 

ion to consider as reported by Select Committee. 3092-3105. 
Consideration of clauses. 3105-06. 
Motion to pass as amended. Game as amended). 3106. Railways (‘Transport of Goods) Amendment) ——— 
Thtroduced. 1002 हर 
Motion to consider and to pass as amended, (Passed as amended). 2441-55, Rehabilitation Finance Administration ——— Introduced, 74, 
Motion to refer to Select Committee (Referred to Select Committee). 171-207;. 

43 
Presentation of report of Select Committee. ction to consider as renorted by Select Committee. 1452.57. sideration of clauses 1457-97. 

|, Motion to pass as amended (Passed as amended). 1497-1501, - Repeal ing and Amending ——.— 
Assent of H. R. the Governor General. 2750. Road rt. Corporations ——— = ए अन्त ६. 2676. te Motion, t consider. 3506.19. 

* giomidered and passed as amended 3602-20. jee of Ministers ——— 
sent of H. E. the Governor General. 2750 Special Marriage (Amendment) ——,— Intte duced. 602. 

Taxati igati issi Ten: hay How (Investigation Commission) (Amendment) —— — 

: Presentation of report of Select Committee. Motion to consider as rted by Select itt 2455-85. {imsideration of एक 2501-41. nh ray < ; Ie ot to pase as amended (Passed as amended). 2541.47 

BS the Go 2750. '0 Nations (Security Connell peat “ih of H. the Governor General. 2750. 

plo” to refer to Select Committee (Referred to Select Committee). 159 1417 
1778. 

) 

A 

3 4 
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BILL(S)—concld. 
Workers’ Provident Fund ——.— 

Introduced. 601. Z 
Workmen's State Insurance —~— A 
Motion for extension of time for presentation of report of Select Committee. हैंड... 
Presentation of Report of Select Commit 995. 
Motion to consider as reported by Select Committee. 2923-43, 
Consideration of clauses. 2944-61, 3049-66, 

jon to joey as amended (Passed as amended). 3066-87. 
Amendment for Omission of a clause is out of order. 616. 
Delegation of Authority in respect, of introduction of ——. 601. 
ite circulation of report of Select Committees on certain —-- 259-60. 

‘arginal Notes are not part of statute. 
Mistakes of commas, dling eto, need not be corrected by amendments brought bef 

the House. 7 tbo i 
While discussing an amending ——, the principles of the original Act cannot 

challenged 2457. 
५ ‘BIRTH CERTIFICATE(S)— 
: See “‘Certifivate(s)”. 

BIRTH CONTROL— 

See ‘‘Coutraceptives’’. 

BIYANI, SHRI BRIJLAL NANDLAL— 
Election of —— to Central Advisory Council for Railways. 3195. 

BLACK LIST(8)— 
eee re cancellation of ——— of persons debarred from entering Government seri 

BLANK TRANSFERS— 
-, Question re leakage of information r+ Forward Trading, —— eté. 3463, 

< BLEACHING POWDER— 
Question re India’s requirements and production of ——. 3541-42 

BLITZ 
Question re Letter in —— re miseries of Indian sailors suffered in British owned shi 

3361-62 

BOARD OF DIRECTOR(S}— 

“4 Question re rules re Composition of —— of foreign companies in India. 63. 

। BOILER(S)— : 
Question re— 

3 —— imported into. India during 1947. 1386. 
Manufacture of —— in India and innport during 1947. 1085. 

‘BOMBAY— 
: Question re— 

: Absorption of reine by Provincial Governments and Punjabi and Sindhi refuge 
i 2713-1 in. —. . 

4 Acceptance by Director of Supply ——. of ‘tender for liquid metal polish. 438-89. 
Collector of Customs at Madras. Caleutta and ——. 24 
Complete Ind‘anis‘ng on Naval Dock Yards at Vivagevatam and Cochin. 1079. 
Consignment of full wagon load of goods reaching Delhi Inte from —— and (७107 

55, 
Enquir7 into delay in transit of gcods to Delhi: from ——, Madras and Calcutta. 
Heau of Merchant Shipping Offices ——. Calcutta and Madras. 2115. 
Indians and foreigners as pilots in Port Trasts of ——, Madras and Calcutta. 795-T0B 
Ocennation of Kalyan Military Camp ine —= Province by Pakistan troops. 2°55 
Reference of Godhra rioting U.N.OOby Pakistan. 5195. n 
Refueal to take delivery of charcoal wagons by consigner® at Sewri and Aion Cam 

pots..——. 3548. 
Resumption of suspended train service betwee Dethi and —— S019 

BOMBAY. BARODA AND CENTRAL INDIA RATELWAY— 

See “Railway(s)’?. 



कर 
CHILDREN ACT— 

n ré application cf —— to Delhi Province. 1718. 
Y PORT TRUST (AMENDMENT) BILL— 
४118)". 

mre pa: i oa to persons for Postal Cash Certificates and interest-free —— lost 
disturbances at Karachi. 3155. 

n 7€ policy re ‘dearness: allowance, War —— and. grain compensation to staff. of 
~C.0.D. dakuaivore 3169-71 
00) 

ion re translation in Hindustani of —— relating to manufacture of leather and 
. 169, ae 

re policy re priorifly —— control and facilities for movement of cotton seeds. 

ion re— 
‘Kami 

for Jaisal: 2206. 
ittacks by people from Hyderabad State inside Indian territory. 1990-92. 

akistan encroachment on Indian territory in Assam. 1890-91. 
éhment on the western-—— of Kasimganj Sub-division in Assam by Pakistan 

Government. 393-94. 
into the Tribal- Pathans’ raid on Jaisalmer State. 

in men’and property due to —— incidents. 1700-01 
n Raiders’ attack from Pakistan on Indian —— in Jaisalnier’ State. 395-97. _ 

Pakistan on East Punjab Boundaries. 1274-77. है 
from Sialkot District near Sialkot-Jammu within Indian territory. 1584-86. 

ic railway lines and highways along India’s —— in view of partition. 2428. 
“Boundary(ies)”’. 
INSTITUTION(S)— 

tion re —— in Centrally "Administered Areas. 3572. 

SHRI RAJ KRISHNA— 

id Ajmer-Merwara Land Development Bill— 
to refer to Select Committee. 28-30. 
(Supplementary) re— 

ents for evacuation of non-Muslims left in Bahawalpur State. 2. 
ities de-controlled and their prices before and on 10th January, 1948. 46. 

Snrvers for petroleum and kerosene oil. 
bilitaticn teachers, lawyers, and doctors from Pakistan. 213 > 

AL SURVEY— 

d for Grant. 2262. 

Y(IES)— 
re : 2 15.५७ डे 5९ 

jon of Indian Union —— accordant Radcliffe’ Award. 153. 
of Nadia District (East Bengal) in the Indian Union territory. 153-54. 
loss due to delay in restrocession of sections of B. A. Railway apportioned 

under —— Commission Award. 1755. 
patie on East GO ae ae 1274-77. 
—— hetween East an est Bengal. 1516, 

‘Border’ 

ne 

‘AR PRASAD, SHRI— 

Bill. 1313. = 
—— to Indian Oilseeds Committee. 809 

Bill— 
ider as reported by Select Committee. 2705-07. 
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BRAJESHWAR PRASAD, SHRI—contd. 

Question re— 
on 

‘Abducted women rescued and State Nursing Homes. 2721-22 

Hyderabad’s claims for alleged damages in Hyderabad Residency. 1976. iets 

Bs Ata Government’s protest to India against new Madras-Nagpur ir 

BL t Defence Pact between India and Pakistan. 2722. 

"2226 ones ob salt) from Sambhar Lake before and ste 15th Angust, 1947. 3559. 

Raids from Pakistan territory and losses inside Kashmir State 28. 

on Deeg व! by Bihar Government 76 merger of Kharswan and other states 

issa. 59-60. हे 

Return of only old non-Muslim abducted women by West Punjab Government. 21 

‘Treaty teri Government of India and U.K. 2358. 

mestion (Supplementary) re— : 

pred si पहना se and relations with Dominion of India. 922. 

‘erms of settlement between Government of India and Nizam. 1052. 

Rehabilitation Finance Administration Bill. 1461, 1470, 1475. 

BRIBE(S)— 

Question re law re giving and taking of —— by Public Servants. 2559. 

BRICK(S)— 

Question re release of Government stores of —— for use of refugees. 382-83. 

BRIDGE(S)— 

Question re—- 

—— over Betwa river between Jhansi and Lalitpur on Delhi-Nag) gpar Trunk Road. 
— over river Chambal on Bombay-Delhi Trunk Road. 1387. 
Construction of an over —— at Cuttack Railway Station, 1435. 
Construction of an over ——~at level crossing near Cudddlore New Town Rail 

Station on 8. I. Railway. 2297. 
Railway —— over Ganga connecting Patna and Hajipur. 801-02. 
Redecking of —— over Kokila river near Neamtighat station Assam. 3563-64. 

BRITAIN-- 
Question re— 

Negotiations between —— and India re release from Sterling Balances. 745-46. मु 
Price of Bullion, silver and gold in India, England and America. 415.17. 

BRITISHER(S)— 

Question re— 

British personnel and strength of Indian Services of Engineers. 2492. 
British personnel in Indian Army and Civil Services. tert 
British Railway personnel, 19. 

returning to India due to hardship of life in England. 2824-25. 
Restriction on entry.of British Nationals of South Africa domicile. 2341-42. 
Terms of service of British personnel in Indian Army. 1701-02 

BRITISH ADMIRALTY— 

Question ve purchase of Cruisers from the ——. 658 

BRITISH ARMY ACT— 4 
Question re application of —— to Indign Army and position after 15th August 1947, 

BRITISH BROADCASTING CORPORATION— 
Question re relay of —— news by the A.T.R 432 

BRITISH COLONTES— 

See “Colony(ies), British’*. 
RRITISiiG COLUMBIA— 

Question re Franchise of Indians in Canada and ——. 1895-96. 

BRITISH GOVERNMENT— 

Question 76 116010"6 Sterling Balances with ——. 1376-78. 

BRITISH OTHER RANKS— 
Question 75 holding Departmental Commissions. 1700-10. 



का S Fa | FU Pte ~ 

“TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 86 

of news by A.I.R.. Delhi in Kannada and Oriya Languages. 1995. 
— on Batateer Jayanti by All-India Radio. 3575. 

Complaints re external ——. 1965-66. 

ntinuation of —— of certain rustic songs from A.I.R,, Delhi. 2815, arm Forum Radio’ for education in agriculture of rural India. 1046. also “Radio?’. 

104 811४8 STATION(S)— 

Q ion 7e— 
An All India Radio Station for Assam. 924-25, 

| — for Malabar. 1578-79. 
| 7 sstablished during 1947-48. 1963-64. | Installation of —— by Maharaja of Faridkot. 3571, 

1 

jon re —— provision under head “Ecclesiastical”. 417, 
RT, GENERAL— 

tion of the —— for 1948-49, 1327-50. disenssion of the ——. 1626.64, 1586-1639. > ds for Grants. 1658-96, 1743-86, 1819-67, 1903-54, 2000-55, 2057-60, 2063-2114, 2143-92, 16-66 
vawands for Supplementary Grants. 2841-73. 

ET, RAILWAYS— 

tm of the Boneues ile Dr. John Matthai-to perform functions of the Finance 8100-86 ——. General. discussion, 

ation of meeting of Assembly fixed for 31st February 1948. 905. discussion of the - 930-81. 
5 mds for Grants. 1002-40, 1086-1131, 1159.96. “ands for-Supplementary Grants (for 15th Angust, 1947 to: 31st March, 1948). 1220. जे INpUSTRY— 

te improvement of cows and —— breed in Indian Union, 1817. aes N=. 

Tex 

check of planes smuggling —— from Hyderabad State to Pakistan. of —, silver and gold in India, England and America. 415-17. = 

“Te-- 
Government's ban on sale of immovable. propert non-Burmese. ion to Indians. for lands in -——, gag’? 007 08-Burmese, 2742, os and Iranian Crude Petroleum and establishment of refineries ia’ Indian a in —. 716. 
ation re possession of land and Indians’ in —__ 716, Hations between India and —— on lines of Anglo-Burman treaty. 572. 
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BUS(ES)-- 
; 

Question re inconvenience to the public on account of insufficient —— plying 

New Delhi and Delhi. ‘ 

BUSINESS— 
5 

Discussion of non-official resolution on a day allotted ofr official ——. 3091. 

Question re— 

Financial aid to small ——. 1081, 1280. 

Forcible sale of Indian merchants’ goods jn Karachi. 2496. az जज 

New taxation prospects by French authorities and Indian —— interests etc. in Inv 

China. 2138-39. 
Surplus stores for refugees to start —— etc. 1516. 

BUSINESS OF THE HOUSE— 
Dii ion of a ficial ution on a day allotted for official business. 5091. 

Moving of a second resolution put down on the list of business even though the first 

is not barred —— volition on the part of the member. 
Omission to put down motion for introduction of Indian Finance Bill on the list । 

business. 13650. 

BUSINESS PREMISES— 
See ‘Accommodation’. 

BUSINESS PROFITS TAX— 
Question rz Disparity in minimum limit of —— and Super-tax for individuals 

undivided Hindu Family. 2423. 
BUSINESS PROFITS TAX (AMENDMENT) BILL— 

See “Income-tax and ——” under “‘Bill(s)’’. 

BUSINESSMEN— 

Question re officers for Administrative Services from amongst ——. 927-28. 

c 

CABINET— 

Demand for Grant. 1744, 1772-86. 
Motion to reduce demand for ‘——’. 

Inadequate number of Ministers and consequent lack of effective control over 
ments, 1772-86. 

Planning Policy of Government, 1772-86. 
CADET(8)-- 

Question re— 

Action on recommendations by Indian National —— Corps Committee. 1997. 
Pre —— training institutions in India. 3156. 
School for Pre -— me ice joining Indian Mercantile Marine. 2732. 
Statement re report of the Nati — Committee. 2060-63. 

CADET CORPS BILL— 

See ‘National ” under “‘Bill(s)’’. 

CALCUTTA-- 
Question re— < ; 

Carriage of Assam Mails to and from —— by Air. 331. 5 
Causes for late arrival at of Down Assam Mail from Amingaon, East Paki 

Collector of Customs at Madras, —— and Bombay, 2403. 
ana of fall wagon load of goods reaching Delhi late from Bombay and —, 

a ppear 7 ws detention of an European Officer of Ordnance Factory at ——. ; 
quiry in y_in transit of goods to Delhi from Bombay, Madras — 43 

Government: of India’s Offices’ at Simla and ——, 2344-45, aes 
Head of Merchant Shipping Offices, Bombay, —— and Madras. 2115-16. 
Indians and foreigners as pilots in Port Trusts of Bombay, Madras and ——. 
Jute from Purnea District, Bihar to ——. 1435, 
Non-recognition of City Dental College, ——. 2423-24. 
Raw-material for —— “jute mills, 1642-43. 



‘A—contd. 

ed decision re a mass hunger strike by Central Government Employees in ——. 
45. 

Telephone connections in ——. 1435-36 

ALCUTTA AND MADRAS PORT TRUSTS (CONSTITUTION) (AMEND- 
MENT) BILL— 

} Se “Bombay, ——”* under ‘“Bill(s)”. 
ALOCUTTA PORT (AMENDMENT) BILL— 

४ “Bill(s)”. 
ALOUITA PORT (PILOTAGE) BILL— 

*Bill(s)”’. 

PALY(VES)— | 
| Question re Slaughter of —— in Military Dairy Farms, 3241-42. 

/॥॥ 0॥॥ 

Questi re di at — in Mi alal ba 3562. 

P(S)— 

Government controlled refugee —— and —— for refugees from Hyderabad State. 

Occupation of Kalyan Military —— in Bombay Province by Pakistan troops. 2555. 

TAMPING GROUNDS— 
uestion re Military Estates Department control over —— on main roads in India. 

ADA— 

m 76 franchise of Indians in —— and British Columbia. 1895-96. 

AL(s)— 
‘sion re survey of water resources in East Punjab for —— irrigation. 1213, 
ING- 

80 “Fruit. Preservation” 

PAYTON MENT(S)— 
‘FT otion to reduce Demand for ‘Ministry of Defence’ —— Boards. 2064-2104. 

tion re— 

—- areas under Army authorities and abolition of ——. 2817-18, vil population of various —— in India. 2549-53. 
है ition of lands by Military Estates ent in —— Areas. 2554, on 0800 शाह कल ay मल मन ie tiie Committées, 418-19. mentary education for children in —— Areas. 2195.96. ovement and extension of townships in —— Areas in view of increased population, 

i ney oe 7-18. tions and ६8 pete of cooper id ee 2 अल Sealy pers —— Boards. 2404. d ‘ious in a after 15th August, 1947. ployment of retired officials as ee Hs: of —— in India. 161-68, = —. 
ntation by, Aivindis —— Association re rehabilitation of non-Muslims from 

tion of Bazar Committee sabre orn Gand, suspended on vetoed by the Deputy. Direotor 
e— ministration Rules etc. in view of changed situation in India, a 
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OAPITAL— 
Motion to reduce demand for “Ministry of Labour’’— 

Policy re better co-operation between Labour and ——. 1683-96. 

Question re— 

Delay in decision re —— of East Punjab. 9165. 
Extent of Indian and foreign —— in match industry in India, 316. 

Machinery for fixing fair returns on se employed in re 

Policy re utilisation of foreign —— for ian 

ह Eiscomis ‘or change of —— of India from Delhi to Betul. or Amla, 2799-2800. 

Rules ve investment of foreign —— in India. 575. 
Transfer of —— from Delhi. 169. 3 i 

Utilisation of foreign —— for development of Indian ind 2208, 2671. 

OAPITAL GOODS— 
Question re— 

Issue of licences for non ——. 857-58. 
Representations re abolition or relaxation of import duty on —— 745. 

Bee also “Goods 
CAPITAL OUTLAY ON BROADCASTING— 

Demand for Grant. 2265. 
OAPITAL OUTLAY ON CIVIL AVIATION— 

Demand for Grant. 2265 
Demand for Supplementary Grant. 2843-46. 
Motion to reduce Supplementary Demand for ‘“—’’— 
Berean a Statutory Corporation to take over business of Air India Inter 

im’ 46. 

OAPITAL OUTLAY ON CIVIL WORKS— 
Demand for Grant. 2266. 

OAPITAL OUTLAY ON CURRENCY— 

Demand for Grant. 2266. 
OAPITAL P= ON DEVELOPMENT— 

Demand for Grant. 2266. 

CAPITAL OUTLAY ON FORESTS— 

Demand for Grant. 2265. 
CAPITAL OUTLAY ON INDIAN POSTS AND T i REVENUE) N ‘BLEGRAPHS (NOT ME 

Demand for Grant. 2265. 

CAPITAL OUTLAY ON INDUSTRIAL DEVELOPMENT— 
Demand for Grant, 2265. 

CAPITAL OUTLAY ON MINTS— 
Demand for Grant. 2266, 

OAPITAL OUTLAY ON SCHEMES OF STATE TRADING— 
Demand for Grant. 2266. 
Demani for Supplementary Grant. 2867-71 = 

OAPITAL OUTLAY ON THE INDIA SECURITY PRESS— 
Demand for Grant, 2265, 

OAPITAL OUTLAY ON VIZAGAPATAM PORT— 
Demand for Grant. 1196. 

CAR(S} 
Question re ceiling prices for import. of —— See aleo “Motor Vehicles”. ee ee ee 

OasH— 
Question re— 

a Balances and Reserves made over to Provincial Governments by Chattisgarh , 
Jori and Dantor Branch. Post, Offices. 1379, 

Supply of —— to Hunterganj, 



= CERTIFICATES— Beate: कि 
Question re payments to persons for Postal —— and Interest-Free Bonds lost during 

7 disturbances at, Karachi 56. 

CASHIER— ss 
Question re contractor on N. W. Railway. 1637-38. 

CASTE(S)— 
Resolution re abolition of entries of —— and religion etc., from Government registers, 

forms and records. 836-56, 
‘CASUALTY (LES)— i 

.. Question re— 
— amongsi Indian troops employed in. Kashmir. 659. 
Number of Indian —— rank-wise during World War II. 654-56. 

. OATTLE-- 

Question 7e— 
की 

Appointment of —— Protection Committee. 1147-48 
पक into indigenous system of —— treatment. 3534-35. 
Improvement of cow and bull breed in India. 1817. 
Previous and future dates for —— Census in-India: 2643. 
Slaughter of calves in Military Dairy. 
Working of Government dairy farms during 1946-47. 1386-87. 

CAUSTIC SODA— 
Question 7९ quotas of ——, iron, steel etc. for Assam. 148-49, 

_ CELLULOSE— 

Question re— ‘ 

Import of Nitro ——, sulphuric and nitric acids from foreign countries. 1046. 
Survey of Raw-materials in respect of ——. 1443-44. 

y CEMENT— 
i Questis re— 

| — factories in ©. P. and Berar. 2911. 
—— factories in India’. 310-13, 

_.. =— supply to Pakistan. 148. 
_ Lease for mining of material for Shahabad —— Factory. 1436. 

Lime and coal for Assam Bengal —— Company Ltd. and construction of Public Works 
in Assam. 148. 

Nationalization of —— industry. 491. 
oe of steel, ——, textile and sugar in January and February of 1947 and 1948. 

Projects for increased production of steel, coal, ——, transport facilities and shipping, 
and the approach to United States Government for assistance. 3578, 

xamination of the —— price. 489-91. 
Sugar and textiles mills, —— and steel factories and prices of steel and ——. 123-26. 

_ CENSOR(S)— 
+ Question re— Z yang Te 

Censorship of letters from Pakistan to Muslims in Indian Union. 157-58. 
Complaints against present Board of Film ——. 2812. 

CENSUS— 

‘Demand for Grant. 2263. 
cane id for Supplementary Grant. 2872. 
Qt mn re— 
_—— of India under new Constitution, 1967. 

_ Preparation for next Decennial 1366. 
Previous and future dates for Cattle -— in India, 2643. 

“ENTRAL EXCISE AND SALT— ५ 

Demin for Supplementary Grant, 2871, 
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@ENTRAL PROVINCES AND BERAR— 
tion 76-- 

ae of States absorbed in the Central Provinces. 657. ° 
Coal and manganese mines working in Central Provinces. 2723. 

factories in ——. 2911. ४ 
wae 1 सी = for blishing Forest Training College. 2638-39, 
Interim administra of Chattisgarh States by —— Government. 2555-57. 
Investigation into the conduct of the Textile Commissioner serving in ——. 335, 
Provision for students from —— for study of Russian language. 2201-03. 
Special grants to Central Provinces and Orissa for development of. backward areas in | 

Chhattisgarh and Orissa States. 3184-85. i 
3 Subventions etc. to —— and Development schemes in the Province. 2436. 

CENTRAL PUBLIC WORKS DEPARTMENT— 

See ‘Publis Works Department, Central’’. 

CENTRAL ROAD FUND— 

Demand for Grant. 2264. 
CENTRAL SILK BOARD BILL— 

See “Bill(s)’*. 
CENTRALLY ADMINISTERED AREAS— 

Motion to reduce Demand for ‘‘Ministry of Home Affairs”— 
Administration of Chief Commissioners’ Provinces. 2144-78. 
Security measures in —— and need for re-organisation of Central Intelligence Bureaw | 

s 2144-78, है! 

Question re— है 
| Arrests of R.S.S. Men in ——. 3574. 
i Borstal institutions in ——. 3572. 

Remodelling of prison system in Centrally administered reformatories. 3155. | Research facilities for leather technology in Centrally administered Universities, 3180: 
CERTIFICATES— 
eT Production of birth —— by Indians in Fiji under new immigration ee 

हू CEYLON— 
Question re— 

fe Commodities exported from Madras to —— duri the years 946.47 179-84, Policy re licences for import of —— Copra, 2510. ‘ ee EY =e = ‘ Price and distribution of — copra in Indian Union. 3557-58. Tee regulations for Indian passengers at Mandapam by —— Government. 1199. | 

Rights of citizenship of Indians and condition of Indian labour in —. 209-11, 
CHATRMAN(MEN)}— 

Nomination of Panel of ——. 664. 
_ Use of the word “Gent: ” while ing the Speaker to the Honse. 279. 
CHAIRMAN, MR. (MR. HUSSAIN IMAM)— 

Observation by —— while speaki ig on cut motions to di d gesti ding existing Legislations is mot in order. 2107, {ot conti soaaretine सर CHAKERI— 
Question re Publi ct f i ircrafts i 
me aa be on Ae Ai al at Aircraft Salvage Depots at ——= 

CHALIHA, SHRI KULADHAR— 

cag under Rule 20. 2629. = ton of —— to Standing Commit inistry 5 Tac 06७ (Amendment) Bill, save, 0: 18 अं a a, National Cadet Corps Bill. Soe or, 
Question re— 
ata of bridge over Kokila river near Neamti; i 

Aes r ighat station, Assam. 3563-64. Repair ‘1, “TOdrome and improvement of Military Training entre e¢ 7, 



QHALIHA, SHRI KULADHAR—contd. 
~ Question re —— contd, = : 

a; “Seizure of Mai! bags by National Guards and Pakistan Police in Eastern Pakistan. 

हि 3592-94 
ce Shortage of wagons in Pandu Tuisukuia section of Bengal Assam Railway. 3563. 
” Question (Supplementary) re— 3 
oe . quis and production of bleaching powder. 3542. 

Lepers and leper-asylums in India. 3443. 
Occupation of servants compartments by military personnel and other ITI class Passen- 

gers. 2694. 
Workmen’s State Insurance Bill. 3080-81. 

CHAMAN LALL, DIWAN— 
Indusirial Finance Corporation Bill— : 

5 Motion to consider as reported ae Select Committee. 522. 
Consideration of clauses. 681-82, 699. 

Minimum Wages Bill. 345-49. 
Motion re Election to committee on Public Accounts. 2833. 

Motion to reduce Demand for ‘‘Ministry of _Commerce’’— 
Appointment. of Trade Commissioners. 
Coastal Shipping and Insurance. 1845. = ae हे 
Export and Import policy and establishment of an Indian Commercial Corporation. 1845. i 
International Trade A, ts. 1845. 

४७
०५
 

Question re— i 

Arrest of Messrs. Farugi, Shiv Narain, Bawa Ram Chandra and Shakil Ahmad. 663-64. 
» Building of new townships to rehabilitate refugees. 152. हु 

. Building of townships and mandis in East Punjab for West Punjab refugees. 152-53. 
‘Causes for delay in imposition of new rates after enactment of new Tariff Act. 8. 
Commodities de-controlled and their prices before and on 10th January, 1918 45-46. 
Conflict. amongst authorities re resettlement of refugees. 216, 3586. 
Decision r¢ nationalisation of match and tobacco manufacturing industries. 47-48, 

~ Defective ammunition purchased from abroad for R.ILA.F. aircraft. 162. 
हम ao recruited temporary accountants in the Military Accounts Depart- 

ment. 162- 
_ Discharge or demobilization of Senior Indian Officers in the Indian Army. 162. 

Distribution of tractors imported during 1946-47 to Provinces and States. 388: 
हो मल ef refugee employees in Government of India Servizes. 2428-99. 
Exchange of property by evacuees. 151. 

_ Financial assistance to refugees, 214-16, 
Firing in Cotton Mill of Delhi to suppress labour agitation. 61-62. 

wernment action on Justice Rajadhyaksha’s report on Postal dispute, 141-43, Government failure to set an adequate number of troops against Raiders’ concentration 
in Jhangar area. 68. न 

~ Government subsidy on sugar used by Fruit Preservation Association. 325-26. हर ४. it of subsidy in states and preservation out of frozen stocks of sugar for Fruit 
_ Preservation Association. 9. 

F Position Pa of States with Indian Union and relations with ex-Rulers, 62-68. — er ee and Telegraphs Department’s extra departmental agents and their remunerations. 

rs from Pakistan. 

क
ि
 

Retrenchment of staff of the Military Accounts Retrenchment of V. C. Os. Military ee ae of ea Officers Civilians. 
pr of su; 

RMS. staff and allowances, 
= गा धन decisi eke tionali: of industri 46-47. Tariff “eae eee : re ion from or refund of excise duty on sugar. 8-9. ‘eh ry alliance between Government of Pakistan and His Majesty's Govern- 

(Supplementary) re— 
‘ments on programme staff of ALR. 1356. 
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. OHAMAN LALL, DIWAN—conta. 
Question re—contd. 

ents for evacuation of non-Maslims left in Bahawalpur State, 2. = | 
Business premises allotted to refugees by Sector Custodians of Kvyacuees’ property. 
Commissions for V.C.O. Military Assistant Store Keepers. 1710-11. 
Construction of houses in India on pattern of U.K. 1363-64, _ # 
Discriminatory allotment of quarters to employees of Gun Carriage Factory, Jubbul| 

1362. 
Employment of able-bodied Punjab refagees. 380-81. 
Enquiry inte selection boards of South Indian Railway. 1140. 
Evacuation of non-Muslims from Bannu. 1514. 
Im; hes of wheat from Australia. . 
India’s Sterling Balances with British Government. 1377. a 
Industrial concerns in Tndia owned by nationals of foreign countries. 5 
Influx of non-Muslim refugees from Jammu and Kashmir. > 
Lowest scales of pay for staff of South Indian Railway. 1139. : 
Memorandum by South Indian Railway Workers Union ve anomalies in fixation of 

scales of pay. 1 है 
Migration of refugees from Hast to West Bengal. 379. 
Neglect of carriages, waiting rooms etc. on Oudh Tirhut Railway. 800. 
Nomination of presidents of Cantonment Boards. 418. oa 
Number of refugees died of infectious diseases in course of evacuation s 
Position re export of Indian tea to Kashmir, Pakistan and Afghanistan. 220. 
Presentation of claims of non-Muslims’ property to Pakistan Government. 1216-17. 
Progress in execution of Nangal and Bhakara Dam Projects. 1212. 
Recruitment Centres in Bihar, Bengal, Orissa and Madras Provinces. 438. 
Removal of property from Safe Deposit Vaults in Pakistan. 1515. 

~~ Replacement of English by Hindi in Indian Universities. 1358. | 
1 Representation by All-India Cantonments Association re rehabilitation of non-Musli 

from Pakistan Cantonments. | 
Research in vegetarian and non-vegetarian dicts. 1367. 
Restoration of refugees’ properties in Pakistan. 1519. 
Rights of citizenship of Indians and condition of Indian labour in Ceylon. 211. 
Rules re investment of foreign Capital in India. 575. 

४ Sngar and textile mills, cement and steel factories and prices of steel and cement. 1% ~Gransfer of Provident Fund assets of refugee teachers from Pakistan. 1206. 
Yearly production for last. ten years in Titagarh Paper Mills and India Paper 

Rehabilitation Finance Administration Bill. 1459, 

CHAMBAT— 

. Question re bridge over river —— on Bombay-Delhi trunk Road. 1387-88. 

CHHANTAH, SHRI T.— 

ha discussion of General Budget. 1549-50. 
estion’ (Suppl 5 8 : pp) 'y) Te pi of South Indian Inscriptions coilected by A! 

E @ological Department. 1064, 

CHARBATIA— 

Question re compensation of lands for 1946-47 to people of —— near Cuttack, Orissa. 
CHARSANDASPUR— 

Quesion re withdrawal of Pakistan armed police from ——, West Bengal. 1204-06. 

OHATTOPADHYAYA, SHRI MIHIR LAL— 

Indian Finance Rill— 
Motion to refer to Select Conimittee. 2378-80. 

* Motion to reduce demand for— 
“Ministry of Works, Mines and Power”— 
Policy re building of houses and quarters. 1904-05, 1930. 

Policy re development of mineral resonrces. 1903-05, 1930. 
_ Utilisation of water resources and policy of Central Water Power, 

Navigation Commission. 1903-05, 1930. 
~ Question re— z = 

Disappearance and detention of an Buropean Officer of Ordnance Factory at Calcutta, 

Irrigation 

Income from sale of tickets and goods traffic ab Sainthia Junction on EIR. 
loop. 3535 36. 
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_ OHATTOPADHYAYA, SHRI MIHIR LAL—contd. ‘ a 

I Raids from Pakistan on East Punjab Boundaries. 1277. । 

q Question (Supplementary) re— : : 
i in vi i lation. 1149, - Allotment of food-grains to West Bengal in view of increased popu! L 

a Bpplication for new routes in India and new aerodromes vias construction. 1152. 
Ch wade tor shortage in articles booked on Railway risk. 2894. ० a 
100 माह, en the eet border of Kasimganj sub-division in Assam by ae 

G ment. 394. भर हट 
रा Exodus. to India and feeling of insecurity among Hindus of Eastern Pakistan, 2492. 

Export of cloth and yarn purchased by India Supply Mission from Japau. 2890. 
7 Factories for manufacture of rayon in India. i 

Government dairy farms in India. = 
4 4 rte! to February, 1948, 2131. é 

Hateament and mal जम हैक? तर कैफ ia ere eriers between Eastern 
Pakistan and West Bengal. 3192. 

| Income to Government from various provinces from taxes other than corporation tax Sete. 1974-75, : India’s requirements and production Re ease powder. 3542. 
Licences for import of goods from oreign countries. 50 जे Lists of 00607 goods 610 and not allowed to be imported in India. 2142-43, Measures for encouragement of Cottage ecient in India. 1429, Migration of refugees from East to West Bengal. 380. 4 National Anthem of India. 1513. 

पु Non-recognition of City Dental College, Caleutta. 2424. ‘ Pakis tan Government's treatment of Indians having property there. 3030. व Recruitment as Government Officers of persons who participated in freedom movementa. 1709. 
Refugees from West Punjab sent to Orissa. 2350, : Rehabilitation of refugees from Sind. है लि Representation by Bihar Government ve merger of Kharswan and other states with Orissa. 60. 
Results’ of recent discussions between Relief and Rehabilitation Ministers of India and Pakistan. 3039. 
Retrenchment of Officers and saving consequent on abolition of salt duty. 2897. Rights of citizenship of Indians and condition of Indian labour in Ceylon. 210. Seizure-of Mail- bags by National Guards and Pakistan police in Eastern Pakistan. 3593. Supply of wheat or wheat products and rice to West Bengal far 1947-48. 1143-44. Resolution. re establishment of a permanent Famine Commission at the Centre. 232. 

_ CHAUDHRI, SHRIMATI KAMALA— 

Demand for Grant— 

Ministry of Information and Broadcasting. 2180-85. 
CHAUDHURI, SHRI ROHINI KUMAR— 
Admission of short notice questions. 260. Banking Companies Rill 

Motion for leave tor withdraw. 71. Code of Civil Procedure (Amendment) Rill, 94-95, Demand for Grant— 
‘Ministry of Communications’, 2054. Mine के है नव So 

of Transport’. 0, 2119. Dentists Bill— 
otion to consider as reported by Select Comumittee. 1959.61. Election of —— to the Standing. Fittnce Committee ps Railways. 3089. Discussion of. General Budget. 1548-49. Hinds Code— 

ian 1 to refer to Select Committee, 50, 3652. — 1. 1.86: Cess (Amendment) Bill, 3480-81. ~ Tac n. Penal Code (Amendm |) Bill (Amend हि आप So ingle of Sections 53, 121, 152 eto.j— 
Ths: (Second Amendment ) Bil— 6९०: 

Motion fer leave: to withdraw. 75. Legal Practioners and Bar ‘Councils 
452-55, 

Minimum ogee Bill. 4 Motion to reduce Demand: for— = “Defence Services, Effective—Army"' 
—— या; 

(Amendment) Bil], ३627-38: 

—Economy. 2093. 9098 
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#HAUDHURI, SHRI ROHINI KUMAR—contd. 

Question re—contd. o 

‘“Hffective Supplies and Stores” —Reorganisation of Ord Factories. 2085, 2088. 
‘Ministry of Defence’— 

- 

<I 

tonment Boards. 2003, 2098. i “ 

feces relating to policy and reorganization in order to increase efficiency. 2093, 

2098. 
Milit situation in Kashmir. 2093, 2098. 
Ramat of Officers to the Armed Forces. 2093, 2098. 
Reorganization of the Army. ii . 3 Be 
Unsatisfactory policy of Government re creation of National Malitia. 2003, 2098. 

“Ministry of Works, Mines and Power’’— 
Policy re building of houses and Sheetee Se 

Poli ve development of mineral resources. 22. ha 
at Stealers of wae resources and policy of Central Water Power, Irrigation and — 

Navigation Commission, 1920-22. 
National Cadet Corps Bill, 3501-02, 
Pharmacy Bill. 276-78, 
“Question re-- 

An All-India Radio Centre for Assam, 924-25. है 
Carriage of Assam Mails to and from Caleutta by air. 331. 
Casualties amongst Indian troops employed in Kashmir. 659. _ ae 
rs for late arrival at Calcutta of down Assam Mail from Amingaon, East Pal 

‘Cement suppls ly to Pakistan. 148. 
Defects in the passenger and mail trains run by Assam Railways. 529-30. 
East Pakistan encroachment on Indian territory in Assam. 1890-91, 
Employment of able-bodied Punjab refugees. 380-81. 
Encroachment on the western border of Karimganj Snb-Division in Assam by Pakistan 

Governmewt.. 393-94. 
Enguiry into rates for Scindia Steam Navigation Company plying ferry steamers on 

estern Coast. 2499-2500. 
Entertainment of appeals to Privy Council by Federal Court of Inia. 588, 
Tnelusion_ by UNO. of irrelevant issues in Kashmir and Jammu question. 571. 
Ansa yep nace oe the public on account of insufficient Buses plying between New Delhi 

Indian Officers in Secre' viats of various Embassi 585-87. 
of periodical Compulsory 1 ination for Il-pox. 424, 

Levy of excise duties on betel-nuts. 658. 
‘Lime and coal for Assam-Bengal Cement Company Ltd., and construction of Public 

Works in Assam. 148. 
Mail trains and their late arrivals. 147-48. 
Sco yong ad Dimapur-Imphal and Gauhati-Shillong Roads in Manipur and Khasi 

tates. i : 
Maintenance of roads pasing through Manipur and Khasi States. 425. 
“Merger of Manipur and Khasi Hills States with the Provincial administration. 425. 
Migration of refugees from East to West Bengal. 379-80. 
Number of refugees died of infectious diseases in course of evacuation. 381-82, 3587. 
ie of Terry Steamers by Scindia Steam Navigation Company on Western 

Privileges, Functions and Powers of the Indian Agent: in Manipur. 425-26. 
Prohibition on sale of drugs by panwallas and grocers. . 
Purchase of cruisers from the British Admiralty. . 
A ees of Canstic soda, iron, steel etc. for Assam. 148-49. 

to Administrative Services and number of Assamese appointed. 662-63. 
Treatment for cure of, dental trouble amongst juveniles. 424-25. 

Citron hte That ant tafe, Coruna State Fors ion in i Tel joned Off bi धर 

ol een ieee greement red into indian Industrialists with foreign firms. हि 
Andhras in Indian School of Mines and quota for 



(si tary) . 
Higher secretariat appointments. 1366, maki 
Licensed liquor shops in Delhi and New |. 1718. ५ National Anthem ७1 India. 1613. : Number and employment of N. W. R. employees opted for India. 1 806. Occupation of wagons by Railway staff from Pakistan due to lack of housing accommo- dation. 3549. 
Seed yas on Bengal Nagpur Railway. 144. tes Pi Raiders’ agtack from Pakistan on Indian border in er State, 397, सह Post. war plans for training of medical personnel and facilities to Andhra Universtiy. 430. 
Precautions against attempts on life of Mahatma Gandhi after bomb explosion. 338. Price of sugar in India वि and after de-control. 310. Prohibition of be, ging in trains and railway premises, 1800. < 2772 2 आज of Indian degrees in arts, medicine, engineering, etc, in U.K. and U.S.A. 3. 
Recruitment as Government Officers of persons who participated in Freedom move menis. 1709, 

____ Recruitment centres in, Bihar, Bengal, Orissa and Madras Provinces, 437. _ Rehabilitation of immigrants from East Bengal into India. 1893. Removal of restrictions on number of guests and entertainment in Delhi. 1427. ee Mail bags by National Guards and Pakistan police in Eastern Pakistan. 
Telephone apparatus and machinery 190. Terms of service of British personnel in Indian Army. 1702. Universities in Indian Dominion. 1577. 86 of hemp, reeds, cotton waste and bagasse in paper Sepa - 1444. se of temporary strnctures built for Army during war. 1713, Yearly 203 for last ten years in Titagarh Paper Mills and Indian Paper Palp- c ‘panies. 

x Rehabilitation Finance Administration Bill— 
Motion to refer to Select Committee. 194-96, Consideration of clauses. 1464, 1487, Wes Transport Corporations Bill, 3617-19. \ “Taxation on Income (Investigation © ission) ( Moti» to refer to Select Committee. 1406-08. 

CHETTIAR, SHRI T. A. RAMALINGAM— 
Cotton Textiles Cess Bill. 292-03. 
lemand for Grant— 

i ‘Forest’. 2231, 2934. हू ‘Ministry of ‘Agriculture’. 2251, 2934, 
“Ministry of Food’. 2231, 2234. _ General discussion of the General Budget. 1594-96. ‘ dian Bar Councils and the Legal Practitioners (Amendment) Bill— Motion to consider—not moved. 3 Indian Tea Control (Amendment) Bill. 2611. Industrial Finance Corporation Bill. 559.61, 667, Insurance (Amendment) Bill. 596-98. 

iE Maton to reduce Demand for— = fabinet’— 
८४:५८ 10 number of Ministers and consequent lack of effective control over ‘Depart- ments. 1785. 

Planning policy of pal Hae oe ted 
"Ministry of Works, Mines ani ower’ — 
Policy re building of houses and quarters. 1923, 1995, 1 . Policy re development of mineral resources. 1923, 1975, 1 . Utilisation of water resources and policy of Central Water Power, Trrigation and Navi gation Commission. 1923, 1925, 1929-30. 
totective Duties Continuation Bill. 2593-95. 

Question re— 

Abolition of distinction between orthodox and unorthodox quarters. 1519, _ Applications-for: change from Orthodox to Unorthodox 1 as ruction. of multi-storeyed houses in New Delhi. 1519.20. _ Maintenance of the Museum in Delhi. 169-70. 
Morappar-Hosur Railway line. 145-47. 

Amendment) Bill< 
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CHETTIAR, SHRI 1. A. RAMALINGAM—contd. 

Question re—contd. 

Officers in Government of India getting above or below Rs. 5,000 p.m. 1572. 

Traffic suryey for Mysore-Coimbatore Railway line. 147. 

Transfer of capital from Delhi. 1) 

i Question (Supplementary) 7e— 

g Amount paid to private compamies for planes chartered to carry troops and goods to 

8 ar. 
हे Capital come and avnual recurring expenditure of Forest Research Institute, Dehra Dun. 

Central Water Power, Irrigation and Navigation Commission. 3 

Housing facilities for labour classes in textiles, coal mines and jute industries. 3034. 

Income-tax on Indian nationals in Indo-China 

Measures for encouragement of cottage indgatr ries in India. 1428. 
for next De jal Census. I 

Retrenchmen’s of unqualified Clerks and A in the Gov of India Secre- 

~ tariat. 431 Scheduled. castes scholarsh 2215. ५ 
Scholarships by Ministry of Labour for scheduled castes candidates for studies abroad. 

2581. 
Railways (Transport of Goods). (Amendment) Bill. 2445. 

‘Rehabilitation Finance Administration Bill. 

Resolution re of perm famine i at. the Centre, 241-43. 

Taxation on Income (In ion) (Amendment) Bill. 2515. 

Workmen's State Insurance Bill. 3054-55. 

CHETTY, THE HONOURABLE SHRI R. K. SHANMUKHAM— 

‘Nuthenticated Schedule of authorised expenditure—other than Railways—for 1948-49—laid 

on the table. 2825-28. 

Authenticated Schednle of authorised | i ther than Rail 

for 15th Angust, 1947 to 3lst March 1948—laid on the table. 3600-01. 

Banking Companies Bill— 
Motion for leave to withdraw. 71. 

ye 

1327- 
General discussion of ——. 1536-37, 1543, 1562, 1586-87, 1601, 1 i 

Demand for Grant— " 5 ae ले 
Ministry of Finance. 2250, 

Demand for Supplementary Grant— 
Agricultnre. 2846, 5A. 

id to Provincial G: 2866. 
Ministry of Commerce. 2858-59. 
Ministry of Defence... 2862 
atl of Industry and Supply. 2862 

ce. 

Estate Duty Bill— 
Motion to refer to Select Committee. 3299, 3302, 3308-09, 3314. 

Income-Tix ani Business Profits Tax (Amendment) Bill— 
Motion for leave to introduce. 2676, : 
‘Motions to consider and to refer to Select Committee. 3229. 

Indian Finance Bill— 

Motion for leave to introduce. 1350, 
Motion to refer to Select. Committee. 2500, 2303, 2395-2402. 
Motion to™¢onsider as reported by Select Committee. 2677-78, 2708-12. 
Consideration of Clauses, 2750-54, 2759, 2761-63, 2781-82. 
Motion to pass as amended. 2783. 

Industrial Finance Corporation Bill— 
पल बह of he of Select Committee. 24 

ion to consider as rej mies a Select Committee. 464-67, 470- 544-45. 
Consideration of C1 1, ate 686-99, wat ag. Maeght pens cee , 615-19, 622-26, 628-29. 631-41, 664-71, 673-75, 

orci a on ing Balances —papers laid on the Table. 1447-51, 

_Election to i on Public Accounts. 2820.33. 



THE HONOURABLE SHRI R. K. SHANMUKHAM—contd. . a 

‘i: ition re—contd. 
. 

lection to Standing Finance Committee. 2835-37. 
Rehabilitation Finance Administration Bill— 

Motion for leave to introduce. 74. 
_ Motion to refer to Select Committee. 171-72, 195, 205-07. 

Presentation of report of Select Committee. . Bs Motion to consider as reported by Select Committee. 1412, 1455-57. 
Gonsideration of clauses. 1457-58, 1475, 1477-97. 
Motion to pass as amended. 1497. “ Taxation on Income (Li igation (0; ission) (Amend: ) Bil— 
Motion for leave to introduce. 508. 
Motion to refer to Select’ Committee. 1390-92, 1395, 1402, 1411. Presentation of report of Select Committee. 1778, __-Motion to consider as reported by Select Committee. 2455-56, 2470, 2481, 2484-85. 

CHHATTISGARH STATES— 
Question re— 

sh, balances and reserves made over to Provine 
~— and proposed Mahanadi project. 1872. 

ial Government by ——. 2417, 

=— people's memorandum re agrarian and economic demands. 929. Demand by Bihar Government for control over administration of some ——. 920. Date of commencement of services of —— employees. 2417, Interim administration of by C. P. and Berar Government, 2555-57. Special grants to C.P and Orissa for development of backward areas in—and Orissa a States. 3184-85. 
__ Survey of —— for mineral wealth. 2488, 3590. 
CHIEF COMMISSIONER(S)— 
“Motion to reduce Demand for ‘Ministry of Home Affairs'—Administration of >-.2 Provinces. 2144-78. 

CHILD MARRIAGE RESTRAINT (AMENDMENT) BILL— 
See “Bill(s)"’. 

HILD WELFARE— 
‘Question re maternity and —— 

REN - 
Question re— 

‘5 pe ceation, of Bombay Children Act. to Delhi Province. 17-18. Ra lentary education 525 — in cantonment areas.. 2195-96. rabilitation of unsupported refugee women and ——. 2119.90. we of abducted women and —— in India and Pakistan. 1872-75. omen and —— abducted from Jammu and Kashmir. 2347-48. 
IN A— 

Question re— 
idians in areas occupied by Chinese Communist Forces. 1520, ‘Sindents from India to ——‘and vice verea. 1360-61 

centres in mining areas. 19. 

Question ia statement by Shri Sneha Kumar Chakma re situation prevailing in —— छा 

Allotment of Muslim evacuees’ —— and theatres. 1896-97. mdents and demoralising —— shows and theatrical performances, 983. Students sent to U.S.A. for the study of Cinematography. 2209-19. a 



: 

00. 
See {Colliery ies)” 

CIT{ZENSHIP— 
Question re rights o 

CIVIL AVIATION— 
See ‘Aviation’. 

CIVIL DEFENCE— 
Demand for Grant. 2265 
Demand for Supplementary Grant. 2875. 

CIVIL LIBERTY (LES)— 

Motion to reduce Demand for ‘Ministry of Home Affairs’'—Suppression ७: 

Question re request by National Congress, Goa to Government of India to do 

235: elementary —— 7-58. 

OIVU. LIST: 

Question re printing of Combined of Govesiment employees. (277. 

CIVIL PROCEDURE (AMENDMENT) BILL— 

See “Code of ——’’ under “Bill(s)’’. 
CIVIL SERVICE, INDIAN— 

Question re— 

British personnel in Indian army and ——. 1371. 

Persons nominated to —— or Indian Administrative Service from certain services and 

professions. 

OIVIL VETERINARY SERVICE— 
Demand for Grant. 2263. 

C1lVIL WORKS— 
Demand for Grant. 2264 

CLAIM(S)— 
Question re— 

— mado for shortage in articles booked on Railway tisk. 2894 
Presentation of —— of non-Muslims’ property to Pakistan Government. 1216-17. 

f§ —— 2145-76. 
for their 

CLOTH— ap 
Question re— 

—, yarn and sugar supplied to Orissa states. 3584. 
Import and export of —— during, years 1942-47. 9861-63. 
Issue of import and export licences for —— to refugeé merchants. 1200-01. 
Seeger oe! Government of India of —— and yarn aes Japan and other foreign coun 

See also ‘Textile(s)’’. 

CLUB(S)— 
je re yemoval of restrictions on the entry to some hoteis and —— in Indian Union 

Question re— 
Agreement with Japan for exchange of spindles with Indian —. 3 
Exploitation of iron and deposits in Andhra Districts. 505, aris Sie ; 
Implementation of Young Plan and Conciliation Board’s award by colliery owners; 

Hazaribagh and Manbhum —— Syndicate. 3377. 
ion of iron and —— in Andhra Districts. 

Lime and for Ai tte ee eee rss 3 Bengal Cement Company Limited, and construction of public 

Non-payment of amounts for supply of —— to Pakistan. 799. 
Projects for increased production of steel em spo > et t,t 
Fics ‘ee न सह कर to — States Government for Pokors onde eel a 
Seve oy livery of charcoal wagons by consignees at Sewri and Sion —— depo! 

Wi hed Soted mabe —., 19-20. : 
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n re decrease in distillation of —~, 3272. "AL SHIPPING— + 
_ “Shipping”’. 

AL TRANSPORT— 

- Dessicated —— and foreign demand. 3540:41. 
; peep of tion of ——. 3539-40. Imp Se a 

INUT COMMITTEER— 

See ‘Committee(s)’”’. 
DE OF CIVIL PROCEDURE (AMENDMENT) BILL— “Bill(a)”. 

in West Bengal. 3551-62. 

onsumption of areca nut, betel leaves, tea, —— and tobacco in India. 2427. ‘ost 6 Chief Marketing Officer, India —— Board. 3273. ‘Prevention of periodical attacks of pests on —— plants. 2285. Research to improve cultivation and yield of —— and tea, 3262-65. in price of tea and —. A 
rcity of —— after de-control and auction of —— stores, 3565. 
TORE— 

cing over by Central Government of Forest College, 2642.43 —— from Madras Government. 
Traffic survey for Mysore —— Railway. line. 147. ४8 

re— 
8 of new —— to be minted in Indian mints, 1985. and stopping of circulation of Present set of —— in India, 2415.17, 

on re export of —— mattin, ig to South Africa by Indian firms. 3378-79, 

gen gas plant for Central —— of Agriculture, Delhi. 1793-94, for training Indian Forest Servive rsonnel. 1149-50, 0 by Government of Tibbia —— Bosial 7. 
‘ 

felp ० 0. P. and Berar Government for establishing Forest’ Training ——. 2638-39, =. in premises of Zanana Tibbia —,, Delhi. 3447, ig of Women’s —— of Delhi University as ‘Miranda House’. 3430-31. Tecognition of City Dental ——, Calcutta. 2423-94. - of a for Federal Court of India and ‘Centrally Administered and State 
acy —— in India. 2210, 

quotas and number of seats in Delhi Medical —— 741-43, tions b its of Cen i 

and science —— students. 3462-63. का 
Ihi and continuance of Agricultural —_ at Anand & of the constituent —— of the Delhi University to the University site. 421.25 
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COLLEGE(S)—contd. 
: 

Question re—contd. 
हु 

कु 

Taking over by 
ment. 2642-43. 

हू न 

Taking over of ‘Administration of Lady Hardinge Medical —— by Government. 

See also ‘Educational Institutions’. 

COLLIERY (188)-- 
हे 

Quest 
: 

‘Abolition of contract system. in coal fields. 3366-67. Y . 
ince. 501-02. निज 

‘Andhras in Indian School of Mines and quota for each Prov: 

i i for each Province. 591-92. ei 

Coal and manganese mines working in Central Provinces. 2723. 

Conciliation Board’s decision re dearness allowance for coal field workers. 3367. 

Consumption of coal in 1946-47 and Labour Welfare Committees at Bokaro Bermo ij 

mines, . 

Ls 

Housing factlities for inhour classes in textiles, coal mines and jute industries. 

Transport of sugar and 008) accumulating at factories and coal mines. 3255-57. ( 

Central Government of Forest ——, Coimbatore from Madras Go OF 1) 

COLONY (IES)— 
‘ 

Question re— 

i 

Demand of communal representation by Indians in East African British —. 4 

Immigration restrictions in Kenya and other —— in Fast Africa. 2350-51. iM 

COMMAND(S)— 
E 

Question re resolutions of Bazar Committee or Board suspended or Vetoed by the De 

Pirestor of Cantonments in Southern and Eastern ——. 252. Ne 

COMMANDER-IN-CHTEF— 
i 

Statement re formation of territorial army, tion of forfeited pe and 

ment of an Indian as ——. 3470-75. 
by 

COMMERCE— 
ee 

Motion to reduce Demand for— 
न ॥ | 

“Ministry of Commerce'—Export..and import policy and establishment of an Indian ४ 

mercial oe oration, 1819-47. 
ie 

‘Ministey of Industry and Supply’—Creation of a Commercial and Tndustrial Seq 

and pooling up of technicians. 1659-82. 
le 

Question re— 
z 

* 

Development of Sea-board of Orissa for purposes of defence and ——. 167. 

Estnblishment. of a bureau for commercial information. 1511-12. 

COMMERCE, INDIAN CHAMBER OF— 

Question re ——, Nisbat Road, Lahore, and others from the Punjab recognised by ००४ 

ment, 2723-24. 

COMMERCE, MINISTRY OF— 

Demand for Grant. 1819-47. 

Demand for Supplementary Grant. 2854-59. 
D; 

lection to Standing Committee for ——. 3386. 

Motion re Election to Standing Commitice for ——. 3048-49. 

Motion to reduce Demand for ot 

Appointment: of ‘Trade Commissioners. 1819-47. 

Coastal Shipping and Insurance. 1819-47. 

on et Import policy and establishment of a Indian Commercial Corpe 

International Trade Agreements. 1819-47. 

Question 7e—- 

Exhibition Branch of ——. 2740. 
Participation be. —— into Milan Fair, Ttaly. 2741, 

ae NCE SOMMERCTA HN (8)-- 
Question re— 

% 

Establishment of Indian —— in foreign countries. 572-73. 

Rules re blishment of foreign in India. 573-74. 

— 
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‘Crop(s)””. 
CIAL INTELLIGENCE AND STATISTICS— 

d for Grant. 2263, 

ish Other Ranks holding Departmental ——. 1709-10. 
fi ts selling National Savings Certificates. 3461-62. + of sae 
aie a Subordinate Services —— for recruitment to the Central Subordinate 
ices. 164, = . 

Officers of R.I.E. holding permanent, short service and emergency ——. 3173-75. 
ISSIONED OFFICER(S)— 

Te— 

O.’s Military Assistant Store-keepers. 1710-11. 
ian Emergency —— and Other Ranks. 1567-68, ous 

and non-Muslim —— and V.C.0.’s opting to serve in India and Pakistan. 164, 
issioned and Non-C issioned 

ion to —— on Public Accounts. 2828-35, 3387. 
to Indian Central Coconut ——. 442, 5 
to Indian Central Tobacco ——. 442, 664. 
to Indian Oilseeds 443, 809, 

on to Standing —— for Ministry of Commerce, 3048-49, 5388. to Standing —— for Ministry of Communications 3297, 3600. on to Standing —— for Ministry of Defence. 2840, 3298, 
to Standing —— for Ministry of Education. 1388-89, 1818. aes —— for Ministry of External Affairs and Commnowealth Relations. 

m to Standing —— for Ministry of Foot, 3473-74, 3600, ॥ to Standing —— for Ministry of Health. 2840.’ 3296 

re 

on recommendations by Indian National Cadet Corps ——, 1987. 
- 1147-48, tment of cattle protection . ent of ——- for development of a harhour on Kanara coast. 652-53. intment of the Economy ——. "58. 

study of constitution framed for Portuguese India. 1197-99. tion of Central Press Advisory ——. . Daily ution of —— on Homoeopathic system of treatment. 3458-59. ‘ase of non-Official Members of Central Government ——. 1056-57. a0 ४8929 ——'s report of Advisory Planning Board. 580. Ede “mentation of interim report of High Power —— on Railways. 491-92. cof § tific Man-power ——. 3464, ution. of —— on indigenous system of medicine. 3436.37. of —— on Ayurvedic system of medicine. 2572-75. 2 Delhi Municipal orgenisation it? mers. fat of Tripartite Industrial — on textiles. 3384.85. dvisory Bere in U.P. 1380-81, wen Tevort: of National Cadet Corps —. +63, “Conference(s)’’, ai 
E ON PETITIONS— 
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COMMONWEALTH RELATIONS— 

See “External Affairs and ——". 

COMMUNAL ORGANISATIONS— 

See ‘Organisations’’. 

COMMUNAL REPRESENTATION— 

Motion to reduce Dematid :for ‘‘Education’—. _ 

q Policy r¢ admission of dents in iti 

a 
Tolitign of Burepean Co Coorg. 1273 Al 0! mstituency. in rg. 

Demand of — by Indians ay East African British Colonies. 1891-92. 

on anal basis. 1931-54. 

COMMUNALISM— 

Question re i of ] distivction in supplying water, refreshments 

Railway stations. 1790-91. 

COMMUNICATIONS, MINISTRY OF— 
Demand for Grant. 2000, 2027-55. 
Election to Swading Committee for ——. 3600. 
Motion re Election to Standing Committee for ——. 3297. 

COMMUNIST(S)— 

Question re— 

‘Arrest of Messrs. Faruqi, 

Declaration as unlawful of 
Shiv Narain, Bawa Ram Chandra and Shakil Ahmad. 

— Party of India by West Bengal Government. 

COMMUTED VALUE OF PENSIONS— 

Demand for Grant. 2266. 

Demand for Supplementary Grant. 2873. 

COMPANY (IES)— 

Question re— 
है 

‘Acceptance of orders from private firms by Ambernath Ammunition Factory. न 

Agreements entered into by Indian Industrialists with foreign firms. 313-14. 

Appointment of Indian —— as tourist agents. 

Growing practice of Joint Stock —— in issuing Bonus Shares. 2696-97, 2716-17. 

Incometax from Dollar and Sterling —— in India. 1375-76. 

Loss of India’s finances due to foreign insurance ——. 590. 

es rece of —— under the Indian —— Act during 1947. 149. 

Rules re composition of Board of Directors of Foreign —— in India. 863. 

Survey of Joint Stock —— in India. 1266-67. 
Telephone in India taken over by Government. 2669 

COMPANIES ACT, INDIAN— 
Question re registration of companies under —— during 1947. 149. 

COMPANIES (AMENDMENT) BILL— 

See “Indian. ——” under “Bill(s)”. 

COMPENSATION— 

Question re— 
——— for lands for 1946-47 to people of Charbatia near Cuttack, Orissa. 2572. 

Sara) Government of Eastern Pakistan for use and maintenance of Telegraph 
cables. 3 

—— to Indians for lands in Burma, 864 

COMPLAINT(S)— 

Question re— हर 2 ‘ पक 
Arrangement for recording —— from patients in in and Safdarjang Hospi 

Working of —— Branch of Railway Board. 1431. Sy een ts 

skeen 

Question re— 
‘Abolition of Travelling —— for Railay, employees. 2288. 
— for Railwwy te loyees on State ways. 2288. 



‘ON BOARD— 

re— 
deci re de allo for coalfield workers. 3367. > 

tation of Young”Plan and —— Award by Colliery owners, Hazaribagh and 

hum Coal Syndicate, 3377. 

OLE) 

‘on the deaths of Kumar Debendra Lal Khan and Dr. Sir Ziauddin Ahmad. 20-21: 

ERATION(8)— 
tion re formation of —— of small Rajputana State. 435. 

F CE— 
d dati i hildren and young persons adopted by 
Labour —— laid on the table. 2500. 

5 

International 
re— 

ion of the dati of the Industries ——. 494-98. 
| International —— represented by Iniia. 1869-71. 

also “‘Committee(s)”’. 
\FIRMATION— 

jon 72 of temporary employees of Central Ordnance Depot, Jubbulpore. 3168-69. 

NFISCATION— 2 : 

tion re— 

and auction of property of Uttamchand Malhotra of Kabul by Afghan Government. 

4 Restoration of estates and Zamindaris confiscated during Sepoy Mutiny, 1858. 926. 

INDIAN NATIONAL— 

National Savings Certifi and perati mgst. Congr Commi Kisan 
Congress, ete. - 2565. 

| Pensionery right of military personnel participated in Civil Disobedi movements of 

All-India Congress Committee. 1072-73. 
Persons participating in Congress movements debarred from service. 1369. 

Recruitment as Government officers: of persons who -participated in freedom movements. 

1708-09. 
ह also “Independence’’. 

RESS SEVA DAL-- 

ion re meaning of “private armies’ in respect of R.8.S., Akali Dal and) ——. 3576, 

'UENCY(IES)— 
jon re abolition of European —— in Coorg. 1273. 

PONSTITUENT ASSFMBLY— 
D for Grant 2261. 

ion re— 
i arms without licence for Members of —— and Provincial Assemblies. 1994-95. 
: Representation of the Rulers of the Eastern States Agency in the ——. 167. 

i ONSTITUENT ASSEMBLY %% INDIA (LEGISLATIVE)— 

d for Grant. 2261. 

re— 
Census of India under new ——. 1267. 
Committee for study of —— framed for Portuguese India. 1197-99. 

ode an for Indian States. 1370-71. 
ability of copies of the ‘Draft —— of India’ to the public. 1900-01. 

ration of electoral rolls for elections under new ——. 3379. 

SUCTION OF NEW LINES— 

d for Grant. 1196. 

UCTION OF NEW LINES—CAPITAL AND DEPRECIATION FUND— 

for Grant. 1112-26. वि Ris ; 
to जल आप हाप for ‘““—”’ Construction of new lines and restoration of dis- 



= NSUMER GOODS— है 
See “Goods’’. 

CONTAT - ~ 

Question re— - 

< Construction of Railway line between —— Road station of B. 
“= Lown. |. ४ > 

Scheme for Railway line connecting Mechada station on B. N. 
and ——. 3559-60 

CONTRACEPTIVE(S)— 
Question ve import of —— into India. 3346. 

CONTRACT(S)— 

Question re— 

Abolition of —— system in coal-fields. 3366-67 
— for purchase of foodstuffs from abroad for 1948. 36-37. 
— for purchase of grains for military requirements. 1791 92. eee 
—— system for handling B. B. and C. I. Railway treasury and application of 

Commission’s recommendations for staff. 1158. 
One-man —— system for runming hotels and stalls on all Railways. 1801-03. 
Conditions and मल for —— of C.P.W.D. 2736-37. 
—— cashier on N, W. Railway. 1637-38, 

CONTROL(S)— 

Question re— 

—— of rents for buildings in Delhi Province. 2733. 
De-control of foodgrains in U.P. 3239-41. 
Prices of sugar before and after de-control. 1635. 
Registration of publishers under the Paper —— Economy Order, 1944, 2278-79. 
Removal of —— on paper. 1804. 
Removal of restrictions on number of guests and entertainments in Delhi. 142/. 

Resolution re extension of period mentioned in sections 2 and 3 of India (Central Govt 
ment and Legislature) Act, 1946, as adapted. 1228-39. 

CONTROL OF SHIPPING (AMENDMENT) BILL— 

See “Bill(s)”’. 
CONVENTION(S)— 

Breach of —— in giving दी की to Short Notice Questions in the Press before M4 
answered in the House, 

CONVICT(S)— 

Question dues 
—— and Non —— in Andaman and Nicobar islands. 716-17, हर =— of R. 1. पर. Mutiny, 1946 in detention. 1368, pes Exchange of Muslim and non-Muslim —— between East and West Punjab. 1213. See also “Prisoner(s)”’. 

COOCH BEHAR 8TATE— 

ose es हि of arms and ammunition consignment for —— by Pakistan a 

COOLY(IES)— 
Question re fixation of rates of Railway ——. 1441.42, 

CO-OPERATIVE BANK— 

See “Bank(s)’’. 

CO-OPERATIVE MARKETING SOCIETY (IES)— 
Question re issue of import and export licences to —— or Federations, 713. 

CO-OPERATIVE SOCIETY(1ES)— 
Question re exemption from income-tax of —— in India with head offices in U.K. 



|४४६ #८-- | 
‘bolition of European Constituency in ——. 1273. im : 

Application of Pay Commission’s Report to. —— Administration. 1272-73. 

‘Fxport of paddy from = — te Mvsnre State and) Madras. 1 

Investigation into Laxmanatheertha and Harangi irrigation projects, ——. 1206. 

Subsidies by Government and quantity of manures and. fertilizers used in —— under 

‘Grow More Food’ campaign. 1144-46. 

Question re licences for import of Ceylon ——. 2910. 
“Price and distribution of Ceylon —— in Indian Union. 3557-58. 

CORDITE FACTORY— 
Question re— 
Production in —— in Nilgiris. 1042. 
Salaries and grades of staff of —— in Nilgiris. 1043-45 

CORPORATION— 

Motion to reduce Demand for ‘Capital Outlay on Civil Aviation’’—Creation of a Statu 

tory to take over business of Air India International, Limited. 46. 

CORPORATIONS BILL— 
Ste “Road Transport ——” under “‘Bill(s)’’. 

CORRESPONDENT (S)— 
Qnestion re enforcement of rules: for accreditation of Press ——. 438. 

CORRUPTION— 

Question re— 
ed bangles and shoes from Ferozabad and Agra by post and —— in nost office 

18-09. 
Cases detected by Anti-Corruption and Railway Watch and Ward Departments. 2274-75 

Enquiries against officials under Anti-Corruption Act in Central Services. 2797-89. 

Officers and other personnel prosecuted for in Ministry of Works, Mines and 

Power. 390. 

COTTAGE INDUSTRY(IES)— 

See “Tndustry(ies)’’. 

COTTON— 
| Question re production of —— and jute before and after partition. 1797-99. 

See also ‘‘Textile(s)’. 

COTTON CESS (AMENDMENT) BILL— 

See “Indian ——” under ‘‘Bill(s)’’. 

COTTON LINTERS— 

ete Question re duction and imp: of —— in India. 1445-46. 

COTTON MILL(S— 
See “Mill(s)”- 

COTTON SEEDS— 
~ Question re policy 7९ Priority Booking Control and facilities for movement of ——. 804-06. 

COTTON TEXTILES CESS BILL— ५५ 

See “आह 
COUNCIL OF AGRICULTURAL RESEARCH, INDIAN— 

See “Agricultural Research, Indian Council ०17. 

URT— 

Question re of vatation for Federal —— of India and Centrally Administered 
and State aa Colleges. 

(8)-- 
-. Question re improvement of —— and bulls breed in Indian Union. 1817 _ 
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CRIMINAL INVESTIGATION DEPARTMENT— 
ber re disappearance of important —— files re Mahatma Gandhi's 

CRIMINAL PROCEDURE (AMENDMENT) BILL— . 
See “Code of ——" under “Bill(s)". 

ORIMINAL TRIBES (REPEAL) BILL— 
See “Bill(s)”. 

CROP(SI— 

| क
ा 

5 

"Auction, of Muslim jands and —— cultivated by Hindu tenants in Delhi Provinee. 

Auctioning of land and. —— in Delhi Province belonging to Muslim evacuees. 

Priority to production of food —— over commercial -——. 646. 

Researches for protection of —— against pests. 3555-56. 

CROP INSURANCE— 

See ‘‘Insurance’’. 

CROWN— 

Suggestion by Prof. N. G. Ranga to remove —— from top of Speaker’s Chair. 1284. 

CROYDON— 
Question ve expulsion of Indian dents from 1 jonal Lan, Club, —. 

CRUISER(S)— 
i Question 7९ purchase of —— from the British Admiralty. 658. 

i CUDDALORE— 
Question re construction of an overbridge at level crossing near —— Railway station 0 

दे 8. I. Railway, 
CULTIVATION— 

Question. re— 
{ 

r Cultivated area and cultivable waste in Bengal and in West Bengal. 2665-58. 
be Gcvyernment’s plans for large scale —— with tractors. 991-92. 

a CULTURAL MISSION— 
See ‘‘Mission(s)”’. 

CULTURAL TRUST— 
Question ve place of music in proposed —— of Gov it. 2409. 

CURRENCY (IE8)— 
Demand for Grani. 2264. 
Question re— 

Effect of devaluation of French and Chinese on Indian ——. 663. 
India’s trade with Nizam’s territories in view of ban on Indian ——. 916: 
Restrictions on carrying money by Indian Tourists in foreign countries, 1968-69. 

CUSTODIAN(S) OF EVACUEES’ + SOPERTY— 

Question re— 
Business premises allotted to refugees by Sector ——. 1507-09. 
Causes for institution of enquiry into working of office of ——. 
—— and town expansion scheme in Ajmer-Merwara. 861. 
Treatment of refugees by —— and other officials. 

CUSTOMS— 

Demand for Grant. 2260. 
Demand fqr Supplementary Grant. 2871. 
Question re— 

Collectors of -—— at Madras, Calcutta and Pome yy. 2403 
—- check of planes smuggling bullion from Hyderabad State to Pakistan. 658. 
Customs duties leviable on articles imported from and exported to Pakistan. 2822. 
Fameme ent. and mol: ८ एम Hin — barri की Wet sea St idu women at —— barriers between Eastern P. 

] —— frontiers between India and Pakistan, 2568-69. 
Service books of —— Department employees from Pakistan now serving in India. 

See also ‘Dutyfies)’*. See also “Tax को. पु कु ञ अं 



Question re— 
. _ Compensation for lunds for 1946-47 to people of Charbatia near ——, Orissa. 2572. Construction of additional stati 50. on B. N. Railway in —— District. 

Cenetrnction of ar ‘overbridze at —— Railway station 1435. a President of —— Cons ’ Association, Orissa. Tele; re fixation of prices of paddy and rice 2647-48. 
T i ph ti for res id ial houses “> ——, 2643, 

D 

DD.T.— 
_ Question re import of —— into Tndia. 3439-40. 
_ DACOTTY(1Bs)— 
* 3-75 hold-ups and thefts étc., by armed gangs in Delhi. 1698-99. 
‘DAIRY FARM(S)— 

+ Question re— 
हरि nment —— farms in India. 643-45, Military ~ still functioning in India, 3186, _-Post_war reconstruction plan for training of graduates and facilities to Andhra gradnates. 317-19 

हट Slaughter of calves in Military —— Farms. 2241-42. _ Working of Government ——_ Farms during 1946-47. 1386-87. 
-AM(3)—- 

a See also “Trrigation’’. 
DAMAN— 

Question 78 representation to Portugal for independence of ——, Din and Goa. 589-90 DAMODAR PROJECT— 
‘ Question te progress in execution of Damodar Valley Praject. 2135-36. 

AMODAR VALLEY CORPORATION BILL— 
Sue “Bill(s)”’. 

‘OR— मु 1७ 
‘Question re supply of cash to Hunterganj, Jori and —— Branch Post Offices, 1579. AS, SHRI B.— 5 oe 
are of 7-7 on whe Committee on Petitions. 1657: 

Companies Bill— P 
Motion for ior to withdraw. “71. 
ae Port (Pilotage) ae 3621-22, 

lar Valley Corporation Bill— 
lotion to consider as कप 2 by Select Committee. 707-08. ideration of clauses. 

ion 
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हर DAS, SHRI B.—contd. ; 

Election of —— to Committee’on Public Accounts, 3387. 
Factories Bill— ० 

Motion to refer to Select Committee. 78, 83, 85. 
General discussion of the Railway Budget. 932, 950. 

Tndian Finance Bill— 
Motion to refer to Select Committee. 2303-06, 2322. 
Consideration of clauses. 2771, 2779-81. 

Indian Power Alcohol Bill, 2616-17. f 
Industrial Finance Corporation Bill— 

Consideration of clauses. 682, 683, 684. | 
Mjnimum Wages Bill— 

Motion to consider as reported pes Select Committee. 342-45, 354. 
Consideration of clauses. 
Motion to pass as amended. 458-60. 
Motion re industrial policy of Government of India. 3395. 

Motion to reduce demand for— 
‘Cabinet’— | 

Inadequate number of Miniaters and consequent lack of effective control over Depart 
ments. 1786. 

Planning policy of Government. 1786 
‘Industries and Supplies’— 
Director General of Dis Is, Textiles C issi and India Stores Department, 

London. 1659, 1669-72, 1678, 1682. 
‘Ministry of Home Affairs’— 

| Administration of Chief Commissioners’ Provinces. 2150. 
Security measures in Centrally administered areas and need for re-organisation of 

Central Intelligence Bureau. 2159. | 
Suppression of civil liberties. 2159. 

‘Ministry of Industry and Supply’— 
Administration of State industries in general and Sindhri Factory in particular. 1669-72, 

~ 1678. 
i Creation of a commercial and industrial service and pooling up of technicians. 1669 

1 72, 1678, 1682. 
1 Disposal policy. 1669-72, 1678, 1682. 
i Stepping up of production of large and small scale industries, 1669-72, 1678, 1682. 
a ‘Railway Board’—Passenger fares based on uneconomic rates structure.—1019-21, 1024. 

Protective Duties Continuation Bill. 2597, 2600. 
Question re— 

i Appointment of Railway Rates Tribunal. 492-93. 
Decision re Neogy Committee's report of Advisory Planning Board. 580. 
D Board and sch for Rehabilitation of refugees. 2738, 2730. 
Implementation of interim report of High Power Committee on Railways. 491-92. 

Question (Supplementary) re— 
Activities of Central Water-Power Irri d Ni i 
Agreements entered into hy Indian industrialists with foreign firms. 314. 
All India News Agencies. 1704. 
Alleged Government pledges to Mahatma Gandhi re rehabilitation and resettlement of 

refugees. 3360. 
Appointments carrying salaries of rupees three thonsand or more per mensem under 

Central Government. . 
Armed Forces Headquarters publications. 2194. 
Articles set apart by Indian Army Ordnance Corps for disposal as condemned. 3525-26 
Consumption of liquor in Delhi and Ajmer-Merwara. 
European technicians etc. for services in India. 1647 

of non-Muslims left in Baha: State. 2735. 
Expenditure on agriculture and allied researches during past ten years. 3533. 
Factory for of of 1438. 
Formula for acquisition of Reserve Bank Shares. 1270, 
implementation of interim report of High Power Committee on Eee 492. 
Import of betel nuts during 1947 and ct In 
Indians and foreigners as Pilots in Port Trusts of Bombay. Mears and Caleutta. 796. 
Industrial concerns in India owned by of foreign 305. 
Interim ad. f Cl States by C. P. and Berar Government. 2556. 
Nationalization of the Reserve and Imperial Banks of India. 226. i 
Negotiations between Britain and India re release from Sterling Balances. 745-46. 
Negotiations for the leasing of North Andamans fores! 
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DAS, SHRI B.—coneld. A ee a ee 
Question (Supplementary) re—contd. 

)fficers for administrative services from amongst businessmen. 928. 
Oriyas on Bengal Nagpur Railway. 7 
Purchase by Government of India of cloth and yarn from Japan and other’ foreign 

countries. 
Rates for boarders in various vegetarian and non-vegetarien’ hostels in Delhi and New 

Delhi. 3354 
Bes by Bihar Government re merger of Kharswan and other States with 

rissa 
Speculative transactions in India in gold, silver, foodgrains, ete. 2418. 
Supply of petrol, kerosene, diesel oil and other petroleum products. 221 
Survey of projects on B. Railway. 1641 
Survey of water resources in East Punjab for canal irrigation. 1213. 

Rehabilitation Finance Administration Bill— 
Motion to refer to Select Committee. 181, 184-87. 

Taxation on Income (In [ey dment) Bill— 
Motion to refer to Select Committee. 1397-99, {aor 

DAS, SHRI BASANTA KUMAR— 

Election of —— to Standing Committee for Ministry of Works, Mines and Power. 3600. 
Industrial Finance Corporation Bill, 631, 36 
Question re— 

Census of India under new constitution. 1267. 
Construction of Railway Line between Contai Road Station of B, N. Railway and 

Contai Town. 0. 
1 Customs duties leviable on articles, imported from and exported to Pakistan. 2822. 

Demarcation of Indian Union boundaries in accordance with Radcliffe Award. 153. 
District-wise population of West Bengal and Assam Provinces after Radcliffe Award_ 

163, 1737-38 
Employment in India of officers from Pakistan. 3569-70. 
Flying clubs in India. 3538-39. 
Import of mustard oil and mustard in West Bengal from other Provinces. 3258. 
Inclusion of Nadia District (East Bengal) in the Indian Union territory. 153-54 
Institutions imparting ed Marin: 2563 
Military requisition of residential house of Kumar Debendra Tal Khan Midnapore, West 

Bengal. 7. 
Palcas fixed by provinces and basic import and export quotas of paddy, rice, atta, ete. 

for Deficit Units during 1948. 41-44. 
Production of salt on cottage industry basis. 2903-04. 

‘tut Ci on system of dici 3A36-37. 
Rehabilitation of teachers, doctors and lawyers from East Bengal. 1081. 
Rescue of abducted women and children in India and Pakistan. 1872-75. 
Scheme for Railway line connecting Machada Station on B. N. Railway with Temluk 

and Contai. 3559-60. 
State faculties in Centre and Provinces for recognition of H pathic Institutic and 

practitioners. 1047. 
Students and demoralising cinema shows and theatrical performances, 923. 
Supply and import of Homoeopathic medicines in India. 1047. 
Supply of wheat or wheat products and rice to West Bengal for 1947-48, 1143-44. 
Withdrawa] of Pakistan armed police from Charasandaspur, West Bengal, 1204-06. 

Qi arine Engineering. - ) 
Rehabilitation Finance Administration Bill. 1489, 1491, 

DAS, SHRI _ BISWANATH— 

Damodar Valley Corporation Bill— 
Motion to consider as reported by Select Committee. 750-54 

Demand for Grant— 
Ministry of Communications, 2027-29, 2048, 2053. 
Ministry of Finance. 2256. 
Ministry of States. 2156. 
Relations with Indian States, 2157. 

Demand for Supplementary Grant— 
Ministry of Commerce. 

Election of —— to ding Finance Commi 33RT 
Estate Duty Bill— 

Motion to refer to Select Committee. 3306-08. 
of General Budget. 1563-64. 
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DAS, SHRI BISWANATH—contd. 
Indian Aircraft eee) Bill—3090. 

Indian Finance 3 
Consideration of clauses. 2764, 2766-68. 

Finance Bi 
Motion to consid oo reported by Select Commi 478-80 

Minimum Wages Bill. 361-64 
Motion to ane pee for— 

‘Industries and Sy) ¥ 5 
Director लक ct Disposals, Textiles C issioner and India Stores Department, 

London. 1678. 
‘Medical Services’— 

Tnadequacy of medical relief. 1850-52, 1867. 
Need of encouraging the Ayurvedic system of medicines and registration of Ayurvedic 

practitioners. 1848, 1867. 
‘Ministry of Commerce’— 

of Trade C issi 1842. 
Coastal Shipping and Insurance. » 1842. 
Export and Import policy and establishment of an Indian Commercial Corporation 

1842, 
1.Trade Agr 1842. 

Ministry of Health’ 
Public health policy. 1850-52, 1867. 

“Ministry of Home Affairs’— 
Administration of Chief Commissioners’ Provinces, 2157, ears 

: Security measures in Centrally administered areas and need for re-organisation ot 
i Central Intelligence Bureau. न 
i Suppression of civil liberties. 2156. 

Hi Ministry of Industry and Supply'— 
Administration of State industries in general and Sindhri Factory in particular 1678. 
Creation of a commercial and industrial sérvice and pooling up of technicians. 1678 
Disposal policy. 1678. 

{3 Stepping up of production of large and small scale industries. 1678 ; 
i ‘Kailway Board’— | 

Grievances of third class passengers. 1029-31, 1035 
‘Working E: Re ते Mai ont 

Prevention of thefts of Railway fittings. 1184-86, 1188. 
‘Pharmacy Bill— 

Motion to consider as reported by Select Committee. 264-65 

1 Motion to refer to Select Committee. 1226-27 
| ‘Question re— 

4 Ammonia Sulphate as fertiliser. 136-39. 
a Assets of library of Secretary of State for India and India office. 1875-80. i 

fi oes of communal representation by Indians in East African British colonies. 1891- 

+ Development of Chandabali or Dhamara or Gopalpore Ports in view of Defence and | 
Be Trade. 2440-41 

: 2 Development of sea board of Orissa for purposes of defence and commerce. 167. 
पर Effect of devaluation of French and Chinese currencies on Indian currency, 665. 

i ‘Geological survey of Orissa. 2717-18. 
2123-28. 

Hyderabad’s loan of rupees twenty crores to Pakistan. 168 
Hyderabad’s loan to Pakistan. és. 
Income to Government from various provinces from taxes other than corporation tax 

पु ete. 1972-' - 
India’s High Commissioner's store purchases denartment in England. 1880-82. | 

i Indian Anny Laboratory under Director og Technical Development. 2805-07 
हट Migration from India and Pakistan and vice versa and Eyacuees’ Property. 2742-43. 

a i ‘Old Government of India’s Officials’ anxiety to return to India from Pakistan, 2809-1! 
One man contract system for running hotels and_stalls on all railways. 1801-03. 
Outstanding National Debts falling to the share of India. 

i कर Physical Training for Officers of Indian Army Ordnance Corps or Royal Indian Army 
Service Corps. 2808-09. 

| 4 Report of Committee on Ayurvedic system of medicine. 2572-73. 
“f —— of the Rulers of the Enatern States Agency in the Constituent Assembly 

Restoration of estates and zamindaris confisoated during Sepoy Matiny, 1857. 926 
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48 piMUR] BISWANATH=contd. 

Question re—contd. 

Statement made iti Karachi by Sardar Muhammad Ibrahim, Leader of the Raiders in 
Kas! 168. 

Stock-taking and deering of Wi ials purchased by busi men from the 
American and British Disposals. 254-56, 

Question (Supplementary) re— 
Agreements entered into by Indian industrialists with foreign firms. 314. 

C. to enquire into cases of income-tax evasion. 256 

E Utilisation of Indian Army during peace times. 2807-08. 

; 
foul: Associateship of Imperial A, 

Cement factories in India. 41%. 
Debt settlement agreement with French Government of Indo-China. 2140 

_ Enquiry into conditions of agricultural labour in India, 2489. 
i Enquiry into indigenous system of cattle treatment, 

Establishment of Military College near Poona. 
| Government controlled refugee camps and camps for refugees from Hyderabad State. 
: 2718 

Help to 0. P. and Berar Government, for establishing Forest Training College. 2639. 
International conferences represented by India. 1870. 
Losses in men and property due to border incidents. 1701 
Measures for encouragement of cottage industries in India. 1428-29. 
Military Estates Department control over camping grounds on main roads in India. 

2786-87. 
Negotiations bewteen Britain and India re releases from Sterling Balances. | 746. 
Plans for economic development. 2900. 
see War plans for training of technical personnel and facilities to Andhra University. 

4 
Proposed new works on Bengal Nagpur Railway in Orissa. 1: 
Provisions for study of Ayurvedic system of medicine. 1719, 
Raids from Sialkot District near Sialkot-Jammu border within Indian territory. 1585. 
Recruitment centres in Bihar. al, Orissa and Madras provinces. 437. 
ह of non-Muslim Karachi Port Trust employees. ; 

Research institute of Central Water-Power, Irri id Navigation Commission at. 
Poona. 1 

Retrenchment of Officers and saving consequent on abolition of salt duty. 2897. 
Route mileage of B. N. Railway. 1804-05. 
Smuggling of material and finished articles from ©.0.D., Jubbulpore. 3433. 
Strength of Officers Cadre on Railways. 1643-44. 
Subventions to Provinces for Grow More Food campaign during 1947, 3245 
Survey of projects on B. N. Railway. 1641. 
Universities in Indian Dominion. 1578. 

Resolution re— 
of famine ission at the Centre. 236-37. 

Extension of period mentioned in sections 2 and 3 of India (Central Government and 
Legislature) Act, 1946, as adapted. 1231-32. 

State r f A hic system of medici 813, pe 
Taxation on Income ( oe Dit 
Motion to refer to Select Committee. 1404-06, 1408. 
Worlanen’s State Insurance Bill, 3067-68. 

DAS. SHRI NANDKISHORE— t 

General discussion of the Railway Budget. 973-74. 
Question re— 

% Abolition of grain shop at Kharagpur on B. N, Railway. 1805. 
‘ Route mileage of ¥ Railway. 1804-05. 

DEALER(S)— 

Question re— . 

—— specified by Adjutant General to Military Units for purchase of sports 
2564. 
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- Condolence message from the President of the Grand National Assembly, Turkey, on the 
४ Mahatma Gandhi. 508,7- 

Condolence on the —— of Dr. 8, 8. Moonje. 1648, 7 4 

Condolence on the —— of Kumar Debendra Lal Khan and Dr. Sir Ziauddin Ahmad. 2021 
Condolence on the —— of Mahatma Gandhi. 101- 
Condolence onthe —— of Shri Debi Prasad Khaitan. 1446. * i 
Q of unclaimed bodies of Hindu and Muslim patients dying in Irwin 

Hospital. 2436. 
DEATH SEN‘TENCE(S)— 

Question re —— by Dutch Tribunal to six members of Indian Volunteer Brigade in 
Indonesia. 2342-43. 

DEBATE(S)— 
Printing and circulation of statements laid on the table in answer to questions and delay 

in printing the Assembly ——. 694-95. 
Request for i delay in printing of Ai bly ——. 2654. 

Time limit on speeches, 2301-03. 
DEBTYS)— 

Question re— 
Bill to life post war moratorium of 

1897-98. 
in Singapore and adverse effect on Indian firms, 

—— settlement agreement between India and France. 2356-5' 
—— settlement agreement with French Government of Indo-China. 2139-41. 
Outstanding national —— falling to the share of India. 2439-40. 

DECLARATION (S}-- 
_ —— by Abdul Kadir Abdul Aziz Khan, Mr. 643, 

—— by Achint Ram, Lala. 1869. 
— by Azad, The Honourable Maulana Abul Kalam. 764. 
-—— by Bhabha, The Honourable Mr. 0. H. 741 
— by Chaliha, Shri Kuladhar. 2629. 
—— by Ghazuavi, Sir Abdul Halim 3259. 
-—— by Hukam Singh, Sardar. 1787. 
—— by Lari, Mr, 2. H. 33. 

by: The Honourable Dr. Syama Prasad. 741. 
— by coer al, 869. 
— by Ni Honourable Shri K. 0. 1565. 
— by Parikh ch, Shri R. U. 101 
—— by Satish Chand: 3029. 
— by Sinha, Dr. Sachchidananda. 1635. 
—— by Sudhalkar, Shri S. A. 1 
— of exemptions under the Registration of Foreigners Act—laid on the table. 439-42. 
Question re —— as Indian Nationals of Hindus and Sikhs from Pakistan living abroad. 

DE-CONTROL— 
Question re— 
Commodities de-controlled and their prices before and on 10th January, 1948. 45-46. 
— of petrol. 1378. 
Price of sugar in India before and after ——. 306-10. 
Representation by All-India Food Preservers’ Association re losses suffered due to —— 

of sugar. 35-36. 
Scarcity of Coffee after —— and auction of coffee Stores. 3565, 

Question re realisation of money from Pakistan nationals dug under —— to Indian Firms 
and nationals. 2348. 

DEFAMATORY LANGUAGE— 

Defametory suggestions not to be made. 2277-78. 

Question re— 
—— Agreement between U.S.A. and India. 1266. 

Development. of or Gopalpore Ports in view of —— and trade. - 
2440-41. 



miént of Sea Board-of Ovissa:for purposes‘of —— and 

Government failure to set an adequate number of troops against raiders gon उबर 

in Jhanger area. 
loint ——- pact between India and Pakistan. 2722. i Fi 

__ Organization of the Indian territorial force or the National Militia 98 a second i 

af —— in India. 1 7 

Personnel and purpose of ---- Delegation visited U. K in March, 1948. 3158. _ 

CE CAPITAL OUTLAY-- ae 
Demand for Grant. 2266 ही. 

‘See ‘‘Force(s)"’ 
he 

‘DEFENCE, MINISTRY OF— के 

Demand for Grant. 2057, 2064-2104 
Demand for Supplementary Grant, 2861-62 
Election to Stending Committee for ——. 

n ré election to Standing Committee for —~. 2840. 
Motion to reduce demand for “——". 
Cantonment Boards. 2064-2104. 
“Matters relating fo policy and 

2104 
Military, situation in Kashmir. 90%4--1%4 
Recruitment of Officers to the Armed Forces. 2064-2104 

_ Re-organization of the Army. 2064-2104 
Unsatisfactory policy of Government re creation of National Militia. 2064-2104. 

Question re— 
of porary ploy: from. ——, Pakistan: 1573. 

Regi: 1 from ——, Pakistan. 1572-78. 
2814- 

f 
Statistical organisation or branch attached “with ——. 

Transfer of temporary personnel of ——— to Ministry of Home Affairs. 

DEFENCE PROVIDENT FUND— 
See “Provident Fund” 

DEFENCE SAVINGS— x 

Question re payment. of —— deposits to wrong persons. 290k 

DEFENCE SERVICES— 
; “Question re extra temporary establishment of —— in India, 1574 

7 DEFENCE SERVICES, EFFECTIVE—ARMY— 
Demand for Grant: 2057-60, 2063-2104. 

Motion to reduce demand for —— Economy. 2058-60, 2063-2104. 

DEFENCE SERVICES; EFFECTIVE—RO¥AL INDIAN AIR FORCE— 

Demand for Grant. 2264. 

NCE SERVIGES, EFFECTIVE—ROYAL INDIAN NAVY— 
Demand for Grant. 2264. 

re-ongi tization in order’ to” inerease efficiency. 2064- 

aa i 

Demand for Grant. 2057, 2063-2104 ple 
Demand for. Supplementary Grant. . 
Motion to reduce demand for— 

Re-organisation of Ordnance Factories. 2063-2104 

‘CGE SERVICES. NON-EFFECTIVE, CHARGES 

{3}— 
on re récognition of Indian —— in. Art, Medicine, Bngineering,: ete. 1n U.K. 
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DEHRA DUN— 

Question re— 
Capital cost and annual i: expendit of Forest Research Institu' 
2282-84. * 

Post of Director of Indian Forest Education at ——. 2642, 
DELEGATION— 

Question re personnel and 
DELHI— 

Demand for Grant. 2265. 
Demand for Supplementary Grant. 2873. 
Motion for adjournment re hunger strike of political and Trade Union workers in Delhi 

District Jail. 3386-87. 

purpose of Defence —_— visited U.K. in March, 1948, 3158, 

Question re— 
Aerogen Gas Plant for Central College of Agriculture, ——. 1793-94. 
Affiliation of —— Polytechnic ६6 —— University. 1060-68, 

to refugees in ——. 3035-57. 
Allotment of agricultural lands to refugees in —— province. 5568. 
Allotment of land by the —— Improvement Trust for building purposes. 251-52, 3686. 
Allotment of Muslim and in —. 1212. 
Application of Bombay Children Act to —— Province. 17-18 
Auction of Muslim lands and crops cultivated by Hindu tenants in —-— Province. 

719-20. 
Auctioning of land and crops in —— Province belonging to Muslim evacuees. 501. 
Booking of goods from —— Railway Station to Stations on O. T. Railway 0० 
Moradahad. 

Burglaries, robberies and murders in —— end New -— during last four months 
59. 

Charging of Pugree from tenants by —— landlords. 2132. 
Chsrtered planes flying between ——, Karachi and Lahore, in January, 1948. 1386. 
है id of af in ——. 866-68. 
Consignment of full wagon load of goods reaching —— late from Bombay and 

Caleutta, 
Consumption of liquor in —— and Ajmer-Merwara. 2196-97. 
Control of rents for buildings in Province. 2733. 
Dacoities, hold-ups and thefts, etc., by armed yangs in ——. 1698-99. 
Delay in both way traffic by Grand Trunk Express between —— and Madras. 33-36. 
Department dealing with Muslim Evacuees’ property in ——. 2121-23. 
Detection of adulteration in food stuff and milk in ——. 2210-11. 

casting of certain rustic songs from A.I.R,,.——. 2615. 
fro, Bombay, Madras and Calcutta. 

of 
Enquiry into delay in transit of goods to 

2655. 
Evacuees properties in ——. 1509-10. 
Eviction by Government of Tibbia College Hostel. 3357. 
eo of refugees in —— from Muslim houses occupied after due negotiations. 

2360-61. 
Fall in price of Gur in —— province and Ambala Division. 3550-51. 
Firing in Cotfon Mill of —— to suppress labour agitation, 
Fixation of price by —— Improvement Trust for lands to be acquired during 1948 

1074. 
Gnides for third class passengers at —— Main Station on East Punjab Railway. 

264 
Mardships to employees of certain Ministries in securing allotment of Government 

Quarters in ——.° 273: 
Home Guards and Rifle Clubs for ——. 1697-98, q 
Hotel in Zenane Tibbia College, ——. 344: 
Immoral traffic in abducted and refugee women im Delhi province. 3160. 
आए ge the public on account of insufficient buses plying between New Delhi 

and —. 
Increase in expenditure on Indian Agricnl* ‘al Research Institute, ——. 2657-58. 
Increase in population of —— and strain on sanitary arrangements and water supply: 

Installati £ more teleph: at Railway Enquiry Office, —— Station. 2280-81 
Installation of prefabricated houses in New Delhi and 1521. 
Issue of vehicle permits by Provincial Transport Anthority, ——. 3273. 
Licenced and unlicenced radio sets working in —— pi ce. 806-07, 
Licenced liquor shops in —— and New Delhi. 1717-18. 



tenance of the museum in ——. 169-70. at 
Monetary grants to —— Branch of Hind oe A 54.57. 

_ Naming of Women’s College of —— aie है as Miranda House. 3450-51. 
“Organization of Home Guards in —— and Ajmer-Merwara: Provinces. 165. 
Persons belonging to Rashtri Sway: Sawale2Sanghs add hBnds Mabekbhal, aaa 

detention in ——. 2796. 
t Proposals for change of Ca — of India from —— to Betul or Amla. 2799-2800. 

Provincial quotas and number of seats in —— Médical ee 74-45. 
boar and hostels for ders in various in —— and New 
3352-54, 

Reasons for different charges by G.N.I.T:, Ltdi;-—— on different or same routes. 2640. 
Registration and rehabilitation of refugees in ——. 378. 
Regulation of rates and fitting of meters in taxi#’ in’ —=— 1156-57. 

_ Removal of restrictions on number of guests and ‘entertainment, in ——. 1427, Report. of —— Municipal organization Enquiry Committee. 741. 
Re i stud of Central College of Agriculttire, ——. 1792-93. 
Research Institutions in ——, 3462. 3042, 
Reservation of refugee township in —— for refugee Government’ employees. 3360: oe of applications for loans to refugees registered in» before November, 

7. 2727. 
Resumption of —-- Ahmedabad Mail train on B. 8: and 0. I. Railway. 1425-26.» Resumption of ronning of Frontier Mail beyond ——. 1155-56. 

ption of suspended train service between —— and Bombay. 2919. : ption of throngh trains be: — and Lahore. 1432-33. 
Road accidents in Old and New ——. 1271-72. 
Running of Grand Trnnk Express in three connected sections from —— to Madras» 1148, Sale of adulterated ghee as pure ghee in —— Marketa. 2913-14. anes ae ag ee College, —= and continuance of “Agricultural College at Anant arbat. i 

\ Shifting of Industrial Area from Najafgarh: road; —— in view of public health. 3188. } Shifting of the constituent’ collezes of the —= Unit ersity to the Uni versity Site. 421-23. _ Shuttle train between —— and Rohtak suspended daring communal disturbances, Students trained as midwives, nurses, ‘and health visitors in Government Institutions in — every year. 58-59. : 
Supply of uneatable tinned food to 2nd Mahar Battalion stationed in ——. 3185, Transfer of Capital from ——. 169. 
Umbrellas for police men on traffic duty in ——. 3570. Utilisation of funds of — association for destitutes. 1368-69. हक and recruitment in police department, —— province after 15th August, 1947. 

Vacant seats in —— Munici lity due to of Muslim members. 1041, } See also “New Delhi”. = 
HI AND AJMER-MERWARA LAND DEVELOPMENT BILL— “Bill(s)”. 

प् CAPITAL OUTLAY— 

Demand for Grant 2266. 
1 PREMISES (REQUISITION AND EVICTION) BILL— ““Bill(s)”, 

HLET SIKH GURDWARAS AND RELIGIOUS ENDOWMENTS BILL— See “Bill(s)”. 
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66 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

DEMAND(S) FOR GRANT(S}—GENERAL BUDGET—contd. 

Audit. 2261. 
Aviation. 2263. 
Botanical survey. 2262. = 

Broad ting. 

Capital Outlay on Indian Posts and Telegraj ae (Not met from Revenue), 2265. 
: 2265 

Civil Defence. 2265. 
Civil Veterinary Services. 2263, 
Civil Works. 
Commercial. In' ge ence and Statistics. 2263. 
Com d value of pensi 2265. 
Constituent Assembly. 2261. 
Constit Assembly of India (Legislati 2261. ) 
Currency. 2264. 
Customs. 2260. 
Defence Capital Outlay. 2266: 
Defence Services, Effective—Army. 2057-60, 2063-2104. 

Defence Services, Effective—Royal Indian Air Force. 2264. 

Defence Services, Effective—Royal Indian Navy. 2264. 

Defence Services, Effectiye—Supplies and Stores. 2057, 2063-2104. 

Defence. Services, Non-effective हक 2264, 
5 be 

Delhi Capital Ovtlay. 2266. 
lesiastical 226. Ecel 8 4 

Education. 1903, 1931-54. 
Expenditure on refugees. 2264. 
External Affairs. 
Forest. 2216-38 
Geological Survey. 2262. 
Grants in_aid to Provincial Governments. 2264. 
Indian Deiry Department. 2263. 
Indian Posts and Telegraphs.Department. (including ‘king 2261. 

Indian Posts and Telegraphs—Stores Suspense (Not met from Revenue). 2265. 

Industries and Supplies. 1658-82. 
Interest free and interest ४ कक advances. 2266. 
Trrigation (including working expe! :), Navigati ybankment and drainage works ( 

from revenue). 2261. 
Jails and convicts settlements. 2262. iets 
Joint Stock Companies. 2263. 
Light Houses and Light ships. 2262. 
Medical Service. 1! 19, 1848-67. 
Meteorology. 2263. 
Mines. 2. 
Ministry of Agriculture. 2216-38. 
Ministry of Commerce. 1819-47. 
Ministry of Communications. 2000, 2027-55: 
Ministry of Defence, 2057, 2064-2104 
Ministry of Education. 1903, 1931-54. 
Ministry of External Affairs and Commonwealth Relations. 1744. 
Ministry of Finance. ; 2238-60. 
Ministry of Food. 2216-38. 
Ministry of Health. 1819, 1848-67. 
Ministry of Home Affairs. 2143-78. 



: 70 CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. — 

(8) FOR GRANT(S)—GENERAL BUDGET—concld, 
of Industry and Supply. 1658-82. 
of casting. 2144, 2178-92. 
of Labour. 1658, 1682-96. 

try of La 
try of Relief and Rehabilitation. 2000-27. 
ity of States. 2144-78. 

of Transport. 2057, 2104-14. 
of Works, Mines and Power. 1903-31. 

y Without Portfolio. 2261. 

adj bet: the Central and Provincial Governments. 2264. 
neous Departments, 2263. 

3 
ther Scientific Departments. 2263. 

Overseas Communication Service. 2263. 
Piploda. 2265. 
its to other Go » D parti etc. on of the administration of 

of treasuries. 2261. 
ments to retrenched personnel. 2266. 

and Pilotage. 2262. 
cial Excise: 2261. 
Health. 2263. 
ns with Indian States. 2144-78. 

$ and Development. 2265. 

amp 226) 
Sationery and Printing. 2264 

2264. 
of India, 2262. 

Sues on Income including Corporation Tax. 2261. 
torial and political pensions. 2264. 

tibal Areas. 2962. 
r cal Survey. 2262. 

PUAND(S) FOR GR. ANT(S)—MOTION(S) FOR REDUCTION—GENERAL BUDGET— 
et 
dequate number of Ministers and consequent lack of effective control over Deparé- thents. 1772-86 

policy of Government. 1772-86. 
fence Services, Effective—Army’— 

ry. 2058-60. 33-2104 
ence Services, Effective—Supplies and Stores’— 
Scrganisation of Ordnance Factories. 2063-2104. 

ission of stud in U: basis. 1931-54. 
“acy re Grant to Universities, 1931-54. 

Daetor General of Disposals, ‘Textiles Comm and India Stores Department, 1 Pitecto ners] of Disposals, Textiles ‘issioner i, 7 fy London. 1659-82 
‘alcal Services’— 
yo edtacy of Medical relief. 1848-67. 
ed of encouraging the Ayurvedic system of medicine and registration of Ayurvedic Practitioners. 1848. 

of. Commerce’ — 
tment of Trade Commissioners. 1819-47. 

til shipping and insurence. 1819-4 
and import policy and éstablishment of Indian Commercial Corporation. 

lifemational Trade Agreement, 1819.47 
ustty of Defence’ 

; fonment Boards. 2064-2104 
'8 re policy and re-organization in order to increase efficiency. 2064-2104. 

लए situation in Kashmir. 2064-210 
“mitment of Officers to the Armed Foréés. 2064-2104. 

1818- 
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DEMAND(S) FOR GRANT(S)—MOTION(S) FOR REDUCTION—GENERAL 8 

contd. 
{Ministry of Defence’—contd. " 

Re-organisation of the Army, 2064-2104. ° 

Unsatisfactory policy of G re tion of National. Militia. 2064-2104) 

‘Ministry of Education’— « 

Adult education. 1931-54. 
Need for a, uniform language policy. 1932-54. 
Provision for i d facilities for technical traini 1931-54. 

‘Ministry of External Affairs and Commonwealth .Relations’— 
Condition of Indians in 0 ealth Relati 6 i 1747-72. : 

Foreign policy of India. 1746-72. ! 

‘Ministry of Health’— 
Public ‘health policy. 1848-67: 

‘Ministry of Home Affairs'— 
Administration of Chief Commissioners’ Provinces. 2144-78. 
रे measures in Centrally administered areas and need. for re-organisation of 

Intelligence Bureau. 2144-78. 
Suppression of Civil Liberties. 2145-78. 

‘Ministry of Industry and + q 
di of State paced jes°ingeneral. and Sindhri Factory in particular. | 

Creation of a commercial and industrial service and pooling up of technicians. 
Disposal policy. 1659-82. 
Stepping up of Production of large and small scale industries. 1658-82: 

‘Ministry of Labour’— 
Implementing of labour policy and legislation. 1682-96. 
“अं policy of Government and the manner of observance of Industrial Truce. 

Policy re better कर eration between Labour and Capital. 1683-96. 
“Ministry of Works, Mines and Power’— 

Policy re building of houses and quarters. 1903-31. 
Policy re development of mineral resources. 1904-31. पा 

Utilisation of water resources and policy of Central Water-Power, Irrigation and 
gation Commission 1903-31. 

Change of procedure for moving demands and cut motions. 1658. 
of a cut motion. 1003-04. Scope |; 

‘Sgznestions for amending existing legislation not. in order while speaking on cnt. 
Me Demands. “2107. Eig 
DEMAND(S) FOR GRANT(S)—RATLWAY BUDGET— 

Appropriation’ to” Betterment Fund. 1192-95, 1196. 
Appropriation to Reserve. 1192-1195, 1196. 
Andit. 1195. 
Capital Ouflay on Vizagapatam Port. 1196. 
Construction of New Lines. 1196. 
Construction of New Lines—Capital and Depreciation Fund. 1112-26. 
Miscellaneous Expenditure. 1002, 1195. 
Open Line Works—Additions. 1196. 
Open Line Works—Replacements. 1196: 
Payments to Indian States and Companies, 1196. 
Railway Board. 1002, 1004-40, 1086-1101, 1126-31, 1189-92, 1195. 
Working. Expenses—A dministration: 4 ‘ 
Working Expenses—Appropriation to Depreciation Fund. 1196. 
Working Expenses—Miscellaneous Expenses. 1159, 1167-76, 1196. 
Working Expenses—Operating Staff. 1195. 
Working Expenses—Operation (Fuol). 1195: 
Working Expenses—Operation other than staff and Fuel. 1196. 
Working Repairs and Mai 1002-03, 1101-12, 1176-88, 1195: 

DEMANDS FOR GRANTS—MOTION FOR REDUCTION—RAILWAY BUDGET 

‘Gonstruction. of New. lines—Capital.and Depreciation Fund’, Construction of New: 

restoration of dismantled lines. 1112-26. 4 

‘Railway Board’— 
‘Application of Pay Commission’s dations to the members of the Rail 

and Officers of Railway. 1126-31. 
Conditions prevailing-on..Oudh. Tirhnt—Railway. 1189-02. 
Grievances of third class passengers. 1024-36, 
Inefficiency in Railway inis' 
Late running of Trains. 1086-96. 
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FOR GRANTS—MOTION FOR REDUCTION—RAILWAY BUDGET—conia, 
way Board’—contd 

enger fares based on ‘n-economio rates” structare. 1019-24 
Re-organization of Railways 

System of the Railways. 1096-1101. 
“ams Expenses—Administration’— 

elevators and special facilities for working and movement of Agricultural com- _ mnodities eae food stuffs. 1159-6 

108 on Railway Grainshops. 1167-76 
id 

te of ते (0015. 1101-1 
Prevention of thefts of Railway fittings. 1176-88. 

Dis) FOR SUPPLEMENTARY GRANT(S)}—GENERAL BUDGET लिप 
1947 TO 31ST MARCH 1948)— 

cultiire. 2846. 
2872. 

ing. 2872. 
Outlay on Civil ‘Aviation. 2843-46. 
ed on Schemes of State Trading. 2867-71 

il Excise and salt, 2871, 
ence. "2875. , 

uted value of pensions. 2673. 
m 2671 

ence Services, Effective (Supplies "and Stores), 2865-66. 
Delhi 

is in aid to Provincial Governments. 2866-67 
Posts and Telegraphs Department, 2872, 
98 and Supplies. 2872. 

y of Commerce. 2854-59. 
y cf Defence. 2861-62. 

of External Affairs and Commonwealth Relations. 2872. 
try of Industry and Supply. 2862-63. 
ity of States, 2859-61. 

cour adj between the Centtal and Provincial Governments. 2572. 
Communications Service. 2864-65. 

2. 2863-64. 
ms and Pilotage. 2872. 
Hons with Indian States. 2873. 

2872. 
es on Income including Corporation Tax. -2872. 

(8) FOR SUPPLEMENTARY GRANT(S)—MOTION FOR REDUCTION— 
BUDGET (15TH AUGUST, 1947 TO 31ST MARCH, 1948)— 

Ontlay on Civil Aviation’— 
‘tation of a Statutory Corporation to talte over business of Air Indig International Limited. 2843-46 

of a cnt midtion. 2841-43, 

‘ND FOR SUPPLEMENTARY GRANT(S)—RAILWAY BUDGET (16TH AUGUST, 
TO 31ST MARCH, 1948) 3922२ bg 
ndrawal of Railway Reserve. 1220. 
BILIZATION— = 
ion re— 

of Indian Emerg: Commissioned Officers and Other Ranks. 1567-68, itge or —— of Bere Indian Officers in th Indian Navy. So on: tlement of Demobilised doctors and auxiliary medical men. 
‘Retrenchment’ 

NSTRATION— 
Fe protest ——‘of Jat Kisans of Biaratpur State at inauguration of Mataya States 
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DENTIST(S)— 
Question re— 

recognition i ta e, Calcutta, 2425-24. 

er tong ng taal oat amongst juveniles.” 424-25. 

DENTISTS BILL— 
See ‘‘Bill(s)”. 

DEOGHAR— 

Question re rebuilding of Baidyanathdham (—) Station no B. I. Railway. 2278, 

DEOLI CAMP— 

Question re Go help to refugees at —— and inhabjtation of a new town. #। ] 

DEPOSIT(S)— 

2 Question re— 
Payments of defence saving —— to wrong persons. 2908, 
Transfer of evacuees —— in Central Co-operative Banks in East and West 

2569. 
है 

Seed of refugees deposited with Branch Office of Imperial Bank at Gujraiy 

2211-12. 

DESAI, SHRI KHANDUBHAI K.— 

Election of —— to the Standing Finance Committee for Railways. 3089. 
Indian Finance Billi— 

Motion to refer to Select Committee. 2363-86. 
Motion re industrial policy of Government of India. 3409-10. 
Motion to reduce demand for— 

‘Railway Board’— 
Application of Pay Commission’s dati to the bers of the Rail 

and Officers of Railways. 1128-29. 
Grievances of third class passengers. 1028-29. 

‘Working Expevses—Miscellaneous Expenses’— 
Loss of Railway grain shops. 1171-72. 

Quesiion (Supplementary) re— 
Cases detected by Anti-Corruption and Railway Watch and Ward Department. 

ition of ticketl ers during 1947 after 15th August. 

DESHMUKH, DR. P. S— 
Damodar Valley 2०7 ce ion Bili— as 

Consideration of clauses. 768, 770, 881, 891-93. 
Demand for Grant— 

Ministry of States. 2165-66. 
Seni Avr Indian area हल 

jemand(s) for Supplementary Grant(s) Augiist, 1947 to 3lst March, 1948)— 
nity ot spartan 2848-50, 2853. 1 eee is 

x ‘of Commerce, 2858. 
Dentists 1522. 
Estate Duty Bill— = 

Motion to refer to Select Committee. 3300-01, 3302. 
General discussion of the it Budget. 945-47. 
Indian Companies (Amendment) Bill (Amendment of 25, 31, 32 ०६०))-- 

Motion to circulate—not moved. 599-600. 
"Indian Companies (Amendm Eee idment of section 86F)— 

Motion to circulate—not moved. 599-600. 
Indian Finance Bill— 

Consideration of clauses. 2758-59. 
Motion to reduce demand for— 

Construction of New Lines—Capital and Depreciation Fund. 
Construction of new lines and restoration of dismantled lines. 1124, 
Defence services, Effective—Army— 

एक. Som srvices, Effectivé—Supplics and Stores—Reorganisation of Ordnan 

‘Edueation’—Policy re grant to Universities. 1934-36, 1954 
f Disposals ‘Industries and Supplies’—Director General. o' Is, Textiles © 

India Stores Department, London. 1673-75. 



D , DR. P. S.—contd. 

‘Motion to reduce demand for—contd. 
‘Ministry of Defence’ 

Matters, rel ee de effici 2102, rs ting to pol i, rs end re-organisation in order to increase lency. 
Military eaten in Kashmir. 2102. a 
Recruitment of Officers to the Armed Forces. 2102. 
Re organisation of the Army, 2102. 
Unsatisfactory policy of G re creation of National Militia, 2102. 
ay of Education’— गत, of. stad 

in Uni ities on Communal basis. 1934-36, 1954. 
Adult education. 1934-36, 1954. 
Need for a uniform language policy. 1934-36, 1954. 

८ Provision for increased facilities for tachnical training. 1931, 1934-36, 1954. 
‘Ministry of Home Affairs’— 
Administralion of Chief. C issi Provii 2165-66. 

ity in Centrally administered areas and need for re-organisation of 
Central Intelligence Bureau, 2165-66. a 

Suppression of Givil liberties. 2165-66. । ‘Ministry of Industry and Supply’— potions 
Admini ion of State Industries in general and Sindhri Factory in ite 

1673-75. 

Creation of a commercial and industrial service and pooling up of technicians. 1673-76. 
Disposal Policy. 1673-75. 
Stepping up of production of large and small scale industries. 1673-75. 

‘Ministry of Works, Mines and Power'— 
Policy re building of houses and quarters. 1909-11, 1931. 
Policy re development ‘of mineral resources. 1909-11, 1931. = 
Utilization of water resources and policy of Central Water-Power Irrigation and Navi- 

है gation Commission. 1909-11, 1931, 
Railway Board’— 

System of selecti btaining on the Railways. 1098-99. 
< ‘Working Expenses—Repairs and Mai — 

Prevention of thefts of पलक fittings. 1176-78, 1180, 1188 
National Cadet Corps Bill... 3490-91, 3493.94, 
Provincial Insolvency (Amendment) Bill— t 

Motion to refer to Select ConSnittee, 1294-25. 
Motion to consider as reported by Select Committee. 3101, 3105. 

~ Question re— ५ 
Acquisition of goods through disposal belonging to the Governments of United Kingdom 

and U.S.A. 5274-88. 
Appointment of Indian Companies as tourist Agents. 2649-50. 

of States absorbed in the Central Provinces. 657. 
Article 76 Indian standard time Mr, R. V. Vaidya in Zndian News Chronicle. 923-24. 

ent of assets of persons from Pakistan. 1375. 
Britishers returning to India due to hardship of life in England. 2824-25. 
Cement factories in 0: P. and Berar. 2911. 
Central 22४ bit at in a. aan rou 

I, class and non-Gazetted appointments in Central ‘aterpower, Irrigation 
and Navigation Commission. 2741-42. मै 

Classified list of various factories located in West Punjab and Sind before partition. 325. 
Provinces, 2723, and menganese mines. working in Centra) 

Complaints against Board of Film Censors. 2812. 
Consideration o: i of ‘tourist-agents by commercial committee of Indian 
Railways Conference Association. 2650. 

_ Oopies of Government Notifications re States Merging with provinces or formjng inde- 
'___ pendent administrative Units. 2575-80. 

Details of War Disposal material lying at various Centres and thet sold to Allen Berry 
332-34. ee करन ee by Provincial Governments from 1945-47. “9435.36. 

Discrimination against Indian Labour in other countries. 576. 
_ Disposal of articles lying unsold. 2912-13. 

~ Establishment of Indian Commercial concétns in foreign countries. 572-73. 
_ Exhibition branch of Ministry of Commerce. 2740 

_ “Expenditure on Information Department. 1975-76. 
Foodstuffs with Disposals Department lying unsold. 2913. 
Government aid or scholarship for backward Hindu communities. 2215-16. 

> 



2 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

DESHMUKH, DR. P. S.—contd, 

Question re—contd, 

Gov ‘8 poli to the Indian Army, Nevy-and Air Force. 433, 
Import and export of cloth during years 1942-47. 861-63. 4 
Investigation into the conduct.of Textile Commiss serving in Central Provinces ani 

Berar. 335, 3586. 
Medical Officer at Vizagapatam Port. 3261-62. 
Military dairies still functioning im India. 5486, 
Names and location of sugar mills in. India. 647-52. 
Nationalization of cement industry. 491. हे 
Nomber-of Gazetted Officers in the Government of India in the years 1940, 1945 sal 

434. 194 
Number of Indian casualties Rankwise during World War Ii. » 654-56. 
Orders to India House Officials, London sever connections with Hindu ० 

Organisations. 2740. { 
Participation by Commerce Ministry into Milan Fair, Italy. 2741. | 
Policy re disposal of war materials. 334-35. ५ 
Present strength of the Commissioned and non-C: issi Officers in Army, 433, 
Printing of combined civil list of Government employees. 1277. 
Re-examination of the cement price. 489-91. 
Rehabilitation. of 7097-34; Karachi. Port Trust employees. 3291-93. 
Repair of Badnera Station Approach Road. 1733. 
Research Inptitutions ir Delhi. 3042, 3462. 
Eee re composition = Board of chats 3 Fake cariicaes in India. 865, 

les re controlling of activities and. ent: ae foreigners in India. 929-30. 
Rules re employment of foreign lal ii 
Rules re ता of foreigners into India. 574. y 
Rules re establishment of foreign concerns in India. 573-74. |: 
*Rules re investment of foreign capital in India. 575, 
Scheduled caste scholarships, 2213-15. 
Subventions and post war reconstruction grants etc. to various Provinces from 1945-41. 

2432-35. 
Subventions etc. to 0.7. and Berar-and devel sch in the Provin 
mes ly of uneateble tinned food to 2nd Mahar Battalion stationed in Delhi. 3186. 
Technical board to gners in Indian embassies. 1888-89, 357. 
Tinned articles of food i De 3251-53. 
‘Lotal ah joni of armed forces in ‘ndia vis-a-vis the Mahrathas. 432-33. 
‘Traffic on Li section on E. I. Railway. 3649. 
ty categories of Railway services in accordance with pay, dearnesas sllowance jst 

‘Working and expenditure of Employment Exchange Department. 1898-1900. 
Working of Disposals Department. 2911. 

Question (Supplementary) re— 
Abolition of duty on salt used for industrial purposes. 807. 
Absorption of refugees by Provincial Governments and Punjabi and Sindhi refagees 

Bombay. 2714.15 है! 
Adoption of new pay scales for running staff on Railway as recommended by Pay Com 

mission. 3545-46. 
Allocation of business premises to petneret in Delhi. 2036-37. 
‘All India Radio Centre for Assam. 
Andhras in Indian School of mines.and quota for each province. 592. 
Application for new routes in India and aerodromes under construction, 116% 
Central pool of technicians. 3444. 

_ Centres for selection.of staff to Junior Administrative Posts inthe Railways, (2279. 
Contractor-Cashier on N. W. Railway. 1638. 
Demand for the return of requisitioned land to Jhansi peasants. 3597-98. 
‘Establishment of Military College near Poona. 1988 
Eviction of refugees in Delhi from Muslim houses ied after gre 
Export of cloth and yarn purchased by Indian Supply Mission fi Japan. 2891, 
Functions and 
nee controlled refugee camps and camps for refugees from Hyderabed 

Government. dairy farms in India. 644, 645. 
Honorary Officera in Defence Forces and relations with public. 1056, 

a rand funds to Bihar Province for irrigation 4 
poses. 

Inclusion by .U.N.O, of irrelevant issues in Kashmir and Jammn Question. “S71. 



tion (Supplementary) re— 

_ Increase in rates of freight per bogie load for charcoal, firewood and dhvosa, 3548. 
Infiltration of Muslim Troops or Ittehad-ul-Muslemin Razakar, of Hyderabad 
inside Indian territory. 2405. a 

_ Installation of more telephones at Railway ‘Enquiry Office, Delhi ‘Station. 2281, 
ion of crop i 1635. 

Lepers and Leper-asylums in India. 3443, 
} Licensed and unlicensed radio sets working»in Delhi’ Province. 807. 

_ Licensed liquor shops in Delhi and New Delhi. 1718: 
Licenses for import of goods from foreign countries, 3032. 
Location and number of fertiliser plants in India. 903. 
Manufacture of Motor spare parts in India, - 1142. 

_ Non-availability of copies of the Draft Constitution of India, to the bes? 1901, _ Officers of R.I.K. holding Permanent, Short Service and Emergency Commissions, 3175, Pakistan Government’s treatment of Indians having -pooperty there. 3030. 3 a ical training in State and State aided schools an colleges, 3436. 
pensions to descendants of persons who helped either side during war of Inde Pendence. 1857, 2413. 

Production and consumption of vegetable ghee. 2277. Production of cotton and jute before and after partition. 1798, fications *fsr Officers cadre in Royal Tndian Navy. 3164. ie service be Sitamarhi and Muzaffarpur, Bihar, 801, 
ms for different charges by G.N.I.T. Ltd., Delhi on different or samo rontes. 2640. Recruitment as Government Officers of persons who participated in freedom 

© faired: 

Refusal of import licences for tractors. 3365, Rehabilitation of refugees from Sind. 1202-03. 
Repl and. stopping of circulation of present set of coins in India, "2417, Results of recent discussions between relief and rehabilitation Ministers of India ‘and Pakistan. 3039. 

~ Roads under Rail-Road co-ordination scheme, 1639. oy of Mail bags by National goards and Pakistan ‘Police in Eastern Pakistan. 
Qmugeling of materials and finished articles from C.0.D., Jubbulpore, 3433, uated in ‘Government. service. Survey of Joint Stock Companies in India, 1267. er of Service Books of Government employees from Pakistan. 2633. rtation of U.P. mustard seeds for Village Ghani Industry, Bengal. 1639, re— 
Abolition of entries of castes and ‘religion etc. 

855-56. 

on ot from Government registers, ‘forms “and 
Elimination of : al organizati 3147-48, हक दो मा tation of ‘rural population in services, 824-25, 

है Boge ransport Corporations Bill. 3509-10, 3605.08, 3615, Special Marriage (Amendment) Bill— |} lotion for leave to introduce. 602. 7 Taxation on Income (TI; igation Co (Amend: ) Bill ion te consider as reported by Select Comnariiben 2470, 
IGNS (AMENDMENT) BILL— ‘ “Indian Patents and —" under “Bill(s)”, resem TITUTE(S)—= 
tion re utilisotion\of funds of Delhi Association for —~. 1368-69. 
NTION(S)— : 
jon re persons belonging to Rashtriya Swayai Sewak Sangh and Hindu “Mahasabhs 

ALUATION— 
eet 

ion re effect of —— of French and Chinese Cui ies on Indian C 663. 

DES] 

to reduce demand for ‘Ministry of Works, Mines and Power’— 
ley re —— of mineral resources. ~1904-31. 

m Te— 

of Chandabali or Dhamara or Gopalpor: Ports in view of Defence and trade. 2440- 
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— 

DEVELOPMENT—contd. 

Question re—contd. 

bmitted by Provincial Governm from 1945-47. 2435-36. हे 
Grants for —— of betelnut cultivation. 3551. १1 
Indian Army Laboratory under Director of Technical ——. 2805-07. 
Plans for economic 2899-2900, 2962-3027. 
Policy re utilisation of foreign capital for —— of Indian industries. 2671 
Post war —— of light electrical industries, 1645. 
Post war plans for —— of Dyestuff industry. 3271. i 
it 2 खब in proposed post war —— and expansion schemes etc. for Ajmer-Me 

Bt 

Provincial contribution to Post War —— Schemes. I i 
. Schemes of —— and Planning and Development Department. 863-64. | 

Subventions etc. to 0. P. and Berar and —— schemes im the Provinces. 2436. 
See also “Reconstruction 

DEVAN AGRI— 
See ‘‘Hindi”’. 

DHARAM PRAKASH, DR.— 
General discussion of General Budget. 1554-57. 
Resolution re abolition of entries of castes and religion etc, from Government registet 

forms and records. 849-52. 
DHOLPUR— 

Question re despatch of wheat, sugar, glass bangles, table seeds and vegetabl 
from —— Station during 1938-4 

DICTIONARY— 

Question 7¢ revised edition of Watt's —— of Economie Products, 1646. 

DIESEL O1L— 
Question re— 

1 Acute shortage of —— in Ajmer-Merwara. 2344. 
4 कह Shortage of Burma Shell oi] and ——. 21 

e Shortage of —-- in India,_ 2716 
EE Shortage of —— in India and consumption during 1938-47. 2343-44 

4 Supply of petrol, kerosene, —— and other petroleum products. 220-21. 
See also ‘‘Oil(s)’”. 

DIET—. 

4 Question re h in tarian and no: ian ——. 1367. 
है DIMAPUR— 

Question re maintenance of —— Imphal and Gauhati-Shillong roads in Manipur and Kh 
States. 653, 

DIAMOND— | 
Question re —— mines in Hirakud in Sambalpur District, Orissa, 589. 4 

q DISEASE(S)— ? 
Question re— 

Tneidence by veneral —— in India before and during War. 2408. 
Number of refugees died of infectious —— in course of evacuation, 301-82, 3587. 

DISPENSARY(IES)— 
] 

See “Hospital(s)’’. 
| DISPOSAL(S)— 

Motion to reduce demand for— 
: “Industries and Snpplies’—Director General of Textiles Commissioners and 10! 

4 Stores Department, London. 1659-82. 
‘Ministry of Industry and Supply’ —— policy. 1659-82 

Question re— 

of goods through —— belonging to the Go’ of United Kingdom # 
Articles set apart by Indian Army Ordnance Corps for —— as condemned. 3521-26. 
Details 5 tag — material lying at various centres and that sold to Allen Berry 

cre Hs 
i —-~ articles with Government. 2875-78. 



= contd, 
Question re—contd. 

— of American Army Stores in Bhopal State. 1386. 
— of articles lying unsold. 2912-13. 
Enquiry into —— of p by certain officials. 
Foodstuffs with —— Department, lyin: a unsold, 2913. 
Policy re —— of war materials. 334-35. 
Public auction of unserviceable Aircrafts at Aircrafts Salvage Depots at Chakeri and» 

Bamrauli in October, 1947. 1729. 
Stock,taking and deering of war ials purchased by busi from the- 
American and British ._ 254-55, 

Tinned articles of food acquired by —— Depa it. 3261-53. 
Working of —— Department. 291i. 

DISTURBANCE(8)— 

mestion re— > 
etna by Muslims on the Sikh Gurdwara, af Karachi on 6th January, 1948. 155-56. 
“Help to Non-scheduled Banks suffered during al ——. 2413-15. 
Indians-detained in Lahore for alleged participation in riots. 2129. ? 
Massacre of non-Muslim refugee passengers at Gujrat Railway station in West Punjab. 

154-55. 
Meco raids on Bharatpur border. 3180. 
Payments to persons tor Postal Cash Certificates and interest free bonds lost during —— 

A at Karachi, 3155. ae 
Raids on Bharatpur border villagers by Meos from Gurgaon District. 2208. 
Reference of Godhra rioting to U.N.O. by Pakistan. 3193. 
Relaxation of rules of service for students participated in 1942 ——. 2201. 

णाए-. 

Question re representation to Portugal for Independence of Daman, —— and Goa. 589-90. 

DIVISION— 

Bee “Partition’’. 
DIWAKAR, SHRI R. R.i— 

Election of —— fo Committee on Public Accounts. 3387. 
Election of —— to Central Advisory Council for Railways. 3195. 
General discussion of General Budget 1539-41. 
Industrial. Fi or jen Bill. 673-75. 
Motion ¢» reduce demand for— 

‘Cabinet’— 
Inadequate number of Minjsters and consequent lack of effective control over Depart 

ments. 1785. 
Planning policy of Government. 1785. = 

‘Construction of New Lines—Capital and Depreciation Fund’—Construction of new lines- 
and restoration of -dismantled lines. 1112-15, 1126: 

‘Education’—Policy re grant to Universities. 1932-33, 1947, 1953-54. = 
‘Ministry of Commerce’— 

Appoi of Trade Commissi 1828-29, 1847. 
Coastal shipping and insurance. 1828-29, 1847. eae 
Export and import policy and establishment of an Indian —Commercial Corporation. 

1819, 1828-29, 1847. 
international Trade Agreement. 1828-29, 1847. 

‘Ministry of Education’— : 
Adult education. 1931-33, 1947, 1953-54. > 
Need for a uniform language policy. 1931-33, 1947, 1953-54. 
Provision for increased facilities for technical training. 1932-33, 1947, 1953:54. 

~ Question re— 
Addition of Nagri script to inscription on India Arch on Kingsway. 2493. 
Aerogan Gas Plant for Central College of Agriculture, Delhi. 1793-94. 

«> All India News Agencies. 1703-05. 
Basis for starting Post Offices and Brench Post Offices in villages. 2659. 
Broadcasts of news by A. 1. R., Delhi in Kannada and Oriya languages. 1995, 
Broadcast_on Mahaveer Joyanti by All India Radio. 3575. 
Central Water Power, Irrigation and Navigation Commission. 1884-87. 

1 transport done by country craft against power-driven ships, 593. 

छू 
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DIWAKAR, SHRI R. R.—contd. 
= Question re—contd. 

Consumption of Areca nut, betel leaves, tea, coffee and tobacon India. 2427. 
ip-building industry in India. 499-50. 

ifie- Re: for the Indian Railways. 2281-82. 3590, 
Delhi, 58. 

Establish: ot 

‘Tnerease in di on Indian Agricul 
Production of educational films in India. 2213. 
Representations by students of Central College of Agriculture, Delhi. 1792-93. 
“Research in Science of Eugenics in India. 2569. 
Research institute of Central Water-Power, Irrigation and Navigation Commission si 

Poona. 1887-88. 
Strategic Railway lines and Highways along India’s Borders in view of partition: 2488, 

‘Supply of fertilising material. 1724-26. 
Question oleate) 

Sei 

1788. 
_Anti-Indian propaganda ८6 अल कप ० in Middle East countries. _ 578, 
“Committee for study of tution framed for Portuguese India. 1198. 
European technicians etc. for services in India. 1647, 
Evacuees’ properties in Delhi. 1510. 
‘Home Guards and Rifle Clubs for Delhi. 1698. 
‘Investi: into La: heertha and Ffarangi irrigation शक Coorg. 1206. 
Measnres for encouragement of cottage industries in India 
Production of Cotton and jnte before and after partition. 1798, 
Publication of South Indian inscri logical Department. 1064. 

Resolution re abolition of entries of castes and religion etc, from Government registers, 
forms andrecords. 836-40, 848. ! 

DOCK WORKERS (REGULATION OF EMPLOYMENT) BILL— 
See “Bill(s)” 

‘DOCK YARD(S)— 

Question re complete Indianising of Naval —— at Bombay, Vizagapatam and Cochin. 107% 
DOCTOR(S) 

Motion fo reduce demand for ‘Medical Services’— 
Inadequacy of medical relief. 1848-6 

= os sertion of Medical cers “from ‘Irwin ‘and Safdar) ‘Hospital: es ae jang “Hospitals and position of 

Implementation of Short Term Scheme of Bhore Committee Report. 1568-69. Paucit: Pe ot a ee 60. z 
Rehal tion of teachers, lawyers and —— from Pakistan. 211-14 
Resettlement-of demobilised —— and “auxiliary ‘medi¢al men. 2495-96 

DOLLAR AREA(S)— 
Question re ceiling prices for import of cars and trucks from ——, 3346-49, 1 = —* of import control on goods from Sterling Areas and batter for purchase in ——: 

DOLLAR CTOMPANTES— eats i 
See “Companies”. - 

DOLLAR EXCHANGE— a 
se ote re redistribution of —— to facilitate import of vehicles of Various makes. 334% 

DOMICILE— 
Question 76 removal of —— restrictions from refugees in India, 1515 

Question re removal of restrictions on the entry of some hotels and clubg in Indian Unios 

DRIVER(S)— ‘ 
Question ve classification of Matricnlate and non-Matritulate —L. on 0, T. Railway. 3278 

DRUG(S)— 
Question re— 
Manufacture yf» essential. ——_and_.surgioal instruments ete. 2910. 
Prohibition -of sale of —— by Panwallas and grocers, 662, 



Th 

19076 of — from’ Pakistan and other commodities, 2663, Retna < UZA, REV, JEROME~ 
a ‘ Condolence on the death of Mahatma Gandhi, ~ 105-06: 

4 ERIN, प्र, M. 1. 8.— 
Questio re om 28 training of Indian Officers in Marine Biology and capacity of training ship- 

Question re m 

‘Question re Progress.in proposed Railway Lines —. 1806.07. = = 
. DURGABAT) SHRIMATT G.— = 
et for Grant— ‘Ministry of In. 

“of —— to Indian Nui =, Bi eral discussion of General Bui 
Motion to reduce demand for— 
‘Education’— “olicy 76 grant to Universities 1936-37, 1954, 

erger of —— state with East Punjab. 1277. 
| 

formation and Broadcasting’, 2187.38, Council. 3195, “~~ 
1535-36, 

ope of Education i : ission of students in Uni: ities on basis, 1936-37, 1954, Adult education. 1936-37, 1954. ४ Need for a uniform language policy. 1936-37, 1954. Provision for increased facilities for technicaj training. 1936-37, 1954, ‘Ministry of Labour'— 
Implementing of Labour Policy and Legislation, 1691, 1695. asi Policy of Government/and-the manner of observance of 

y Honourable Dr. BYR. Am 
ee 

A वश bedkar)_ 

Subj te: j i din India. 857. Ban or employment of women as Assistant Research Officers. for Centra} ower, 
Irrigation and Navigation.on Research Station, Poona... 3591-92, Soman i 
lerks, class IV servants and gazetted officers in various di 1939. 915-16, < lelay in decision re capital of- East Punjab. 915. Interest on Governme: 

_ Non-issue of license 
पु है < Rescue of abducted wom 

id Pakistan. 1875, Question (Supplementary) re— 
< Abducted women rescued und State Narsing Homes. 2791, Broadcasting stations established faring. 1947-48: “1964, Broadcasting Station for Malabar. 1878: : 3 Candidates returned from abroad after completion of studies, 1716.. Complaints ++ External Broadcasts, 1965-66. _ = Government servants allotted quarters on to. Febrnary, 1943, 2130-31. Guides for third class passengers ‘at D “Main Station on East Punjab Railway, 2642; 

_ Implementation of Short Terms Scheme of Bhore Committee’s Report. 1568, Institution for the training of Pilots, Ground Enci and Administrative - Officers, 1789, 

‘epartments «during 1947 and: 

.. Hivensed liquor shops in Delhi and New Delhi. 1718. Listeners Research section of All-India, Radio., 1703. Post. War plons for training of Medical personn 430. 

. 
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DURGABAI, SHRIMATI G.—contd. 

Question (Supplementary) re—contd. 

Universities in Indian Dominion. 1577. - 

Rehabilitation Finance Administration Bil— 

“Motion to refer to Select Committee. 193-94. 

WUTCH TRIBUNAL— 

Quesfion re death sentence by —— to six bers of Indian 

nesia. 2342-43. 

1 Brigade in Indo- 

DUTY(IES!— 

Question re— 
= हु 

‘Abolition of —— on salt used for industrial purposes. 807-09. sect 

—— free import of machinery and. raw ial for of fertilizers. 745. 

" Levy of excise —— on betel-nuts. 658. ; है 

resentations re abolition or relaxation of import —— on capital goods. 745. 

Retrenchment of Officers and saving consequent on abolition of salt ——. 2896-97. 

Tariff Board dations re ption from or refund of excise —— on sugar. 89 

See also ‘Customs’’. 
also “४51 ९६). 

*DYESTUFF— 

| 

Question re Post War Plans for development of —— industry. ~ 3271. ; 

= | 
छऋ&४॥४11४७ (8)-- 

Question re— 
Income from sale of tickets and goods traffic at Sainthia Junction on E.LRB., Sahebgunj 

Railway passenger traffie—during 1046-47. 1641-42. 

‘EAST AFRICA— 

Question 7e— 
s 5 sine 

Demand of communal representation by Indians in East Africa British Colonies. 1891-92. 

Immigration restrictions in Kenya and other. Colonies in ——. 2350-51. 

AST BENGAL— 

Question re— 
4 

Exodus of Hindus from ——. 2749. 

Rehabilitation of immigrants from——into India. 1892-94. 

~ Rehabilitation of teachers, doctors and lawyers from——. 706, 

See -also ‘Bengal’. 
2 

‘EAST INDIAN RAILWAY— 

See Railway(s)’”’- 

EAST PUNJAB— 

Question re— 
Building of townsh*ps and Mandis in——for West Punjab refugees. 152-53. 

Delay in decision re Capital of —. 915. 

Demand for merger of Jind State with—province. 1976. 

Disconnection between various towns of —due to Radcliffe Award. 99. 

Grant to—for sinking wells. 1148. 
Merger of Dujana State with——. 1277. 
ore of Nimrana Chief-Ship, Rajputana, with——Province. 2821. 

a Spans igeci SS te 1274-77. 

ecrnitment to gee derks in Posts and Telegraphs Department in——Circle. 2652. 

Rehabilitation 3 ‘West Panjab evacuees in—rural areas. हद रह 
(A ti of Property) Ordinance by an Act of Legis 

satiate, 1215-16. 
vey Of water i for Canal irrigation. 

See also “Punjab”. ~! ge 

‘BASTERN PUNJAB RAILWAY— ze 

See “Railway(s)””. 
EASTERN COMMAND= 

See ‘‘Command(s)"*. 
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on ve efforts for ion of export “ki 
STATES AGENGY— 

on re representation of the Rulers of the —— in the Constituent Assembly, 167. EASTERN STATES GROUP— 
Question re Judges of Common High Court of ——. 1279-80, 

80018 LASTICAL— 
Demand for Grant. 2262. 
‘Question re Budget provisions under head —. 417. 
NOMIC ADVISER— 

Question re report of —— ६७ Governmen 
WONOMIC PRODUCT (8)-- 
Quéstion re revised edition of Watt's Dictionary of —. 1646, 00.०४ ६४-.. 
send reduce Demand for ‘Defence Services, Effective—Army"” —— 2058-60, 2063-2104. m Te— 

intment of the-—C Economic पु poli f 256-58. 
cy of Government and setting up of Central Statistical and Economic Advisory rganisations, ivoae i 

for Indian products in —. 718-19, 

it of India on stock exchange. 1971-72, 

1 
Demand for Grant, 1903, 1931-54. | Motion to reduce Demand for— 
‘Education’ —Policy 76 grant to Universities, 1931-54, d “Ministery of Ed ion”—Adult Ed i 1931-54, tion re-~ 

tary —— for children in cantonment areas. 2195-96. ‘Farm Forum Radio’ for —— in agriculture of rural India. 1046, : scheme for social ——, 3437.39, Institutions iniparting—in Marine Engineering. 2563-64. 1७03 of compulsory and free primary—by the C. Introduction“ of “Visual —— 

id for Grant. 1903, 1931-54. n to the Standing Committee for ——, 1818. mn 7e election to Standing Committee for 5 lotion to reduce demand for “—" —Adult, education. 1931-54, ed for a uniform language Policy. 1932.54. Policy ve Admission of studi in Universities on 1 basis. 1931-54. | Provision for increased facilities for technical training. 1931.54, UCATIONAL INSTITUTION(S)— 

Smee 

in India and Pakistan 
griculture 1055-56. 
3290, 

— under Ministries other than Health and A Sliding Clubs for i : “2804 
Technical Education, 3451-53. 

ig in State and State aided Schools ang Colleges. 3035.36 * 
ee 

countries for Higher studies ; i i 

eh epee ae 
Sher studies in Indian educational and ‘“Collexe(s)” kD “echnical Tnstitutions’, 
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SGYPT— 
Question re supply’ of maize to —— and food policy of Government. 3568. 

TION (8)-- 
— to Central aus Council for Railways. 2840, 3195. 
— to Indian Central Tobacco Committee. 442, 6 

to Indian Central Coconut Committee. 442, 664, 
to Indian Central Tobacco Committee. 442, 664. 
to Indian Council of Agricultural Research. 442, 720. 
to Indian Nursing Council. 2840, 3195. 
to Indian Oilseeds Committee. 445, 809: 
to Standing Committee for Ministry of Commerce. 3048-49. 3388: 
to Standing Committee for Ministry of Communications. 3297, 3600. 
to Standing Committee for Ministry of Defence. 2840; 3298. 
to Standing Committee for Ministry of Education, 1388-89, 1818. 

— to Standing Committee for Ministry of External Affairs and Commonwealth 
tions. 3195, 3388. 
— to Standing Committee for Ministry of Food. 3473-74, 3600 
—_: tan. Committee..for Ministry of Health: 2840, 3298. 
— to Standing Committee for Ministry of Industry and Supply. 3474, 3610. 
—— to Standing Committee for Ministry of Transport. 9, 1389, 3297-98, 3600. 

to Standing. Committee. for Afni of Works, Mines and Power. 3297; 3600: 
= te Standing Finance Committee. 
—— to Standing Finance Committee for Railitays.. 2837-39, 3099. 

ELECTORAL ROLL(S)— 

Question re Preparation of —— for elections under New Constitution. 3379. 
ELECTRICAL GOODS— 

See “Goods”. 
ELECTRICAL INDUSTRY(IES)— 

See ‘Industry(ies)”. 
ELECTRICITY— 

= re— 

Electrification 
Supply of electric 

506- 

Railway Quarters in Minto Road area allotted to LR,C.A, 2279-80. 
energy to the Serum Producing. section of Izatnagar Research 

Supply of —— generated at Hirakud to District Balasore, 216. 
ELECTRICITY (SUPPLY) BILL— 

See:-“Bill(s)" 

EMBASSY(TES)— 
Question re— 

Appointments of Superintend and. Assist in-Chay in Ext i 
and in —— and Consulates; 3370-76. Sea a a Indian Officers in Secretariats 01: various: ——, 585-87 Military Attaches of pty and Pakistan in’ —— at Karachi and New Delhi. 2571, ohms pel oreigners: in Indian ——. 1888-89, 3577. 

Question re State —— and Seal for India. 1272, 

EMERGENCY COMMISSIONED OFFICERS— 

See. “*Commissioned Officers”. 
EMPLOYEE(S)— — = 

Question re— 

Absorption = lower grade servants* of Orissa States by Orissa Government. 3569. 
to refugee Government servant 

ees ae TY. servants and gazetted officers in various departments during 1947 § 

Confirmation of temporary —— of Central Ordnance Depot. Tubbulpore. 3168-69. 
Criterion for allotment of Government quarters to Non-Gazetted staff from 

Date of commencement of services of Chattisgarh States ——. 2417. 



in of India from posts higher 
Secretaries. 2200. ; 

‘Disparity in leave rules applying to various Government STE, 
Disparity in salaries of Lower Division Clerks and Assistants. 1275 
a temporary Government servants for Provident Fund, Postal Insurance — 
ete, 085. 

Employment of Government servants from Sylhet, Assam opting for India. 2438. 
‘Expansion of U.O.T.C. and military Meany ० 3० students and Government ——. 1 

vernment —— before and after war. 1352-54. 
_ Government servants allotted quarters up to February, 1948. 2129-31. — ‘Government servants and communal organizations and use of ‘Shri’ before names in Gov- 
ernment Records, 2816-17. 

| “Sardships to ——-of certain’ Ministries in ing allotm of Gov 
. ia Delhi. 2731. 
‘seme i to Go it —— due to closure of markets and bazars on Sunday. 3369 

Law %e giving and taking of bribes by Public servants. 2559, -Leave rules for Government servants proceeding out of India. 2203-04, Maintenance of terms and conditions of service of Government —— of Sylhet, Assam, opting for India, 2437-38. 
¢ x “Orcipation of servants’ quarters’ of ‘Government bungalows. by refugee Government —— 2128 

oie a ना Officer and other personnel prosecuted for corruption in Ministry of Works, Mines and | Power. 390. 
3160.60. / en | Pay Scales of ‘A’ grade Clerks in Secretariat and Audit and Accounts offices. ie, ae । Policy re discharge and recruitment of —— in Central Ordnance Depot, Jubbulpore 3171-73. 

i | Pre—1931 Postal Clerks. 143. 2 Printing of Combined Civil List of Government ——. 1977. 63. Provident and Defence Provident funds of Government —— from Pakistan. 1565-66. Railway Benefit Fund and expenditure on welfare of —— of various Railways. 3265. Railway —— opting for Pakistan. 3561-62. 3 Railway facilities for Government ——under Pay 0 i 

isi 

ment —— in Calcutta... 2745.49, for refugee Government ——, 3369. = " for Governments servants. 1574-7! Rules re allotment of accommodation to Government Officers in New Delhi. 868. n Government of India, 7 Femporary —— in Armed forces Head quarters. 3453-54. ५ मर का of Service 80088: of Government a Pakistan. 2631-34. ५: ian aad of temporary personnel of Defence 71809 to Ministry of. Home Affairs, 
Withholding of provident, funds of Railway ——. 2915, Bee also “‘Officer(s)’*. 

also “8६817”. 

-EMPLOYMENT— 

| कफ 
ion #६-- 

jCancellation-of Black Lists of’ persons’ debarred from tering | —— in India of Officers from Pakistan. 3569, 7 "Ts Government oo of refngee employees in Government. .of India’ services, 2428-29. a “and perso’ of establish Proposals Committee, 3449-51, > pact Te Survey to stop wastage of M Se, degrees and Doctorates in Science on » ७... occupation. 3458. 
हे 888 ‘aisc “Re-cmployment’’. 

P sf also “Service”. 

LOYMENT BUREAU— ; 
Question. re ploy: d refugees _ egistered i 



“8 EXCHANGE(S)— 
Question  /€-- 

intment of rannuated personuel in Resettlement and ——. 
है _ eee, मे rel Pines trough institutions besidés ——. “1510-11. हे 

Registration. and employment of ex-servicemen through —— during past tivo years 
1882-85. 

Working and expenditure of —— Department. 1898-1900. 

ENEMY. NATJONALS— a 
Question ve recrnitment of German and other —— acientists and technicians for In 

- industries. 505-06. 1 

__ENGINEER(S)— 7 
Question re— 

*- British personnel: and’ strength of Indian Service of ——. 2492. 

Dissat ese among civilian Engineering Officers re recruit to high appointment 
in M.E.S. é 

Institutions for the training of Pilots, Ground —— and Administrative Officers. 1788 
“Minimum पड for Engineering services. 3035. ; 
Officers of RIE. holding permanent, short service and emergency commissions. _ 3178: 
Recruitment to Engineering Officers appointments from permanent eee 3175. 

t “Work done by Research ——’s section of A.ILR. 1964-65. 
ENGINEERING— 

~ Qnestion re— 

Institutions imparting education in marine ——. 2563-64. 
School of Military — - at Roorkee. 2813. 

~ See “‘Rritain’’. 
 ENGLISH— 
= ~ Question n re— 

Policy re adoption of one Indian langua. :७ place of —— as Official language in Cent 
and Provinces. 57-58. 

Replacement. of’ —— by Hindi in Indian ‘eiversities. 1357-60. 
- ENQUIRY(TES)— 

Question re— 

= for institution of —— into, working of office of Uastodian of Evacuees Propertf 
— against officials under Anti-Corruption Act. in. Centra? Services. 2797-99: — into conditions of a gucotaral pa in, India. 2488-88. — into disposal of aeroplanes by certain officials. 2629-31. 
—— into recent Air Disasters, 3. 
—— into Selection Boards of South Indian Railway. 1139-40. Jodicia) into allegations against R.S.S. Organisation. 3573:74, 

ENQUIRY COMMITTEE— 

See “Committee(s)”’. 

ENQUIRY OFFICE— 

Question re Installati 
ENTERTAINMENT (S)— 

Question १९ removal of restrictions on number of guests and —— in Delhi. 1427. EQUIPMENT(S)— 
BQuasti re Army Research Institute and duction of military ——, 1579-80, 
ESTABLISHMENT(S)— 

Question re extra temporary —— of Defence Services in India, 1574, 
ESTABLISHMENT PROPOSALS COMMITTEE(S)— 
Question re functions and personnel of ——, 3449-51, 

of more teleph at Railway —— Delhi Station. 2280-81. 



Allotment to India of reparations from European zone. 1214-15. _ Fall in supply of capital goods to India in view of European Recovery Programme. 2648. 

‘Question re— 

_ Abolition of —— Consti y in Coorg. 1273. 
Disappearance and detention of an —— Officer of Ordnance factory at Calcutta, 2575. and chnical el to serve India. 1214. 
— refugee rea dealing a कण and export trade of India. 569, _ =— technicians, ete, for services in India. 1646 
Treatment of Indians in hospitals for ——. 1574-75. 

EURO INSTITUTE— 
See “Institute(s)”. 

-EACUATION— 
Question re— 

Arrangements for of Hindus and Sikhs from Sind. 378.80. igements for —— of non-Muslims left in Bahawalpur State. 1-3, 1755-57. —— of non-Muslims from Bannu. 1514. 
— of non-Muslims left in Bahawalpur State. 2734-35. —— of non-Muslims left in North-West Frontier Province. 3-4. 5 eae of refugees from Jhelum (West Punjab). 3584. 5०6४8 of Hindus from East Bengal. 2749, 
me ane: sorling. of insecurity among Hindus’ of Kastern’ Pakistan: 2491-92, sm Th a tt property. : Ruztation of refugecs from Hast to West Bengal. 

“Gustodian of ——’s Pro, erty and town expansion schemes in Ajmer-Merwara, 861, co of Correspondence redirected from Pakistan Post Offices toe firms migrated to 8. . 
जे Properties. in. Delhi. 1509.10. Exchange of property Pr, = रहो, a 1 

tation 
—’ rty. 2742-43. Ronin, Government's treatment of Indians having properties. thee 3029-31. 
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EXCHANGE— 

Question re —— of Muslim and non-Muslim convicts between East and West 

1213. “ 

EXCHANGE BANKS— 
See ‘‘Bank(s)"’. 

EXCHANGE REGULATION (AMENDMENT) BILL— 

Sve “Foreign —— under ‘‘Bill(s)’’. 

EXCISE DEPARTMENT, CENTRAL— 
; 

Question re Oriyas in —— and policy re recruitment. 3157-58. 

EXCISE DUTY— 

See “Duty”. 

‘EXECUTIVE OFFICHR— 
Question १९ representation against ——, Ambala Cantonment. 2211. 

EXHIBITION— 

Question re— 

— Branch of Ministry of Commerce. 2740, if 

Indian and foreign films on —— in India, 3182. 

iEX-RULER(8)— 

See ‘Riuler(s)’’. 
See ‘Military Personnel’’. 

#XPENDITURE— 

Authenticated schedule of Expenditure—Railways—for 15th August, 1947 to Slst 
1948—laid on the table. 22. 
‘Kaihentionted. schedul हि 5 लत Raiiwaye—Suppk tary Ex 

turefor 15th August, 1947 to 31st March, 1948—laid on the table. 2298-99. 
Authenticated schedule of Authorized Expenditt ys—for 1948-49—laid 

table. 2298-99. = 
_ Authenticated Schedule of Authorized Expenditure—other than Railways —— for 1946" 

पु on the table. 2825-28. 
dule of Authorized Expenditure —— other than Railways —— § 

ey Expenditure for 15th August 1947 to 3ist March, 1948—laid on the 

Question re— 
Capital cost and annual recurring ——= of Forest Research Institute, Dehra Dun. 228% 
—— incurred on Kashmir Operations. 1078. 
— on Information Department, 1975-76. 
—— cn uniforms of Jamadars and peons, etc., in Government of India. 1707. 
Increase in —— on Indian Agricultural Research Institute, Delhi. 2657-58. 
Working and —— of Employment Exchange Department. 1898-1900. 

EXPENDITURE ON REFUGEES— 

Demand for Grant. 2264. 
€XPERT(S)— 

Question re replacement of non-Indian —— by Indians. 10-16. 
EXPORT— 

Motion to reduce demand for ‘Ministry of Commerce’— —— and import policy and 
lishment of an Indian Commercial Corporation. 1819-47. 

‘Question 7#९-- 
Weis ae exported from Madras to Ceylon during the years 1937-38 and 

, Complaint, re —— of timber, steel, cloth and cotton’ from India. Z 
Dessicated coconuts and foreign demand. 3540-41. eric 
Development of foreign market for Indian goods. 568. 
Efforts for expansion of —— market for Indian products in Eastern Countries. 7 
Frrcpean refugee firms dealing in import and —— trade of India. 568. 
-— of cloth and yarn कर, by India Supply Mission from Japan. 2889-91 ~— of ‘coir matting to South Africa by Indian, firms.’ - 3378-79 I हि 
जया of gur to Pakistan daring January and February, 1948. 2493. 



__— of hand-woven goods specially used by Muslims in Pakistan. 2289. 
— of Indian Opium. 1569-70. 
— of paddy from Coorg to Mysore State and Madras. 1146-47. 
— permits for Rose-wood and Soft-wood. 3290-91. 
—— quotas of jute for Sindhi merchants. 1505-06. 
Import and —— of. cloth during rs 1942-47. 861-63. 
Ty and —— of raw cotton, cloth and yarn between India and Pakistan. 2646. 
व building industry and —— of Rose-wood and Soft-wood. 2732. 
India’s import and —— trade with U.S.S.R. during 1938-47. 3379-83. 
osition re —— of Indian tea to Kashmir, Pakistan and Afghanistan. 219.20. 
rohibition against —— of jute pressi टू hinery to Paki: -2000. Production and —— of-paddy in Orissa since 1942. 3248-49 

Production, consumption and —— of opium. 743. 
rexport of jute products to South Africa by certain Middle East and European coun- tries. 569-70. 

4 Restrictions on the —— of certain essential goods. 1999. 
rt licence(s)’’. 

80 “Licence(s)"’. 

AXTERNAL AFFAIRS— 

Demand for Grant. 2262. 
ATERNAL AFFAIRS AND COMMONWEALTH RELATIONS, MINISTRY OF— 
paar a तरस 1744. a ee 

‘ or Supplemeni rant. . 
Election to Standing 214 “मर for ——. 3388. - Moti ae te elections to Standing Committee for ——. 3195, 

adie, reduce Demand for ‘——’— 
Conditions of Indians in C ealth Relations Countri 1747-72. Foreign Policy of India. 1746-72. 

ition re— 
Appoi of Superintendents and Assistante-in-Charge in Ministry of External Affairs Dens in Embassies and Consulates. 3370-76. 

: ie re transfer of control of external publicity to Ministry of External Affairs. 

RNMENT— 
a 76 persons exiled from various Cantonment areas in India after August, 1947. 

ion to reduce demand for “Ministry of Industry and Supply’"—Administration 
pa dh >in pacar sepia’ nomination of tate 

ai --- आते fndasteial ३ in Delhi, 1212, 
Plants of Motor vehicles in India. 2267-73. 

—— in 0. P. and Berar. 2911. 

list of various — located in 352 Punjab and Sind before partition. 325. 
for manufacture of Sulphate of Ammonia. 1436-38. हे aaa for production of Power Alcohol. 3270. ; 

Production at textiles Beak Pg है की foreign . 0} les, r an per in In and ign owned ——. 313616, ations for the ‘posts of -- 7 | 2752-53. 
घ price of sugar and further protection to frnit preservation ——. 8. 
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FAMINE COMMISSION— a; 

Resol re blishment of p — at the centre, 227-45, + 

FAMINE TRUST— - { 

Question re Board of Management of Indian People’s ——. 3249-51. 

| FAR EAST COUNTRIES— 

i Question r: delay in delivery of air Mail letters from India in ——. 2663-64, 

FARE(S)— 
Biss ad Question re— 

Fi a Enquity into rates of ‘Scindia Steam Navigation Company plying ferry steamet 
4 Western Coast. 2499-2500. 

Reasons for different charges by G.N.I.T, Ltd. Delhi on different or same routes. 4% 
Regulation of rates and fitting of meters in taxis in Delhi. 1156-57 । 

FARIDKOT— 

Question re— | 
Instaliation for broadcasting station by Maharaj ——, 3671, 

q Parallel people’s Government in —— and Nabha States. 3187. 

FARMER(S)— 

Question re agriculture Researches for improving production and —— economy. 

FEDERAL COURT— 

Question ve entertainment of appeals to Privy Council by —— of India. 588. 
THE FEDERAL COURT (ENLARGEMENT OF JURISDICTION) BILL— 

See “Bill(s)"’. 

FEDERAL PUBLIC SERVICE COMMISSION— 

Question re— 
Appointment of Under Secretaries from Administrative Reserve made by the 
Qualifications for members of. 220 
Recruitment for the post of Controller of Printing and Stationery through the — 

= Treatment as non-Indians of applicants from acceding Indian States by ——: 2674 

FEDERATION (8)- 
eae a (Question #6-- 4 

Establishment of a —— of West Indies and Indians’ interests, 3345-46. कु 
FEROZABAD— i 

Question re booking of bangles and shoes from —— and Agra by post and Corry 
in Post Office. 2908-09. 

FEROZPUR— 
Question re— 

Smuggling of wheat and grain on Bhatin v1 Line. 2916. 
Ticketless travel on Bhatinda —— Lin 

FERRY STEAMER(S)— 
tguestion re— 
enquiry into Teles of Scindia Steam Navigation Company plying ferry. —— on W 

Plying of —— by Scindia Steam Navigation Company on the W Coast. 228 

FERTILIZER-— — हे 
Question ?₹४-- 

India’ of Sodium 
— atane at Sindri tee ny : 
1,८९७0०5 and number eae 

ity of manures and —— used 

Sulphate of Ammonia as fortis Ae 136-29. 4 
Supply of fertilizing material. 1 = ee |. 

See also “(६७४7९(8) "' 
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production of birth certificates by Indians in ——- under new Immigration 3345-45. 5 
ordinance. 

FILM(S)— 

Question re— 
Complaints against present Board of —— Censors, 2612. 
Import of raw —— into India, 3039-40. 
Indian and foreign —— on exhibition in India. 3182. 
Preparation and distribution of Information —— sn India... 1989-90. 
Production of education —— in India. 2800-01 
नह of Information —— under Government auspices in various Indian languages. 

Production of educational —— in India, 2213 
Selection of Officers for Information and Documentary ——. 3570. 

FINANCE ADMINISTRATION BILL— 
See “Rehabilitation ——" under “Bill(s)”’ 

FINANCE BILL(S)— 
See “Indian ——** under “Billfs)””. 

> FINANCE COMMITTEE 

See “Cormittee(s)”” 

FINANCE (SUPPLEMENTARY) BILL— 
See “Indian ——* under “Bill(s)””. 

FINANCE MINISTER— 
of the H. ble Dr. John Matthai to. perform functions of the —— sb ४ Budget—General..di i 720. 

‘INANCE, MINISTRY = 
‘Demand for Grant. 2216, 2238.60. 
Question 7c loss of pay fo pre-1931 entrants in —— under 1947 pay scales. 2816. 

FIRE ARMS— 
See “Arms”, 

‘FIRING— 
Question re —— in Cotton Mill of Delhi to Suppress labour agitation. 61-62. 

TERM(S) — 
“Company(ies)’’. 

HsH— feast 
ganisation of Co-operative drying and curi of —— and provisions for transport facilities, 2656-5 sot tek : 

= के ‘503-08, 
ra itt: sea aig Travancore, Madras and Orissa. 994-96, 
G(S)— 

Questin re— 
Hoisting of Indian Union —— beside their own ‘by foreign Steamers ientering Indian 

4 2116-2 ine 
Hoisting of Indian Union —— of Indis High office in ‘2716. 

; Penalization of persons in Hyderabad: State for hoisting Indian National — ०० Inde. 
pendence 

Tearing and of Indian Natios] —— in Patiala. 3187. 
Wnifocn.procaa ‘or hoisting of National —— in States in the Indian Union. 421. 
YING CLUBS— 

‘Question 7८ —— in India, 3538-39 
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FOOD CROPS— 

FOOD STOCKS— 

fr 

Question re priority to production of —— over Commercial crops. 646. 

“See also “Crop(s)’”. = 

FOOD, MINISTRY OF— 

Demand for Grant ——. 2216-38 
Election to standing committee for —— 3600. 
Motion 7e election to Standing Committee for ——. 3475-74. 

FOOD POLICY— 
Question re supply of Maize to Egypt and —— of Government of India. 3568. 

“Question re shortage of —— in Madras Province. 1794-95. 

FOOD STUFF(S)— 

Motion to reduce demand for ‘Working Expenses—Administration’’—Ground Elevators 
and epee! ee for Working and of ए especial- 
ly —. 1h 

Question re— 
Allotment of food grains to West Bengal in view of increased population. 1148-49. 
Bad food, Clothing and other disabilities of ratings. 66-68. 
Contract for purchase of —— from abroad for 1948. 36-37 
Contracts for purchase of grain for Military requirements. 1791-92 
Decontrol of —— in U_P. 
Detection of adulteration in —— and milk in India, 2210-11. 
Food and Trade agreement with Pakistan. 1511. 
— with Disposals Department, lying unsold. 2913. 
Imported food grains from foreign lands lying undistributed. 2652-53. 
India’s participation at U.N.E.A.O, conferences for procurement of rice, etc. 3274. 
Progress made in Five year plan for increased food production, 2298. 
Removal of restrictions on number of guests and entertainments in Delhi. 1427. 
Representation by All-India Food Preservers Assoc re losses suffered due to 00 

control of sugar. 35-36. > 
Restriction of movement, of pulses and cereals from Bihar and U.P. to Madras. 
Scheme for prize bonus’ to growers of more food. 3246-4 
Speculative transactions in India, in gold, silver, —— etc. 2417-18. 
Supply of uneatable tinned food to 2nd Mahar Battalion stationed in Delhi. 3185. 

articles of food acq ‘isposals De 3251-53. 

See also ‘Rice’. 
also “Wheat”. 

FORCE(S)— 
Motion to reduce demand for “Ministry of Defence’—Recruitment of Officers to thé 

Armed ——. 2064-2104 

Question re— i 

. Absorption in the Indian Army of Refugee Commissioned Officers’ from States —— _ 
acceded to Pakistan. 258-59. 

Armed —— Headquarters publications. 2193-94. 
British personnel in Indian Army and Civil Services. 1371 $ 
Defence of Jammu and Kashmir State Indian 1369. 
Disabled ex-service personnel trained and under training. 865. 
Fixation of —— for Standard sized daily under Newsprint Control Ordef) 

1947. 2651. 
Fresh recruitment to armed ——. 5179. 
Government's policy for recruitment to the Indian Army, Navy and Air ——. 433. 
Honorary Officers Defence —— and relations with public. 1053-55. 
Number of Indian Casualties rank-wise during World War IT. 654-56 
aoe of the oe issi and Non-Commissi Officers in Army. 438 

Utilisation of Indian Army daring peace times. 2807-08. 
See also “Military”. uf 4 

also “Troops? 



, ARMED— 
otion to reduce demand for “Ministry of Defence’ — 

_ Matters ve policy and re-organization in order to increase efficiency. 2064-2104. 
Recruitment of Officers to the ——. 2064-2104. 
Re-organization of the Army. 2064-2104. 

Question re— 
_— Headquariers publications. 2193-94. 

_ Buildings under requisition for military purposes in various towns in India. 419-21, 
{ Oontracts for purchase of grains for mi fae requirements. 1791-92. 

न Coot specified by Adjutant General to Military Units for purchase of sport 

Fresh recruitment to ——. 3179. 
_ Government’s policy for recruitment to the Indian Army, Navy and Air Force. 433. 
Honorary Officers in Defence Forces and relation with the public. 1053-55. 

" ont negate of residential house of Kumar Debendra Lall Khan, Midnapur, West 
3 7. 

Number of Indian casualties rank-wise during” World War Il. 654-56. 
Recrui of Andhra Commissioned Officers in Indian’ Army. 657. 

_ Retrenchment in Indian Army since end of war. 1073. 
Retrenchment of: certain officers of —— before August, 1947, 1579, 
Shortage of Commissioned Officers in Indian Forces. 1585-86. 
Total strength of —— in India’ vis-a-vis +the Marathas. 432-33. 

also ‘‘Army(ies)”’. 

[FOR (EMERGENCIES DUTIES) BILL— 
Se “Armed ——” under “Bill(s)”. 

ce ES (SPECIAL POWERS) BILL~ 
Se “Armed ——" “under “Bill(s)’*. 

OREIGN COMPANY(IES)— 
f Ses “Company (ies)”” 

4ssions to counteract anti-Indian 
in various countries. 1051-52. 

\ Negotiations of agricultural and trade agreements with other countriés. 1080: lutses and midwives sent to —— for higher studies. 743-44. 
ite Government of India cloth and yarn from Japan and other ——. 485-96, 

iprocal trade agreements with ——. 1081. 
- Restrictions on carrying money by Indian tourists in ——, 1968.69. 
Scheduled Castes candidates sent abroad for studies on Government ee 318. a Castes students sent abroad on Government scholarships year-wise ) 1987. 

हद” अल by Ministry of Labour for Scheduled Castes candidates for studies abroad. 
Technical traini ity ot Indian students in ——. 247-51. er Tonnage of mi ships purchased from ——. 1081. 

GN EXCHANGE BANKS— z 

me bank(s)””. =) 
SEIGN EXCHANGE REGULATION (AMENDMENT) BILT—  -- : ri 

“Bills”. : 
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FOREIGN LABOUR— 

See ‘‘Lahour’’, 

FOREIGN MARKET(S)— 
Question re development of foreign —— for Indian goods. 568. 

FOREIGN POLICY— 

Motion to reduce demand for ‘‘Ministry of External Affairs and Commonwealth | 
S\>tions"*—re —— of India. 1746-72. I 

FOREIGN STUDENTS— 

866 “Student(s)’’. 

! FOREIGNER(S)— 

i Question re— : 

E and ‘hnical 1 to serve India. 1214. 
Expenditure on foreign experts for surveying Himalsyas. 713-14. 
Foreign [xpert instructions to coach Indian competitors for Olympic Games. 2564. 
—— died intestate in Indian Union ier Jast financial year. 92. 1 
Indian and Foreign Officers in Ordnance Factory Muradnagor, Meerut. 2570 । 
Indians and —— as Deputy Conseryators in Port Trust Services. 797-98. 
Indians and —— as pilots in Port Trusts of Bombay, Madras and Calcutta. 795-06, 
Nationals in Kashmir of countries other than Pakistan. 1521-22. ' 
Political pensions to ——. 3384-85. 
Siegen of non-Indian Experts by Indians. 10-16. 

les recontrolling of activities and entry of —— in India. 929-30. 
Rules ve entry of —— into India. 574. 

u 

Rules १९ establishment of foreign concerns in India. 573-74 ह 
P Board to —— in Indian Embassies. 1888-80, S577. 

_ FOREIGNERS ACT, REGISTRATION OF— 

Declarations of exemption under —— laid on the Table. 439-42. 

FOREIGNERS (AMENDMENT) BILL— 
See “Bill(s)’. 

FOREST— : 

Demand for Grant ——. 2216-38. 
Question re— 
Cal cated lane, tallow, cultivable Jands and —— in various provinces of 

Denundation of India’s —— wealth during 1959-45 and conservation of ——. 3253-56. 
= to 0. P. and Berar Government fer establishing —— Training Col 

Negotiations for the leasing of North Andamans ——.. 322: 
Post of Director of Indian —— education at Dehra Dun 2642. 

Quick growth of trees — tment for removal of fuel 646. 
Requirements of —— wealth of India and Wood Distillation Ind 2660-61. 
‘Taking over by Central Government of —— Madras 

ah, ment. 

FOREST COLLEGE— See “College(s)” 

FOREST RESEARCH INSTITUTE— 
Question re Capital cost and annual recurring expenditure for ——, Dehra Dun. 

FOREST SERVICE. INDIAN— 
Question re colleges for training —— personnel. 1149-50. 

FORWARD TRADING— 
“Speculation”. 

FRANCE— 
Question re debt sett! bet) India and —. 



ion re import of optical glasses and ——. 2911. 

OR FORCED OR COMPULSORY LABOUR BILL— 

RENCH INDIA— 

Question 72 merger of —— with Indian Union, 1603-04, 

‘FRUIT: PRESERVATION— 

a Encouraging. of canning industry. 2909, 
ernment subsidy on sugar used by —— Association. 325-26, 

Grant of ६ 4 in rates and represervation out of frozen stocks of sugar for —— Asso- 
ciation. 

Rise in price of sugar and further protection to —— factories. 8. 
FRUIT TECHNOLOGICAL INSTITUTE— 

and Staff of Indian —— shifted from Lyallpur. 2813, 
research ‘by —~ in| India. 3560-61." 

Tnerease jn rates of freight per bogie load for charcoal, firewood and bhoosa. 3547-48, 
Quick growth of ‘trees by Forest. Department for removal of —— shortage. 

‘Question re movement —~— dumps in New Delhi. 3042. 

Valley Corporation Bill— 
tation of report of Select 

जोक 905, 

leave कटा । ). ier 
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| GADGIL, THE HONOURABLE SHRI N. V-—contd. 
... Electricity (Supply) Bill 

Motion for extension of time for presentation of re; port of Select Committee. 23, 1086. Presentation of the report of Select Committee, 1586. Y Indian Finance Bill— 
Motion to refer to Select. Committee. 2382-83. 
dian Tea Control (Amendment) Bill. 2610.14, Industrial Finance Corporation Bill— 
Motion to consider as reported by Select Committee. 527-28, 532, 535, 538. Junagadh Adininistration (Property) Bill— 
Motion for leave to introduce. $583, Motion to reduce Demand for— 
‘Ministry of Home Affairs’— 

( Administration of Chief Commissioners’ Provinces. 2156, 2171-78. Security measures in Centrally Administered Areas and’ need for re-organization of Central Intelligence Burean, 2156, 2171-78, Suppression of civil liberties. 2156, 2171-78. 
‘Ministry of Works, Mines and Power’— 

Policy re building of houses and quarters. 1904, 1918, 1922-30, Policy re development of mineral resources. 1904, 1918, 1922-30. Utilization of water resources and policy of Central Water-Power, Irrigation ané Navigation Commission. 1904, 1918, 1922.30. Protective Duties Continuation Bill. 2583-85, 2597, 2603-05, 2608-10. Resolution re abolition of entries of castes and religion, etc., from Government registers, | forms and records. 847-49. 
॥ GANDHI, MAHATMA~— 
| Condolence message from the President of the Grand National. Assembly, Turkey, 60 the death of ——. 508. . 
; Condolence on the death of —~. 101-15, 

jon re— 
wr Government pledges to —— re rehabilitation and resettlement of refugees. . 5369- 
Disappeerance of important C.1.D. files re ——'s assassination, 2788. Organisations banned since tke attack on —. Precautions against attempts on life of —— after bomb explosion. 336-38. Renaming of New Delhi as ‘Gandhi Puri’. 1280. 

GANG(S)— 
Question re ducoities, hold ups and thefls, etc, by armed —— in Delhi. 1698-99. 

GANGA— 

Questior re— 

Management of —— Darjeeli ig Road in Purnea District (Bihar). 2275-76. Railway bridge over — connecting Patna and Hajipur. 801-02. 
GANNAVARAM— 

Question 75 progress in construction and use of —— aerodrome. 984-85. 
GARDEN(S)— 

Question re mai of archaeological —— by Archaeol Department. 1707. 
GAS PLANT, AEROGEN— 

Question re —— for Central College of Agriculture, Delhi. 1793-94, 
GAUHATI— 

Question १९ maintenance of Dimapur-Imphal and —— Shillong roads in Manipur and | States. 653, 
GAUTAM, SHRI MOHAN LAL— 

General discussion of the For a a 957-63, 965: 
Industrial Finance Corporation Bill- zi 

~_ Motion to ider as reported by Select Committ 524-38. 
estion (Supplement re— 

Tene ee स्का of bungalows in Delhi. 867. 
Conflict thorities 7 fu e of 216. का 
One-man contract. system for running Hotels and stalls on all Railways. 1802. 

Rehabilitation Finance Administration Bill— f 
Motion to refer to Select Committee. 187-91, 197. ; है 



D OFFICER(S)— 
re 

I, Class Il and non-Gazetted intments in Central Water-Power, Irrigation, Navigation Commission, _ 2741 ae = " पद irks, class IV servants and —— in various Departments during 1947 and 1939, 915-16, : coed of —— in the Government of India in the years 1940, 1945 and 1947. 434, dd —— in Gov service. 1265, 
ED POSTS— 

Question re distribution of —— in Secretariat. 3570, 

ERAL BUDGET— 

“Budget—General’’, 
TLEMAN(EN)— 

Use of the word —— while announcing the Speaker to the House. 279, 
LOGICAL SURVEY— 

Demand for Grant. 2262, 
Question re— 

_ — for petroleum and kerosene oil. 6-8. 
_ — of Orissa. 2717-18. 

baa ve recruitment of —— and other enemy 
____ Indian industries. 505 

Question re India’s share in German reparations. 3377. 
HEE 

re sale of adulterated —— as pure —— in Delhi markets. 2633-14. peng also “Vegetable — i pad ars 
‘GHOSE, SHRI 8. M— 
Demand for Grant— 

Ministry of Communications 2030 32 
oe +ं--- Finance © i 3387. ition re— 

ing of records of Post Office at Kishoreganj, Bengal. 2916, Raids from East. Pakistan on. village Rishyamukh in Tripura State. 2820-21, Recruitment 28 Government Officers of persons who parti 

ZNAVI, SIR ABDUL HALIM— 

Declaration under Rule 2 C. 3230 

ING CLUB(S)— 
Question १९ —— for premier educational institutions in India, 2804, 

n re— 
tation to Portugal for independence of Daman, Diu and 589-90. by National Co of India to do for their 

civil liberties. 2357-58. 

n re reference of —— rioting to U.N.O. by Pakistan. 3193, 
, SHRI RAMNATH— : 
of —— to the Standing Finance Committee for Railways. 3089. 

५ Demand 1 to reduce 
, ’—Director General. of Disposals, ‘Textiles 

Depa ent, London. 1663-66 3680, a 

of Trade Commissioners. 1819, 1824-27, 1844, 18 



Aa swpex v0 concur शक 7 GAEOUSLARIVE), DEBATES 
: X TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. — 

GOENKA, SHRI RAMNATH—contd. । isa 

“Minjstry of Commerce” —conid. 
० 

Coastal shipping and insurance. 1824-27, 1844, 1847. है. } 

Export and impor’ policy and establishment of an Indian Commercial Corporation 

1824-27, 1844, 1847. 
International Trade A i, 1824-27, 1844, 1847. 

“Ministry of Industry and Supply’— 
‘Administration of State Industries in general and Sindhri Foetory in particular. 

66, 1680, 1682. 
: 

Creation of a commercial and industrial service and pulling up of technicians. 166 

66, 1680, 1682. 
है 

Disposal policy. 1659, 1663-66, 1680, 1682. 

Stepping up of production of large and small scale industries. 1663-66, 1680, 1682. 

“Railway Board’’—inefficiency in Railway adm ini i 1004-06, 1019. ; f 

Question (Supplementary) १९-- 

‘Armed Forces Headquarters publications. 2194. 

Assembly plants of motor vehicles in India. 2271-72. 

Geiling prices for import of cars and trucks from Dollar Areus, 35348, 

Government's statistical publications. é 
Lists of consumer goods allowed and not allowed to be imported in India. 2141 

Mental hospitals in India. 2412. 0 

Prices of certain American motor cars. 2896. 

Recruitment of all Judges of High Court exclusively from Bar. 928-929. 

a of Dollar Exchange to facilitate import of vehicles of various make 

‘GOLD— 
4 

Question re speculative transactions in India in ——, silver, food grains, etc. 2417-18. 

@OODS— 

Question re— 
Articles to. be levied upon. custom duties. 2822. 

Claims made for shortage in articles booked on Railway Risk. 2894. 

es of full wagon load of —— reaching Delhi late from Bombay and Calentit 

Disposal of articles lying unsold. 2012-13: 
1 

Enquity into delay in transit of —— to Delhi from Bombay, Madras and Calcutta. 265 

Issue of licences for import of-electrical —— for 4947-48. 2731-32. 

_ Lists of consumer —— allowed and not caer to be imported in India. 2141-43. 
ie . 

Non-atrival of —— from East Punjab despatched before partition. 996-97. i 

Pakistan’s obstractions in ica he = machinery and commercial —— imported int) 

7. 

See also “‘Stores’’. 
GOCDWILL MISSION(S)— 

See ‘‘Mission(s)”’. 
GORAKHPUR— 

Question re delay in delivery of some salt wagons to District Supply Offices, ——. 

GOUR, DR. HARI SINGH— 
of Griminal P: di (Amen: dime t) Bill. (Ameni ment Sections: 4, 29 

ers बीज to introduce (motion made by Pandit. Thakur Das Bhargava). 1286. 

Motion to reduce Demand for— 
“Cabinet’’—Planning poles of = 1972-86. p 

“M foe of Labour’ policy of —— and the manner of observance, of, Indw 

wit ice. 

E tes of Kathiawar and other merger States. 926-27. 

~— aid for Harijan welfare. 3465-70. 5 
— Dairy Farms in India. 643-45. 

Queseron re— ‘ 
Sanceiation of ale of — debarred for entering —— service. 166. 



=— scheme for social education. 3437-39. ‘9 Parallel people's inFaridkot and Nabha States. 3187. 
eoples —— in Jind State. 2208-09, 

‘Place of music in proposed Cultural Trust of ——, 2409. Purchase of tractors 83 ——., 3265-67. 
Request Hakim Jamil Khan and other Members of Tibbia Coll, Trust for taking over Dk आधा जा of the College by ——. 3447. ie ible —— in ding States. 1271, Tai, tes Not joining any merger schemes and without responsible ——, 2431, ing over of administration of Lady Hardinge का College by ——. 2805 ‘Telephone companies in India taken over —. 2 
RNMENT ACCOUNTS— 

“Account(s)’’. 

ENT EMPLOYEE(S)— 
| See “Employee(s)”, 

also “Staff”, 

per of Chota Nagpur States by —. 

हू 
Ee 

I i 

“Agreement with Rulers of Orissa States re ceding of rights to ——. 2822-95, Appointments carrying salaries of rupees three thousand or more per mensem under intel Government, 52.53, 
mt Secretaries and Under Secretaries in various Ministries of ——, 925. tes IV servants and gazetted officers in various departments during 1947 and 15-16. 

ess allowance for Central Government pensioners. 3182. 

Clerks, 
1939, 

ployment of refugee employees in —— services. 2428-' Anqniries against officials under 
8 offices at» Simla and Delhi. 

Olq —_ sare Is’ anxiety to-return-to India from Pakistan. 2809-12; Fon 3459-60. 

Recroitment of Provincial Stb-ordinate Services perso: 26. yeh rah ; 
268 Governmiont 15055 in wats शत 567 +d कप quest by National Cor Goa to — to do for their elementary: हर 

व nistered by ---. 1978-79, © 
officers in’ service Of —— drawing high’ salaries; 2787-88, PUK. 2358, 

poliey of the ——— laid on the table. 3293-97, 



INDEX ‘TO CONSTITUENT ASSEMBLY (LEGISLATIVE) — 

Govino SETH— 
tomic Energy Bill. 4317-19. 

Delhi and Ajmer-Merwara Land Development Bill— 
Motion to refer to Select Committee. 26-27. ole 
Indian Lac Cess (Amendment) Bill. 3477-79. 

(Secon: dm res 
Motion for leave to withdraw.” 7273. 6 
Motion “re election to Finance C i for Railways. 2839. 

Motion to reduce Demand for— 
“Medical Services’’— 

macequacy of medical relief. 1848, 1852-56, 186% 
is eeu of enc Sipe the wee system of medicines and Registration of Ayu 

५» 1867. pracutioners. 
‘Ministry of External Affairs and Commonwealth Relations 

3 Condition of Indians in Ce I tries. 1747, 1750-53, 1772 
Foreign policy of India. 1750-53, 1772, 

‘Ministry of Health’’— 
Publie Health Policy. 1852-56, 1867. 

National Cadet Corps Bill. 3488, 3505. 
Pharmacy Bill— asl 
E jgn to consider as reported by Select. Committee. 261-64. 

west — 
Abokttion of Cambridge Certificate Exam a n for ents in Indian Schools. 
Administrator for Jaisalmer border area. 
A ent re exchange of Official Publications between U.S.A. and India. 1050-51, 1 

३ ents re military service between G its of U.S.A. and 081. 
Arpicles of Indian history and culture in Berlin museum. 3445-47 
B stations established during 1947-48. 1963-64, 
Clhims made for shortage in articles booked on Railway risk. 2894. 
Cc sing down of armament special training cell in Central Ordnance Depot, Jub 

Cémpiaints ve external broadcasts. 1965-66. 
Cdnfirmation of temporary employees of Central Ordnance Depot, Jubbulpore. 
Cultural Missions to foreign countries. 3156-57. 

‘ence agreement between U.S.A. afd India. 1266. 
“2 ahaa of articles as unserviceable in C.0.D., Jubbulpore.. 3433-34 

riminatory allotment of पा t to employees of Gun Carriage Factory, Jubal 
1362, 3590. 

Dire! of American. Army Sto: Bhi te. 1386, 
ic consumption and i mn of pape: cel poe cts and raw materials. 991 

Economic condition of Indians in Mauritius: 
Establishment of a bureau for ercial information. 1511-12, 
Establishment of a Federation of West. Indies and Indians’ interests. 3345-46, 
Ependiture re Gun Carriage F: Jnbbul 1 Ipore. 1733. 
Export of coir matting to South Africa by Indian firms. 3378-79. 

1081, 1280. 

Guides for third class passengers at Delhi Main Station on East, Panjab Railway. 
Help to C.P. and Berar in Reve ent for establishing Bah raining, College. 263 
Immi, restrictions. in in Africa. 2350-51. 
Implementation of Short Terms Scheme of Bhore Committee's Report. | 
हक न of “ae saat die ie ST ge aie ae’ 

jian ‘and foreign ode ir ‘act it. 
India’ ch et, it for ie 
India’s import and export jtrade with U.8.S.R. during 1958-47... 3379-83 ह 

it Enquiry Office, Delhi Station. 2280-81 
International f 5०: se d by India. 1869-71 

i crop in 1635-36. 
Latest position in Hyd negotiations. 2816. 
Tisteners Research main of All India Radio. 1703. 
Toaded wagons stranded at wayside stations. 2905. 
Losses in men and ie ty due to border incidents. 1700-01 

Missions to counteract Anti-Indian propaganda and te -of cultural 
in varions countries. 1051-52. : 



nployees opting for Pakistan in Gun | atone factory, Jubbulpore, 1049. Mihuia tor Ine. 1699-1700. ; 
tions of agri ail and trade agreenu 

tion of servants compartments by. Military p 
with other countries. 1080, 

ersoniel and other 11[ class passe isers. 

ms 10 persons fought for freedom of thdia. 3563. 
of musi¢ in proposed Cultural ‘Trust bf Government. 2409. re dearness aliowance, war bonus ahd grain compensation to staff yf 0.0.0., 3169-71. ij 

‘ ey “ discharge and recruitment of enwloyees in Ceatral Orduance Depot, Jubbapore. 1-73. 
ity ve retrenchment, recruitment, step in Ordnance Factory, Muradnagar, Meerut in 2570. 1945.46. j 

०16७ ve trade between East Punjaly fe id West Punjab. 3358-59, 
i ns Who heiped' either side during War uf Indes 

ss in establishment of proposed institute of applied psychology. 1049-50. d new Government of India Press, 2497. 
ion for students from -P. dnd Berar for study of Russian language. 2201-03. auction of unserviceabl its at Aircraft Salvage Depot at Chakeri and 

L.T., Ltd., Delhi on different or same routes, 2640. 
countries. 1081, 

is of Indian 
ions on the loading uy ‘ur for transit by rail 5 j 5 tions on travelling below 100 miles by Mail or Express trains on G.1.P. Railway. 93. 

ities of promoted staff of iGun Carriage Factory, Jubbulpore. 1361-62, 3589. l@gling of materials and finished articles from C.O,D., Jubbulpore. 3431-33. है ‘oree and lo: any Kashmir operations. 1702. 
ina and vice versa. 1360-61. 

personnel in Headquarters office of Controller of Printing and Stationery. 2497, gus Of Service of British (personnel. in Indian Army. 1701-02 
0082७ of merchant ballad 2० urchased from foreign countries. 1081 Yaining in U.K. of certain Railway employees as Labour Officers. 2643-44. ister of Kvacuees' Deposits in Central Co-operative Banks in East and West Punjab. 

Treatment, of Pakistan s 3 ged ts as non-Indians foy Civil] and Military appoimtments in India. 1047-49. | 
done by 103९४1011-19121110673" section. of 4.1: 9. 1964:65, ट ६ rking of complaint brat a of Railway Board. 1431. ts रे (Supplementary) r i 
against illicit practices by import livencees! 223 2 3 of Central Water-Power Irrigation and Navigation Commissi 2134. mes in Indian Dominion and acceding States. 1136.37. 
Gas Plant for Central College of Agriculture, Delhi, 1793 wiiation of Delhi Polyteckinic to Dalhi University. - 1062. 

ericultural- Research ittees. 1787. 
ia N i 1705. 

parations from European zone, 1219, = , ‘alaries of rupees three thousand or more per mensem under 182. 
00 carrying 

Government. 
lent of Cattle Protection Committee. 1147, 
‘orces Headquarters publications. 2194. 

its for: evactiation of non-Muslims left in Bahawalpur State, “23, t apart ‘by तक Army. Ordnance Corps for disposal as condemned. 3525.26. y people from Hyderabad State inside Indian territory. 1991-92: ae 
t = 
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-GOVINDDAS, 8kTH—contd, 

Question (Supplementary) *e—contd. 

Ban on employment of women as Assistant Research sil for Central Water: 
irrigation and Navigation Research Station, Poona. 

Board of management of Indian People’s Famine ‘rust; 3251, 
- Breach of Standstiil Agreement by Nizam’s Government. 2407. ¢ 

Buildings under requisition for Military purposes m various towns in India. 420. 

Candidates returned from abroad after completion off studies. 1715. 

Cases detected by Anti-Corruption and Railway Watch and Ward Depariment. 2h 

“Causes for Vata Air Line Plane crash at Karachi résulting in loss of all passengers 

crew. 
Cement factories in India, 513, 

Classes of Railway accommodation in India and in other countries. 1443. 

Goal and manganese mines working in Central Provinces. 2723. 

Colleges for training Indian Forest Service peysonnel. 1150, 

Committee for study of Constitution framed for Portuguese India. 1198. 

Commodities de-controlied and their prices before and on 10th January, 1948. 4 

Compulsory knowledge of Devanagri and Urdu scripts tor Postal employees in v 

public interest. 51. j 

Cost cf manufactured and imported Sulphate of Ammonia and otuer manures. Be! 

Delay in both way traific by Grand Trunk Express between Delhi aud Madras, 34 

Demand of communal representation by Indians in Kast African British Colonies, 

Dispersal of refugees in Kurukshetra cone to other permanent habitations. 218. : 

Wisposal articles with Government, 2877-7 

Distribution of tractors imported during 1946-47 to Provinces and States. 398-00 
Kiementary education for children in Cantonment areas, 2195. 
_Employment of able-bodied Punjab refugees. 380. 
LE hment on the Ws Border of Kasimganj Sub-Division in Assam by 

Government. 394. 

Enquiry into disposal of aeroplanes by certain officials, 2631. 

Enquiry into indigenous system of cattle treatment. 4535. 

Expenditure on agriculture and allied researches during past ten years. 3632-35. 

Expenditure on Informatjon Department. 1975. ५ 
“Factories for manufacture of rayon in India. 1446. 
Fall in price of gur in Delhi Province and Ambala Division. 3550. 
Fertiliser plant at Sindri and in other Provinces. 1134. 
Pinancial assistance to refugees. 215. 
Fixation of rates of Railway coolies. H. 
pee set-up and annual expenditure of Indian Council of Agriculigral 

Government aid or scholarship for backward Hindu ities, 2216. 
Government's statistical publications. 2127-28. 
Help to refugee students in respect of examinat’gns. 2793. 

Honsing facilities for labour classes in textiles, coal mines and jute industries. ४* 

Import. of steel from foreign countries. 1427. 
India’s Sterling Balances with British Government. 1377. 
Jndians working in Secretariat of U.N.O. 2554. 
Infiltration of Muslim troops or Tttehad-ul-Mus! 

inside Indian territory. 2106 

Interim administration of Chattisgarh States by C.P. and Berar Government. 
‘Licetices for import of goods from foreign countries, . 
Lista of consumer goods allowed and not allowed to be imported in India. 2142. . 
Manufacture of Motor spare parts in India. 1142, 
Merger of East Punjab Railway with East Indian Railway. 1800. 
Military training for University students and University Corps. 2802, 
Model constitution for Igdian States. 1371. 

Monetary grants to Delhi Branch of Hindustan Scouts Association. 56. 

National Anthem of India. 1512-13. 
National museum for Indian and Provincial museums. 1069. 

Nationalization of the Reserve and Imperial Banks of India. 226, 
Nomination of Presidents of Cantonment Boards. 418. i 

Non-availability of copies of the ‘Draft Constitution of India’ to the public, - 

Number of I.N.A. Officers and soldiers employed in India and Pakistan. aA 

Number of States accede? to Tndian Union. 

Razak 



Number of telephones in Andhra Hs and pélicy for installation. 319. 
Uflicers in Government pf India getting above or/ below Rs, 3,000 p.m. 1571-72. 

‘artition of assets of Punjab 4 golic Library, ore. 2560. 
than raiders attack from Pakistan on Indian/border in Jaisalmer State. 395, 397. 

ions to descendants of rulers of Indian Sfates. 1354. 
ensionary right of military personnel partioipated in Civil Disobedience movements of 
All-India Congress Commitice. 1072. 

Policy for economic development. 2900. 
icy ve adoption of one Indian langu: 

Centre and Provinces. 57-58. 
oe reconstrvction plan for — graduates and facilities to Andhra Graduates, 

in place of English as official language in 

- Presentation of claims of non-Muslinis’/ property by Pakistan Government, 1216-17. 
Price of bullion, silver and gold in a ha, Kngland and America. 416. 

_ Price of sugar in India before and after de-control. 5 
Privy purses drawn by former Rulers of Kathiawar States. 3162. 

pean ४8 काल of cotton and jute befoye and after partition. 1798. 
Production of education films in India. 
Prosecution of ticketless travellers) during 1947 after 15th of August. 1154. 
Provisions for study of Ayurvedié system of medicine. 1718. 

Purchase of wheat from Argentine. 1133. 
Qualifications for Officers cadre jn Royal Indian Navy. 3163. 
Raids from Pakistan on East Punjab Boundaries. 1276. 

_ Reil-road co-ordinations for 1948-49. 1153. 
Railway passenger traffic earnings during 1946-47. 1642. _ 
Recognition of Indian Degrees in Art, Medicine, Engineering, ctc., in U.K. and U.S.A. 

of i on indi; system of medicine. 3437. 
3365. 

Registration of publishers under the ae x Control Economy Order, 1944. 2278. 
Rehabilitation of refugees from Sind. 5 

an of ion of present séf of coins in India. 2416-17. 

Report of Economic Adviser to Government of India on.stock exchange. 1972. 

Representation by All-India Cantonments Association re rehabilitation of non-Muslims 
from Pakistan Cantonments. 

Rescue of abducted women and children in India and Pakistan. 1875. 

Responsible Gov: ६ in acceding States. 1271. 
Return of only old non-Muslim abducted wom%n hy West Punjab Government. 2138. 
Revised edition of Moors’ “Family Medicine’ for Government Servants. ve 
Rights of citizenship of Indians and condition of Indian labour in Ceylon. 21 
Scheme for Prize Bonus to erowers of more food. 3247. . betes t 
Scholarships by Ministry of Labour for Scheduled castes candidates for studies abroad 

“Slauzhter of calves in. Military . 3244.42. 
Speculative transactions in In in gold, silver, Scena, ete, 2418 

. 99006 Emblem and Seal for India. 
"अर administered hy Government of India. 1278. = Peters | 
Steps fo prevent loss pf rice due to improper storage and making of white rice. 2902. 
“Strensth of Officers cadre on Railways, 1644, हु ३ 
“Tuehnical training of Indian students in foreign countries. 249-50 
Terms of settlement ee Government of India and Nizam, 1052, 

Trainin uvees for fefugee women. 3041. ‘ i 
Si आता “standatdisa i of weights and measures throughout Indian Union. 1817. 

early ‘production fdr lust ten years in Titogarh Paper Mills and India. Paper Pulp 
panies. 45. 



GROUND ELEVATOR(S)— 

Motion to reduce Demand for— 
‘Education’—Policy re —— to Universities. 1931-54. 

Question re-- : 

“Government aid for Harijan Welfare. 3465-70. 
—— for development of betelnut cultivation, 5551. 
—— for improvement of areca nut cultivation, 3533-34 
— to East Punjab for sinking wells. 1148. 
—— to educational institutions sui veyed oy METadia- Council for Technical 0 345-53. 

के 
—-— to Indian Historical Records Commission. 2208, 
-—— to Provinces for ‘Grow More Food Campaign’. 1730-32. 
Help to C.P. and Berar Government, for establishing Forest Training College. 
Monetary —— to Delhi Bratch of Hindustan Scouts Association. 54-57. 
Special — to 0.7. and Orissa for development of backward areas in Chhattis Orissa States, 3184-85. 
Subventions and post war reconstraction ——, ete., to various Provinces from 2432-35. 

Subventions to Provinoes for 
See also. *Aid(s}”, also “Subsidy”. 

GRANTS-IN-AID TO PROVINCIAL GOVERNMENTS — 
Demand for Grant. 2264. 

—__ Detnand for Supplementary Grant, 2866.67, 
“GREAT INDIAN PENINSULA RAILWAY 

See ‘Railway(s)"’. 
GROCER(S)— 

Question ré-prokibition of sale of drugs hy Panwallas and ——. 652, 

‘Grow More Food Campaign’ during 1947. 3242-46, 

Motion to reduce Demand. for ‘Working ae Expenses—Administration’’— facilities for working and movement” of ioultural iti - 1159 कट 
a 
re 

hes peas ar - 

aes ey fit id i ; 180९5 and fertilizers used in Coorg: 
©"Subventions १७ Provinies’ for =< during 1947. 3242-46. 

GUHA, SHRI ARUN CHANDRA— 

Damodar Valley Corporation: Bill 
ean io eonsider as-reported hy Select Committee, T1L-12, 720-22. Election of —— to Central Advisory Council for Railways. 3195. General discussion of General Budget. 1544-47, 

Motion to reduce Demand’ for— 
“Ministry of Commerce” — Appoi of Trade Commissioners,’ 1836-38, Coastal Shipping and tsarance, 1846-38; 

Export_and import Peliey and establishment: of 
हक an ©—ndian Comniercial Co 

International Trade Agreement. 1836-38. Question re— ; हि 
“Allotment of “ood grains 10 West Bengal in. view of increased population. 1148 अंक र818०६ and detention. of an Kuropean. Officer of Ordnance Factory at © 
facilities to Meister Nes Agency by Government-of India. 1978-80, ‘Harassment of Hindu iamigrants from. Eastern Pakistan at Khulna Station. _. Tinpraner renortine of speeches on-Kashmir. of Tndiam representitives in हि Migration of. refugees, from East Bengal to West Bengal. 1517-18. 



॥ ARUN CHANDRA—concld. 
te—coneld. . 

lation of immigrants from Kast Bengal iuto India, 1892-94, of boundary between East and West Bengal, 1516, ment oy soe Sneha Kumar Chakma re situation, prevailing in Chittagong “Hill ot 35-56. 
hone connections in Calcutta, 1435-36. 

ou of arms and ammunition consignment for Cooch-Behar State by Pakistan ‘ities. 1998, 
(Supplementary) re— 

Pakistan encroachment on Indian territory in Assam, 1891, ent as Government Officers of persons who participated in freedom movements, 
en's State Insurance Bill. 3053, 3057, 3060, 3064-65. 

कप 76 tnassacre-of non-Muslim refugee passengers at —— Railway Station in West : . 154-55, 

N CARRIAGE FACTORY— 

@ “Ordaunce Factory”, 
VPTA, SHRI DESHBANDHU— ₹ 328 हक ores 
Ddhi-and Ajmer-Merwara ‘Land Development Bill— 2 
Motion to refer to Select Committee. 25, 

Mand Ajmer Merwara Rent 77208 (hivectindaky Bill. 3226-27 

2036-42, 2049, 2050, 2053. 

tes”. 2145-58, 2177: 
ral Advisory Council for Railways. 3195 

0६ —— to Committee on Public Accounts. Bi 
al discussion of General Budget. 

| Power Alcohol Bill. 2617 
to redtice Demand for— : 

“Cabinet’*— 
‘ Thadequate number of Ministers and consequent lack of effective control over Depart- “> hients. 1782. 
Soe policy of Government, 1762. 

ty of Home Affairs’ — 
mustration of Chief Commissioners’ Provi 
ity measures: in Centrally Adininistered 

Centra). Tutelligence Bureau. 2144. 2145-53, 
ppression of civil liberties. 2145-53., 

ity of Works, Mines and Power' Soy , 
[76 building of houses and quarters. 1911-15, 1927. 

y re development of Mineral resources. 1911-15, 1927. मी ization of water resources and policy of- Central Water-Power, Trrigation . and ‘tvigation Commission. 1911-15, 1927. 
Board” —Tnefliciency in Railway administration, 1013-15, 

wes. 2144-53, 2177. 
Areas and need for 

se: “ 

tion in’ the ‘Tndian Army of refugee Commissioned Officers from States Forces 0 to Pakistan. 258-59, ५ = an by Director of Supply, Bombay, of tender for liquid metal polish. 488-89, 
ene inst illicit, practices hy imnort licencees, 221-23. = ile = oe communication by Secretary of Indian and Eastern News Papers Society. “858. 

tin the Tadian 7०6५ Journal inviting tenders for liquid metal polish, "317. 
entered ints by Indian industrialists with foreign firms: 31314; 

te! 
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GUPTA, SHRL DESHBANDHU—contd, 

Question re—contd. c 

All of residential and busi premises to refugees, 1506-07. 
Application for revalidation of import licences by Chief Controller of Imports. 

Application. of Bombay Children Act to Delhi Province. 17-18. 
Appointment of Programme Staff og AIR. 1355-56. 
Attack on the Parachinar refugee camp ie tribesmen, 223-25, 
ji premises allotted to refugees by or Custodians of Evacuees’ Property. 

Ceiling prices for import of cars and trucks from Dollar Areas. 3346-49. 
Consignment of full wagon load of goods reaching Delhi late from Bombay and 0४0४ 

2656, 
Dacoities, hold tips and thefts ete. by armed gangs in Delhi. 1698-99. ‘ 
Dealers specified by Adjutant General to Military Units for purchase of sports material 

2564. 
Delay in delivery of some salt wagons to District Supply Offices, Gorakhpur. 2654-85, 
De Examination by Royal Institute of Chartered Surveyors. 1725. 
Development of foreign markets for Indian goods. . न 
Different scales of salaries of various Engineering Officers’ cadre in Military holding. 

Dissatisfaction among civilian Engineering Officers re recruitment to High appoitl i} 

in M.E.S. 
Disturbances and imposition of curfew in Kurukshetra Refugee Camp. 2744. 
Employment of refugees through institutions besides Employment Exchanges. 15101, 
Enquiry into delay in transit of goods to Delhi from Bombay, Mad™as and th 

5. 265: 

Enropean refugee firms dealing in import and export trade in India, 568. 
Evacuees’ properties in Delhi. 1509-10. 
Expenditure incurred on Kashmir Operations. 1078. 
Expenditure on foreign experts for surveying Himalayas. 713-14. 
fae jute products to South Africa by certain Middle East and European coun! 

Extent of Indian and foreign capital in match industry in India, 415. 
Factories in Tndia manufacturing artificial limbs. 1057. 
Forcible sale of Indian merchant’s goods in Karachi. 2496. 
High prices charged by paper mills and stationery manufacimvers. 643. 
Home Guards and Rifle Clubs for Delhi. 1697-98. 
Issue of export licences. during 1945-46 and 1946-47. 571. 
Issue of licences for non-capital goods. 857-58. 
Measvre for encouragement of cottage industries in Tndia. 1428-29. 
ee of capital of licensed firms importing machinery, equipment, etc., during 

392-93. 
Number of Hindu and Sikh abducted women recovered from Pakistan. 379. 
Officers of R.ILE. holding permanent, short service and emergency commissions. 31 
Pakistan’s policy ve veturning non-Muslims. 2493-95, 
Pathan raiders attack from Pakistan on Indian boarder in Jaisalmer State. 395-97. 
Persons belonging to Rashtriya Swayamsewak Sangh and Hindu Mahasabha under 

tion in Delhi. 
Popularisation of Hindi throngh Radio. 1357. 
Precautions against attempts on life of Mahatma Gandhi after Bomb Explosion. 3 
Production of textiles, sngar and paper in Indian and foreign owned factories. 154 
Recruitment in Pakistan for fighting in Kashmir. 1079-80. 
Recruitment fo Engineering Officers’ appointment from permanent personnel. 3175. 
Redistribution of Dollar Exchange to facilitate import of vehicles of various makes. 

a 
१३ 

| 
बी 

52. 
Registration and rehabilitation of refugees in Delhi. 378. 
Registration of claims for property left in Pakistan. 378, 3586. 
Regulation of rates and fitting of meters in taxis in Dethi. 1156-57. 
Removal of restrictions on number of guests and entertainments in Delhi. 1427. 
Shifting back of Ramias College, Delhi and i or 11 1 Call 
Anand Parbat. 423-24. 

Shifting of Constituent Colleges of Delhi University to University Site. 491-93. _ 
Shortage of diesel oil in Tndia. 2716, हि 
80190 of petrol, kerosene, diesel oil and other petroleum products, 220-21. t 
Technical qualifications for various categories of M.E.S. survevors. 1720-22. 
Transport of sugar and coal accumulating at factories and coal mines. 3255-57. 

n 
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. TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 103° 

SHRI DESHBANDHU—conid. 
re—concld. 

(Supplementary) re— पु 

in Indian dominion and ding States. 1137. 
of Delhi Polytechnic to Delhi University. 1062, 

ement re safety of educational and religious institutions in India and Pakistan. 219 
Tndia News Agencies. 1704-05. 

Allotment of land by the Delhi Improvement Trust for building purposes. 252, 
Amount paid to private companies for planes chartered {o carry troops and goods to 
Srinagar. 2286. 

AntiIndian propaganda and protection of Indians in Iran. 715. 
ied Forces Headquariers publications. 2193, 

ies in acceding States and relations with Dominion of India. 922. 
lacks by people from Hyderabad State inside Indian territory. 1992. 

ies, robberies and murders in Delhi and New Delhi during last four months. 

al pool of technicians, 3445. 
Hand manganese mines working in Central Provinces. 2723. 
mmodities de-controlled and their prices before and on 10th January, 1948. 46, 

Compulsory knowledge of Devanagri and Urdu scripts for Postal employees in view of 
Public interests. 51. 
Consumption of areca nut, betel leaves, tea, coffee and tobacco in India, 2427. 

5 ction of houses in India on pattern of U.K. 1363-64. 
Consumption of liquor in Delhi and Ajmer-Merwara. 2196-97. 
Contract for purchase of foodstufis from abroad for 1948. 37. 
Control of rents for buildings in Delhi Province. 2733. 
Decontrol of foodgrains in U.P, 3240. 
Delay in decision re capital of East Punjab, 915. 
Destruction of articles as unserviceable in C.0.D., Jubbulopre. 3454. 

Development Board and schemes for rehabilitation of refugees. 2738-39. 
persal of refugees in Kurukshetra Camp to other permanent habitation. 2725. 

tion of non-Muslims left in Bahawalpur State. 2735. 
vacuation of non-Muslims left in North-West Frontier Province. 4. 
viction hy Government of Tibbia College Hostel. 3357. 

ition of refugees in Delhi from Muslin: houses occupied after due negotiations. 2360 

Facilities to Reuter News Agency by Government of India, 1980. 
‘alling prices of gur and its effect on agricultural economy of India. 993. 

“ation of prices for standard sized daily newspaper under Newsprint Control Order; 
1947 2651. 

slogical surveys for petroleum and kerosene oil. 7. 
eae controlled refugee camps and camps for refugees from Hyderabad State: 

Government, employees before and after war. 1353. 
etnment scheme for social education. 3439, 
Wing practice of Joint Stock Companies in issuing Bonus Shares. 2717. 

है ent and molestation of Hindu women aj customs barriers befween Eastern’ 
‘wkistan and West Bengal. 3193. 

plementation of resolution on Industrial Trace, 2728. 
06 and] export of cloth during years 1942-47. 862-63. 

‘uport licences, number and values of cars and trucks to be imported during 1948. 

} “TAZ 
proper reporting of speeches on Kashmir of Tudian representatives in U.N.O. 1978, 

ce of venereal disease in India before and during war. 

venience to public on account of insufficient buses plying between New Delhi आते 
lh 

é in population of Delhi and strain on sanitary arrangements and water supply. 

ion of Muslim troops or Ittehad-ul-Muslemin Razakars of Hyderabad State im 
Tndian territory. 2406. 

ix of non-Muslim refugees from Jammu and Kashmir. 1212. 
lation of more telephones at Railway Enquiry Office Delhi Station. 9981. 



- ; + 3% STTYUENT rey he Bay ots . Bi 

lo INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 

GUPTA, SHR! DESHBANDHU—coneld. > 7 

‘Question (Supplementary) re—eoncld. ia x मु 

tastitution for the training of Pilots, Ground Engi and Administrative Office 
1789. a 

Licensed and unlicensed radio sets working’ in Delhi Province. 806-07. a 
कि ईवंएला३९१ liquor shops in Delhi and New Delhi. 1717. न 

Monetary grants to Delhi Branch ef Hindustan Scout Association. 56-57. 
National Militia for India, 1700. ४ 
New aystem of jute licensing. 1524-25, है अं 
Number of T.N.A. Officers and soldiers employed in India and Pakistan. 254, 
Number of telephones in Andhra Districts and policy for installation. 
एल for Administrative Services from amongst businessmen. 
Partition of assets of Punjab Pvblic Library, Lahore. 2560. = 
Pensionary right of military personnel participated in civil disobedience movements” 

all-India Congress Committee. 73. 
Mhysical training in State and State aided schools and colleges. 3436. . 
Policy re priority booking, control and facilities for movement of cotton seeds. 805, 

: Volicy re trade between East Punjab and West Punjab. . 
7 Political pensions to decendants of persons who helped either side during War of 
दर pendence, 1857. 3. 

Vost of Joint Director General of Archaeology. 1706. पर 
Post war plans for training of medical personnel and facilities to Andhra versity, 

4; 

P
o
e
 

मत / 
४! 

50. 
Presentation of claims of non-Muslims’ property by Pakistan Government. 1217, 
rire of sugar in India before and after decontrol. 309. it 
Promotions of Secretariat Officers in grade’ of Secretaries, Additional Secretaries, J 

Secretaries, etc,, on 15th August; 1947. 1a 
Provision for study of Ayurvedic System of Mediciné. 1719. 
Publications of South Indian inscriptions collected by Archaeological Department. 
(Qualifications for Officers cadte in Royal Tndian Navy. 

हि Raids from Pakistan on Hast Punjab boundaries. 1276-77, 4 
Seg for diffeveng charges by G.N.I.T. Ltd., Delhi, on different or same rowley 

8. 
Recovery of abducted women in Domitions of India छाते Pakistan. 218. 

J ean of publishers under the Paper Control Economy. Order, 1944, 2279, 
E = Lilitution of refugees froth Sind. - 1202-03. 
— Rehabilitation of refugees in States, 1207-08. 

Rehabilitation of “teachers, lawyers, and doctors from Pakistan. 212-13. 
Release by Pakistan Government of Indian airerafts lying at Karachi, 432. 
Removal of property from safe deposit vaults in Pakistan, 1515. i Replacement of East Punjab Evacuees.(Administration of Property) Urdinance by am 

. of Legislature. 1216. : 
Restricting of applications for loans to refugees registered in Delhi before emt 

1947, 2727. 
< 1 18 ७9:8४ 21608 in India in gold, silver, foodgrains, etc. 2418. ¥ 
“Stock-taking and Commandeering of war materials purchased by businessmen from ४ 

Atterican and British Disposals. . 
Supply and import of Honioeopathic medicines in India. 1047. vj 
Terins of settlement between Government of India “and Nizam. 1052; be 
Transfer of Service Books of rernment employees from Pakistan, 2632-33, ८ 
‘Treatment of Indians in Hospitals for Europeans. 1374, s 
Use of Temporary structures built. for Army during war. 1712. 

Railways (Transport of Goods) (Amendment) Bill, 2455, a ope कह State recognition of H. pathic System of Medici 814-16. 

Question re— = 
Export co धकक 1 Pakistan during January and February, 1949. 2495. 
Fall in price of in Delhi Province and Ambala’ Division. 3550-51. ni) 
Falling prices cf —— and its effect on agricultural economy of India. 992-94. 
Fixation of minimum price of ——. 3566-67. is 

~=—— trade with Pakistan. 2921 
. Tandequate facilities for transport of ——~ on 0.T. Railway. 2906. oe . Organization-of an All-India —=— Marketing Board, 493.. il Restrictions on the loading of —— for transit hy: Rail. 507-08. 2a Tiansport facilities for-—— from static i j nilucae? tor tati ante Hala i ‘om stations ap: East Punjab. puss ; pation हैः 

2 Wagons for transport of ---- from Bilaspur. 2906-07. a 



er teBes 

155-86, m re attack by Muslims on the Sikh at Karachi on 6th January, 1943, — 
५५848 AND RELIGIOUS ENDOWMENTS: BILL— 

fl 

5 Question re wagons for transport of timber for Imperial Match Company (India) Limited Gwalior. 2919-20 7 अर 11288 
ALIOR AND NORTHERN INDIA TRANSPORT LIMITED— 

~ Question 70 veasons for different charges by ——, Delhi on different or same routes, 2640 

: 
५ 
4 

; 

CKNEY CARRIAGE— 

Question re non-issne of licences to a woman for plying ——, 3458. 

ISHAHAR YARD— 
Question re sale of Wagons at —— and Panagar yard ~ 3527-28, 

AAND BILL(S)— 

liestien re ill-treatment by the अलवर Staff of u clerk of M. E. Directorate who is also 
the Organising Secretary of Armed Forces Head Quarters Temporary Employees’ Union 
for distributing Handbills for Employees’ Conference. 3190. 

(PLOOM WEAVER(S)— 
*Weaver(s)". 

INUMANTHAIYA, SHRI K.— 

1 lence on the death of Mahatma Gandhi, 11213 
eneral discnssion of General Budget. 1614-15, * 2 

m to reduce demand for ‘Cabinet’— 
Inadequate number of Ministers and consequent lack of effective control’ over Depart- 

Tents. 1782. 
ring policy of Government. 1782. 
ion re— 

‘opulation and areas of States merging with or acceding to_India, 2431-32. 
a tes not joining any merger schemes and without responsible Government. 2431. “Opetiment as non-Tndians of applicants from acceding Indian States hy V.P.8.C. 2674. 

Question (Supplementary) re— 
Central Water Power Irrigation and Navigation Commission. 1886. 

F vement in agricultural methods and fands to Bihar Province for irrigation. pur- 

ALN.A. Officers: in service of Indian Union. 2195. 
pularisation of Hindi through Radio. 1357. 

Rise in price of tea/and coffee, 2207. 

into Taxi teertha and —-— irrigation projects, Coorg, . 1205. 

es of —— refugees from Sind in Kathiawar State 91617 
to -— for manufacture of leather and manure. 158. 

ment aid for —— welfare. 341 
employees in B. N. Railway Workshops, Kharagpur, 2278. 
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HASRAT MOHANI, MAULANA— 
Demand for Grant— 
red of Finance, 2252. 

ial Finance Corporation Bill. 603-04. 
unagadh Administration (Property) Bill. 3202-06. 

Question 1 600९8) re— 
air of countries other than Pakistan 1521-22. 

Policy re adoption of ene Indian language in place of Mnglish as Official language in 
Centre ana Provinces. 58, 

_ Post war scheme of education on all India basis. 2789-90 

HAZARIBAGH— 
Question re— 

New village Post Offices for —— District. 1805, 
“ar ८८225 जा of National Saving Certificates by certain sub-post offices in —— District. 

7 
Progress in proposed Railway Lines from Ranchi to Patna and —— to Dumka. 1806.07, 

HEALTH— 

Question re— 

Poor —— of labour in tea plantations. 1897 
Preventive snd curative measures taken by Government and toll taken by tubercutosis. 

99-2200. 
HEALTH, MINISTRY OF— 

Demand for Grant. 1819, 1448-67. 
Election to Standing Committee for the ——. 3298. 
Motion re election io Standing Committee for ——. 2040. 
Motion to reduce demand for— ‘—~ — 

Public Health policy. 1848-67. 
Publications of report. of —. 

HEALTH VISITORS— 
Question १९ students trained as midwives, nurses and —— in Government : in 

Delhi every year. 58-59 
HIDE(S}— 

Question ve raw —— and skins situation. 2898. 

HIGH COMMISSIONER(S)— 
Question re-- 
Exchange of —— between India and South Africa. 2352 
Hoisting of Indian Union flag of India ——’s Office in Pakistan. 2715. 
India’s & store purchases department in England, 1880-82. 

“HIGH COURT-- 

Question r— 

Judges of Common —— of Eastern States Group. 1279-80. 
Recruitment of all judges of —— exclusively from Bar. 928-29. 
Tiansfer of Dayal Singh and Dwarka Das Library to India and partition of University 

and -—- Libraries at Lahore. 2560. 
HIGH POWER COMMITTEE— 

See ‘“Comimittee(s)”’. 

-HIGHWAYS-- 
See ‘Road(s\". 

HIMALAYA(S)— 
Question re expenditure on foreign experls for surveying ——. 713-14. 

-HINDI— 
Question re— 

Addition of Nagri script to inscriptions on India Arch on Leeann 7, 2495. 
Com; knowledge of Devanagari and Urdu scripts for postal employees in 

of public int » 50-52. |; 
ecessity of —— script on Kurukshetra camp signboards. 2117-18. 

Populazisation of —— through Radio. 1357. 
Replacement of English by —— in Indian Universities. 1357-60. 



of —— from East Bengal. 2749. > 
vassment of —— immigrants from Eastern Pakistan at-Khulna Station 2736. 

¢ also ‘’Non-Muslim(s)”’. 
also ‘Refugee(s)"’. 
also “‘Evacuee(s)’’. 

DU CODE— 
७ “Bill(s\”. 

DU FAMILY, JOINT— 
duestion re— 3 

Basis of taxation on undivided Hindu family. 2422.23. 
Disparity in minixaum limit of business profit tax and Supertax for individuals and ‘m= 
divided ——. 2423. ‘ 

Theome-tax realised irom undivided Hindu family assessees in various provinces during: 
and 1946-47. 2421-22. 

Undivided Hindu Family aesessees. and taxation, 2422. 

ee MARRIAGE REGULATING AND VALIDATING BILL (NOT- 

See “Bill{s)", 
HINDU MAHASABH A~— 

‘Giestion re persons belonging to Rashtriya Swayam Sewak Sangh and —— under delention- in Delhi. 2796, 

HINDU MARRIAGE VALIDITY BILL— 

“Bill(s)”. 

USTAN AIRCRAFT LTD.— 

2५101 76 progressat, —— after acquisition. 804. 
INDUSTAN MOTORS LIMITED— 
‘Wiistion re issue of import licences to —— and others for 1948. 2487 

USTAN SCOUTS— 
“Scout(s\"’, 

AN TIMES— 
testion re Swami Ramanand Tirtha's statement re barbarous sui i ople i 

; ppression of people in, Hyderabad State and Nizam’s ban on Hindustan Times, 70. 

Making of speeches in —— and supplying of English translation thereof 1068-69, 1101-08, . 
1282, 1558.59 1373. 

16001 re translation in ——- of books relating to manufacture of leather and manure. 

mn Te— 
Diamond mines in —~ in Sambalpur District, Ovissa, 589. 

: ly of electricity generated at —— to District Balasore. 216. 
MAJESTY’S GOVERNMENT— ee 

Sstion ‘te treaty of Military Alliance between Government of Pakistani and ——. 151. 

of Trdian —— and culinre in Berlin Museum. 3445:47. 
ure_on Mr. Compton Meckenzie for writing India’s achievement in World 

far IT, 3183. 

CAL RECORDS COMMISSION— 
Te grant to Indian ——. 2208. 

1 . 



~ HOLIDAY— 3 
Question 76 representation re declaration of Birth Anniversarytof Shri Guru Ravi Public Holiday. 2561.62, 

HOME AFFAIRS, MINISTRY OF— 

for Grant. 2143-78. 
ee reduce demand for ‘——.— 

Administration of Chief Commissioners’ Provinces. 2144-78. x 
in Centrally A Areas and need for re-organisation | i _ Central Intelligence Bureau, 2144-78 

ts tek pression of Civil Liberties. 2145-78. 
.. Qhestion re— 

i on the 4 dati of Pay Commission re persons who opted fet 

rer ion Trib 92. umber and names of Tribunals appointed by ——. 391 
| Transfer of temporary pei if 

HOME GUARDS— 
Question re--- 

: है. —— and rifle clubs for Delhi. 1697. 
Organisation of —— in Delhi and Ajmer-Merwara Provinces. 

THOMOEOPATHY— 

-Question re— 

Ministry to -—. 

i 4 . 3458-59. 
State Faculties in Centre and Provi for recogniti f Hi pathic. Institutions 

practitioners. 1047. 
= ee and yo in of homoeopathic medicines in India. 1047. 

tate system of 

- HORTICULTURAL— 

Central Government. 3459-60. 
complaints from patients in Irwin and Safdarjang, 108. 

Desertion cf earl Officers from Trwin and Safdarjang —— and position of Me 

of unclaimed bodies of Hindu and Muslim patienis dying in Trwin ——. 
—— and dispensaries in raral and urban areas of Ajmer-Merwara. 1I 

y of staff, appli: and medicines in —— and तक तक of A 
-Merwara. 1076-77. < 

— in India. 2410-12. 
‘Treatment of Indians in —— for Europeans. 1374-75. 

: a MR- 
ment. of =— on the Committee on Petitions. 1657. 

Bak Views: 

Demand for grant— 
का 2223-54 
“Ministry of Agriculture, 2223-24. 
Ministry of Communications. 2034-36, 2048, 2055, 

Ministry ci Food. 2223.24, = 
of . 2172. 

lation with Indian States. 2172. 
दा General Budget, 1625-24. 

in— 
2300, 2321-25. 

680, 693. 

Motion 7 nr adjournment re increase in» postal rates between India and. Pakistan 
consnltiag the Assembly. 2922: ¢ 

7¢ industrial policy of Government of India. 3422.23. 



of Defence’— 
olment, Boards. "2078-80. 

md re-organization in order to increase efficiency. 2078-80. ws relating to poli 
1111', 

Re-organization of the Army. 
‘Unsatisfactory policy of Government re creation of National Militia, 2078.80. 

5 of External Affairs and Commonwealth Relations’— 
mditivn of Indians in Commonweilth Relations countries. 175455. 

55. Poreign policy of India. 1754. 
‘Ministry of Home Afairs'— 

of Chief CG issi Provinces 2172. 
Securit; in Centrally Administered Areas and need for re-organisation of — 

Central Intelligence Bureau. 2172. 
Suppression of Civil Liberties. 2172. 

‘Working Expenses—Miscellaneous’ Exponses’—loss on Railway Grain sheps. L171. 
| Cadet Corps Bill— 
n to consider. 3497. 

ination of to Panel of Chairmen. 664. 
jon (Supplementary) re— 

bolition of duty on salt used for industrial purposes, 809. 
Allocation of business premises to refugees in Delhi. 3035 36. 
~4 Allotment. of priority seats to Provinces in aeroplanes. 2881, 

है 1 to private companies for planes chartered to carry 9093 and goods ta 
Srinagar. _ 2287. = 
seen Plants of Motor Vehicles in Tndia. 2271. =* 

tactor-cashier on N. W. Railway. 1628 
Debt settlement agreement with French Goveriment of Indo-China. 2140. 

wt of cloth and yarn purchased by Indian Supply Mission from pe ant. 2090-91. 
port of hand woven goods specially used by Muslims in P: “2289. 

Fertiliser Plant at Sindri and in other Provinces. 1134. 
Machinery for fixing fair returns on Capital employed Industry. 

ement of Ganga-Darjeeling Road Phrnea District (Bihar). 2276. 
lfanutacture of synthetic petrol. 1637. 

in Governwent of India getting above or below Rs. 3,000 p.m. 1572. 
1133. se Of wheat from Argentina. 

Way passenger ‘traffic earnings during 1946-47. 1642. 
ption of ranning of Frontier Mail beyond Delhi. 1156. 

in price of tea and coffee. 2207. 
re Socialist economy for India. 834-35. olution 

's State Insurance Bill— 
ideration. of clauses. 

ion re eviction by Governméiit’ of 'Tibbia-College:-———. 3357. 

stion re Morappur —— Railway line. 145 47. 

Tan contract system: for running.—— and stalls on all Railways. 1801-08, 
for Loarders in various vegetarian and non ‘vegetarian —— in Delhi and New| 

of restrictions on the entry to some —— and clubs.in Indian Union, 
Jat 
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HOUSING— 
b 3 

Motion to reduce demand for ‘Ministry of Works, Mines and Power’—Policy re 

of Houses and quarters. 1903-1. 
Question re— 

Abolition of distinction between orthodox and unorthodox quarters. 1519. 

‘Allotment of land to Posts and Telegraphs Department employees at Patna for construe 

tion of houses, 2294. 
All of idential dation to refugee Government servants. 1083, 

Allotment of residential and busi premises to refugees. 1506-07. 

Applications for change from Orthodox to un-ortiiodox quarters, 1520. 

Conditions and requisition of bungalows in Delhi. 5 
Construction of houses in India on pattern of U.K. 1365-65. 

Construction of miulti-ctoreyed houses in New Delhi. 1519-20. 

Construction of quarters for Secretariat Staff. 1504-05. 
Criterion for allotment of Government qnarters to non-gazetted staff from. Pakistan. 

Discriminatory allotment of quarters to employees of Gun Carriage Factory, Jubbalp 

1362, 3596 
Distinction in allotment of Government Quarters, 2341. 

Electrification of Railway Quarters in Minto Road Area allotted to 1.8.0,4. 2279-8). 

Eviction of refugees in Delhi from. Muslim houses occupied after duc negotiations, 20% 

él 
4 Government servants allotted quarters upto February, 1948. 2129-31. 

Hardships to employees of certain Ministries in securing allotment of Goyernn 

Quarters in Delhi. 2731. 
—— facilities for labour Classes in textiles, con] mines and jute industries. 3033-35, 

Houses for old and disabled refygecs. . 
Installation of pre-fabricated houses,in New Delhi and Delhi. 1521. 

Occupation of servant’s quarters of Government bungalows by refugee Government & 

ployees. 2128. 
Pay, leave and accommodation for sweepers employed be Cantonment Boards, 2404. 

Rules re allotment of ac odati ० Go’ t officers in New Delhi. 868. 

Un-ocenpied rooms in Western House allotted to A.I.R. employees. 1520-21. 

Vavation of Government quarters allotted on medical grounds, 2500 

See also “Accommodation”. 

= SINGH, SARDAR— 
« 

Declaration under Rule 2c. 1787. 
HUNGER STRIKE— 

Motion fer wdournment re +—- of political and Trade Union workers in Delhi 

Jail, 3566-87. 
in Aa re veported decision re mass;-—— by Gentral Government employees in C: 

HUNTERGANJ-- : 

Question re—supply of cash to —— Jori, and Dantor Branch Post Offices. 1379. 

 -HUR(S)— 
Question xe —— from Sind fighting against Indian troops in Jammu aud Kashmir, 2 

: _/AxDERABAD{DEOCAN}-— 

Motion for adjournment re failure of Government to पलटी: incitement to violence ? 

Kasim Rizvi, leader of Razakars of —— 3598-3600. 

Question re— 
Attacks by people from —— State inside Tndian territory 1990-92. कु 

Tan by Nizam’s Government on use of Indian rupees and export of precious moatale. 

Breach of Stand Still Agreement by Nizam's Government. 2406-07. 

C ti f new i 3 hy —— State without consent of the Government 

India. 2649 3188. 
Customs check of planes smuggling bullion from —- State to Pakistan. 653. 

Government controlled refuges camps and camps for refugees from State. 

— = Government's protest to India against now Madras-Nagpur Air Service. 2809 

| claims for alleged @amages in —— Residency. ). 

2५ loan of rupees twenty. crores.to Pakistan 168. 
—"s loan to Pakistan. . 
India’s trade with Nizam’s territories in view of ban on Indian currency. 918. 

“Tafliration of Mustim troops: or Tttehad-Ul-Muslemin Razakars of —— State =i 

Indian Territory. 2404-06. ह 5 



Latest in —— negotiati 2816, 
_ News re grant of loan by —— to Pakistan Government. 70 

jon of ths rural! population in the Nizam’s State and influx of refugees | 
Andhra Districts, 463. 

a ree of persons in —— State for hoisting Indian National Flag on Todependence 
Day. 160, 

Publication of news in Bharat Jyoti re arms factory in —— State, 2557. 
Raids by Nizam’'s Forces on {he Indian Union Territories. 435-36, 

Retrocession jo ——- State of villages declaring independence. 658 
Swami Ramanand Tirtha’s statement re barbarous suppression of people in —— State 

and Nizam’s ban on AHinduaten Times. 70. 
Syed Kasim Razvi's statement re ——’s decision to Indian Union after termination of 

Stand Still Agreement. 69, 
Terms of settlement between Governments of India and Nizam. 1052, oo 

HYDRO-ELECTRIC SCHEME— 

‘See “Irrigation”. 

IBRAHIM SAHIB BAHADUR, MR, K. पर. M. ARMED— 

General discussions of General Budget. 1541-44. 
Question (Supplementary) re— 
Constraction of houses in India on pattern of U.K. 1365. 

_ Preparations for next decenn 1366. ‘ 

IBRAHIM, SARDAR MUHAMAD— = 

3 Question re statement made in Karachi by ——, Leader of the Raiders in Kashmir. 168 | 
IMMIGRATION— z= 

Amendment in American —— and naturalisation laws and entry and naturalisation of 
हर Indian in U.S.A. 2353. 

Harassment of Hindu immigrants irom Eastern Pakistan at Khulna Station. 2736, 
== restricti in Kenya and other Colonies in East Africa. 2350-51. 
Production of birth certificates by Indians in Fiji under new —— Ordinance. 3343-45. 
Rules re controlling of activities and entry of foreigners in India. 929-20. 

IMPERIAL AGRICULTURAL RESEARCH INSTITUTE 
5 See “Nori ‘cull 1 Rese: reh I y Imperial’, 

IMPERIAL EANK— 

f ERIAL MATCH COMPANY— 

See “Match Company, Imperial’, 

of D por—and Gauhati-Shillong yoads in Manipur and Khasi 

on to reduce demand for ‘Ministry of Commerce’—Export and ——~ policy and eateb- 
lishment of an Indian Commercial Corporation. 181 a. ilies. 

_ Accumulation of stocks end —— quota of betelnuts. 3377. =e 
prices for —— of Cars and trucks from Dollar Avéds. 3346-49. Sais, 



“ ie 

Question re—contd. 
E = 

be 
कक Contract Zor purchase of foodstuffs from abroad for 1948. 36-37. x 

© Gost Cf manutxetered and imported Sulphate of Ammoni and other . 1458 40. 

Delay in disposal of applications for —— of ‘Tractors, 3366. 

4 Doilaxs imported into India during 1947. 1388. - 

‘ Duty-free ——_of hinery and raw rial for fi of fertilizers. 745, 

“European refugee firms dealing in —- and export trade of India. 

- and consumption of petrol by Government of India. 375-78. 

5 and export of Colth during years 1942-47. 861-63. 

के —— and export of raw cotton, cloth and yarn between India and Pakistan. 2646. 

= —— and production of Cae medicines in India. 1995-98. 

- —— of betel nuts during 1947 and protection to Indian growers. 383-85. : 

—— of Burma and Iranian Crude Petroleum and Establishment of Refineries in Indian 

ig Ports. 2342. 
: “ —— of contraceptives into India, 3346, 

= of DD.T. into India, 3439-40, 
2 —— of dry fruits from Pakistan and other commodities. 2663. 

e —— of foreign liquors into India. 

< —— of Luxury Cars from Britain. 2724. 
—— of motor cars and motor cycles into India during 1953-39 and 1946-48. 3384. 

—— of mustard oil and mustard in West Bengal from other Provinces. 

= —— of Nitro Cellulose, Sulphuric and Nitric Acids from foreign countries. 1046. 

--- yf Optical glasses and frames. 2011, 
—— of raw films into India. 3039-40. . 

—— of steel from foreign countries. 1426-27. 

कि —— nf tractors on permission and recommendation of Ministry of Agriculture. 3366. 

—— ot wheat from Anstralia, 487-88. 
Tmported foodgrains from foreign lands lying undistributed. 2652-53. 

Imported spindles and textile looms for provinces during 1947-48, 1381-82. 

Tndia‘'s —— and export trade with U.S.5.R. during 1938-47. 3379-85. 

Lists of consumer goods allowed and not-allowed to be imylorted ia-Indin: 2141743. 

Luxary goods to be imported during 1948. 2488. 

Manufacture of boilers in Tudia-and —— during 1947, 1085 

Pakistan's obstructions in transport of machinery and eommercial goods imported in 

Karachi by Indian nationals. 2346-47. - 

Position ve local supplies and —— of quinine in India. 3180. = 

sRegieedatiorsat Dollar Exchange’ to-facilitate —— ‘of vehicles of various makes: 3249 

Removal of —— control on goods from Sterling Areas and hatter for purchases in Doll 

_ Areas. . : 

© SRlopresenlations re abolition or relaxation of —— duty on capital goods. 745. 4 
___Supaly and, —~— of Homoeopathic medicines in India. 1047. a पा 

Value of छल and patent medicines and jeal i ts imported during 196 

5. 4, - 3042-47, 
थ् 

IMPORT LICENCE(S)— 
“वा 

See ‘Tiicence(s)". 

IMPROVEMENT TRUST - 

Question re— 

‘Allotment of land by the Delhi —— for building pmrposes_. 251-52, 3686. 

Fixation of price by Delhi —— for lands to be aequired durmg 1948. 1074. 

oe “TNcoME— : धर 

Question re —— to Government from various provinces from taxes other than Corpor 

Tax ote. 4972-75. : १ कर लक शा 

INCOME (INVESTIGATION COMMISSION) (AMENDMENT) BILL— 

See “Taxation 04 ——” under “Billfs)”. sae 



pp and Tribunals, 1970-71. y 

for investigation of —— if 255.56, 2794-95. 
jal of —— appeals jreferred by asseesees from Pakistan. 1570. हू 

2 of files of —— cases of migrating 288888७९४ between India and Pakistan. 3153. 

emption from -— of Co-operative Societies in India with head offices in U. K. 1904. 
‘| — assessees and amount assessed under various categories. 1969-71. 

— collection from Andhra Districts. 429, 1739. 
— from Dollar and Sterling Companies in India. 1375-76. 

en Indian nationals in Indo-China. 2204-06. 
realised from Undivided Hindn Family assessees in various Provinces during 1945-46 

and 1946-47. 2421-22. 
jon-payment of —— by Oxford University Press in India. 653. 

Notices issued under section 34 etc. resulted in assessments. 1971. 
ergons criminally proceeded against under act. 2795-96. 

Proposals for 15 itution or modification of —— Appellate Tribunal. 719 
ME-TAX AND BUSINESS PROFITS TAX (AMENDMENT) BILL— 

8 “Bill(s)’*. 

/EPENDENC: 

persons fought for freedom of India. 3568. 
Persons exiled from various Cantonment Areas in India after Au ust, 1947. 2553-54. 

‘Political pensions to decendants of persons who helped either side during War of ——, 1857. 2419-13 
5० prisoners in Sind Jails conyicted during ‘Quit India’ struggle of 1942. 2794, 

Prisoners convicted during ‘Quit India’ struggle still in Sind Jails. 2794, 3385, 
— of various payment from Pakistan lying due prior to 15th August, 1947. 

eraitinent in Indian Army after 15th August, 1947, 2424-25 = 
faxation of rules of service for students who participated in 1942 Disturb: 2201. 

ration of estates and Zamindaries confiscated during Sepoy Mutiny, 1858. 926. 
mchment of ‘certain officers of Armed Forces before August 1947, 1579. 

also “Congress, Indian National’’. 

Aero in Indian Dominion and ding States. 1135-37. 
Agreemanis re military service between Governments of U.S.A. and ——~, 1081. 
ot ve safety of educational and religious institutions in —— and Pakistan, 219- 

hers returning fo —— due to hardship of life in-England. 2824-25, 
unter charges against Pakistan by ——’s Delegates at U. N.-Security Council. 717-18. 

९ agreement between U.S.A/ and ——. 1266. 
loyment in lower grades of employees opting for Indian Dominion Railways. 3544. 
thange of High Commissioners between —— and South Africa. 2352. ee 
ce on M1 Compton Mackenzie for writing ——’s achievement in World War 

cia 188 
Officers in service of Indian Union. 2194-95. 
and foreign films on exhibition in ——. 3182. 

’s participation at U.N.F.A.O. Conferences for procurement at rice etc. 3274. 
१8 share in German reparations. 3377. 

i conference rep: d by ——. 1869-71. हद 
Of [:888]00753 by Dominions of —— and Pakistan. 150. 

——’s finances due to foreign insurance companies. 590. 
French India with Indian Union. 1503-04. 

nber of I.N.A. Officers and soldiers employed in ——— and Pakistan. 3-54. i 
her of Muslim and Non-Muslim Commissioned Officers and V.C:0.’s opting to serve 

4 —— and Pakistan. 164. 3 
ber of States acceded to Indian Union. 458: 

रु 
ष 

=a 
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a पलक सटे पक ee था 
a INDEX TO CONS! SEM XY (LEGISLATIVE) 

INDIA—contd. ae 
Question re—contd. 

Outstanding National Debts falling to the share of ——. 2439-40, 
न Position re merger of states with Indian Union and relat*ons with ex-Rulers. 

Raids by Nizams forces on the Indian Union territory. 435-36. 
Reciprocal and retaliatory actions by against South Africa. 1896. 

~ Recovery of abducted women in Dominions of —— and Pakistan, 217-18. 
Settlement of pending Indo-Pakistan issues. 158-59. 
Spy-activities in Indian Dominion 1365. 
States acceded to the Indian Dominion. 1277-78, 1739-40. 

INDIA GATE— 
See “Memorial Arch”, 

INDIA HOUSE-- : 

Question re Orders: to —~ Officials, London to severe connections with Hindu Comm 
Organisations. 274i). 

- INDIA OFFICE-- 

Question re— 

= Assets of Library of Secretary of State for India and ——. 1875-80. 
Transfer to India of books records and manuscripts from ——, London. 159. 

i Transfer to India of Records and Art Collections housed in + London. 149. 

1 INDIA SUPPLY MISSIONS— 
j See ‘Supply Missions, India’’. 

INDIAN (8)-- 

Motion to reduce demand for hee of External Affairs and Commonwealth Relati 
h Relati C i 1747-72, —Condition of —— in © 

Question re— 
ond: लायी Gimigh 

tio’ of —— in U.S.A, 2353. 
Anti-Indian propaganda and protection of —— in Tran. 714-15. 
Anti-Indian propaganda in Iran and plights of Nationals, 1082. 
Burma Government’s ban on sale of immovable property by non-Burmese. 2742. 

4 कर ae ion to —— for lands in Burma, 
7 sentence by. Dutch. Tribunal to six members of —— Volunteer Brigade in 
न, _ 2542-45. 

ion and naturalisation laws and entry and nat 

as --— nationals of Hindus and Sikhs from Pakistan living abroad, 2% 
Demand of communal representation by —— in East African British colonies, 18 
Discharge or demobilisation of Senior —— Officers in the —— Navy. 162, 

Be Economic condition of —— in Mauritious. 2489-90. 
; Establishment of a Federation of West Indies and ——’s interests. 3345-46. 

“ Facilities and amenities for —— students in U.K. and U.S.A. 2818-19. 
3 Forcibie sale of —— merchant's goods in Karachi. 2496, 

Franchise of -— in Canada and British Columbia. 1895-96, 
i tax ‘on. —— Nationals"in Indo-China, 

and foreigners as Deputy Conservators in Port Trust Services. 737-98. 
and foreiguers as pilots in Port Trusts of Bombay, Madras and Calcutta. 
Dominion subjects killed in War with raiders in Kashmir. पु 
in areas occupied by Chinese Communist Forces. 1520-21. 
in Palestine and Arab-Jew clashes. . 
jailed in And for joining J; 1707-08. 
ei in Burma. 716. 
nationals in Iran. 2345. 
officers in Secretariats’of yarions Embassies. 585-87, 

4 1
0
1
8
 EL

 

Legislation ‘re posttssion of land and ——’s interest in Burma. 716, 
New taxation ts by-French authorities and —— business interests, etc. in 

a China. 21380. हर 
7 Pakistan’s obstructions in transport of machinery and Commercial goods imported 

Karachi by —— nationals. 2346 47. 
_ birth certificates hy —— in Fiji under new Immigration Ordinance. 



lations for —— gers at Mand by Ceylon Go 1199- 

of senior-niost —— officer of Royal Indian Navy. 1079. 
tion of money from Pakistan nationals due under decree to —— firms and 

jonals, 2348. 
al of baa on remittances by —— to Indo-China. 2356. 
‘al of Satyagrah campaign by —— in South Africa. 2351-52. 
sentation by —— in Indo-China re hardships due to proposals by French 
hovities. 2497-98. 

itizenship of —— and condition of —— labour in Ceylon. 209-11 
in hospitals for Europeans, 1374-7. 

nent re formation of territorial army, restoration of forfeited pensions, and appoint- 
t of an as Commander-in-Chief. 3470-73. 

AN ADMINISTRATIVE SERVICE— 
“Administrative Service, Indian.” i 

IAN AGRICULTURAL RESEARCH INSTITUTE— a 
% “Agricultnral Research Institute, Indian.” 

AN AIRCRAFT (AMENDMENT) BILL— 

Bill(s)"’. 

AND EASTERN NEWS PAPERS SOCIETY— 
tion re action on Communication by Secretary of ——-. 858. 

ARMY AND THE INDIAN AIR FORCE (AMENDMENT) BILL— 4 
fe “Bill(s)"* 

: = 
IAN ARMY ORDNANCE CORPS— 

‘Army Ordnance Corps, Indian 

ARMY SERVICE CORPS, ROYAL— 
‘Army Service Corps, Royal Indian” 

NAN BAR COUNCILS AND LEGAT, PRACTITIONERS (AMENDMENT) BILLE— *Bill(s)” 
CIVIL SERVICE— 

“Civil Service, Indian”. 

MIAN COMPANY (IES)— 

# “Company(ies)"’. 

COMPANIES ACT— 
re registration of companies under the —— during 1947, 149, 

iN COMPANTES (AMENDMENT) BILL— 
ils)” 

WY COTTON CESS (AMENDMENT) BILL— : “Bil(s)" = 

MAN COUNCIL OF AGRICULTURAT RESEARCH— 

“Agricultural Research, Indian Council of”. 
DAIRY DEPARTMENT— 

for Grant, 2263. ee N FINANCE BILL— hea 

INANCE (SUPPLEMENTARY) BILL— 
ar. न 

INSTITUTE— cae 



INDIAN JUDICIAL PROCEDURE BILL— 

See “Bill(s)”. 
INDIAN LAC CESS (AMENDMENT) BILL— 

See ‘Bill(s} 
INDIAN MERCHANT SHIPPING (AMENDMENT) BILL— 

See * Bill(s) 
INDIAN NATIONAL AIRWAYS— 

Road Aerodrome, 

INDIAN NATIONAL ARMY— 
Question 76-- 

——— Officers in service of Indian Union 
Number of ——— officers and soldiers employed in India and 

Benes eg, = 100 
Sfatment of policy re ex—-— personnel. 2673-74. 

INDIAN NEWS CHRONICLE— 

INDIAN NURSING COUNCIL— 
See ‘Nursing Council, Indian’’. 

INDIAN NURSING COUNCIL BILL— 
See “Bill(s)”. 

INDIAN OIL SEEDS COMMITTEE— 
See “Committee(s)"’. 

See “Bill(s)”. 

INDIAN PENAL CODE (AMENDMENT) BILL— 
Se “Bill(s)”’. 

INDIAN POSTS AND TELEGRAPHS DEPARTMENT 
EXPENSES)— 
Pen for Grant. -2261. 

Rat for Supplementary Grant. 2872. 

REVE )-- 
Demand for Grant. 2265. 

INDIAN POWER ALCOHOL BILL— 
See “Bilt 
Pees aw (AMENDMENT) BILL— 

ee “Bill(s) 
को आर poe CONFERENCE ASSOCIATION— 

ener ता (SECOND AMENDMENT) BILL— 

INDIAN SCHOOL OF MINES— 
Sez “Mines, Indian School 077. 

YNDIAN STANDARD TIME— 
See “Standard time”. 

‘INDIAN TARIFF (SECOND AMENDMENT) BILL— 

See “Bill{s)”’. 
Oe, ai CONTROL (AMENDMENT) BILL— 

See ** (s 

INDIAN TRADE JOURNAT— 

‘INDIAN TRADE UNIONS (AMENDMENT) BILL— 
Sce “Bil(s) 

— Officers employed in permanent service in the Government of India. 1723. 
95. 

jon of forfeited pay, al es, 0 etc. of th 

JNDIAN POSTS AND ‘TELEGRAPHS—STORES SUSPENSE (NOT MET FRO 

Question re advertisement in the —— inviting tenders for liquid metal polish. an 

Question re action See of India on an accident to an —— Plane at 

Pakistan. 253-54. * 
ie —— officers and soldier 

Question re article re Indian standard time by Mr. R. V. Vaidya in ——. 923.24. 

(INCLUDING WORKD 



1008 Indianising of Maval Dock Yards at Bombay, Vizagapatam and Cochin. 1079. ent of non-Indian experts by Indians. 10-16. 

tlement agreement with French Government of —~, 2139.41. tax on Indian nationals in ——. 
New taxation prospects by French authorities and Indian Business interests eic 2] n—. 
oposals for a Goodwill and Fact Finding Mission for ——, wal of ban on remittances by Indians (0 ——. 2356 R mtation by Indians in —— re Hardships dite to taxation proposals by French Wities. 2497-98. 

DONESTA— 
stion re death 

2342.43, (७००००. 
Sentence by Dutch Tribunal to six members of Indi: ‘an Volunteer Pri_ade : 

00 
Hon 76 accession of —— State to Indian Union. 69. 
STRIAL COMMITTEE— 

308 “Committee(s)”. 

RIAL FINANCE CORPORATION BILT— 
= ill(s)”, 

4.41, RESEARCH— 
“Research’’ 

RIAL TRUCE— 
tion re— 

iplementation of resolution on ——, 2797.98, Ppage of work in yarious industries after passing of resolution on 
TRIALIST (8)-- 

n re agreements entered into hy Indian —— with 
Y(TES)— 

॥ re Industrial Poli: 
n to reduce demand to 
inistry of Industry and Supply’'— 

imistration ot State —— in general and Sindhri Factory in particular. 1659-89... ition of a Commercial and Industrial service and pooling up of technicians. 1658- 

1, 2931. 

foreign firms. 313-14. 

of Government of India. 3388-3498, ix r— 

ping up of production of aie and small scale ——. 1658-82. रे istry of Labour” Labour ‘policy of Government and the manner of observance of Industrial truce. 1683-96. r 2:37 %# eg rs ; 

ent of Muslim evacuees’ factories and industrial concerns in Delhi. 1212." 92, lon १8 natioralisation of match and tobacco manufacturing ——. 47-43, E ic consumption and production of industrial products and raw materials, 

ent of Canning ——. 2909. हर 
ment to ship-building in India. 499-501. 38 4T 

i Coos in match —— in India. 315. i 
ttage ——. 1430. 

Conference. 494-98. 223K 
n building —— and export of Rose-wood and soft-wood, 2732. iss Sates in India owned nationals of foreign countries. 405-06. for fixing fair velar Ge Capital सा पक ed in ——. 3258-89. for encomagement of coltage —— in India. _ 1428-29, 
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INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

Pe 4 INDUSTRY (IES)—contd. 

Question re—contd. ~ 

: Nationalization of Cement ——. 491 हे : 
Policy re ericoutagement to vegetable product ——. 2670 

K Policy re utilisation of foreign capital for development of Indian ——. 2671. 
=i Post-war development of light electrical ——. 1645-46. 

Post-war plans for development of dyestuff ——. 3271. 
Production of salt on cottage —— basis. 2903-04 
Reeruitment of German and other Enemy national scientists and technicians for 
—. 505 06. 

Requirements of forest wealth of India and wood distillation ——. 2660-61. 
Resunption of ship building —— in Orissa 

of —-. 46-47, 
Shifting of industrial area from Najafgarh road, Delhi, in view of public health 
8 taken for constitution of Cottage —— Board. 507. 
U tion of foreign capital for development of Indian ——. 2209. 
oe on the Industrial Policy of the Government of India—laid on the table. 

INDUSTRIES AND ESTATES— 

Question re total investment in India under “——’ by U.K. and U.8,A. 2660. 

INDUSTRIES AND SUPPLIES— 
Demand for Grant. 1658-82. 
Demand for plementary Grant. 
Motion to reduce dame for “——” Director General of Disposals, Textiles 

sioner and India Stores Department, London. 1659-82. 

INDUSTRY AND SUPPLY, MINISTRY OF— 

Demand for Grant. 1656-82 
Demand for ad lementary Grant. 2862-63, 

n
e
r
 

Election to Standing Committee for ——. 3610. 
Motion re Election to Standing Committee for ——. 3474. 
Motion to reduce demand for ‘——"’ 

F Administration of State Industries in general and Sindhri Factory in particular. 1045 
Creation of a Commercial end Industrial service and pooling up of technicians. 160% 

Disposals policy. 1659-82. 
Stepping up of production cf large ani small acale industries. 1658-82 

-INEFFICIENCY— 

_ Motion to reduce demand foi ‘Railway Board’. —— in Railway Administration. 100 

INFECTIOUS DISEASES— 

See ‘Disease(s)”’. 

INFORMATION AND BROADCASTING, MINISTRY OF- 

Demand for Grant, 2144, 92. 
Question 76 periodicals published by Publications Division 2819. 

INFORMATION DEPARTMENT— 
Question re expenditure on -—. 1975-76. 

INFORMATION FILMS— 
Bee ‘‘Film(s)’’ 

INSCRIVTION(S)—- 
Question re publication of South Indian —— collected by Archeological Department. 

INSOLVENCY (AMENDMENT) BILL— 
See “Provincial ——" under ‘“Bill(s)”’ 

INSPECTOR(S)— 
Question re— 
Permanent way .and Signal and Interlocking —~ "on B.B.. and 0.3. Reilway. 2 
Qualifications for and posts of factory ——, 2732-33. 



TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 

TION (S)— 

Mand party maintained by B. N. Railway Administration and European and Indian 
mslitutes at Kharagpur.” 2898-90 

Ageuci mi Institutes carrying on Industrial Research. 2921, 
ur officers trained in United Kingdom and establishment of an ——- in India: 108%. 
ess in establishment of proposed Institute of Applied Psychology. _ 1049-50 

earch in Delhi 3042 
68 also “Educational ——"*, 

Wwe also “Technical — 
UMENT OF ACCESSION~ 

Ste “‘Accession’’. 
SURANCE— 

to reduce demand for ‘Ministry of Commerce’ Coastal Shipping and ——. 1819-47. a १९-- 
Availability of working accounts of Allians T'nd Stuttgarter —— Bank, Limited te Policy holders. 2349-50. 
ad of temporary ‘Government servants for Provident Fund, Postal —— ete. 

lishment of Indian —— Board and Indian Actuarial Board. 1085, 
troduction of Crop ——. 1635-36. 

58 of India’s finances due to foreign —— Companies, 59° 
cies under Life —— Scheme. 1432. 
istration of motor vehicles under compulsory Motor ——- Act. 5817-18. 
ANCE BILL— 

“Workmen's State ——”' under “Bill(s)’’. 
URANCE (AMENDMENT) BILL.— 

“Bill(s)”’. 

ANCE (SECOND AMENDMENT) BILL— 
“Bill(s)”. : 

LLIGENCE BUREAU— 
to reduce demand for ‘Ministry of Home Affairs’ “Security Measures in Centrally & dministere] Areas and need for Re-organisation of Central ——, 2144.73, 

RCASTE MARRIAGE REGULATING AND VALIDATING BILL~ 
du ——" under “'Bill(s)”. 

४ 

re —— on Government accounts with Imperial Bank of Endia. 916, 
ST-FREE AND INTEREST-BEARING ADVANCES— 

2266. 

q ATIONAL CONFERENCES— 

* “Conferences’’, 

MRNATIONAL LANGUAGE CLUB— 
te expulsion of Indian students from ——, Croydon. 1370. 

NT 

re Afghanistan subjects interned in India. 80. 
UPTION(S)-- 

ed remarks like “Thank you”, “Jai Hind’, ‘Bande Mataram’ should not. be 
88883 in the House. 2118. 

duct, of Textile Ci issi serving in Central Piovinces 
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INVESTMENT(S)-- 

IRAN— 
Question re— 

Anti-Indian pi and pi jon of Indians in ——. 714-15. 
Anti-Indian propaganda in —— and plights of Indian Nationals, 1082. . 
Attack on [ranian Hindus and Sikhs in Abadan. 3594-96, 
Bill in —— Parliament for debarring foreigners from holding import. licences. 

TRUN-- 
Question re— 

Agencies for distribution of quotas of tin plates, steel] and ——. 2917-18. 
Exploitation of —— and Coal deposits in Andhra Districts. 1217-19 adh 
Miyestigation into exploitation of —— and Coa] in Andhra, Districts. 505. 
Quotas of Caustic soda, —- steel etc. for Assam. 

IRRIGATION— 

IRWIN HOSPITAL— 

ISHAQ SETH, HAJI ABDUS SATTAR HAJI— 

Question re— कै 

Rules re —— of foreign Capital in India. 575. 
‘Total oes in India under ‘Industries and Estates’ hy U.K. and U.S.A. 2660. 

Tndian nationals in —— 2345, 

Motion to reduce demand for “Ministry of Works, Mines and Power’. Utilisation 
water resources and policy of Central Water-Power, Irrigation and Navigation 
sion. 1903-3. 

Question 76-- 
Activities of Central Water-Powér, Irrigation and Navigation Commiasion. 2133-35 
Central Water Power, I C 884-87. 
Chhattisgarh States and proposed Mahanadi Project. 1872. 
Functions of Central Water Power, Irrigation and Navigation Commission and 

with Provinces. 2497. 
Im ion of Kosi Devel schem 85 ‘ 
Improvement in agricultural methods and funds to Bihar Province for —— pu! 

Investigation into Laxmanaiheertha and Harangi —— projects, Coorg. 1206. 
Progress in execution of Damodar Valley Project. 2135-36 
Progress in execution of Nangal and Bhakara Dam Projects. 1212. 
55०“ + हट neil of Central Water-Power, Irrigation and Navigation .Commission 

‘oona, 

Survey of हम District for —— works or Hydro-Electric Projects. 3562. 
‘Survey of Water resources in East Punjab for Canal 213. 

IRRIGATION (INCLUDING WORKING EXPENSES), NAVIGATION, EMBANK! 
AND DRAINAGE WORKS (MET FROM REVENU 
Demand for Grant. 2261 $ 

See ~Hospital(s)’”’. 

Dentists Pill. 1320 
Discussion of Nor-Official Resolution on a day allotted for Official Business. 3081, . 
Election of —— to Indian Central Coconut Committee. . 664 
Election of —— to Standing Finance Committee. 3387. 
fndian Army and the Indian Air Force (Amendment) Bill. 1291. 
Industrial Winans Corporation Bill. 616 
Motion for adjournment re Failure of Goyernment check + incitement te vit 

K Razyi, leader of Razakars of Hyderabad. 3599. 
Motion to reduce demand for— 
“Construction of New Lines —— Capital and Depreciation Fund" Construction 

Lines and restoration of dismantled lines. “We 
‘Railway Board’ Late running of trains. 1085-88, 1096. 

re— 
“Broadeastin, << tion for Malabar, 1578-79 3-£ 
Chartered flying between Karachi and Lahore in Jan aby 5 
Restoration of Shoranur Nilambur lway Line on South Indian Rai : 
Resumption of throngh trains between 432. 
Ruaning of Grand Trank Express three connected sections from Delhi 



tion re—contd. 
५99 

riage of food stocks in Madras Province. 1794-95. 
jon (Supplementary) re— 

_ Air travel in India. 118. 
Application fr new routes in India and aerodromes under construction. 1152. 
ay into rates of Scindia Steam Navigation Company plying ferry steamers ob 

है estern Coast. 199: 
Late delivery of Air Mail. 1634. 
Licensed and nlicensed radio sets working in Delhi. Province. 807. 
Morappur-Hosur Railway Line. 146-47. 

National museum for India and Provincial museums. 1068 
Supply of wheat or wheat products and rice to West Bengal for 1947-48. 1144. 

Working of Complaint Branch of Railway Board. 1431 ad 
_ _ Rehabilitation Finance Administration Bill. 1458, 1475-76, 1498-99 

Resolution re— 
i tion of C 1 Organizations. 3115, 3123, 3127-29. 

Extension of period mentioned in Sections 2 and 3 of India (Central Government and 
Tegislature) Act, 1946 as adapted. 1234. 

ion by © ee Ministry into Milan Fair ——...27M, .= . g ate 

Question re— 
Development of Animal Nutrition Department of —— Research Section. 493-94. 
erly of electric energy to the Serum Producing section of —_ Réséarch ‘Station. 506 

a 

74948 IMAM, SATYID— 

Question re referency of Godhra rivting to U.N.O. by Pakistan. 3193-94. 
Rehabilitation Finance Administration Bill— 

_ Motion to refer fo Select Committee. 197. 

AGDALPUR— 

Question re construction of new line between —— in Baster State and Raipur Station om 
B. Railway. 

and recommendations concerning children and ae persons slopted — 
International Labour Conference sid Ge the ‘table. ve : 

Workers (Regulation of Employment) Bill— a हु 
‘resentation of Report of Select’ Committee. 23. : Pirie 

Motion to consider as reported by Select Committee. 282-84. 
Cofsideration of clauses. 285-86. ac 
Motion in pass as amended. 286-87. 

‘actories Bil]— 
Motion to refer to Select Committee. 74-77, 80, 82, 85, 92:94 
dian Aircraft (Amendment) Bill— 

lotion for leave to introduce, 2501. 
imum Wages Bill- 

be 20010 of Report of Select Committee, 23. oars 
lotion to co: as reported by Select Committee. 339, 350-51, 365, 371-73. 7 

ideration of clauses. 398, 400-01, 405-09, 454, 456-57. 
3 A = somes 458, 463-64. 
oO 106 demand for ‘Ministry of Labour’— 

gee er Labour Policy — , 95. Le aa Government manner of observatce of Industrial Trice. 1683, 
te better co-operation between Labour and Capital. 1683, 1686, 1690-95. 



ES 's State Insurance Bill— 
‘Extension of time for presontation of Report of Select Committee, 23. 

Presentation of Report of Select Committee. 595 
Motion to consider ag reported by Select’ Committee. 2923-26, £930, 2942 45. " 

Consideration of clauses. 2944, 2949-59, 2961, 3049-59, 3062, 3063-66. 
Motion to pass as amended. 3076-77, 3079. 3083-87. | 

JAILS— 

See ‘“Prison(s)”’. 

JAILS AND CONVICT SETTLEMENTS— 

Demand for Grant 2262. 

JAIN, SHR! AJIT PRASAD— 

Question १९ British railway personnel 19. 

JAIPAL SINGH, SHRI— 

Damodar Valley Corporation Bill— 

Motion to consider as reported by Select Committee. 735 39, 746-50. 
Consideration of clauses. 767-68. 

Motion for ad tre alleged i per management of Chota Nagpur States by Gor 

ernment of India 21 5 injgtnation 

रू ke reduce demand for ‘Railway Board’ Inefficiency in Railway admini | 

JATRAMDAS DOULATRAM, THE HONOURABLE SHREE— 

Ajmer-Merwara Tenancy and Land Records Bill— 
Motion for leave to introduce. 2677 

Delhi and Ajmer-Merwara Land Development Bill— 
Motion to refer to Select Committee. 3 
Motion for ion of time for tation of report of Select Committee. 1901-02. 
Presentation of Report of Select Committee. 2676. 

Demand for Grant— 

Forest, 2228- 
Ministry of Agriculture. 2228-38. 
Ministry of Food. 2228-38 

Demand for Supplementary Grant (15th August, 1947 to 3lst March, 1948)—Capital ontlay 
on Schemes of State Trading. 2360 71. oe ae ae 

~Tndian Lac Cess (Amendment) Bill. 3474-75, 3481-82. 
Motion re Election to— 

Indian Central Coconui Committee. 442. 
Indian Ci Committee, 442. 

Indian Oil Seed Committee. 443. Sx 
Standing Committee for Ministry of Food. 3473-74 

Resolution re blishment of a pe: it Famine C ission at the Centre. 243-45. 

_ SAISALMER (STATE)—- 

Question re— 

Administrator for —— border area, 2206. 
Age into the Tribal Pathans raid on ——. 434-36. 

Pat raiders attack from Pakistan on Indian border in ——. 305-97. 

_ SAMADAR(S)— 

- Question १९ expenditure on uniforms of Government of India ——, and Peoas ete: 1707. 

JAMIL KHAN, HAKIM— 3 
_ Question re request. by and other members of Tibbii Trost f the 
~~ Administration of the College by Government. 344 = Gabene ‘or taking over 



YO CONSTITUENT ASSEMBLY (LEGISLATIVE) D 

Agreement with —— for exchange of spindles with Indian Coal, 2671-72. 

Export of Cloth and Yarn purchased by Indian Su Mission from ——. 2889-91. 

Indians jailed in And: for joining Jap 1707-08. न ; 

Purchase by Government of India Cloth and yarn from —— and other foreign countries. 

485-86 

‘Question re protest demonstration of —— Kisans of Bharatpur State a’ 

 Matsya States Union. 

JAHANGIR, SIR COWASJEE— 

“Question re reduction in prices of matches. 1725. 

JHANSI— ij 

+ inanguration of 

’ Question re demand for return of requisitioned land to —— peasants. 3597-98. 

JHARIA— $ 
Question re activities of Welfare Department at —— re coal mine labourers. 583-84. 

‘LUM— 
Question re evacuation of refugees from —— (West Punjab). 3584. 

SHUNJHUNWALA, SHRI B. ?.-- 

“Demand for Grant—Ministry of Communications. 2054. 
Blection of —— to Standing Committee for Ministry of Commerce. 3388. 
General discussion of General Budget. 1624-25. 

‘Indian Finance Bill—- a 
Motion to refer to Select Committee. 2334-36. 

| Consideration of clauses. 2764-66. 
Motion to reduce demand for— 
‘Construction of “New Lines—Capital and Depreciation Fund’ Constraction of new 

lines and restoration of dismantled lines. 1123-24. 
‘Industries and Supplies’ Director General of Disposals, Textiles Commissioner and 

India Store Department, London. 1665-69, 1682. 
_ “Ministry of Commerce’— 

Appointment of Trade Commissioners. 1838-40, 1844. 
Coastal Shipping and insurance. 1838-40, 1844. 
Export. and import policy and establishment of an Indian Commercial Corporation. 

1838-40, 1844 
_Tniernational Trade Agreement. 1838-40, 1844. 
“Ministry of Industry and Supply’— 
_ Administrafion of ‘State Industries in general and Sindhri Factory in partie-lar 

. 1659, 1668-69, 1682. nit? 

Creation of a Conmercial and Indnstrial servica and Pooling up of Technicians. 1658 

/ 

, 1682. 
Disposal Policy. 1668-69, 1682. 
Stepping up of production of large and small scale Industries. 1668-69, 1682. 

‘Working Repairs and Maintenance’ Manufacture of locomotives and 
, tools, 1111-12. 

Ear 

tolective Duties Continuation Bill. 2595-97. हु 

॥. ₹6-- 

Telegraphs Department employees at Patna for construc 

Basis for fixation of Trunk Telephone Charges. 2669-70. 
“Wiver and vables 2208 96, of Eastern Pakistan for use and maintenance of Telezraph 

Oost of manufactured and imported Sulphate of Ammonia and other manures. 1438-40. 
Factory ue Pie oom fae et apo of Ammonia, 1436-38. ro 
wl x from lar an rling Companies in India, _ 1375-76. 

India’s Sterling Balances with Britisn Government. 1376-78. 
पर of Dimapur-Impnal and Gauhati-ShiJlong roads in Manipar and Khasi 

pening of public telephone call office at Sonepur Railway Station. 2296, 
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_ JHUNJHUNWALA, SHRI B. P.—contd. 

Question re—eonrd, 

Telephone companies in India taken over by Government. 2669 
Through train from: Kishanganj to Paleza Ghat in Purnea District on 0. 1. Railos 

Question (Supprementary) re— 
ood: and milk in Delhi. 2211. 

East Pakistan encroachment on Indian pe eat in Assam. 1891. 
at i= मै 

87] in agricultural methods and funds to Bihar Province for irrigation pur 

Licences for import of goods from foreign countries. 3033. 
Lists of Consumer goods allowed and not allowed to be imporied in India. 2742. 
Location and number of fertiliser plants in India. £03. 
Measures for encouragement of Cottage Industries in India. 1429. eh 
Preyentive and curative measures taken by Government and toll taken by tuberculosis, 

Price of sugar in India before and after de-control. 309 
Steps to prevent 1058 of rice due to iniproper storage and making of white rice, 
Sub-ventions to provinces for ‘Grow more Food’ Campaign during 1 1246 

rt of ao and coal accumulating at factories and coal mines. 3256. 
i ni 1577. 

Rehabilitation Finance Administration Bill. 1470. 
Taxation on Income (Investigat (Amendment) Bill. 2514. 

JIND (STATE) 

Question re— 

Demand for merger of —— with East Punjab Provinee. 1976 
Peoples Government in ——. 2208-09. 

- JODHPUR— 
Question re tiga of a Railway line between Kandla and —— by aud — 
रू a 

JOINT HINDU FAMILY— 
a “See “Hindu Family, Join 
JOINT STOCK CUMPANY(IES)— 

“Demand for Grant. 2263. 
See also ‘‘Company(ies) 

JORHA’ RH 

Question re repair of Rawsiab Aerodrome and j ilitary ining C Se igen aa. 0 of Military Training ‘entre 

JORI— 

Question r- supply of cash to Hunterganj, —— and Dantor, Branch Post Offices, 137% 

JIUBBULPORE— 

Question re— 

Closing dowa of armament special training cell im Central Ordnance Depo 
: Central 0 Depot, —. - 3168-69. 
Destruction of articles as unserviceable in €.0.D., —. 33.. 
ey, allotment of quarters to employees of ‘Gun Carriage Factory 

Expenditure 7६ Gun Carriage Factory, ——. 1733: a 
Government Factory at Khamaria, ——. 3454-55 b 

lim employees opting for Pakistan in’ Gun Warviage* Factory, ——= 1049. 0° + 
Policy +e dearness allowance, Wat Bonus and grain compensation fo staff of © 

ns discharge and i of employ in Central Ordnance Depot; 

Punishment to personnel of Indian Signal Corps 3464-65. 
ः of promoted staff of Gun Carriage Factory. 1361-62. 3599 
oo _ Smuggling of materials and finished articles .O.D., -+- 3431-33. 

(39)-. 
Question re— 3 
~ —— of Common High Court of Eastern States (10 

of alt —— of High Court exclusively from Bar. 926-29. 



ce
 

PROCEDURE BILL— 
ian ——" under “Bill(s)". 

on re re-organisation of legal system of India. 3361, 
\GADH ADM{NISTRATION (PROPERTY) BILi— 

ils)". 

५ 
= ion re— 

Export quoias of —— for Sindhi merchanis. 1505-06. A : Housing facilities for labour classes in textiles, coal mines and —— industries, 3055-35. — from. Purnea District. Bihar to Caleutia, 14365, New sysfei of — licensing. _ 1522-25. A _ Production of cotton and —— before and after partition. 1797-99. Prohibition: against export. of ——_ pressing machinery to Pakistan. 1999-2000. ‘Raw material for Calcutta —— mills, 1642-43, ~ Reexport of —— products: to South Africa by certain Middle East and European countries, 569-70. 

JUYENILE(S)—- 
है १४%७६४०७ re treatment for cure of dental. trouble amongst ——-. 424.95 

estion re confiscation and auction of property of Uttamchand Malhotra of —— by : Afghan Government. 2345-46, 

AT-- 
Question re statement issued by the Ruler of —— re accession of —— State to India, 2744.45, 5 

YAN— 
५17 Te occupation of ---- Military camp in Bombay Province by Pakistan Troops. 

KAMATH, SHRI में. v— 
Atom att td Bill. 3319-22, 3329. _ Cotton Textiles Cess Bill, 289-91, 301-02. - re iodar Valley Corporation Bill. 870, 880, 882. ‘Dentists Bil]l— 

_ Motion to consider as Teported by Select, Committeo. _ Tansideration of eater i ioe 
otion 85 as amended. 5 “Indian Finante, Bill— 
lotion to refer to Select Committee. 2375.7A. ven in Power Alcohol Bill. 2617-19, ye वा Tea Control (Amendment) Bill. 2612, ८7 कट oon Corporation a se mL consider as report. ect, कह शिवा of clauses. 2664 es ‘Unagadh mcrae {F roperty) Bill. i 

८ re election to Standii jttee f ini. e 
ee oo ing ommi: ‘or Ministry of Commerce, 3049... = : ence Services, Effective—Army”’ Economy. 2080-83 2087, 2102.03. = सु nce Services, Effective—Suprlie and’ Stotes”  Re-organization Ordnanes 

“gis, 008 2087, शक 8 री: organization. of ४ > Fac- है sein catio ay re grant to Universities. 1831, 
a 

“Ministry of paar Cantoriment Boards. 2080-83, 2087, 2102.03 
= Matters relating to 

2067, 2102-66 °° ?' 

1252-55, 1257, 1259, 1995. 

Committee, 520, 

olicy and re-organization in order to increase efficiengy, 2880-88, = 

— ree = sok 



| KAMATH, SHRI प्र. V.—contd. 
Motion to reduce Demand for—contd. 

“Ministry of Defence’’—contd. 

Military situation in Kashmir. 2080-83, 2087, 2102-03. 

Recruitment of Officers to the Armed Forces. . 2080-83, 2687, 2102-03. 

Re-organization of the Army. 2064, 83, 2087, 
Uinette sfactory policy of Government 

2102-03. 

“Ministry of Education’ — 

Admission of students in U 

Adult education. 1931. 
Need for a uniform language policy. 1951. 

Provision for increased facilities for technical training. 1931. 

“Mimstry of External Affairs and Commonwealth Relations’ — 

Condition of Indians in Commonwealth Relations countries. 

Foreign policy of India. 1755-57, 1765, 1769. 

‘Rail Board” Inefficiency in Railway Administration. 1009-11. 

irs and M 1 ti of thefts of Railway 

js . 

+ re creation of National Militia. 2080-83, 

hiversities on communal basis. 1951. 

1755-57, 1765, 1769. 

“Working epai 
fittings. 1146.80, 1188, 

“Ministry of Works, Mines and Power’’— 

Policy re building of houses and quarters. 1920. 

Policy re development of mineral resources. 1920. 

Utilisation of water resources and policy of Central Water-Power, Irrigation aid 

Navigation Commission. 1920. 
॥ 

National Cadet Corps Bill— «8 

Motion to consider. 3489-90, 3496, 3499, 3505-06. 

Pharmacy Bill— 
: 

Motion to consider as reported by Select, Committee. 265-67, 269. 

Point of order re use of the word “Gentl 0? while ing the Speaker to the 

of an Honourable Member of the House. 21-22. 
Point of privilege on the arrest 
Question re— 

‘Accumulation of stocks and import quota of betelnuts, 3377. * ‘| 

t Adoption of new pay scale for running staff on Railways as recommended by Pay Com. 

mission, 3545-46. 
Alleged Government pledges to Mahatma Gandhi re rehabilitation and resettlement 0 

ef abe. 3359-61. 
पु 

_ Atomic Research in India. 2199, 3378. 
Beard of management of Indian People’s Famine Trust. 3251. | 

Bridge over Betwa river between Jhansi and Lalitpur on Delhi-Nagpur Trank Road 

3263. 
Classification of Matriculate and non-Matriculate drivers onO, T. ‘Railway. 3275 

Confiscatiot™ and auction of property of Uttamchand Malhotra of Kabul be Afghan 

Government. 2345-46. 
Denudation of India’s Forest Wealth during 1939-45 and conservation of forest 

Examination of Coastal Deep Sea Fishing Schemes. 504, 

Fact re Azad Kashmir eens claim. 1274. E of beteiaut culttvati 

Homi at रे 7 पा ए' High nay isting of Indian Union Flag on India High Commissioner’ ; yao 

Tetneril traffic in abducted and खेल: women. a elkt Province. er eae a 
of contraceptives into India, . es 

«et aga ce Plan and (गा Board Award by Colliery own 
coal gs 

Incidence of venereal diseases in India before and during..war. 2408. 
a Inconvenie a lenice to Gove: ploy: due to closure of markets and bazaars’ 0 

Tnereace in rates of frei 6 in rates of frei bogi chareoal, x ‘ fae share in ee pr Pasi lead for hareoal, firewood and bhoosa,  3547:48. — 

a and t-asyloms in India. 3440-45. 
cen 20:87 2 in bane eo a 
ep of Women’s College of Delhi University as ‘Miranda, Honée’, “z 

ition of wagons by Railway staff from Pakistan ici to Fe ० gah meee mmo 



‘A’ grade clerks in Secretariat and Audit and Accounts Offices. 3159-60; 
; et Pat क “of Defence Delegation visited U.K. in March, 1948, 3158. 

Phy fe training im State and State-aided schools and colleges. 3435-36. _ 
Political prisoners in Sind Jails convicted during ‘Quit India struggle of 194 tae 
‘Preventive and ti taken by Government and toll taken by tuberculosis, 

_ 2199-2200. 
_ Prices of certain American Motor Cars. 2895-96, ps : 

Fi es convicted during ‘Quit India’ struggle still in Sind Jails. 2794. हि oy purses drawn by former Rulers of Kathiawar States. 3161-62, iz Production and ption of vegetable Ce el 4 Quota of cars and import licenses for 1948-49. . रा 
“MR for the pent of Controller of Printing and Stationery through the Federab मं Public Service Commission. 3354-57. 
Refusal to take delivery 

Depots, Bombay. 3548 
of charcoal wagons by consignees at Sewri and Sion Coal 

Renaming of Andaman and Nicobar Islands. 2822. 
Research tc improve cultivation and yield of coffee and tea. 3262-63. Restrictions on the loading of gur for transit by Rail. 507-08. Retrenchmeut of officers and saving consequent on abolition of salt duty, 2896-97. Strike by Indian Air Force trainees at Bangalore. 3429-30. Umbrellas for policemen on traffic duty in Delhi. 3570. 

Question (Sup; lerentary) re— 
Abolition of distinetion between orthodox and unorthodox quarters. 1519, Abolition of duty on salt used for industrial purposes. 809. beorption in the Indian Army of refugee Commissioned Officers from States’ Forces. acceded to Pakistan, 258. 
Action against illicit practices by import licensees. 222-93, Admission of foreign students to Indian Technical Institutes. 1982. icultural Research Committees. 1787, 
ae travel in India, 117-18, 
All-India News Agencies. 1705. , Allotment of. priority seats to Provinces: in aévoplanes. 2881, Allot of residential and busi premises to refugees. 1507. Allotment to India of repatations from European zone. 1214-15, mbica Air Lines planes for Ministers. 2297, ‘Ammonia Sulphate as fertilizer, 138, Andhras in Indian School of Mines ‘and quota for each Province, 592. Anti-Indian propaganda and protection of Indians in Tran, 715. Anti-Indian propaganda by Pakistan in Middle East countries. 577-78. 1 Appointment of Cattle Protection Committee. 1148. atin on Rees staff of A.I.R. 1356, J s iu possession of raiders in Kashmir and fe-ca ipture. 0: ilgit. ee ee oan, Publications. 2194. ‘ f Gilgit 2160, 4618 re Indian Stan, Time by Mr R. Vv. Vaidya in Indian N, G i 

_ Assembly paants of motor vehicles in India. 2279." Maes Hise कैम कक शक Assets of brary of Secretary of State for India and India Office. 1879, Attack on Tranion Hindus’ and Sikhs in Abadan, 3596 Availability of Working accounts of Allianz Und) Stut to policy holders. 2350, 
Breadcastin, 

rglaries, 
255: 

tzarter Tnsurance Bank, Limited 
ig stations established during 1947.48, : robberies and murders in Delhi and New. Delhi during’ last four months. - Candidates returned from” abroad after com Neti d i 
- fron pletion of studies. 1716.17. ni i Air Line plane crash at Karachi resulting in loss of all passengers. “Cement factories “in: India, 313 

: 
‘ Population of various Canto: 5 of railway accommodati 

mments in India. 2553, 
in Tndia and in 

हि 0 ४ ¢ I other countries, 1. 
: 10:0. मम Store-keepers, 1710." me 

W 
ion framed for Porty guese Indi; 5 

— 
Patent pee छा a. . 1197-98. 

हि 
sae astern Pakistan for ge and maintenance of Tele 

for postal employees in view: 



प्र, SHRI प्र. V.—contd. 
a Question (Supplementary) re—contd. ४ 

ee i ‘Houses in India on pattern of U.K. 1364. he: 

है Constricti a of uiti-storeyed ai a New Delhi. 1520. u a & 

: Consumption of areca nut, betel leaves, tea, coffee and tobazco in India. 2427. 

Consumption of liquor in Delhi and Ajmer-Merwara. 5 = 

 €ontinuance of communal distinction in supplying water, refreshments, etc., at BR 

stations. 1790. 
: 

Couviets and non-conviets in Andaman and Nicobar Islands. 930. ee 

_ Copies of Government notifications re States merging with Provinces or forming i 

pendent administrative units. > 

~ Gcunter charges against Pakistan by India’s delegates at U_ N. Security Council. 78 

Cultivation o lands by Military Estates Department in Cantonment Areas. 2554. 

_ -Cultaral Missions to foreign countries. 3157. ao 

Decision re nationalisation of match and tobacco manufacturing industries. 48. 
Delay in both-way traffic by Grant Trunk Express between Delhi and Madras. 

Designs of new coins to be minted in Indian mints. 1985, A 

Detection of adulteration in food stuffs and milk in Delhi, 2211. 
Diamond mines in Hitakud in Sambalpur district, Orissa. 589. 
Difficulties of Harijan refugees from Sind in Kathiawar State. 217. 
Disparity in leave rules an ving to various Government employees. 3178. 
Distinction in allotment of Government quarters. 2341. 
Distribution of tractors imported during 1946-47 to provinces and states. 388-89. 
Educational institutions under Ministries other than Health and Agriculture. 1056. 

El tary education for child: in Canto t areas, 2196 J 
Employment of able-bodied Punjab 

M 
= 

n 
refu; 381. 

Enquiry into conditions of agricultural ae in India. 2489. 
“Enquiry into the Tribal Pathans raid on Jaisalmer State, 435. अं 
Establishment of a Federation of West Indies and Indians’ interests. 3346. | 
Evacuation of non-Muslims left. in North-West Frontier Province. 4. = ! 
“European technicians, etc., for services in India. 1647-48. कि 
: न U.0.T.C. and military training for students, Government employment 

Expenditure on agriculture ‘and allied researches during past ten years. 3533.) 
Expenditure on Information Department. 1975. ० 
Export of paddy from Coorg to Mysore State and Madras. 1146. | 

xpleitation of iron and coal deposits in Andhra Districts. 1219. ‘ 
pital in match industry in India. 315. “a 

artificial limbs. 1057. & 
‘actory for manufacture of sulphate of ammonia. 1438. ie 

“Government aid or कम 8 for backward Hi ti जय MGorenment Gairy farts in India 64, 0G ee. : ; it employees before and after war. 1353. he 

eepers on Railway platforms. 1 ‘ ! foreign: steamers entering Infl 
Home Guards and Rifle Clubs for Delhi. 1697.98 - Housing facilities 1, extiles, coal mi 5 INA flies eee ee Trion, Bigg tT ines and fale Industries. ओह treatment by the Spey Staffvof a clerk of M.E. Directorate who: is also तु मा secretary, भा rmied Forces Heat Tem; Empl tie ‘ni er distributing handbills for employees’ conference. 3{91 6 2/णा : _ Import and consumption of petrol by Government of India. 377-78. 
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H, SHRI H. V.—contd. 
(Supplementary) re—contd. oi ee 

iport, ity Byrma and Iranian crude petrol and blishment, of refi in Indian 

of steel from foreign countries. 1427. 
of wheat from Australia. 488. 

e in population of Delhi and strain on sanitary arrangements and water supply, 

Indian and foreign officers in Ordnance Factory, Muradnagar, Meerut. 2570. 
Indian Nationals in Iran, 2345, 
Indians and foreigners as pilots in port trusts of Bombay, Madras and Calcutta. 796. 
Indians working in Secretariat of U.N.O. 2354. 
Indian High Commissioner's Store Purchases Dep in England. 1882. 
India’s requi and duction of bleaching powder. 3542. 

‘8 share after partition of Mughalpura Workshops. 3537. 
tation of Muslim troops or Ittehad-ul-Muslemin Razakars of Hyderabad State 

inside Indian territory.. 2406. 
berim admini jon of Chattishgarh States by C. P. and Berar Government. 2556. 
nternational fe Pp d by India. 1870. 

Introduction of periodical compulsory re-vaccination for smallpox. 424. 
Investigation into Laxmanatheertha and Harangi irrigation projects, Coorg. 1206. 
Tsue of import licences’ to Hindustan Motors, Limited and others for 1948. 2487. 
Tate delivery of Air Mail. 1633-34. 
law re giving and taking of bribes by public servants. 2559. 
Teave rules for Government servants proceeding out of India. 2203-04. 
licenced and unlicenced radio sets working in Delhi Province. 806-07. 
Licences for import of goods from foreign countries. 
licensed liquor shops in Delhi and New Delhi. 1718. 

of consumer goods allowed and not. allowed to be imported in India, 2142. 
Tosses in men and property due to border incidents. 1701. 

|: inery for fixing fair returns on Capital employed in industry. 3259. 
Manufacture of Motor spare parts in India. 1142, 
‘Manufacture of synthetic petrol. 1637. 
Merger of French India with Indian Union. 1503-04. = 
Monetory grants to Delhi Branch of Hind Scouts Associ 55. 
‘orappur-Hosur Railway Line. 

ational Anthem of India. 1512. 
Nationals in Kashmir of countries other than Pakistan. 1522, 

ecessity of Hindi script on Kurukshetra Camp signboards. 2118. 
Non-availability. of tickets at some Railway Stations. . 
Number of tel 01606 in Andhra Districts and policy for installation. 320. 
Officers for administrative services from amongst businessmen. 928. 

in Government of India getting above or below Rs. 3,000 p.m. 1571. 
dh and Tirhut Railway and pilferage of goods. 139, 

piristan’s alliance with Arab countries. 1210. 
pristan’s policy re returning non-Muslims. 2495. 
Paki Government’s treatment of Indians having properties there. 3030-31. 
बिच raiders attack from Pakistan on Indian border in Jaisalmer State. 305-96. 

3308 of music in proposed Cultural. Trust. of Government. 2409. 
ey te recruitment, promotions etc., of officers and men of Indian Air Force. 107% 

Popularisation of Radio in India, 1968. 
puition of plane leaving Agra for Kashmir on 3lst October, 1947. 1268. 

‘ot of Joint Director General of Archmology. 1706. 
‘war develop of light electrical industries. 1 
war plans for training of medical personnel and facilities to Andhra University. 

War plans for training of technical el and facilities to Andhra University. 

lutions against attempts on life of Mahatma Gandhi after bomb explosion. 338, 
ition and distribution of inf tion films in India. 1989. 

ntation of claims of non-Muslims’ property by Pakistan Government. 1216. 
of in India before and after de-control. 309. 

eduction in Cordite Factory in Nilgiris. 1042. 
writ steel; cement, textile and sugar in January and February of 1947 ané 

in execution of Damodar Valley Project. 2136. 
bition of begging in trains and Rai Twig premises. 

490LAD 
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130 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

KAMATH, SHRI H. V.—conid. 
Question (Supplementary) re—concld. 

Promotions: of Secre' Officers in a of Secretaries, additional Secretaries, 
Secretaries etc, on 15th August, 

Proposals for a Good Will and Fact Finding Mission for Indo-China. 2355. 
f during 1947 after 165th of August, 1947. 1154 

Provingiel quotas and number of seats in Delhi Medical Wee 742-43. 
wision for replacement of old Dakotas by new aircrafts. 

Provision for study of Ayurvedic system of medicine. 1720. 
Publication of revised editions of dealings with Indian States. 1569. i 

; ae naar ae of South Indian inscriptions collected by Archwological Department. 104) 
ds from Pakistan on East Punjab boundaries. 1276. 

traffic during 1946-47. 1642. 
Rates for 6 in various veg tarian hostels in Delhi and X 

Delhi. 3354. 
Recovery of abducted women in Dominions of India and Pakistan. 218. 
Recruitment centres in Bihar, Bengal, Orissa and Madras Provinces. 437. 
Recruitment of German and other Enemy N. and T 

Indian industries. . 
Recruitment to Indian ‘Police: service. 1584. 

f el from Defence Ministry, Pakistan. 1573. 
755 गिल of refugees from Sind. 1202. 
Rehabilitation of refugees in States. 1208. 
Rehabilitation of teachers, lawyers, and doctors from Pakistan. 212. 
Renewal of 8: paign by Indians in South Africa. 2352. ॥ 
Re eee 2ducati Arts and Technology and Deputation ॥ 

Russia, 2571-72. 
Report of Committee on Ayurvedic system of medicine. 2573. 

by Bihar erger of Kharswan and other States 
Orissa 

‘Re Heelan by Indians in Indo China re hardships due to taxation proposals 
authorities. 2498. 

poo by National Congress Goa to Government of India to do for their elementat} 
vil Liberties. 2357. 

Research in vegetarian and non-vegetarian diets. 1367. 
jovi g States. 1271. 

Restrictions on carrying money by Indian tourists in foreign countries. 1969. 
Resumption of running of Frontier Mail be: yore Delhi. 1155. 

if trains Delhi and Lahore. 1433. 
Return cf_only old_non-Muslim abducted women by West Punjab Government. 
Revised edition of Moors’ “Family Medicine” f eroment servants, 1575. 
Revised edition of Watt’s dictionary of economic lapis 1646. 
Rights of citizenship of Indians and condition of Indian labour in Ceylon. 210, 
Rise in price of Tea and Coffee. 2207. 
Road accidents in Old and New Delhi. 
Seizure of Mail bags. by. National Guards and Pakistan Police in Eastern Pakistan, 3” 
Slaughter of calves in Military Dairy Farms, 3242. 
Spy-activities in Indian Dominion, 5 

A sells PGE peti at 1278, 1739-40. 
+ production in India in the years 1943-44 and 1947-48. 2274. 
Strength of Officers cadre on Railways. 1643-44. 
Students from India to China and vise versa. 1361 
Students to U.S.A. for the study of cinematography. 2209-10. 
Superannuated Gazetted Officers in Government 1265. 
Supply of petrol, kerosene, diesel oil and other petroleum products. 221. 
Technical training of Indian students in foreign countries, 250. 
Terms of service of British personnel in Indian Army. 1702. 
Tinned articles of food acquired by Disposals Department. 3253. 
ae courses for refugee women. 

‘reatment for cure of dental trouble amongst juveniles. 425, 
Treatment of Indians in hospitals Europeans. 1374. 
By of Pakistan subjects as non-Indians for civil and military appointments है| 

india. 1048-49. i 
Uniform standardisation of weights and measures throughout Indian Union. 1816 
Universities in Indian Dominion. 
Use of temporary structures built for Army during war. 1713. 
Vacancies in Indian Administrative Service. 1366. 
Value of ee athic and patent mediai: and surgical instruments 0974, 
1४46-47. 3046. — बन रननं 



= SHRI H. V.—coneld. 

_ Rehabilitation Finance Administration Bill— 
Motioa to refer to Select Committee. 180-82. 

Pane ution — कक १७४ 
“पर कक rganizati 3125-24, 3129-31, 3151. 

i of pel Famine 0, ission “at the Centre. 230, 245. 

KANARA— > 

tion re appoil of Commit for development of a harbour on —— coast. 652-53. 
KANDLA— 

Question re ion of a Railway line be! — and Jodhpur by Cntch and 
Jodhpur States. 1134-35. 

EANNADA— 

‘Question re Broadcasts of news by A.I.R. Delhi in —— and Oriya languages. 1995, 

KANPUR— 

; Question re— 

i ntution for fixation of pay of enquiry and reservation staff at —— Central Represei 
station. 2915. 

Traffic bottleneck of Lucknow —— section on EB. I. Railway, 2649. 

KAPOOR, SHRI JASPAT ROY— 

Election of —— to the Standing Finance Committee for Railways. 3089. 
Question re— 
Agents for sale of National. Savings Certificate: 2908. 

_ Agreement with Japan for Exchange of spindles with Indian coal. 2671-72. 
All of teleph oti in A 3564-65. 
Attacks by 

~ Booking of» 

Evacuation of non-Muslims from Bannu. 1514. 
Evacuation of non-Muslims left in Bahawalpur State. 2734-35. 
Evacuation of non-Muslim refugees and results of attack on Parachinar camp. 9118-19, 
Exodus to India and feeling of insecurity among Hindus of Eastern Pakistan. 2491-92. 
Grant to Indian Historical Records Commission. 
Houses for old and disabled refugees. 2120. 
Hurs from Sind fighting against Indian Troops in Jammu and Kashmir. 1992. 
0 आ, number and value of cars and trucks to be imported during 1948. 

mens missing army stores despatched from Pakistan. a 2618. : Fee gps pte aevertecen ०: ogi ry 1707, 
Necessity of Hindi script on Rarikabet Camp signboards, 2117-18. 
Non-Muslim women ab: ducted in Bahawalpur State. 2784. 
Pakisian’s ob: i in of machinery and commercial goods imported into 
a hi by वह Se i पद eset 
fayment of Defence Savi! posits to wrong 2908. 

Position of plane leaving eo for Kashmir on Bist Oc October, 1947. 1267-69. 
Post, of Joint Director General of Aadelogy. 1705-06. 
Provincial ictions on of refugee lawyers. 1516. 
Quick delivery of ‘Express Delivery” letters. 1380. 
Railwa: Sana अप op’ ar for Pakistan. 3561-62. 
Recruitment of un-qualified postal clerks in U. P. 2907. 

Removal of domicile restrictions from refugees in 
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KAPOOR, SHRI JASPAT ROY—contd. 

Question re—contd. 

Requisition of lands in Agra Tehsil. 1269. . 
Retrenchment of Hindu and Sikh employees in Pakistan Army Headquarters. 2197-98. 
Surplus stores for refugees to start business etc. 1516. 
Telephone Advisory Committee in U.P. 1380-81. 
West Pakistan refugees in U, P. 1734-35. 
Women and children abducted from Jammu : Kashmir. 2347-48. 

Question (Supplementary) re— 
Refugees from West Punjab sent to Orissa. 2350. 
Replacement of English by Hindi in Indian Universities. 1359. 

KARACHI— 

Question re— 

Action by Government of India on an accident to an I.N.A, plane at Drigh Road 
Aerodrome, ——. 41. 

Attack by Muslims on the Sikh Gurdwara at —— on 6th January, 1948, 155-56, 
Causes for Tata Air Line plane crash at —— resulting in loss of all passengers 

and crew. 39-40. k 
Chartered planes flying between Delhi, —— and Lahore in January, 1948. 1386. 
Forcible sale of Indian merchant's goods in ——. " 
Military attaches of India and Pakistan in Embassies at —— and New Delhi. 291. 
Pakistan’s obs i in transport of hinery and ‘ial goods imported into 
—— by Indian Nationals. 2346-47. 

Payments to persons for Postal Cash Certificates and Interest Free Bonds lost during 
disturbances at ——. 3155. 

Rehabilitation of non-Muslim —— Port Trust Employees 3291-93. 
Release by Pakistan Government of Indian aircrafts lying at ——. 432.33. 

KARIMGANJ— 
Question re encroachment on the Western border of —— sub-division in Assam by Pakistan 
Government. 393-94. 

KARIMUDDIN, KAZI SYED— 

Code of Criminal Procedure (Amendment) Bill (Amendment of sections 161 and 162)— 
Motion for leave to withdraw. 1284-85. 

Damodar Valley Corporation Bill— 
Motion to consider as reported by Select Committee. 728-29. 

Demand for Grant— 
pprcpriation to Betterment Fund. 1192-94. 

Appropriation to Reserve. 94. 
Election of —— to Committee on Public Accounts, 3387. 
Election of —— to Indian Oilseeds Committee. 909. 1 
General discussion of General Badges, 1530-32. 
General di ion of the Railway Budget. 933-36. 

Indian Finance Bill— 
Motion to refer to Select Committee, - 
Motion to ider as reported by Select .Commi 2698-2700. 
Censideration of clauses. 2752-53. 

Industrial Finance Corporation Bill— 
Motion to consider as reported by Select Committee. 522-24. 

’ Preven- 

4 

Minimum Wages Bill— 
Mction to consider as reported by Select Committee. 341-42. 
Consideration of clauses. 408-09. 

Motion to reduce Demand for ‘Working Expenses—Repairs and Main’ 
tion of thefts of Railway fittings. 1186-87. 

‘Question re— 
Re-employment of Muslim Railway servants provisionally eos for Pakistan. 1803-04 
Re-employment of ousted E.T.E, and E.T.A. personnel. 3162. 
Release of all E.T.E. and E.T.A. personnel opting for Pakistan. 3182. 
Replacement of East Pape, Evacuees (Administration of Property) Ordinance by ™ 

Ket of Legislature. 16. 

| Rehabilitatizn Finance Administration Bill— 

‘ Motion tc consider as reported by Select Committee. 1412-14. 
Consideration of clauses. 1459-60, 1467, 1474-76, 1484-85. 

i 



of anal izati 3148-49, 
if Famine CG ission at the Centre. 232, 

Socialist economy for, India. 825-28, 836. r 
Werkmen’s State Insurance Bill— ह 
Motion to consider as reported by Select Committee. 2928, 2932-33. 

_ KASHMIR— 
Motion to reduce Demand for ‘Ministry of Defence’ Military situation in ——. 2064-2104. । 
Question re— 

Amount paid to private cumpanies for planes chartered to carry troops and goods to 
Srinagar, 2285-87. 

1 

| 
Attack on Wazir-I-Wazarat and other State Officials of Ladakh at Skardu. 2816. | 

till in possession of raiders in —— and re-capture of Gilgit. 2199-99. 

Capture of Rajaori by raiders in —— and plight of non-Muslims. 
_ asualties amongst’ Indian Troops employed in ——. 659. : 
Defence of Jammu and —— State by Indian Forces. 1369. : 

Delay in metalling of a portion of Madhopur-Jammu Road, 2136-38 
_ Expenditure: i: on — 078. 

Fact re Azad —— Government's claim. 1273-74. 
Government failure to set an adequate number of troops against raiders concentration 

in Jhanger area. 68, 

Hors from Sind fighting against Indian 2 8 in Jammu and ——. 1992, 
Improper reporting of speeches on —— of Indian representatives in U.N.O. 1976-78. 
Tnelusion by U.N.O. of irrelevant issues in —— and Jammu question. 571 
Tndian Dominion subjects killed in war with raiders in ——. § 
Influx of non-Muslim refugees from Jammu and ——. 1210-12. 
Nationals in —— of countries other than Pakistan. 1521-22. 
Non-Muslim refugee camp at Alibeg (Mirpur) under —— Raiders’ control. 1884. 

~ ane socialist party supporting so-called Azad —— Government against India, 
16. 

Position of plane Jeaving Agra for —— on 3lst October, 1947. 1267-69. 
Position ve export of Indian tea to ——, Pakistan and Afghanistan. 219-20. 
Raids from Pakistan territory and losses inside —— Si 2428. 
Raids from Sialkot District near Sialkot Jammu horder within Indian territory. 1584-85, 
Recruitment in Pakistan for fighting in ——. 1079-20. 
ae and evacuation ‘of persons in places under raiders control in Jammu and 

Representation to Pakistan Government re the location of abducted women in five —— 
border districts and the closing of those districts to Indian Troops and civilians. 
os — in Karachi by Sardar Muhammad Ibrahim, Leader of the Raiders in 

Statement by Bf ble Pandit Jawaharlal Nehru on ——. 1648-57, 
Strength of Indian Air Force and losses in —— operations, 1702. 
Women and children abducted from Jammu and 2547. 

| XATHTAWwAR— 
estion re— 

Democratic Government in Federal States of —— ther states. 926-27. 
Difficulties of Harijan-réfugees Sind in —— State. पा डर 
Privy purses drawn by former Rulers — § 3161-62. 

RENYA— y 
Question re immigration restrictions in —— and other colonies in Fast Africa. 2350-51. 

— Geclo; tor fg for petroleum and ——. 6-8. 
3 ——, diesel oil and other petroleum products, 220-21. 

AR, DR. 8. V.— 

f —— to Standing Committee for Ministry of Defence. 5298. 
iscussion the Railway Budget. 938-39. 
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KESKAR, DR. B. V.—contd. 
Mction re— . 

Election to Standing Finance Commi cele cteer ys. 2830. 
Industrial policy of Government of Ini 3413-14. ल्/ 

Motion to reduce demand for ‘‘Cabinet’’— ० 
Inadequate number of Ministers and consequent lack of effective Depart 

ments. 1772-74, 1786. j 
Planning policy of Government. 1772-74, 1786. 

Question re— 
Bridge over river Chambal on Bombay-Delhi Trunk Road. 1387-88: 
Construction of new aerodromes in Hyderabad State without consulting Govern 

of India. 2649. 

Non-payment of income-tax by Oxford University Press in India, 653. 
Raanploynient of muslim employees opting for Pakistan on Oudh Tirhut Railway. 
States issuing stamps and keeping their own post offices contrary to Instrument 

Accession. 3188-89. 
States issuing their own stamps and keeping posts and Telegraph Offices contrary 
Instrument of Accession, 2648-49. 
= (Suppheentary). ar 

of ist e in supplying water and refreshments etc. at Rail 
way stations. 1791. 

Enquiries against, officials under Anti-corruption Act in Central Services. 2798. 
European technicians, etc., for services in India. 1647. , 
Infiltration of Muslim troops or Ittehad-nl-Muslemin Razakars of Hyderabad State it 

side Indian territory. 2406. 
Manufacture of motor spare parts in India. 1142. 
Occupation of servants eompartments by Military personnel and other III class p 

Uniform standardisitiin: Gt. walghl asl: नाक thronghont Indian Union. 1817. 
RHADI— 

Question re representation by Eastern Punjab Railway employees re use of —— anif 
in plaee of mil made cloth. 2670-71. है 

KHAITAN, SHRI DEBI PRASAD— 

Condolence on the death of ——. 1446. 

KFAMARIA— 

Question re Government factory at ——, Jubbulpore. 3454-55. 

KHAN, KUMAR DEBENDRA LAL— 
Condolence onthe Sot 20-21. , 
bier age military req of residential. house of ——, Midnapore, West B 

KHANDEKAR, SHRI H. J.— 

Condolence on the death of Mahatma Gandhi. 113-14, 
Question re— न 

Criterion for allo’ of Go q to non-gazetted staff from 

Survey of Joint Stock Companies in India. 1266-67. 
Question (Supplementary) re— डे + 

Difficulties of Harijan refugees from Sind in Kathiawar State. 217. 
Higher charges and non-payment of rents by stall on Railway platforms. 1% 

pects it fi कल poet gin alles of Printing a लीक tee fitment for the post 0: mit} id Stationery 
Public Service Commniiatch. pA Rag ay Sa tg Bra tes 

Resolution re elimina of anal organizations. 3130-43. 

KHANDESH, EAST— 7 
Question re killing of Mahadu Motiram of —— District by an Arab of the Nizam’s 

EHARAGPUR— 

Band party maintai: by 8. N. European 
imitate’ at —. 2898-39. हूं or Rail ‘Workshops, 

Question re— _ 
Hose peat etlcprar ein feet a Peete oR “५० i Rail adiiinisteatioh 



stitution of Central Press Advisory Committee. 439. 
rem of Rules for, accreditation of Press correspondents, 433. 

by Bihar 6: 76 merger of —— and other States with 

‘Maintenance of Dimapur-Imphal and Gauhati-Shillong roads in Manipur and ——~, 653. Maintenance of roads passing through Manipur and ——. 425. 
i of Manipur and —— with the Provincial administration, 425. 

001, SHRI 8. A.— 
(Supplementary) re export of cloth and yarn purchased by India Supply Mission 

Japan. 2890. 

of Hindu i 

HED LAL, SHRI— 
odar Valley Corporation Bill. 767. 

immig) from Eastern Pakistan at —— Station. 2736, 

of ——to Standing Finance Committee. 3387, 

‘to refer to Select Committee. 3308. a 
tax and Business Profits Tax (Amendment) Bill— 

08 to consider and to refer to Select Committee. 3233-34. 
Finance Corporation Bill— 

n to consider as reported by Select Committee. 472-73, 
to reduce Demand for— 

dor of, Frade. Commissioners, ..1834-36. 
eam ship ping and insurance. 11 . 
Export and import policy and establishment of an Indian Commercial Corporation. 

International Trade Agreement. 1834-36. 
Board” vApplication of Pay C ission’s dations to the member 

९. Railway Board and. Officers of eine . 1126-27, 1131. 
forking Ce ises—Administration” Ground elevators and ope facilities for of vagricaltural oditii jally foodstafts.. 1165: 
tion re— 

‘pplication for new routes in India and new aerodro: under construction. 1152. 
‘y system of jute licensing. हर ee viii 

गा आरा ve export of Indian tea to Kashmir. Pak and Af 219-20. 
P. measure to keep peace. 1734. 

(Supplementary) re— 

mics in acceding states हक relations with aes of India. ee tae ya 
gs under isition for Military purposes Various towns India. 
जिद आओ suatal recurring expenditure of Forest Research Institute, Dehra Dun 

Water, Power, Tivigation and Naviga svigntion Commission. 1087 
pf communal distinction in. supplying water, refreshments, etc., at Railway 

30088] articles with Government. 2877. 
: officials under Anti-Corruption Act in Central services. 2799. 

Rien technicians, etc., for services in India. 2647. 
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KHURSHED LAL, SHRI—contd. 
Question (Supplementary) re—contd. 

Report of Economic Adviser to Government of India on stock exchange. 1972 |! 
Rescue of abducted women and children in India and Pakistan. 

of Delhi and Lakore. 1433. 
Road accidents in Old and New Delhi. 1272. 
Temporary staff in various Ministries. 1567. 
Utilization of funds of Delhi association for destitutes. 1368. 
Valus of 4 ot pana and patent di 

Rehabilitation Finance Administration Bill— 
Motion to consider as reported by Select Committee. 1414-15. 
Consideration of clauses. 1474-75. 

KIDWAI, THE HONOURABLE MR. RAFI AHMAD— 

Demand for Grant— 
‘Ministry of Communications’. 2042, 2047-55. 
‘Ministry of Relief and Rehabilitation’. 2024. 

Demand for Supplementary Grant— 
Overseas Communications Service. 2865. 
Police. 2864 

Indian Aircraft (Amendment) Bill. 3089-90. 
Indian Lac Cess (Amendment) Bill— 

Motion for leave to introduce. 3089 
Motion for adjournment ve Increase in Postal rates between India and Pakistan 
consulting the Assembly. 2923. 

Motion re election to Standing Committee for Ministry of Communications. 3297. — 
Motion to reduce Supplementary Demand for “Capital Outlay on Civil Aviation” Oni Bee 4 Statutory Corporation take over business of Air India 

KISAN(S8)— 

lag an eat penne. Certificates and co-operation amongst Congress 

KISHANGANJ— 

ee re through train from —— to Paleza Ghat in Purnea District on 0. T. B 

EISHCREGANJ— 
- Question re burning of records of Post Offices-at ——, Bengal. 2916. 
KOHILA RIVER— 

Question re re-decking of bridge over —— near Neamtighat Station, Assam. 

KORAPUT— 
Question re recrui ६ —— aboriginals for Assam Tea Gardens by agents of 

trict Labour Association on false hopes. 3264 

Kosi— - 
Question re impl jon of —— devel scheme. 584-85. 

KRIPALANI, ACHARYA J. B.— 
Condolence. on .the death of Mahatma Gandhi. 114-15. 

KRISHNAMACHARI, SHRI T. T.— 

Bee pee (Biletage) Bil 3622.24 tte, rt 
Gontral’ of ‘Shipping (Ainendmnest Bill. 3200.94 
Cotton Textiles Cess 

Valley 783, 870, 877, 881, 886-89, 903 
Demand for Grant— 

of Communications. _ 2054. 
Ministry of States. 2157. 
Ministry of Transport. 2111-12, 2114. 
Relations with Indian States. 2157. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

ISHNAMACHARI, SHRI T, T.—contd. 

Election of —— to Standing Finance Committee. 3387. 

‘Estate Duty Bill— 
Motion to refer to” Select Committee. 3302-05. 

General discussion of the General Budget. 1597-1600. 
‘Income-tax and Business Profits Tax (Amendment) Bill— 

Motions to consider and to refer to Select Committee, 3231-33. 
Indian Finance Bill— 

Motion to refer to Select Committee, 2364-72. 
Indian Lac Cess (Amendment) Bill. 3475. 
Indian Power Alcohol Bill. 2622-23, 2625-26. 
Indian Railways (Amendment) Bill. 2627. 

Mction to consider as reported by Select Committee. 467-70. 
Consideration of clauses. 608, 610-11, 613, 616-18, 631-33, 636, 638, 640, 664, 

666-68, 674, 687-89, 695. 
Junagadh Administration (Property) Bill. 3213, 3217. 
Legal Practitioners and Bar Councils (Amendment) Bill. 3626. 
Minimum Wages Bill. 398-99, 406, |. 
Motion ve election to Committee on Public Accounts. 2831, 2834-35. 
Motion to reduce Demand for— 
“Cabinet” — 

Inadequate number of Ministers and consequent lnck of effective control over depart- 
ments. 1772, 1774-78, 1786. 

Planning policy of Government. 1773, 1774-78, 1786. 
“Construction of New Lines—Capital and Depreciation Fund” Construction of new 

lines and restoration of dismantled lines. 1115-16. és taf: 
‘Industries and Supplies’? Director General of Disposals, Textiles Commissioner and 

lia Stores Department, London, 1679. 
“Ministry of Commerce’”’— 

Appoi of Trade Commissi 1829.33. "Cone 
Export: and import policy and establishment of an Indian Commercial Corporation. 

1829-33. 
Coastal shipping and instrance. 1829-33. 
International. Trade Agreement. 1829-33. 

Administration of Chief Commissioners’ Provinces: 2157. 
Security measures in Centrally administered areas and need for re-organisation of 

Central Intelligence Bureau. 2157. 
Suppression of Civil liberties. 2157. 

“Ministry of Industry and Supply’— 
Administration of State industries in general and Sindhri Factory in particular. 1679. 
Creation of a commercial and industrial service and pooling of technicians. 
Disposal policy. 1679. 
Stepping up of production of large and small scale industries. 1679. 

Motion to reduce Supplementary Demand for “Capital Outlay on Civil Aviation’? Oreation 
of a Statutory Corporation to take over business of Air India International Limited. 

National Cadet Corps Bill. 3491, 3496. 
armacy Bill. 270, 273, 276-78. 

Protective Duties Continuation Bill. 2589-90. 
uestion re— 
ot to lift post war moratorium of debts in Singapore and adverse effect on Indian 

Firms. 1897-98. 
Contractor-cashier on N. W. Railway. 1637-38. 
Disposal of income-tax appeals preferred by assessees from Pakistan. 1570. ee 
Growing practice by Joint Stock Companies of issuing bonus shares. & 
Growing practice of Joint Stock Companies in issuing bonus shares. 2716-17. 
Negotiations for the ee of North Andamans forests. 322-29. 

cers in Government of India getting above or below Rs. 3,000 p.m. 1570-72. 
Reported decision re mass hunger-strike by Central Government employees in Oalontta, 

2745.49, 
_ Wagons for transporting coal. 19-20. 

Industrial: Finance Corporation Bill— ‘ 

“Ministry of Home Affairs”— 1 
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KRISHNAMACHARI, SHRI T. T.—concld. 
Question (Supplementary) re— 

Achievements of Council of Agricultnral Research. 983-84. 
Agricultural Research Commi 1787-88. 
Appoi of a 0 ission to enquire into cases of Income+ax evasion. 255.56, 
Appoi of the C 257. | 

fi ion of Hindus and Sikhs from Sind. 579. i 
नकल पहन plants of motor vehicles in India, 2272-75, 

Causes for institution of enquiry into king of office of Custodian of Evacuees Pro 
383. 

Central Water Power, Irrigation and Navigation Commission. 1886 
Counter charges against Pakistan by India’s Delegates at U.N. Security Council. 118. 
Denudation of India’s forest wealth during 1930-45 and conservation of forests. 3255, 

articles with Government. 2878. 
Distribution of tractors imported during 1946-47 to Provinces and States. 388. 
Electrification of Railway Quarters in Minto Road Area allotted to L.R.C.A. 2280, 
Encouragement to ship-building industry in India. 
Enquiry into disposal of Aeroplanes by certain officials 2631. 
Establishment of a bureau for commercial information. 1512 

and p if proposal: 3450. i 

Implementation of the interim report of High Power Committee on Railway. 491-92. 
Import and export of cloth during years 1942-47. 863. 
Import licences number and values of cars and trucks to be imported during 1948. 249. 

Import of wheat from Australia. 488. 
Income-tax on Indian Nationals in Indo-China. 2205-06 
Indian. and foreign steamers plying on Indian coasts, 1871 
Indians working in Secretariat of U.N.O. 2354. 
ia for the training of Pilots, Ground Engi and Administrative Officers. 

Late delivery of Air Mail. 1634. 
Letter in Blitz ze miseries of Indian sailors suffered in British owned ships, 3362 
Manufacture of oe thetic petrol. 1636. 
Morappur-Hosur Railway line. 146, _ 

Nationalization of the Reserve and Imperial Banks of India. 225, 
New system of jute licensing. 1524-25. 
Non-issue of tickets between Baptla and Tenal on M, and 8. M. Railway. 1799. 
One-man contract system for running hotels and stalls on all Railways. 1801. 
Pakistan’s ee, re Spain! non-Muslims. 2494 
Pathan rai attack from:Pakistenon Indian border in Jaisalmer 8 395. 
Political pensions to decendants of persons who helped either side during War of Inde 

pendence 
Pro} Hed at-Hindustan Aircraft Ltd. after acquisition. 804. है, 
Publicaion of South Indian logical Department, 1064. 
Shortage of diesel oil in India and consumption during 1938-47. 2344. 
Subvyentions to, Provinces for Grow..More Food compaign during 1947. 3245-46. 
Terms of services of Director General of Archmology. 1066. 

Rehabilitation Finance Administration. Bill, 1486-87. 
'ransport Corporations. Bill. 10, 3612-14, 

tion on Income (Investigation Commission) (Amen Be Bill— 
Motion to consider as reported hy Select Committee. 
Consideration: of clauses. 2511. 4 
Motion to pass as amended 

KUNDLA PORT— 

Question re development of —— in Cutch State. 1378. 

KUNHIRAMAN, SHRI P.— 

PeMinistre, of ‘Transport’. 2104.05. “Min: 01 rt? 
Question | re— z 

ye eons at Calicnt in Malabar. 3562. 
cine Sate Ge cnltnral Research and Indian Agricultural Re 

search Institnte, fa, 9900 8 a cr 
a for scheduled caste scholarships for 1947-48. 2561. 

of_ Pharmac; 221 
Coane ete Indianising of Naval Dock Yards at Bombay, Vizagapatam and Cochin, 1070. 
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(AN, SHRI P.—conid. 

on re—contd. 

ves jon as Indian Nationals of Hindus and Sikhs from Pakistan living abroad. 

Detention of adulteration in food stuff and milk in Delhi. 2210-11. 
Foreign expert instructors to coach Indian competitors for Olympic Games. 2564-65. 
Ea set up and annual expenditure of Indian Council of Agricultural Research. 

| Government servants allotted quarters upto February, 1948. 2129-31, 
| Indians detained in Lahore for alleged participation in riots. 2129. 

“Indians working in Secretariat of U.N.O. 2353-55. 
Law 46 giving and taking of bribes by public servants. 2559. 
Periodical touring by members of technical staff of the Indian Council of Agricultural 
Research. 2292. 

Rank of senior-most Indian Officer of Royal Indian Navy. 1079. 
_ Realisation. of. money from Pakistan Nationals due under decree to Indian Firms and Nationals. 2348. : 
ment of Medical Officers in 8, I, and M. & S. M. Railway. 3562-63. 

of specially in Arts and Technology and Deputation to 
Russia. 2571-72, 

के न, re declaration of Birth Anniversary of Shri Guru Ravidas as Publio 
y. 2561-62. iS Strength of technical: staff officers and others employed in. Indian Council of Agrical- है il Research. 2292, 

| Students to U.S.A, for the study of Cinematography, 2209-10, 
Survey of Malabar District for irrigation works or Hydro-Electrie projects. 3562. Survey to stop wastage of M.Sc. degrees and Doctorates in science on un-scientifie 
occupations. 3458. r 

Training of Indians for appointments, in Ordnance factories, 1078-79. 
Utilisation of foreign capital for development of Indian industries. 2209. 

NZRU, PANDIT HIRDAY NATH— 
Damodar Valiey Corporation. Bill— 
pean to / कर हि ler 88. reported by Select Committee. 722-24. 

ideration of clauses. 774-75, 777, 782. 

Fg = z : E 

‘Forest’. 2231-32, 2237. 
Ministry of Agriculture’. 2231-32, 2237. 

Ministry of Food’. 2231, 2237. 
q « 

ome discussion of the General Budget. 1586-89. ह 
“Weneral discussion of the Railway Budget. 936-38, 977-78. 

Army poe ne Indian Air Force (Amendment) Bill. 1291. 
Bi > 

| , Motion to refer to Select Committee. 2372-75. 
lustrial Finance Corporation Bill. 672, 679-80, 

otion to reduce Demand for— 
“Defence Services, Effective Army” Economy. 2067-70, 2096, 2097, 2102.03, 
"Defence Services, Effective—Su plies and Stores” Re- ization of Ordnance 

tories. 2067-70, 2096, 2097, 2102-03, 
“Education” — ; 
Admission of students in Universities on communal basis. 1939-40. 
Policy re grant to Universities. 1930-40. 

“Ministry of Defence”— 
ramped Boards. ions ae 2096-97, 2102-03. का ak 
fatters relating to y and re-organization in order to increase efficiency. 2064, 
2067-70, 2006. 2007," 2102-03, Be ; 

Military situation in Kashmir. 2064, 2067-70, 2096, 2007, 2103. 
Recruitment of Officers to the Armed Forces. 2067-70, 2096-97, 2102-03. 
Re-or, op Seay of the Army. 2067-70, 2096-97, 2102.03. 
ae fits policy of Government ve creation of National Militia. 2067-70, 2096, 
Mie > 5 ) 
“Ministry of Education”— 
Neen ieee 1939-40. 4 
se 2 कम ‘orm langn age 20 . 1939-40. 

1 sion for increased facilities for technical training. 1939-40. 

Feo 
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KUNZRU, PANDIT HIRDAY NATH—contd. tt 

Motion to reduce Demand for—contd. 
“Ministry of External Affairs and Commonwealth Relations’’— 

Condition of Indians in Commonwealth Relations countries. 1757-59, 1766, 
Foreign policy of India. 1757-59, 1766. व 

Question re— 

British Other Ranks holding Departmental Commissions. 1709-10. 
Capture of Rajaori by raiders in Kashmir and plight of non-Muslims. 2358-59. 
Commissions for V.C.O. Military Assistant Store-Keepers. 1710-11. 
Delay in metalling of a portion of Madhopur-Jammu road, 2136-38. = 
Economic policy of Government and setting up of Central Statistical and Koon 

Advisory Organization. 3385-86. 
Employment of Government servants from Sylhet, Assam opting for India. 2438 
Leakage of information re forward trading, Blank transfers, etc. 3463. 
Maintenance of terms and conditions of service of Government employees of है| 

Assam opting for India. 2437-38. 
Policy re prohibition against export of jute pressing machinery to Pakistan. 19009 
Production of Cotton and jute before and after partition. 1797-99. 
Projects for increased production of steel, coal, cement transport facilities and ship 

and the approach to United States Government for assistance. 3578. 
Raids from Sialkot district near Sialkot-Jammu border within Indian territory. 158 
Recruitment to administrative service of India from fields of Public life, commerce 

industry. 3575-76. 
Re-employment by Assam Government of personnel opting for Pakistan after 

39. deration of initial choice. |; 
| Relief and evacnatioxi ‘of persons in places under Raiders’ control in Jammo 
| Kashmir. | 
ह Report of Commodities Prices Board. 1639, 1998-99. 

Restrictions on the export of certain essential goods. 1999. 
Shortage of Commissioned Officers in Indian Forces. 1585-86. 

Questio1 (Supplementary) re— > 
Action on recommendations by Indian National Cadet Corps Committee. 1987. 
Agreement re safety of educational and religions institations in India and Pakistan. 
Arrangements for evacuation of Hindus and Sikhs from Sind. 579. 
Attack on the Parachinar refugee camp by tribesmen. ह 
कक: premises allotted to refugees by Sector Custodians of Evacuees Prop 

Candidates returned from abroad after completion of studies. 1716. 
Establishment of Military College, Poona. 5 
Financial assistace to refugees. 215. : 
Hindus and Sikhs in Pakistan and Muslims in India before and after partition. 
National Militia for India. 1700, 
Policy re recruitment, promotions, etc.. of Officers and men of Indian Air Force. 
Vacancies in Indian Administrative Service. 1366-67. 

Rehabilitation Finances Administration Bill— 
Motion to refer to Select Committee. 191-93. 

KUPUKSHETRA— 

Question re— 

Dispersal of refugees in —— camp to other permanent habitations. 2725-26. 
Disturbances and imposition of curfew in —— Refugee Gamp. 2744. 
Necessity of Hindi script on —— camp signboards. 2117-18. 

‘ Rehabilitation of refugees in —— and other camps. 375-76. 

L : 

LABORATORY(IES)— 
Question re— 

Accommodation for —— and staff of Indian Institute of Fruit ‘ ae ons for and staff of In ० it Technology shifted 
Indian Army —— under Director of Technical Development. 2805.07. 
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‘Conventions and r dati ing child: and young persons adopted by 
- i —_— fi laid on the table. 2500. 

fotion to reduce demand for ‘Ministry of ——’.— 
Implementing of —— policy and Legislation. 1682-96. : 
— policy of Government and the manner of observance of Industrial Truce. 1683-96. Policy re better co-operation between —— and Capital, 1683-96, - 

ion re— 
__ Activities of the Welfare Department at Jharia re coal mines labourers. 583-84. 
“Agricultural —— unions registered under Trade Unions Act. 717. 

Conciliation Board’s decision re d all for coalfield ‘kers, 3367. _ Consumption of Coal in 1946-47 and —— Welfare Committees at Bokaro Bermo Coalfields. 3368. 
Discrimination agaist Indian —— in other countries. 576. 
Duties of —— Advice Officers. 865-66. 
Enquiry into conditions of agricultural —— in India. 2488-89, 
Firing in Cotton Mill of Delhi to suppress — agitation. 61-62. 
Housing facilities for —— classes in textiles, coal mines and jute, industries, 3033-35.. ian labourers in Burma. 716. ‘ Pe trained in United Kingdom and establish of an institution in India. 

Publication of periodical —— award given by —— Tribunals. 1080. hts of citizenship of Indians and condition of Indian —— in Ceylon. 209-11. les re employment of foreign —— in India, 575, Tenders for —— at Gaya, Mughalsarai Mukamah, Jhajha, Di pore, and Marmadih 

168 “Preservation of free or forced or compulsory ——” under “Bill(s)’”’. OUR, MINISTRY OF— 
pemand for grant. 1658, 1682-96. ‘won to reduce demand for “——’ — {nplementing of Labour Policy and Legislation. 1682-96, Tal =H ur policy of Government and the manner uf observance of Industrial Truce. 1683-96, Poliey re better co-operation between Labour and Capital. 1683-96. 
Nuestion re— 
Scholarships by —— for scheduled castes candidates for studies abroad. 2590.82. 

© CESS (AMENDMENT) BILL— 
“Indian ——’’ under “Bill(s)’’, 

jon re attack on Wazir-i-Wazarat and other State Officials of —— at Skardu. 2816, 

| tered planes flying between Delhi, Karachi and —— in January, 1948. 1386. Indian Chamber of Commerce, Nisbet Road. —— and others from Punjab recognised | ॥॥ 4 Government. 2723-24. : ; 
} Indians detained in —— for alleged participation in riots. 2129. 

‘Partition of assets of Punjab Pubile Library, ——. ). 
‘mp tion of through trains between Delhi and ——. 1432-33, 

ansfer of Dayal Singh and Dwarka Das Libraries to India and partition of Univer- | ity and High Court Libraries at ——. 2560. 
fer of Provident and Gratuity Funds of non-Muslim employees of Punjab Public _ Library, —. 2559-60. 

ment of icultural —— to ref in Delhi Province. 3368, Allotment of —, by the pon ovement pon building purposes. 251-52, 3586. to phs ployees at Patna for con- 2 , Suction of houses. 2294. 

- 
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LAND(S)—contd. 

Question re—contd, 
y 

ae of Muslim —— and Crops cultivated by Hindi tenants in Delhi Provine 

Auctioning of —— and ge s in Delhi’ Province belonging to Muslim evacuees. OL 

Compensation for —— for -47 to people of Charbatia fae Cuttack, Orissa. 21 

Compensation to Indians for —— in Burma. j 

Cultivated area ana cultivable waste in West Bengal. 2665-68. 

Cultivated ——, fallows, cultivable —— and forests in various provinces of din | 

Union. ८०-३० ey 
Cultivation ला Military Estates Department in Cantonment Areas. 2554. 

Demand for the’ return of requisitioned —— to Jhansi peasants. 3597-98. है 

Fixation of price by Delhi Improvement Trust for —— to be acquired during 1948, 10 

— under sugar cane cultivation in West 3556. : 

Legislation re है अलपल्आ 7 of —— and Indians” interests in Burma. 716. 

Non-payment of price of a piece of —— near Chah (Well) Wazirwala, Amritsar, 1 ] 

Obligations and rights of occupants of Old Grant Lands in Cantonments. 2786. 
Requisition of —— in Agra Tehsil. 1269. 

LAND DEVELOPMENT BILL— 

“See “Delhi and Ajmer-Merwara ——” under “‘Bill(s)’’. 

LAND RECORDS BILL— 

See “Ajmer-Merwara Tenancy and --- under “‘Bill(s)’’. 

LAND UTILIZATION SUB-COMMITTEE, CENTRAL— 

Question re implementation of the report of —. 2665. 

LANDLORD(S)— 
Question re charging of Pugree from tenants by Delhi ——. 2132. 

LANGUAGE(S)— 
5 

Motion to reduce demand for ‘Ministry of Education’ Need for a uniform —— poli] 

1932-54. 

Question re— 

Policy re ees of one Indian —— in place of English as official —— in Centre # 

Provinces. 57-58. ian है 

i Production of information ‘films under Government, auspices in various In 

» 2426, 

Motion ar to Select Committee, 89-91. 

LASKAR, PROF, N. 0.— 

Election of —— to Standing Committee for Ministry of Industry and Supply. 5” 

LAw— 
Question re —— re giving and taking of bribes by public servants. 2559. 

LAW AND ORDER— 

Question re U.P. measures to keep peace. 1734. 

LAW, MINISTRY OF— 

Demand for Grant. 2261. 

Question re— i हर 
Provincial restrictions on ae of refugee ee Sap . 1516. 

of all Judges of High Courts exclusively from Bar. 928-29. 

Rehabilitation of Teachers, ——, and Doctors from Pakistan. 211-14. 

LAXMANATEERTHA— 

Question re investigation into —— and Harangi irrigation projects, Coorg. 1206 

LEAD— 
Question re reduction in prices of —— and tin, 2297, 

LEASE— 
“Qoestion re— 

—— for mining of material for Shahabad Cement Factory. 1436. 

of Cantonment lands. - 1351-52. : 
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LBASE—contd 
Question re—contd. 

ws sp 280७ for the ‘leasing of North Andamans forests. 322-29. 
Aig to political suff in iting —— for raf, of salt. 2904, 
‘LEATHER— 

Question re— 
Facilities to Harijans for manufacture of —— and manures. 158, Research facilities for —— technology in Centrally Administered Universities. 3180. 
Translat in Hindustani of books relating to Ei of —— and manure. 168, 

LEAVE— 
Question re— 
Disparity in —-- rules applying to various Government employees. 3177-79. 
— tule for Go servants p ding out of India. 2203-04. 

LEGAL PRACTITIONERS (AMENDMENT) BILL— 
See “Indian Bar Councils and ——" under “Bill(s)””. 

LEGAL PRACTITIONERS AND BAR COUNCILS (AMENDMENT) BILL— 
| See “Bill(s)”. 

LEGAL SYSTEM—— 

Question ve re-organisation of —— of India. 3361. 
LEGISLATION— 

Motion to ae demand for ‘Ministry of Labour’ Implementing of Labour Policy and 
—— il 

| LEGIsLATURE— 
a of convention in giving ne to Short Notice questions in the Press before 
Ph answered in the Howie. 36. sf 
Question re replacement ge East Punjab Evacuees (Administration of Property) Ordinance 

| by an Act of —. 16. 
‘LEPE (S)— 

~ Question re —— and —— asylums in India. 3440-43. 
LETTERS— 

EVEL CROSSING— 
Question re construction of an overbridge at —— near Cuddalore New Town Railway 
Station on 8. I. Railway. 2297. 

IBRARY(IES)— 5 
| Question re— 
} 28866 of —— of Secretary of State for India and India Office. 1875-80. 

Partition of Assets of Panjab Public ——, Lahore. . 
er of Dayal Singh and Dwarka Das —— to India and partition of University 

_ and High Court —— at Lahore. 2560, 
Transfer of Provident and Gratuity Funds of non-Muslim employees of Punjab Public 

» Lahore, 2560, 

: re— 
Action against illicit practices Import ——. 221-23. 
Application nits ssaivalitation of pt —— by Chief Controller of Imports. 958, 

in Tran es oon sea | इसके ne Soom, polsing import “अप 2558 
Import —— num [0 cars and trucks imported daring 1948, 2490-9L 
Issue of export —— during 1945-46 and 1946-47. 571. x. > 

of import and export —— for cloth to hale s merchants. 1200-01. . 
import and export Ci ive 
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LICENCE(S)—contd. 

Question re—contd. 
‘Non-issue of —— to a woman for plying hackney carriage. 3458. 7 

Number and capital of licensed firms importing machinery, equipment, etc.. Auring 1947, 

1-93. 
Policy re —— for import of Ceylon copra. 2010. 
bee ial restricti on practice by refugee lawyers. 1516. 
‘Quota of cars and impor; —— for 1948-49. 2715. 
Refusal of import —— for tractors. 3362-65, 
“Violation of —— conditions by aviation companies. 2905. 

LIGHT HOUSES AND LIGHT SHIPS— 

Demand for Grant. 2262. 

LIME— 
Qvestion re and coal for Assam Bengal Cement Company Ltd., and constraction of 

Public Works in Assam, 148. 
2 

LIQUOR(S)— 
Question re—- 

Consumption of —— in Delhi and 5330५ 2196-97. 
Import of forei; into India. 
Licensed —— ४ feos in Delhi and New Delhi. 1717-18. 

LISTENERS— 
Question १६ —— research section of All-India Radio. 1703. 

LOAN(S)— 
Question re— 

Hyderabad’s —— of rupees twenty crores to Pakistan. 168. 
Hyderabad’s —— to Pakistan. हि i 

News re grant of —— by Nizam to Pakistan Government, 70. 
Restrictin, iy applications for —— to refugees registered in Delhi before November, 

1947. 221. 

=e 
Motion to reduce demand-for ‘‘Working Exp: repairs Maii ee uf of 
— and machine tools. 1101-12. 

Question re —— i of East Punjab Railway received from North Western Rail 
way Headquarters. 1155. a 

sLONDON— 
‘ 

Motion to reduce di d for ‘Industries and Supplies’ Director General of Disposals, 
Textiles Commissioner and India Stores Department, ——. 1659-82. 

Question re—- 
‘Assets of library of Secretary of State for India and India Office. 1875-80. a 

India’s High Commissioner’s Store Purchase Department in England. 1880-82. न, 

Number and cost of Air Mail Edition of —— Times subscribed हर various Mini 

2820. 
(Orders to India House Officials, —— to severe connections with Hindu Communal 

Organisations. 2740. 1 

Transfer to India of books, record and manuscripts from India Office, ——. 159, 

‘Transfer to India of records and Art Collections housed in India Office, ——. 149. 

॥,088(88)-- 

Motion to reduce demand for ‘Working E: -Miscellan E: 2 — 
Railway Grain Shops. 1167-76. 

Momentary loss due to delay in retrocession of sections of B. A. Railway appo! i 
quan India under Boundary Commission Award. 1733. : 

ion ré strength of Indian Air Force and —— in Kashmir Operations. 1702. 

LUCKNOW— 
Question re traffic bottleneck of —— Kanpur section on E. I. Railway. 2649. 

‘LUGGAGE— 

Question re household effects left locked up in Pakistan by refugees. 2128. 
LUNCH INTERVAIL— 

Change in timing of ting of Assembly and ion of ——. 868. 



odation for laboratories and staff of Indian Institute of Fruit ‘Tet 
ited from ——. 3290. 

nm 
free import’ of —— and raw-material for manufacture. 745. 

nd capital of licensed firms importing ---- equipment etc., during 1947, 392-93, ibition against export of Jute pressing ——- to Pakistan. 
apparatuses and ——. 119-20, 

Tk; MR. COMPTON— 
7९ expenditure on —— for writing India’s achievement in World War Il. 3183. > 

6 delay. ia metalling of a portion of—Jammu Road.” 2136-38 

, Calentta and Bombay. 240: 
Ceylon during the year 1937-38 and 1946-47. 3579-84. 

5 Expre:s between Delhi and —— 33.36. 
ito delay. in transit-of goods to Delhi from Bombay, —— and Caleutla, 2655. 

vad ‘om Cvorg to Mysore State and ——. 16-47. 
Governments protest to India against. new —— Nagpur. Air Service. 2809. 

Merchant Shipping Offices Bombay, Calcutta and ——. 21 
And fore'encrs as pilots in Port Trusts of Bombay, —— and Calcutta, 795-96. 
ent centres in Bihar, Bengal, Orissa and) —— Provinces. 436- 4 

tion of movement of pulres and cereals from Bihar and U. P. to —. 2918-19, 
of Grand Trenk Express in three connected sections from Delhi to ——. 1144. sof deep sea fishing from Travarcore,—and Orissa, 994-05, _ 

food stocks in — Province - 1794. 
2] ० Central Government of Forest College, Coimbatore from —— Govern. 

yarted from = t 
yaw trafic by Grand Tru): 

॥ training centres in ० -- circle, 604-05, 
SOUTH MAHRATTA RATLWAY— 

01817. 

PORT TRUST (AMENDMENT) BILL— 

ORT TRUSTS (CONSTITUTION), (AMENDMENT) BII.L— 
Calcutta and ——” under “Bill(s)”” 

OTIRAM— 
‘te killing of —— of East Khandesh District by an Arab of the Niam’s State. x 

(९४४68 ०3 -—\ by All-India Radio. 3575. 
BAIG, SAHIB BAHADUR— arse 

establishment of famine commission” st the Centre. 230-41. 
I SRI NARAYAN— ome shal 

of corstal deep sea fishing scheme. 04. 
tees for ‘Seandard sized daily newspaper under Newsprint Contre) Order, 

— of telephone sets:in various districts’ of Bihar. 1818: jem 
tractors imported dufing 194647 to Pro: and States. ees: in Rite पर ro" 0. . = 
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MAITRA, PANDIT LAKSHMI KANTA— 

Damodar Valley Corporation Bill. 889-91, 892, 893, 912-13. 

Demand for Grant— 
“Ministry of Communications’. 2033, 2052. न 
“Ministry of Transport’. 2114. 

Dentists Rill— 5 

Motion to consider as reported by Select Committee. 1259. प्र 
Consideration of clauses. 1305. Gail पर 

i — the Standing Finance Commi for way, 3089. <8 

General लत the Geneml Budget. 1543, 1562, 1603-05, 1630-31. 5 
Indian Lac Cess (Amendment) Bill. 3475, 3479-80, 3482. मं 

Legal practitioners and Bar Councils (Amendment) Bill. 3626. _ Sine . 
बट तक foe adjournment re increase in postal rates between India and ए witha 

consulting this Assembly. मु = 
Motion re Corer be Ene on Public Accounts. 2829, 
Motion to reduce demand for— 

"Defence Services, Effective Army’’ Economy. 2084-87, 2091, 2097, 2099, 200, न 
“Defence Services, Effective—Supplies and Stores” Re-organisation of Ordnance F 

tories. 2063, 2084-87, 2091, 2097, 2099, 2100, 2103. 
“Ministry of Commerce’’— : 

Appointment of Trade Commissioners. 1844, 
Coastal shipping and Insurance. 1844. : x | 
Ex 15% and import policy and establishment of an Indian Commercia) 00 

1844, 
International Trade Agreement. 1844. 

“Ministry of Defence’’— 
Cantonment Boards. 2084-87, 2091, 2097, 2099, 2100, 2103. 
Matters relating to policy and re-organization in order to increase efficiency. : 
2091 2099, 2100, 2103. 

Military situation in Kashmir. 2064-87, 2001, 2097, 2099, 2100, 2103. 
Recruitment of Officers to the Armed Forces. 2084-87, 2001, 2097, 2099, 2100, 2103. 
Re-organization of the Army. 2084-87, 2091. 2097, 2099. 2100, 2103. 

= pas of Government re creation of National Militia, 2084-87, 2 
|, , 5 

“Ministry of Works, Mines and Power’— 
‘Policy re building of houses and quarters. 1926, 19°8. 
Policy re development ofmineral resources. 1926 . a 
Utilisation of water resources eee licy of Central Water-Power, Irrigation 

Navigation Commission, 1926, 1928. 
Aes for cee it Maintenance” — 

५ of | an chine ० tools. 1102. #7 Prevention of thefts of Railways fittings. 1182-84, 1187. न 
Provincial Insolvency (Amendment) Bill— 

Mction to-consider as reported by Select Committee, 3093. 
Question re— 
Momentary loss due to delay in retrocession of sections of B. A, Railway a 

to India under Boundary Commission Award. 1733. i ee er ere Tn dia and Provincial Museum . 1069. 
ee jon Ee ir grass_and bamboo for use in paper industry. 1445. stribution of Dollar Exchange to facilitate Bee of vehicles of various m 

fapeetch — of Central Water,Power, Irrigation and Navigation Commi i 

Question 33 rea re— 
All Thats ews font 1704. 
Bad food, clothing and other disabilities of eatings. 3167. Central Water Power. Irrigation and N: Vvigation Commissi East Pakistan encroachment on Indian territory. in: Assam. © 1891 Facilities to Reuter News Agency by Government of India. 1980. [esa Used 22 सह ne in issuing Bonus Shares. 2717. eament olestation i ‘women customs barri between Pakistan cared Bengal. 3191.93, Es re 2 reporting of speech: i ii resentati * 0. ndian Army Laboratory ae Seeman ae 27% ae Me ee Licences for import of goods fi 

- List, of consumer goods allowed and not allowed to be imported in India, QU 
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STTTUENT ASSEMBLY (LEGISLATN 
PANDIT LAKSHMI KANTA—contd. : apie 

tion (Supplementary) re—contd. 

jon and number of fertiliser |e in India. 804. Let 
eh men and property due to border incidents. 1701. 

Method of recruitment in Indian Meteorological Department. 3257-58. 
Caan itary training for Universit; students and eS Corps. ee cn 

foulvis. in Indian Army for re! ees eke to oe penne) te 
rand employment of N. W. R. employees op’ 01 9. 

oe of wants hy Railway staff from Pakistan due to lack of housing accommo 
dation 3549-50. 

Offi ४ 8. I. EB, holdin, rmanent, short service and emergency commissions. 3174-75. 
लव प6 आए of India's. Officials anxiety to return to India from Pakistan. 2810. 
seat raining for officers of Indian Army Ordnance Corps or Royal Indian Army 

ge and recrui of employees in Central Ordnanze Depot, Jubbulpore. | 
duction of cotton and jute before and after partition. 1798. luction of salt on cottage industry basis. 2903. 

Production of steel, cement, textile and sugar in January and February of 1947 and 1948, 3261. 

against export of jute pressing machinery to Pakistan. ve ion of Ratings as Officers. 3166. 
lifications for Officers cadre in Royal Indian Navy. 3163-65. Reconstruction of committee on indigenous system of medicine, 3437. H Be एल as Government Officers of persons who participated in freedom ae d 

oc of Fact Finding Department of Relief and Rehabilitation Ministry. 1889, bitk 2000. 

Rehabilitation of immigrants from East Bengal into India. 1803. Representations by stndents.of Central College of Agriculture, Delhi. 1793, rictions on travelling below 100 miles b Mail or Express trains on G. 1. P. Railway. 2892. ५०७४ कु: 
ire of Mail bags by National Guards and Pakistan Police in Bastern Pakistan. 3593, mggling of materials and finished articles from C.0.D., Tubbulpore. 3439-33. Strike by Indian Air Force trainees at Bangalore. 3430, iL: Aihventions and post war reconstruction grants, etc., to various provinces from 1945-47, 

Tinned articles of food acquired by Disposals Department. 3252. er of Service Books of Government employees from Pakistan. 2633.34. ' Pa Use of hemp, seeds, cotton waste and bagasse in paper industry. - 1444, ise of temporary structures built for army durinz war. 1712. ; Pi Withdrawal of Pakistan armed police from Charsandaspur, We Bengal. 1205-06. = Women and children abducted from Jammn and Kashmir. 2348, ilway (Trans ne Bill. 2442, » 2448. i [-- 
7000190 by the Select Committee. 1417-20, 1428: - of com 1 organizati 3128, aoe Commission) (Amendm 

) Bill. 25137 

ition re supply of — to Egypt ‘atid food 
AR— 

rTe— 
me at Calicut in —— 

deasting station for ——. 1578-79. re y of —— district for irrigation works or Hydro-Electric Projects. 3562, 
YYA, SHRI U. SHRINIVASA— 

of —— to Standine Finance Committee, 3387. 
YA, PANDIT GOVIND— 

of —— to the Standing Com.mittec for Ministry of Education, 1818, 

policy of Government’ of India, 3568) 

re formation of —— province. 1279, 
WER COMMITTEE— 



proposed village 1008 0129 ju districts of Ranchi, Palam, Singhbham and 3 

MA? DAPAM— 
: 

Que ticn 7९ quavantine regulations for Indian passengers at -—— by Ceylon Government. 

1199-1200 
- MANGANESE MINES— 

© Bez “8 016(०) 
MANIFUR STATE— 

i Question re— 
हे 

Peeeisw of Dimapor Laephal and Gauhati-Shillong roads ino ond: Khasi State. | 

 Mau:tenance of roads passing through —— and Khasi State. 425 

: Merger. of aid -Khesis Hilly States with: the Provincial administration. $25 

Priv leges, fraction and powers of the Indian Agent in ——-. 425-26. 

MANU SUBEDAR, MR.— 
Question. 74 complsing 7e..export of timber, steel, cloth and cotton from India. 3579. 

My 
5 

on MSupplemeiitary) re redaction in prices of matches. 

FACTURE(S)— 
son to reduce demand. for.“ Working Fixpenses—Repairs and Maintenance” ——- of 

~=Jocometivesand machine tools. 1101-12, 

> Question +६-- 

—— of boilers in Tud‘a and import during 1947: 1085. 

seit vcot Synthetic: petrol. 1646.37) 

MANURE(S)-- 
Question re— 

Cos: of ujanufactured and imported sulphate of ammonia and other ——~. 1438-40. 

Facilities to Havijans for manofacture of leather and ——. 158. 

Ne ‘es by Government and quantity of —— and fertilizers used in Coorg under 

“Grew More Food’ campaign. 1 . 

“Translation In Biicastani of books relating to manufacture of leather and ——. 169, 

See, also, ‘‘Fertilizers”’. 

“MARINE, ENGIN gas 
Question re Sila imparting education in —— 2563.64, 

 MARKET(S)— 
a Te— 

roducts in Bastern Countries. 71:19 
‘Efforts for expansion of export —— for Indian pt 

Tnconvenienee ‘o Government employees due to closure of markets and bassars 90 

inday. 2 
‘MARKETING BOARD(S)— 

Question; 7¢ organization, of an. AllbIndia.gur ——. 495. 

KETING DEPARTMEN'!-- 

te functions of Central Agricultural ——. 2920-21. 

& “Special ——" under “Bill(s)”. 

२1598 REGULATING AND VALIDATING BILL— 

"See “Hindu Toter-caste ——” under “Bill{s)’’. 

| MARRIAGE (RESTRAINT) (AMENDMENT) BILL— 

e “Child ——” under “Bill(s)”. 

6 “Hinde =" under "पा. 



Iondolénce “on the death of Melmana Ganani. 10607: 
0 कट industrial policy ‘of Government of Talis: 3306-2402 

Decision v9 usticnalimtion of ——- gud dobaeon.Tainhutadtheing कि को की, 
Reduction in prices of ——, 1723, 

MATCH COMPANY (INDIA) LIMITED, IMPERIAL— 
Question re wagons for transport of timber for ——, Gwalior. 2919-20. 

_ MATCH INDUSTRY(IES)— 
Sec *Industry(ies)””. 

MATERNITY— 
Question: re —— and: child welfare. centres in mining area, 19, 
MATHURA— 

Fs ones re renaming of Curzon Archmological. Museum, —— after Pandit Radha Krishna, 

— MATSYA UNION— 
= Question re protest demonsttation of Jay Kisans “of Bhai pur State at i ion of —. 3187. 

4 
 MATTHAI, THE HONOURABLE. DR. JOHN— 

5 General. discussion, 720. 
a Authenticated schedule of authorised expenditure—Railways for 15th Augest, 1947 to 31st March, 1948—laid on the table. 22. i Authenticated schedule of authorised expenditrire—Railways—Supp! ry: EB d for 15th August, 1947 to 3ist March, 1948. 2299.93. Authenticated schedule Wf “Atithorised Erpenditare’ —Railways for. 1948-49. 2298 99. Bombay, Calcutta. and Madras Port Trusts: (Constitution) (Amendment) Bil— Motion for leave to introduce, 3298. 

» Appointment of —— to perform functions of the Finance Minister at Railway Budget— = 4 
- 

ndget as corrected of the Railway revenue and expenditure—laid on the table 1159. Calentta Port (Pilotage) Bill— . Motion for leave to introduce. 2676, otions to congider’and to pass as amended. 3620-24, Code of Civil Procedure (Amendment) Bill— 
otion fur leave to introduce. 24, 

Motions to consider and to pass as amended. 94, 97. 
— Demand for Grant— 

_ Appropriation to Betterment Fund, 1192. 
_ Approprirtion to Reserve. 1192. ee 

: Coustruction of new lines—Capital and Depreciation Fund. 4112, 
Ministry of Transport, 14. 
Miscollaneous Expenditare. 1002. 

ilway Roard. 1002. 
Working Expenres—Administration. 1159. : Working | Expenses—Miscellaneous Expenses. 1159. ee Working Fxpenses—Repair and Maintenance: 1002, _ Demand for Supplementary Grant (15th August, 1947 to 31st March, 1948)—With ‘om Reserve. 1220. 

General discussion of the Railwav Budget. 97;-943, 953, 964, 974-81) - Tndian Railways (Amendment) Bill— 

Motion for leave to introduce, 1902, 
~ Motions to consider and to pass as amended. 2626-97. 

ur uilways (Second Ai ) Bil 
tion for leave to introduce, 3601-02. 

rc 

Rail ai 

BN कट Connc’) for Railways. 2840 see | for Ministry of Transporf. 1219. 3297. Finance Committee for Railways. 2837, शक: 5 
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MATHAI, THE HONOURABLE DR. JOHN—contd. 

Motion to reduce demand f ee 

ction of New Lines—Capital ind Depreciation Fund’ Construction. of 

lines and restoration of dismantled lines, 1124-26. 

fi 

‘Rail Roar 
ithe 

5-९ 3 जा टिक हा Pp. dati to the bers. of the Reailws 

Board and officers of Railways. 1130-31. 

Cendition prevailing on Oudh Tirhut Railway. 1191-92. 

Grievances of third class mgers. 1034-35. 

Inefficiency in Railway 2 istration. 1018-19. 
Late running of trains. 1004 
Passenger fares based on un-economic rates structure. 1023-24, 

Re-organization of Railways. 1038-4 

System of selection obtaining on the Railways. 1099-1101. 

Working Ex Ground el 5 and special facilities for wi 

and movement of agricultural commodities eapecially foodstuffs, 1165-67. 

"Working Pp ste ai Expe! Loss on Railway Grain Shops. 

of | a thine tools. 1101-02, 1109-12. 

Prevention of thefts of Railway fittings. 1187-88 
aaa re amendments of the Ajmer-Merwara Motor Vehicles Rules 1940—laid on 

table. 

Preservation of the Railway Budget for 1948-49. 
Railways (Transport of Goods) (Amendment) Bil— 

Motion for leave to introduce. 
Motions to consider and to pass as amended. 2441-44, 2447-56. 

- Road Transport Corporations Bill— 
Motion for leave for introduce, 2676. 
My 

3615-11, 

‘MAURITIUS-— 

= ve economic condition of Indians in ——. 2489-90. 
MAVALANEKAR, THE HONOURABLE MR. G. V.— 

See ‘Speaker, Mr.” 

MECH ADA— 
Question re scheme for Railway line connect —— sti } with pen शो के लक (2३३ y line ecting station on B. N. Railway 

MEDICAL COLLEGE— 
See ‘College’. 

MEDICAL OFFICER(S)— 
Question re— 
—— at Vizagapatam Port. 3261. 
Recruitment of —— in S. I. and M. & 8. M. Railways. 3562-63. 

MEDICAL PERSONNEL— 

Question re post war plans for training of —— and facilities to Andhra University. 

MEDICAL SERVICES— 
Demand for Grant—General Budget. 1819, 1848-67. 
Motion to reduce demand for ‘—— 

Inadequacy of medical relief. 1848-67. 
2 ee system of medicine and registration of Ayurvél 

MEDICINE(S)— 

Motion to reduce demand for ‘Medical Services”. Need of 
systen: of —— and registration of Ayurvedic Practitioners. नी eee 

Question 76- 
डे 

mmitiee on thie system of treatment... 3458 
Desertion of Medical Officers fi 

Medical Stores. ..1078 rom Irwin and Safdarjung Hospitals and position ‘ 



re—contd. 

‘and production of allopathic —— in India. 1995-98. 
y of staff, appliances and —— in hospitals and dispensaries 0 : 

rwara, 1076-77. Pe ‘a 
ons for me of Ayurvedic system of ——. 1718-20. f 
ibutie of ९! ittee on i ate atem of ——. 343637. 4 

2572-73. 
ig § 

of Committee on Ayurvedic system oF —. % . he 
te Faculties in Centre and Provinces for recognition of Homeopathic Institutions 

‘and Practitioners. 1047. : 
aly and import of Homeopathic —— in India. 1047. न मु 

of allopathic and patent —— and surgical instruments imported during 1945-47. 

lution re State recognition of Homoeopathic system of —— 809-24. 

INE, FAMILY— 
ion 76 revised Edition of Moor’s —— for Government servants. 1574-75. 

NG— 

aneellation of the —— for the 20th January, 1948 and decision re starred questions for 
the day. 31-32, 
Cancellation of —— of Assembly for the 2st’ February 1948. 905. हू 
pra of —— of the Assembly fixed for Saturdays during the current) Session. i 

intiming of Commencement of —— of the Assembly. 869. 
les of questions to a future date due to cancellation of a ——~of the Assembly. 

TA, SHRIMATI HANSA— 

lence on the death of Mahatma Gandhi. 107-08 
du Code— 

m to refer to Select Committee. 3642-44. 

1935, 1944, 1951, 1 
1935, 1944, 1951, 1954, न डर आर 

for a uniform language Belay: 1935, 1944, 1951, 1954. 
1, Policy re pon te Universities. 1935, 1944, 1951, 1954. 

Provision for increased facilities for technical training. 1935, 1944, 1951, 1954. 
MEMPER(S)— 

on re— 
¥ Pally allowances of non-official —— of Central Government Committees, 105 5 e ee without licences for —— of Constituent Assembly and Provineial hate 

Qualifications for —— of Federal Public Service Commission. 2201. 
EMORIAL ARCH— 
luestion re addition of Nagri script to inscriptions on India Arch on Kingsway. 2493. 
ON, SHRI P. GOVINDA— 

ion of Ai पट Indian Central Coconut Committee. 664. 
re d for hoistii ax Pp ig of National Flag in States in ६ 

on {Sup y re buildings 3577 at eee 
HOSPITAL— 

ospital(s)"*. , 

on Bhatatpur border. 3180. 
n Bharatpur border villages by —— from Gurgaon District. 2288  7+- 
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INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) sapere 

MISKUANTILE MARINE— j 
Question re schocl for pre-cadet training for joining Indian —— . 2732. 
See a = 

MERCHANT SHIPPING (AMENDMENT) BILL— 
Indian — ” under “Bill{s)”. 

MISKUIH OF STATES— 

Area of states absorbed in Central ii 657, ३ 
q ‘Cash, Lalances and reserves made over to provincial Governments by Chhattisgarh 9 

17, 
Goptes of G olifications re states 

हे administrative units. 2575-00. 
Demand for merger of Jind state with East Punjab Province. 1976. 

हि tates of Kathiawar and other merged 

with provii or forming indy 

926.27. 
indian States merged into various provinces. 1986, 
Merger of Dujana state with East Punjab. 1277. 
Merger of Manipur and Khasi Hil] States with provincial administration. 425, 

Nimrana Chief-ship, Rajputana with East Punjab Province. 2821 
Policy ve administration of Orissa States after merger. 3572. 
Population and areas of states merging with or acceding to India. 2431-32. 
Position re merger of states with Indian Union and relations with ex-rulers. 62-68 

by Binar re merger of Kharswan and other states 
Unissa 59-60. 

States not joining any merger schemes and without responsible Governments, 2431 
Terms of service of officials of various merged states, 1994. 4 

METAL POLISH— 

Question re— 
Acceptance by Director of Suoply Bombay, of tender for liquid ——. "48889 
Advertisement in the Indian Trade Journal inviting tenders for Vquid —— 317 

METCALFE HALI— 
“4 Question re dedication of ——, Agra for charitable and philanthropic. purposes. 1 

“METEGROLOG Y— 
Demand for Grant, 2263. 
Question re— 
“Meteorological observatoriec in India. 995-90. 
Number and location of Meteorological observatories in India. 2284. 

METECROLOGICAL DEPARTMENT— 

Question re method of recruitment in Indian ——, 3257-58. 
MIDDLE EAST— 

Question #€-- 

Anti-Indian propaganda by Pakistan in countries, 576-78, । 
Students from —— countries for higher ‘studies in Indian Educational and | 

Institutions. 108: f 

MIDWIFE(VES)— 
Question re— 

Nurses and -— sent to foreign countries) for higher studies, 74344 
Students trained as ——-. Nurses, and Health Visitors. in Government, Instiluti 

Delhi every year. 58-59. . 
- MIDNAPORE— 

steam og roost of residential house of Kumar Debendra La} Kha, 

MILAN FAIR— : ; ; 
jon re participation by Commerce Ministry into —, Italy. 2741. 

ITA प 
Question re hatred and violence propaganda by --- + and Partep urdu dailies of Delhi 



वि ie ly recruited po! oa an phe कक == 
i in —— in communal proportion. 3 न 

imine or att ae te आ 252 
MILITARY ATTACHES— 

Question re —— of India and Pakistan in Embassies at Karachi and New Delhi. 2571_ 
MILITARY CAMP(S)— c 

See ‘Camp(s)’’. i 
“MILITARY COLLEGE— 

Question re establishment of —— near Poona. 1987-88. 
_ MILITARY DAIRY FARM(S)— ह 

See ‘Dairy Farm(s)’ | 
MILITARY ENGINEERING SERVICE— है के 

Question #८-- है es E 
Different scales of salaries of various Engineering Officers’ cadre\in Military holding same ; 

posts. 3176. d रे 
Dissatisfaction among civilian engineering officers re recruitment to high appointments 

in ——. 3177. SBT. 
School of Military Fngineering at Roorkee. 2813. 
Technical qualifications for various categories of serveyors of ——. 172023, 

MILITARY ESTATES DEPARTMENT— 
~ Question #(-- 

Cultivation of Jand by ——in Cantonment areas, 2554, 
३ = contro! “over camping grounds and main°roads in India. 2786-87. 

_ MILITARY ORGANIZATION (S)— 
Question re help to various semi -—— set np by various provinces, 2200. 

MILITARY PERSON NEL— 

Question re— z 
Commissions for V.C.0. Military Assistant Store Keepers. 1710-11. 

 * Disabled ex-service personnel trained and under training. 865 
पे Down graded extra temporary personnel of 4.1.0,8.. Bengal Area. . 2420. 

Functions of personnel of A.1.G.S., Bengal Area 2419, 2 fj ess है 
Occunation of servants’ compartment by and other TTI class passengers. 2893. 
Pensionary rights of —— pnrticipated in civil disobedianes movement of All {ndis- Congress Committee. 1072-73. 
Permanent and temporary employees of 4.1.6.8., Bengal Area. 9419-20, ra Punishments to personnel of Tndian Signal Corps, Tubhulpore. 3464-65, ni'ment of temporary employees from Defence Ministry, Pakistan. 1573. | Registration and emrlovment of ex-service men through Employment - Exelian daring: 

last two years. 1882-83. sees = हर 
Registration of temporary n-rsonnel from Defence Ministry. Pakistan, 1572-73. Re-cmplovment of ousted FuT.B, and E. T. A. nereonnel,- 319? 

se of ali E.T.E. and E.T.A. personnel opting Pakistan, 3182. 
OLITARY SERVICE(S\— 
Question re—agrecments re ——hetween Governménts of U.S.A. and India, 

MILITARY STORE(S)— ; 
Question re— पक 2 
Army Research Institute and production of Military equipment. 1579-80, 

Tadia’s missing army. stores Uexpatshed from. Pakistan. 2418 
MILITARY TRAINING— 

rs =" 
: 

Expansion of U.O.T.€. and —— for stu te; Son Tor aire ate aod पक Coceremmaateanlarene aie sibs an 21196 vo 
2 न training Institations in India. 3156. 



— See 
r MILITIA, NATIONAL— था 

Motion to reduce demand for ‘Ministry of Defence’. Unsatisfactory policy, of 
जो ment re creation vf ——. 2064, 2104. _ 

Question re— te 1 ७७% 
ati f —— for India 1 

Taglmentaton of Dr B. Pattabhi Sitaramayya’s Resolution re development of 

— for India. 1690-1 
Organization of the Indian Territorial Force or the —— as a second line of def 

in India. 164. 

MILK= : 

ad Question re detection of adulteration in food stuff and —— in Delhi, 2210-11. 

MILL(8)— 

Question re-— 
Firing in Cotton —— of Delhi to suppress labour agitation. 61-62 
High prices charged per —— and stationery manufactures. 643, 
— prices for cloth and yarn. 
Names and location of sugar —— in India. 647. 
Nember of textile —— in Andhra District and facilities to handloom weavers. 
Raw material for Calcutta jute —. 43, 
Strike in Cotton ——. 3586. 

fa SiN) 
Demand for Grant. 2262. 
Question re— 

Coal and manganese —— working in Central Provinces, 272%. 
Diamond —— in Hirakud in Sambalpur District, Orissa. 589. 
पक / ities for labcur classes in texticles, coal —— and jute industries. 3033-% 
Lease for cn material for Shahabad Cement. Factory. 1436. 3 
Maternity and ld welfare centres in mining reas. 

See also ‘‘Colliery(ies)”’. 

‘MINERAL(S)— 

Motion to reduce demand for ‘Ministry of Works, Mines and Power’, Policy re develop 
resources, 

t Question re survey of Chhattisgarh States for —— wealth. 2488, 2590. 

_ MINES, INDIAN SCHOOL OF— 

Andhras in ——and quota for each province. 591-92. 

MINIMUM WAGES BILL— 
_ See “Bill{s)’. 

_ MINISTERS— 

= ee reduce demand for ‘‘Cabinet’’ 7 number of —— and con: 
Sj of effective control over Departments. 177: 
Question re Ambica Air Lines planes for ——. 

_ See also “Salaries of ——” under “‘Bill(s) 

“MINISTRY (TES)— 

Question re— 
Educational institutions under —— other than Health and “Agriculture, 1056-56. 
Hardships to employees of certain. —— in ing 

in Del 2731 
cia and cost of Air Mail Edition of London Times subscribed for. various “| 

© -Reorgasiaation. of estione of various —. 1215 cae 
foint stant पर een ies, : etc., and other officer in 

Temporary staff in various ——. 1566.67. . 
See “Government of India” 



’ [2 गेज्स, न yen कहर fate ae 
EX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. __ 155 

Bee Sepplacentars: Genk; 297? हे emenit: rant. . Beaty 
fe ect of nen coins to be minted in I —. 1985. ii - 

ANEOUS DEPARTMENT(S)}— 

id for Grant, 2263. 
ELLANEOUS EXPENDITURE— 

id for Grant. 1002, 1195 
A, SHRI YUDHISTHIR— 

Election of —— to Indian Nursing Council. 3195. 
indian Finance Bill— 
Motion to refer to Select Committee. 2293-95. हु (! 

Motion for adjournment re hunger strike of political and Trade Union workers in Delhi 
District Jail 3386-87. 

Question re— 

Absorption of lower grade servants of Orisea States by Orissa Government. 3569. 
i eut with Rulers of Orissa States re ceding of rights to Government of India. 

23, 
oo of assets or liabilities handed over by Orissa State’to Government of Orissa. 

Cloth, yarn and sugar‘supplied to Orissa State. 3584. 
ee as unlawful of Communist Party of India by West Bengal Government, 

Government scheme for social education. 3437-39. 
ahs ents to ex-Rulers of Orissa States. 2823-24. 

icy re administration of Orissa States after merger. 3572. 
“Publication of Orissa States Rulers inventories of private properties. 3188. 
Rep toes to Asa ge States people in Orissa Provincial Assembly. 3568-60, 

: Supplementary) re— : 
Democratic snore in Federated States of Kathiawar and other merger States, 927. 
Interim = m of Chattisgarh States by C. P. and Berar Government. 
See by Bihar Government re merger of Kharswan and other States with 

ion re— 
“Cultural —— to foreign. countries. 3156-57. 
“= to counter act anti-Indian propagand ail cultural ~associati ie 
_,,Yarious countries. 1051-52. 
“Proposals for goodwill and Fact Finding —— for Indo-China. 2355. 

GHULPURA WORKSHOPS— 
Nuestion re India’s share after partition of ——. 3537. 

‘usal ae rian Magistrate, ~— to restore’ an abducted Hinda girl to Indian “Domi 

by District Magistrate, —— to ‘restore an abductéd Hi il i i Bia pare eee ies : Te an’ abductéd Hindu Girl in possession 
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MOOKERJER, DR. H. C.— 
Questi ry) re Go dairy farms in India. 644-45. 

है? THE HONOURABLE DR. SYAMA PRASAD— 

«Banking Companies Bill— 
दे Motion for leave to introduce, 2501 oo 

2 पक toe धरती ion for Jeave to introduce. 
Ccontrol of anions (Amendment) Bill, 3221-24) D\ 7 

3 Cotton Textiles Cess Bill— 
Motioa for le:ve to introduce. 171 

to consider and to pass as amended. 287-88, 297-302: 
Declaration under Rule 2:C. 741. 
Indian Power Alcohol Bill. 2614-16, 2620-26. 

tion r6-— m 
ne Standing -Committeefor-Ministry—of—Tndustry=andSupply— 347 
“Industrial policy of Government of India. 3398-95, 3426-38. 

६. \ ॥06791 to reduce demand for— F Fae. 
| “Industries and Supplies’ Director General of Disposals, Textiles Commissi 
| Tidia Stores Department, London. 1675-82. y 

| “Ministry of Industry and Sugply” 4 “ 
| Administration of State industries in general and» Sindhri Factory in_ parta 

1675-82. ‘ 
| Greation of ॥ Commercial and Industrial service and pooling up uf technicians. 
|. Fhigposa! policy. 1675-82 
‘ Stepping up of production of large and small scale industries: 1676 82. 

' Resolution 76-+ 

FENminurion of Communal Organizations. 3137-39 4 
Extension of period mentioned in sections 2 and 3 of Inc (Fentral Govesim ponalators) Act1046. as_ad 1970, 1933, 1236538 Cs ~ & Btatement. on the Industrial policy of the Government | Tndia_laid on. the 

} Taxation cn Income (Invest 
Cet Aeention of cicuscs. 

ws 2534-27. 

Motion to pass as ainended. 254142, 2546-47. 
5 “MOONTE, DR. BO S.— 

Condolence on the death of --- 1648: 
MORAPPUR— a 

Question re —— Hosur Railway line. 145-47: | हे पर MORATORIUM — 7 
* Question re Bill to lift’ post war 4 of aebes Ti. Singapore in] adverse. effect. on ll 

firms. 1897-98. ; 
MGTION(S)— 

Motion re industrial poli 
MOTION FOR ADJON 

See “Adjournment(s;". 

MOTOR VEHICLE(S}— 
Question re— 

Assembly plants of —— in India 2267-73 
Ceiling price, for import of cars and trucks from dollar Areas. 3346-49. 
Import licences, number and values of cars and tracks to be imported during 1! 

Import of Luxury cars. from Britain, 2724. 
Import of motor cars and motor cycles into India during 1978-30 and/1946-48.. 3304. Isaue of import licences to Hindustan Motors ltd. ge others f 1 
Mannfacture of motor spare parts in India. 1141-43, 
Prices of certain American motor cars. 2895 
Producer gas ६००. Quota of cars eens import licenses ag 948-49. 9715. ee | eee —— under com: Mi rance Act. 1817-18, ice SF alec a Se ee ae teenie 1156-57, 

‘on Commission). (Amendment) Rill, 1948— हु 
502, . 2504, 2508, 2514,, 251719, 2521-28, 9504.99) 

of Government of India—adopted as amended, -4sB8-342) 



HICLES RULES-- 

re Amendments of “Ajmer-Merwara ——, 1940 laid on the Table. 2675, 

re —— in Indian Army for religious instructions to. Muslim personnel, 1993-94. 

ALLI, SHRI 8 N.— 

d for Grant— 
Witistyy of Staves, 2169-70. 

ols With Indian states. 2169 70. 
t reduce demand 107-- 

Services, Atiechive—Aruty’ . Kconomy... 2392-93, 
ace Services, Hilective—Suppties and Suores Ke-organisation of Ordnance Fae 

209%: 93. 
try of Deferee’— 

Vahiunment Boards. 2092-93, 
ters 1: ng to policy and re-organisation in order to increase ‘effiGency 2092.83, 
180४ situation in. Kashmir. 2092 93. 
‘aiiment of to the Armed Forces. 2092-93. 
Mganisation of the Army. 2092-95. 

q factory policy of Government 7१6 creation of National Militia. 2092.93, 
inistty of Home A ffa’ 

mstration of Chief Commissioners’ ‘Provinces. 2169-70. 
secUrity measures in Centrally administered areas and need for re-organization of 
Central Intelligence Bureau "2169-71 
Wression of Uivil Liberties. 2169-70. 

0: re 

‘ities of Central, Water Yewer, Irrigation and Navigation Commission, 2133-35, 
over of administration of Lady Hardinge Medical Salons by Government, 2805, 

as non-indians-of applicants’ from ac States by F.P.S.C 

oe psaert a ge सकल camps and camps for refugees from Hyderabad State. 

ions by students of Central College of Agricutulre, Delhi. 1793. 

ALITY (TES)— 

re 

——. of Beawar and Ajmer. 1077-78 
of Delhi Municipal 0: i 
seats in. Delhi —— due to migration of Muslim members; 1041, 
AD— 

'८ 4४२ booking of goods from Delhi Railway Station to Stations on 0, T. Railway 

oft orsign officers in Ordnance Factory, Meerut. 2570. 
geri recrui etc., in Ordnance ५ '8८६019 ——, Meernt. 1945-46 

ies, robberies and —— in Delhi and New Delhi during last four months; 2557-59: 
of Mahadu Motiram of Hast Khandesh District by an Arab of the’ Nizamn’s 
653-54, 

18 GIANI GURMUKH sINGH— 

0 Valley Corporation Bill— ry, UOFpo! तय 
pass as euended. 5 
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MUSAFIR GIANI GURMUKH SINGH—contd. 

Delhi Sik Gurdwaras and Religious Endowments Bill —- 

Motion for leave to introduce. 1286. 

Demand for Grant—Ministry of Relief and Rehabilitation. 2011-21. 

Cordclence on the death of Mahatma Gandhi. 109-12. 

General discussion of the General Budget. 1607-13. 

General discussion of the Railway Budget. 966-72. 

Question re— 

Absorption of employees of Government and Gov t aided educational tutio 

from Pakistan. 165. “गज 

A jodation for labo ies and staff of Indian Institute of Fruit Technology 

ed from Lyallpur. 2813, 3290. F है 

Agreements between India and Pakistan re exchange of prisoners in East and Wat 

unjab Jails. 1082-83. 
Ss pe re safety of educational and religious ins 

K 

titutions in India and Pakista 

Allotment of agricultural lands to refugees in Delhi Province. 3368. 

All of residential dation to refugee Government servants, 1083. 

‘Allotment of vacant tiffin rooms in North and South Blocks of Imperial Secret 

New Delhi. 1889-90. 

Allotment to refugees of Platform stalls on East Punjab Railway. 501-03. 

‘Anti-Indian propaganda in Iran and plight of Indian Nationals. 1082, 

Appointment of Under Secretaries from Administrative Reserve made by the Fedes 

‘Public Service Commissions. 1074. 
Arrangements for evacuation of Hindus and Sikhs from Sind. 578-80. 

Arrangement for recording complaint from patients in Irwin and Safdarjang Hospitals 

078. 
Attached and subordinate offices under Relief and Rehabilitation Ministry. 2738-40. 

Attack by Muslims on the Sikh Gurdwara at Karachi on 6th January, 1948, 155-56. 

Attack on Iranian Hindus and Sikhs in Abadan. 3594-96. 
ees of muslim lands and crops cultivated by Hindus tenants in Delhi Pi i 

Auctioning of land and crops in Delhi Province belonging to Musl'm evacuees. 50L 
Bill in Tran Parliament for debarring foreigners from holding import Heences. 2368, 
Cancellation of Black Lists of persons debarred from entering Government, service. 
Causes for institution of enquiry” into working of offive of Custodian of evacuees | 

nerty. Con Ss and req in Delhi. 866-68. 
ruction of new aerodromes by Hyderabad State withont consent of the Go 

cane a Tndia. 4 
unter charges against Pakistan by India’s Delegates at U. N. Securit: uneil, 79: 

Defence of Jammu and Kashmir State by Indian Forces. 1269. ae है 
कक of correspondence ‘re-directed from Pakistan Post Offices for firms migrated | 

1018. 5 

Department dealing with Muslim Evacuees’ property in Delhi. 2121-23 
viet aR from Irwin and Safdarjang Hospitals and position 

evelopment Board and schemes for rehoh‘licat‘on of refvgres. 2739-39. 4 
Disconnection between various towns of East Pintle oe te कल तह ‘Award. 997 
Dieerity in salaries of lower division clerks and Assistants, 1273. = 

jon of refugees in Delhi from Muslim houses ied after due’ negoti 
2360-61. | sf ye 

Extre temporary establishment of Defence Services in India. 1574 
Sete eh pues by Delhi Improvement Trust for lands ‘be acquired during ४ 

Gurmukhi script on tickets’ of East Punjab Raihray. 1795-97 é 
Higher charges and non-payment. of था by anaes ote il हम mt: is: er -keepers on Rnilwav p'atforms. 11 

i yi pe Nisbet Road, Lahore and other from Punjab recogttl 

Indians jailed in Andamans for Joining Japanese. 1707-08. 
Issue of vehicle oe hiv Provincial Transport Authority; Delhi. 2273. 
Massacre of non-Muslim refugee passengers at Gujrat Railway Station in West Pi 

154-55. 
Merger of East Punjab Railway with East Indian Railway. 1799-1800. 

hidion: bungal 



try of Home Affairs iq een the dati of Pay Commission re 
persons whu opted for Pakistan. 3193. oe, 

Non-arrival of Ay? from West Punjab despatched before Pakistan. 996.97. 
_ Nonavailability of tickets at some Railway Stations. 1000 जला Sees 
Non-Muslim refugee camp at Alibeg (Mirpur) under Kashmir raiders’ control, 1884. 
Non-payment of price of a piece of land near Chah ew, Wazirwala, Amritsar. 2196. _ 
Non-payment of rents be Pakistan Government of buildings requisitioned by the late 
Punjab Government. 1882, = 
(as and employment. of N. W. R. employees opted for India. 1805-06. 4 
Occupation of servant’s quarters of Government bungalows by refugee Government 
employees. 2128. 

Pakistan Socialist 
2515-16. 

"Party supporting so-called Azad Kashmir Government against India. 

_ Persons participating in Congress movements debarred from Service. 1369. 
_ Policy re evacuation uf non-Muslims from Pakistan. 156-57. 
_ Prrgramme Assistants and Artists in A. T R. 1369-70. 

Progress of Fact Finding Department of Relief and Rehabilitation Ministry. 1889. 8! बिक of various payments from Pakistan lying due prior to 15th August, 1947: if : 
Reeavery of abdicted women in Dominions of India and Pakistan. 217-18. 
Reernitment sf temporary emplovees from Defence Ministry, Pakistan. 1573. Registration of temporary personnel from Defence Ministry, Pakistan. 1572-73. Releave of Government stores of bricks for use of refugees, 382-83, Relief and Rehabilitation refuzees from Sind. -89. 

ervation of refivee township in Delhi for refugee Government employees. 3369. Retrenchment of Sikhs in Military Accounts Department in communal proportion. 434; School of Military Engincerine at Roorkee, 2813. Bettlement of nending Tndo-Pakistan issues. 158-59. Shifting of Indusi Aven fvom Najafzath Road Delhi in view of public health. 3188, 4 soe of a Sikh by a soldier as reported hy Xhalea dated 28th December, 1947. s 
Bpecial protection 16 refugees serving under Government of India. 1985. dransfer of Provident Fund assets of refugee teachere from Pakistan. 1207-10. ; | Transfer of temporary personnel of Defence Min‘strv to Ministry of Home Affairs, 1574 7 ees 1 and other officials. 1208. ५ 

grounds. 2500. हि 
18086, 1948, 140. 3 

Allocation of business premices to refucees in Delhi. 3036. ल् : Attack. on the Parachinar refugee camp bv tribesmen, 224, i _ Government's plans for Jarve scale cultivation with tractors. 992. A ] = an in population of Delhi and strain on sanitary arrangements and water supply. ] 
9 ional Musenm for India and Provincial Mnsenms. 1070. ij Po 2494-95 istan’s policy re returning non Muslims. 94-95, : ecution of ticketless travellers during 1947 after 15th of August. 1154. Rai Is from Pakistan on East. Puniah houndries, 1276. Rehabilitation of refugees in Kurnehetra and other camps. 376. esene of abducts] women and children in Thdin and Pakistan. 1874. Mution re elimination of C 1 Organizati 3132-37. 

Qneetion कक-- ० कु 
41065 of Indian Historv and enltnre in Berlin ——, 3445.47, 

_ Maintenance of in Delhi. 69-70. 
_ National —— for Tdia and Provincial —. . 1066-70. है Renaming of Cor-un Archeological ——, Mathura after Pandit Radha Krishna. 1362-63. 'ह also ‘Archmology”’ 

Question re— 
Allotment of —-— evacnees’ cinemas and theatres. 1896-97. 
Allotment of —— evacuces’ factories and industrial concerns in Delhi. 1212. Auction of —— lands ani crops cultivated by Hindu tenants in Delhi Province. 719-20 

* ऋण ज्



land and crops in Delhi Province का 
Censorship of letters from Pakistan to —— in Indian yu 

isposal of unclaimed bodies of Hindu and —— patients dy 
Bx hata कु Lea ‘akistan. 2289. 

—- employees - opti 
Refusal by District 

5 ae 
agistrate, Montgomery to restore an abducted Hindu Girl in pos 

session of ४ 377-78. Relemph ploy: 6} ployees opting for Pakistan on Oudh Tribut Railwa, Nas 1156. 
“Re-employment of —— Railway Servants provisionally op'ed_for Pakistan, Ji Nee 

-  —-—~*Vacani seats in’ Delhi Municipality due to migtation of Muslim members, 1041. का 

- MUSTARD— 
५ 

Question -re— 
Import. of —— oil and -— in West Bengal from ‘dther “Provinces. 3258. 
Transportation. of U. P. —— seed for village ghani industry. Bengal. 1638-39, 

MUTENY— * 
‘Question re convicts 6 RUN. ——, 1946 in detention, 1368. 

- Sve also. “Independence’’. 
MUZAFFARPUR— 

Question re, railway ‘service: between Sitamarhi and ——, Bihar. 800-0! 

YSORE— 
Question re vi 

कक Export ta = ~ 

Traffic ee e. = 7:72 cee oe 77 ere f 

N 

STATE— 
re parallel peopie’s Government in Faridkot State and ——. 3187. 

- Questia, ve Hfyderetnd Government's protest to India against new Madras —— Air’ 

AND LAL, MASTER— 

ection of — to Standing Committee for Ministry of Food. 3600. ‘ 
re Burma Gov: 's ban on sale of i ble property by, ‘non- 

aes 2 

ATIONAL CADET CORPS BILL— 



eamin ines ६: Sere are 
CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES _ 

SAVINGS CERTIFICATE(S)— 
re + 

for ‘sale of ——, _ 2908, 
ussioi for agents selling ——. 3461-62. 
and co-operation amongst Congress Committee, Kisan Congress, etc 2565. edisch: arge of ——- by certain sub-post offices in Hazaribagh District, 1977. 

lon. xe. —— of Match and Tobacco Manufacturins Indpstries, 47-48, > ia for acquisition of Reserve Bank- shares, 0. 1 the Reserve and Imperial Banks of India. 225.26; 
= Of Cement Industry. 491, 
mand decision r2 —— of Industries, 46-47, 
ISATION— 

Te amendment in 
Ws in U.S.A. 2353 

A TION-- 
‘Shipping”. 

American Immigration aid —— Laws” and entry and -~—- of 

jon re— 
d food, clothing and other disabilities of Ratings, 2166-68, Vomiplete Indianising of Naval Dock Yards at Bombiy, Vizagapaiam and Cochin. 1079, ts of R. I. —— Mutiny 1946 in.detention. 1368. 

ge or demobilisation of senior Indian officers in the Indian —— 162. m of Ratings as Officers. 3165-66. 
of Cruisers from the British admiralty, 658. fications for Officers cadre in R. I. ——, 3163-65. of seniormost Indian Officer of: Royal ‘Indien’, ©1079, nisation of education system in —24, है ig of Indian “Officers in Marine Biology aud capacity of training ship ‘Dufferin’, 

also “Forces, Armed”, 

UDDIN AHMAD, MR.— 

e of Civil Procedure (Amendment) Bill, 
of Criminal Procedure (Amendment) Bill- (Amendment of sections 161 and 162)— otion for leave to withdraw. 1285, 

of Shipping (Amendment) Bill— 
on to consider. 3224 

n Textiles Cess Bill, 294-95, 299, 302. श 
Valley Corporation Bill 

, to consider ag ‘Yeported: by. Select Commitiee.708-11, है 2 eration of clauses: | 760-62, 764.66, ‘168-74, 778-84, 268-70, 873-36, 898, 894-202, 904. 
ion to pass as amended. 905-06. ? € | d for Grant—General Badget— ron - inistry of Cotiimvrications’’. 2049, 2051; 

t of External Affairs and Commonwealth Relations’— - ign policy of India. 1761-62. 
of Information and Broadcasting’, 2185-87. 5 bill— FEE = to consider a5 reperted by Select Commiltce. 1210.41. 

fion of clauses. 1204-1311, 1313, 1315-20. 
६0 pavs as amended. . 1321, 1322, 1395. 

n of —— 10 the Standing Finance Committee for Railways. 3089 
discussion of the General Budget. 1605-07. 
= $ 

2 to refer to Select Committee. 3639-42. 
‘ireraft: (Amendment) Billi 9. 

Army and the Indian Air Force (Amendment) Bill 1290, 



Sn ee a a 

162s INDEX TO CoNSTITU एफ ASSEMBLY (LEGISLAVIVE) DEBATE 

NAZIRUDDIN AHMAD, MR.—contd. 

Indian Finance Bii— 
Motion to refer to Select Committee. 2362-64. 
Motion to consider as reported by Select Committee. 2708-09. 

Tndian Vower Alcohol Bill. 2620- -24, 2626, 
Indian Railways (Amendment) Bill. 2627 
Indian Tea Contro! (Amendment) Bill, 2611-12, 
Industrial Finance Corpo 11|--- 

Motion to consider as reported by Select Committee. 516-1 : 
Consideration of clauses. 546-48, 604-05, 608-15, 618, 622-23, 625, 629-31, 633-35, 6 

639-41, 665-66, 668, 670-71, 687-89, 691-96, 698-99. 
Junagadh Administvatior. (Property) Bill— 
Point of order ve competence of Legislature to deal with this legisiation. 3106. 
Consideration of clauses, 3109-15, 3195-3202, 3206-15, 521) 
Motion to pass as amended. 3220. 

Minimum Wages Bill— 
Motion to consider 364-66, 
Consideration ot clauses; 398-402, 407, 409, 454, 457. 
Motion to pass as amended. 460 63. 

Motion 76- 
Election io Committee on Public Accounts. 2835. 
Blection to Standing Committee for Ministry of Commerce. 3049. 

Motion to reduce demand for— 
‘Ministry of Commerce’— 

ot Trade C issi - 1833-34, 1845. 
Coastal Shipping and Insurance, 1833-34. 
Export and import policy and establishment of an Indian Commercial Corporat 

1833-34, 1845 
International Trade Agreement. - 1833-34, 1845; 

‘Ministry of External Affairs and Commonwealth Relations’— 
Conditions of Irdians in Commonwealth Relations countries. 1761-62. 

‘Ministry of Works, Mines and Power’— 
Policy re buildieg of houses and quarters. 1917, 
Policy re development of mineral resources. 1917, 
Utilisation of water resources and policy of Central _ Water Power, Irrigation _ 

Navigation Commission. 1917 J 

» 

3 occa = i 

Prevention of Thefts of Railway fittings. 1188. 

Pharmacy Bi) 
Consideration. of clauses. 268-69, 271-76, 278, 280. 
Motion to pass as amended. 280 

Prevention of free or forced or compulsory Labour Bill=-~ 
Motion for leave to introduce, 1 

Question (Supplementary! re— 
if thes on Kashmir of Indian representatives in U.N.O. 

Nationalization cf the Reserve and-Imperia) Bank of Indi 226; i 
Statement issued iy the Ruler of Kalat re accession of Kalat-State to India, 27 

(Transport of Goods) (Amendment) Bill, 2450. i 
Rebabilitation Finance Administration Bill— 

~ Motion to consider as reported hy Select Commit 422-25. 
Consideration of clauses. ae 477-78, 1480-84)°1487, 1489,. 1492-97, हु 
Motion to pass as amend 2 

Resolution re State ition of H thie system of divi 813, 814, S17 

Taxation on Tneome (Investigation Commission) (Amentiment) Bill— : 

Motion to refer to Select Committee 400. 
Motion (० consider as reported by Select Committee. 2456-57 
Considerasion of clauses. ae 2505 08, 2513-17, 2525-29: 9532-40. 

Workman’s State Insurance Bill— 
Consideration of clauses, 2944-59, 3050, 3053-54, 3059, 3061-64 

NEAMTIGHAT— 3 
Question re re-decking of bridge over Kokila river near ——- station, Assam 3565-64. 

RGOTIATIONS— oe : 

a ‘of recent discussions hetween Relief and Rehabilitation’ Ministers of In 
3037. > 

Pakistan, 3037-30. 7 = न 



HE HONOURABLE PANDIT JAWAHARLAL— 
rgy Bitl— 

for leave to introduce, 2582. 
to consider and to pass. 3315-17, 3326-34. 

lolence on the death of Mahatma Gandhi, 102-04 
and Ajmer-Merwara Land Development Bill— 
mm to refer to Select Committee. 24-25 

tion and Broadcasting’. 9188-92. 
of nonoffiaal Resolution-on a day allotted for Official Business, 3091. 

Army and the Indian Air Force (Amendment) Bill— 
tation of Report of Select Committee, है 
for adjournment re— 

lure of Government to check incitement to violence by Kasim Razvi, leader of 
Ravakars of Hyderabad. 3598-99. 

Hunger strike of political and Trade Union workers in Delhi District Jail, 3387. 
re— 
on 10 Standing Committee for Ministry of External Affairs and Commonwealth Relations 

ndustrial policy of Government of India, 3417-22. 
to, reduce demand: for— 

"Cabinet i कु 
दे Thadequate number of Ministers and consequent lack of effective control over depart 

ments. 1782-86, 
lanning policy of Government. 1782-86. 

# of External Affairs and Commonwealth Relations’— 
Condition of Indians in Commonwealth Relations countries 1747, 1753, 1764-72. 
‘ereign policy of India. 1747, 1753, 1764-72. 

tion Finunce Administration Bill— 
on ta refer to Select Committee. 178-80. 
ition re— 
ation of Comnvunal Organizations, 3120-23. 

‘alist economy for India. 828-34 

ment: of policy re ex-Indian National Army Personnel. 9675.74. 
i by —— on Kashmir. 1648-57. 
to the late Shri Vithalbhai J. Patel on the occasion of unveiling of his portrait ie 

ssembly Chamber AS, 

¥Y COMMITTER— ; 
Committee/s}”” ५ 

+ THE HONOURABLE SHRI ए. 0.-- 2 
tion by ——. 1565 

nand for Grant—General Budget— : 
Ministry of Relief and Rehabilitation”. 2000, 2021-26. कु 
hilitation Finance Administration Bill— 

Motion to refer’ to Select Committee; 186-87. 

on 7€-- 

8 Prime Minister's visif to India.’ 3042. 
ply of vice hy the Government of ——. 486-87. 

DEL L. 
Te 

ton of distinction between orthodox and unorthodox quarters. 1519,  -.« 
jon of Nagri script, to inscriptions on India Arch on Kingaw: 2493, 
ent of vacant Tiffin rooms in North and South Blocks of Tmperial Secretariat, 

889-90 
ications for change from Orthodox to Unorthodox quarters, 1520. 

ction. of wulti-storeyed houses in —. 20, 
fication of Railway Qnarters in Minto Road Area allotted to 1.8:0.0. 2279 80. 

ion orders pasre.] against tenants under —— Rent Control Order. 715. --- 
nent furnitur® dumps 10 —. 
‘apation of rooms in Western House allotted to A.1,R. employees. 1998, 

५
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NEW DELHI—<entd. 
Question ™—cvntd, 

Renaming of —— as ‘Gandhi Puri’, 1280 
Rules 7¢ allotment of accommodation to Goverment Officers in ——. 868, 

ical personnel in Headquarters Office of Controller of Printing and Statio) 

४ Se also “Delhi. 
. NEWS-- . 

i Question re broadcasts of —— by A.I.R Delhi in Kannada and Oriya languages. 1095, 
G NEWS AGENCY (LES8)-- ५ 

० 6... Question re— 

: India ——.. 1705-08: 
Facilities to Reuler —— by Government of India. 1978-80. 

NEWSPAPER(S)— 
= Question re— 

- © Action on Communication by Secretary of Indian and Eastern — + Society. 858. 
eee of prices for standard sized daily —— under Newsprint Control Order, 14 

11. 
Hatred and violence propaganda by Milap and Portap Urdu dailies of Delhi. 918. 

Resolutions in public meetings against communal organization —— and private armies, 918 

NICOBAR— 

Question re— 

Convicts-and non-ccnvicts in Andarian and —— Islands. 716-17, 930. 
Renaming of Andaman and —— Tsfands. 2822. 

NIJALINGAPPA, SHRI 8.-- 

~ General discussion of the General Budget. 1616-18. 
हू a Question (Supplementary; re— 
i Government plans in respect of Cottaye Industries, 1430: 
aaa Rehabilitation of Teachers, Lawyers, and Doctors from Pakistati 213. 

NILGIRIS— 
Question re— 

~~" Production in Cordite Factory in —. 1042 ‘ 
Salaries and graces of staff of Cordite Factory in ——. 1043-45 

NIMRANA CHIEF SHIP— 

Question re merger of ——, Rajputana, with East Punjab Peovince. 2821. 
NIZAM— 

See “ftyderabad (Deccan)"”. 
NOMENCLATURE— 5 “ i 

Question re replacement of word “Imperial” in “Imperial Secretariat” from Official com 
pondence. 3570. 

NOMINATION(S)— 
Question re —— of Presidents of Cantonment Board, 417 18, 

‘NON COMMISSIONED OFFICERS— 
See “Commission.d Officers’. 

NON-INDIAN(S)— 
See “Foreignet(s}": 

- NON-MUSLIM(S)— 

Question re— 
Avrangenionts for evietation of Hindus and Sikhs from*Sind 576-80. 

> Atfangements for evacuation of —— left in Buliawalpur State. 1-3, 1735 37. 
~ Attack on Tranian. Hindus and Sikhs in Abadan. ह 

8071 by raiders in Kashmir and plight of ----+ 2358-59. 
~. Date*of arrival of —= prisonera from Pakis 2738 

_.... Evacuation of —— frony Bannu. 1514, 
‘Evacuation of —— left in Bahawalpur State. 2734-35. 



M(S)—contd. 
re—contd, 

x of —— refugees from Jammu and Kashmir. 1210-12, women abducted in Rahawalpur State. istan’s policy re returning of ——. 2493-95, 76 evancation of —— ‘from Pakistan, 156-57. tation of claims of —— property to Pakistan Government. 1216-17. ilitation of —— Karachi Port Trost employees, 3291-93, resentation by All India Cantonments Association re rehabilitation of —— from akistan Cantonments. 4-5, 
| Rettenchment, of Hindi: 

msfer of provident an 
Hore. 2560 

also “Refug 

and Sikh employees in’ Pakistan Army Headynartess, 2197-98. id Gratuity Fnnds of —— employees of Punjab Public Library, 

TH-WEST FRONTIER PROVINCE— 
Question re evucnation of non-Muslims left in —— 3.4, 
RTH WESTERN RATLWAY— 

“Railway (s)". 
SSE(S)— 

Question ze— 

“= ana midwives sent tu foreign countries for higher studies, 743-44, “Stiden's trained as midwiv es, —— and Health Visitors in Government Thi every year, . 
NG COUNCIL BILL— 

> “Tndian ——."" undér “Bill(s)”, 
ING COUNCIL, INDIAN—~ 

Institutions in set 

0 

VATORY (IES) — 
zs ion re Meteorological —— in Tndia: 995-96, 2284. ; = 525, ;(8)-- 

= m to redw 
fees, 2064 

४४ १6-- 

ice deraand for “Ministry of Defence”. Recruitment of —— to the Armed 2104 

A. — employed ia permatent services in the Government of India, 1723. ber of =—— und Soldiers opted to India left in Pakistan, 3 . in Government of India getting above or below Rs, 3,000 —p.m. 1570-72. of R.I.E. holding Permanent, Short Service and 0 अप ste 3173-75. rovernment of India's te arty to 3०-5८ to bib Pakistan. 2809.12, ‘ation for cadre in Royal Indian Vy. -65. of corresponding posts to officials of Government a Press, Sind. 2720-21. sentation by junior ‘Army ——_re present scales of pay. . ‘ion of —— for information and d ‘y films. 3670: 
mgth cf —— cadre on Railways. 1643-44. 



~ OFFIGER(S}—contd 

INDEX 70 CONSTITUENT ASSEMBLY (LEGISLATIVE) DEB 

Question re—conid. हु 
Technicians and other —— in service og Go of India drawing high sila 
2787-88 

Terms of service of officials of various merged States. 1994. 
See also ‘“Employee(s)”” 

also ‘‘Staff”’. 
OILs— 

Question re— 4 

tch of wheat ,sugar, glass bangles, vegetables seeds -and vegetable —— 
D fbatpar station during 1938-47. 

Shortage of Burma Shell —— and Diesel ——. 2120-21 
Shortage of Diesel —— in India. 2716. 

See also “‘Diese} Oil’ 
017 SEED(S)— ; 

Question 76 transportation of U.P. mustard seed for village Ghani Industry, 
i 5 

OLLSEEDS COMMITTEE— 

See “Gomnaitiee(s)”. 
OLYMPICS— 

Question re foreign expert instructors’ to coach Indian competitors for Olympic 
2564-65. 

OPEN LINE WORKS—ADDITIONS— 
Demand for Grant. 1196. 

OPEN LINE WORKS—REPLACEMENTS— 
Demand for Grant. 1196. 

091 एआ-- 
= for Grant. 2261, 

Demand for Suppiementary Grant. 2872. 
Question re— 

Export of Indian ——. 1569-70. 
Production, consumption and export of ——. 743. 

OPTICAL GLASS(ES)— 
Question rz import of —- and frames. 2911. 

— OPTION-— 
Question re— 

Employment in lower grade of employees opting for Indian Dominion Railways. 
Ministry of Home Affairs C que on the rec of Pay 

persons who opted for Pakistan. 3183. हि 
Railway employees optioned for Pakistan. 3561-62, 
Release of all E.T.E. and E.T.A. personnel opting for Pakistan. 3182. 

ORDINANCE— 
Question re replacement of East Punjab Evacuees (Administration of Property) —— 

Act of Legislature. 1215-1 
ORDNANCE CORPS— 

Question re articles sot apart hy Indian Army —— for disposal as condemned. 
ORDNANCE DEPOT, CENTRAL— 

Question re— 

Closing down of.wmament special training cell in ——,. Jubbulpore. 3169. 

Destruction of articles ays serviceable in aoe Bi 3433. 4 
Policy re_dearness allowance, war bonus and grain compensation to staff of ——, 

pore. 5169-71. 
Policy re discha id of in ——, Jubbulpore. 3171-73. 
Smuggling of materials and finished articles from ——, Jubbulpore. 3431-33, 

ORDNANCE FACTORY(IES)— 

Motion to reduce demand for—‘Defence Services, Effective Supplies and हैं| 
organization of ——. 2063-2104. 



FACTORY (IES)—contd. 

ce of orders from private fi'ms by Ambernath Ammunition Factory. 1945-46 
f ficer of —— at Calcutta. 2575. 

inatery allotment of quarters to employees of Gun Carriage Factory, Jubbulpore. 

nditure re Gun Carriage Factory, Jubbulpore. 1733. 
Government factory at Khamaria, Jubbulpore. 3454-55. 

- ian and foreign officers in + Moradnagar, Meerut. 2570. 
im employees opting for Pakistan in Gun Carriage Factory, Jubbulpore. 1049. 

945-46, 25" re vetrenchment, recruitment, etc., in ——, Moradnagar, Meerut in 1! 
foduction in Cordite Factory in Nilgiri. 1042. 

ion of arms and ammunition in —— in India. 165, 
aries and grades of staff of Cordite Factory, Nilgiris. 1043-45, 

_ Sality of promoted staff of Gun Carriage Factory, Jubbulpore. 1361-62, 3589. 
taining of Indians for appointments in —— 1078-79. 

1841110% (8)-- 
wa 76-75 

ernment servants and communal —— and use ‘of ‘Shri’ before names in Government 
 tecords, 2216-17 
Orders ie a Houxe Officials, London, to severe connections with Windu Communal 

| — bsaned since the attack on Mabatma Gandhi. 
_ ~~ declared illegal by Government, of India. 2674. 

a in public ings against ——, Newspapers and private Armies. 

Resolation re elimination of communal ——. 3116-51. 

_ Development of coastal navigation on Kastern Coast of ——, Andhra and Tamilnad 

Development of sea-board of —— ore be of defence and commerce. 167, 
md niines in Hirakud in Sambalpuy District, Orissa. 589. 

Establishment of Bengal Nagp ur Railway District Headquarters in ——, 1141. 
‘eological Etevey oF — 2717-18. 
toduction and Export of paddy in —— since 1948. 3248-49 

New Works on Ben gal Nagpur Railway in ——. 1433-34. 
M.S. Division,, —. 2908-66. 

Recruitment centres in Bihar, Bengal, —— and Madras Provinces. 436-38. 
Refugees from West Punjab sent to —-, 2350. 
Re-organisation of Postal Department in ——. 3257, 

Re reciition hy Bihar Government १६ merger of Kharswan and other States with ——. 

Resumption of Ship Building industry at ——. 3543-44, 
Schemes of deep sea fishing from Travancore, Madras and ——. 994-95. 

special grants to C.P. and —— for development of backward areas in Chhattisgarh and 
_ —— States. 3284-85. 
RISSA STATES— 
Question #८-- 

or m of lower grade servants of —— by Orissa Government. 3569. 
eement with rulers of —— re ceding of rights to Government of India. 2822-23. 
mnt, of assets or liabilities handed over by —— State to Government of ——. 2624. 

th yarn and sugar supplied to ——. 3584. 
s to Ex-Rulers of ——. 2823: 

re administration of —— after merger. 3572. 
iblication of Rulers inventories of He ie properties. 3188 

~ Special arants, to 0. ४9, and —— for deve! mt of backward areas in Chhatisgarh and 

a 

Representation to —— people ii Orissa Provincial Assembly. 3568-69. 

A(S)— 

casts of news by A.I.R., Delhi in Kannada and —— languages. 1995. 
in Central Exéise Department atid policy re recruitment. 3157-58. 
on Bengal Nagpur Railway. 143-45. 
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7] 

Demand for Grants 2265. 
OUDH TIRHUT RATLWAY— : 

Sec ‘Railways’. 
i 

OUT HOUSES— 9 See Housing”. 
OVER BRIDGE— 

Ste “Bridge(s)”. 

OVERSEAS COMMUNICATIONS SERVICE— 
Demand fo; Grant. 2265. : 
Demand for Supplementary Grant—General Budget ——.. 2864-65. 

OXFORD UNIVERSITY PRESS— | 
Ste “Tresa’’, 

न e 
PADDY— 2 

Question re-— 
Export of — from Coorg to Mysore State and Madras. 1146-47, 
President of Cuttack Consumers Association, Orissa: Telegram re fixation of prices of and rice. 2647-48. 
Prices fixe by provinces -and- basic import सोते export qudtas’of 

deficit units during 1948. 41-44. 
Production and export of —— from. Orissa-since’ 1942, 3248-49, 

‘ch 18 evolving new varieties of ——, 504. 

PAINT(S)— 

Question 7€-- 
है Acceptance of lowest tenders and supply of ——. 2297, 

Black 

५ 7106, atta, ete. 

k —— for Bengal-Nagpur Railway Wagons. 1425, 

*PAKIST AN— 
tion for adjournment— ie. | Tnerease in Postal Rates hetwoen India i nd’ ——. without consulting Assembly, 2822 

Reference of India —— Dispute to U.N.O. 170. 
Question re=- 

Absorption in the Indian Army of vefugees Commissioned Officers from States’ तो accede? to ———. 258-59, 
ep atid of employees of Government and Government-aided Educational (7119 
a. z s 

Agreenint between India and —— ‘re exchange”of prisoners in East and West Puaj 
5: ‘ails. 1062 ९5. z 

Agreement re safety of educational and religious institutions in India and ——. 218 = Anti indian Propaganda iy —— in Middle Fast Countries. 576-78. 
Assessment of assets of persons from ——. 1375, 
Cement supply fo ——. 148. 
Censorship ०६ letters from’ —— to Muslin’ in Indian Union. 157-58 
Compensation to Government of Eastern —— for use and umnintenanze of 

wires and cables. 96. 
Constraction of aerodromes in Bhopal State and direct air services with =, + 3% हे 
Counter charges against by India’s Delegates at U.N. Security Council. 717-18. 
Criterion for allotment. of Government quarters to. Non-Gazetted staff from ---+- & 
Customs duties leviable on articles imported. from and exported to ——. 2822. 
Date of arrival, of non-muslim prisoners from: —. 
Declaration as Indian Nationals of Hindus and Sikhs from —— living abroad. 2348 
के” “न of correspondence re-directed from.—— Post Office for firms migrated to In 

Disallowance of uniforms, to staff from —— serving on Indian Railways and House 
for booking and Luggage Clerks, 2635, 

Disposals of Tnccme-tax appeals preferred hy assessees from ——, 
—— encroachment on Indian territory in Assam. .1890-91. 

Employment in India of officers from ——. 3569-70. a 
Exchange of files of Income-tax cases of migrating assessees between India and 

Bxodvs foUIndiacand feeling of insecurity anong Hindus of Eastern ——, 2491 
Export of cir to°——~ during Jannary and Febrnary, 1948. 2493. 
Export of hand-woven goods specially used hy’ Musiims in ——, 2280, - a 



and Trade Agreements with ——. 1511. 
ible sale of Indian merchants’ goods in Karachi. 2496. 
minent of India Scheduled Caste Scholarstiips 10 students from East -- 69. 
trade with ——. - 2021 ; 

arassment©and molestation of Hindw wonicn at customs-batriers between West Be gal — 
and Easie:n ——. 3191-93, 

of Hindu immigrants from Fastern —— at Khulna Station, - 2736. 
~ Hindus and Sikhs in —— and Muslims in India before and after partition, 580-83. 

Hoisting of Indian Union Fiag at the High Commissioner's Office in ——. 2715. 
© Heusehoid effects left locked “up in —— by refagees. 2128. हे 

Hyderabad's loan of rupees twenty crores to —~—. 168 
Hyderabad's loan to 168. 
Amport and export of raw cotton, Cloth aiid yaru between Lidia and ——. 2646. 
Import 0. y traits from —— and other commodities 

of restrictions on sale ‘and transfor of non-Mus! property in ——, 72. 
Thelusion cf Bhopal Bank as Scheduled Rank by —— Reserve Bank. 2815. 
India’s missing Army Stores despatched from ——. 2418. 
Issue of passports by Dominions of India and ——. 150. 
Joint defence pact between India and 2722. 
Tand Customs froriiers between India and 2568-69. 
Migratién: from India and = and “vice versa and Bvacnees” Property. 2742 43 
Military Attaches of India and —— in Hmbisties at Karachi and New Delhi. 2571 

i y of Home Affairs iqne~on the re of —— Pay Commi sion 
re persons who-opted for ——. 3183. 

Number of Muslims and Non-Muslims Commissioned Officers and V.C.Os. opting to 
serve in India and —. 164. 

»~ Nationals ia Kashmir’ of countries othér than’. 1521-22 
News rs gratit of a loan by Nizam to —— Government. 70. _ 

Non-payment of aniéunts for supply of coal fo +-+. 799. 
Non-payment of rents by —— Government of buildings requisitioned hy the late Punjab 

~ Government. . 
Number of Hindu and'Sikh abducted women recovered from ——. 379: 

~ Number of T.N.A, officers and soldiers employed in India and ——. 253-54. 
Number of officers and_soldiers = ted to India left in ——.— 88, 

Oceupution of Kalyan Military Camp in Bombay Province hy —— troops. 2555. 
ans of wagons by Railway staff fron: —— due to lack of honsing accommodation. 

8 

re 
ee

e 

Old Government of India’s Officials anxiety to return to India from ——. 9859-12. 
— alliance with Arak countries. 1210, 
— Government's treatment of Indians having property there, 3029-31. = 
—— cbstractiors in transport of machinery and commercial goods importéd into Karathi 

by Indian nationals. 47. 
—— policy r2 returning non-muslits, 2493-95 

8000 Party supporting so-called Azad Kashmir Government against India. 2815 na 

Pathan raiders’ attack from —— on Indian border in Jaisalmer State. 395-97. 
Policy re evacuation of non-Muslims from ——.-- 16:57 
Position re export of Indian tea to Kashmir, —— and Afghanistan. 219-20 
Presentation of claims of non-Muslitn property to —— Government. 1216-17. 
Prohibition against export of Jute pressing machinery to ——. 1999-2000. ~ 
rovident and Defence Provident Funds of Government Employees® from ——. °1565-66. 

Raids from Kast —-- on village Rishyamukh in Tripura State. | 2820- 
Raids from —— on East Punjab Boundaries. 1274-77. 
Raids from —— territory and losses inside Kashmir State. 2428. 
Railway employees opting for ——, 3561-62. 
ealisation of money from —— nationals due under decree to Indian firms ahd nationals, — 

- Reali of various paym from —— lying due prior to 15th August, 1947. 1986:87. 
ted women in Dominions of India and ——. 217-18. 

Recruitment in —= for fighting in Kashmir. 1079-90. 
from Defence Ministry, ——. 1573. 

Re-employmeat by Assam Government of personnel opting for —— after reconsideration 
af initial choice. 2438-39. 
‘e-employment of Muslim employees opting for —— on Qudh Tirhut Railway. fas 

ployment of Muslim lway servants provisionally opted for ——. 
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PAKISTAN—concld, : 
Question re—coneld, 

Reference of Godhra rioting to U.N.O. by ——. 3193. कर 
Registration of claims for property left in ——. 378, 3586. he 
Registration of temporary personne] from Defence Ministry ——. 1572-73. i. 

«. ‘Rehabilitation of teachers, lawyers, and doctors from ——. 211-14. a 
हि Release by —— Government of Indian aircrafts lying at Karachi. 432-33, i 
3 Release of all E.7.F. and E.T.A. personnel opting for ——. 3182. ba’ 

Removal of property from Safe Deposit Vaults in —~, 1514-15. a 
Representation by All-India Cantonments Association re rehabilitation of non-Muslim 

from —— Cantonments i ॥ 
Representation to —-- Government re the location of abducted women in five Kashmit 
ees Districts and the closing of those Districts to Indian Troops wad  Civiliam 

8. 
Rescue of abducted women and children in India and ——. 1872-75 = 
Restovation of refugees properties in ——, 1518-19, हर 
Results eos recent discnssions between Relief and Rehabilitation Ministers of India aad 
——. 037-39. ii 

Retrenchment of Hindu and Sikh employees in —— Army Headquarters. 2197-98. 
‘Seizure of mail bags by National Guards and —-- Police in Eastern Pakistan. 35929, 
Service Books of Custom Department employees from —— now serving in India. 2788. | 
Settlement of pending Indo —— issues, -59. 
‘Smuggling of imported betelnuts through —— horder. 385-86, 
‘Transfer of Provident Fund assets of refugee teachers from ——. 1208-10. 
Transfer of Service Books of Government Emy 2027 21६ from ——. 2631-34. 
Transfer to India of securities held in ——. he = 
sb 200 of --++ subjects as non-Indians for Civil and Military appointment in 11818: 

Treaty of Military Alliance between Government of —— and His Majesty's Governn 
151. 

Dsurption of arms and iti ign: for 0०००-8७ 
vities, 1998, 

State by —— anl 

Various agreements between India and ——. 1726-28. = 
‘West -—— refugees in U.P. 1734-35. 

‘al wal of —— armed police from Charasandaspur, West Bengal. 1204-06. 
See also ‘East Bengal”. 
See also ‘West Punjab”. 

PALAM— 

juestion Te oe 3 villi Post Offices in districts of Ranchi, ——, Singhbhum 
2 cy अकयप — - : : 

«७ PALESTINE— 

हि Question re Indians in —— and Arab Jew clashes. 1083-84. 
-PALEZA GHAT— 
~ Question re through train from Kishanganj to —— in Purvea District on O. 'T. Railwa 

2017. 

PALIWAL, PANDIT SHRI KRISHNA DUTT— 4 
Question ve T.N.A. officers employed in permanent services in the Goverument of 177॥ 

1723. 

~PANAGAR YARD— 

Question 7९ sale of wagons at Halishahar and ——. 3527-28. 
PANEL OF CHATIRMEN— 

Nomination of ——. 664. 
 PANTH PIPLODA-—- 

Demand for grant. 2265. 

‘PAN WALLA(S)— 
Question re prohibition of sale of drugs by —— and grocers. 652. 

#PAPER— 
‘Qveation re— 

High prices charged by —— Mills and stationery manufacturers. 643. 3 
‘Production and consumption of in India. ted ae 
Production of Sahai grass and bamboo for use in —— industry. 1444-45. 5 

= \



luction of cloth, sugar and —— in Indian and foreign owned factories. 315-16. 
jion of publishers under the —— Control Economy Order, 1944. 2278-79, 

oval of control on ——. 1804. 
of Hemp, Reeds, Cotton Waste and bagasse in —— Industry. 1444 

early production of last ten years in Titagarh Mills and India —— Pulp Companies, 

_ Attack on the refugee camp by tribesmen. 223-25, 
Evacuation of non-Muslim refugees and results of attack on —— camp. 2118-19. 

juestion *¢ value payable —— posts by evacuees before 15th August, 1948. 140. 

Declaration under Rule 20, 101. 

PARLAKIMEDI, THE MAHARAJA OF— 
Demand for Grant— 

‘Forest’. 2226-28. 
“Ministry of Agriculture’. 2226-28. 
“Ministry of Food’. 2226-28. 

PARLAKIMEDI LIGHT RAILWAY— 

066 “'Railway(s)”. 
PARTITION— 

Question re— 
wien of British Army Act to Indian Armiy and position after 1th August, 1947. 

Demarcation of Indian Union boundaries in accordance with Radcliffe Award. 155 
District-wise population of West Bengal and Assam Provinces after Radcliffe Award. 

Employment in lower grades of employees opting for Indian Dominion Railways. 3544. 
Employment of government servants from Sylhet, Assam opting for India, 2438. 
- Hindns and Sikhs in Pakistan and Muslims in India before and after —— 63. 

TInchusion of Nadia District (East Bengal) in the Indian Union territory. 153.54. 
India's sharé after —— of Moghalpura Workshops. 3537 

- Maintenance of terms and conditions of service of government employees of Sythe, 
opting for India. 2437-38. 

attain and nen-Muslim Commissioned Offivers and V.C.Os. opting to serve in India and 
a al 

_ Non-arrival of goods from West Punjab despatched before ——. 996-97. 
N: of N.W.R. ployees opted for India. 1805-06. 

~ Number of Officers and soldiers opted to India left in Pakistan. 53. 
—— of assets of Punjab Public Library, Lahore. 60. 
Production of cotton and jute before and after ——. 1797-99. 

_ Re-employment by. Assam Government of personnel opting for Pakistan after reconsidera- 
tion of initial chcice. 

Statement by Shri Sneha Kumar Chakma ve situation prevailing in Chittagong Hill 
Tracts. 2735-36 

Strategic Railway lines and highways along India’s borders in view of —— 2671, 
‘Transfer of Dayal Singh and Dwarka Das Libraries to India and —— of University and 

High Court Libraries at Lahore. 2560. 
Value Payable Parcel Posts by evacuees before 15th Angust, 1948. 140. 

ASSENGER(S)— 
Motion to reduce demand for ‘Railway Board’ 

Grievances of third clase 024. 
_ — fares based on ic rates structure, 1019-24. ‘ 

Hestion 7#-- ‘i 

Difficulties to Second Class —— in securing reservation of berths. 4272, 
हि of servants compartments by Military personnel and other III Class —— 
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_PASSPORTS— : 
हा Question re issue of —— by Dominions of Tndia and Pakistan. 150. 

कैट PATASKAR, SHRI-H. V.— हि 
Question re Killing of Mahadu Motiram of East Khandesh Districh by an Arab the 

Nizain’s State. 653-54. a 

PATEL, SHRI VITHALBHAT J.— i 
Unveiling of portrait ‘of late ——— in the Assembly Chamber. 1740-43, 

PATEL, THE HONOURABLE SARDAR VALLABHBHAI— 

Declarations of exemptions under the Registration of Foreigners Act. 439-42. 
General discussion on General Budget, 1542-43. हे रह के 
Motion for adjournment re Alleged improper menagement of Chota Nagpur States by 

ernment है India, 21. - 
PATENTS AND DESIGNS (EXTENSION OF TIME) AMENDMENT BILL— a 

= 

i 
See “Indian —--” under ‘Bill(s)’’. | F 

PATI, SHRL MOHAN LAL— P 

a General discussion of General Budget, 1552-54 

Question re— 

Fact 72 Avad Kashmir Government's Claim. 1273-74. 
India’s trade with Nizam’s territories in view of lan on Indian eurrency. - 978 
Pakistan's alliance with Arab countries. 1210 
Spy-uctivities in Indian Dominion. 1365. 
Terms of settl between Gove ts of India and Nizam. 1052. 
Taxation on Income (fh igation C ission) (Amend it) Bill— 
Motion to refer to Select Committee. 1409-11. z 

PATIALA— 
ve Question: re tearing and burning of Indian National Flag in ——. 3187 

 PATIEN'T(S)— 
; See “Hogpitals’. 

“PATNA— 
« » Question 76-- 

Allotment of land to’ Posts and Telegraphs Department employees at —— for coastiae 
-. ti6n of houses, 2294 
Progress in ed Railway Lines from Ranchi to —— and Hazarihazh to Dun ep ey 3 

Establishment of Bengal Nagpur Railway District Headquarters in Orissa, 1141. 
“74. 

= Railway bridge over Ganga connecting —— and Hajipur 801 02. 
he PATTANI, SHRI A P.— 

General discussion. of the General Budget. 1600 
PAY— " 

Question re— 

Adoption on-New —— Scales for running staff on Railways as recommended by — Commission. 3545-46. z 
AMNlowances and selaries of Tndia’s Diplomatic Representatives abroad. 1804.95, ;, Anomalies in the —— of Railway staff due to revision of —— Rules. 1795-96. . Appointments carrying salaries of rupees three thousand or more per mensem छा; 

4 > _ Gentval Government. 52-53. 
>. Different scales of salaries of various Engineering Officers’ Cadre in Military helding: 

same posts. 3176. : 
Disparity in salaries of Lower Division Clerks and, Assistants. 1273. 
Fixation of low scales of —— for artisans, siorekeepers and Sub-heads in Railwaj 

Department. 1139. f 
Grades of —— of Officers and staff appointed undey ‘Small Saving Scheme’. 1052-53. 
Introduction af Unified —-- scales and losses to the Extra Temporary Clerks, A.1.G.Si 

Bengal Aren.. 2420-21 compe ci ०३ ey : 
Toss of —— to pro-19%1 entrants in Finance Ministry under 1947 —— scales, 2816. 
Lower scales of —— on South Indian Railway. 1140. wa 
Lowest scales of —— for staff of South Indian Railway, 1139. 

~~ Memorandam ty Sovth Tadian Railway Workers Union re anomalies in fixation ०१ 
_-sealos of ——. 1137-38 ; 



num salary for Kngineering services. 3035. 
and dation f e ‘or sweep ployed by ९; Boards. 2404, - 

— of Train Examiners on Indian Railways vis-a vie other supervisory Mechanical 
Personnel. 3546-47. = 

scales of ‘A’ grade Clerks in Secretariat and Audit and Accounts offices. 3159-60. 
+1951 Postal Clerks. 

wation of icrfeited ——, allowances, pensions, etc. of the I.N.A, Offcers and 
soldiers. 169. 

Saliries and grades of staff of Cordite Factory in Nilgiris. 1043-45. C 
ties -of promoted staft of gun carriage factory Jubbulpore, 1361-62, 3589. कै 
a and other officers in Service of Government of Indig drawing gh salaries, 

2787-88. 
iremunerative —— scales for lower grade employees on B. N. Railway. 3544. 

F eg categories of Railway services in accordance with ——, dearness allowances éte,- 

COMMISSION—- 

Motion to reduce demand for ‘Railway Board’, Application of —— recommendations te 
the members of the Railway Board and officers of Railways. 1127-32. 

Question re— 

Application of —— Report tc Coorg Administration, 1272-73, 
Contract system for handling B.B. and 6.1. Railway treasury and application of —— 
Tecomimendation for staff. 1158, : 
es of Centra] —— recommendations in Railway and Stores Distributors of = 
ee N, Railway. 2645-46. डे 

istry of Home Affaizs ique on the dations of —— re persons who 
opted for Pakistan, 3183. 

Railway facilities for. Government employces under —— recommendations, 3156, 
ntation by Postal and Telegraph employees re Anomalies in. —— recommenda 

-56. ie 
है 

ion 16-< 

payment. of amounts for supply of coal to Pakistan. 759. 
— of defense saving deposits to wrong persons. 
YMENTS TO INDIAN STATES AND COMPANIES— 

nand for grant. 1196. 

MENTS TO OTHER GOVERNMENTS, DEPARTMENTS, ETC., ON ACCOUNT 
THE ADMINISTRATION OF AGENCY SUBJECTS AND MANAGEMENTS OF 
EASURIES— E 
mand for grant. 226:. 

MENT TO RETRENCHED PERSONNEL— 

for grant, 2266 -~ : 
AL CODE (AMENDMENT) BILL— =. है nest 
“Indian ——” under ‘Bill(s)"’. = = ees 

dants-of ex-Rulers of Indian States. 1554-55. : 
to persons fought for freedom of india. पर oe <= J isi a aE tt 

ensionary right of military नं ae mgs in Civil Disobedience movernents of 
India Congress Committee. = A 

litical eats 70070 7 का of persons who helped either side during Warof Independ- 
ence, ness 2412. ae S 

— to f ers. 3384. है धर है 3 hex 
oration of Yorfelted pay, allowances, —— etc. of the I.N.A. Officers and soldiers. हे 

nt Fe tion of itotial army for restoration of forfeited ——, and” appoint = 
of an Indian as Commander-in-Chief. 3470-73. हटणलील लग Ae 



Question re d all for Central Government ——. 3182. 
PEON(S)— . 3 
cen re expenditure on uniforms of Jamadara, ——. etc., in Government of 

PERMLT(S)— = 
Question 76-- 

Export for Rose-wood and Softwood. 4290-91. 
_ Issue of vehicle ——- by Provincial Transport Authority, Delhi, 3273. 

PEST(sS)-— 
‘Question re— 

Prevention of periodical attacks of —— on coffee plants. 2235. 
Researches for protection of drops against 3555. 

PHIITION(S), COMMITTEE ON— 
Appointment of —— 1657 

PETROL(S)— 
Question 1e— 

Decontrol of ——. 1378 
Import and consumption of —— by Government of India. 376 78. 
Manufacture of Synthetic ——. I 
Rebate by f on Government account. 2295 
Supply of petrol, kerosene, diese} oi] and other petrolewm products, 220-21 

PET ROLECM— 
“Question re— 

_ Geological surveys for 
Import of है 008 aud Iranian crude 

Ports 
Separate Government stocks of —— for aan 75 मक& 2488. 
Supply of petrol, kerosene, diesel oil and other —— products. 220-21 

- RHARMACY BILL— 
See “Bill(s)’’- 

‘PHARMACY COLLEGE— 
Question 72 —— in India.- 2210. 

PHYSICAL TRAINTNG— ; = ands itr 

See “TS aining’ 

PICK-POCRET(S}— 

and kerosene oil. 6-8, 
and establishment of refideres in Ind 

5 Question’ re —— on platforms and running trains.on Bengal-Nagpur Railway. 2658. 

PILPERAGE— 
Question re Ovidh and Tirhut Railway and —— of goods. 139. 

PILOT(S)— 
Question re— 

Indians and foreigners as —— in Port Trusts of Bombay, Madras and Caleutta. # 

Institution fer the training of ——-. Gronnd Enginesrs.and_ Administrativ 

1788-89, 
- Standard for aircraft ——. 795. 

PISCICULTURE— 

Question re ongan nisation of co-operative drying and curing of fish and provision of 

faciliti 57. 

PLAN(S)— 
Queation 17¢-— 

Government —— in respect of sptiane dustries. 1430. 
Plans for Economic development, 2900. 

= Progress made in Five year —— for increased food production. ~ 2298. 

PLANNING= 2 

Motion fo veduze demand for ‘Cabinet? —— policy of Government. 1772.86. 

Question re decision re Neogy Committee's report of havisory —— Poard — 580. = 



AND DEVELOPMENT — _ = आपके बपन 
c achemes of development and ---- Department. 863-64. noe 

“Development'’. . ee 

tory (108) . 

84 818 BAHADUR, MR. B.— 

discussion of General Budget. 1543, 
m re higher Secretariat appointments. 1366. 

ion (Svj:plementary) re— ee 
intments on programme. staff of AIR. 1356. 

ixation of rates of Railway coolies. 1441, |: 
mnent employees before 10867 war. 1358. 

ases of Cuntonnient lands. 1 

lacement of English: by Hindi in Indian universities, 1358, 
‘Beientific Research Societies and Associations in India, 1373. 

wnt of Indians in hospitals for Europeans, 1375. 
tation Finanve Administration Bill— 

Ofion to consider ag reporied by Select Committee. 1454-55, 1457. 

LICE—- 

d for Grant. — 2262. 
and for Supplementary Grant. 2863-64. 

Question re— 
ioe of Mail bags by National Guards and Pakistan —— in astern Pakistan; 3592, 

mye
 

a pecs and recruitment in —— Department, Dellii Province after 15th August, 1947. : 71, 

Withdrawal of Pakistan armed —— from Charundaspur, West Bengal. 1204-06. 

stion re umbrellas for —— on traffic duty in Delhi. 3570, 

CE SERVICE, INDIAN— ae 
Question rz recruitinent to ——. 1583-84. 

१10४ (LS) — 
n 7é industrial —— of Government of India. 3368-3423. 

to reduce demand for ‘Ministry of Industry and Supply’ disposal ——, 1659-82. 

ion re— के 

_ Keonomic —— of Government and setting up of Centra] Statistical and —Hiconomic’ 
Advisory Organisations. 3385-86. = 

—— under Life Insurance Scheme. 1432. 
Statement on the industrial —— of the Government of India—laid”on the table. 3293- 

(१४ HOLDER(S)— = = 

on 76 availabili हट oe ki of Allianz Und Stattgarter Insurance Bank * 
Limited ६0 — ee = = s 
OLITICAL ORGANISATION— 

“Organisation’’.- 

1041, PENSION (8)-- 
“Pension{s)”’ 

CAL SUFFERER(S)— ae 

stion r+ preference to ——— ia granting leases for manufacture of malt. 2904. 
TECHNIC— 

m re affiliation of Delhi —— to Delhi University. 1060-62. 

> 



ag ers oS 

we Se 1 

. POONA— 
Question re— 

Ban on employment of women as Assistant Research Officers for Central Water-powet, 
Station, ——. 3591-92. ’ 

Central Water:power, Irrigation and Navigation Commission. 1884-87. 
Establishment of ey college near ——. 1987-88. 
Research lag of Central Water-power, Irrigation and Navigation Commission 

87. 

| POUNACHA, SHRI 0. M.— 
Election of —— to Indian Central Tobateo Committee. 664. 1 

Question re— 7 

Abolition of European Constituency in Coorg. 1278 
Pp of Pay Comm: Report to Coorg administration: 1272-73. ५ 

i ion into Laxamanatheertha and. Harangi irrigation projects, Coorg. 1206.7 
Subsidies by Government and quantity of manures and fertilizers used im Coorg und 

row More Food’ campaign. 4 ma 

Question (Supplenentary} re— 
Aerogen gas plant for Central College of Agriculture, Delhi. 1793. 
Re ie acca by students of Central College of Agriculture, Delhi. 1792. 
Subyentions to Provinces for grow more food campaign during 1947, 3246. 

POPULATION-- 
Question re— 
Geib 

— of various canionments in Tndia. 2549-53. 
07772 Nas of West Bengal and Assam Provinces after Radcliffe Award. 16 

suprovenent and extension of townships in Cantonment areas in view of increased 
el. 

2s in —— of Delhi and strain on sanitary arrangements and water supply. 

PORT(S)— 
Question 7९-- 

~ Appoin' of mittee for devel: of a harbour on Kanara coast. 652-53. 
Development of Chandabali or Dhamara or Gopalpore —— in view of Defence and Trade 

P 2440-41. 
Hoisting of Indian Union Flag beside tl own by forsign’ steamers entering Ini 

2116-1 

Import of Burma and Tranian crude petrol and rstablish of refineries in Indisl 

PORTS AND PILOIAGE— ५ 

Demand for Grant, 2262 ee 

--  Pemind for Supplementary Grant, 2872 

PORT (PILOTAGE) BILL— 

See ‘“Calentta under “Bill(s)”,. 

PORT TRUST(S)-- : 

* Question re— 

Tndians and foreigners as Deputy Conservalors in —— services. 797-98. 

Tndians ee foreigners as pilots in —— of Bombay, Madras and Calcutta. 795-06. 
in Indi 

= Rehabilitation of non-Muslim Karachi ——, employees. 3291-93 
PORT TRUST (AMENDMENT) BILL— 

Seg: "Madens ——? under शाह, = 
PORT TRUSTS (CONSTITUTION) {AMENDMENT} BILL— 

4 Sce “Bombay, Caleutia and Madras. ——” ander “Bill(s)”. 
+ PORTRAIT— 2 

Unveiling of —— of late Shri. Vithalbhai J. Patel, in the Astembly Chamber. 1740-4 
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on re representation to —— for independence of Daman, Diu and Goa. 58990. _ 
'UGESE INDIA— 

‘Basis for starting —— and branch —— in villages. 2659. ee 
ing of Bangles and Shoes from Ferozabad and Agra by Post and Corruption in ——. 

Burning of records of —— at Kishoreganj, Bengal. 2916. 5 
Delivery of correspondence re-directed from Pakistan —— for firms migrated to India. 3०७३ 

_ New’ — in Bihar. 1579. 
New villag» —— for Hazaribagh District. 1803. 
Nondisckarze of National Savings Certificates by certain Sub. —— in Hazaribagh 

__ District. 3607. 
Payments to persons tor Postal Cash Certificates and Interest-free’ Bonds Jost during disturvanses at Karachi. 3155, 
Proposed village —- ir districts of Ranchi, Palam, Singhbham and Manbhum. 2662-63, Recruitment of unqualified Postal clerés in U.P. 2907. 
co issuing stamos and keeping their own —— contrary to instrument of accession. 

Bupply of cash to Hunterganj, Jori and Dantor Branch ——, 1379. 2 
OSTAGE— : न Motion for adjournment re increase jn postal rates between India and Pakistan without -tonsulting the Assembly. 2929-93, : a 
४1५), DEPARTMENT— 5 = 
ltesvion re re-organisation of —— in Orissa. 3257. 
TAL INSURANCE. - 

“Insurance”. 
AL ORDERS— 

Censorshi of letters from Pakistan to Muslims in Indian Union. 157-58, Quick de. ay of “Express Delivery’ etters, . = डे eae: Mail bags by Nationa: Guards and Pakistan Police in Eastern Pakiatan, 

Stenmer comprnics carrying India’s inland auu roreign Mails. 37-39. Value payable percel —— by evacuees before 15th August, 1948, 140! 
also ‘Air Mail”, 

TS AND TELKGRAPHS— ; ee : 

“thon for adjournment re increase in Postal Rates “between-India and Pakistan without 
- tonsulting the Assembly. 2922-23. aie 

Westion re— 
Allotment or land’ to ~— employees at Patna for construction cf houses. 2204 Comnulsory knowledce of Devnagri and Urdu scripts for Postal employees in view of ae pablic interest. 52, 

ruitment to posts of clerks in —— Department in East Punjab Circle. 272, resentation by Postal and Telegraph ploy: re ies in Pay Commission’s Tecommendations. 2655-66. 
tes issning their own stamps and keeping Posts and Telegraph contrary to instrnment Of accession. 2648-49. : 

‘ 

490LAD 
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POST-WAR KECONSTRUCTIONS— 
See “Reconstruction”. 

also ‘*Development."* 
POTAL, SHRI RAMPRASAD— 
Question re— 

Cash, balances and reserves made over to Provincial Governments by C! 
States. 2417. 

Coustruction of new line between Jagdaipur in Baster State and Raipur Stations | 
B. N. Railway. 2644. 

Date vf comnencement of services of Chattisgarh State’s employ 2417. 
POWER ALCOHOL— 

Question re— 

Factories for production of ——. 3270. 
Manufacture vf ——- in Bengal. 9. 

POWER ALCOHOL BILL— 

See “Indian ——" under ‘‘Bill(s)”’. 
PRATAP— 

Question re hatred and violence propaganda by Milap and —— Urdu dailies of Delhi. 
PREFABRICATED HOUSES— 

See “Housing”. 
PRESS— 

Breach of jon in giving publicity to short motice questions in the —— hefore 
answered in the House. 336 

Proposal for a separaie —— for the Legislature. 594-95, 2654, 
Question re— 

Construction of tne Central —— Advisory Committee. 439. 
Delay in Government printing work due to congestion of work in Government ——. 
Enforcement of rules for accreditation of —— correspondents. 
Non-payment of income-tax, Oxford University —— in India. 653. 
Proposed new Government of India ——. 2497. 
Refusal of corresponding posts to officials of Government Printing ——, Sind. 272)! 

PRESS (SPECIAL POWERS) BILL— 
See “Billis)’’. 

PREVENTION OF FREE OR FORCED OR COMPULSORY LABOUR BILL— 
See“ Bill(s)". 

PRICE(S)— 
Qaestion re— 

Ceiling —— for import of cara and trucks from Dollar area. 3346-49. 
Commodities re-controlled and their —— before and on 10th Janvary, 1948. 45-46. 
Fall in —— of gur in Delhi Province and Ambala Division. 3550-51. 
Falling —— of ५४७ and its effect on acricultural economy of India. ” 992.94. 
Fixation of minimura —— of gur 3566-67. छः 
ixatton of —— of standard sized daily ‘news-paper under News-print Control 
1947. 2651. 

Fixation of on coconuts; 3539-40. 
High —— charged by paper mills and stationeg, manufactures. 643. 
3.11] —— for cloth and yarn. 196 2/ 
President of Cuttack C ion, Orissa tel re fixation of —— of 

and rice. 2647-48. 
— and distribution of Ceylon copra in Indian Union. 3557-58, 
— ~ fixed by provinces and basic import aud export quotas of paddy, rice, atta, etc, 

Deficit Units during 1948. 41-44, १ 
~— of certain American motor cars, 2895-96, 
~— of sugar before and after decontrol. 1635. 
Reduction in —— of lead and tin. 
Reducti¢n in —— of Matches. 1723, 
Re-examination of the cement —. 489-91, 
Reports of commodities —— board 1639. 1998-99. 
Rise in —— of tea and coffee 2207. 
Salt and its selling ——, 127-35. 
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TING— 
_ —- and circulation of statements Taid on the table in answer to questions and delay in —— 

the Assembly Debates. 594-95. 
Question re— 

Action on communication by Secretary of Indian and Eastern Newspapers Society. 858. 
Delay in Government —— work due to congestion of work in Government Press. 2726. 
Request for avoiding delay in —— of Assembly Debates. i 

PRINTING AND STATIONERY, CONTROLLER OF— 
Question re— 

2777 tment for the post of —— through the Federal Public Service Commission. 3354- 

Technical p in Headquarters office of ——. 2497. 
PRIORITY— 
Question -e— 
Allotment of —— seats to Provinces in aeroplanes. 2881. 
Policy re —— booking control and facilities for movement of cotton seeds. 804-06. 

_ PRISON(S)— 

Motion for adjournment re hunger atrike of Political and Trade Unita workers in Delhi 
District jjail. 3386-87 

Question re- 
Borstal institutions in Centrally Administered areas. 3572. 
Political prisoners in Sind jails —— convicted during ‘Quit India’ struggle of 1942. 

3585 
Remodelling of ——- system in Centrally Administered Reformatories. 3155. 

PRISONER(S)— 

Quevtian re— 
i Agreements between India and Pakistan re exchange of —— in East and West Punjab 

jails. 1082-83 
Date of arrival of non-Muslim —— from Pakistan. 2738 
Politicn] —— in Sind jails convicted during ‘Quit India’ struggle of 1942, 3335, 
—— convicted during ‘Quit India’ straggle still in Sind jails. 2794. 

See also “Convictis)”. 
PRIVY COUNCIL— 

: Question re entertainment of appeals to —— by Federal Court of India. 588. 

PRIVY _PURSES-- 

Qhestion wre drawn by former rulers of Kathiawar States. 3161-62. 
PRIZE— 

Question re scheme for —— bonns to growers of more food. 3246-47. 

PROCLAMATION OF EMERGENCY— 

Resolution re extension of period mentioned in sections 2 and 3 of India (Central Govern- 
ment and Lecislature) Act, 1946, as adapted. 1228-39. 

PRODUCER GAS— 

__ Qnestion 72 —— for public motor transport. 3542-43. 
PRODUCTION— 

Motion to reduce demand fo: ‘Ministry of Industry and Supply’. Stepping up of —— of 
large and small scate industries, 1658-82. 

Qnectinn re— 
Cultivation and —— of Rubber. 2914-15, 
"00066 'शशप्गश्य Mer pue sionpord yerysnpet —— poe nondumsuos >१००घ०त॒ 

India's requirements and —— of Blesching powder. 3541-42, 
India’s requirements and —— of Sodinm Sulphide. 3541. 
—— and consumption of paper in Tndia, 995, 
—— and export of paddy in Orissa since 1942. 3248.40. 
—— and improvement of entton linters in India. 1445-46. 

Progrvss made in Five year plan for increased food —— 2298. 
—— and consumntior of veretable chee. 2776-78. 
Projects for inereased of steel. coal, cement, fransnort faciNties and shipping and 

the anproach fo United States Government for assistance 3578. 
Stoel in Tria in the years 1943-44 वात 1947-48 277 
Berl —— for last ten years in Titagarh Paper Mis and India Paper Pulp Companfes, 
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_ PROGRAMME ASSISTANT (3)— ; न 
डर Question 76 —— and Artists in A.I.R. 1369-70. =a 

PROMOTIOXN— es 

Question r— im 

Debarring of assistants in Government of India from posts higher than Assiatant Sea om 

tavies. 2200. 
Policy. re recruitment etc, of officers and men of Indian Air Force. 1071-72. बे 
-— of Ratings as officers. 3165-66. 
—— of Secretariat officers in grade of Secretaries, Additional Secretaries, Join, Seen 

faries ete., on 15th August, 1947. 916-17, 3588. t 
——— vf subordinates to officers’ cadre on the B. N. Railway during the war. 2278. 

£ROPAGANDA- - 

tgaestiv in १९-- 

Anti-Indian -— and protection of Indians ir iran. 714-15. 
Arti Indian —— by Pakistan in Middle East Countries. 576-78. 

Anti-Indian —~ in Iran and plight of Indian Natiouals. 1082. 

Fact re Azad Kashmir Government's claims. 1273-74. 
Hatred an] violence —— by Milap and Partap Urdu dailies of Delhi. 918. 
Missions to counteract anti-Indian —— and i of cultural ati ie 

various countries. 1051-52. - 

PROPERTY (IES)— 

Questicn re— 

All of Muslim i and th 
Burma Government's ban on sale of immovable —— by Non-Burmese. 27: 
Confiscation and auction of —— of Uttamchand Malhotra of Kabul by Afghan Geverw 

ment. 2345-46, 
Department dealing with Muslim evacuees —— in Delhi. 2121-23. 
Evacuees’ —— in Delhi. 1509-10 
Exchange of —— by 151, 
i ble —— left b: in Sind. 2722-23. : 
Imposition of restrictions on sale and transfer of Non-Muslim —— in Pakistan Lye 
Losses 179 men an? =— due to border incidents. 1700-0: 
Migration from India to Pakistan and vice versa and evacuees’ ——. 2742-43. 
Pakistan Government's treatment of Indians having —— there. 3029-3) 
Presentation of claims of non-Muslims —— to Pakistan Government. 1216-17, 
Publication of Orissa States Rulers inventories of private ——. 3188. 
Registration of claims for —— left in Pakistan. 378. 3586, 
Removal of —— from Safe Deposit Vaults in Pakistan. 1514-15. Z 
Restoration of estates and Zamindaris confiscated during Sepoy Mutiny, 1858. 926. 
ReStoration of refugees’ —— in Pakistan. 1518-1 

PROSECUTION (S}— 

Question re— ; 

Officers and other personnel —— for corruption in Ministry of Works, Mines and Pt | 

Persons criminally proceeded against weder Income-tax Act. 2795-96. 
—— of ticketless travellers during 1947 affer 15th of Angust. 1153-55. 

PROTECTION— 

Question 7e— 
Import of betelnuts during 1947 and —— to Indian growers. 383-85. 
Rise ia price of sugar and further —— to fruit preservation factories. 8. <q 
Special —— to refugees serving under Government of India, 1985. a 

PROTECTIVE DUTIES CONTINUATION BILL— हि 

Sce “Bill(s)*. 2 



phe समा : ol, on 

10 ‘CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

ENT FUND— 
re— 

1 Insurance etc. 2804-05. lity of temporary Government servants for Postal 
ee Bund pet Detence of Government employees trom Polio 1565-66. 4 

‘Wrauster of-—— and Gratuity funds of Non-Muslim employees of Punjab Public Library, 
Lahore. 2559 60. 

18169 of —— assets of refugee teachers from Pakistan. 1208-10 Withholding of —— of Railway employees, 2915, 
WIDENT LUND BILL— 

80 “Workers —* under “Bill(s)" 
PROVINCE|(S 

estion 7€-- 

_ Absorption of refugees by Provinciai Governments and Punjabi and Sindhi relugeeg in Bombay. 2713-15, 
ह aa tment of priority seats to —— in aeroplanes. 2881. 88 in Indian School of Mines and quota for each ——, 591-92. : Cash, balancas 

2417. 
and reserves made over to Provincial Governments by Chattisgarh States 

Collection of Statistics on agricultural produce in ——, |. Cultivated land, fallows, cultivable Jands and forests in various provinces of Inalan Union. 5552 54. : न Date of commencement of services of Chattisgarh States employees. 2417, Develop: 7 bmitted by —— from 1945-47. 2435-36, Distribution of tractors imported during 1944-47 to —_ and States. 386-89. ormation of Malwa ——. 1279. 
Formation of United Rajasthan Province of Rajputana States, 2207-08. Functions of Central Water-power, Irrigation, Navigation Commission and relation itn memes. 247, 
Grants to for ‘Grow More Food Campaign’. 1730-32, elp to varions semi-military organisations set up by various ——. 2200. Import of mustard oil and mustard m West Bengal from other ——, Income to Goverpment from various —— from taxes other than corporation tax ete. .._ 1972-75, 

2 _ Indian States merged into various —. . 1986. 
‘erger of Manipur and Khasi Hills States with the Provincial Administration. 425, National museum for India and Provincial museums. 1066-70. Provincial contribution to Post-war development schemes, 1505. | State ‘arulties 277 अल and —— for recognition of पे, pathic instituti and practitioners. - 

Subventions and Post-war reconstruction Grants etc. to various —— from 1945-47. 2432. 
; Subventions to —— for ‘Grow More Food Campaign’ during 1947, 3249-46. t tors in use in various —— for agricultural development. 2661-62. 

INCIAL ASSEMBLY(IES)— 
Question re fire arms without licence for Members of Consti Al ib]; 1994-95, 

INCTAL EXCISE— 

Demand for Grant. 2261. 
VINCIAL INSOLVENCY (AMENDMENT) BILIL— 

te “Bill(s)’’. 

of —— pe el as Under Secretaries to Go t of India. 

gress in establishment of proposed institute of ——. 1049.50. 

en re Honorary Officers in Defence Forces and relations with ——. 1053.55 
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PUBLIC ACCUUNTS COMMITTEE— 

See ‘‘Committees)’’. 
. 

PUBLIC HEALTH— : 

Demand for Grant. 2263. 

Motion to redute demand for ‘Ministry of Health’ —— policy. 1848-67. 
Question re— 
—— Department in Ajmer-Merwara. 1077. 
Shifting of Industrial area from Najafgarh Road, Delhi in view of ——. 3188 

See also “Health”. 
me 

PUBLIC WORKS DEPARTMENT, CENTRAL— 
Question re— x 

Causes for strike in —— and number of persons involved. 390. 
Conditi alifications for of ——. 2736- and q 37. 

PUBLICATION (8/-- 
Question re— 

Agreeme it between India and U.S.A. re exchange of official ——. 1900. 

Agreement re exchange of official —— between U.S.A. and India. 1050-51. 
Armed forces heacquarters ——. 2193-94. 
Government's statistical ——. 2123-27. 
Non-availability of copies of the ‘Draft Constitution of India’ to the publi:. 1900-01. 
Periodicals published by —— division. 
—— of report of Health Mimstry. |. 
— of revised editions of dealings with Indian States, 1569. 

See also ‘Prinucg’’. 

PUBLICITY— 

Breach of convention in giving —— to Short Notice Questions and motions in the Prost 

before being answered or admitted in the House, 336, 3598. f 

= re decision re transfer of control of external —— to External Affairs Ministry: 

2801-02, . : 

PURLISHER(S)— 
Question re registration of —— under the Paper Control Economy Order, 1944. 2278-73. 

PUGREE— 
Question re charging of —— from tenants by Delhi Landlords. 2132. 

PUNJAB— 
Question 7€-- कर 

Absorption of refugees by Provincial Governments and Punjabi and Sindhi refugees | 
Bombay, 2715-18. 4 

Agreements between Tndia and Pakistan re exchange of prisoners in East and Wet 
Puniab jails. 1082-83. 

“Employment of able-bodied refugees. 380-81, 
Exchanve of Muslim and non-Muslim convicts between East and West Punjab, 129, 
Indian Chambor of Commerce, Nisbet Koad, Lahore and others from —— recoznised by 

Government. 2723-24. i 

Non-payment of Pakistan Government of buildings requisitioned by the late -— 
ernment. 1 

Partition of assets of —— Public Library, Lahore, 2559-60. 
Policy re trade between East Puniab and West Punjab. 3358-59. mi 
nines of evacuees deposits in Central co-operative banks in Fast and West ——~ 

Trensfer cf Provident and Gratuity Funds of non-Muslim employees of —— Pu 
Library. Lahore 2560. 

See also ‘Fast Punjab’. 
See also “West Punjab”. 

PrURNEA— 

Qaestion re— 
Aerodvomes ia. —— District. Bihar and Air Service for Assam. 1381. 
Jute from —— District, Bihar to Calcutta, 1435. 



Q 

FICATIONS— 

on re —— for members of Federal Public Service Commission, 220i. 

TINE— 

tion re —— regulations for Indian passengers at Mandapam by Ceylon Government. 

ission of short notice questions. 260 
Cancellation of the meeting for the 29th January, 1948 and decisi 
Ge a Seen 2 an ve starred 

g and circulation of statements laid on the table in answer i 121 in printing of the Asserably Debates. 594. sai agape eae Transfer of —— to a future date due to cancellation of a ting of the A, bly. 98-99. 
ININE— 

stion re —— position re local supplies and import in India. 3180. 
॥01५ (8)-- 
Question re provincial —— and number of seats in Delhi Medical College. 741-43. 

ER 

MDCLIFFE AWARD— 

Question re— 

Demarcation of Indian Union boundaries in accordance with ——. 153. 
Diseonnection between various towns of East Punjab due to ——. 997. 
District-wise population of West Bengal and Assam Provinces after —. 1737-38. 
Statement. by Shri Sreha Kumar Chakma re situation prevailing in Chittagong Hill 

9 Tracts. 2735-36. 
Me also, “‘Partition’’ 

HAKRISHNA, PANDIT— 

on re renaming of Curzon Archeological Museum, Mathura after ——. 1362-63 

estion 7€-- 

Popularisation of Hindi through ——. 1357. 
Popularisation of —~ in India. 1966-63. 

308 also “Broadcasting 

in १९-- 

Appointments on Programme staff of ——. 1355-56. 
deasts of news by —— Delhi in Sa and Oriya languages. 1995. 
deasts on Mahaveer Jayanti = 

Disco, ts y certain Rustic Songs from —— Delhi. 2815. 
1703 

Oj 

Listenars Research Section of . 
occupation of rooms in Western House allotted to —— employees. 1520-21, 1998. 

togramme Assistants and Artists ——. 1369-70. 
‘Relay of B.B.C. news yy the —. 

ied rooms in Western House allotted to —— employees. 1520-21, 1998. 
Work done by Research Engineers’ Section of ——. 1964-65 

ion re li d and unlicensed —— ‘king in Delhi Province. 806-07. 
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RADIO STATION— ze 
Question re aa All-India Radio Centre for Assam. 924-25. > r 

RALDiS)— 

Question re— x 

| Attacks by people from Hyderabad State inside Indian territory. 1990-92. : 

| 
Enyuiry into the Tribal Pathans’ raid on Jaisalmer State. 434-35. 
Tufiitration of Mustim Troops or Ittehad -UlMuslemin Razakars of Hy 

inside Indian territory, 2404-06. 
Losses in men anil property due to vorder incidents. 1700-01. 
Pathan raidérs attack from Pakistan on Indian border in Jaisalmer State. 595-97. 
—— hy Nizam s Forces on the Indian Unon territories. 435-36 
— from East Pakistan on village Rishyamukh in Tripura State. 2820-21. 

non East Punjab Boundaries. 1274-77. 
istan territory and losses inside Kashmir State. 2428. 

— from Sialkot District near Sialkot Jammu Border within Indian territory. 3528 

-— from lak 
— from Pak 

RALDER(S)-— 

Nuestion re— 

Fact 76 Azad Kashmir Government's Claim. 1273-74, 

Government failure to set an adequate number of troops against —— concentration i 

Jhanagar Area. 68, 

Statement made in Karachi by Sardar Muhamnmad Ibrahim leader of the —— ill 
Kashmir, » 168. ‘ 

RALL-ROAD— 

Question re— 

—— co-ordination for 1948-49. 1152-53. 
Roads under —— co-ordination scheme. 1639, 

RAILWAY(S)— 

Authenticated Schedule of Expenditure —— Railways—15th August, 1947 te 38 
Mareh, 1948—Laid on कट Table. 22. 

० E dit HiitpacesSunpl Expendl 

ture from 15th Auvust, 1947, to 3ist March, 1948—Laid on the Table. 2208-99. 
Authenticated Schedule of Authorised Expenditure—Ra for 1948 

Laid on the Table. 2299-99. 

Motion to reduce Demand 
d “Railway Boar: 

Application of Pay ९: issi dations to the bers of the 
Board and officers of ——. 1126-31. 

in —- ion. 1004-19. 4 
—~. ¥ Late running of trains. 1086-96. = 

Passenger fare based on uneconomic rate structure. 1019-24 4 
Reorganisation of ——. 1036-40. _ 
System of Selectica obtaining on the ——. 1096-1101. 

“Working pel . Loss on —— grain shops. 1167-76. — 
oars Ex Repairs and Maint % of Thefts of —— fitting 

. 1176-88. 7 

Question rr— 

Abolition of Travelling 0: i for —— x 2288. 
re aaa pay scales for running staff on —— as recommended by Pay Commis! 

I Amalgamation of —— Accounts and Audit Departments and audit of Foreign Tr 
earnings, 985-86. 

Anomalies in the Pay of —— Staff due to (Revision of Pay) Rules, 1947. 179596. — 
Eapsietment of a ee Tribunal. 492. 7 

personnel 
iz ‘ases detected by Anti-Corruption and —— Watch and Ward Departments. 2274-7. 

Sheri for late arrival at Calcutta of Down Assam Mail from Amingaon, Fast 



A m—contd, 

for selection of staff to Junior Administrative Posts in the ——, 2279. 
2.94 ry 

8823 of —— accunin.cdation m Judia and in_other countries. 1442-43 
1831018 «४0७ —— employees on State A, 
ideation of appointment of Yourist-Agents by Commercial Committees of Indian 

Railways Conference Association. 2650. 
Constrnetion of an over-briage at Cuttack ध् 1435 
‘Wificulties to Second Class Vassengers in securing Resersatiom of Berths. 3272. 
Disallowance of uniforms to sizi irom Pakistan serving on Indian —— asd House rent 

e tuoking and Luggage Clerks. 2635 
continuencs of supply of ration from —— Grain Shops to staff of Railway Board's 

Office. 2284 
Employment in lower grades of employees opting for Indian Dominion -——. 3544. 
og into delay in transit of goods to Delhi from Wombay, Madras and Calcutta 

Establishment of Scientific Research Department for the Indian ——. 2281-82, 3590. 
_ Fixation ee scales of pay for artisans storekeepers and sub-heads in —-— Depart 

ment. 11 
ation of Rates of —— Coolies. 1441-42. 

Higher Charges and nor payment of rents by stall-keepers on —— platforins. 1796. 
Tiaplementation of the interim .erort of High Committee on 92. 4 5 

_Tnerease in rates of freight per Bogie Load for charcoal, firewood and Llioosa 3547-48 
Tndin's share after partition of Moghalpyra Worlsho 

Ml of more teleph at —— Enq 
Justice Rajadhyaksha’s Award on —— disputes. 3263. 

ail Trains end their late atrivals. 147 48. 
oC of Nen-Muslim Refugee passengers at Gu'rat —— station in West Punsab. 

~ eee betion of wagons by —— staff from Pakistan due to lack of heusing accommodation. 
18-50. 

Delhi Station. 2230-81. 

~ One man Contract svstem for running hotels and stalls on all ——. 1001 4)5 
~ Pay rte examiners on Indian vis-a-vis other supervisory Mechanical Personnel. 

~ Position -e movement of wagons. 1378-79. 
Posts and grades of superior service officials in —— Accounts Department. 986-87. 
Post-war reconstruction plan for opening new -— in Andhra Districts and constrnction 

of 1,0०0 Shed at Bezwada. a3 
” Principles governing the work of reserve fund and betterment fund. 2664. 

_ Prohibition of begging in trains and —— premises, 1900-01 
Tosecution of ticketless travellers during 1947 after 15th of Aucust. 1143-55. 

—— benefit fund and expenditure on welfare of employees of various ——. 3266, 
हि bridge over Ganza connecting Patna and Hajipur. 801-02 

- =— empioy opting, for Pakistan. 3561-6! 
-— facilities for Government employees under Pay. C issi 1४ 

3106. 
_— intersections on Provincial Road near Bareilly and inconvenience yo read traffic. 

2059 00. 
—— passenger traffic earning during 1946-47. 1641-42. 

Ressarch Institute, 1644-45. 
—- service betaveen Sitamarchi and Muzaffarpur, Bihar. 800-01. 
Re-employinent of Muslim —— servants provisionally opted for Pakistan. 1803-04. 
Re-introduction of return ticket system on ——. 
Re-organisation of Indian —— system. 1140-41 
Represemtauon for fixation of pay of enquiry and reservation staff at Kanpur Centred 

Station, 2915. 
s or the eG of Gur for transit hy Rail. 507-08. 

Resumption of He of Frontier Mail beyond’ Delhi. 1155-56. 
Delhi and Lahore. 1432-33. 

ning of Grand Trunk Express in three connected sections from Delhi to. Madras. 

Smuggling of wheat and gram on Bhatinda Ferozepore line 2916. 
Streng 643-44. h of Officers cadre on —— 1 
cketless wravel on Bhatinda Ferozepore line, 2917. x 
raining in U K. of certain —— employees as Labour Officers. 2643-44. 
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RATLWAY(S)—contd. 

Question re—coneld. 

Various categories of —— services in accordance with pay, dearness allowance, 

2672 
Withholding of provident funds of —— employees. 2915. 

Assam— 

Question re defects in the passenger and mail trains run by ——. 329-30. 

Bengal Assam— 

Question re— f 

Monetary Loss due to dela: of ions of —— appo a to India 
der Boundary Commission Award. 1733. 

Shortage of wagons in Pandu Tuisukuia section of ——. 3565 
Bengal Nagpur— 

Question re— 

ne of grain shop at Kharagpur on ——. 1805. 
party mamtained by —— and European and Indian Institutes at 

Kharagpur. 2898, 7 
Rlack Paint for wagons. 1425, 
Construction of additional Stations on in Cuttack District. 50. 
Construction of new line between Jagadalpur in Baster State and Raipur on ——. 2644 
Co ion of Rail line Contai Road Station of —— and Contai Town 

Establishment of —— District Headquarters in Orissa. 1141. 
Harijan employees in —— Workshops, Kharagpur. 2278. ‘ 
Implementation of Central Pay C dati in Railway and store 

distrilmtors of ——. 2645-46, 
Oriyas on ——. 143-45 
Pick-pockets on“platforms and running trains on ——. 2638. 
Promotion of subordinates to Officers’ Cadre on the —— during the war. 2278. 
Proposed new works on —— in Orissa. 1433 
Release of = occupied by staff in ——. 20. 
Route Mileage 61 ——. 1804-05. 
Running of a Mail or Express train between Raipur and Waltair Stations on —. 3%. 
Scheme for Railway line connecting Mechada station on —— with Tamluk and Contal. 

3559-60. 
Stoppaze of passenrer trains not at all stations on ——. 3546. 
Survey of projects on ——. 1639-41. 
Unremunerative pay scales for lower grade employees on ——. 3544. 

Bombay, Baroda and Central India— 
Question re— 

Contract system for handling 
—recommendations for staff. 1158. 

= Permanent way and Sivnal and interlocking Insnectors on ——. 2879-80. 

{ 
treasury and application of Pay Coramission’s 

Resumption of Delhi-Ahmedabad Mail train on ——. 1425-26, 
Serson tickets issued on —— and G. I. P. Railways in January and February 1947 and 

1948, 2637. 
Transnort facilities for Cur from stations on East Punjab Railway to stations on —— 
2652. a 

Bast Tndian— 

Question re-- 

Income from sale of tickets and goods trafic at Sainthia junction on —— Schehganj 
Loop. 

Merger of Fart Punjab Railway with ——. 1799-1800. 
# Baid: (Deoghar) station on ——. 2273, 

Tenders fos lahouc #+ Gaya, Mughalsaria, Mokameh, Jhajha, Dinapur.-and Marmadik 
Railway Stations. 2919. 

Traffic hottle-neck of Lucknow-Kanpur section on ——. 2649. 

Bast Punjab— 

¢ Question re— 5 

Allotment. to refugees of platform stalls on ——. 501-03. 
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Guides for Third Class passenger at Delhi Main station on ——. 2641-42. 
Gurmakhi script on tickets of ——. 1796. 
Merger of —— with East Indian Railway. 1799-1800. 

eq of —— i from North Western Railway Headquarters. 
| 155. 

॥ कप) by —— employees re use of Khadi uniform in place of mill made cloth. 

Transport facilities for Gur from stations on —— to stations on B. B. and 0. 1. Raik 
way. 2652 

at Indian Peninsula— 
‘Question re— 

Restrictions on travelling below 100 miles by Mail or Express trains on ——. 2891-93. 
Season tickets issued on B. B. and C. I. Railway and —— in January and February 

1947 snd 1942. 7. 
q s and Southern Mahratha— 

Questicn re— 
Non-issue of tickets between Bapatla and Tenali on ——. 1799. 
Recrnitment of Medical efficers in 5. I. Railway and . 3562-63. 

North Western— 

Question 7६-- 
Contractor-Cashicr on ——. 1637-38 
Locomotive equipment of East Punjab Railway received from —— Headquarters. 1155: 
Number and employment of —— employees opted for India. 1805-06. 

wth and Tirkut— - 

‘Motion to reduce demand for ‘Railway Board’. Conditions prevailing on ——. 1189-92, 
Question: re— 

मु aes of goods from Delhi Railway station to stations on —— cia Muradabad 

Classification of Matriculate and Non-Matriculate Drivers on 3273. 
Complaints against contractor of Hindi restavrants on 
Tnadejuate facilities for transport of Gur on ——. 2 

Neglect of carriages, waiting rooms, etc. on ——. 799-800. 
- = and pilterage of goods. 139. 

Re-employment of Muslim staff opting for Pakistan on 1156. 
Through train from Kishenganj to Paleza Ghat in Purnea District on ——. 2917. 

likimedi Light— z 

wstion re Income from —— and conyersion into Broad Gauge line. 2645. 

Indinn— 

“Qeestion #/-- 

Construction of an Overbridge at Level crossing near Cuddalore new town —— Railway 
2297, tation on —— 

Construction of new line between Trichinopoly and Salem via Namekkal, ——. 3564. 
Enquiry into Selection Boards of ——. 1139-40 

~ Lower svates of pay on ——. 1140 
Lowest scules of pay for staff of ——. 1139 
M iyo union re 

1337-38. 

Recruitment of Medical officers in —— and M. & 8. M. Railway. 3562-63. 
4 ration of Shoranur-Nilambur Railway line on ——. 3563. 

also “Train(s)’ 

Me also “Wagon(s)”. 

in fixation of new sealas of pay. 
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-RALLWAY BOARD— 
Demand for Grant. 1002, 1004-40, 1086-1101, 1126-31, 1189-92, 1195. 
Motion to reduce Demand for “——"— i 

Applicati of Pay 0० ission's dati to the members of the — 
oifigers of Railways. 1126-31. 

Conditions prevailing on Qudh Tirhut Railway. 1189-92. ar 
Grievances of Third Class Passengers. 1024-36. + . Inefficieney in Railway administration. 1004-19. i Late running of trains. 1086-96. F 
Passenger fares based on uneconomic rates structure. 1019-24. 
Re-crganisation of Railways. 1036-40. 
Systent of selection obtaining on Railways. 1096-1101. «७ 

Question re— 
Discontinuance of stipply of ration from Railway grain-shops to stafi of ——= Office 

2284. 
Re-athalgametion of Audit and Accounts Departments of ——. 1803. 
Working of Complaint Branch of —-. 1431 

RAILWAY BUDGET— 

Sev “Budget, Railway(s)’’ 
Railways, Contral Advisory Council for ——- Election to ——. 2840, 3195. 

RAILWAYS CONFERENCE ASSOCIATION, INDIAN— 
Question १५-- 

Consideration of appointment of Tourists-Agents by Commercial Committee of 
2650 

Electrification of Railway quariers in Minto Road area allotted to ——. 2279-88. ef 
RAILWAY LINEs)— 

Motion to reduce demand for ‘Construction of New, Lines—Capital and Dept 
Fund”. Construction of new lines and restoration of dismantled lines. 1112-26. 

Question re-- 
Construction of a ——- between Kandla and Jodhpur by Cutch and Jodhpay 4 

134-35, है 

Construction of ney: line between Jagdalpur in Baster State and Raipur station on B. 
Railway. 2644. ae 

Construction of new line between Trichinopoly and Salem via Namakkal, S. 1, Rail 
3564. 

Construction of proposed —— linking Bihar with Assam. 49-50. 3 
Se eeeeeetion of —— between Contai Road station of B. N. Railway and (ontai 

Construction of —— of smaller gauge than narrow gauge. 996. , 
fncome from Parlakimedi Light Railway and conversion into Broad Gange Line. 
Morappur-Hosur ——. 146-47. 
Proaress-in proposed —— from Ranchi to Patna and Hazaribagh to Dumka. 1606-07 
Repl: of Rup: ipada —— by Broad Gauge Line. 1434-35. कि 

»—Re ion of Sh -Nilambur —— on South Indian Railway. 3563. 5 ~ pees fe —— connecting Machada Station on B. N. Railway with Tamlak and © 
3559-60. 

Strategic —— anu Highwavs along India’s border in view of partition. 2428, 9671 — 
Traffic survey for Mysore-Coimbatore ——. 147. 3 

RAILWAY MAIL SERVICE(S)— 
Question re— 
—— Division; Orissa. 2905-06 
—— staff and allowances. 140-41 

RAILWAYS (SECOND AMENDMENT) BILL— 
See “Tdiaa ——” under “Bill(s\" 
Railways, Standing Finance Committee for—Election to—. 2637-39, 3080 

‘RAILWAY STATION(S)— 
Question re— Conti 

1790-91 : 
Loaded wagons stranded at Wayside ——. 2905. 
Non-availability of tickets at some ——. 1646. 7 e 
Opening of public telephone en Sonepur ——. 2296. = Rebuilding of Baid sida 

oa. ७ al अंनभ 
in supplying water, refreshments, <tc. 

ghar) —— or E. 1. Railway. 2275. 
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WAYS (IKANSPORT OF GOODS) (AMENDMENT) BILL 
‘Bill(s)"”. 

re 
mituction of new line between Jagdalpur in Baster State and 
iway, 26044 

ming of a Mail or Express train between —— and 
४80४7 Railway 33, 

AT KANWAR, Rk, B. LALA— 

--— station oa B. Nu 

Waltair stations on” Bengal- 
‘ 

ation of travelling concessions for Railway employees, 2288, _ umtinenis carrying salaries of rupees thiee thousand or more per mensem ~ ander ‘Central Government. 52-53, 
reine of pugre: from tenants by Delhi landlords. 2132. 
lasses Of Ruilway accommodation in India and in olher conntries, 1442-43, ions for Hailway employees on Statc Railways, 2288. yy in both way traffic by Grand Trank Express between Delhi and Madras, 33- 
ixpendi on unif of samadars, Peons, etc., in Government of India, 1707. Hsetion of rates of Railway Coolies, 1441-42, 
formation of Malwa Province. 1279, 

‘Higher Secretariat appointments. 1365-06. 
Fudges of Common High Court of Eastern States Group. 1279-80, Period of vacation for Federal Court of India and Centrally Administered and Stabe _uided coljeges. 

डा 01068 under Cafe Insurance Scheme. 1432. 
tations for next Decennia! Census, 1366. 
utation of claims of non-Muslim property to Pakistan Government. 1216-17. “Publication of revised editions of Dealings with Indian States. 1569. tntroduction of return ticket system on Railways 
weh in Vegete~ian and Non-vegetarian Diets. 1367, 

wused edition of Moor’s ‘Family Medicine” for Government servants, 1574.75. 1 edition of Watt's Dictionary of Economic Products. 1646, 3 under Hail-road co-ordination scheme. 1639, 
Ming ७7 a Mu'l or Express train between Raipur and Waltair stations on Bengak _ Nagpur Railway उठ. 
lates acceded to Indian Dominion, 1277-78, 1739-40. 
mies istered by Go ६ of India. 1278-79. 

ister to India of hooks, records, and manuscripts from India Office, London. 159. wversities in Indiar Dominion. 1575-78, 
‘acancies in Indian Administrative Service. 1365-67. 
HYAKSHA, JUSTICE— 

zB 

erument action on ——'s report on Postal dispute. 141-43, 
8 Award on Railway disputes. 3265 

on re formation of United —— Province of Kajputana States, 2207-08, 
७४८६ ४- 

ré criterion for selection of —— and qualifications required for States to form, 
357 : 
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RAMNARAYAN SINGH, SHRI—conta. 

Demand for Grant-- ५ 5 

‘Forest’, 2229. दि 
“Miuistry of Agriculture’. 2229, 
‘Ministry of Communications’. 2053. 
‘Ministry of Food . > 

Demand for Suppiementary Grant— 
“Agriculture’. 2852-53. 
‘Capital Uutlay on schemes of State Trading’, 2871. 

Dentists Bili— 

Motion to consider as reported by Select Committee. 1255-56, 1260. 
Consideration of clauses. 1295, 

evate Duty Bill— 
Motion to refer to Select Committee. 3305-06, 350५. 

Indian Finan:e Bili— 

Motion to refer ty Select Committee, 2328-31. है 
Consideration of Causes. 2768, 27/0, 2776, 2782. 

Andian Lac Cess (Amendment) Bill. 3476. 
indian Power ‘Aleohol Bill. 2624. 

Industrial Finance + vrporation Bill— 
Motion to conside. as reported by Select Committee. 541-44. 

Minimum Wages Bill. 460. 

Motion to reduce }emand for— 

“Defence Services, Effective—Army". Economy, 2101-02. ee 
“Defence Services, Efiective—Supplies and Stores”. Re-organisation of 
actories, “21( 1-02. 

“Ministry of Defence’— 
Canvonment tcards. 2101-02. s 
Matters relat.z to policy and re-organisation in order to increase efficiency. 24014 
Military = in Kashmir. 2101-02. 
Recruitment .f Officers to the Armed Forces. 2101-02. 

Re-organisation of the Army. 2101-02. 7 
Vnsatisfactory policy -f G re jon of National Militia. 2101-02. 

*‘Mimstry of Works, Mines and Power’— 
Policy re building of house and quarters. 1927, 1930. 
Policy re development of mineral resources. 1927, 1930. न 
Utilisation of water resources and policy of Central Water-Power, Irrigation — 

Navigation Commission. 1927, 1930. 
Railwry Board’ Thefiiciency in Railway Administration, 1012-13. 

Phermacy Bill. 280-81. 

Provective Duties Continuation Bill. 2598; 2605: 

Question re— : 

Abolition of contract system in coal-fields. 3366-57, 
Activities of Welfare Department at Jharia re coal-mine labourers. 583-94. 
Agencies for distribution of quotas of Tin Plates, Steel and Iron. 2917-18. 
Agencies in Pibar making recruitment to Indian Army. . 
Allotment of Muslim evacuees’ cinemas and theatres 1896-97. 
Applicaton f British Army Act to Indian Army and position after the, 15th A 

075, 

Booking goods from Delhi Railway station to stations on O. T. Railway "a4 
bad. AS. ५ 

Consilintion Board's decision re dearness ailowance for coal-field workers. ठ56. 
Conditions and qualifications for Contractors of C. P. W. D. 2736-37. 
Consumption of coal in 1946-47 and labour Welfare Committees at Bokaro Bermo 

fields, 356९, 

Government's nians for Iarce scale cnitivation with tractors, 992 
‘Hindus and Sikhs in Pakistan and Muslims in India before and after partition. 
Implemen-avwn of oxi deveiwpment scheme. 546-85 । 
Importe] 1.०१ grains from foreign iands lying undistributed. 2652-53. 

4 
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ARAYAN SINGH, SHRI—conta. 
m re—contd. 

Improvement in agricultural methods and funds to Bihar Province for irrigation pur- 
poses. 987-89. 

New village Post Offices for Hazaribagh District. 1803. 
‘New village Post Offices in Bihar. 13/9. 
Non-discharge of National Savings Certificates by certain Sub-post Offices in Hazari- 
_bagh District. 1807. 
Number ot Statas acceded to Indian Union. 438. 

in executicn of Damodar Valley Project. 2135-36, 
Progress in proposed Railway line from Ranchi to Patna and Hazaribagh to Domka. 

1806-07. 
Proposed village post offices in districts of Ranchi, Palam, Singhum and Manbhum. 
2662-63 

Recruitment centres in Bihar, Bengal, Orissa and Madras Provinces. 436-38. 
Restoration of refugees’ properties in Pakistan. 1518-19, 

Restriction of raovement on pulses and cereals from Bihar and U. P. to Madras. 2918- 
19 

Results of Researches conducted by Indian Council of Agricultural Research. 2661. 
Staff and method of appointment in office of Accountant General, Bihar. 2437. 
Supply of cash to Hunterganj, Jori and Dantor Branch Post Offices. 1379. 
Tenors for labour at Gaya, Mughalsarai, Mokameh, Jhajha, Dinapur aud Marmadih 
Railway Stations 2919. 

Tractors in use in various provinces for Agricultural development. 2661-62. 
Working of Government diary farms during 1946-47. 1386-87. 

Question (Supplementary) re— 

een ae 37 by Provincial Governments and Punjabi and Sindhi Refugees in umubay, 
Achievements of Council of Avricultural Research. 983-84, _ Agricultural Research Committees. 1788. 
Application for new routes in India and new aerodromes under construction. 1152. Armies in acceding States and relations with Dominion of India. Assembly Plants 0: Motor Vehicles in India, 2272. 
Demand for the return of requisitioned Land to Jhansi peasants. 3598. Enquiries against officials under Anti-corruption Act in Central Services. 2798 99. Export of cloth and yarn purchased by India Supply Mission from Japan. 2891. Govenment dairy farms in India. 644 
ne 20982 ० ०; from various provinces from Taxes other than toxporabion tax 

 loration and number of fertiliser plants in India. 803. हद Measures for encouragement of cottage industries in India. 1428. _ yrvas on Bengal Nacput Railway. 145, 
_ Fathan Raiders’ attack from Pakistan on Indian border in Jaisalmer State. 307, _ Plans for Economic development. 2900, - Railway service between Sitamarhi and Murafforpur., Bihar. 801. Reronstitntion of Committee on indivenona evatem oF medicine. 3437, Recrnitment centres in Bihar, Bengal, Orissa and Madras Provinces. 437 38, Panton and Post-war reconstruction Grants, etc., to various provinces from 1945-47. 

Terms of service of British personel in Indian Army. 1702. Uniform Standardisation of Weichts and Measures throughout, Indian Union. 1817. (# भी abilitation Finance Administration Bill. 1488. esolution re extension of period mentioned in sections 2 and 3 of India (Centra: Goyern- ment and Lecisloture) Act, 1946, as उन upted. 1233-34. Brad ‘Pranenonr. Corneration Rill. 3517.19 
qitation on Tneome (Tnvesticntion Commission) (Amendment) Bill. 2514, 2516. Werkmon's State Tnsnrance Pill 
Motion fo consid. अब renarted hy Select Committee, 2040, Poneidamtion of clarese  30FF 

_ Motion ६७ pass as amended. 3076-80, 
ANRIR SINGH, CH.— 
“otton Textiles Ces: Bill, 295, 

modar Valley Corporation Bill, 908-10. 
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RANBIR SINGH, CH —contd, ee 
Demand for Gran + है a" 

Forest’. 2218 23 oa 
Ministry of Agriculture’. 2218-23, ९" 
Ministry of Foo: 2218-23, i 

Motion to reduce 4 cmana 10७1 — 
‘Medical Services’— 

inadequacy ०: medical relief, 1859-62. : 
Need of enouraging the Ayurvedic system of medicine and Registration of Ayury 

Practitioners, 1859-6: 
“Ministry of Health’, Public Health Policy. 1859-62 
“Worging K=penses—Administration’, Ground Elevators and special facilities for work og 

and movement of Agricultural commodities especially food-stuffs. 1162-64. 
Question re— १ 

Anxiety ७1932 Delhi agriculturists yr? acquisition of lands for proposed refugee tows 
ships. 3369- . 

Appointments of Superinienden's and Assistants-in-Charge in External Affairs Minis 
and in Embassies and Consulates. 3370- 

Demand for merger of Jind State with ast Punjcb Province. 1976. 
ti है di certain rustic songs from A.J.R. Delhi. 2815. 

Disposal of unclaimed bodies of Hindu and Muslim patients dying in Irwin Hospital. 

Distribution of gazetted posts in Secretariat. 3570. 
Export of Gur to Pukistan during January and February, 1948. 2493. 
Fall in prices of Gur in Delhi province and Ambala Division, 3550-51 NW 
Falling of prices of Gur and its effect on agricultural economy of India. 992%" 
Grants to Fast Punjab for sinking wells. 1148. 
Gur trad» with Pakistan. 
Hotel in premises of Zanana Tibbia Ccilege Delhi. 3447. 
Installation of broadcasting station hy Maharaja of Faridkot. 3571 
Meo raids on Bharatpur border. 3160. 
Merger of Dujana States with East Punjab. 1277. 
Merger of Nimrana Chiefship, Raiputana, with East Punjab Province. . 2821. 
Parallel people’s Government in Faridkot and Nabha States. 3187. 
Pensionary right, of military personnel participaied in Civil disobedience muvements 

W-Tndia Congress Committee. 1072 7% 
— People’s Governmert in Jind State. 2208-09. - 

Protest demonstrticn of Jat Kisans uf Bharatpur State at inauguration of Masi 
States Union. 3187. ‘ 

Ponishmsn’ to personel of Indian Signal Corps, Jubbulpore. 3464-65. 
Raids on Bharatpur wurde: villages by Meos from Gurgaon District. 2208 म 
Recruitment to posts of clerks in Posts and Telegraphs Department in Fas¢ रण 

- Circle. 2652. 
— Representation by East Punjab Railway employees re use of Khadj uniform in nlace 

mill made eloth, 70-7 
Request by Hakim Jamil Khan and other members of Tibbia College trum for 

over the actrinistration of the Collere by Government. 3447. 
Shuttle train herween Delhi and Rohtak suspended during communal disturbances. _ 
Traring and burnite of Tndian National Flac in Patiala. 3187. ie 
Transport facilities for @vr from stations on East Puninh Railway to stations en के 

and ©. 1. Railway. 2652. = 
Vacancies end recruitment in Police Department, Delhi Province after 159 Aug 

1947. 3571, oe 

RANCHI— eee = Ee थे 
Question re— i 

Provress in proposed Railway-lines from -—- to Patna and Havarihagh to Domka. 16" 07, nah 

Pronnsed village Post. Offices in districts ot —, Palam, Singbhom «.and» Marth 
2662.43 z er 

RANGA, PROF. N G— 

Cotton Textiles Cess Bill. 288. 
TDemndar Veter Corporation Rill RGR 9 Yb 
Delhi and Ajmer-Merwara Land Development Bill— + 

Motion to refer to Select Committee. 27. 

छत :



N. G.—contd, 

Sesvices, effective (Supplies and Stores), 2866. 
id to Provincial Governments.’ 2866. 

of Commerce’, 2854-56, 2858-59. 
Comiaunications service’. 2865. 

forkers (Regulation of Employment) Bill— 
to consider as reported by Select Committee. 282-53 

#f —— to Standing Finance Committee 3387. 
cussion of the General Budget. - 1593, 1627-28. 
ussion of the Railway Budget. 931-32, 950, 975 घर a 

to refer to Select Committee. 2640. 
Aireraft (Amendment) Bill. 3090. 

mace Bill— 

ito refer to Select Committee, 2308, 2401, 
to consider as reported by Select Committee. 26/98! 269) 98 

180 Cess (Amendment) Bill. 3477. 
‘actitioners and Bar Councils (Amendment) Bill. 3627 

ma Wages Bill— 

on to consider as reported by Select Committee, 344, 351-55. 
for adjournment re failure of Government to check incitement to viulence ty it Razvi leader of Razakars of Hyderabad. 3600. 
<— 

m fo Committee’ on Public Accounts. 2829-31, 
it to Standing Commities for Ministry of Commerce, 5048. शत te Stentz Camrmittes for Ministry of Food. 3473. 

Hettion’ to Standing Finance Committee. “2837. 
ittial Ponicy of Government of India. 3405-09, 3416-17. 
to reduce demand for— 

uate number of Ministers and consequent lack of effective control over Depart- 
77%, 
policy of Government. 1786. . et 

uction of New Lines—Capital and Depreciation Fund’. Construction of new lines 
testoration of dismantled lines, 1119, 1121-23 

५४ ant to. nniversities. 1932, 1938. 
of Education’— : 
ncation. 1932, 1938. 
for a uniform language policy. 1932, 1938. 
ion for increased facilities for technical fraining. 1932, 1938. 

of External Affairs and Communwealth Relations’— 
ion of Indians in Commonwealth Relations Countries 174750, 1772 policy of India. 1746-50, 1772. 

y of Works, Mines and Power’— 
re building of houses and quarters. 1927-28. 
re development of Mineral Resources. 1927-28. ie 

on of water resources and policy of Central Water-power, Irrigal and Navi- 
Commission. 1927-28. 2 

y Board'— 

nees of Third Class passengers. 1035. 
Yvonins of trains. 5 
ganization of Railways 1078 39, ae 

& exnenses—Administration’. Ground Elevators and: special facilities for working 
movement of agricyltural diti ally foodstuffs, 1159-62. 67. > 

है. expenses—Repairs and Maintenance’. Manufacture of Locomotives . and 
ts, 1101-92, 1131.12. 
७४७8 Bill, 3495.98, 3505 

reney (Amendment) Bill— 
tefer to Select Committee, 1293.24. 

490LAD- 
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RANGA, PROF. N. G.—contd. 

Sasa 

Question re— 

Gentrul Pool of Technicians 3443 45. 
ision re transfer of control of external publiity io External Affairs 

1-02. 
Demand for the return of requisitioned land to Jhansi peasants, 3597-98. 
Development of Animal Nutrition Department of Izatnagar Research: section. 
Development of coastal navigation on Eastern Coast of Orissa, Andhra and Tat 

2496. 
re replacement of Aitcraft and modification: in desig 

of more salt. 2904. 
irits against officials under: Anti-Corruption Act in. Central Servi 

Enquiry into indigenous system of cattle treatment. 3534-35. 
Expoct ut hand-woven goods specially used by Muslims in Pakistan, 2289. 
‘Farm Forum Radio’ for education in agriculture of rural India. 1146, 
Fresh recruitment to Armed Forces. 3179. 
Functions of Central Water-Power, Irrigation, aid Navigation Commission and 

tion with Provinces, 2497. 
Grants for improvement of Aréca-nat cultivation 3533-34. 
Implementation of Dr B, Pattabhi Sitaramayya's resolution rc development of ह 

Militia, 379. 
Implementation of the recommendations of the Industries Conference. 434.93. 
{mport of 12. 0.1. into India. 3439-40, 
ars of impert and export licences to Co-operative Marketing Societies oy Feders 

है 

Editorial of ‘Tudian Sky Wa ys 
of U.S.A and the West. | 

2797-98, 4 oS 

Land Customs Frontiers between India and Pakistan. 2568-69. 
Military taining for university students and university corps. 2802-03. 
National Suvings Certificates and Co-operation amongst Congress Committees. 

Congress, ete, 2568. e Ds 
Oppression of rurel population in Nizam's State and. influx of refugees in’ Andhra 1 

tricts. 436. 
Organisations banred since the attack on Mahatma Gandhi. . 2569, 
Organisation of an All-India Gur Marketing Board. | 
oF anisation of Co-operative drying and curing of fish and provision for | 

facilities, 2656'67. 
Ports Trust in India. 2656. 
Position 7e local opel and oo eee of quinine in India. 3180. 
Preference to Political sufferers in’ granting leases for manufacture of salt, 2004 
Preparation of electorial rolls for elections under New Constitution. 3379. 
Production of educations films in India. 2800-01, 
Progress by Reserve Bank in fi ing agriculture through’ Co-operative Bunks 25654 
Progress in consuruction and use of नर aerodrome, 585: 
Proposals or change of capital of India from Delhi to Betnl or Amla. 27902900: 
Py jon to 12800]; in distribution of yarn. 498-99, 
Publication of periodical labour “Awards given by Labour Tribunals. 1080, 
Raids by Nizam’'s Forces on the Indian Union territory. 435-36. 
Rates for boarders in various vegetarian and non-vegetarian hostels in Deilii, and Ne 

Delhi. 3252 54. 
Representation by Postal and Telegrapl ployers re A’ fiex in Pay © 
recommendations. 2655-56, 

Steps taken for constitution of Cottage Indtatries Board. 507. 4 
ce िक lectric ‘energy to the Seram’ producing section of Teatnagar Resrarch stal 

Transpotraticn of U P. Mustards seeds for village Ghani industry, Bengal. 163% 
Violation of licence conditions by aviation companies. 

Question (Supplementary) re— 
Absorption of refugees by Provincial Governments and Punjabi and Sindhi refugee 

Bombay. 2714. 
Aerod ia Irdiar Dominion and ac vding sfetes, 1127. 
Agricultural Research Committees. 1788: 
Air trave] in India. 
Allozition of business. premises to refugees in Delhi, 2036, 
Allotment, of land by the Delhi Improvement Trast for building purposes, 25% 
Allotment. of residential and business premises to refures+, 1507. 
Allotment to Tndia-of reparati from Enronean yone. 1994. 
MMowances an} sstnries of India’s Diplomatic Representatives #ोत: छत... 1605 



ROK N. G.—contd. 

(Supplementary) re—contd. ore 
gamation of ludiin ए०४४टां। oY Agricultural’ Research and Indian Agricultural 

tch Institute, Pusa, दर 
unt paid to private companies for planes chartered to carry troops and goods to ५४ 2287 

plications for change from Orthodox to Unorthodox quarters, 1520, 
tment of Indian Companies as Tourist Agents, 

riateshiip of Imperial Agricultural Research Institute. - 2902, 
fieks by people from Hyderabad State inside Indian territory. 1990.92. fad fool, Cinthing and other disabilities of Ratings. 3167-69, Band party eaintained by BN. Railway administration and Ei Pp and Indian Tnstitutes at Kharagpur. 2850, 

Of manageniem, of Indian People's Famine ‘Trust. 3251. eg stations established during 1947.48. 
al Cov apd annual recurring expenditure of Forest Rewarch Institute, Dehra Dun. 2285 84 

“; 

Capture 2° Rajaori by Raiders and plight of Non-Muslims, 2358-59. ‘Causes for Tata Air Line Plane crash at Karachi resulting in lors of al! passengers wad _trex,. १0 
Géiling prices for import of cars and trucks from Dollay Areas, “Central Water-Power, Irrigation and Navigation Commission. ri ‘Glasses of Railway accommodation in India and in other countries, 1443, Cy down of Armament special training cell in Central Ord Depot, Jubbulp: 

Lommissions for V.C.O Military Assistant store-keepers. 1710, Committee for study of Constitution framed for Portugese India. 1198, ‘Conditions and qualifications for Contractors of C.P.W.D. 2737. Ponstruction of houses in India on pattern of U. K. 1364. Construction of quarters for Secretariat staff. 1504-05 
Consr imption of Areca-nut. Betel leaves, tea, coffee and tobacco in India. 2427, Coutract for purchase of foodstuffs from abroad for 1948. 37. 
“ontrol of Rents for buildings in Dehli Province. 2733, ‘Cost of manufactured and imported sup hate of ia_and other 1440. Debt settlement agreement between India and France. . “ tatie Government in Federated States of Kathiawar and other merger States. 926. Dan aetion of India’s Forest wealth during 1939-45 and conservation of forests. - 3255. 808 of new coins to be minted in Indian mints. 1985. sal of refugees in Kurukshetra camp to other permanent habitations. 2725, ५ tity into disposal of aeroplanes by certain officials, 2630, nquiry into Selection Boafds of South Indian Railway. 1140. : tablishinent of a bureau for commercial inforniation. 1512. site lishment of a Federation of West Indies and Indians’ interest, 3345. - on of refugees in Delhi from Muslim houses occupied after due negotiations 

tion from Tneome-tax of Co-operative Sorteties’ in Tndia witli head officesin UK. 
loitation of iron and edal deposits in Andlira District, 1219. Rie, of cloths and yatn purchased eet Supply Mission from Japan. 2801. lities to Reuter News Agency by Government of India. 1980. = 2648 sapply of capital goods to Tndia in view of European recovery programme. = 

arty arma withont liccnce for Members of Conatitnent fies. 1995. Assembly and Provincial Assem =. 
ion ee for standard sized dail, Rewsy ayer tnder “Neweptin! Control Qrdar. : 

(000 and trade agreements with Pakisian. 1511. 08 an-l personnel of “establishment propes>'~ vommittaa: 3450: of personnel of A.I.G.S., Bengal 31२9. 2419, 



PO CONSTITUENT ASSEMNI.Y (LEGISLATIVE) = 5 INDEX ee 82 
.. RANGA, PROF N. G.—contd. 
fo .. Qoestion (Supplementary) re—contd. न 

ge set-up afd attaol expendiure vi ludien Councif of Agricaitaral Hes 

“Geological Surveys for petroleum and kerosene oil. 7. 
= Government controlled refugee camps and camps for refugees from Hyderabad Sate, 

Pacts 
factory at Khi ja, Jubbulpore. 3455 

Government scheme for social education, 3438-39 
Government's plans for large seale cultivation’ with (rectors 992, 
Growing practice of Joint Stock Companies in issuing Bonus Shares 2717, 2797. 

Guides for Third Class passengers at Delhi main station on East Punjab Railway 

Barijan employees in B. N. Rail workshops, Kharagpur. 2278. $ 

4 Geip to C. P. and Berar Government for establishing Forest training college. 2638-89. 

sg Help to non-scheduled banks suffered during communal disturbances, 3 

Housing facilities for labour class in 1९५६ les, ९१७) mines and jute industvies, 3035, _ 

Immigration restrictions in Kenya and other colonies in Bast Africa 2351 

Imp! tion ef lation on industrial truce. 4 
Implementation of short term scheme of Bhore Committee's Report. 1569. 

Amported food grains from foreign lands lying wu listribated, 2653. 

i in agricultural methods and funds to Bihar Province for irrigation pat 

poses. 98-89, हर 

Income to Government from various provinces from taxes other than corporation tax ete 

: - उछाव. 
Indian ani foreign steamers plying on Indian coasts 1872 

Indian army laboratory under Director of Technical deyelopment. 2807. , 

Fndiin Chamber of Commerce, Nisbet Road, Lahore and others from Prniab reesgnised 

by Government. 2724. 
Indiaas working in Secretariat of U.N.O. 2554 

India’s Hizh Con:missioner’s Store Purchates Department. in England. 1982 

India’s reerirsments and production of Bleachinz Powder, 3541-42. 

Fiidia's Sterling Balances with British Government. 1377. 

India’s trade with Nizam’s territories in view of ban on Indian currency. 18. 

= of Muslim troop: or Tttehad-ul-Muslemin Razskars of Hyderalad State in: 

side Indiin territory. 2405. y F 

Tnstallation of more teleph at Railway Enquiry 0105, Delhi station 2281 

Interest ०५ Government accomnts with Imperial Bank of India. 916. 

Introduction of Crop Tnsurance. 1636, 
Investigation into heertha and Haranci irivation projects, Coors. 1206. 

Gssue of licences for import of 8 hae ed ds for 1947-48. 2732. 
Lepirs and leper-asylums in India, 
Letter in Blir. re iniseries of Indian sailors suffered iv British wned ships. 3361, 

Machinery for fixing fair returns on capita) 5 Soa ia industry. 3259. 
Maint ‘e of Archmological gard v logical Department, 1707. | 

Memorandun by Sovth Indian Railway Woikers Union re anomalies in fixation of 20” 

scales of pay. 1138 प्र 

Method of recreifment in Indian Met:orctogical Department. - 3258. 
aes Estates Department control 0० camping grounds on main roads in Im 

Mil! priess. for clot} and yarn, 12-27. 
Marg] cenctityrion for Tndian 51583, 1370 

Morappur Hosur Railwav line. 146. a 

Moalvis in Indian army for religious i tions to Muslim personn ॥ 
National niuseuta for todia and Provincial museums. 1069. 
Nationals in Kashmir of countries other than Pakistan, 1521. 
Nezotiatiors for the leasinz of North Andamans forests, 320. 
Non-recognit’on of City Dental 0016९, Calcutta. 2424, 
Numer of JNA. OMicers and soldiers employed in India and Pakistan. 263-54. 5 
‘OMcers for Adminictrative Services from amongst businessmen. है सी 
OFners in Government of India cetting above or below Ra: 3,000 p.m. 1572, मै 
006७० of R.LE holding permanent, short service and emergency commissions 4] 

Old Governmen of India's officials’ anxiety to return to Indin from Pakiaten, श्र? 

“One man cantract svstem for ronnine hotels and stalls ता शी Railways. 1003, 
Oyiyas on Bencal-Nagpur Railway. 144. 
Pakistan Covernmet's treatment of Tndians having property there, 3030. 
Pakistan's alliancs with Arab countries. 1210. : 



, “TO CONSTITUENT ASSEMRLY (LEGISLATIVE) DEBATES. 197 

» PROF, N. G.—coned. nna 
(Supplementary) re—contd, 

for Ecovomic development. 2900. 
lity 72 trade yetween hast unjeo and West Punjab, 3359, osb-War development of light electrical industries. 1646. Preparation and distribution of information films in India, iyy0, President of Cuttack '5 a:sociation, Orissa tel re fixation of prices of padd; and rive, 2648. 

Producer gus for public motor transport, 3543. 
roductioa and ption of vegetable ghee, 2277, 

activa and export of paddy in Orissa sinee 1948. 3248-49, है 7098 of birth certificates by [ndians in Fiji under New Immigricion Ordinance. 
Production of cotwor and jute before and after partijion, 1799. age steel. cement, textile and sugar in. January and February of 1947 and 

_ Progress in executio: of Nangal and Bhakhara Dam Projects, 1212, Progress made in five years plan for increased food prodaction. .2298 Promotica of Ratings as Officers. 3156, Proposed new work: on Bengal-Nagpur Railway in Orissa, 1434, Tosecution of ticketloss travellers durins 1947 after 15th of 
: 

August, 1154 | Qualifications for Officers cadre in Royal Indian Navy. 3164, Quarantine regulations for Indian passengers. at. Mandapam hy Ceylon Government. 

Rail-road_co-crdinations for 1918-49, 1154, ape? अल ag. oer a Railway Research Institute. 1644.45, ५ Rav hides and skins situation, 2894, 
‘Raw material for Calcutta jute mills. 1643. Recruitment as Government Officers of persons who participated in Freedom move _ ments, 1708. ३ है Recruitment for the post of Controller of Printing and Statio through the Federal Public Service हम न 3355-56, 53 — itmeat to Indian Police Service. 1584, Beet ibation of Dollar exchange to facilitate import of vehicles of varions makes. 
Reference of Godhra rioting to U.N.O. by Pakisten. 3104 65. 

4 

_Sefusal of import licences for tractors. Registration and i yn of ex-servi n through Ei Exchanges during = Past two years 1883. 
Hehabilitatior of refugees from Sind, 

197 72. 
| acricuiture, Delhi. 1793: Z 

518-19. : al ions between “Relief and: Rehabilitation Ministers of Inds, id, and 

a + कट trencliment of Offeers and saving consequent on aholition of sali duty. 2897, aa ed edition of Watt's Dictionary of E ic Products. 1646, rine 8 under Rail-road co-ordination scheme. _ 1639, हे Tes “and its selling prices, 125. 5 धर है tueme for Prive Bonus to growers of more food. 3247, i entific and industrial research institute. 2889. 4 
ties, Jcint Secretaries, Assistant Secretaries etc.. and other officers in. various Ministries. 2794. की eof insil bags by National guards ‘and Pakistan Police in Eastern Pakistan. 24 > = 

sling of materials and finished articles from C.0.D., Fnbbulpore. 3432. to prevent loss of rice due to impreper shoriage and making Of white rive. 2903, ge of work in various industries after passing of resolution on Industrial Trace. 
h of 2 ere Si on Railways. Moa 

by Indian Force trainces at Banalore. 3430, 
d =e demoralising cinema shows and theatrical Performances. 923. 



ANDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE). DEBAD iS 

RANGA, PROF. N. G.—concld. 
Question (Supplementary) re—coneld. 

Subventions and Post-war reconstraction Grants et, to various -princes for Ad 

2434. 
Supventions to provinces for grow more food campaign during 1947. 3245. 

Suga: and testiles mills, cement and steel factories anid prices of steel and «cient 

rey Superannuated Gazetted Officers in Government service. 1265. 

| Survey of Jot Stock Companies in India. 1267. 
Survey of projects on B. N. Railway. 1641. 

Survey of raw materials in respect of Cellulose. 1444. 

Survey of water resources in Hast. Punjab for canal irrigation, 1213 

Technical training of Indian sindents in foreign countries, . 

Technicians and other officers in service of Government of India drawing high salaries 

2787-8. 
‘Tinned articles of food acquired by Disposals Department, 3252. 

Training in U. K. of certain Railway employees as Labour Officers 2644 

Transfer of Service books of Government employees from Pakistan. 2652, 2634 

Universities in Indian Dominion. : 
Use of hemp, reeds, cotton waste and bagasse in paper jaan . 4444 
Use of temporary structures built for army during war. 1712-13, 
Women and children abducted from Jammu and Kashmir. 2348. 
Yearly production for lest ten years in Titagarh Paper Mills and India Taper Paly 

Companies. 45. 
Railways (Tronsport of Goods) (Amendment) Bill. 24% 
Rehabilitation Finance Administration Bin— 

Motion to refer to Select Committee. 180, 195, 197, 205 
Consideratim of clanses. 1473, 1475-76, 1486-87. 

Resolution ze oxtension of period mentioned in sections 2 and 3 of India (Central Go 

ernment and Legislature) Act, 1946, as adapted. 1230-31, 1236-37. 
< -eiRoad"Tranaport Corporation Bill. 3510-11. 

Suggestion to remove crown from ton of Speaker's Chair. 1284. 

a ‘on Encome (Investivation Commission) (Amendment) Bill. 9536, 2530. 2548. 

Workmen's State Insurance Bill— 
Motien to coneider as reported by Select Committee 2937-38, 2940 

= eMotion:to pass as amended, 3069-7); 3084 

RAG, SHRI 8. SHIVA— 

Demand for Grant— 
है 77251 of External Affairs and Commonwealth Relations’, Foreign Policy of f 

‘Ministry of Information and Broadcasting’. 2178-80 
Demand for Senplementary Grant— 

‘Ministry of Commerce’. 2854-55. 
Dentists Hill. 1324. 
Election of ~—— to Indian Gonncil-of Agricultare Research 720, 

Blection of —— to Standing Committee for Ministry of Fxternal Affairs) and 

wealth Relations. 3388. 
Blection of —— to Standing Finance Committee, 3387. 
General discussion of the Railway Budget. 
Indian Financo Bill— 

Motion to consider as seposied oxted by Select Committee. 2678-62. 
Motion’ to fe Reg ‘or— पु हे | 

‘Ministry of Ex' Affairs and. 2777: 2 3७० ढक Relations.’ Condition of Indian ४ 

monwea'th Relation’ Countries. कै 

‘Ministry of Labour’— 
linplementing of Labour Policy and Legislation. 1682-85, 1685. 
ed policy of Government and the manner of observers of Industria] Trace 

“Policy 76 better co-operation between Labout and Capital. 1683-85, 1695 

Government furniture dams in New Delhi. 3042. 
India’ Supply Mission in’ Washington. 2915-16 ; 

sates ‘ane coxt:-of air mail edition of London Times subseribed for varistis Mi ae 

Periodicals published hy Publications Division. 2619. 
Publication of report of Health पलट bt) 2 
Re from despatch of ordinary 9 

2820 
express télegrams from India. 3264 



a 410 CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

B. SHIVA—conid : 
(Supplementary) re— = 

jes. hold ups and thefts etc, by armed gangs in Delhi. 1699. 
dittre on agriculture and allies researches during past ten years, 3532. 
on of rates of Railway Coolies. 1441 

idence of veneral disease in India before and during war. 2408. 
rease in population of Delhi and strain on sanitary arrangements and ‘ater supply. 

3456. 
delivery of air mail, 1634. 

Tapers and leper-asylums in India. 3442. ; के 
Production ana ption of vegetable ghee. 2277. 

५ 36 4 ' Post-war reconstruction Grants 6०... to yarions provinces for 3945-47 
2434. 

Telephone connections in Calcutta, 1436. 4 men’s State Insurance Bill. 3068-69. : 
SHRI 8. V. KRISHNAMURTHY— 

ic Energy Bill. 3323-26, 3328, 3331. 
of —— to Indian Oilseeds Commitiee, 809. 4 

| disenssioa of General Budget. 1536-39. 
in Finance Bill— 

lotion to conrider as reported by Select Committee, 2707, 
ian Power Alcohol Bill. 2619-20, 2625. 2 

tion t redace Demand for ‘Construction of New Lines—Capital and Denreeiation = Fund’, Construction of new lines and restoration of ted. dines. 1417-28. 2 
nestion re— 
Addition of Nagri script to inscriptions on “India -Areh’ on Kingsway. 2493. bp of i for de: a harbour on “Kanara Coast. 652-53. 

for starting post offices and branch post offices in villages. 2659. 
mption of areca-nut, betel leaves, tea, coffee and tobacco in India, 2427. 
in Government Printing work due to congestion of work in Governmen; press 

Denndation of India's forest wealth during 1939-45, and conservation of forests. 3256. 
‘Dispersal of refugees in Kurukshetra camp to other permanent habitatjons. 2725-26. Distribucion of tractors imported during 1944-47 16 Provinces and States, 286-80 
Tmport of betel-nuts during 1947 and protection to Indian growers, 383-85. 
Tnelusion of Bhopal Bank as. Scheduled Bank by Pakistan Reserve Bank. 2815. 
merease in expenditure on Indian Agricultural Research Institute; Delhi. 2657.58. 
dian foreign exchange bank branches in World's principal trading centres. 3460-61. 

‘National musenm for India and Provincial museums. 1066-70. 
on-availahility of copies of the ‘Draft Constitution of India’ to the public. 1906 01. 

“Post, of Chief Marketing Officer, India Coffee Board. 3273. 
maration and distribution of Information films in India. 1989-90. 
ene of South Indian inscriptions collected by Archwolngical Departaaent. 1062 

h in Science of Eugenics in India. 2569. 
ggling of imported. betel-nuts es ८ Pakistan border, 385-86. 
gic Railway lines and Highways along India's borders in view of partition. 2428, 
‘Research: Institute, 3289. 

ey Research Institute and the Manager. 2726-27. 
ms —— of Director General of Archmology. 1065-66. 

up : pee cata ४ Saar 
‘is Sulphate_as fertiliser. 139. 

ication for new routes in India and new 

rants “for improvement of areca-nut cultivation. 3534. 
fousing freilitive far Iahonr clasvoe in textiles, coal mines and jute industry. 3034: 

of D.D.T. into India. 3440. 
sarted food oratns from farcien latide शांत ondistribnted. 2643, 

™m army Yehorstory under Director of icchniral develonment, 07. 35 
Mention of Mnslim trenne or Ttteliad-ul-Muslemin Raxakars of Hyderabad Stats in 

side Indian territory. 9406. 
tution for the training of Pilots, Ground Engineers and Admitistrati¥ Officere. 



RAO, SHRI 8. ५. KRISHNAMURTHY—con¢d. 

Question (Supplementary) re—contd 
Location and number of fertiliser plants in India. 6804. 
Measures for encouragement of cottage industry in India. 1429. 
Morappur-Hosar railway line. 147. 
Polisy re priority booking control and facilities for movement of cotton seeds, 

% Post-war scheme of education on All-India basis. 
Production of education films in India, 2801 
Replacement amd stopping of circulation of present set of coins in India. 2417, 
Sale of wagons st Halishahar and Panagar yards, हि 
Subventions and post-war reconstruction grants etc., to various provinces ‘or 

Terms of service of British personnel in Indian Army. 1702, 
Use of hemp, reeds, cotion waste and bagasse in paper industry. 1444. 

Renabilitation Finance Administration Bill— 
Motion t» refer to Select Committee. 197-98, 

Workmen's State Insurance Bill, 3082-83, 

RAO, SHRI V C. KESAVA— 
Election of —-— to Indian Centra! Tobaceo Committee. 664 
Factories Bill— 

Motion to refer to Select. Committees. 91 
Motion to reduce Demand for— =; 

Ministry of Commerce’ 
Appointment of Trade Commiissioners, 1827-28, 1847 
Coastal shipping and insurance. 1819, 1827-28, 1847. —. 
et 3) Sen “खाक policy and establishment of an Indian Commercial Corporat! 

Internal Trade Agreements, 1827-28, 1847. 

Admission of foreign students to Indian Technjcal Institutes. 1280-83. 
२४८ eae Labour Unions registered under Trade Unions Act. 717 

in Delhi, 3035-37. 
Allotment to India of reparations from European Zone. 1214-15. 
Andhéas in Indian School of Mines and quota for each Province. 591-92. 

7 Anti-Indian propaganda by Pakistan in Middle East countries. 576-79. 
Application for new routes in India and new aerodromes unger construction. 
Application for Scheduled Castes scholarships for 1947-48, 2561. 

and i hay ploym' exchir 
390. कं 

Army Research Institute and production of military equipment. 1579-80. 
a Boilers imported into India during 1947. 1388. 

ish personnel and strength of Indian Service of engineers. 2492. 
ritish personnel in Indian army agd civil services. 1371. 

Candidates returned from ‘abroad after completion of studies. 1713-17. 
Cantonment a1ess under army authorities and abolition of cantonments, 2817-18. 
Causes for strike in C.P.W.D., and number of persons involved. 390. 
College of Pharmacy. 2210. 
Collezes for training Indian Forest Service personnel. 1149-50. 
Censtruction of an over-bridve at level crossing near Cuddalore New Vown 

statim en 8. 1. Railway. 2297. 
Construction of railway lines of smaller gauee than narrow gange. 996. 
Contro) of rents for buildings in Delhi Provinre. 273° 
Convicts and “non-convicts in Andaman ard Nicobar islands. 716-17, 930. 
Cultivation and production of rubber. 2914-15. 
Cnstonis check of planes smuggling bullion from Tivderahad State ta Pak'stan. 
Daily aliewances of non-official Members of Central Government Committecs. 19? 
Decrease in distillation of coal-tar. 3272, 
Delay in delivery of air mai} letters from India_in Far East Countries. 2663 
६८४ at Government in federated States of Kathiawar and other merger 

27, 
Deasicated pane and foreign demand. 3540-41. 
Detection ०! ffs and milk in Dethi. 2210-11 

. . Difficulties of Harijan refugees from Sind in Kathiawar States, 216-17. 
Difficulties to Second passengers in securing reservation of berths. 8272. 
Disabled ex-service personnel under training. 865. z 
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SHRI V. C, KESAVA—contd. 

ion ri—contd, 

Duties of Labour Officers. 865-06. 
_ Bducatioaal institutions under Ministries other than Health and Agriculture. 1055-56. 

Eligibility of temporary Government servants for Provident fund. postal insurance, ete 

2804-05. 
Encouragement of Canning Industry. 2909. 
Establishment of higher technical institutions in India. 657. 
Establishment of Indian Insurance Board and Indian Actuarial Board. 1985. 
European. and ex-enemy technical personne] to serve India. 1214. 

; Eurupean Technicians ete., for services in India. 1646-48. 

Ex ion from I tax of i ieties in India with head offices द एक. 

1994. 
Exploitation of iron and coal deposits in Andhra districts. 1217-19. 
Export permita for rose-wood and soft-wood, 3290-91. 
Facilities and amenities for Indian students in U. K. and U, 8. A. 2818-19. 
Factories for manutacture of rayon in India, 1446, 
Factories 10: production of Power Alcohol. 3270. 
Factories in India manufactaring artificial limbs. 1057. 
Federal Agencies and Institutes carrying ‘on Industrial Research. 2924, 
ire arms without licence fur Members of Constituent Assembly and’ Provincial. Assom 

blies. 1994-95. 
Fixation of rainimuin price of yur. 3566-67. 

+ Fixation of price on coconuts. 0. * 
Foreign expert instructors to coach Indian competitors for Olympic Games. 2564-65. 
Foreigners died intestate in Indian Umion durng 1880 financial year. 
Functions and p 1 of lishm proposals committee. 344! 
Functions of Central Agricultural Marketing Department. 2920-21. 
Gliding clubs for Premier educational institutions in India. 2804, 3290. 
AC controlled refugee camps end camps for refugees from Hyderabad State. 

8-20. F 
Govermnent dairy farms in India. 643-45. 
Government servants allotted quarters upto February, 1948, 2129-31. 
Government's plans for large scale cultivation with tractors. 991-92. 
Grants to educational institutions surveyed by All India Council for Technical Educa 

tion 3451-00. 

Honorary Officers in Defence Forces and relations with public, 1053-55 
Housing facilities for labour classes in textiles, coal raines and jute industry. 5035-35. 

port <f dry fruits from Pakistan and other commodities. 5 
Imported spindles and textile looms fur provinces during 1947-48. 1381-92. 
Improvement of cows and bulls breed in Indian Union. 1617. 
Tneome-tax coliection from Andhra districts. 429, 1739. 
Indian building dustry and export of Rose-wood and Soft-wood. 27352 
Indians detained in Lahore for alleged participation in riots, 2129. 
Indians in areas occupied by Chinese Communist Forces. 1520-21 
Indians in Palestine and Arab-Jew clashes, 1093-84, 
Iniizn labourers in Burma. 716. 
Indians eettled and willing to settle in U.S. A. 864-65 

“India’s requirements: and production of bleaching powder. 5541-42. 
Tndia’s requirements and production of Sodium Sulphide, 3541. 
Installation of prefabricated houses in New Delhi and Delhi.” 1521. 

gation into exp of iron ‘and coal in Andhra Districts. 505, 
Labour Officers trained in United Kingdom and biish of an ij ti & 

tndis. 1094. द् x 

Legislazion re possession of land and Indians’ interests in Burma. 716, | 
Letter in Flitz: ro miseries of Indian sailors suffered in British owned ships,” 3361-63. 
‘Licenced and unlicenced radio sets working in Delhi Province. 07. 
“Licensed Liovor Shops in Delhi and New Delhi. 1717-19. 
‘Location and number of tertilizer plants in India. 802-04. 

Loss of India's finances due to foreign insurance commanies. 590 « 
Manufacture of boilers in India and import during 1947. 1085. 3 
Manafacture cf motor spare parts in India, 1141-43. 
Meteorological Observatories in Ingia. 
Minimum salary for engi services. 3035. 
‘Model constitution for Indian States. 1370-71. 



RAO, SHRI ९. ७ KESAVA—contd. ess 

Question re—contd, ote 

Monlvis in Indian army for religious instructions to Muslim personnel. 1993-94. = 
Nationals in Kashmir of eountnes other than Pakistan 
Non-iasue of tickets between Bapatla and Tenali on M. and S. M. Railway. 1799. 
Non-occupation of rooms in Western House allotted to A.1.R. employees. 1998. 
Number of telephones in Andhra Districts and policy for installation. 319-20. 
Number of textile mills in Andhra Districts and facilities to handloom weavers. 

21, 
Nurses and midwifes sent lo foreign countries for higher studies. 743-44. 
Officars and other personne] prosecsted for corruption in Ministry of Works, Mines an! 

Power. 390. : 
Persons nominated to 1.0.6. 

and professions. 2804. 

Poli:y re licences for import of Ceylon copra. 2910 
Policy 76 priority booking control and facilities for movement of cotton seeds. 804-06. — 
Policy re utilisation of foreign capital “for “development of Indian industries. ~ 2671. 
Political pensions to foreigners. 3384. 

war develop of light electrical industries. 1645-46. 
Post-war plan re construction of Highways and Class I roads in Andhra. 321,22. 
Post-war plans for development of dyestuff industry. 3271 
oN Flans for training of medica] personnel and facilities to Andhra University 

or Indian Administrative Service from certain -Servives 

Post-war plans for training of technical personnel ayd facilities to Andhra ‘University. 
926-29 

Post wir vecorstruction plan for opening new railways in Andhra Districts aud com 
struction ef Loco Shed at Bezwada. 321 

Post-war reconstruction plan for training of graduates and facilities to Andhra 
graduates. 317-19. 

Pre-calet training institutions in india. 3156. 
Prevention of periodical attacks of pests on coffee plants. 2285. 
Prevention of soil erosion and policy of afforesta:ion. 2909-10 
Producer gas for public motor transport. 3542-43. 

5 pr it of cotton linters in India, 1445-46. 
Production, consumption and export of opium. 743. = 
es of information films under Government auspices in various Indian languages, 

Productio: of sabai s and bamboo for use in paper industry. 1444-45 
Progress at Hindustan Aircraft Limited after acquisition. 804 

of ticketl Hers during 1947 after 15th of August, 1153-55. 
Provision for study of Ayurvedic System of Medicine. 1718-20. 
Qualifications fer and posts of factory inspectors. 2732-33. 
Rail-road coordination for 1948-49. 1152-53. 
Bye facilities for Government employees under Pay Commission recommendations 

Railway Reseerct, Institute. 1644-45. 
Raw material for Calcutta jute: mills 643, 
os of ener from Pakistan Nationals due under decree to Indian. fiyms 

nation: . 
Recognisen’ Trade Union Organisations. 714. 
Recognition of Indian Degrees in art, medicine, engineering. etc., in U. K., and U.BA 

Recruitment in Indian army after 15t August, 1947. 2424-25. 
Recruitment of Andhra Officers in Indian Forces. 657. = 
Recrnitment tu Indian Police Service. 1583-84 be 
Reduction in prices of lead and tin. 2297. z 
Revistration and employment of ex-servicemen through Employment. Exchanges int 

+ past twe years. 1883-84. 

Revisiration of motor*vehicles*under comnulsory Motor Tnsurancé Act: 1817-18. ~ 
Relay of B.B.C. news by the ATER, 432, 
Remodelline of prison system in ‘Centrally Adininiatered Reformatories. S185. - : 
Removal of import control on goodsfrom Sterling areas and 

Dollar Aveas. 389, 



a ae as 

TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

RIV. C. KESAVA—conrld. 
on 7e—coneld. 
2५४७) of restrictions on entry to sume hoteh and clubs in Indian Union. 1720. 7 ginisation of education specially in Arts and Technology and t i ae 2a a pecially x 2pulstion to j 

organisatie... of education system in Navy. 3448-49 : 
organisaticn of legal system of India. 3361. 

Re-organisatior of statistical sections cf various Ministries. 1215, 
“Representation by junior army officer re present scales of pay. 3448. 

presentation ry declavation of birth anniversary of Shri Guru Ravides os bli Svholiday. 2561.62. के कं बस 
Representation to Portugal for independence of Daman, Diu and Goze. 589-90, 
Research facilities for leather technology in Centrally Administered Universities. 3160 
Research im evolving new varieties of paddy. 504. 
Resettlement of demobilised doctors and guxiliai 
 Retrenchmenr of certain officers of armed forces कि 0 हक लए ६ : 

of lified clerks and 
 tariat. 430.32. 
Retrocession to Hyderabad State of villages declaring independence. 656. 
Sele of surplus store and salvage during last financial year. 3270-71. 
Scheme of deep sea fishing from Travancore, Madras and Orissa. 994-95. 
Scholarship by U.N.O. for study of certain specific problems. 2425. 

hool for Pre-cadet training for joining Indian Mercantile Marine. 2732. 
Scientific R. h Societies and i in India. 1371-73. 
Selection of Officers for information and.documentary films. .3670. 
Strategic Railway lines and Highways along India’s borders in view of partition. ‘671. 
Strength of Officers Cadre on Railways. 1643-44. 

Students from Middle East Countries aor higher studies in Indien Educational and 
Technical Institutions. 1084. 

Students to U. S. A. for the study of cinematography. 2209-10. 
- Survey of taw materials in respect of cellulose, 1443-44. 

Telegraph training centres in Madras Circle. 504-05. 
Terms of service of officials of various merged States 1994. हि 
Total invesiment in India under ‘Industries and Estates’ by 0.1. and U.S.A 2660. 
Training courses for refuges women, - 3040 41. F = = sa 

1 Training of Indian Officers in Marine Biology and capacity of training ship ‘Dufferin’. 
591 

'यर६काल८0+ of Indians in hosoitals Tor Euroneaus. 1374-75. 7 ‘ae . 
Uniform standardisation of weishts and measures thronghont Indian Union. 1615-17. 
Un-orcupied rooms in Western House allotted to A.1.R. emoloyees, 1590 21. 

ise of hemp, reeds, cotton waste and. begasse in paper industry. 1444. 
Use of temporary structures built for army during war. 1711-13. 
Utilisation of foreign capital for develonment of Tian in7ustries. 2208. 

_ Withholding of provident funds of Railway employees. 2915. 

medica] men, 2425-26. 
fore August, 1947. 1579. 
in the Gor mt of jadia ‘Secre 

estion (Supplementary) re— 

disposal as condemned. 3595-96 

६ employees, 3178. F 
Central Services. 2708 

Emport of : 
Promotion of Ratings as Officers. 3166, 2 
Qualifications for Officers cadre in Royal Indian Navy. 3164. sea HB 

t ae and other officers in Service of Government of India drawing high salaries 
. ‘ 

rkmen’s State Insurance, Bill— व 
Motion to consider as reported by Select Committee. 2040 42. 

Gn TPe-—- - 

lecations againsi, ——— organisation rt preaching of violence and volledtion of alielt 
» arms, etc. ४ x ¥ 2 Tee ५1 sais 

A | of persons Ina temple in Delhi. engaged in Hari Kirtan_as belonging to —— 
6-97. वि
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RASHTRIYA SWAYAMSEVAK SANGH—contd, 

Question re- conta. 

Arrest of —— men in Centrally Administered Areas, 3574. 
Hindustan Times report re arrest of persons as —— men while playing foot! 

Sebzimandi, Delhi. 6. 
Judicial enquiry into allegations against —— organisation. 3573-74 
Meaning of ‘private armies’ in respect of ——, Akali Dal and Congress Seva Dal. 
Persons belonging to —— and Hindu Mahasahha under detention in Delhi. 2796. 

- RATINGS— 

(००७६6: 72-- 

Bad food, clothing and other divabilities of -+---+ 3166-68 
Pronwti-a of ——— as Officers. 3165 66. 

RATION— 
eae or re Sg of supply of —— from Railway grain shops to staff of Railwy 

RATLAM— ॥ हि 

Question fe train Sdtvice Hetween Uj'ain and ——. 299. 

RAU, SHRI N. MADHAVA— है ह 
Indian Finane Bill— ० 

9 Motion to refer to Select Committee. 2391-93. 
~ RAVIDAS, SHRI GURU— 

Se Sores ve representation re declaration of birth anniversary of —— as public holi 

RAW MATERIAL(S)— 
Question re— 

Production of sabai grass and bamboo for use in paper industry, 1444-45, 
—— for Caleutta jute mills. 1642-43. 2s = 
Survey of —— in respect ७६ cellulose, 1443-44 
Use of Lemp, reeds, cotton waste and bagasse in paper industry. 1444. 

and p ion of industrial products and ——. 997-1001 
RAY, SHRIMATI RENUKA— 
Deman} for Grant— 

‘Ministry of Relief and Rehahilitation’. 2009-11. 
Election of —— to inance 3387. 
Indian Pinance Bill— 

Motion to refer to Select Committee. 2311-13, 
Industrial Finance Corporation Bill. 677-79. 
Motion re industrial policy of Government of India, 3411-13. y 

d ion of Hindu women at customs barriers ‘#t® 
se» Eastern Pakistan and West Bengal. 5191-93, Z 

~~ Question (Supplementary) re— हे 
Ban on employment of women as Assistant Research. Officers for Central Water 

rigation and Navigation Research Stations, Pcona, 3591. 
~ Gtides for third class passengers at Delhi Moin S‘aiion on East Punjab Railway. 

f ion on industrial truce. 2728. 
ee in population. of. Delhi and strain on sanitary arrangements and water ४ 

3456-57. 
* Tinnel articles of food acquired by disposals department. 3252 
Workmen's State Insurance BillH— 

Motion to consider as. ५: इक by Select Committee, 2938-40. 
Motion to pass as am 

RAYON— 
Question re factories for manufacture of —— in India, 1446. 

RAZAKARS— 

Motion for eet re failure of Government to check incitement to violence 
jer of —— 

‘Question infiltration of Muslim troops or Ittehad-U}-Muslemin —— of 
inside Indian territory. 2404-06. 



/ = plays me 
or adjouiument re failure of Government to check incitement to violence by a, 

ई Razakars of Hyderabad. 3598-3600. 

re —— by petrol companies for Petrol Purch: on Go A t. 2296. 
ITION— 
॥ ॥८-- 

—— of Dental Gollege, Calcutta, 2423-24, 
ised Trade Union organisations. 714. 

-of Indian Degrees in art, medicine, engineering, ete., in U. K. and U.S.A, 1580 88 
usa] of official —~— to Air 7076० Headquarters Temporary Employees Union, 3453. tion re state —— of H patie system of dicine, 209-24, 

MEN DATION (S)— 

wentions and —— concerning children and 
2500, 

young persons adopted by Internationa! = Conference—laid on the table. Ee ze westion #€-- 
40101 on —— by Indian National Cadet Corps Committees. 1987. ># lementation of the ---- of the Bhore Committee. 659-62. oot Tnplementation of the —— of the Industries Conference. 494-98. 
/ONSTRUCTION— 

rt— 

Post-war plan re construction of Highways and Class I roads in Andbra. 321-22. =< | Post-war —— plan for training of duates and facilities to Andhra graduates. 317-19. | Past-wa 77 plan for opening new railways in Andhra Districts and construction /of <* Leer, Shed at Bezwada, 321. 
Bubsentions and Post-war — 

also ‘‘Development”’ 
ig 

A te 

* = grants ete., to vartoas provinces for 1945-47, 2132 35. है 

pene of —— of Post Office at Kishoreganj, Bengal. 6. सा oe 291 rnment servants and communal organisations and use of ‘Shri’ before name; in Government ——, 2816-17, 
Transfer to India of books —— and manuscripts from India Office, London. 159, fer to India of —— and art collections housed in India Office, London. 149. J Resolution ve abolition of entries of castes and religion ete., from Government regi:ters,- forms and ——-. 836.56. 

मे 2 

ion re —— of abducted women in Dominions of India and Pakistan. 217-18, 
UITMENT— 

to reduce Demand for ‘Ministry of Defence’ —— of Officers to the Armed 2064-2104. 

‘Constitution of Subordi Services Commission for —— to the Central Subordinate * 
Vissatisfaction amung civilian engineering officers re —— to high appointments in MES. 3177, 
Employment in India of officers from Pakistan. 3569-70. 

Presh —— to armed forces. 3179. 
ions and personnel of Establish Pronosa's Ci ee 3449-51. 

rnment’s policy. for —— to the Indian Army, Navy and Air Force, 433. 
od of —— in Indian Meteorological Department. 3257-59. 

in Central Excise Depariment and policy tre ——.. 3157-58. 
पे iy गत पद कल्कि Soe oe Rea ek Central Ordnance Depot, Jubbulpore. 

3171-73. == 
i — tions ete; of officers and men of Indian Air: Fores, 1071-72. x 
bey कह ieee Gone oe a Dadvance Factory, Muradnagar, Meerut, in 19°5-46. 

sd ; icipated in freedom 1708 03. - as Government officers of persons who particip : 



_REERESHMENT ROOMS— 

Complaints against contract: of Hindu resturants on Oudh Tirbut Railway. 984. « 
ntinuance of conunnnal distinction in supplying water, refreshments etc., at Rail 
Stations. 1700 

— कर in aes ray Orissa and Madras provinces. 
—— for the troller of Printing and Station thi iy ie है ig ery through the Federal 

—— in Indian army after 15th August, 1947. 2424-25. 
—— in Pakistan for fighting in Kashmir. 1079-80. 
—— of Andhra Commissioned Officers in Indian Forces. 657. 
—— of medical officers in 8. I, and M. and 8. M. Railw ed 

In 

3562-63. 
etarieg to Government ho: of provincial i services p 1 as Under 

dia, 925- 
—— of temporary employees from Defence Ministry, Pakistan. 1573. 
— of unqualified postal clerks in U. P. 2907. 
See nominees Service of India from fields of public life, commerce and industry, 

—— to Administrative Service and number of Assamese appointed. 662-63. 
“—— to Engineering Officers app: s from 17: 
—— to Indian Police Service. 1583-84. 
— 10 posts of clerks in Posts and ‘elegraphs Department in Hast Punjab ci 

pe pe 

Retrenchment of V. 0. O's Military Assistant, Store Keepers and new —— in cadre of 

Ordnance Officers Civilians. 
Vacancies and —— in Police Department, Delhi Province after 15th August, 194, 

RED CROSS SOCLETY— 
Question re contribution to refugee relief fund by London office of Indian ——. 375. 

REDDY, SHRI प्र. R. GURUV— 
Resolution re abolition. of entries of eastes and religion e‘s., from Government registers, 

forms and records. 852-54 

RE-EMPLOYMENT— 
Question re— 
— of Muslim Railway servants provisionally opted for Pakistan. 1803-04. 

personnel. 3182. — of ousted E.T.E; and E:T.A. 1] 
—— of retired officials as Executive Officers of Cantonment Boards in India, 161-62. 

REFINERIES— 
Question re import of Burma and Tranian Crude Petroleum and establishment of —— 7 

posts. 2342. 
RBFORMATORIES— 

Question re remodelling 0; prison system in Centrally Administered ——. 3155. 

Question re— 

Question 76-- 

Aeon in the Indian army of —— Commissioned Officers from States Forces accede 
akistan, 258-50, to ४ 

Ae of —— by Provincial Governments and Punjabi and Sindhi —— in hays 

Allocation of busin 1808-10 —— in Delhi. 3035.37 
Allotment of agricultural lands to —— in Delhi Province. 3368. 

fo —— Government servants. 1083. 
Altotm: f residential and bi to ——. 1506 
Allotment to —— of platform stalls on East Punjab Railway. 501-03. 
Attack on the Parachinar:-—— camp ria es 25. 
Bosiness premises allotted to —— by cor Custodian of Evacuees’ Property. 15074 
Contribution to —— relief fund won London Office of Indian Red Cross Soviety 

Ities of Harijan ffont » Kathiawar State, 21617. 



ces and imposition of curfew in Kurukshetra —— camp. 2744, — 
unjab -- 380-81. 5 

in Gover of India Services, 2428-29, Aare: NOE Sieg, lect है. कट 
1510-41. 

Evacuation of non-Muslim —— and results of attack on Parachinar eamp. 2118-19. uation of —— from Jhelum (West Punjab), 3584, 
Eviction of —— in Delhi from Muslim houses occupiéd after due negotiations, 2360-61. es of files of income-tax cases of migrating assessees hetween India and Pakistan. 3153-55. 

Government controlled camps and ms for —— from Hyderabad State, 2718-20. Government, help to —~— at Decti camp and inhabitation of a new town. 869-61. 
९७ to —— students in respect of examinations. 93, 

Household effects left locked up in Pakistan by ——. 2128, 
Immoral traffic in abducted and —~— women in Delhi Province, 3160. 
influx of non-Muslim —— from Jammu and Kashmir, 1210-19, 

Issue of import and export licences for cloth to —— merchants, 1200-04. Massacre of non-Muslim) —— passengers at Gujrat Railway station in West Punjab, 154-55, 

“Migration of —— from East to West Bengal, 1517-18, 
Non-Muslim —— camp at Alibeg (Mirpur) under Kashmir Raiders’ control, 1884. Number of —— died of infectious diseases in coutse” of evacuation, 381-82, 35875 Oveupation of servants quarters of Government bungalows by —— Government. 

employees. 2128. 
t 

Oppression of the rural population in the Nizam's State and inflax of —.— in Andhra. Districts, 436 

Orders of Chief Commissioner, Ajmer-Merwara Province re externing of Sikh —— and ; ‘ing entry of others, 
Provincial restrictions on practice of —— lawyers. 1516. 
—— from West Punjab sent to Orissa. 2350. 
>— Government employees in various Departments. 563.67. 

‘usal of corresponding Posts to Officials of Government Printing Preas, Sind. 2726: 21, 
Registration of in Ajmer-Merwara Province. 859-60. 
Release of Government stores of bricks for use oF ——; 
Removal of domicile restrictions from —— in India, 1515, 

‘ ‘oration of ——'s properties in Pakistan. 1518-19. ‘a reacting of applications for loans to —— ‘registered in Delhi before Noveniber, 1947. 

Special protection to —— serving under Goyernment of India. 1985, - Smrplus stores for —— to start Inisiness etc. 1516, 
raining course for —— women. 3040-41. < Transfer of Provident Fund assels of —_ teachers from Pakistan, 1208-10. ~ atment of —— by Custodian of Evacuees Property and other officials, 1209. tego = ४019 Eka) Pp ना n Emp! arean. ‘ - faluables of —— deposited with Branch Office of Imperial Bank, Gujranwala. 2211 12 est Pakistan —— in U.P. 1734-35. = est 

HISTRATION— 

Hotion to reduce Demand for ‘Medical Services’, Need of ehcouraging the Ayurvedic. _ Systetu of mediéine and —— of Ayurvedic Practitioners. 1848-67. 
jon re— 

aad eaployment of ex-exvicemen through Employmen; Exchanges daring past tw Years. 1842.83, 

of Companies under the Tidian Companies Act during 19%... 149. 6f motor vehicles under Compulsory Motor Insurance Act. 1817-13, of temporary personnel from Defence Ministry, Pakistan. 1572-73, 
RATION OF FOREIGNERS. act — 



BILITATIO 
Question 7€-- : 

Absorption of employees of Gov: and Gov t-aided educational insti 

from Pakistan. 165. Bris 2 

Ali Government pledges to Mahatma Gai re —— and resettlement of refu 

1. 
Anxiety among Delhi agriculturists re acquisition of lands for proposed refugee 

ships, 33690. ips. 
Building of new townships to rehabilitate refugees. 152, 

Building of townships and mandis in East Punjab for West Punjab refugess. 152.53. 

Conflict amongst authorities १6 resettlement of refugees 216, 3586. 

Develop: Board and sch for —— of refugees. 2733-29. 

- Dispersal of refugees in Kurukshetra camp to other permanent habitations. 2725-26 
Financial assistance to refugees. 214-16. 
‘Houses for old and disabled refugees. 2120, 
Provision of work for refugees. 7. 

of immigrants from East Bengal into India. 1892-94. 
of non-Muslim Karachi Port: Trust employees. 3291-93, 

of refugees from Pakistan in Ajmer-Merwara province 858-59 

of refugees in Kurukshetra and other camps 375-76. 
of refugees in States. 1207-08: 
of refugees through a centrally constituted authority. 214, 3586. 

of teachers, lawyers and doctors from Pakistan. 211-14, 1081. 

of unsupported refugee women and children. |; 
of West Punjab evacuees in East Punjab rural areas. 151-52. 

Registration and —— of refugees in Delhi. 
Relief and —— of refugees from Sind. 588-89, 1201-03. 
Representation by All-India Cantonments Association १८ 

Pakistan Cantonments, 4-5. 
Réservation of refugee township in Delhi for refugee Government employees, 3369, 

Results of recent discussions between Relief and —— Ministere of India and Pakistan. 

[
|
|
 

|| 
| | 

| | 

of  aon-Muslims fium — 

REHABILITATION FINANCE ADMINISTRATION BILL— 

. See “Bill(s)"’. 
_ RELATIONS WITH INDIAN STATES— 

Demand for Grant. 2144-78. 

Demand for Supplementary Grant... 2873. 

RELIEF AND REHABILITATION— 

See *Rehabilitation’’. 

- WELIEF AND REHABILITATION, MINISTRY OF— 

Demand for Grant, 2000-27. 

~ Question re— 
Attached and Subordinate offices under ——. 2730-40 

Progress of Fact Finding Department of ——. 1889. 

HELIGION (९|-- 
Resolution re abolition of entries of caste and —— ete., from Government registe 

forms and records. 836-56. 

RELIGIOUS ENDOWMENTS BILL— 

See “Delhi Sikh Gurdwaras and ——’’ under “‘Bill(s)’’. 

RELIGIOUS INSTITUTION(S)— 
Question re safety of educational and —— in India and Pakistan. 218-19. 

REMITTANCE(S)— 
Question re removal of ban on —— by Indians to Indo-China 2356. 

REN'T(S)— 
Question re— 
pore = — ao buildings in. Dethi Province. 2733. "5 

cher charces and. non-payment of —— by stall-keepers on Railway platforms. 1795, 
‘Non payment of —— by Pakistan Governm buildi isiti iste Poanb Gow =a पु पु ent of buildings requisitioned by the 
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EX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 209. 
—_ ५ 

! CONTROL— Jere 
ion re eviction orders passed against tenants under New Delhi —— order. 715. 

[ CONTROL (AMENDMENT) BILL— 
“Delhi and Ajmer-Merwara ——” under ‘“‘Bill(s)’’ 

-ORGANISATION— 
Motion to reduce demand for— 

‘Defence Services, Effective—Supplies and Stores’. —— of Ordnance Factories. 2963- 

‘Ministry of Defence’— 

Matters re policy and —— in order to increase efficiency. 2064-2104. 
— of the army. 2064-2104. 

‘Railway Board’. —— of Railways: 1036-40. 
Question re— 

—— of Indian Railway system. 1140-41. 
—— of statistical sections of various Ministries, 1215. 

,EPARATION(8)— 
Question re— 

Allotment to India of —— from European Zone. 1214-15. 
India’s share in German ——. 3377. 

REPEALING AND AMENDING BILL— 

See “‘Bill(s)’’. 

REPORT(S)— 
Late circulation of —— of Select Committees on certain Bills. 259-60, 

“Question re— 
_ Government action on Justice Raladhyaksha’s —— on postal dispute 141-43. 

_ Implementation of the interim —— of High Power Committee on Railways. 491-92. 
Implementation of the —— of Central Land Utilisation Sub-Committee. 2665. 
Seas reporting of speeches on Kashmir of Indian representatives in U.N.O. 1976 

8. 
= of —— of Health Ministry. 2820. 

—— of Committee on Ayurvedic system of medicine. 2572-73. 
—— of commodities prices board. 1639, 1998-99. 
—— of Indian Trade Commissioners abroad for 1945-47. 3357-58. 
—— of Tripartite Industrial Committee on textiles, 3384-85. 

‘Statement re —— of the National Cadet Corps Committee. 2060-63. 
ESENTATION— 

tted Di of in Secretariat. 3570. 
International Conferences represented by India. 1869-71, 
—— against Executive Officer, Ambala Cantonment. 2211. 
—— of the Rulers of the Eastern States Agency in the Constituent Assembly. 167- —— to Orissa States people in Orissa Provincial Assembly. 3569-69. 

Resolution re —— of rural population in services. 824-25, 

‘Question re— : ss 
Allowances and salaries of India’s Diplomatic —— abroad. 1894-95. 

proper reporting of speeches on Kashmir of Indian —— in U.N.O, 1976-78. 
See “also “‘Agent(s)’””. 

UISITION AND EVICTION BILL— 

See “Delhi Premises ——” under “Bill(s)”. - 
UISITION— 

for military purposes in various towns in India. 419-21. 
of bungalows in Delhi. 866-68. 

Demand for the return of requisitioned land to Jhansi peasants. 3597-98. 
Eviction by Government of Tibia College Hostel. 3357. 

490 LAD 
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REQUISITION—contd. 

Question re—contd. 

Military —— of residential house of Kumar Debendra ‘Lal “Khan, 
West Bengal 3447. 

Non-payment of Pakistan Government of buildings requisitioned by the late P 

Government. 1i 
— of iands in Agra Tehsil. 1269. 

See also “Acquisition”. 

RESCUK— 

Question re— 

Abducted women rescued and state nursing homes. ‘2721-22. 

Pakistan’s policy re returning non-Muslims. 2493-95. 
Refusal to District Magistrate Montgomery to restore an abducted Hindu ogirl sto» 

Dominion. 3047-48. 
Representation to Pakistan Gevernment re the location of abducted women in five 

Kashmir border districts and the closing of those districts to Indian troops and citi 

‘Mid 

lians. 3048. 
—— of abducted women and children in India and Pakistan. 1872-75. 

RESEARCH— 

ह Question 76-- 

॥ Agricultural —— Commi 1787-88. 
Agricultural —— for improving production and - 645-46. 

Army —— institute eons roduction of military equipment. 1579-80. 
Atomic —— in atdia. +2180, 3378. 4 

॥ Capital cost and annual recurring expenditure of Forest —— Institute, Dehra Dux 

2282-84. 
ग् 

Development <of Animal .Nutrition Departm: Izatnagar —— section. 493-94. 

Establishment .of Horticultural —— by Fruit पक द 7 Institute in India. 356061. 

Establishment..of Scientific —— Department for .the ian Railways. 2281-82, 369). 

“Expenditure on agriculture and allied —— 2 past ten years. 3528-33. 
Federal agencies and institutes carrying-on industrial ——_ 2921. 

Functions, set up andvannual expenditure of Indian Counci] of Agricultural —. 
oe, = 

Railway —— inetitate, 1644/45. 
Ri h facilities for‘léather sechnol in \Gentrdlly -Administered Universities. 
~~~ for protection 6f/crops against) pests. 3555:56. 
--- in evolving new varieties of paddy. 504. 
—— in science of eugenics in India. 2569. 
— in vegetarian and non-vegetarian diets. 1367. 

institute a Central Water "Power, «Irrigation and ‘Navigation Commission 

Poona, a 
~ —— institutions in Delhi. “3042, 3462. 

__ stttions under “Fndian “Council of “Agricultural —— _{1807-16. 
---- to improve cultivation sand “yield of <edffee-and tea. 3262-63. 
Results of —— conducted by “Indian Council sof «Agricultural ——. 2661. 

: Scientific and industrial —— institute. 2881-88. 
Scientifi ieti inti in India, 1371-73. 
Strength of technical staff-officers and others employed in Indian Council of + 

tara] —. 2992 a 
Supply ‘of electric energy -to nthe | Serum spiroducing »section of Izatnagar ——." 

Survey —— institute. 3289, 
Survey —— institute and the manager. 276-27 
Work done by —= engineers section of ATR 196466 

TESERVATION(S)— 

Question re difficulties to Second Class passengers in securin, —— of berths. 3272 

RESERVE BANK— 1 

See “Bank(ay". ‘3 

KESERVE FOND— 

= Qrestion=re principles governing the work of —— and Retterment Fund, 2664. 
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tion re —— of demobilised doctors and auxiliary medical men. 2425-26, 
EMENT AND DEVELOPMENT— 

ind for Gran 
INCY— 

m re Hyderabad’s claims for alleged damages in Hyderabad ——. 1976. 
LUTION (S)— 

= of non-official —— ona day allotted for official business. 3091. | Moving of the second —— even though the first one is not barred—volition on the part of & member. 
et ६०- 

_ Abolition of entries of castes and religion etc., from Government registers, forms and , records—discussion net conclu 4896-86. ie x ‘ i 0020 a led. 3116-51. 9०000 0३ f है ‘amine .007077153101 apne न ith, " 45. _ & ०. है i 2०7 ct ey of India oA gc lid and 
ture) Act, 1926, as adapted—passed. 1228.38, 

pop’ jn :services—not moyed. 824-25, 
alist Economy for India—withdraws. 825.36 8 Tecognition of Homeopathic system of medi adopted as ded. 890.24. 

ESPONSIBLE GOVERNMENT. 
See “Government(s)’” 

STAURANT(8)— 
Ste “Refreshment Room(s)’’ 

ETRENCHMENT— 

| Diacharge of directly recruited temporary Accountants in the Military Accounts Depart- 
ment. 162-63. ~ : fs ८ 
८ 3 1 अब 8९७ in Ordnance Factory, Muradnagar, Meerut in 1945-46. 

_ —— in Indian Forces since end of war. 1073. 
—— of certain officers of armed forces before August 1947. poy > 
—— of officers and saving consequent o: 100 .of salt du 2896-97. 
~— of Sikhs in Military Accounts Depa: Eada in vas proportion. 434. 
~— of staff of the Military Accounts Department. 163 
~— of unqualified clerks and assistants in the Government of Tadia 
See OF ३६6७! Military Assistant Store Keepers and pew. recruit: t in cadre of 

j dnance Officers Civilians. 60-61 
TURN TICKET(S)— 
*te “Ticket(s)"’, 

wore 
‘Question re facilities to —— news agency by Government of India. 1978-80. 

EVENUE(S)— : 
ion re —— from despateh.of Ordinary and Express ‘Telegrams from-India 3264. 

lWestion re— 6 

India’ t U.N.E.A.O, Conf f of ——. 3274 
7 ae रात Association, Orissa, telegram rz fixation of prices of 

d rice. 2647.48, 
Prices fixed by provinces. and basic importjand export quotas,of paddy, ——, atta, ete., 

for deficit units during 1948. 41-44 
| ro टच 2 कम of Nepal ag आहत बा 2902, 

| ey of by, the, Government 0 pal pe 
of wheat products and Bengal for 1947. 143,44 

Ste also “Food-stuff(s)”” 

MELE, CLUB(S)— 
Question re Home Guards and —— for Delhi. 1697-08. 
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RIOTING— 
See ‘‘Disturbance(s)"” 

RISHYAMUKH— 

Question re raids from 18680 Pakistan on village —— in Tripura State. 2820-21. 

ROAD(S)}— | 

Question re— 

ed over Betwa river between Jhansi and Lalitpur on Delhi-Nagpur Trunk -— 

Bridge over river Chambal on Bombay-Delhi Trunk ——. 1387-88. 
Delay in कब of a portion of Madhopur-Jammu ——. 2136-38. 

Maintenance of Dimapur-Imphal and Gauhati-Shillong —— in Manipur and Khasi 

States. 
Maintenance of —— passing through Manipur and Khasi 
Management of Ganga-Darjeeling —— in Purnea District, (Bihar). 2275-76. 
be tes Department contro] over camping grounds on main —— in 

Post-war plan re construction of Highways and Class [ —— in Andhra. 321-22. 
— under Rail-Road se “वेइलश५ा scheme. 1639. 
Sater, ntersections on Provincial —— near Bareilly and inconvenience to — - ‘raft 

‘2659. 
Repair of Badnera station approach ——. 1733. न 
—— accidents in Old and New Delhi. 1271-72. e 
seg Railway Lines and Highways along India’s borders in view of partition 

28, 2671. 
ROAD TRANSPORT CORPORATIONS BILL— 

See ‘‘Bill(s)”. 

ROHTAK— 

oe re shuttle train between Delhi and —— suspended during al 

ROORKEE— 

Question re school of military engineering = —. 24815, 
ROUTE MILEAGE— 

See “Mileage”, 

ROYAL INDIAN ARMY SERVICE CORPS— 
See “Army Service Corps, Royal Indian’. 

ROYAL INDIQN NAVY— 
See ‘Navy, Royal Indian’. 

RUBBER— 

Question re cultivation and production of ——, 2014-15. 
RULER(S)— 

Question re— 

Agreement with —— of States forming unions. 3184 
Payments to Hz-Rulers of Orissa States. 2823-24 
Pensions to descendants of —— of Indian states. 1354-55. 
Position re merger of States with Indian Union and relations with Hz-Rulers. 62-68. 
Privy purses drawn former —— of Kathiawar States. 3161-62. 
Publication of Orissa States —— i wies of private properties. 3188. 

RULING(S)— 
—— by Mr. Mera (Mr. Hossain Imam) while speaking on cut motions to Demands थि. 

isting not ds 
See also “Speaker, Mr.’’ 4 हक जम < 

RUPCHAND, HONOURABLE FLIGHT-LIEUTENANT— 

Tea Spaceman of non-Indian experts by Indians. (Question put in the 
o| 

RUPSA— 

Question 76 replacement of —— Baripada Railway line by broad gauge line. 1434-35. — 
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Disco zg 
Information of mass-welfare activities to —— in India. 

Paucity of qualified doctors to serve in ——._ 160. (ee 

Rehabilitation of West Punjab evacuees in East Punjab ——. 151. 

% also ‘Villages’ 

of broadcasting of certain rustic songs on A.LR., Delhi. 2815. 

Question, re— 

India’s approach to Soviet Government for supply of wheat. 3272. 
durin; eee 3379-85. 

India’s import ae export trade with Ue 4 pe iE sclogy and. depatation to — 

2571-72. 

Ques ision for students from C.P. and Berar for study of —— language. 2201- 

= SYED MUHAMMAD— 

Condolence on the death of Mahatma Gandhi, 104-05. 

408 DEPOSIT VAULTS— 
“Question ze removal of property from —— in Pakistan. 1514-15. 

(AI, SHRI RAM— 
Demand for Grant— 

, 2237. 
Ministry of Agriculture. 2237. 
Ministry of Food. 2237. 

Hlection of — to Indian Council of Agriculture Research. 1720. 

Hindu Code— 
Motion to refer to Select Committee. 3644-47 

Indian Power Alcohol 2625, 
Motion to reduce Demand for ‘‘Railway Board’’. Grievances of third glass passengers 

Question re— 
of Cattle ९? Commi 1147-48. 

Areas still in possession of Raiders in Kashmir and re-capture of Gilgit. 2198-99 
Household effects left locked up in Pakistan by refugees. 2128 
reper of motor cars and motor cycles into India during 1938-39 and 1946-48. 3384. 

nm and foreign films on exhibition in India. 3182-83. 
nm Dominion subjects killed in war with raiders in Kashmir. 1986. 

Indian States formed and to be formed into Federations or Groups, 1073-74. 
Indian States merged into various Provinces. 1! 
Rehabilitation of refugees in States. 1207-08. 
Resumption of suspended train service between Delhi and Bombay. 2019. 

_ Retrenchment in Indian Forces since end of War. 1073 
Train service between Ujjain and Ratlam. 2919. 
Wi a for transport of timber for Imperial Match Company (India) Limited, Gwalior. 

"daestion Supplementary) re— 
Armies { acceding States and relations with Dominion of, India, 922 
Enquiry into conditions of agricultural labour in India. 2489. 

diture on agriculture and allied researches during past ten years. 3532. 
licences, number and values of cars and trucks to be ne rted during 1948, 2490. 

Provisions for study of Ayurvedic system of medicine. . 
Recovery women in Domini of India and Pakistan. 211 

re ishm. of famine at the Centre. 237-39. 



SAHAY, SHRI JADUBANS— 

Question ve grants to = for ‘Grow More Food’ campaign. 1730-32. 

SAHU, SHRI LAKSHMINARA¥AN— 
General discussion ga Budget! 1658-61: 
Motion to redute anid” for 

‘Ministry of Labour'— 

Im (3 कए न of labour pol and legislation. 1687-88, 1695 
Labour policy of Gover ll ‘manner of observance of Industrjal Trute. 

1687-88, 1695. 68 
Policy १९ better co-operation between Labour and Capital. 1687-88, 1695. 

Question #7६-- 

Aefien on Fring dations Tndfan® National’ Cadet’ Corps Committee: i987! 
Allowances and ries’ df’ Tridia’s' dijilomiitic’ represeritatives' abroad: 1894-95. 
Amendment in American immigration and Naturalisation Laws and entry aid Nature 

lisation of Indians in U.S.A. 2353. 
Anomalies in the Ree of Railway Staff to Revision of Pay Rules, 1947. 178-8. 
Associateship of Imperial A eee tural Reséarch’ Institute! 2901-02: 
Band party maintained by N. Railway administration and Europ and Tridiaa 

Institutes at Kharagpur. 2898-99. 
Board of management of Indian People’s Famine Trust. 3249-51 
Centres for selection of st»f to junior administrative posts in the Railways. 2279. 
Collection of statistics on ‘gricultural produce in Provinces. 
Compensation for lands for 1946-47 to people of Charbatia, near Cuttack, Orissa, 2572 
C f tat: N. Railway Cuttack District. 50. 
Construction of an over bridge dt Cutthitk Railway Station. 1435. 
Diamond mines in Hirakud in Sambalpur District, Orissa: 589. 
Establishment of Milseu College near Poona, 1987- 

of High India and South Africa. 2352. 
apn of U.O.T.C, and Military Training for éhiploydes ett 

ay on Mr, Compton Mackenzie for writing India’s achievement in World Wer 

Export of Indian op ium. 1569-70. 
Franchise of Indians in Canwda and British Columbia) 1895-96 
Harijan employees in B. N. Railway Workshops, Kharagpur. 2278. 
Help to various semi-military organisations set cae various provinces. 2200 
Implementation of Central Pay Commission pore मा ee in’ Railways’ and! Stores 

(67009 का N. Railway, 2645-46. 
liqtibré: itito’ Talia. 201, 

Income from Parlakimedi Light Railway and conversion into Broad Gauge Line. 2645. 
Justice Rajadhyaksha’s Award on Railway disputes. 3263. 
Method of recruitment in Indian Meteorological Department. 3257-58. 
Steet of Scientific Man-Power Commi 3464. oe 

ax in Central "Sooper 60 an ré recruitment. 3157-58. 

6 Parti on of Alssets 
Plans for Economie 10०7ब "ii Maden ६९०० 

Policy’ re’ réeruitment, promotions etc. of officers and men of Tridian: Air F 107-72. 
President of Cuttack Orissa’ of priced of 

है: (24:3६ ae RPT roducti Pp in since: 
Prohibition of begging in ed and railway premises; 1800-01: ome 
Promotion of sub-ordinates to officers’ cadre in the B. N. lays during the War. 

new works on B ee Railway in- Orissa: 
eaten rissa, है 

traffic ii during 1946-47. 1641.42 है 
Reciprocal and retaliatory actions by India ayainst South Africa! 1896. Dis 
Recruitment of A — Tea-Gardens by agente of Téa’ Dit 

t te pep sé hopes. 
Refugees frst’ West Piinjati sent to Orissa. 2860. 
Re id Of prillivtiers uitidt? the Paper Control Diker 
Removal of dete = के. on? movétiients of Athetici citizen® itt Triditi 
Re-organisifion Department in’ Orixt#: 3257. 

- Replacement’ of Ruyisa- Railwiy line by Broad Gatye line. 14455: 
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SHRI LAKSHMINARAYAN—coneld. 

on re—contd. 

pang of of applications for loans to refugees registered in Delhi before November, 
1847. 
Resumption of ship building industry in Orissa: 3543-44. 
Scheduled Castes बकरे technical and science college» students, 3462:63. 
el in India of Mr. Satchell —— a: South: Africam White: 20 

“ ta: prevent’ loss: of rice due to improper storage and: making of! white rice 2902-03. 
Supply of electricity generated at Hirakud to District. Balasore: 216. 
ma of projects on B, N. Railway. 1639-41. 
Telephone connections for residential houses in Cuttack. 2643. 

_ Transfer of Dayal. Singh and Dwarka. Das. Libraries.to, India: and. partition, of, Univer- 
sity and High Court Libraries at Lahore; 2560. 

Transfer of provident and gratuity funds: of non-Muslim employees. of Punjab Public 
library, Lahore. 2560; 
Yearly production for last ten years in Titagarh Paper Mills and India Paper Pulp 

Companies. है 
Question (Supplementary) re— 

Fixation of rates of Railway coolies. 1441. 
Telephone connections in Calcutta. 1436. 

Railways (Transport of Goods) (Amendment) Bill. 2452.53. 
Rehabilitation. Finance Administration Bill. 1479.80. ; 
Workmen’s State [nsurance Bill. 2959-61. 

AMLOR(S)— 
een, re letter in Blitz re miseries of Indian —— suffered in British_ owned ships. 

AINTHIA— 

Question re income from sale of tickets and goods traffic ati —— Junction on EIR, 
Sahebgunj Loop. 3535-36. 
AKSENA, PROF. SHIBBAN LAL— 

tomic Energy Bill. 3332-33, 
rw ' Textiles Cess Bill. 293-94, 298-99. : 
Damodar Valley Corporation Bill— : 
Motion to consider as reported by Select Committee. 729-36. : 
Consideration of clauses. 765-67, 770, 777, 780 81. 

Demand for Grant— ; 
- ‘Ministry of Communications’. 2053. 

“Ministry.of States’. 2155-56, 2173. 
‘Relations with Indian States’. 2155-56, 2173; 
Dock Workers (Regulation of Employment) Bill. 286-87. 

Blection of —— to Central Advisory Council for Railways. 3195. 
Tndian Finance Bill— 

Motion (6 refer to Select Committee. 2398, 2400. 
॥ हैँ Motion) to consider. as. reported: by Select Committee. 2703-05. 

dustrial Finance Corporation Bill— 
Motion: to: consider as, reported by. Select Committee. 480-83, 509-13. 
Consideration of clauses. 520, 684-85. 

‘Minimum Wages Bill— 
Motion to ता पदक as reported Select. Commiitee. 368-71. 5 

Consideration of clauses: 401, 40 0g. ne =e 
Motion for adjournment se failure of Government to check incitement te violence by 

saad Razvi, leader of faerie of Hyderabad. 3600. : 

ion to reduce Demand for— 4 

“Construction of New Lines—Capital and reciation Fund”. Construction of new 
lines and restorations of dismantled. lines. ine 9-21. 

‘Ministry of Home Affairs!’— 
- “Adminstration of Chief Commissioners’ Provinces. 2155-56. 2173. a 
Security measures in Centrally Administered Areas and need for re-organisation of 

~ Central Intelligence Bureau. 56, 2173. 
Suppression of Civil Liberties. 2145, 2155-56, 2173, 2177. 
“Ministry of Labour’’ 

"Implementing of labour policy’ and legislation: 1685,87,, 1602-03, 1606, 0 + 
Labour policy of Governments भाते the manner af observance of Industvial. Truce. 1683, 

1685-87, 1692-93, 1696. : 

3 
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-SAKSENA, PROF. SHIBBAN LAL—contd. 

““Ministry of Labour’'—contd. 

‘Policy re better co-operation between Labour and Capital. 1685-87, 1692-93, 1696. 
“Ministry of Works, Mines and Power’’— a 

Policy re building of houses and quarters. 1915-16, 1930. 
Policy re development of mineral resources. 1915-16, 1930. as 
Utilization of water resources and policy of Central. Water-Power, Irrigation and 

Navigation Commission. 1915-16, 1930. 

“Railway Board"— 
“Application of Pay Ci ission’s 

Board and Officers of Railways. 1127-28. 
Conditions prevailin, tae Oudh Tirhut Railway. 1189-91, 1192. 

“Working Expe Mi Hai Expenses”. Loss on Railway grain shops. 1169-70. 
ib a Expenses—Repairs and Mai ’*. Manufacture of locomotives and machin? 

tools. 1109. 1 

dati to the members of the Railway 

National Cadet Corps Bill. 3499-3501, 3505-06. 
Protective Duties Continuation Bill. 2599-2603. 
‘Question re-- 

Allegations against R.S.S. organisation re preaching of violence and collection of ‘llicit 
arms, etc. 3572-73. 

| ee cy persons in a temple in Delhi engaged in Hari Kirtan as belonging to RSS. 

: “ Arrest of R.8.S. men in Centrally Administered Areas. 3574. 
4 ‘Convicts of R.ILN. Mutiny, 1946, in detention. 1368. 

Hindustan Times report re tb of R.S.8 vhile playing football in : Subzimandi, Delhi. 6 arrest of persons as .5.5. men while playing 100! 

il by the Security staff of a Clerk of M.E. Directorate who is also the 
Organising Secretary of Armed Forces Headquarters Temporary Employees Union for 
distributing hand bills for Employees’ Conference. 3190-91. 

Judicial Enquiry into allegations against R.S.S. Organisation. 3573-74. 
— of ‘private armies’ in respect of R.S.S., Akali Dal and Congress Seva Dal. 

4०. 

ae isations declared illegal by Government of India. 2674. 
usal of District 1145 Montgomery to restore an abducted Hindu Girl. 3047-48, 

3377-78 
Representation to Pakistan Gov re the locati of abducted women in five 

Kashmir Border Districts and the closing of those Districts to Indian Troops and 
civilians. 3048. 

Transfer to India of securities held in Pakistan. 1283-84. 

Question (Supplementary) re— 

Adoption of new pay scales for running staff on Railway as recommended by Pay 

C ission. i 
Seta the pay of Railway staff due to (Revision: of pay) Rules, 1947. 1796. 

Appointment of a Commission to enquire into cases of income-tax evasion. 256. 

Army Research Institute and production of Military equipment. 1580: 

Debt settlenent agreement with French Government of Indo-China. 2141. 

Demand for the return of requisitioned land to Jhansi peasants. =. 

En:ployment in lower grades of employees opting for In diss Dominion Railways. 3544. 
European technicians ete. for services in India. 
Fixation of rates of railway coolies. 1441. 
Go Factory at Khi ia, Jubbulpore. é 
Government plans in respect of cottage industries. 1430. ॥ 

Government servants allotted quarters upto February, 1948. 2130.31. 
_ Harassment and molestation of Hindu Women at customs barrievs between Easter™ 

Pakistan and West Bengal. 3193. 
Infiltration of Muslim troaps or lUttehad-ul Muslemin Razak of Hyderabad State 

inside ue territory. 2406. 1 Bion GE कम 
Ls rol be 

+ Lowest scales of Me for staff of South Indian Railway. 1139. 
‘Manufacture of synthetic petrol. : 5 
Merger of East Punjab Railway with East Indian Railway. 1799-1800. 
Non-availability of copies of ‘Draft Constitution of India’ to the public. 1901. 
a ee 
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A ‘A, PROF. SHIBBAN LAL—coneld. 

‘Question (Supplementary) r¢e—concld. 

Occupation of wagons by Railway staff from Pakistan due to lack of housing accommo- 
dation. , 

One-man contract system for running hotels and stalls on all Railways. 1802. 4 
Pay of Train Examiners on Indian Railways vis-a-vis other supervisory mechanical 

‘personnel. 3546-47, 
“Pay scales of ‘A* grade clerks in Secretariat and Audit and Accounts offices. 3159-60. 

Price of sugar in India before and after de-control. 
Production of steel, cement, textile and sugar in January and February of 1947 and 

- 1948. 3260-61. 

aa ess of Fact Finding Department of Relief and Rehabilitation Ministry. 1869. 
Qualifications for Officers Cadre in Royal Indian Navy. | 
‘Raids from Sialkot District near Sialkot-Jammu border within Indian territory. 1585. 
Raw material for Caleutta jute mills. 1 
“a as Government Officers of persons who participated in freedom movements. 

1709. 
paitieibation of Dollar Exchange to facilitate import of vehicles of various makes. 

Refusal of import licences for tractors. 3365. 
Rehabilitation of immigrants from East Bengal into India. 1893. 
Rehabilitation of non-Muslim Karachi Port Trust employees. 3292 93. 
Reseue of abducted women and children in India and Pakistan. 1874. 
Research Stations under Indian Council of Agricultural Research. 1815. 
Strength of Officers Cadre on Railways. 1644. 
peony and post-war reconstruction grants, etc. to various provinces from 1945-47. 

Temporary staff in various Ministries. 1567. 
Transport of sugar and coal accumulating at factories and coal mines, 3257. 
Uniform standardisation of weights and measures throughout Indian union. 1816. 
“Thremunerative pay scales for lower grade employees on B. N. Railway. 3544. 

‘Rehabilitation Finance Administration Bill— 
Motion to ider as reported by Select C itt 1423-24, 1452-54. 
Nonsideration of clauses. 1485-86. 

Resolution re state r ition of Hommopathic system of medicine. 821-22. 
oe Corporations Bill. 3619 20. 
Taxation on Income (Investigation Commission) {Araendment) Rill. © 233 

MKSENA, SHRI MOHAN LAL— 
Damodar Valley Corporation Bil). 398. 
Demani for Grant— 
= of Communications. 2052. 

“Ministry of States. 2156-57, 2161-65, 2173. 
Relations with Indian States. 2156-57, 2161-65, 2173, 

Dentists Bill— 
Motion to consider as reported by Select Committee. 1253. 

Hection of —— to Committee on Public Accounts. 3387. 
ion of —— to Standing Committee for the Ministry of Transport. 1389. 
pee val discussion of Railway Budget. 979. ri ti; 
Hindu Inter-Caste Marriage ig Seay and Validating Bill. 599. 
dustrial Finance Corporation Bill. 614. 

Motion to reduce Demand for— 
‘Ministry of Home Affairs’ — 
Administration of Chief Commisisoners’ Provinces. 2156-57,. 2161-65, 2173. ४ 

_ Security measures in Centrally administered areas and need for re-organisation of 
Central Intelligence Bureau. 2156-57, 2161-65, 2173. 

Suppression of Civil Liberties. 2156-57, 2161-65, 2173. 
failway Board’? Application of Pay é ission’s 

ol the Railway Board and Officers of the Railway. 1131 
pores Expei Miscellaneous Expenses”. Loss on Railway Grain shops. 1167-69, 

“Working E कं कि. अब 7 Banbart ss A and 

Machine tnols. 1108-09. 

dati to the ber 
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SAKSENA. SHRI MOHAN LAL—contd. 

Question re— 

Affiliation of) Delhi Polytechnic to» Delhi. University. 1060-62. 
aire 2 Neg enquire into cases of income-tax evasiow, 255-56, 

Gentrai Water Power, Irrigation. and Ni 887. 
Jaints against tractor of Hindu restaurants on Oudh Tirhut- Railway. 984 

Debarring of Assistants in Government of India from posts higher than Assistant 
Secretaries. 2200. 

Duty, free import of hinery and terial fact f fertilizers. 745. 
Electrification of Railway quarters in Minto Road area allotted to 1.8.6 
Formation of National Militia for India. 107%. 

Reserve Bank: Shares: 1270. 
Institutions affiliated to’ All-India Council: for: Technical. Education! and- various: syllabuses. 

Nationalization of the Reserve and Imperial) Banks of. India: 225-26. 
Number and, names of Tribunals, appointed- by Ministry of Home Affairs. 391-92 
Officers fur administrative services from amongst businessmen. 927-28. 
‘Promotions’ of Secretariat Officers’ in grade of 8; 1 

Secretaries etc., on 15th August, 1947. 916-17. 
Provision for replacement of old Dakotas‘ by new aircrafts. 902. 
Qualifications for members’ of Federal Public Service Commission. 2201. 
Recruitment of all’ Judges: of High Court exclusively from’ Bar. 29. 
Relaxation ता rules’of service’ for stindertts partitipated in 7942 disturbances. 2201. 
Re-naming ot New Hedi as ‘Gandhi Vuri’. 1280, 

[08 Te ition or relaxation of import. duty on capital goods. 745. 
Schemes of development of Planning and Development “38: ४/%४ ५ 863-64, 
Various agreements between India and Pakistan. 1726-28. 

Question (Supplementary) 7e— 

Abolition of १0७७ on salt?used for industrial purposes: 807-09. : Sr, 

‘Amalewmation of Railway Accounts, and Audit. Departments and audit of Foreign 

traffic earnings. 986. ५ 

Attack on the Parachinar refugee camp by tribe 224: 
Causes for institution of enquiry into working’ of 3 of Custodian of Evacuees 

Property. 383. 
Geiling prices for import of cars and trucks from Dollar Areas: 3348. 

Fact re Azad Kashmir Government's claim. 1273. 
Detection of adulteration in food stuffs and milk in Delhi. 2211 
Infiltration of Muslim troops or Ittehad-ul-Muslemin. Razakars: of Hyderabad State’ 

inside Indian terri 2406. 
Licenced and saad radio sets working in Delhi Province. 806. 
Non-arrival of goods from West Punjab despatched before partition 907. 

Pathan Raiaers’ attack from Pakistan on Indian border in’ Jaisalmer State. 3060. 
eae Way and Signal and Interlocking: Inspectors on. Bi. B. and) ©. 1: Railwsy- 

Policy re priority booking control and facilities for movement of cotton seeds. 805. / 

Price of sugar in India before and after de-control. 309- 
Progress at Hindustan Aircraft, Ltd., after acquisition. 804 
Raids from Pakistan on East Punjab boundaries. 1276-77. 

Recruitment for the post of Controller of Printing and Stationery through the Federal 

Public Service Commission. 
Redistribution of Dollar Exchange to facilitate: import of vehicles of various mske 

ries, Joint 

Rehabilitation of refugees from Sind. 1305. 
Rehabilitation of refugees in States. 1208. 
Salt amd its selling prices. 135. 
Temporary staff in various Ministries. 1567. 
Railways (Transport of Goods) (Amendment): Bill: 2447, 2451-54. 

State’ tem ii ० 
Taxation on Income (I ission) (Amend: ) Bil 
Motion o° consider as reported: by Select Committee. 2474-77. 



nand for Grant. 2263. 
on Te— 

Abolition of duty on —— used for industrial purposes. 807. 
Delay in delivery of some wagons tor District’ Supply: Offices, Gorakhpur. 2654-56. 
Encouragement for production of more —— 

Preference to political sufferers in granting leases for) manufacture of ——. 2004 
Production of —— from Sambhar Lake before and, after 15th August, 1947. 3559. 
Productica of ——_on cottage industry basis. 

>> mchment of officers and se cotis¢quetit on abolition’ of —— duty: 2896-97. 
— and ita selling prices. 

GE-- 

stion re sale of surplus stores and —— during last financial year. 3270-71 

SAMANTA, SHRT SATIS CHANDRA 
Demand for Grant— 

Forest. 2216-18. 
Minist:y of Agriculture. 2216-18! 
Ministry of Food. 2216. 

jon of —— to Indian.Central Coconut Committee. 664. 
jon of —— to Standing Committee for Ministry of Tr ४. 3500. 

Motion» tor re dees Demand. fo: pivorkiags Rep: ‘and ME - Maintenance”. Preven- 
tion of thefis of Railway fittings, 1 

Question: eo 

Borstal Instituti I inistered Areas: 3572. 
— land, fallows, cultivable lands and forests in various’ provinces! of! Indian 

nion. 
Hospitals: aided- and ged by Central Government 

of rat Bengal. 
Issue of licences for import of electrical goods for 1947-48. 2731-32. 
Land under sugar cane cultivation in» West- Bengal. 3556. 

” Previous and’ future dates for Cattle Census in India. 2643. 
Price and distribution of Ceylon copra in Indian Union. 3557-58. 
Researches for protectiom of crops against pests; 3555-56. 
Tractors for agricultural development. of coastal areas. 2643. 

‘Question (Supplementary) re- institutions imparting education in marine engineering. 2564. 
Resolution’ re State recogni hic system of medi 809-11, 815. 624. 

HAR LAKE— 5 
gl re production of salt from —— before and after 15th Augist, 1947. 3559. 
§ 2a 
‘See “Rashtriya Swayemsewak ——’’. 

NITATION— 
Question increase in population of Delhi and strain on sanitary, arrangements and 

water supply. 3455-58. 
THANAM, SHRI K.— 

_ Appointment of ——- on the Committee on Petitions. 1657. 

Atomic Energy Bill. 
ae Civil Procedure (Amendment) Bill. 95-96. 

Pextiles Céss Bill 92. 300, Preis = 

jodar Valley Corporation Bill. 5 प64-65, 768, 774, 779; 83, 869.70; 876-79; 881, 894, 

Relations with Indian States. 2156. 
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SANTHANAM, SHRI K.—contd. 
४ 

Dentists Bill— 
naa 

Motion to consider as reported by Select Committee. 1257, re 4 

पा लि of clauses, 1296, 4298, 1300-03, 1305, 1307, 1310-12, 1314, 1318, 1321 

Motion to pass as amended. 1321, 1324-25. 

Dock Workers (Regulations of Employment) Bill. 284-85. 

Election of —— to Committee on Public Accounts. 3387. ome 

Election of —— to the Standing Finance C i for ways. 3089. 

General discussion of General Budget. 1561-62. 

General discussion of the Railway Budget. 930-33. 

Indian Airorait (Amendment) Bill. 3090. 4 

Indian Army and the Indian Air Force (Amendment) Bill— 

Motion to consider as reported by Select Committee. | 

Consideration of clauses. 1290. | 

{Industrial Finance Corporation Bill— 

Motion to consider as reported by Select Committee. 471, 476, 480, 519-23, 527, 535, 58%. 

Consideration of clauses. 547, 555, 690, |-95, 698-99. 

Junagadh Administration (Property) Bill. 3109-10, 3196, 3200-01, 3206. 

Minimum Wages Bill— 

Motion to consider as reported Lan Select, Committee. 355-57. 

Consideration of clauses. 400, i , 413. : 3 

Motion for adjournment re increase in postal rates between India and Pakistan without 

consulting this Assembly, 2922. 
Motion re industrial policy of Government of India, 3396-98. 

Motion tc reduce Demand for— j 

‘Defence Services, hee) plies and Stores’. Re-organisation of Ordnance Facto 

ries. 2065-67, 2094-95, 21 \. 
“Defence Services, Effective—Army”. Economy. 2058, 2065, 2067, 2094, 2102-05. 

“Education” Policy re grant to Universities. 1948, 1953. 
“Industries and Supplies”. Director General of Disposals, Textile C issi and 

India Stores Department, London. 1678. 

“Medical Services” — 

Inadequacy of medical relief. 1862. oF 

Need of encouraging the Ayurvedic system of medicine and registration of Ayurv 

Practitioners. 
“Ministry of Defence’’— 
Cantonment Boards. 2065-67, 2094, 2099, 2102-03. 
Matters relating to policy and re-organisation in order to increase efficiency. क् 

2094, 2099, 2102-03. { 
Military situation ‘in Kashmir. 2065-67, 2094, 2095, 2002-03. 
Recruitment of Officers to the Armed Forces. 2065-67, 2004, 2099, 2102-03. 
Reorganisation of the Army. 2065-67, 2004. 2090, 2102-03. 
Unsatisfactory policy of Government re creation of National Militia 2065-67, 2004, 

2099. 2102-03. 

“Ministry of Edncation’’— 

Admission of students in Universities on communal basis. 1948, 1953. 
Adult education 1948, 1953. 
Need for a uniform language policy. 1948, 1953. 

Provision for increased facilities for technical training. 1948, 1953. 
“Ministry of External Affairs and Commonwealth Relations""— 

Condition of Indians in Commonwealth Relations countries. 1753, 1759-61. 
Foreign Policy of India. 1753, 1759-61. 

‘Ministry of Health”. Public Health Policy. 1862. 

“Ministry of Home Affairs’’— 

ee of Geet कर हक ee Province. 2156. fs 
< urity measures in Centr: Administered Areas and need fi | isati 

Central Intelligence Bereape, 2156. se ns oe 
Suppression of Civil Liberties. 2156. 

“Minist-y of Industry and Supply’’— 

Administration of State industries in general and Sindhri Factory in particular. 
Creation of a Commercial and Industrial Servi ling ici i ले तल पा n ustri: rvice and Poo! up of technicians. के 

Stepping up of production of large and small scale industries. 1678. 
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{THANAM, SHRI K.—contd. 
1 to reduce Demand for —contd. 
“Ministry of Industry and a Soe 
“Working Repai and Mai 
machine tools, 1105-08" 

National Cadet Corps Bill. 3491, 3493, 3495-97. 
‘Nomination of —— to Panel of Chairmen. 664. 

acy Bill. 269, 271-79. 
Question re— 

, Bill to lift post-war moratorium of debts in Singapore and adverse effect on Indian 
पु firms. 1897-98. 

Contractor-Cashier on N. W. टन & - 1637-38. 2 
Disposal of Income-tax appeals preferred by assessees from Pakistan. 1570. 
Facts re Azad Kashmir Government's claim. 1274. 
Growing practice of Joint Stock Companies in issuing bonus shares. 2716-17, 2796-97. 
Officers in Government of India getting above or below Rs. 3,000 p.m. 1570-72, 

Question (Supplementary) re— 
_ Allotment to refugees of platform stalls on East Punjab Railway. 

fe ‘ f Rail i in © 

Manuf: of locomotiv and 

503. 
and Audit Departments and Audit of foreign 

traffic earnings. 986. 
Ammonia Suiphate as fertiliser. 138. 
aed paid to private companies for planes chartered to carry troops and goods to 

rinagar. |. १ 
Mered “Forces Headquarters publications. 2194. 

Research Insti and production of Military equipment. 1580. 
_ Arrangements for evacuation of non-Muslims left in Bahawalpur State. 2. 

Assembly plants of motor vehicles in India, 2271. 
Ban on employment of women as Assistant Research Officers for Central Water Power, 

Trrigation an Navigation Research Station, Poona. 
Broadcasting Station for Malabar. 1578. 
Claims made for shortage in articles booked on Railway Risk. 2894. 
Construction of quarters for Secretariat staff. 1505. 
Contracts for purchase of grains for military requirements. 1792. 
Counter charges against Pakistan by India’s elegates at U. N. Security Council. 718, 
Dehi settlement agreement with French Government of Indo-China. 239, 
Delay in both-way traffic by Grand Trunk Express between Delhi and Madras, 35. 
Denudation of India’s forest wealth during 1939-45 and conservation of forests. 3254-55. 

ruction of articles as unserviceable in C.0.D., Jubbulpore. 34. 
Encouragement to ship building industry in India. 500. 
Factories in Ind! manufacturing artificial limbs. 1057. 

द 015 and personnel of Establishment Proposals Committee. 3450. 
aon Aaa Pp a i a 

oisting of Indian Union Flag beside their own by foreign steam i dian : Parts: 2117. = के हैक one Sees 7 
 Impo:t of wheat from Australia. 487-88. 

India’s Sterling Balances with British Government. 1378. 
Indian and foreign steamers plying on Indian coasts. 1872. 
Bare tion for the training of Pilots, Ground Engi and Admini ive Officers. 

Introduction of crop i 1 
Late delivery of Air Mail. 1634. 
Lepers an] leper asylums in India. 3443. 
Letter in Blitz re miseries of Indian sailors suffered in British owned ships. 3362. 

_ Licensed liquor shops in Delhi and New Delhi. 1717. - 
_ Location and number of fertiliser plants in India. 803. 

Locomotive equipment of East Punjab Railway issued from North Western Railway 
Headquarters. 1155. 

; Manufacture of Motor spare parts in India. 1142. 
_ Morappur-Hosur Railway line. 146. 
_ Moulvis in Indian Army for religious instructions to Muslim personnel. 1993. 

National museum for India and Provincial Museums. 1070. 
Non-availability of copies of ‘Draft Constitution of India’ to the public. 1901. 
Eee मा on Bengal Nagpnr Railway. x 

Position re export of Indian tea to Rashimir, Pakistan and Afghanistan. 90. 
Prices of certain American motor cars. पु 
Production in 00700 Factory in Nilgivin, 1049. 

। 
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SANTHANAM, SHRI K.—coneld 
Q ti (si ) 
Production of steel, cement, textile and sugar in danuary and Kebryary ,of 1947 and 

Progress at Hindustan Aircraft Ltd. after acquisition, 804. 

Prohibition of begging in trains and_railyay js 

Publication of South Indian inscriptions gellected by Assbsolecical Department. 1064, 

Quarantine regulations for Indian passengers at Mandapam by -Ceylen Governments. 

1199-1200 
Raids from Pakistan on East Punjab boundaries. 1276. 

Raids from Sialkot ‘District near Sialkot Jammu border .within Indian territory. 1595. 

Railway Research Institute. 1645. 
Redistribution of Dollar Exchange tovfacilitate import of -vebicles of  yarious inakes,, 3350. 

६27 sag eee of Gentral Water Power, Ivrigation and Navigation Commission भ॑ 

‘oona, 
Restrictions on travelling below 100 miles by ,mail or ,express trains on G. J.P. Rail 

2392. 
Road accidents in old and New Delhi. 1272. 
Scientific id ti in India. ©1373. 

Speculative transactions ‘in India ‘in gold, silver, food grains etc. 53418. 

Railway (Transport of Goods) (Amendment) Bill 2444-45, 2447, 2449-50, 2462. 

Rehabilitatioa Finance Administration Bill— 
10 yrefer :to Select .Committee. 5. 

Consideration of clauses. 1457-58, 1473-74, 1481, 1483, 1485, 1487-88, 1490-91, 1496. 
i of period 8 d 3 of India (Central Gov. 

ernment and ‘Legislature) Act, 1946, agente 
Road Transport Corporations Bil 3607-08, 3612-13 3615. 
Taxation on Income (Jnvestigation Commission) _ (Amendment) 
\Motion /to consider”as .zeported -by Select Committee. ,2466 

Workmen’s State Insurance \Bill— 
Motion to consider as reported by Select. Committee. 2926-27. 
Consideration of clauses. 2944, / 2054-56, .5050:52, 3054-61, 3063, 4066. 

SANYAL, MR. SASANKA SEKHAR— 

“Question «¢ manufacture of power alcohol in Bengal. = 

SARVATE, (SHRI-V, 8.— 
bilitation ‘Finance Administration Bill— 

tion to refer to “Select "Committee. 196209. 

SATCHELL, MR. i: hi 

Question re stay in India of —— a Sonth African White. 20. 

SATISH CHANDBA, »9) 
४ Declaration under Rule ee 3029. 

‘ 

SATYAGRAHA-— 
Question re renewal of —— campaign by Indians in South Africa, 2351-62 

SCHEDULE(S}— 
| 

“Autherticated —— of Authorised Expenditure—Railways—for कक्षा August, 1947 to Bist 

arch, 3080 akon the able as ae 
15th August, 1947 to 318 March, 1948—Laid on the Table. 2298-09. 

Authenticated —— of Authorised Expenditure—+Railways—for 1048-49—Laid on the 

Table. 2298-99. ५ sae मरे than “Railways—Sup; Ex. cs ticated —— of . Expendi 
et ta en ७ rch, 1948-—Laid ७70 (1७ Table. penditure for 15th August, 1947 to 31st 

d — of A dit 1948-49—Lsid 
on the Table. 282 

SCHEDULED CASTE/S)— 
Question re— 

Applications for —— scholarships for 1947-48. 2561 
Government of India ——-,scholarships to students from East Pakistan. 68-69 तर 

ion Te ‘larstion of birt! versary of Shri Guru ‘Ravidae ae pt 

holiday. _ 2561-62. 
--- candidates sent abroad for studies on Government scholarships. 3181. 

acho 
—— stipends for technical and science college students. 3462-63. 
-— students sent abroad on Government scholarship year wise 
Scholarships by Ministry of Labour for —— candidates for studies abroad 

See “Backward Claas 



nts —— for social education. 3437-38. 
mentation of Shert ‘Terms —— of -Bhore Committee's “Report. 1568:69. 
war —— of education on all-India basis. 2789.90, 

Candidates ‘returned “from abroad after complétion of studies. 1713-17. 
ediled caste students sent abroad on Government scholarship year wise since 1937- 

_ 2429-31. 
ve also “‘Student(s)"’. 

2 Applications for scheduled caste —— for 1947-48. 2561. 
+ aid or —— for backward Hindn iti 2215-16. हर Government of India seheduled caste —— to students from East Pakistan. 68-69. Scheduled caste candidates sent abroad for studies on Government ——. 3181. 
Scheduled caste ——. 2213.15, 
Scheduled caste stipends for technical and science college students. 3462-63, —— by Ministry of Labour for scheduled caste candidates for ,studies abroad, 2580-82. — by U.N. 0. for study of certain specifie problems. “2425. 

SCHOCL(S)— 
_ See “Educational Institutions”. 
SCHOOL OF MINES— 

_ See “Mines, Indian School of”. 

Question re— 

“Object of Scientific Man-Power Committee. 3464, 
Recruitment of German and other enemy national scientists and ies Solien: 505-06. technicians for Indian 

rch Societies and Associati in India. 1371-73. Survey to stop wastage of M.Sc. degrees and Doctorates in —— on unscientific ocoupa- tions, 3458. 

SCINDIA STEAM NAVIGATION COMPANY— 00800 re 

Enquiry into rates of oplying fervy steamers on Western Coast, 2499-2500. z Plying of ferry steamers hy —— on Western Coast. 2288.89. 
ScopE— 

>— of cut motions to Demands for Grants. 1003-04, 
CUT (S)—- 
‘Question 76 monetory grants to Delhi Branch of Hindustan —— Association. 34°57 

BOARD— 

3 re State Emblem and —— for India. 1272 
TARIAT— 

; Saat sh 203४ tiffin rooms -in-Notth vand South Blocks of ‘Imperial ——, New ~ Debarrin, 
ing of i in Go of India from higher Assistant | 

pe यंग ४ 206 0 a posts higher than atant Secre- 
Distribution of gazetted, »posts in ——. 3570, ‘ er ---- appointments. » 1365-66, Ee Se ape sf ‘A’ gre clerks ee au audit and Accounts Offices. 3159.60. —— taries ste. on 15th nes, i" Brades of Secretaries, “ Additional "Seoretaries, 1.  taries etc. on 15th Angust, 1947. 916-17 A aditional ee. Se a इबेक ८3. करन 
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SECRETARIAT—contd. 

Question re—contd. 
; 

Replacement of word “Imperial” in “Imperial ——" in official correspondence. - 3570. 

Ri hment of unqualified clerks and i in the Government of India — 

430-32. 
न 

SECRETARY(IES)— 
ei 

Question re-— 4 5 

‘Assistant and Under —— in various Ministries of Government of India, 925. 

Promotion of Secretariat Officers in grades of ——, Additional ——, Joint ——, etc. an 

or after 15th August, 1947. 

। Recrujtment of provincial subordinate services personnel as Under —— to q 

ह of India, 925-26. 
—, Joint ——, Assistant —— etc., and other officers in various Ministries, 2793-04. 

SECRETARY OF STATE— 
i. 

Question re assets of library of —— for India and India Office. 1875-80. 

SECURITY (IES)— 
Question re transfer to India of —— held in Pakistan. 1283-84. 

SECURITY COUNCIL— 

Acs es counter charges against Pakistan by India’s Delegates at United Nations ——~ 

पाप 

SECURITY COUNCIL BILL— ; 

See “United Nations (——)” under “‘Bill(s)’’. 

SECURITY MEASURE(S)— 

Motion to reduce Demand for ‘Ministry of Home Affairs’ —— in Centvally Administered 

‘Areas and need for re-organisation of Central Intelligence Bureau. 2144-78. 

SECURITY STAFF— 

Question re ill-treatment by —— of a clerk of M.E. Directorate who is also the orga 

nising secretary of Armed Forces Headquarters Temporary Employees’ Union for 

distributing handbills for employees’ conference. 3190-91. 

SEEDS— 
Question re despatch of wheat, sugar, glass bangles, vegetable —— and vegetabl oils 

Dholpur Station during 1938-47, 3559. 

SELECTION (S)— 

Motion to reduce Demand for ‘Railway Board”. System of —— obtaining on the Rail: 

ways. 1096-1101. 
Question re-— 

Centres for —— of staff to junior administrative posts in the Railways. 2279. 
of officers for Inf and 1006 tary Films. 3570. 

SELECTION BOARD(S)}— 
Question re enquiry into —— of South Indian Railway. 1139-40. 

SEN, DR. P. K.— 
General discussion of General Budget. 1589-91. 

: Indian Finance Bill— 
= Motion to refer to Select Committee. 2326-28. 

Motion to reduce Demand for ‘Working Expe Repairs and Maintenance’. anton 
4 of thefts of Railway fittings. 1186. : = be 

Question (Suppl. tary) re telepho: DP and hinery. 120. 

SEN, SHRI PROFULLA CHANDRA— 

Question re strikes in cotton mills. 3585. 

SERVICE— 
Question 7re— 

Date of commencement of —— of Chattisgarh States Employees. 2417. 
Persons participating in Co debarred gress rom ——. 1369. 
Relaxation vf vules of —— Yor studunts participated in 1942 disturbances. 2201. 
Representation of rural population in ——. 425 पर 
Terms of —— of Director General of Archmology. 1065-66. 
Terms of —— of officials of various merged States. 1994. 

See also ‘Employment’. 
See also ‘‘Re-employment’’ 



of Customs Department employces from Pakistan now. serving in India. 2788. 
er of —— of पक employees from Pakistan. 2631-34. 

HRI DAMODAR SWAROOP— 
discussion of General Budget. 1618-23. 
re 

jevements of Council of Agricultural Research. 983-84, 
leultural lite 0 es for improving production and farmers economy. 645-46, 
mation of Railway Accounts and Audit Departments and Audit of Foreign traffic 
ings. 985-86, 

‘Indian propaganda and protection of Indians in Tran. 714-15. 
mt a Cas 86672 20186 in various Ministries of Government of India, 925. ship of letters from Pakistan to Muslims in Indian Union. 157-58. 

Wpensation to Indians for lands in Burma. , 
70688 allowance for Central Government pensioners, ~ 3182. 
iries into recent air disasters. 2913, 
ction by Government of Tibbia College hostel. 3357. 
ulsion of Indian Students from International Language Club, Croydon, 1370. ilities to Harijans for manufacture of leather and manures. 158, 
lin supply of’ capital 

2648 
goods to Indian in view of European Recovery Programme 

ermation of Unite] Rajasthan Province of Rajputana States. 2207-08. “overnment Servants and communal organisations and use of ‘Shri’ before names in Government Records. 2816-17. 
tdships to employees of certain Ministries in securing allotment of Government peuarters in Delhi. 2731. 
ted and violence propaganda by Afilap and Pratap Urdu Dailies’ of Delhi. 918= entation of the recommendations of the Bhore Committee. 659.62, position of restrictions on sale and transfer of non-Muslim property in Pakistan, 572 Wdequate facilities for transport of Gur on 0. T. Railway. e for mining of material for Shahahad Cement Factory. 1436. of pay to pre-1931 entrants in Finance Ministry under 1947 iy scales. 2816, ९७६०६ of carriages, waiting rooms etc. on Oudh Tirhut Railway. 780-500, legotiations between Britain and Tndia re releases from Sterling Balances. 745.46. tiations between India and Burma on lines of Anglo-Burman Treaty. 572. recognition of City Dental College, Calontta. 2423-24, ih Tirhut Railway and pilferage of goods. 139, ॥ health of labour in tea plantations. 1897 
and grades of superior service officers in Rai war aviation plans vis-e-;is External 

. i ity to production of food cro vee to Air India to Manage 

ilway Accounts Department, 986-87, Air Services... 2914. # ps over commercial crops. 646. 
dia’s Civil Aviation Affairs in International field. 

made in five year plan for increased food production. 2298. ion of work for refugees. 157, 
growth of trees by Forest Department for removal of fuel shortage. 646. Po 'y Intersections on Proyincial Road near Bareilly and. inconvenience to vad 
amation of Audit and Accounts Departments of Rail: y Board. 1803. 

iment of Provincial Sub-ordinate. Services personnel as Under Secretaries to Gov nment of India, 925-26. 
ae by Pakistan Government of Indian Aircrafts lying at Karachi. 432-33. पर 

| | 
hy National Congress Goa to Government of India to do for their elementary: liberties. 2357-58. 

ms in public tings against nunal izati spapers and private 

aes forfeited pay, all , pensions, etc, of the T.N.A. officers and 6 69, 

490 LAD 

‘ 
4 

7
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SHAH PROF. K. T.— 

Denodar Valley Corporation Bill— 

Motion to consider as reported by Select Committee. 724-28. 
Consideration of clauses. 63, 773-77. 

Election of —— to Standing Finance Committee. 3387. 
General discussion of Railway Budget. 940-42. 

Indian Finance Bill— 

Motion te refer to Select Committee. 2306-10, 2539. 

Motion to consider as reported by Select Committee. 2682-87. 
Industrial Finance 0 ion Bill— 
Motion to consider as reported by Select Committee. 476-78, 544-45. 

Corsideration of clauses. 546-59, , 619-21, 624-30, 675-77. 

Motion re Industria] Policy of Gov | of India. 3402-05, 3407. 

Taxation on Income (I igation C ission) (Amendment) Bill— 

‘Motion to consider as reported by Select Committee, 2469-72, 2484. 
Consideration of clauses. -03, , 2508.10, 2515, 2517. 
Motion to pass as amended. 2541-45, 2547. 

SHAHABAD— 
Question re lease for mining of material for ——~ Cement Factory. 1436. 

SHAMSHER JANG KUNWAR— 
General discussion of General Budget. 1615-16. 

SHARE(S)— 

Question 7¢— 

Formula for acquisition of Reserve Bank ——. 1270. 

Growing practice of Joint Stock Companies in issuing Bonus —— 2796-97. 

SHARMA, PANDIT BALKRISHNA— 

Demand for Grant— 

Relations = Indian States. 2158. 
Election of —— to the Standing Finance Committee for Railways. 3089. 

Minimum Wages Bill— 
Consideration of ciauses. 411, 448-50, 454. 

Motion to reduce Demand for ‘Education’ Policy re grant to Universities. 1932. 

‘Ministry of Education’— 
Adult Education. 1932. 
Need for a uniform language policy. 1932. 
Provision for increased facilities for technical training. 1932. 

‘Ministry of Works, Mines and Power’— 
Policy re building of houses and quarters. 1920. 
Policy re development of mineral resources. 1920. 
Utilisation of water resources and policy of Central Water Power, Irrigation 

Navigation Commission. 

Question tr— 

cathe in acceding States का ४ yy with Dominion of India, 919-22. a 

recautions against attempts on life of Mahatma Gandhi after bomb explosion. 3a. 
Road accidents in Old and New Delhi, 1272. ४४28 के 
Rules re all of dation to G Officers in New Delhi. 863, 
Statements issued by the Ruler of Kalat re accession of Kalat State to India. 274443 

Question (Supplementary) re— ; 

Activities of Central Water Power, Irrigation and Navigation Commission. 2155. 
Arrangements fas, evacuation of non-Muslims left in है “पट ur State. 1. हे 
Article re Indian standard time by Mr. R. V. Vaidya in Indian News Chronicle. 
Destruction of articles as unserviceable in C.0.D., Jubbulpore. 3434. i 
Disposals articles with Government. 2878. = 
at aes the tribal Pathans’ raid on Jaisalmer State. 435. 
Evacuation of non-Muslims left in Noth West Frontier Province. 4. ce 
Government controlled refugee camps and camps for refugees from Hyderabad 
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, PANDIT BALKRISHNA—contd. 

m (Supplementary) re—contd. 

Licences for import of goods from foreign countries. 5032. 8; 4 
Lists of consumer goods allowed and not allowed to be imported in India. 2143. 
Mental hospitals in India. 2412. 
Non-payment of amounts for supply of coal to Pakistan. 799. 
“Number of I.N.A. Officers and soldiers employed in India and Pakistan, 253. 
Number of telephones in Andhra Districts and policy for installation. 319. 
Ondh Tirhut Railway and pilferage of goods. 139. 
Pakis Go f of Indians having property there. 3031. 
Position re-export of Indian tea to Kashmir, Pakistan and Afghanistan. 220. 
5 ऑल by Bihar Government re merger of Kharswan and other States with 

rissa . 
Restrictions on travelling below 100 miles by Mail or Express trains on 9. I. P. 
Railway. | 

Smuggling of materials and finished articles from C.0.D., Jubbulpore. 3432. 
Transfer or Service Books of G ploy: rom Pakistan. \. 

Resoultion re extension of period mentioned in sections 2 and 3 of India (Central Gov- 
ernment and Legislature) Act, 1946, as adapted. 1233-35. 

» SHRI KRISHNA CHANDRA— 

Demand for Grant— 
Ministry of States. 2158. 

Ministry of Transport. 2105-07. 
Dock Workers (Regul ation of Employment) Bill— 
Motion to consider as reported by Select Committee. 283. 
aeration of clauses. 286. 
lection of —— to Committee on Public Accounts. 3387. 

lidian Finance Bill— 
Motion to consider as reported by Select Committee. 2201-03. 

Junagadh Administration (Property) Bill. 3203, 3205. 
. Motion to reduce Demand for— 

2 of Home Affairs’— 
Administration of Chief Commissioners’ Provinces. 2158. 
Secarit: in Centrally Admini d Areas and need for re-organisation ot 

है 
in 

॥ Central Intelligence Bureau. 2158. 
Suppression of Civil liberties. 2158. 
Question (Supplementary) re— 

Application for new routes in India and new aerodromes under construction. 1152. 
Appointments on programme staff of A.I.R. . 
Expenditure on Information Department. 1975-76. 

Refugees from West Punjab sent to Orissa. 2350. 
Removal of property from Safe Deposit Vaults in Pakistan. 1515. 

Resolution re abolition of entries of caste and religion ete, from Government Registers, 
forms and records. 854-55. 

Taxation on Income (Investigation Commission) (Amendment) Bill— 
_ Motion to consider as reported by Select Committee. 2472-74. 

TRI, SHRI HARIHAR NATH— 
Dock Workers (Regulation of Employment) Bill— 
Motion to consider as reported by Select Committee. 282. 

Factories Bill— 1 
Motion to refer to Select Committtee. 87-90. 

General discussion of General Budget. 1532.35. 
General discussion of the Railway Budget. 942-45. 
Indian Finance Bill— द् 

Motion to @nsider as reported by Select Committee. 2687-91. 
Minimum Wages Bill— 
Motion to consider as reported by Select Committee. 339-41, 

Question re— 
 Down-graded extra temporary personnel of A.1.G.S., Bengal Area. 2482. 
Enquiry into Selection Boards of South Indian Railway. 1149-40. 

eet for the training of Pilots, Ground Engineers and Administrative एपैएडे:छ - 
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. SHASTRI, SHRI HARIHAR NATH—contd. Re 
Question re—contd. 

Fixation of low scales of pay for artisans, storekeepers and sub-head in Railway Dep 

wens f personnel of A.I.G.S., Bengal Area, 2419. हे unctior o! 29५ 55 न हि sores ५; 4 
Grae at one of officers and staff appointed under ‘Small Savings’ Scheme’. 1052-63. 
Introduction of unified pay scales and losses to the Extra temporary clerks, A.I. 

Low scales of pay for staff on South Indian Railway. 1139-40. der न 
Memorandum by South Indian Railway Workers’ Union re anomalies in fixation ० 

new scales of . 1137-38. 
P t aie ry employees of A.1.G.S., Bengal Area, 2419-20. 
Refusal «f official recognition to Air Force Headquarters T ry. E 

3455. 
10! ५५०७ pl 

Representation for fixation of pay of enquiry and Reservation staff at Kanpur Cer 
Station. 2015. 
emporary employees in Armed Forces Headquarters. 3453-54. = 

Question (Su; “कक के ) re . oy 
Permanent Way and Signal and Interlocking Inspectors on B., B. & 0. T. Railway. 2890. 
0०00888 of work in various industries after passing of resolution on Industrial Truce, 
2730. 

Workmen's State Insurance Bill— = 
Motion to consider as reported by Select Committee. 2933-37. 

SHILILONG— 
Question ve mainterance of Dimapur-Imphal and Gaubati —-- roads in Manipur and 

Khasi States. 653. 

SHIP BUILDING— 

Question re— 
Encouragement to —— industry in India. 499-501, 
Resumption of —— industry in Orissa. 3543.44. 

SHIPPiING— 

Motion to reduce Demand for ‘Ministry of Commerce’. Coastal —— and insurance. 
= 

Questina re— 

, Coastal transport done by country craft against power-driven ships, 595. 
ai हुई?“ ला of coastal Navigation on Eastern Coast of Orissa, Andhra and Tamilnad. 

iry into rates of Scindia Steam Navigation Company plying ferry steamers ot 
2499-2500 rt . ‘estern Coast. 

Heads of Merchant. —— Offices, Bombay, Calcutta and Madras. 2115-16, 3 aan ir 7 खा Union Flag beside their own by foreign steamers entering Tndian 
० fe . के 

Tadian and foreign steamers plying on Indian coasts. 1871-72. 
‘Letter in Blitz re miseries of Indian sailors suffered in British owned ships. 3361-62. Plying Au Ferry Steamers by Scindia Steam Navigation Company on Western coast 

__ Projects for increased production of steel, coal, cement, transport facilities and —— and ~ the approach to United States Government. for assistance. 3578. ५ Steamer Companies carrying India’s inland and foreign mails. 37-39. , Tonnage of merchant ships purchased from foreign countries. 1081. 5 _ See also “Steamer(s)"’. 
SHIPPING (AMENDMENT) BILL— 

See “Control of ——"? under ‘‘Bill(s)’’. 
also ‘Indian Merchant ——" under “Bill(s)’’. 

SHOES— 
eg ecb RE and —— from Ferozabad and Agra by post and co! 

SHOOTING— 
Sten re —— of a Sikh by a soldier as reported by Khalsa dated 28th December, 1947. 

SHORT NOTICE QUESTION(S)—. 
Sect hee vention in giving publicity to. —— in the Press before being answered in 



‘A, MR. R. K— 

intment of —— to the Committee on Petitions. 1657. 
bay Port Trust (Amendment) Bill— 

for leave to introduce. 5 
utta Port (Amendment) Bill— 

fotion for leave to introduce. 601. 
a. Port (Pilotage) Bill. ३624. 

‘Coutrol of Shipping (Amendment) Bill. 3223-25. 
tton Textiles Cess . -296- 

hi and Ajmer-Merwara Land Development Bill— 
lotion to refer to Select Committee. 

and Ajmer-Merwara Rent Control (Amendment) Bill. 3228. 

Ministry of Agriculiure. 2224-26, 2236-37, 
‘Ministry of Food. 2224-26, 2236-37. 
Ministry of Transport. 2107-09, 

1 for Supplementary Grant— 
Agriculture. 
Capital Outlay on Schemes of State Trading. 2868.70. 
Defence Services, Effective (Supplies and Stores). 2866. 
Ministry of Commerce. 2857. 
Ministry of Defence. 2862. 
Police. _ 2863-64 

D 

Motion to consider as reported by Select Committee. 1245, 1250, 1257-59, 1261 
Consideration of clauses. 1314- se 1321. 

on to pass as amended. 1323-1 
ction of —— to Central Advisory Council for rer 3195. 

in of —— to on Public 
ion of —— io Indian Oilseeds Committee. 809. 

Factories Bill— 

Motion to refer to Select Committee. 78-83. 
General discussion of Railway Budget. 950, 977, 980. 
Jncome Tax and Business Profits Tax (Amendment) Bill— 
Motions to consider and to wefer to Select Committee 3234-35. 

Aircraft (Amendment) Bill. 3089- 

an Power Alcohol Bill. 2615-16, 2626. 
dustrial Finance Corporation Bill— 
Motion to consider as reported by Select Committee. 470-72. 
Consideration of clauses. 623 634, 637. 665-66, 669-70, 694-95. 
ladras Port Trust (Amendment) Bill— 

otion for leave to introduce. 1288. 

mn 7९-- 

ion to Standing Committee for Ministry of Food. 3473. 
‘ion ding Finance 0 f 2838. 

ion to reduce Demand for— 
Construction of New Lines—Capital and Depreciation Fund” Constracti 
lines and restoration of dismantled lines. 1121 

Effective—Army” Economy. 2090-92, 2103. 
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SIDHVA, MR. R. K.—contd. 

Motion to reduce Demand for—contd. 

“Defence Services, Effective—Supplies and Stores” Re-organisation of Ordnance 

tories. 
Education” Policy re Grant to Universities. 1947, 1953. 

“Ministry of Defence’ — 

Cantonment Boards. 2064, 2000-92, 2108. i है 

Matters relating to policy and re-organisation in order to increase efficiency. 2090-2, 

103. 
Military situation in Kashmir. 2090-92, 2105. 
Recruitment of Officers to the Armed Forces. 2090-92, 2103, 
Re-organisation of the erg! 2090-92, 2105. 
Unsatisfactory policy of Government re creation of National Militia 2090-92, 

‘Ministry of Education’’— 

Admission of students in Universities on communal basis. 1947, 1954 

Adult Education. 1947, 
Need for a uhiform language policy. 1947, 1 

Provision for increased facilities for technical training. 1947, 1953. 

‘Ministry of Works, Mines and Power’’— 
Policy re building of houses and quarters. 1906-09, 1925-28, 1930. 
Policy re developmen: of mineral resources. 1906-09, 1925-28, 1930. 
Utilisation of water resources and Ae of Central Water Power, Irrigation and Nave 

gation Commission. 1906-09, 1925-28, 1930. 

“Railway Board’’— 

rievances of third class passengers. 1024-28, 1035-36. 
Late running of trains. 1088-91, 1096. 

“Working Expenses—Repairs and M. Prevention of thefts of railway fiti 
1181-82. 

Motor Vehicles (Amendment) Bill— 

Motion for leave to introduce. 1288. 
National Cadet Corps Bill, 3482-84. 

Pharmacy Bill— 

Motion to consider as reported by Select Committee. 264. 
Prevention of free or forced or है“ ४7 पक Labour Bill— 
Motion for leave to introduce. 

Printing and circulation of statements laid on the table in answer io questions del 
in printing of Assembly Debate: 

Protective Duties Continuation Bill. 2590-93. 

Question re— 

Absorption of refugees by Provincial Governments and Punjabi and Sindhi refugees 
Bombay. 2713-15 

Acceptance of lowest tenders for supply of paints. 2297, 
ees in orders eo eae firms by Ambernath Ammunition Factory. 

ction by Government, of India on an accident to I,N.A. pl Henne Re an plane at Drigh Road 

Aerodromes in Indian Dominion and acceeding States. 1135-37. 
Afghanistan subjects interned in India 
Agricultural Research Committees. 1787-88. 
eas travel = India. 117-19. 

lotment. of land by the Delhi Improvement Trust for bi 
Allotment of priority seats to poe in जन हलक mee ee 
Armed Forces aces publications. 2193-94. 

tion of non-Muslims left in Bahawalpur State. 1.3, 1735-37. 
Articles set apart by Indian Army Ordnance Corps for dispoza j 
Assembly plants of motor vehicles in India. 2267-73. ‘e di ees condiemnes 7 

yd provision under head ‘Ecclesiastical’. 417. 
Buildings under requisition for Military purposes in various towns in India. 419-21. 
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Cases ted by Anti-Corruption and Railway Watch and Ward Department, 2274-75. 

- Cause oes ae Line Plate crash at Karachi resulting in loss of all passengers and 

Terew. 39-40. 
Cement factories ir India 310-13. x 

Civilian population of various cantonments in India. 2549-53. 

Glerks, class IV servants and Gazetted officers in various departments during 

_ 1939. 915-16. 
Collector of Customs at Madras, Calcutta and Bombay. 2403. : 

Committee for study of Constitution framed for Portugese India. 1197-92. 

Construction of a Railway line between Kandla and Jodhpur by Cutch and Jodhpur 

States. 1134-35. 
Construction of Houses in India on pattern of U. K. 1363-65. 

Construction of quarters for Secretariat staff. है | 

Continuance of communal distinction in supplying water, refreshments ete. at Railway 

Stations. 1790-91 
Contract for purchase of foodstuffs from abroad for 1948. 36.37. 
Contracts for purcnase of grains for military requirements. 1791-92. : 

Contribution to refugee relief fund by London Office of Indian Red Cross Societ; 375. 

Cultivation of Lands by Military Estates Department in Cantonment as. 2554. 

Death sentence by Dutch Tribunal to six members of Indian Volunteer Brigade in 

Indonesia. 2342-43. 
Decontrol of Foodgrains in U.P. 3239-41. 
Decontrol of petrol. 1378. 
Delay in decision re Capital of East Punjab. 915. 
Delegation of powers by Cantonment Boards in India to Bazar Committees. 418-19. 
Demobilisation of Indian Emergency Commissioned Officers and Other Ranks. _ 1567-68. 
Designs of new coins to be minted in Indian Mints. 1985. i 
Development of port Kandla in Cutch State. 1378. 
Dis-allowance of uniforms to staff from Pakistan serving on Indian Railways and house 

for booking and Inggage clerks. i 
Disappearance of important ©.1.D. files re Mahatma Gandhi's assassination. 2728. 
ages of supply of ration from Railway grain-shops to staff of Railway Board's 

ice 
Disparity in leave rules applying to various Government employees. 3177-79. 

_ Disposal articles with Government. 2875-78. 
Distinction in allotment of Government quarters. 2341. 
Elementary education for children in cantonment areas, 2195-96. 

Enquiry into disposal of aeroplanes by certain Officials. 2620-31. 
cs ieee कर Jeft in North West Frontier Provinee. 3-4. #€ 

Bec ierecte 5153.55. neome-tax cases of migrating assessees between Tadia end 

Export of cloth and yarn purchased by India Su issil rom थ Export कक ste te Sindhi eae. rae upply Mission from Japan. 2889-91. 

Fertiliser plant at Sindri and in other Provinces. 1134. 
Geological surveys for petroleum and kerosene oil. 6-8. 
Government employees before and after war. 1352-54. 
Government of India’s offices at Simla and Calcutta, 2344-45. 

. yea ees offices Bombay, Calcutta and Madras, 2115-16. 
Ports, 1617. nion Flag besides their own by foreign steamers entering Indian 

Tmmovyable properties left by evacnees in Sind. 2722-25. 
Tmport and consumption of petrol by Government of India. 376-78. 
Import of Burma and Iranian Crude Petroleum and establishment of refineyies in Tndian 

Ports. 2342. 

Tmport of Nitro Cellulose, Sulphuric and Nitric Acids from foreign countries, 1046. 
Import of steel from foreign countries. 1426-27. 
Import of wheat from Australia, 487-88. 

provement and extension of townships in cantonment areas in view of increased 
population. 161. 

LNA. Officers in service of Indian Union. 2194-95. 
Tndians participation at U.N.F.A.O. Conferences for procurement of rice ete. 2274. 
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1 Indians and foreigners as pilots in Port Trusts ati Madras and Calcutta. 
i Indian and foreign है जात 174 plying on Indian Coasts. 1871-72. 

४! Indian Nationals in Iran. : है 7 
Tidustrial concerns in India owned by nationals of foreign conn hes ee 

; Institution for the training of pilots, ground engineers and administrative ; 
1788-89 P 

a i ial Bank of India, 916. ule 
Beware po roma car eo 230 beeen by the cantonment boards. 161, 

i a -O1. sue i rf export licences for cloth to refugee merchants, 1200. 
eas a mah परचम 180 Hindustan Motor Lint and others for 1948. 2487. 
Issue of passports by Dominions of India and Pakistan. 150. से <a 
Labour strikes during 1947. 150. . 

pe Late delivery of Air Mail. 1633-35. 
Leases of Cantonment lands, 1351-52. : ‘ लक 
Leave rules for Government servants proceeding out of India. 2205-04, 

i: Licences: for import of goods from foreign countries. 3031-33. 
d Mannfacture of synthetic - petrol. poe 
रु Merger of French India ‘with Indian Union, 1503-04. } f é 

Military Estates Department control over camping grounds on main roads in India. 
2786-87. 

Mill prices for cloth and yarn. 126.27. a Ee x 
Monetary grants to Delhi branch of Hindustan Scouts Association. 53-57. 
National Anthem of India, 1512-13. 

4 Nepal Prime. Ministers’ visit to India. 3042. 
| Nomination of Presidents of Cantonment Board. 417-18. $ है Nuniher and location of Meteorological Observatories in India, 2284. Number of I.N°A. Officers and soldiers employed in India and Pakistan. 255 54. 

55. 
Number of officers and soldiers opted for India left in Pakistan. Obligations and rights of occupants of old grant lands in Cantonments. 2785. & Occupations of Kalyan Military Camp in Bomba-« Province by Pakistan Troops. 2555. = Pakistan Government’s treatment of Indians having property there. 3029-31. 3 Paucity of qualified doctors to serve in rural areas. 160. ; Pay, leave and odati ‘Or ployed by. Canto: Boards. 2404. i Payments to persons for Postal Cash Certificates and Interest Free Bonds’ lost during ॥ disturbances at Karachi. 3155. : Penalization of persons in ‘Hyderabad State for hoisting Indian ५ pendence Day. 160. 
Pensions to descendents of ¢2-Rulers of Tndian States. 1354-55, 4 a Way and Signal and Interlocking Inspectors on B. 8. and C. 1. Railway. 
Persons exiled from v 

54. 

National Flag ०) 10 

‘arious cantonment areas in India after 15th August, 1947, 2553 
1 Policy re adoption of one dian Tanguage in place of English as official language ia हे Centre and provinces. 57-58. 

Position re movement of wagons. 1378-79. 
a Post of Director of Indian Forest education at Dehra Dun. 2649, Price of bullion, silver and: gold in India, Fagland and America. 415-17. Price of sugar in India before and after de-control. 306-10, 1635. Production in Cordite Factory in Nilgiris, 1042, अं न and Defence Provident Funds of ‘Government, employees from Pakistan. 1565 

Provincial contribution to Post war development. schemes, 1505, Provincial quotas and number of seats in Delhi Medical College. 741-43. Purchase and use of American aircraft “Expeditor’. 3536-37. i Purchase ७७ Government of India eloth and yarn from Japan and other foreign countries. — है Purchase of wheat from Argentine. 1133, 1 os tine regulations for Indian Passengers at Mandapam by 
Rebate by petrol i 

Ceylon Government. 119 

225. 1 

ae ipa) for petrol purchases on G . पा 
' Rebuilding of Baidyanathdam (Deoghsr) Station on E. I. Railway. कान _ 
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IVA, MR. R. K.—contd. 
stion re—concld. 

- 
Reduction in passenger seats on various Indian Air routes due to heavy freight. 2635- 56. 

+ Re-employment of retired officials as Executive officers of -( ‘antonment Boards in India. 161-62. 
Refusal of corresponding posts to officials of Government Printing Press, Sind. 2720-21. _ Regisiration of companies under the Indian Companies’ Act during 1947. 149. 

_ Rehabilitation of refugees from Sind. 1201-03. 
Rehabilitation of refugees in Kurukshetra and other camps. 375-76. 

“Replarement of word “Imperial” in “Imperial Secretariat” in official correspondence. 3570. 
Report of Delhi Municipal Organizati Beatty Ce i 741. 

_ Report. of Feonomic Adviser to Government of India on stock exchange. 1971-72. हू Representation by All India Cantonments Association re rehabilitation of non-Muslims from Pakistan’ cantonments. * 4-5, , _ Representation hy कक Food Preservers’ Association 7é “losses suffered due to de- ’ 36. ‘ # control of sugar. 
Resolution of bazar committee or Board Suspended or vetoed b» the Deputy Director of Cantonments in Southern and Hastern Commands. 252. Responsible Governmerits in acceding states. 1271. 

trictions on carrying money by Indian tourists in foreign countries. 1968-69. Results of recent discussions ‘between Relief and Rehabilitation Ministers of India and  _ Pakistan: 3037-39. 
Resumption of Delhi-Ahmedabad Mail Train’ on B. B and C. I, Railway. 1425-26, Rights of citizenship of Indians and condition’ of Indian Labour in Ceylon. 209-11. Road accidents in old and New Delhi. 1271-72. 
Salaries and grades of staff of cordite factory in Nilgiris. 1043-45. 3 _ Sale of wayons"at Halishahar and Panagar yards. 3527-28. 
Scheme tor Prize Bonus to growers of more food. 3246-47. > Scientific and Industrial Research Institute. 2881-89. 
Season tickets issued on B. B. and C, 1., and G. 1. P. Railways in January and Febru: ary 1947 and 1948. 9657. 

हु peice books of customs department employees from Pakistan now serving in India. 
i Slaughter of Calves in pt eee Farms. 3241-42. 
Standard for aircraft. pilots. . 

re mer companies carrying India’s inland and foreign mails. 37-39. State Emblem and Seal for India. 1972, 
_ Steel production in India in the years 1943-44 and 1947-48. 2974: _ Stoppage of British postal orders, © 3526-27. 5 Students trained as midwives, nurses and Health visitors in Government institutions in Delhi every year. 58-59. 

- "Subventions to provinces for Grow More Food campaign during 1947, 3242.46. Sugar and textile mills, cement and steel factories and prices of steel and cement. 193-26. Trannuated gazetted officers in government service. 1265. Suppl» of rice by the Government: of Nepal. 486-87. ‘ _ Taking over by Central Government of Forest College, Coimbatore 1700 Madras Govern Ment. 2642: 
= ‘Technical training of Indians students in foreign countries. 247-51 oo and other officers in service of Government of India drawing high Salaries. 

& 
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Question (Su pplementsiy) re—contd, 
mtractor- jer on Wi Railway. 1638. 

Cost of manufactured and imported Sulphate of Ammonia and other manures 1440, 

Counter charges against Pakistan by India's Delegates at U. N. Security Council. 78: 

Dacoities, hold ups and thefts, ete., by armed gangs in Delhi. 1699. 
Delay in both way traffic by Grand Trunk Express between Delhi and Madras. 35. 
Detection of adulteration in food stuffs and milk in Delhi 
Difficulties of Harijan refugees from Sind in Kathiawar States. 217 
Discrimination agianst Indian Labour in other countries 3 

Electrification of Railway Quarters in Minto Road area allotted to 1. R. ©. A. 200. 
Examination of coastal deep area fishing scheme. 
Falling prices of Gur and its effect on agricultural economy of India. 993. 
Government dairy farms in India. ् 
Government servants allotted quarters upto February, 1948. 3130. 
Guides for third class passengers at Delhi Main Station on East Punjab Railway. 2041. 

Higher charges and non-payment of rents by stall Keene on Railway Platforms. 17%. 

Implementation of Dr. B. Pattabhi Si vi of National 
Militia. 3179. 

Lists of consumer goods allowed and not allowed to be imported in India. 2143. 
Locomotive equipment of East Punjab Railway received from North Western Railway 

Headquarters. 1155. 
Moulvis in Indian Army for religious instructions to Muslim personnel. 1993. 
Negotiations between Britain and India re releases from Sterling Balances. 746. 
Number and names of Tribunals appointed by Ministry of Home Affairs. 
Producer gas for public motor transport. 
Occupation of wagons by Railway staff from Pakistan due to lack of housing accommo- 

dation. 3549, 
Officers in Government of India getiing above or below Rs. 3,000 per mensem. 1571. 
One man contract system for running hotels and stalls on all Railways. 1803. 
Oriyas on Bengal Nagpur Railway. 145. 
Pakistan's alliance with Arab countries. 1210. 
Pakistan’s obstructions in transport of machinery :nd commercial goods imported into 

Karachi by Indian Nationals. 2347. 
Position re export of Indian tea to Kashmir, Pakistan and Afghanistan. 220. 
Posts and grades of superior service officers in Railway Accounts Department. 987. 
Prices of certain American motor cars. 
अप steel, cement, textiles, and sugar in January and February of 1947 | 

Prohibition of begging in trains and Railway premises. 1801 
during 1947 after 15th of August. 1154. 

Reasons for different charges by G.N.I.T. Ltd., Delhi on different or same routes 2640, 
४ 1946-47. 1642. 

Recognition of Indian degrees in Art, Medicine, Engineering, etc., in U.K. and USA 

Recruitment centres in Bihar, Bengal, Orissa and Madras Provinces. 437. 
yyees in various departments. 563-67. 

Rehabilitation of refugees in States. -08. 
Rehabilitation of non-Muslim Karachi Port Trust employees. 3292-93. 

f of various M 1 
Ce eg on travelling helow 100 miles by Mail or Express Trains on G. I. P. Railway. 

Resumption of running of Frontier Mail beyond Delhi. 1155, 
etter of through trains between Delhi and Lahore. 1433. 

Land Administration Rules, etc.. in view of changed sitwatio® 
in India. 2403. 

Seizure of mail bags by National Guards and Pakistan Police in Eastern Pakistan. 
Strike by Indian Air Force trainees at Bangalore. 
Terms of service of Director General of Archeology. 1066. 
Treatment for cure of dental trouble amongst juveniles. 425, 
Treatment of Tndians in hospitals for Europeans. 137: 
Use of temporary structures build for Army during War. 1713. 

Rajlways (Transport of Goods) (Amendment) Bill. 2453-54. 
Rehabilitation Finance Administration Bill, 1470-73. 
Resolution re f amine at the Centre. 244. 
Road Transport’ Corporations Bill. 3533-14. 3606. 
Taxation of Income (Investigation Commission) (Amendment) Bill—



[VA, MR. R. K.—concld. 
ion (Supplementary) 7e—contd. 

to refer to Select Committee. 1400-04. _ 
to consider as reported by Select Committee. 2457. 

46. to pass as amended. 2545- 
Provident Fund Bill— 

for leave to introduce. 601. 

Workmen’s State Insurance Bill— 
Motion to consider as reported by Select Committee. 2627-32. t 

Consideration of clauses. bh . 
_ Motion to pass as amended. 3081-83, 

SIGNBOARD(S)— 
‘Question re necessity of Hindi script on Kurukshetra Camp ——. 2117-18. 

AIG CORPS, INDIAN— 
Question ve punishment to personnel of ——, Jubbulpore. 3464-65. 

$ प्र (३)-- 
“Question re— 
_ Attack by Muslims on the —— Gurdwara at Karachi on 6th Jamnary, 1948, 56. 

Orders of Chief Commissioner Ajmer-Merwara Province ve externing of —— refugees 
_ _and banning entry of others. है ; i हु 

Retrenchment of —— in Military Accounts Department in communal proportion. 434. 
_ Shooting of a —— by a soldier as reported by Khalsa dated 28th December, 1947. 1075. 

See also ‘‘Non-Muslims’’. 
SIKH GURDWARAS AND RELIGIOUS ENDOWMENTS BILL— 

हि re— 

_ Borrowed —— from United States of America. 3153. 
Speculative transactions in India in gold, —, foodgrains etc. 2417-18. 

Question ze Government of India’s offices at —— and Caleutta. 2344-45. 

Question re— 

_ Absorption of refugees by provincial governments and Punjabi and Sindhi refugees in- 
Bombay. 2713-15. 

Arrangements for evacuation of Hindus and Sikhs from ——. 578-80. 
_ Classified list of various factories located in West Punjab and Sind before partition. 

Difficulties of Sst ee refugees from —— in Kathiawar States. 216-17. 
Hars from —— fighting against Indian troops in Jammu and Kashmir. 1992, 

5 Immovable properties left by evacuees in ——. 2722-23. 
_ Political prisoners in —— jails convicted during ‘Quit India struggle’ of 1942. 3385. 

Prisoners convicted during ‘Quit India struggle’ stall in jails. 2794. 
Refusal of corresponding Posts to Officials of Government Printing Press, ——. 2720-21. 
Rehabilitation of refugees from ——. 1201-03. 
Relief and rehabilitation of refugees from ——. 588.89. 
DH! MERCHANT(S)— 
ee re export quotas of jute for Sindhi merchants. 1505-06. 

Motion to reduce Demand for ‘Ministry of Industry and Supply”. Administration of 
__ State industries in general and —— factory in particular. 1659'82. 
Question re fertiliser plant at —— and in other provinces. 1134. 

\GAPORE— 
- Question re Bill to lift post war moratorium of debts in —— and adverse effect on Indian 

firms. 1897-98. 
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SINGHANIA, SIR PADAMPAT— 

। Motion to reduce Demand for ‘‘Ministry of Industr, and Supply”’— ’ 

Administration of State industries in general and Sindhri factory in particular. 1 

1681 
Creation of a commercial and industrial service and pooling up of technicians. 

Director General of Disposals, Textiles C issi and India Stores Departs 

London. et 1681. 

Stepping up of production of large and small scale industries. 1672-73, 1681. 

SINGHBHUM— 
an 

Question re proposed village Post Offices in districts of Ranchi, Palam, -—- and Manbhum, 

2662-63. 

SINHA, DR. SACHOHIDANANDA— 
Declaration under rule 2C. 1655. 
Demand for Grant— 

Ministry of States. 2170-71. 
Relations with Indian States 2170-71. 

Motion to reduce Demand for— 

“Ministry of Home. Affairs’’— 

Administration of Chief Commissioners’ Provinces. 2170-71. $e 

Security in liy Administered Areas and need for re-organisation { 

Central’ Intelligence Bureau, 2170-71. 
Suppression of civil liberties. 2170-71. 

SINHA, SHRI SATYANARAYANA— 

Election of —— to Standing Finance Committee for Railways. 3089. 

Eastate Duty Bill— 
Motion for appointment of Shri Biswanath Das to Select. Committee. 3474. Taal 

ee re election to Standing Committee for Ministry of जे Mines and Power . 

SITAMARHI— 
Question re Railway service between —— and Muzaffarpur, Bihar. 900-01. 

SITARAMAYYA, DR. B. PATTABHI— 
Atomic ee Bill. 3322-23. 
Cotton Textiles Cess Bill. 295-96. 
Damodar Valley Corporation Bill. 899. 
Demanl for Supplementary Grant— 

Agriculture. 2850-52. 
Ministry of States. 2860-61. 

Election of —— to Committee on Public Accounts. 3387. 
Election of —— to Indian Council of Agricultural Research. 720. 

Estate Duty Bill— 
Motion to refer to Seleet Committee. 3301-02, 3308. 

Hindu Code— 
Motica to refer to Select. Committee. 3635-39, 

Tndian Finance Bill— 

Motion to refer to Select Committee. 2313-20. 
Consideration of clauses. 2769-70. 

Indian Lae Cess (Amendment) Bill, 3476-77. 
Indian Tea Control (Amendment) Bill. 2613-14. 

Industrial Finance Corporation Bill— 

Motion to consider as reported by Select. Committee. 513-16, 527-28, 535-36. 
Consideration ot clauses. 605-07, 614, 616-17, 632-33, 638, 669, 674, 685-86. 

Legal Practitioners and Bar Councils (Amendment) Bill. 3526-28, 
Minimum Wages Bill. 409-10, 457. 

Motion re— 

Flevtion to Committee on Public Accounts. 2835, 
Election to Standing Finance Commi for Railway 2838-39. 
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YYA, DR, B. PATTABHI—contd. 

18%. 

tal shipping and insurance. 1846, है 

rt 25 ale ok policy and establishment of an Indian Vommercial Corporation. 1846. 

ional "Trade Agri ts. 1846. 
istry of Works, Mines and Power’’— 
cy re building of houses and quarters. 1920, 

icy re development of mineral resources. 1920. ae ae 

isation of water resources and policy of Central Water Power, Irrigation and Navi- 

gation Commission. 1920. 
ational Cadet Corps Bill. 3489. 
wrmacy Bill— 

Motion to consider as reported by Select Committee. 267-68. 
Consideration of clauses. 274. हर 

Printing and circulation of statements laid on the table in answer to questions and delay 
in printing of Assembly Debates. पु 

fective Duties Continuation Bill, 2608-09, 
wial Insolvency (Amendment) Bili— 

fotion to consider as reported by Select Committee. 3094-95. 
luestion *e implementation of ——'s resolution re development of National Militia, 3179. 

tion (Supplementary) re— 

Abducted women rescued and State Nursing Homes. 2722. 
Abolition of duty on salt used for industrial purposes. 808. 
Accentance hy Director of Supply Bombay, of tender for liquid metal polish. 489. 
‘Aw travel in India. | 

monia Sulphate as fertiliser. 138. 
An All-India Radio Centre for Assam. 924. 
ee catrying salaries of rupees three thousand or more per mensem under 
Central Government. 53. 

Avrang: is for i of non-Muslim left in Bahawalpur State. 3. 

Article ve Indian standard time by Mr. R. V. Vaidya in Jndian News Chronicle. 923-24. 
Asseis of library of Secretary of State for India and India Office. 1880. 

Board of management of Indian People’s Famine Trust. 3251. F 
Buildings under requisition for military purposes in various towns in India. 42021. 
ot factories in India. 313. 
Construction of houses in India on pattern of U.K. 1364, 

tinuance of communal distinction in supplying water, refreshments etc. at Railway 
Stations. 1791. 

Delay in both way traffic by Grand Trunk Express between Delhi and Madras. 34. 
Democratic G in federated states of Kathiawar and other merger States. 927. 
Enquiry into disposal of aeroplanes by certain officials. के 
Facilities to Rewter News Agency by Government of India. 1980. 
Formation of Malwa Province. ; 
Geological surveys for petroleum and kerosene Oil. 7. 
Hindus and Sikhs in Pakistan and Muslims in India before and after partition. 582. 
Tmport and export of cloth during years 1942.47, 862. 

port of Pa os into India. 
०. व 

National museum for India and Provincial Museum. 1068. 
Nationalization of the Reserve and Imperial Banks of India. 226. 

Nomination of Presid of G t Boards. 418. 
‘Ondh Tirhut Railway and pilferage of goods. 139. 

than eae Lee from oe on Indian oe पर ie, State. 397. 
pockets on platforms and running trains on ae lagpur way. 2638. 

a helj either side during war of inde 
pendence, 1857. 
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SITARAMAYYA, DR, B. PATTABHI—coneld. 
Question (Supplementary) re—contd. 

a war plans for training of technical personnel and facilities to Andhra Univer i 

Price of bullion, silver and gold in India, England and America. 417. 
Price of sugar in India be! fore and after de-control. 309-10. 
Prohibition of begging in trains and Railwa eet 1801. 
Provincial quotas a8) number of seats in Delhi Medical College. 742. 
Reasons for different charges by G.N.I.T. Ltd., Delhi on different or same routes. 2640. 
Recruitment of all Judges of High Court exclusively from Bar. 929. a 
Rehabilitation of teachers, lawyers, and doctors from Pakistan, 213. 
Repl: t and ing of ci jon of present set of coins in India. 2416. 
Replacement of English by Hindi in Indian Universities. 1359. 
27“: आए on travelling below 100 miles by Mail or Express ‘Trains on G. I. 7. Railway. 

Road accidents in Old and New Delhi. 1272. 
Rules re establishment of foreign concerns in India. 574. 
Salt and its selling prices. 135. 
Scientific and Industrial Research Institute. 2889. 
Slaughter of calves in Military dairy farms. 3242. 
Students from India to China and vice versa. 1361. 
Subventions to provinces for Grow More Food compaign during 1947. 3246. 

| Tinned articles of food acquired by Disposals Department. 4252. 
Training courses for refu; Lay women. 3041. 
Transport of sugar and coal accumulating at factories and coal mines. 3256. 
Uniform procedure for hoisting of National Flag in States in the Indian Union. 421. 

Rehabilitation Finance Administration Bill. 1476, 1486, 1488, 1492-93, 1497, 1501. 
Request for avoiding delay in printing of Assembly Debates. 2654. 

Resolution re— 

Abolition of entries of caste and religion etc. from Government registers, forms and 

records. 841, 845. £ 

Extention of period mentioned in sections 2 and 3 of India (Central Government and 

Legislature) Act, ae as adapted. 
State’ recog! of thie system of medicine. 813, 817-21. 

Road Transport Corporations Bill. 3511-13, 3607, 3610-15. 

SKARDU— 

Question re attack on Wazir-i-Wazarat and other State Officials of Ladak at ——. 2816. 

SLAUGHTER— 

Question re —— of calves in Military dairy farms. 3241-42. ' 

SMALL POX— 

Question re introduction of periodical compulsory re-vaccination for ——. 424. : 

SMALL SAVINGS SCHEME— i 

Question re grades of pay of officers and staff appointed under ——. 1052-55. 

SMUGGLING— 

Question re— 

Customs check of planes —— bullion from Hyderabad State to Pakistan. 658. 
—— of imported betel nuts through Pakistan border. 385-86. 
— of materials and finished articles from C.0.D., Jubbulpore. 3431-33. 
—— of wheat and gram on Bhatinda—Ferozepur Line. 2916. 

SNEHA KUMAR CHAKMA, SHRI— 
Question re statement by —— re situation prevailing in Chittagong Hill Tracts. 2735-4 ५ 

SOCIALIST ECONOMY— 

Resolution re —— for India. 825 36. 

SOCIALIST PARTY— i 
ote Pakistan —— supporting so-called Azad Kashmir Government against 
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on re prevention of —— and policy of afforestation, 2909-10. 

HI, SHRI BIKRAM LAL— 

Demand for Grant— 
Ministry of Relief and Rehabilitation. 2024, 2026. 

ion of —— to Standing Finance C i 3387. 
ral discussion of General Budget. 1600-02. 

NEPUR— 
jon re 8 of public teleph call office at —— Railway station. 2296. 

AFRICA— 
Qnestion Te— 

Exchi of High 0 issi b India and ——. 2352. 
Export of coir matting to ——. by Indian firms, 3378-79 
Reciprocal and retaliatory actions by India against . 1896, 
Re-export of jute products to —— by certain Middle East and European countries. 569- 

70. P
r
e
 

Renewal of Satyagrah car: es Indians in ——. 2351-52. हि 
Restriction on Entry of British Nationals of South Africa Domicile. 2341-42. 
Stay in India by Mr. Satchell a White. 

‘SOUTH INDIA— 
Publication of South Indian inscriptions collected by Archeological Department. 1062-65. 

SOULH INDIAN RAILWAY— 
See “Railways”, 

PARE PART(S)— 
Question re manufacture of motor —— in India. 1141-43. 

‘SPEAKER, MR. (THE HONOURABLE MR. G. ४. MAVALANKAR)— 

Appointment of the Committee on Petitions. 1657. 
Bill(s) 

On a request by Pandit Thakur Das Bhargava to introduce certain Bills on behalf of 
Dr. Hari Singh Gour, Mr. Speaker observed that such delegation of authority was 
not recognised according to the long practice of the House and refused permissi 
{without creating a precedent) and promised to look into the point and decide finally 
later on. 601-02. 

In granting permission tc Pandit Thakur Das Bhargava to introduce The Code of 
i Procedure (Amendment) Bill on behalf of Dr. Hari Soe Gour, Mr. Speaker 

observed that as Dr. Gour had sent an authority stati 1 subsequent motions 
in respect of this Bill will be made only by Pandit Thakur Das Bhargava—there was 
no objection to leave being eS He also observed that this Bill will, however, 
be considered as one of the ies Bills that Pandit Thakur Das Bhargava could bring 

रे for discussion before the House under the Rules. 1286. 

discussing an amending Bill the principle of the original Act cannot he chal 
lenged. 2457. 

Bill(s), amendments— 

A mariginal note is not a part of statute and any amendment to such a note may be 
left’ to the Draftsm: 7. 

An amendment for the comission of a clause is out of order. 616. 

_ Observation by Mr. Speaker that mistakes of istakes in spelling or of small 
pes letters and such other patent mistakes ills may be corrected out side 

the yee Draftsman and need not be brought before the House in the form 
of an amen it. 768-69, 1294. 

Business, list. of— 
On the 28th February, 1948, Mr, Speaker allowing introduction of the Indian Finance 

_ Bill which was not put down in the List of Business for the day observed that the 
x i 6 circumstances, which it was not necessary isclose. He 

further observed that it would not create a precedent. 1350. 
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SPEAKER, MR. (THE HONOURABLE MR. G. V. MAVALANKAR)—contd. 

Business of the House— 
On an objection taken by ae Abdus Sattar Haji Ishaq Setlr to the taking up of 

private business on an official day, Mr, Speaker remarked that any business be 
taken up on an official day with the consent of Government. 

Condolence on the death of Mahatma Ciandhi. 101-02. 

Cut Motions— 
On a point of order raised by Haji Abdus Sattar 'Haji Ishaq Seth re the scope of a 

cut motion Mr. Speaker observed that the scope of a cut motion should he to discuss 
one specific subject. 1003-04. 

Cut Motions and Demands for Grants— 

ली Change in procedure for moving Demands for Grants and adoption of the Parliamen- 
tary practice of putting all the Demands from the Chair instead of the Finance’ 
Minister moving each demand separately, (ii) Cut motions, all of which are to be dis- 
cussed on’ a particular demand should be moved along with the Demand. 1658. 

Scope of di ion on ry Demands for Grants and cut motions. 2841-43. 

Debates, Publication of— 

Observation regarding delay in printing of Assembly Debates and the proposal adopted 
for setting up of a separate Printing Press for the Legislature. 594-95. 

Hindustani, Speeches in— 

Observations .re answering gations in Hindustani and supply of English transl:tion 
oe of questi y an Hi ble Member in his own language. 1068-69, 

Qbservations regarding mi ane of speeches in Hindustani. 1101-02, 
On a point being raised whether the Honourable Minister himself could be requested 

to give the answer in English Mr. Speaker observed that he had restricted that right 
to himself. Mr. Speaker then directed the Secretary to read the translation, 1373. 

On a request made by Shri V. 0. Kesava Rao for an English translation of the reply 
given in Hindustani to his question by the jforourable Maulana Abul Kalam Azad, 
Mr. Speaker directed that as the Honourable Member could not understand, the 
English translation of the reply may be read out. 1282. » 

Light hearted remarks like “Thank you", “Jai Hind”, or “Bande Matram’’ 
a be addressed to other members of the House either directly or through the Chait. : 

Meeting(s)— 
Announcement by Mr. Speaker that there will be no business transacted in the Assembly 

7 “on Saturday, the 28th तहलका 5! 1948 except the presentation of the General Budget 
y श्र at 5 pat, and the ion of the gs of the A: bly on all Saturdays during 

the’ current session. 1002. 

i Announcement re extension of lunch interval and change in timing of the commencement 

i of the meetings of the Assembly. भर 

: Cancellation of the meeting of the Assembly fixed for Saturday, the 2ist Felnuary. 1949 

j allotted for the discussion of Demands for Grants for Railways. पर 

‘Members should not change their seats. A member not found in his usual seat shall not 
be permitted to put any question. 919. 

Motion for adjournment(s)— 

In disallowing a motion for adjournment by Shri Jaipal Singh re improper administration 

— of Chota Nagpur States, Mr. Speaker observed that Government not having taken the — 

रे, responsibility es these States, as stated by Honourable the Home Minister, there was 
ig . : 
4 no basis for the motion, & 

Nomination of Panel of Chairmen. 664. 
Privilege, Point of— r 

On a point of privilege लक कक on the arrest of a member of the House without 
his (Mr. Speaker's) prior i Mr. Speaker observed each case would है, 
have to be judged on its own merits but every member of the House was subject 0. 
ordinary law. 21-22. zs 

Publicity in the Press— a 

Observation by Mr, Speaker that publication in the Press of the Short Notice Question 
हल मिस i ions 28०0 amp on life of Mahatina Gandhi by Shri M. Ananth . 

yyangar, itted_ and answered in exo likewise of all motions, — 
before they are admitted, is ah important breach of convention of the House. 336, 3508. 
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KER, MR. (THE HONOURABLE MR. G. V. MAVALANKAR)—voneld. 

Questions and Answers— 

In the absence of Shri Deshbandhu Gupta who ee notice of a Short Notice Question, 

Mr. Speaker read out the question himself. मर 

Observations re supply of answers to questions and delay in printing of debates. 2654. 

Professor Shibban Lal Saksena who gave notice of a Short Notice Question but was 

absent, Mr. Speaker did not feel inclined to allow Shri H. V. Kamath, who was 

authorised to ask the question by him (Prof. Saksena) on his behalf, to put the 

question. 

Questions and Answers, Supplementaries— 

On Pandit Balkrishna Sharma = to put a Suppl ry question on a 

made by the Honourable Prime Minister in reply to a Short Notice Question re the 

accession of Kalat Stale to India, Mr. Speaker observed that it had been consistently 

followed in the House that whenever a long and elaborate statement is made (on a 

request for a statement) then there would be no further questions put on the statement 

made but if at all any questions are deemed necessary they may be dealt’ with later 

on. 2744-45. 
Besolutions— 

Qn an objection raised by Haji Abdus Sattar Haji sree Seth to permission being 

given to Shri M. Ananthasayanam Ayyangar to move is second resolution (even 

though the first one was not barred), Mr. Speaker ruled that it was absolutely a matter 

of violation on the part of a member to move or not to move a resolution. 227. 

Speeches, Fime limit— 

After the motion for the reference of the Indian Finance Bill to Select Committee was 

moved, Mr. Speaker proposed to put a time limit on speeches under rule 46(4) of the 

New Rules of Procedure and Conduct of Business but as many members exp 

themselves against the proposal, Mr. Speaker agreed nov to impose a time I'mit but 

directed Honourable Members not to make eee and to restrict themselves (० 

10 to 15 minutes. Mr. Speaker also referred the convention that members whose 
names are proposed for the Select Committee should not ordinarily take the time of 
the House by expressing their views. 2301-03. 

Tributes to the late Shri Vithalbhai J. Patel on the occasion of unveiling of his portrait 
in the Assembly Chamber. 1740-43. 

Unparliamentary Language— 

Questions and suggestions such as whether the scientists are in the pay of the industrial- 
ists and capitalists are not permissible and ought not to be made as it does not add 
to the dignity of the House and are defamatory. 2277-78. 

| MARRIAGE (AMENDMENT) BILL -- 

See ‘‘Bill(s)’’. 
SPECULATION— 
Question re— 
Leakage of information re Rrward trading, bank transfers etc., 3463. 
Speculative transactions in India in gold, silver, foodgrains etc., 2417-18. 

SPINDLE(S)— 
Question re— 
Agreement with Japan for exchange of—with Indian coal. 2347, 2671-72. 

__ Imported—and textile looms foy provinces during 1947-48. 1381-82, 
SPORTS GOODS— 

Question re dealers specified by Adjutant General to Military units for purchase of— 
materials. 2564. 

I SPYING— 
Question re spy-activities in Indian Dominion. 1365, 

- SRINAGAR— 

Question r¢ amount paid to private companies for planes ehartered ६0. carry 
to—. 2285-87. nites i 

t 

| 
SRIVASTAVA, SHBI JWALA PRASAD— 

Motion re industrial policy of Government of India, 3414-17. 
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STAFF— 

Question re— 

jodation for labo: i id—of Indian Insti of Fruit Technol shifted 
from Lyallpur. 3290. 

Anomalies in the pay of shy a 15 to (Revision of pay) rules; 1947, 1795-96. 
A 

Centres for selection of—to junior administrative posts in the Railways. 2279 % 
fi 1504-05. 

Grades of y of officers and—appointed under Small Saving Scheme. 1052-55. 
ermal ० and ies of Ajmer-Me wara — 

6." 
Lowest scales of pay for—of South Indian Railway. 1139. 
Number and of R. ry opte? for India, 1805-06, 
Re-employment of Maslin Railway servants amar 1 opted for Pakistan. 1803-04. 
Release of wagons occupied by—in B..N, Railway. 
Sere —in various: Ministries; 1566. 

Seve also “Employee(s}”’. 
STALL(S)— 

Question re— 

Allotment.to refugees of platform—on East पं कक Railway 501-03. * 
Higher charges and non-payment o eepers on Railway platforms. 1796. 

ह One-man contract. system, for running hotels and—on all Railways. 1801-03. 

ह STAMPS— 
Demand for Grant. 2261. 
Demand. for Supplementary Grant. 2872 

re— 
States issuing—and keeping their own post offices contrary to Instrument of Accession , 

2648-49, 
States issuing their own—and keeping Posts and Telegraph Offices contrary to Instru- 
ment of Accession. 2648-49, 3188. 

STANDARD TIME— 

Question re article re Indian—by Mr. R. V. Vaidya in 7ndian News Ghronicle. 923-24 
STANDING COMMITTEE— 

, See ‘Committee(s)’’. 

STANDING FINANCE COMMITTEE— 
See ‘‘Committee(s)””. 

STANDSTILL AGREEMENT(S)-— 
Question re— 

Breach of—by Nizam’s Government 2406-0 
Syed Kasim Razvi’s statement re Hyderabad’s accession (० Indian Union after termina- 
nation of ——. 69. 

STATE(S)— & 
Motion for adjournment 72 alleged improper management of Chota Nagpur-hy Government — हर of India, 21 ‘ 

= अल कर re— em greement with Rulers of Orissa—re ceding of rights to Government of India, 2622-23. 
Agreement with Rulers of—forming Unions. 3184. ae 
Area of—absorbed in the Central: Provinces. 657. 

re agrarian and economic demands, 929. 
22 a for selection of Rajpramukh and qualifications required for—to form union. 

Demand by Bihar Government for control over administration of some Chattisgarh—- 
D iced d—of Kath: and other merged—. 926-27. 
Distribution बजकर imported अत 1944:क to Provinces and—. 586:89. 

f 

Model constitution for Indian — 
Payments to ex-Rulers of Orissa—. 2823-24. 
Pensions to decendants of Rulers of Indian—.. 1354-55. 
Privy purses drawn by former Rulers of Kathiawar—. 3161-62. 
Publication of revised editi dealings with Indian—. 
Rehabilitation of refugees in—. 19207. 

Indian—formed and to be formed into Pederakers or groups. 1073-74 



ed by Go of India. 1278-79. , 
proced: for hoisting of National Flag in—in the Indian Union. 421. 

also “‘Accession”’. 
also ‘‘Merger’’. 

ATE INSURANCE BILL— 
१९ “Workmen's ——’’ under “‘Bill(s)’’. 

ES, MINISTRY OF— 
id for Grant. 2144-78, 
d for Supplementary Grant. 2859-61. 

[EMENT(S)— 
—by the Honourable Pandit Jawaharlal Nehru on Kashmir _ 1648-57. 

of policy re ex-Indian, National personnel, 2673-74, 
—— re report of the National, Cadet, co Committee. 2060-63, 
हैक questions on made in reply, to questions—not permissible. 2744-45. 

MATEMENTS LAID ON THE TABLE— 
inting and circulation of —— in answer to questions and delay in printing the Assembly 
Debates. 594-95. 
ATIONERY— 
Question re high prices, charged by Paper Mills and—manufacturers. 643, 

ATIONERY AND PRINTING— 
Demand for Grant. 2264. 
‘ATISTIC(S)— 

Question re— 

Collection of—on agricultural produce in provinces. 
Economic policy of Government and setting up of Central’ Statistical’ and Economic 

Advisory Organisations. 3385-86. 
Gor blicati 2123-28. 

हे of statistical of various Ministries. 1215. 
ote oe organisation or branch attached with Ministry of Defence 2814-15. 

et re— 
Agencies for distribution of quotas of. tin plates,—and iron. 2917-18. 

. re. export of timbers,—, cloth and cotton from India. 3579, 
Import of—from foreign countries. 27. 

f 2 करा of—, cement, textile and sugar in January and February of 1947 and 1948. 

Projects for increased production of—, coal cement transport facilities and shipping 
and the approach to United States Government for assistance. 3678. 
Quotas of caustic soda, iron,—ete, for Assam. 148-49. j 
production in India in the years 1943-44 and 1947-48. 2274 ह 
Sugar and textile mills, cement and—factories and prices of—and cement. 123-26. 

TERLING AREA(S) — 
* 0 2 removal of import control on goods from—and barter for purchases in. Dollar ‘ 

ING BALANCES— 

ion re— 

- Tndia’s—with British Government: 1376-78 
Negotiations between Britain and India re release; from ——. 

rim agreement, on —— papers laid on the Table. 1447-41. 

TERLING COMPANIES— 

_ Question re Go —of petroleum for emergencies. 2488. 

ion re report of Economic Adviser to Government of Indiqg on—. 1971-72, 

. 
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STORAGE— 
Question re steps to prevent loss of rice due to imppoper—and making of white rite, 

2902-03. 

STORE(S)— 
Question re— 

Disposal of American army—in Bhopal State. 
Dane graded extra temporary Ba Bengal “ 1.6. कै ४०, Area, 2420. 
Functions of personnel of A rea. Rint age 
Implementation of Alecks ee i di in and 

tors of 8. way. 
India’s High Commissioners—Purchase Department in England. 1880-82 
India’s missing f 2418. = 
Introduction of अमल pay scales and: losses to the extra Temporary clerks 3.1,6.% 

Bengal Area. 
: d ployees of A.I.G.S. Bengal Area. 2419-20. 

Sale of aera e00 3 salvage during last financial year. 3270-71 
Surplus—for refugees to start business etc, 1516. 

STORE DEPARTMENT, INDIA— 

Motion to reduce demand for ‘Industries and Supplies’ re Director General of Disposals, 
Textiles Commissioner and ——, London. 1659- 

See also ‘Good: 

STORE-KEEPER(S)— 
Question re commissions for V.C.O. Military Assistant—. 1710-11. 

STRIKE(S)— 
Question re— 

Causes for—in C.P.W.D., and number of persons involved. 390. 
Labour—during 1947. 150. 
—by Indian Air Force trainees at Bangalore. 3429-30. 
in Cotton Mills. 3585. 

STUDENT(S)— 

Motion to reduce demand for “Ministry of Education’ re admissi iversities 
on communal basis, 1931-54. 

Question re— 

Abolition of Cambridge Certifi ions for students in Indian schools. 203. 
Admission of foreign—to Indian Technical Institute. 1280-83. 
Expansion of U.O.T.C. and military training for ——, Government employees et 

Expulsion of Ind: from International La Club, Croydon. 1370. 
Facilities and amenities for Indian—in U.K. and U.S.A. 2818-19. 
००१5 to refugee—in respect of examinations. 2790-93. 

itary 2802-03. 
Provision fon eon 0.9, and Berar for study of ais language. 2201-03. 
Relaxation of rules of service for—participated in 1942 disturbances. 2201. 
Representations by—of Central College of Agriculture, Delhi. 1792-93, 

for land science college—. 3462-63. 
—and demoralising cinema shows and theatrical performances. 923. 
—from India to China and vice versa. 1360-61. है 
—from Middle East Countries for higher studies in Indian Educational and technica 

institutions. 1 
—to U.S.A. for the study of cinematography. 2209-10. 
Techni of Indi in foreign cotintries. 247-51. 

See also ‘‘Scholats”. 
STUDY(IES)— 

Question re— 

Candidates returned from abroad after completion of—, 1713-17. 
Provisions for—of Ayurvedic system of medicine. 1718-20, 
Scheduled caste candidates set abroad for—on Government scholarships. 3181, 

SUBBARAYAN, THE HONOURABLE MRS. RADHA BAI— 
Question ee का sad Child Welfare Centres in mining areas (Question put in 76 



Ria DR. V.— 

‘extiles Cess Bill. 292. 
Dentists Bill. 1318, 1322. 
General discussion of General Budget, 1550-52. 
Motion to reduce demand for— 

ij ‘Medical Services’— 
Inadequacy of medical relief. 1848-50, 1867. 
Need of encouraging the Ayurvedic system of medicines and registration of Ayurvedic 

practitioners. 1848-50, 1867. 
‘Ministry of Health’. Public Health Policy. 1848-50, 186 
“Working Expenses—Administration’. Ground Eleyators and special facilities for work 

ing and t of mmodities 1 
| Question re— 

1. “बा of new line between Trichinopoly and Salem via Namakkal, S. I. Railway. 

Eyiction orders oR eo against tenants under New Delhi Rent Control Order. 715. 
Import and in India. 1995-98. 
Import. of Optical glasses pid. fearon... 9911 
Lists of consumer goods allowed and @>t allowed to be imported in India. 2141-43. 
“Manufacture of essential drugs and surgical instruments etc. 2910. 
Military attaches of India and Pakistan in Embassies at Karachi and New Delhi. 

Policy re encourgement tc Vegetable Product Industry. 2670. ! 
Removal of control on paper. 1804. 
Research stations under Indian Council of Agricultural Research. 1807-16. 
Sale of adulterated ghee as ptite yhee in Delhi markets. 3-14. 

ity of coffee after decontrol and auction of coffee stores. 3565. 
Statistical organisation or branch attached with Ministry of Defence. 2814-15. we 
Value of allopathic and patent med: and impo. ing 

1946-47, 7. 

Question (Supplementary) re— 
= in acceding states and relations with Dominion of India. 921. 

Candidates returned from abroad after completion of studies. 1717 
Employment of refugees through Institutions besides Emp! - Saag Exchanges. 1510-11. 

vement ds and funds to Bihar vince for irrigation pur. 
poses. 

4 peat in population of Delhj and strain on sanitary arrangements. and water supply. 

Temporary staff in various Ministries. 1567. 

RAMANIAM, SHRI C.— 
‘Delhi and Ajmer-Merwara Rent Control (Amendment) Bill. 3227. 
Demand for Supplementary Grant—‘Defence Services, effective’ —— supplies and_ stores. 

Dentists Bill. 1303-04, 13 
Heption of—to Indian Central Tobacco Committee. 664 ¢ 

discussion of 7771 & Budget. 964-66 i 
Indian Finance Bill. 
Industrial Finance Corporation Bill— 
Motion to i Select Commi! 538-40. 
Consideration of Clauses. 624, ob. 

| Minimum Wages Bill. 366-68. 
Motion to reduce demand for— 

_ ‘Education’ policy re grant to universities. 1936: 
‘Industry and Supplies’ Director General of Disposals, Textiles Commissioner and India 

Stores Department, London, 1666-68, 1682. 
‘Ministry of Education’— 

Admission of students in universities on communal basis. 1936. 
Adult education. 1936. 
Need for a uniform language policy.’ 1936. 

Provision for increased facilities for technical training. 1936, 
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SUBRAMANIAM, SHRI C.—contd. 
Motion to reduce demand for—contd. 
‘Ministry of Industry and Supply’— ; 

sf f ata ail in general and Sindhri Fattory in particular. 1666! 
682. 

Creation of a Commercial and Industrial service and pooling up ‘of technicians. 1650 

Disposal, Policy 1666-68, 1682. 
Stepping up of production of large and small scale industries. 1666-68, 1682. 

Provincial Insolyency (Amendment) “Bil— 
‘Motion “to refer to ‘Select’ Committee. 1225-26. 
Motion to consider ‘as reported "by Select: Committee, 3005-3102 
Consideration of clauses, 3105. 

Question: re— 

Implementation of resolution on Industrial Truce. 2727-28 
Machinery for fixing fair returns on Capital employed in industry. 3258 
ae aes steel, cement, textiles and sugar in January and February of 1947 

sa of Tripartite Industrial Committee on textiles, 3384-86, 
‘e of work in various industries after passing of resolution on Industrial Truce. 

Rehabilitation Finance Administration Bill— 
Motion to consider as_rep>ted eae lest Commi iat 1415-17, 1421 
Consideration of clauses. 91, 1494-95. 

Transport Corporation Bill. 3514-17, 3611, 361516 
Taxation on Income tion. Commission) (Amend. ) Bin— 

Motion to considér as-reported ‘by’ Select) Committee. 2463-69, 2476-77, 2479, 2481-82. 
Workmen's Staté Trisurarice we 

‘Consideration Of elapse to4647 
SUBSIDY (IES) 

Question re— 

= sugar used by Fruit, Preservation Association. 325: Grant of—in ice and preservation out of frozen stocks of sugar for Fruit Preserva ion. 
—— by Government and quantity of manures and fertilize: 

More Food’ campaign. 1144-46 
866 "8180. “Grant’ 

also ‘‘Aid(s)”’ 

SUBVENTION(S)— 

Question re— 

—and Post-war reconstruction grants, ete., to vatious Provinces from 1945 47 ; 
etc. to 0. 'P. and Berar development scheme’ in the Provirice. “2436. 

SUCCESSION— 

Question re foreigners died intestate in Indian Union during ‘last “financial year. “2492. 
SUDHALKAR, SHRI 8.5.-- 

Declaration by—. 1503. 

rs used in Coorg under 

SUGAR— 

Question re— 

Cloth yarn and—supplied to Orissa State. 3504. कु हे 
Despatch of wheat,—glass bangles, vegetable seeds ard égetable ‘oils from ‘DI 

Station during 1938-47, 3559. हे Government subsidy on—used by <Eruit Preservation Association. 325-26, 
Grant. of eS in rates and represervation out of frozen stocks of—for Fruit Prest™ ion ॥80 08०) 
Names and location of—mills in India, 64052 H Price of—in India before and after decontrol. 306-10, 1635. ६75७. कक of steel, cement, textile and—in January and February of 1947 and 198 
Production of textiles,—and t in Indian and foreign owned factories. 315-16. Quantity of—received in vantons towns ‘of Ajmér-Merwara»in «December, 1947. © ears by 0 अर Food Preservers’ Association re losses. suffered due ! 
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IGAR—contd. rears 
Question re—contd. 

Rise in price of—and further protettion ‘to fruit preservation factories, -8, 
Stocks हलक dealer in various towns in Ajmer-Merwara. 989-90. 

—and textile mills, cement and steel factories and prices of steel and cement. 123-26. 
Tariff Board recommendations re:exemption from or refund of: excise dutyon-—-. 8-9 
Transport of—and coal accumulating at factories and coal mines: 

| SUGAR CANE— 

Qu ve land und Itivation in West Bengal. 3556, 

SUPERANNUATION— 

Question re— 

Appoi of super dd pei 1 in Resettl t and Employment Exchanges. 

Re employment of retired officials as Executive Officers of Cantonment Boards ‘1 India. 
1 

Superannuated Gazetted Officers in Government Servite. 1265. 

“SUPERANNUATION ALLOWANCES AND PENSIONS 
Demand for Grant. 2264. 

SUPER-PAX— 
‘Question re disparity in minimum limit of business profit tax and—for individuals and 

undivided Hindu family. 123. 

SUPPLY DEPOT(s)— ४ 
Question re position re American camps and military —— in India. 13628h, 

SUPPLY, DIRECTOR OF— 

Question re accentance by—Bombay, of tender for liquid metal polish. 488-89. 

SUPPLY MISSION, INDIAN— 
है 

Question re— 
Export of cloth and yara purchased by—from Japan. 2889-91. . 

—in Washington. 2915-16. 

SURGICAL INSTRUMENTS— 

Question re— 

Manufacture of essential drugs and etc. 2910. 
> Value of allopathic and patent medicine and—imported during 1946-47. 5 3042-47. 
SURPLUS— 

Question re sale of—store and salvage during Jast financjal year. 327071. 

SURVEY (8)-- € 
1 Question re— 

Expenditure on foreign experts for surveying Himalayas. 71314. # 
—of Chattisgarh States for mineral wealth. 2488, 3590. 
—of Joint Stock Companies in India. 1266-67. 
—of Malabar District for irrigation works of _Hydro-electric projects. 3562. 
—of projects on B. N. Railway. 1639-41. 
—of water resources in East Punjab for canal irrigation. 1213, = 
—Research Institute. 3289. 

i and the . 2726-27. 
 ‘Traffic—for Mysore-Coimbatore Railway line. 147. 

SURVEY OF INDIA— 

_ Demand for Grant. 2262. 

SURVEYOR(S)— 

Question re— 

Departmental examinations by Royal Institute of 2 5 ——._.. 1125. 
Technical qualigeanens for ५4214 categories of —— of M.E.S. 1720-23, 
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SWAMINADHAN, SHRIMATI AMMU— 

Election of—to Central Advisory Council for Railways. 3195, 

Indian Finance Bill— pola 
Motion to refer to Select ७६७७, 2324-26, erode 

Motion to reduce demand for ‘Education’ Policy re grant to universities. 1932. 
‘Ministry of Education’— हा 
Admission of students in universities on communal basis. 1932. 
Adult education, 4 
Need for a uniform language policy. 1932. 
Provision for increased facilities for technical training. 1932. 

Nomination of —— to Panel of Chairmen. न 
Question re i in population of Delhi and strain on sanitary arrangements and water 

supply, 3455-58. 
Question (Suppl lementary) re— 

Delay in -way traffic by Grand Trunk Express between Delhi.and Madras. 34. 
Measures for encouragement of Cottage Industry in India, 1429. 
Provincial quotas and number of seats in Delhi Medical College. 743. 
Tinned articles of food acquired by Disposals Department 3253. 

SWEEPER(S)— 
Question re pay, leave and dation for—employed by Canto: Boards. 2404. 

SYLHET— 
Question re— 

Employment of Government servants from ——, Assam opting for India. 2438. 
tenance of terms and conditions of service of Government employees of—, Assatn 

opting for India. 2437-38. 
SYLLABUS— 

cara s Pe Uber affiliated to All-India Council for Technical Edcuation and various 

TAHIR, MR. MOHD— 
Indian Finance Bill. 2750-51, 2754-55. 
Motion to reduce demand for ‘Working Expenses—Administration’, Ground 

and special facilities for working an agricultural diti pecially 
foodstuffs, 1162. 

Question re— 
Aerodrome in Purnea District, Bihar and Air Service for Assam. i381. 
Jute from Purnea District, Bihar to Calcutta. 1455, 
Management, of Ganga-Darjeeling Road in Purnea District (Bihar). 2275-76. 

Rehabilitation Finance Administration Bill— 
Motion to ider as reported by Select 0; 1456. > 

Resolution re elimination of 1 organisations. 3123, 3144-45 
TAJAMUL HUSSAIN, MR.— 

Deinand(s) for Grant(s)— 

Ministry. of States 2166-68. 
Relations with Indian States. 2166.68. 

Factories Bill— 
Motion to refer to Select Ccmmittee. 85-87. 

Motion to reduce demand for— 

Security measures in Centrally ae areas and need for re-organisation of 

Motion to ider as reported by Se! 6; i 265. 
ला (शक of clauses. 278. “seo 

ilway bridge over Ganga connecting Patna and Hajipur. 801-02. 
Railway service bet Bitaciathi ant Mt ‘uzaffarp nike. 800-01. 
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JAMUL HUSSAIN, MR.—contd. 

westion (Supplementary) re— 
“Abolition of duty on salt used for industrial purposes. 808. 
At$hani bj i d in India. 857. 
Allowances and salaries of India’s diplomatic Representatives abroad. 1895. 
Assets of library of Secretary of State for India and India Office. 1879-80. 
Attacks by people from Hyderabad State inside Indian territory. 1991-92. 
Broadcasting stati tablished during 1947-48. 1964. 
Collector of customs at Madras, Calcutta and Bombay. 2403. 
Complaints re External broadcasts. 1965. 
Consumption of liquor in Delhi and Ajmer-Merwara. 2197. i 
Conti of | distinction in supplying water, refreshm ete., at Rail 

Stations. 1790. 
Delay in both way traffic by Grand Trunk Expreas between Delhi and Madras. 34. _ 
Demand on communal representation by Indians in East African British Colonies. 

1892, 
European technicians ete. for services in India. 1648. t ws 
ay of refugees in Delhi from Muslim houses occupied after due negotiations. 

-61. 
| Hoisting of Indian Union flag beside their own by foreign steamers entering Indian 

Ports. Te 
ILN.A. Officers in service of Indian Union. 2195. 
Improper reporting of speeches on Kashmir of Indian representatives in U.N.O. 1977. 
Late delivery of Air Mail. ५ 
Leave rules for Government servants proceeding out of India. 2204. 
Losses of men and property due to border incidents. 1701. 

_ Mental hos; pitels in India. 2412. 
Merger of French India with Indian Union. 1603. 
Monlvis in Indian Army for religious instructions to Muslim peer, 199%, 

_ Naming of Women’s College of Delhi University as Miranda House. 3431. 
_ National anthem of India, 1513, : 

Necessity of Hindi script on Kurukshetra Camp signboards. 2118. 
Number of telephones in Andhra Districts and policy for installation. 320. 
Political Pensions to descendants of persons who helped either side during war of inde- 
pendence, 1857, 2413, 

Post-war reconstruction plan for opening new railways in Andhra Districts and Construc- 
tion of Loco shed at Bezwada. 321. 

Post-war r ion plan for training of graduates and facilities to Andhra Univer- 
sity graduates. 319. 
coors and curative measures taken by Government and toll taken by tuberculosis. 

Price of sugar in India before and after de‘control. 308. 
eee: in proposed Railway Lines from Ranchi to Patna and Hazaribagh 19. Dumka. 

_ Prohibition of begging in trains and Railway premises. 1800. 
Proposals for change of Capital of India from Delhi to Betul or Amla. 2800. 
Provision for students from C.P, and Berar for study of Russian }: ge. 2202. 
oe by Government of India cloth and yarn from Japan and other foreign countr’es. 

‘ecrnitment of German and other enemy i jentists and technici for Indian 

kar gig National 0 Goa to G Jementa: ig ional Congress, a to Government of India to do for their e! 
| Civil liberties, 2357-58, < * 3 
Rescue of abducted women and children in India and Pakistan. 1874. 
Patrictions on carrying money by Indian tourists in foreign countries. 1969. 
cg He Land Administration Rules etc. in view of changed situation in 

India. नर कै 

Rights of citizenship of Indians and condition of Indian Isbour in Ceylon. 210. 
Strength of Officers Cadre on Railways. 1643-44. 
ua of rice by the Government of Nepal. 487. 
ae nical training of Indian students in foreign countries. 249. 4 fh इक रह 190. 

ry. i ४४ and 

Uehabilitation Finance Administration Bill— 
Motion to refer to Select Committee. 182-84. ination of ‘communal organiza Resolution re elimi ‘ions. eae कक 
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TARIFE— 

TAMILNAD— ६८ 

Question re development of coastal navigation on eastern coast Of Orissa, Andhra 
——. 2496. 

TAMLUK— 

Question re scheme for Railway line connecting Machada Station on B..N. Railway with 
—— and Gon 3559-60. 

Question re— 
Causes for delay in imposition of new, rates after enactment of new —— Act. 8. 
—— Board recommendations re exemption from or refund of excise duty on sugar. 89 

TARIFF ACT— 
Question re_causes for-delay in imposition.of new rates after, enactment of new --—. 8 

TARIFF (SECOND «AMEN BILL— 
See “Indian ——” under ‘‘Bill(s)” न | 

TATA AIR LINE— 
Question re causes for —— ‘plane crashed at ‘Karachi resulting in loss of all passengers a 

crew. -40. i 
TAXAK, CHAUDHRI NIHAL SINGH— 

Questicn (Supplementary) r¢ people's Government. in, Jind State. 2209, 
TAX(ES)— 

Question re— 
Disparity in minimum limit of Business Profits Tax and Super-tax for individuals and 

undivided Hindu family. 2423, 
eS) Government from various. provinces from —— other than corporation tax ete, 

New taxation Fi ger oe by French authorities and Indian Business interests ete. in 
Representation by Indians in Indo-Chi hard. wrench se wa a 38. ndo-China re hardships due to taxation proposals by | 

ndivided Hindu family assesses ‘and taxation. 
ee also’ “Customs” =f ae een 

“Duties”. also 
TAXES ON INCOME INCLUDING ‘CORPORATION TAX— 
Demand for Grant. 2261. 
Demand for Supplementary Grant. °2872. 

TAXATION— 

Question 76 basis of —— on Hindu undivided family, 2422-23. 

TAXATION ON INCOME (INVESTIGATION GOMMISSION) ; BILL— 

“See “Bill(s)”. रू 
TAXIS— 

Question re regulation of rates and ‘fitting of ‘meters in —— in Delhi. 1156-57. {i 
See “Motor Vehicle(s) 

TEA-- 
Question re— : 

Consumption of arecanut, betel leaves, ——, céffee and tobacco in India. 2427. ॥ 
Position re export of Indian —— to Kashmir, Pakistan and Afghanistan. 219-20. a 
Recruitment of Koraput aboriginals for Assam —— gardens by agents of —— Dist 

Labour Association on. false ho 3264. 
Research, to ve cul 7०0 ion and yield of céffee and ——. 3262-63 
Rise in price P on 2207, 

TEA CONTROL (AMENDMENT) BILL— 

See ‘Indian under ‘‘Bill(s)’’ 

TEA PLANTATION(S)— : 

Question re poor health of labour in ——. 1897. 
TEACHERS— 

re— 
Rehabilitation of —— lawyers, and doctors from Pakistan. -211-1 
Transfer of Provident Fund :assets..of -refugee ——;from Pakistan. 1206-10. 



= NICAL INSTITUTION (S)— 

og, foreign students 72 technical institutes. 1280-83, 
Establishment, of higher:-—— in Inc A 
Tnstitutions sffliated fo All-India Council for Technical ‘Education and various ‘sylla- 

or et ducat Marine Engineeri ti ] in Marine 
ome toy Ay हैं? Fast, (नं for higher ४ ता in Indian ‘educational and 

echnical institutions. ‘1084 
TECHNICAL PERSONNEL— 

Motion to reduce demand for ‘Ministry of Industry and Supply’ —— creation of a ecnimer- 
_ _ cial. and industrial_servica and pcoling up of technicians, 1659-82. 

Question re— i= 
Central pool of technicians. 3443.45. 
European and ex-enemy -—— to serve India. 1214, 
European technicians etc. for services in India. 1646-48. 
Periodical touring by members 0 technical staff of the Indian Cotincil of ‘Agricultural 

Research. 2292. 
Post-war plans for training of —— and facilities’ to “Andhra "Untvetsity. | '426128. 

न Recruitment of German and other enemy national scientists and teéhnitians for Indian 
industries. 505-06. 

Strength of technical staff officers and others employed in Indian Council of Agricul- 
tural Research 

Technical personnel board to i in Indian _embassi 1888-89, 3577. 
गए .in Headquarters office of Controller of Printing and Stationery. 2497, 
Technical qualifications for, various categories of surveyors of MES. 172023. 
Technical sand other officers in service of Government of India drawing “high ‘salaries 

t 

2787-88. 
TECHNICAL STUDENTS— 

See “'Student(s)"*. 

“TECHNICAL TRAINING— 
| See “Training’’. 
TECHNICIANS— 
Motion to reduce demand for ‘Ministry of Industry and Supply’. Cteation ठ a com- mercial and industrial service and pooling up of —— 82, 4 

Question re— 

Central pool of —. 3443-45. 
European —— etc. for services in India. 1646-48, 

| Periedical touring by f technical staff of the Indian Council of. Agricnitueal 
' Research. 2292. 

Recruitment of German and other enemy national scientists and for ‘Indian “indus- 
“tries. 

i een or fechnical staff officers and others employed in Indian Council of Agricultural 
eal 

Technical board ‘t ine’ foreigners in Indian Embassies. 1888-89. Technical qualifications for various categories of Surveyors of M.E.S. 
~— and other Officers in service of Government of India drawing high salaries. ' 278788. 3९6 also ‘‘Personnel’’ 
= 

07 tere cra! ion of education ‘specially in Arts and —— and deputation to 

TEK OHAND, DR. BAKSHI— 

Electioa of -— to Committee on Public Accounts. 3387 
Question re— 

Allot: of Muslim * factori d industrial in» Dethi. ‘1212. 
Attack on Wazir-i-Wazarat and other State Officials of Ladakh at, Skardu.. . ५ Exchange of Muslim and non-Muslim convicts between East and West Punjab. 1213, 
Influx of non-Muslim refugees from Jammu and Kashmir, 1210-12. 
oe jotive equipment of East Punjab Railway received from North Western ‘Railway 1७८७) ९ 
Progress in ४९:०8: of Nangal and Bhakara Dam Project. 1212. 3 
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TEK CHAND, DR. BAKSHI—contd. 
Question tre—contd. 

Raids from Pakistan on East Punjab boundaries. 1274-77. 
Resumption of running of Frontier Mail heyond Delhi. 1155-56. 
Achievements of Council of Agricultural Research. 983. 
Import of wheat ‘es Australia. 487. 
tates tt of India. 1279. 

Survey of water resources in East Punjab for canal irrigation. 1213. 
Taxation on Income (I 8: 8, ) Bill. 2539-40. 

TELEGRAM(S)— 

Question re from despatch of ordinary and expreas —— from India. 3264. 
tELEGRAPH(S)— 
Question re— 

Compensatior to Goyernment of Eastern Pakistan for use and maintenance of —— ‘sires 
and cables. 2295-96. 

training centres in Madras circle, 504-05 
See also ‘Posts and 

TELEGRAPH(S) 

Question re— 

All ft ions in 3564-65. 
Basis, for ae of trunk —— ie arges. 2669-70. 

Agra. 3565. 
Installation of more —— at Railway Enquiry Office, Delhi Station. 2280-81 
Number of —— in Andhra Districts and poli id installation. 319-20. 
Opening of public —— call office at Sonepur Hallway tation. 2296. 
Supply and installation of —— sets in various Districts of Bihar. 1818 

Advisory Committees in U.P. 
— apparatuses ard machinery. 119-20. 
— — companies in India taken over by Government. 2669. 
— connections for residential houses in Cuttack. 2643. 
— connections in Calcutta, 1435-36. 

TEN ALI— 

Question 75 non-issue of tickets between Bapatla and —— on M. and 98. M. Railway. | 

TENANCY AND LAND RECORDS BILL— 

See ‘Ajmer and Merwara ——’’ under ‘‘Bill(s)’*. 

TENANT(S)— 
Question re—- 

Auction of Muslim lands and Crops cultivated by Hindus —— in DelhiProvince. 119 
20 

Charging of Pugree from —— by Delhi landlords. 2132. 
Eviction Orders passed against —— under New Delhi Rent Control Order. 715 

“‘TENDER(S)— 
Question re— 

Acceptance by Director of Supply, Bombay, of —— for liquid metal polish: | 488°89. 
Acceptance of lowest —— for supply of paints. 2297. 
Advertisement in the Zndian Trade Journal inviting —— for liquid metal polish 31. 
—— for labour at Gaya, Mughalsarai, Mokameh, Jhajha, Dinapur, and Marmadih Rail 

way Stations. 2919. 
—— for purchase of tractors accepted by Government, 3267-69. . 

TERRITORIAL AND POLITICAL PENSIONS— 4 

Demand for Grant. 2264. 

‘TERR: TORIAL ARMY— 
See “Army(ies)’. 

TERRITORIAL FORCE— 
Question re organization of Indian —— i Militia as a second line of defence | is indie ik 9! n or the National Militi 7 ४ | 

है
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TEXTILE— 

‘Motion to reduce demand for ‘Industries and Supplies’. Director General of Disposals, 
—— Commissioner and India Stores Department, London. 1659-82. 

५ Question #₹-- 

Cloth yarn and sugar sup pied to Orissa State. 3584, 
Complaint re export of timber, steel, cloth and cotton from India. 3579. 
Export of cloth and yarn purchased by Indian Supply Mission from Japan. 2889-91. 
Housing facilities for labour classes in -—— coal mines and jute industries. 3033.35, 
Import and export of raw cotton, cloth and yarn between India and Pakistan. 2646. 
Imported spindles and looms for provinces during 1947-48, 
Investigation into the duct of —— Commissi serving in Oentral Provinces and 

erar. 335, 3586, 

Mill prices for cloth and yarn. 126-27. 
predation of steel, cement, —— and sugar in January and February of 1947 and 1948. 

Production of —, sugar and paper in Indiah and foreign owned factories, 315-16. 
Protection to handloom weavers in distribution of yarn. 498-99. 
“bons by Government of India cloth and yarn from Japan and other foreign countries. 

| Report of Tripartite Industrial Committee on ——. 3384-85. 
er Sie Mills, cement and steel factories and prices of steel and cement. 123-26. 
ee also ‘‘ “aes 2 

E CESS BILL— 
See “Cotton ——” under “Bill(s)"’. 

TEXTILE MILL(s)— 

See ‘*Mill(s)”’. 

THEA'TRE(S)-- 
Question 76 students and demoralising cinema shows and theatrical performances, 923. 

THEFT (s)}— 
Motion to reduce demand for ‘Working Exp: Repairs and Mainte ies 

ot —— of Railway fittings. 1176-88. 

Question re— 

smiare robberies and murders in Delhi and New Delhi during last four months. 

Dacoities, hold ups and —— ete. by armed gangs in Delhi. 1698-99 
Pick-pockete on platforms and running trains on Bengal Nagpur Railway. 2658. 

TIBBIA COLLEGE— 

_ See “College(s)’’. 

TICKET(S)— 
Question re— a 

G khi script on —— of East Punjab Railway. 1' है 
Non-availability of —— at some Railway Stations. 1646: a 
Non-issue of —— between Bapatla and Tenali on M. and 8. M. way. 1799, 
Prosecution of ticketless ee cod 237“ ने of August. 1153-55. . 

introducti | return —— on ys. . अल 
~ senna कक हर B. B. and C. I. and 8 1. P. Railways in January and February 

* 1947 and 1948, 2637. atk 
Ticketless travel on Bhatinda Ferozepore . BOLT 

‘TIEFIN ROOM(S)— 
 Qnestion re allotment of vacant, —-- at North and South Blocks of Imperial Secretariat, 

New Delhi. 1889-90. 

Complaint re export of —— steel, cloth and cotton from India. पक ans ; 
¥ Recon, for transport. of —— for Imperia] Match Company (India) ited, (awalior. 

2919-20, 
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— INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. 

TIMES, LONDON— 
oa 

Question re number and cost of air mail edition of —— subscribed. for various. Ministries. 

2820, 
. 

TIMING— 
Change in —— of eeting of Assembly. and ion of lunch interval. 868. 

TIN— 
Question re— 

Agencies for distribution of quotas of —— plates, steel’ and iron, | 2917-18. 

Reduction in prices of Lead and® tin. 2297: 

TINNED FOOD— 

See ‘*Food"’, 
TITLE(S)— 

Question re Government servants and communal organisations and use of ‘Shri’ before 

names in Government records. 2816-17. 

TOBACCO— 

Election to Indian Central —— Committee 664. 

Question re— . 4 

Consumption of areca nut, betel leaves, tea, coffee and in India, 2427. 

Decision re nationalisation of Match and —— manufacturing industries. 47-48. 

‘TOBACCO COMMITTEE— 

See ‘‘Committee(s)’’. 

TOURIST— 
Question re— 

Appoi of Indian C ies as —— Agents. 2649-50. 
Consideration of appoi of —— Agents by Commercial Committee of Indian Rail- 

ways Conference Association. 2650. 

Restrictions on carrying money by Indian —— in foreign countries. 1968-63; 

TOWN(S)— 
Question re— 

Custodian of Evacuee’s Property and —— Expansion scheme in Ajmer Merwara. 

Pisconnection: between various —— of East Punjab due to Radcliffe Award, 987. 

‘TOWNSHIP(S)— 

Question re— 
Building of new —— to rehabilitate refugees. 152. 
Building of —— and Mandts in East Punjab for West Punjab refugees. 152-53. 

1४ “अत and extension of —— in Cantonment areas in view of increased population. 

361. 

TRACTCR(S)— 
Questicn re— 

Delay in disposal of application for import of ——. 3366. 
Distribution of —— i अल पक 5 पा जी कप rome sad Ristens 386-89, 

Refusal of import licences for हि 
Tenders for p of —— accepted by G 3267-69. 
—— foz agricultural development of coastal areas. 2643. 
—— in use in various provi for agricultural devel 2661-62. 

TRADE— 
a Seiad Demand for ‘Ministry of Commerce’. International —— Agreement. 

Question re— 

Development of Chandabali or Dharma or Gopalpore Ports in view of defence Pe aa 

Establishment’ of Tndian commercial concerns in foreign countries. 572-73. 
Food and —— agreements with Pakistan. 1511. 



Indian foreign exchange Bank branches in world’s Peep bey centres. 3460-61. 
India’s import and anit — with U.S!S/R: during 1938.47. 83. 
India’s —— with Nizam's territories in view of ban on Indian currency. 918, 
‘Leakage of jntormation re forward’ trading, Blank transfers, etc. 3463. 
Negotiation: of agricultural and —— agreement with other countries. 1080. 
Pole icy re —— between East Punjab and West Punjab. 3358-59. 

| Reciprocal —— agreements with foreign countries, 1081. 

RADE COMMISSIONER(S)— 
ion to reduce demand for ‘Ministry of Commerce’. 2 47१1७ of ——. 1819-47. 

Question re reports ‘of Indian —— abroad for 1945-47. 
WADE UNION(S)— 
‘Motion for adjournment reshunger strike of political and —— workers in Delhi District Jai_ 

5886 37. 
Questia #€-- 
Agricultural Labour Unions. soqipiened under —— Act. 717. 

RADE UNION (AMENDMENT) BILL— 
Seo “Indian ——" under ‘‘Bill(s)”’. 

 PRAFFIC- 

Question 72 income from sale of tickets and goods —— and Sainthia Junction on E.I.R. 
| Sahebgunj Loop. 35-36. 
RAIN (S)— 
Question re—- 

Delay in both Way traffic by Grand: Trunk: Express between Delhi and Madras. 33-35. 
_ Mai! —— and their late arrivals:: 147-48: 

Occupation of servants compartments by Military personnel and other JIT = 
passengers. 2893-04, 
_ Pick-pockets on platforms and running —— on Bengal Nagpur Railway. 2638. 
हि 8 on travelling below 100 ग्रा० by Mail or Express. —— on (3.1. 9, Railway. 

2891-93, 
Resumption of suspended»—= service between Delhi and Bombay. 2919, 

gs of a Mail or Express ——— between Raipur and Waltair Stations, on Bengal 
Nagpur Railway, 33: 

- Shuttle —— between Delhi and Rohtak suspended during unal disturba: 2651. 
Stoppage of passenger —— not at all stations on B. N. Railway. 3545, 
chee from Kishanganj to Paleza Ghat in Purnea District on 0: T. Railway. 

— Service. between Ujjaim-and Ratlam, 2919, 
‘Ste also ‘Railway(s)’’. : 

RAlNING— 
Motion to reduce demand for ‘Ministry of Education!: Provision; for incraasad facilities 

for technical ——~. 1931-54. 

Question re— 

Admission of foreign stud ‘to Indian technica] institutes. 1280-93, 
“ern down of Armament: special. —— cell in Central Ordnance Depot, Jubbulpore 

Colleges for -—— Indian Forest service porsonnel. 1149-50. 
Disabled ex-service personnel trained and under ——. 865. 
Foreign expert instructors te coach Indian competitors for Olympic games. 2564 65. Help ६०. various semi-milita organizations set various Hees 2200. 
अं for the —— of Pilots, Ground ft Race ive Officers. 1788 

Fahour Oficers trained in United Kingdom and establist of an Institution in fndia. 
‘Military. — for Tnivaraity, students, and University Corps. 

0० 
2302-03. 

Physical —— for Office: Indian. Army, Ordnance. or Indian A Ser- Sucre rs छा Corpa or Royal In: rmy 

॥
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TRAINING—contd. 

Question re—contd. ‘ 

Physical —— in State and State aided schools and colleges. 3435-36. 

Post War plan for —— of Medical personnel and facilities to Andhra University. 

30. 
Post. War plans for —— of Technical personnel and facilities to Andhra Uni 

426-29. 
Post War reconstruction plan for —— of graduates and facilities to Andhra Unit 

graduates. 317-19. 
Pre-Cadet —— institutions in India. 3156. 
Repair oi Rawsi and ip of military —— centre at Ji 

Assam. 3461. 
School for Pre-Cadet —— for joining Indian Mercantile Marine. 2732. 

Students trained as midwives, nurses pnd Health visitors in Government institutions 

Delhi every year. 

"Technical —— of Indian students in foreign countries. 247-51. 
Telegraph —— centre in Madras Circle. 504-05. 
— courses for refugee women. 3040-41. 
—— in U.K. of certain Railway employee as Labour Officers. 2643-44. 
— of Indians for appointments in Ordnance Factories. 1078-79. 

TRANSFER(S)— 
Question re— 

Imposition of restrictions on sale and —— of non-Muslim property in Pakistan. 572. 
—— to India of securities held in Pakistan. 1283-84. 

TRANSPORT— 

Question re— 

Coastal —— done by country craft against Power-driven ships. 593. 
Inadequate facilities for —— of gur on 0. T. Railway. (1 

Issue of vehicle permits by Provincial —— authority, Delhi. 3273. 7 

Beaten of co-operative drying and curing of fish and provision for —— faciliti# 
9656-8& 

Prodacer gas for public motor ——. 3642-43. 
Projects for increased production of steel, coal, cement, —— facilities and shipping 

the approach to United States Government for assistance. 5. 
Reasons for different charges by G.N.I.T. Ltd., Delhi on different or same routes. 
—— facilities for gur from stations on East Punjab Railway to stations on B.B 

0.1. Railway, 2652. 
— of sugar and coal accumulating at factories and coal mines. 3255-57. 
‘Transportation of U.P. mustard seeds for Village Ghani Industry, Bengal. 1638-33 
Wagons for —— of gur from Bilaspur. 2906-07. 
aif for —— of timber for Imperial Match Company (India) Limited, (शी: 

2919-20. 

TRANSPORT CORPORATIONS BILL— 

See ‘Road ——” under “Bill(s)”. 
TRANSPORT, MINISTRY OF— 

Demand for Grant, 2057, 2104-14. 
Electioa to Standing Committee for ——. 1389, 3600. 
Motion 76 election to Standing Committee for ——. 1219, 3297-98. 

TRANSPORT OF GOODS Dea BILL-- 

See ‘Railways—’’ under ‘ is 

‘TRAVANCORE— 

Question re schemes of deep sea fishing from ——, Madras and Orissa, 994-95, 

TREATY (1ES)— 

Question re— 

Negotiations between India and Butma on lines of Anglo-Burman ——. 572. 

---- between Government of India and U.K. 2358. 
-— of military alliance between Government of I'nkistan and His Majesty's Gor! 

ment. | 



d for Grant. 2262. 

(REPEAL) BILL— 

minal =" ander. “Bill(s)"*. 

803 decided by appellate assistant Commissioners and —. 1970-71; 
iber and names of —— appointed by Ministry of Home aes 391-92. 

Publication of periodical labour awards given by labour ——. 

on re construction of new line between —— and Salem via Namakkal, S. 1; Railway. 

ARTITE INDUSTRIAL, COMMITTEE— 
+ “Committee(s)”. 

MPATHI, SHRI KISHORI MOHAN— 

to reduce demand for “Railway Board’’. Grievances of Third’ Clase passengers. 34. 
m re 

ereement with Rulers of States farming Unions. 3124, 
Mhhattisearh States and nronosed. Mahanadi project, 18% 
Hhatiscarh States neonle memorandum re aorarian. and. eronomie demands. 99. and bv. Bihar Government, for contro] over administration of some Chattisearh States, 929. 

= 
Movment in Iower grades of emnlavees ontine for Indian Dominion! Raitwavs, 354d mirv into conditions of aericnlinral lahony in Tndia, 2408-89. 

peers on aerienlinre and allied researches during past ten vears, 3899 3%, fo non-scheduled Ranks snfferad during eommnnal distnrbances, 2413-18 to refnece students in respect of examinations. 2790-93. snnort of luxury cars from Britain. 2724. 
Miormation of mass welfare activities fo rural aveas in India. 3185, 
iterim administration of Chattisoarh States by 0. P. and Berar Government. 2555-57, wiry goods to he imported during 1948, 2488, 

rkets on platforms and rnnning trains in Bengal Nagpur Railway. 2638. War scheme of education on all Tndia basis. 2789-90 
है aeenient and stopping of circulation of present, set of coins in Tndia, “41547. atari Joint Secretaries, Assistant Secretaries ete., and other officers in varions finistries. 2793.94. 

wate Government stocks of peiroleam for emergencies. 2488, tial _erants to C. P. and Orissa for development of backward aveas in Chhattiszarh and Orissa States. 3184-85. 
ige of massengor trains not at all stations on BR. N. Railway. 3545. av of Chattiscarh States for mineral. wealth, 2488, 5590. Kemunerative pay scales for lower grade employees on B. N, Railway. 3544 

n (Supplementary) re— 
6९७ for import of goods from foreign countries. 3032. ction of sabai grass and bamboo for paper industry. 1445. 

1 76 raids from Rast Pakistan on villa ge Rishyamukh in —— State, 2990.21. K(S)-~ 

Ceiling prices for import of cars and --- from dollar_area, 3346-49, map rt licences, number and values of cars.and —— to he imported during 1948; 2490. 

490L AL
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TRUNK ROAD— 

See ‘“Road(s)’’. 

TRUST— 
Question re board of management of Indian People’s Famine ——, 2249-51. 

TUBERCULUSIS— 
Question re preventive and curative taken by Go and toll taken bj 

—. 2199-2200, 

TURKEY— 
Question re dol from the Presid of the Grand National Assembly, 

on the death of Mahatma Gandhi, 508. 

U 

UJJAIN— 

Question re train Service between —— and Ratlam, 2019. 

UMBRELLAS— 
Question re -—— for policemen on traffic duty in Delhi. 3570. 

UNDIVIDED HINDU FAMILY— 
See “Hindo Family, Joint’’. 

UNIFORM(8)— 
Question re— 

Bad food, clothing and other disabilities of ratings, 3166-68. 
Disallowarce of —— to staff from Pakistan serving on Indian Railways and house 7! 

for booking and luggage clerks, 2635. 
Expenditure on —— Government of India Jamadars and Peons etc. 1707. 
Representation by East Punjab Railway employees re use of Khadi —— in place of mil” 

made cloth, 2670-71, 
UNION— 

Question re— 

Til treatment by the Security Staff of a clerk of M. E. Directorate who is also tla 
organising Secretary of Armed Forces Head aT Empl ए >> # 
distributing Handbills for Emnloyees’ Conference. 3190-91. 

Memorandum by South Indian Railway Workers —— re anomalies in fixation of 
Seales of pay. 1137-38. 

हक of Official recognition to Air Force Headquarters + loy 

ry ploy 

$% 0५ iP 

ONIONS OF STATES— 
Sée “States. 

UNITED KINGDOM— 
Question m— > 

Acquisition of goods through disposals belonging to the G of —— and U. 
3274-88. 

Britishers returning to India due to hardship of life in England. 2824-25, 
Construction of houses in India on pattern of ——. 1363-65. 
Exemption from Income-iax of Co-operative Societies in India with head offices in =~ 

1994. 
Facilitie: and amenities for Indian students in —— and U.S.A, 2818-19. a Tmsort of Lu-cury Cars from Britain. 2724. पु 
10009: Officers trained in —— and establishment of an institution in Tndia. 1084 
Person] and purpose of Defence Delegation visited 11. K. in March, 1948. 315%.” 
ES हल of Indian Degrees in Art, Medicine, Engineering, ete, in —— and U, 

Total investment in India under ‘Industries and Estates’ by —— and U.S.A, 2660. 12 
Training in —— of certain Railway employees as Labour Officers. 2643.44. a! Treaty between Government of India and ——. 9358. 

UNITED NATIONS FOOD AND AGRICULTURAL ORGANISATIONS— 
Question re India’s participation at —— Conf, for pi of rice, ete, 



" "ऑफ सतत रथ ae 3 डे 5 अ 
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D NATIONS ORGANISATION— है 

॥ for adjournment re reference of Indo-Pakistan dispute to ——. 170. 
0 re— 

woper reporting of speevhes on Kashmir of Indian representatives in ——. 197678. 
usion by ——— of irrelevant issues in Kashmir and Jammu question. 571. 

3 working 1m Secretariat of ——. %350-5d, 
ereuce of Godhra rioting to —— by Pakistan. 3193. 
larsiip by —— for study of Certain Specific Problems. 2425, 

WED NATIONS (PRIViLwGES AND IMMUNITIES) BILL— 
6 “Bill(s)”’. 

181) NATIONS (SECURITY COUNCIL) BILL— 
“Bill(s)”’. 

D PROVINCES— 
tation re— 

lecontrol of foodgrains in ——-. 3230-41, 
‘Recruitment of unqualified postal clerks in ——. 2907. 

-} Restuiction of moveraent of [11808 and cereals from Bihar and —— to Madras. 2918-19. 
Uy portation of ———- mustard seeds for village Ghant industry, Bengal. a 
— theasures to keep peace. 1734. 

| West Pakistan refugees in ——. 1734-35. 

PIVERSITY (188)-- 

‘Potion to reduce demand for ‘Education’ — 
Folicy re Admission of students in —. on Communal Basis, 1931-54. 

J Policy vz Grant to ---- 1931-54, 
ieetion re-— 

War plans for trainmg of medical personnel and facilities to Andhra —. 429-30. ig of technical pe: | and facilities to Andhra —~. 426 
Replacement of English by Hindi in Indian ——. 1367-60, esearch facilities for leather technology in Cent: ‘ally Administered —~, 4180. Shitung of the Constituent Colleges of the Delhi —— to the —— site. 421-23. Transfer of Dayal Singh and Dwarka Dag Library to India and partition of —— and } High Court Libraries at Lahore. 2560, हे 

‘i in Indian Dominion, 1575-78, 
ERSITY OFFICERS TRAINING CORPS— 
e re expansion of —— and military training for students, Go 1०] ४ऑ 101०.००४, 

liesticn re pulsory knowled, £ De . कक नि हलक of patlis “eY a hea” geri and scripts for postal employees in 

CHAND MALHOTRA, MR.— 

ion re confiscation and auction of property of —— of Kabul by Afghan Government, 

¥. 

CIES— 
ion re —— in Indian Administrative Service. 1366-67 
INATION— 

mstion re introduction of periodical compulsory Re- —— for small-pox. 424, OYA, MR. R. V.— 
= ion re article re Indian standard time by —-= ih Indian News Chroniete. 923-24. AHU, SHRI M. 0.— 

m re a exported from Madras to Ceylon during the year 1937.38 and 1946 



VEGETABLE GHEE— 

Question re—- 

Policy re encouragement to Vegetable Product Industry, 2670, 
10४०0 and Consumption of ——. 2276-78 

VEHICLE(S)— 

Question re-— 

f —— permits by. Provincial Transport Authority, Delhi. 3273. है 
Redistribution of Dollar Fixchange to facilitate import of —— of various maxes, 

52. 

VELAYUDHAN, SHRIMATI DAKSHAYANI— 

Appointment of —— on the Committee on Petitions. 167. 
General discussion of General Budget, 1547-48. 
indian Finance Bill— 

Motion to consider as reported by Select Committee. 2700-01, 
Question 7e— 

Rise in price of tea and coffee, 2207. T 
Scheduled Castes candidates sent abroad for studies on Government scholarships. 
Scheduled’ Castes ‘students sent abroad on Government scholarship year-wise since 

2429-31. 3 
Scholarships ly Ministry of Labour for Scheduled Castes candidates for studies abroad 

2580-82, 
Utilisation of funds of Delhi association -for-destitittes. 1368-69. = 

Question (Supplementary) . re qualifications for and-posts of Factory Luspectors.. 2733. 
tion Finance Administration Bill— 

Motion to refer to Select Committee. 197-98 
Resolution re abolition of entries of castes and religion etc, from Government regi 

forms and records 

VENEREAL DISEASE(S)— 

- See ‘'Disense(s)’’. 

VILLAGE(S)— 
Question re— 

Basis for starting Post Offices-and Bianch Post Offices in ——. 2669 
New-—— Post Offices for Hazaribagh district. 1803, 
New ——-Post Office in Bihar. 1379 
Proposed -— Post Offices in districts of Ranchi, Palam, Singhbhum and Manbbiit 

Transportation of U. P. Mustard seeds for ——- Ghani industry, Bengal, 1638-39. ic 
“See also ‘Rural Areas’’. हु 

VISUAL EDUCATION— 

Question ze ‘introduction of —— in educational system of India, 2821. 
VIZAGAPATAM— 

Question 2e— 
Complete Indianising of Naval Dock Yards at Bombay, —— and Cochin. 1079. 
Medical Officer at —— Port. 3261-62, 

VYAS, SHRI JAINARAIN— 

General discussion of Railway Budget. 951-57 
Question (Supplementary) re— 
. Abolition of duty on salt used for industrial purposes. 808. - Application for new routes in India and new under i 151. ere r Bed ore = ९ ittee. 1148. अर 168 in acceding states and relations with Dominion of India. 922, es Fide ea for evacuation of Hindus and Sikhs from Sind. 579 3 Ce: and requisition o? bungalows in Delhi. 967. ae Relief and rehabilitation of refugees from Sind, 588-89 
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AGON (8)— 
— Question re— 

Black Paint for Bengal-Nagpur Railway ——. 1428. 
Consiguiment of full 1099 of goods reaching Delhi late from Bombay and valcutia. 

a haha 
Delay in delivery of some salt —— to District Supply Offices, Gorakhpur. 2654-55. 
Increase in rates of freight per bogie load for Charcoal, firewood and bhoosa. 3647-48. 
Lowied stranded at wayside stations, 2905. 
Occupation of —— by railway staff from Pakistan due to lack of housing accommodation. 

5948-90. न at ett 
Position re moyement of 1378-79, ८ 2 
Rerasal to take delivery ot Charcoal —— by consignees at Sewri and Sion Coal Deputs, 
Bombay, d£4& 

Release of —— occupied by stafi in 8. N, Railway. 20. 
Sale of —— at Halishahar and Panagar yards. 5627-28. 
Shortage of —— in Pandu Tuisuykuia section of Bengal Assam Railway. 3563. 
—— for transport of gur from Bilaspur. 2906-07. 
—- for transport of timber for Imperial Match Company (India) Limited, Gwalior 

2919-20. 
—— ior transporting Coal. 19-20, 

४७114 ४७ ROOM(S)— 

Question re neglect of carriages, —— etc. on Oudh Tirhut Railway, 799-800, 
WALPALR— 

- *Question 76 running of a mail or. express- train between Raipur and —— Stations on 
Bengal Nagpur Railway, 5 

WAR(S)— 
3 Question re— न 

‘eat to lift Pt war moratorium of debts in Singapore and adverse effect.on Indian 

eae on Mr. Compton Mackenzie for writing India’s achieyement in World War 
11, 3165. 

Government employees before. and. after ——. 1652-64. 
india’s share in Geman reparations. 3377. 
Number of Indian casualties rank-wise during World —— II. 654-56. 
Reirenchment in Indian forces since end of ——. 1073. 

___Use of temporary structures built for army during ——. - 1711-13. 

WAR BONUS— 
See ‘Bonus’. 

WAR MA'TERIAL(S)— - 
Question re stock taking a1 deoring of —— chased by b 
American and British Disposals. 254-55. 

-WASHINGTON— 

Question re India Supply Mission in —— 2915-16, हे x 

WATCH AND WARD— 
Question ve cases detected by Anti-Corruption and Railway —— Department. 2274-75, 
WA'TER— 
ae # ‘Gita tinea bpd ee’ eee ae 

Railway Stations. 1790-91 22220 eee Sao 

WATER POWER, IRRIGATION AND NAVIGATION COMMISSION, CENTRAL— sj 
Motion to reduce demand for ‘Ministry of Worl and. Power’. Utilisation of water 4 

-resvurces and Policy of ——. 31 5 का बल बे 

Question re— as 
Activities of ——-. 2133-35. “556 
a on Siployaaiit of women as Assistant Research Officers for —— Research: Station, 

0018, 

oo. 1684-8 
Class I, Class 11 and Non-Gazetted appointments in ----- 2741-48. 
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WATER POWER, IRRIGATION AND NAVIGATION COMMISSION, CENTRAL— 
contd, ५ 

Question re—contd. 

Sunctions ef —- and relation with Provinces. 2497. 
Researcn institute of —— at Poona, ५ 2 
Increase in population of Delhi and strain on sanitary arrangements aud ——, 3456.58, 

WAZIRWALA~— 

Question re non-payment of price of a piece of land near Chah (Well), ——, Amritsar. 
<4४5, 5 

WEAVER(S)— 
Question re— 

{ 
Number of textile mills in Andhra District and facilities to handloom ——. 320-21, P. ion te hand dis रे , 

— in of yarn, 

WEIGHTS AND MEASURES— 

Question re uniforin standardisation of —— throughout Indian Union. 1816-17. 

WELL ARE— a Sat 
Question re— > ate 

Consumption of coul in 1946-47 and Labour —— Committee at Bokaro Bermy Coalfields. 
3568, 

piper 
Iniurmation of mass —— activities to rural aveas in India. 3185. 
Maternity and Child —— Centres in mining areas. 19. A 
Railway Benefit Fund and expenditure on —— of employees of various Railways. 3266, 

WELLS— 

Question re grants to East Punjab for sinking ——. 1148, 

WEST BENGAL— 
Question re— 

Allotment of foodgrains to —— in view of increased population. 1148-49, 
tion as unlawful of Communist Party of India by —— Government, 3577. Je पआ Population of —— and Assam provinces after Radcliffe Award. 163, 1737- 

Harassment and molestation of Hindu women at customs barriers between Eastern 
Vakistan and ——. 3191, 

Amport of mustard ci] and mustard in —— from other Provinces. 3258. 
imp! of coccrut cultivation in ——, 3551-52. 
Land under sugar cane cultivation in ——. 3556, 
wt as wheat or wheat products and rice to —— for 1947-48. 1143.44, Withdrawal of Pakistan armed police from Ch rsanda: —. 1204-06. See.also Bengal”, - - ss ५ ee 

WEST INDIES— 

Question re blishment of a fed 

WESI PUNJAB— 
Question re— - 

of —= and Indians’ interests, 3345.46, 

Classified list of various factories located in —— and Sind vefore partiti 325, a Evacuation’ of refugees from Jhelum (——). 3584. ee Non-arrival of goods from —— despatched before partition. 996-97, Refugees from —= sent to Orissa. -2350. 
_ Return of only old’nun-Muslim abducted women by —— Government. 2132.33. 
See also “‘Punjab”. 

WESTERN HOUSE— 

Question re— 5 
Non-occupation of rooms in —— allotted to 4.1. 8. Employees. 1998, Un-occupied rooms. in — alfotted to A.LR employees, 15202 
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Question re— 

Despaich of ——, sucar, glass bangles, vegetable seeds and vegetable oila from en 
station during 1938-47. 3559, 4 

Import of —— from Australia. 487-88, 4 
Tndia’s approach to Soviet Government for supply of ——. 3272 
Purehase of —-— from Australia, 1133. 
Sninggling of —— and gram on Bhatinda Ferozepore Line. 2916. 
Supply of ——- or —— products and rice to West Bengal for 1947-48. 1143.44 

See also ‘Food-stufis”’. y 

LINGDON AERODROME— 
See ‘‘Aerodrome(s)”’. 

WITHDRAWAL FROM RAILWAY RESERVE— j 

Demand for Supplementary Grant for 15th August, 1947 fo 315६ March, 1948. 1290. 
WITHOUT PORTFOLIO, MINISTRY OF— 

Demand for Grant. 2261. 

_ WOMAN(EN)— 
; Question re— ॥ 
Abducted —— rescued and State Nursing Homes. 2721-22. - 

| Ban on emplovment of —— as Assistant Research Officers for Central Water-nowar. 
Trrigation and Navication Research Station, Poona. 3591-92. 

Harassinent and molestation of Hindu —— at customs barriers between Fastorn Pakistan 
and West Bengal. 3191. 5 

_ Immoral traffic in abducted and refugee —— in Delhi Province. 3160. 
Non-issne of licence to a —— for plving Hacknev Carriage. 3458. 
Non-Mnuslim —— abducted in Rahawalpur State. 2734. 
Number of Hindu and Sikh abducted —— rerovered from Pakistan. 379. 
Rerovery of ahdneted in Dominions of India and Pakistan, 217-18 
Refusal of District Magistrate. Montonmerv to restore an abducted Hindu girl in 

possession of a Muslim Zamindar. 3377-78 
Refnent af District Magistrate Montgomery to restore an abducted Hindu girl to Indian 

Dominion. 3047-48. 
Rehabilitation of wnsennnorted refugee —— and children. 2119-20, 

; Representation ty Pakistan Government re the location of abdncted —— in five Kashmir 
Rorder Districts and the closing of those Districts to Tndian troops and Civilians 
3048 

Resene of abducted —— and children in Tndia and Pakistan. 1879-75 
Return of only old Non-Muslim abductad by West Punjab Government. 2132-33. 
Training courses for refugee ——. 

) —— and children abducted from Jammu and Kashmir, 2347-48. 
WOMEN’S COLLEGE(S)— 

Sec “College(s)’*. 

_ Woobp— 

Question re— 

Exnort permits for Rose-woud and Soft-wood. 3290-91, 
Indian Building Industry and export of rose-wood and soft-wood. 2732, - 
Requirements of forest. wealth of India and —— Distillation ‘Industry. 2660-61. 

WORKERS’ PROVIDENT FUND BILL— 
: “Billisy". 

WORKING EXPENSES—ADMINISTRATION=~ 

Demini for Grant. 1159-67, 1195. ay 
Motion to rednce demand for ‘——’. Ground Elevators and svecial facilities for working 

and movement of agricultural dities especially foodstuffs. 1159-67. 

WORKING EXPENSES—APPROPRIATION TO DEPRECIATION FUND— 

_ Demand for Grant. 1196. 
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WORKING EXPENSES—MISCELLANEOUS EXPENSES— 
। Demand for Grant, 1159, 1167-76, 1196. 

Motion to reduce demand for “——’’, Loss on railway grain shops. 1167-76. 

WORKING EXPENSES—OPERATING STAFF— 
Demand for Grant. 1195. 

WORKING EXPENSES—OPERATION (FUEL)— 

Demand for Grant. 1195. 
WORKING EXPENSES—OPERATION OTHER THAN STAFF AND FUEL— 

Demand for Grant 1196. 

WORKING EXPENSES—REPAIRS AND MAINTENANCE— 
Demand for Grant. 1002-03, 1101-12, 1176-89, 1195 
Motion to reduce demand fo: 

M chine tools. 1102-13 id 
Prevention of thefts of railway fittings. 1176-85. 

WORKMEN'S STATE INSURANCE BILL— 
See ‘Rill{s)”.- 

WORKS, MINES AND POWER, MINISTRY OF— 
Demand for Grant, 1903-31 
Election to Standing Committee for ——. 3600, 
Motion re Election to Standing Committees for ——. 3297. 
Motion to reduce demand for ‘——”. 

Policy re Building. of Houses and quarters. 1903-31. 
Policy re of Mineral 31. 
Utilisation of water resources and Policy of Central Water-Power, Irrigation and Navi 

gation Commission. 1903-31 
Question re officers and other personnel prosecuted for corruption in ——.. 390. 

¥ 

YARN— 

‘See “Textile(s)”, 

YASHWANT RAI, PROF.— 
Question re— 

aed a aa ti ign gee 1 ला of ine 2821, 
of wheat an on Bhatinda-Ferozey ine, 2916. 

"Ticketless travel on BhAtNaa Parovepie Line. O17. 
॥ YOUNG PLAN— 

= कट ger es She ee) es Board award by colliery owners, 

Z 

ZAMTNDARI— 1 
“Question re restoration of estates and —— confiscated during Sepoy Mutiny, 1858, 1926. 
ZIAUDDIN AHMAD, DR. SIR— 

Condolence on the death of ——. 20-21. 
ZOOLOGICAL SURVEY— 

Demand for Grant. 2862, 
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CORRIGENDA 

the Constituent Assembly of India (Logislative) Debates (Part T[— 

ings other than Questions and Answers), August-September Session, 

In Volume VI,— 

1. No.1, dated the 9th August, 1948,— 

(i) Page 9, for existing line 18, read ‘‘mombor who has dissented. I 

am sorry that the Select Committee Report has”; 

(ii) Page 15, for existing line 15, read 7. R. K. Sidhva: I have 
put a dissenting note and 1 have signed it. So, ”; 

2, No. 2, dated the 10th August, 1948,— 

(i) Page 89, for existing line 19, read “(Interruptions)” ; 

(ii ) Page 158, insert in column (1) as Serial No. 2 “2. No. 28/AGH, date 
the 17th January, 1948.” and in column (2) before the words “a party” 

insert “On the 20th December, 1947, the Tahsildar of Madhira together with”. 

No, 3; dated the 11th August, 1948;— 

(1 ) पृष्ठ १७२, पंक्ति १७, “ है के स्थान पर “हें ” पढ़ें । 

(४ ) पृष्ठ १७४, पंक्ति ९ “ लो ” के स्थान पर “ लोग ' पढ़ें । 
(iti) Page 205, line 7 from bottom, after ‘Prof. Ranga” insert “ is” ; 

(iv) पृष्ठ २११, [ हिन्दी विभाग ] पंक्ति २, “ में ” के स्थान पर ” A” पढ़ें । 

AV) पृष्ठ २१४, पंक्ति ३, “ में ” के स्थान पर a" पढ़ें । 

(vi) पृष्ठ २१५, पंक्ति २, “AA”, “area”, “faa” तथा “ह ” के स्थान पर 
mre: “में ने”, “सामने”, “faa” तथा “हें” पढ़ें । 

i 

No. 4, dated the 12th August, 1948,— 

(i) Page 218, line 17 from bottom, before * EXTERNAL ” insert 
‘MINISTRY OF” ; — 

(ii) Page 231, for existing line 9 from bottom, read ‘The Assembly re- 
assembled after Lunch at Half Past Two of the Clock, Mr.” ; 

(iii ) Page 237, line 13, for ‘‘stories” read “stores”, in line 30, for “Karchi” 
read ‘Karachi’, and omit line 31 ; 

iv) Page 248, line 4; for “R80 millions” read “ £80 millions”;



5. No. 5, dated the 13th August, 1948,— 

Page 302, for cxisting line 3, read “and delicate, we will be failing our 
duty if at the same time we do not” ; 

6. No. 6, dated the 16th August, 1948,— 

(i) Page 324, for existing line 13, read “Central taxation. Once a Board — 
comes into existence there is no question of ” ; q 

(ii) पृष्ठ ३३४, [ हिन्दी विभाग ] पंक्ति ५, «(Industuies)” के स्थान पर 
“(Industries)” पढ़ें | 

(iii) पृष्ठ ३३५, पंक्ति २३, “ दूसरीक ” के स्थान पर “दूसरी” पढ़ें 1 

(iv ) Page 336, lino 21, for “ persuaded ? read “ pursued ” ; 

(ए पृष्ठ ३३७, नीचे से पंक्ति २, “काल्ज” के स्थान पर “ क्लाज़ ” पढ़ें। 

4. No. 7, dated the 17th August, 1948,— 

(i) Page 380, line 16, between “lot” and “rivalry” insert “of” ; 

(ii) Page 386, line 18 from bottom, insert “this” at the end, and in line 

16 from bottom, insert “such” at the end ; 

(iii) Page 397, line 16, for “product” read “produced” ; 

(iv) पृष्ठ ३९६, अन्तिम पंक्ति, “हव” के स्थान पर “ag” पढ़ें । 

8. No. 8, dated the 18th August, 1948,— 

(i) Page 408, omit line 3 ; 

(ii) Page 431, line 18, for “India sh be’? yeq@ “India shall be” ; 

9, No, 9, dated the 20th August, 1948,— 

(i) Page 448, line 7, for “country” read “contrary” ; 

(ii) Page 454, line 25 from bottom, for “certian” read ०; certain; 

(iii) Page 458, for existing line 10, read “Tho words are:” ; 

(iv) Page 468, line 22 from bottom, for “docs” read “do” ; 

(४) Pago 472, line 10, insert “acceding”? before “States” ; 

(vi) Page 474, for existing line 6 from bottom, read ‘At this stage Mr. 
Speaker vacated the Chair, which ४७३७ then occupied” ; 

10. No. 10, dated the 23rd August, 1948, 

(i) Page 505, line 1, for “persual” read “perusal” ; 

(it) पूछ ५०८, पंक्ति ३६, “संकत” के स्थान पर “सकते” पढ़ें । 



ened ३९, “विस्तृत”, “fea”, “क” तथा “लिय” के स्थान पर 
क्रमशः “विस्तृत”, “लिये”, “के” तथा “faq” पढ़ें 

पंक्ति ४०, “ar” के स्थान पर “हुआ” पढ़ें 

“हु” के eat पर “है” पढ़ें 

“माहूम” के स्थान पर “मालूम” पढ़ें। 

< 
(77) पृष्ठ ५०९, पंक्ति १, “महीने” के स्थान पर “महोनों'' पढ़ें 

पंक्ति २, “ह” और “ate” के स्थान पर are: “है” और “थोड़े पढ़ें 

पंक्ति ४, “fea” हे स्थान पर “लिये” पढ़ें । 

पंक्ति १७, “उसका” के स्थान पर “उनका” पढ़ें 

अन्तिम पंक्ति में 'कहगे” के स्थान पर “कहेंगे” पढ़ें ! 

(iv) पृष्ट ५१०, पंक्ति २५, “हमार के स्थान पर “हमारे” पढ़ें। 

(९) पृष्ट ५११, पंक्ति १, “वहां” के स्थान पर “यहां” पढ़ें 

पंबित १०, “यह” के स्थान पर “इन पढ़ें । 

पंक्ति ११, “कहगे” के स्थान पर HET” पढ़ें । 

पंवित १६, “वहां” तथा “क” के स्थान पर क्रमशः “वहां ae 

“एक पढ़ें | 

पंक्ति २४, “पर” के स्थान “वर “में” पढ़ें। 

(vi) पृष्ठ ५१२, पंक्ति २९, “जल” के स्थान पर “जेल” पढ़ें । 

पंदित ३३, “गा” के स्थान पर “होगा पढ़ें । 

|, No. 11, dated the 24th Auzust, 1948,— क् 

(i) पृष्ठ ५६१, पंवित १, “बात” तथा “थी” के मध्यस्थ “हुई” पढ़ें । 

पंवित २, “स” के स्थान पर “से” पढ़ें । द 

पंक्ति ३ और ६, “अधीन” के स्थान पर “आधीन” पढ़ें । 

(ii) JS ५६३, पंक्ति १३, “करेंग” के स्थान पर “करेंगे” पढ़ें । 

2. No. 12, dated the 25th August, 1948,— 

(i) पृष्ठ ५९१, [हिन्दी विभाग] पंक्ति ९, “का” के स्थान पर “करो” पढ़ें 

पंक्ति १०, “पुलिश” के स्थान पर “पुलिस” पढ़ें । 
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पंक्ति १२, “eter” के स्थान पर “होगी” पढ़ें । | 
पंक्ति १४, “मौजूद” के स्थान पर “मौजूदा” पढ़ें । 

पंक्ति १८, “यह” के स्थान पर “यहां” पढ़ें । 

(ii) Page 597, line 22 from bottom, for “superstitions” read “superstitious”, 

and line 17 from bottom, for “marrige” read “marriage”; 

(71) पृष्ठ ६०१, नीचे से पंक्ति ५, “जिसके” के स्थान पर “जिनके” पढ़ें। 

(iv) पृष्ठ ६०२, पंक्ति १ और ३, “तन्दुरस्ती” के स्थान पर “तन्दरुस्ती” पढ़ें। 

पंक्ति ६, “अंसी” के स्थान पर “ऐसी” पढ़ें। 

पंक्ति ८ “aq वृद्धि” के स्थान पर “में वृद्धि ” पढ़ें । 

= ped GES ९१/७४ BU - 9 jeu Yok ६००७० (v) 

(vi) Page 618, for existing line 10 from bottom, read “Mr. R. K. Sidhva 
(0, ९, and Berar ; General) : Madam, I beg to move for”, and in 

line 5 from, bottom for “Amendnents”’ read “Amondment” j 

18, No, 13, dated the 26th August, 1948,— 

(i) Page 633 for existing line 4 from bottom, read “The Assembly 
re-assembled after Lunch at Half Past Two of the Clock” ; 

(ii) Page 651, line 18, for “5 p. wt.” read “5 a. Mt.” 

14, No. 14, dated the 28th August, 1948,— ह 
(i) Page 696, for existing line 5 from bottom, read as follows : 

Prof. N. 6. Ranga : Question | 
Mr, Naziruddin Ahmad : Love and affection will excuse such faults, 

(ii) Page 700, line 10, insert “also” in the beginning ; 

15, No. 15, dated the 30th August, 1948, — 

९९ )४० 22४. ३९५० (39% hand & tey29 ))| teseglid = A shu - ४] ०4००० (i) 

~ hep 
+ (08 १३ ९९ ४४ Ba Slay 5 enn - * ३७० ow Se - ४1१ ५००० (ii) 

+ 80१३ tule they 5 ₹९)9 = fe )७७ - ५|४ ८८४० (iii) 
(iv) Page 759, line 25 from bottom, for “that the attempt” revd “that 

first attempt” ; 
j 

(v) Page 762, after line 26, insert ‘Act, 1947 (Second amendment) be taken into 
gonsideration ”, and omit line 2 from bottom :
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No, 16, dated the 8180 August, 1948,— 

(i) पृष्ठ ७८६, पैरा २, पंक्ति १ और ८ “म” के स्थान पर “में” पढ़ें 1 

-
_
-
 

(ii) पृष्ठ ७८८, [हिन्दी विभाग] पंक्ति ३, “म” के स्थान पर “में” पढ़ें । 

पंक्ति ५, “पुस्कालय” के स्थान पर “पुस्तकालय” पढ़ें | 

(iii) पृष्ठ ७९२, [हिन्दी विभाग] पंक्ति ४, “चल” के स्थान पंर “चले” पढ़ें । 

पंक्ति ६ “सकार” के स्थान पर “सरकार पढ़ें | 

पंक्ति १४, “खब” के स्थान पर “खूब” पढ़ें | 

(iv) पृष्ठ ७९४, पंक्ति २, “नेनशल” के स्थान पर “नेशनल?” पढ़ें । 

= (3३४१२ ९९०३ Slay < ९3. = fh slaw «७ Sv -V94 «०४० (Vv) 

(vi) Page 803, line 22, for “then” read “them”; 

Tn Volume VIT,— 

17, No. 1, dated the Ist September, 1948,— 

(i) पृष्ठ ८३५, [हिन्दी विभाग], पंक्ति १२९, “पक्स्थिति” के स्थान पर 
“परिस्थिति” पढ़ें । 

(ii) पृष्ठ ८३६, पंक्ति २, “हमार” के स्थान पर “हमारे” पढ़ें। 
(iii) Page 841, between linos 3 and 2 from botiom, insert “Territorial Foroe shall 

not vacate the seat of any mamber returned to serve in any Logis-”’ ; 

(iv) Page 849, omit line 1 ; 

18, No, 2, datod the 2nd Septembor, 1948,— 

(i) Page 872, line 10 from bottom, for “Mr. A. ए, Portani” read “Mr. A, ए, 
Pattani”’ ; 

(ii) पृष्ठ ८९८, पंक्ति ५, “म” के स्थान पर “में” पढ़ें । 
पंवित ५, “पेस” के स्थान पर “da पढ़ें । 

पेरा २, पंक्ति १, २, ३ और ४ में “क” “न” “से”! “हु” के स्थान पर 
क्रमशः “के”, “ले”, “से” और “हैं” a 

पेरा ३, पंक्ति २, “aaa” के स्थान पर “बनाने” पढ़े । 
पंवित ५, “हमार” के स्थान पर “हमारे” पढ़ें । 

अन्तिम पंक्ति, “चाहुत” के स्थान पर “चाहते” पढ़ें । 
(ili) पृष्ठ ८९९, पंक्ति ११, “क” तथा “म” के स्थान पर “के. और “में 

पढ़ें | 

हू हर 4 
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पंक्ति १५, “eran! के स्थान पर “हमेशा” पढ़ें । 

पंक्ति २३ “मुझ के स्थान पर “मुझे पढ़ें । 
aq” 

अन्तिम पंवित, “Bea” के स्थान पर “ पढ़ें । 

(iv) पृष्ठ ९१० अंलिम पंवित, “कषि” के स्थान पर “कृषि” पढ़ें । 

19. No. 3, dated the 3rd September, 1948,— 

(i) पृष्ठ ९६१, पंवित ३, “Ta के स्थान पर “रुपये” पढ़ें । 

पंक्ति ४, “ia” के स्थान पर “पांच पढ़ें । 

Ghat १४, “मल्क” के स्थान पर “मुल्क पढ़ें | 

पंक्ति १७, “मालूस” के स्थान पर “मालूम” पढ़ें । 

पंक्ति २१, “से के स्थान पर “में पढ़ें । 

पंक्ति २५, “सटे” के स्थान पर “स्टेट” पढ़ें । 

(ii) पृष्ठ ९६२, The १ तथा ४, “म” के स्थान पर “में” पढ़ें । 

पंक्ति २, “मिटा के स्थान पर “मिट” पढ़ें । 

20, No. 4, dated the 4th September, 1948 ,-- 

(i) Page 1004, line 13 from bottom, insert ‘has’ in the beginning ; 

= (38४5३ tthe ylarye S teapha yp! रथ ५७० (8 plow ol = J*JV sso (ii) 

(iii) Page 1018, line 3 of English portion, for “be” read “by” ; 

> (3920 BE etna gaan BUY) 0७० < >> =f] pow - Jot amie (vi) 

(४) पृष्ठ १०२३, पंक्ति ३, “वाचस्तति” के स्थान पर “वाचस्पति” पढ़ें। 

(vi) पृष्ठ १०२४, नीचे से पंक्ति ३ और ४, “devise” ¥ स्थान पर “device™ 

पढ़ें । 

(vii) Page 1027, lines 6 का0 7 from bottom, for “was moved” read “must 

move” ; 

(viii) Page 1028, line 15 from bottom, for “pie” read ‘ pice” ; 

(ix) Page 1030, line 12 from bottom, for “‘fishion” read “fashion” ; 

(x) Page 1038, line 24 for ‘‘geneal"’ read ‘‘general” ; 

21. No. 5, dated the 6th September, 1948,— 

(i) पृष्ठ १०६२, पंक्ति १, “परा” के स्थान पर “पूरा” पढ़ें। 

(ii) पृष्ठ १०६४, पंक्ति 2, “displaced” के स्थान पर ‘displace’ पढ़ें । 

afar पंक्ति, प्रथम शब्द “हें” पढ़ें | 



= पृष्ठ १०६५, पंक्ति २, “far” तथा “हमारा” के मध्यस्थ शडद “कि' कौ 
काट देवें | 

uv! Py Oa sla bl) de S 20३ - * yew wo as: }+90 «mie (iv) 

+ (38०७३ ९ )#* ME 
1 

Jey ax ९३७०३ ) ०० Ste (99०५ २ - ३७० ऊन - | ov ८००४० (५) 

- GPR the Haha 

. No, 6, dated the 7th September, 1948,— हू 

(i) Page 1127, line 29, for “no” read ‘‘not” ; 

(ii) Page 1132, line 13, for “ovservance” read “observance” and in lines 9 and 
1 from bottom, for “States” read “State’’ ; 

(iii) Page 1136, line 1, for “wishes m 107 read “wishes me to” ; and 

(iv) Page 1146, transpose lines 8 and 9. 
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s J ASSEMBLY OF INDIA (LEGISLATIVE) DEBATES 

Part if —Proceedings other than Questioas and Answers. 

Volumes VI and VII—9ih August to 7th September, 1948. 

A 

CESSION— 
See ‘Instrument of —— 

AUCOUNTANTS BILL— 
See “Chartered —— ” under “‘Bill(s)’’. 

OT— 
Central Exeises and Salt— 

Notifications under section 38 of —— 1944—laid on the Table. 766-69. 
Registration of | oreigners— 

Declarations of exemptions under—laid on the Table. 261-65. 

ADVISORY COMMITTEE— 
See “Committee(s)’’. 
3 FORCE (AMANDMENT) BILL— 

See “Indian Army and the Indian ——’ under “‘Bill(s)’”’, 

AIRCRAFT (AMENDMENT) BILI— 

See “Indian ——’’ under ‘‘Bill{s)"’. 

R-MERWARA LAND DEVELOPMENT BILL— 

See ‘Delhi znd ——" under ““Bill{s)”’. 
JMER-MERWARA RENT CONTROL (AMENDMENT) BILL— 5 

| See “Delhi and ——” under “Bill(s)”. 
AJMER-MERWARA TENANCY AND LAND RECORDS BILL— 

See “*Bill(s)’’. 
ALAGESAN, SHRI 0. V.— 

Factories Bill. 558, 630-32 
AMBEDKAR, THE HONOURABLE DR. 8. R.— 

to examine Rules of Procedure and Coaduct o? cumt- 
ness of the House. 919. 

Ohild Marriage Restraint (Amendment) Bills— 
Motion to refer to Select Committee. 593y 

gal Pr 11]... 
Introduced. 4° 
Motions to consider and to pass. 413-16, 

Displaced Persons (Institution of Suits) Bill— 
Motion for leave to introduce. 5, 
Motion to consider. 417. 
Consideration of clauses. 418-24, 444-46, 448-55. 
Motien to pass as amended. 

Utinda Code—- 

Presentation of report of Select Committee. 218-19. 
Motion to consider as reported by Select Committee. 775 

Income-tax and Business Profits Tax (Amendment) Bill. 744, 752-55. 
Indian Matrimonial Causes (War Marriages) [-- 
Trtroduced. 4.७ 

_ Motions to consider and to pass, 5426-28. 
‘Indian Revistration (Amendment) Bill— 

Tntroduced. 5 
Motions to consider and to pass. 424-26, 

THONY, MR. FRANK.— 
Indian Rail (Second A dment) Bill— 
Motions to consider and to refer to Select Committee, 408-09. 

85 LAD 



2 7 EX TO THE 0. सजा DEBATES. 

ARCHAOLOGY, ADVISORY BOARD oF— 
Election to Central ——. 936, 100. 

ARMY ‘AND THE INDIAN AIR FORCE (AMENDMENT) BILL— 

See “Indian ——” under ‘“‘Pill(s)’’ 

ARMY— 
“Indian Army (Amendment) Bill” under ‘‘Bill(s)’”’ . 5 a 

See also “Tndian pase and the Indian Air Force (Amendment) Bill’ under ‘‘Bill(s) 
See also ‘Territorial Army Bill’ under ‘‘Bill(s) 

ARMY (AMENDMENT) BILL— 
See “Indian ——’’ under “Bill(s)”. 

ARMY BILL— न 
See ‘Territorial ——’’ under ‘‘Bill(s)’’. 

ASHOKA PILLAR— 
Presentation of replica of —— by Sardar Sant Singh. 919-20. 

ATOMIC ENERGY BILL— 
See “Bill(s) 

AYYANGAR, SHRI M. ANANTHASAYANAM— 
Appointment of —— on committee to examine Rules of Procedure and Conduct of Businest 

of the House. 
Banking Companies Bill— 

Motion for extension of time for the presentation of report of Select: Committee. | 
Census Bill. 430-34. ‘ 
Child Marriage Ri int (Amend: ) Bill— 
Motion to refer to Select Committee. 583, 693-94, 600. 

Cr ft Le Bill— 
Criminal Tribes (Repeal) Bill— 
Motion to consider — Not moved. 617 ४० 

Demand for Supplementary ‘Grant for 1948-49. 
‘Capital outlay on Sterling Pensions’— 
Motion to reduce the Demand— ‘A 

Failure of Governmen) to secure protection against sealing down to Ster 
Balances. 244, 251 97, 306. 

“‘Defenve Capital Outlay’— 
Motion to reduce the Demand— 
५77“ of payment and Defence Stores Policy of Government. 244, 251, 290: 

Diplomatic and Consular Officers (Oaths and Fees) Bill. 456. 
Displaced Persons (Institution of Suits) Bill. 419- 423, 445, 448-50, 462. 
Election of —— as Deputy Speaker. 917-18, 
Electricity (Supply) Bill— 

Motion fo consider as reported by Select Committee. 41-46. 
Consideration of clauses. 83, 89, 90-91 
ae. | to pass as amended. 34. 
Essential Supplies (Temporary Powers) (Amendment) Bill. 1035, 
Estate Duty Bill— 
Motion for extension of time for presentation of report of Select Committee. 13-17. 

Exchange or Prisoners Bill. 882, 891. ॥ 
Factories Bill, 552, 567, 643. 

Hindu Code— 
Motion to consider as repcrted by Select Committee. 781. = 

Imperial Library (Change-of Name) Bill. — 785. ‘4 
Income-tax and Business. Profits. Tax (Amendment) Bill— 7 
Motion to consider, as reported by Selec! 782-38, पु 
Consideration of clauses. 740, 7 49-50, 1756. 

Indian Army (Amendment) Bill. 462-64, 466, 470-71. 
Indian Bar Councils and the Legal Practitioners (Amendment) Bill— 

Motion to consider -—— not moved. 617. 
Tndian genom Causes (War Marriages) Bill. 427-29. 

Bil 

2 > 

Indian Rail (Second 
Motion to cansider and to refer to Select Committee. 394-05, 407, 412, 

Indian Registration (Amendment) Bill. 425 
Indian Telegraph (Amendment) Bill. 473. 
Mine and Minerals Bill. 814-15. 

*Sioten to 
(Transfer sae Public Ownership) 
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-AYYANGAR, SHRI M. ANANTHASAYANAM=contd. 

Resoiution 7¢— 
Indian Parliamentary Group of Inter-Parliamentary Union. 315-16. 

Measures to check rising prices, ci, nec.ssary commodities. - 182, 187, 201-02,--208-11. 

Territorial Army Bill. 850; 862; 857-59. 

AYYANGAR, THE HONOURABLE SHRI N. GOPALASWAMI— 

Exchange of Prisoners Bill— 
Motion for leave to introduce. 623 
Motion to consider... 865-67, 873, 882-85. 
Consideration of clauses. 885-88, 890-94. 
Motion to pass as amended. 894. 

AZAD, THE HONOURABLE MAULANA ABUL KALAM— 

Imperial Library (Change of Name) <Bill— 
Motion for leave to introduce. 445-44. 
Motions to consider and to pass. 783-85, 787, 794-99. 

Motion re— 
Election to Central Advisory Board of Archaeology. —936. 
Election tc. Central Advisory Board of Education» 936-37. 
Eilectiox to Court of University of Delhi. «937. 

B 

BALDEV SINGH, THE HONOURABLE SARDAR— 

Cantonments (Amendment) Bill— 
Motion for leave to introduce. 403. 
Motions to consider and to pass as amended. 781-83. 

Indian Army (Amendment) Bill— 
Motion for leave to introduce. 318. 
Motions to consider and to pass as,amended,|.467-71. 

Indian Navy (Discipline) Amendment \Bill— 
Motion for leave to introduce. 663. 
Motions to consider and to pass: 863-65. 5 

Motion re— 
Hiection to Central Advisory Committee of National Cadet Corps. 48, 
Klection to Standing Comittee for Ministry of Defence. 620. 

Merritorial Army Bill— 
Motion for leave to intreduce. 490. 
Motions to consider aud to puss as amended. 821, 839-41, 843, 846, 850-53, 857} 060-61. 

BANKING COMPANIES BILL— 
= 

See ‘*Bill(s)”. 

BAR COUNCILS AND THE LEGAL PRACTITIONERS (AMENDMENT) BILL— 

See ‘Indian ——" under “Bill(s)". 

BARMAN, SHRI UPENDRANATH— 

Census Bill. 438. 
Factories Bill. 576-78, 632-33, 636. 

BHARATHI, SHRI L. KRISHNASWAMI— 
Census Bill. 437-39. 
Change in the date for non-official Business in the Assembly.’ 619. 
Displaced Persons (Institution of Suits) ‘Bill. 450. 

BHARGAVA, PANDIT MUKUT BIHARI LAL— 
‘Ajmer-Merwara enancy and Land Records Bill— 

Motion to refer to Select Committee. 1122-24, 1140-44, 

Delhi and Ajmer-Merwara band Development. Bill, ;,1102-04. 

Indian Penal Code (Amendment) Bill— 
speeded of Section 124A 

‘otion to consider — aot moved. 614. 
BHARGAVA, PANUVIT TILAKUR DAS— 

Child Marriage Kestraiat (Amendment) Bills— 
Motion to refer to Select Committee. 582 88, 604-13. 

Code of Criminal Procedure (Amendment) Bill— 
{Amendment of Sections 4, 29A etc.) 2 f 

Motion to consider — not moved. 616. 
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BHARAGAVA, PANDIT THAKUR DAS—contd, 24 

Code of Criminal Procedure (Amendment) Bill— 
(Amendment of Sections 49 and 497). 
Motion to refer to Select Cornmittce — not moved. 615. 

Delhi and Ajmer-Merwara Land Development Bill. 1095-1102. 
Electricity (Supply) Bill. 230. at 

tial Supplies (Temporary Powers) (Amendment) Bi 1017-23, 1034-35. 
Exchange of Prisoners Bill. 879-80, 887, 889. 
Factories Bill, 627, 672-76, 679, 686, 691. पर का 
Gandhi National Memorial Fund Donations (Companies) Bill, 219-21. 
Hindu Code— 

Motion tc consider as reported hy Select Committee. 778-81. 
Hindu Marriage Validity Bill— 
Motion to refer to Select Committee — not moved. 616. 

Income-tax and Business Profits Tax (Amendment) Bill— 
Motion to consider as reported vy ७९९८६ Committee. 713-25, 726. 
Consideration of clauses. 743, 746-48, 750-57. 

Indian Judicial Procedure Bill— 
Motion to consider — not moved. 617. sik 

Indian Penal Code and the Code of Crimjnal Procedure (Amendment) Bill— 
Motion to refer to Select Committee — not moved. 614. 

Nomination of to the Panel of Chairmen. 581. 
Resoivtion 7 measures to check rising jmces of necessary commodities. 171, 175-81. 
Territorial Army Bill. 843-49, 851, 853-57. 

BHATT, SHRI GOKULBHAI DAULATRAM— 

Child Marriage Restraint (Amendment) Bills— 
Motion to refer to Select Committee. 601-03. 

Electricity (Supply) Bill. 68-72. 
Factories Bill— 

Motiv: to consider as repurted by Select Committee. 508-16, 
Consideration of clauses. 545-46, 557-58, 1, न 

imperial Library (Change of ४७३७७) Bill. 788-90. 
Resulution re measures to check rismg prices of necessary commodities. 211-16. 

BILL(S)— 

Ajmer-Merwara Tenancy and Land Records— 
Select C i (Ref Motion to refer to red to Select Committee). 1121-24, 1140-47. 

Atomic Energy— 
Assent of 11. E, the Governor General. 1-2, 

Banking Companies— 
Motion to refer to Select C ii ferred to Select C ittee), 19-30, 
Moto for extension of time for presentation of report of Select Committee. 401-03, 

Bombay, Calcutta and Mairas Port Trusts (Constituti ) (Amendment)— 
Motion to consider. 369-85, 
Consideration of clauses. 384-90. 
Motion to pass as amended. 390-92. 

Bombay Pert Trust (Amendment)— 
(By Mr. R. K. Sidhva) 
Motion to refer to Select Ccsnmittce — not moved. 616. 

Bombay Public Security Measures (Delhi Amendment)— 
Introduced. 490. 
Considered and passed. 800-01. 

Calcutta Port (Amendment)— 
(By Mr, R. K. Sidhva; 
Motion to refer to Select Cenmittee — not moved. 616. 

Calentta Port (Pilotage)— 
Assent of H. E. the Governor General. 1-2, 

Cantonments (Amendment)— 
Introduced. 403. 
Considered and passed. 781-83, 

Introduced. 4. 
Consiveyaton and passed as amended. 429-42, 

Censns of Refinrees— 
Introduced. 318. 
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S8)—contd. 

Central Silk Board— Committee). 360-60. 
Motion to refer to py cone see es en so Select © 
Presentation of report o! 100७७. cee 
Motion to consider as reported by Select ttee. 1114-19. 
Consideration of clauses. 1119-21. ४ 
Motion to pass as ded. (Passed as ). 1121. 

Chartered Accountants— 
Introduced. 1002. 

Child Masri ‘iage Res' (Amendinent) Bills— 
(Amendment of Sections 3, 4, 5, 6, and 10). 
(Amendment of Sections 2 and 4). 
(Amendment, of Sections 10 and 11). 
(By Pandit Thakur Das Bhargava). 
Motions to refer to Select Committee. (Referred to Select Committee), 582-613. 

Ci ( A \dment — 

pees is § 769. 
Civil Marriag. rt eS 

By Dr. Sir Hari Singh Gonr) 
introduced, 617-18. : है 

Coal Mines Provident Fund and Bonus Schemes— 
Introduced. 316. 
Considered and passed. 473-86. 

Code of Civil Procedure (Amendment)— 
Assent of H. E. the Governor General. 1-2. 

Code of Criminal Procedure (Amendment). 
02788 cf Section 488) 
By Mr. R. K. Sidhva) 
Introduced, 618, (dm Code of Criminal Proced: dment)— 

Amendment of Sections 4, 29A ete.) 
‘By Pandit Thakur Das Bhargava’ 
Motion to consider — not moved. 616, , 

Code of Criminal Procedure (Amendment)— 
{Amendment of Sections 496 and 497) 
(By Pandit Thakur Das Bhargava) 
Motion to refer to Select Commiitee — not moved. 615 

Conti of Legal Proceeding: 
Introduced. 4, 
Considered and passed. 413-16, 

Control of Shipping (Amendment)— 
Assent of H. E. the Governor General. 1-2. 

Cotton Textiles Cess— 
Assent of प्र. E. the Governor General. 1-2. 

Criminal Tribes (Repeal)— 
(By Prof. N. G. Ranga) 
Motion to refer to Select Committee — not moved. 614. 

Criminal Tribes (Repeal)— 
(By Shri M. Ananthasayanam Asyong: ar), 

otion to consider -- not moved. 617. 
Damodar Valley Corporation— 

Assent: of H. E the Governor General. 1-2. 
Delhi and Ajmer-Merwara Land Development— 

Motion to consider as reported by Select Committee. 1094-1111. 
Consideration of clauses. 1111. 
Motion to pass as amended. (Passed as amended). 111-14. Dethi and Ajmer-Merwara Rent Control (Amendment)— पाता of H. E. the Governor General. 1-2. jentists-— 

Assent of H. E. the Governor General. 1.2. 
Dentists (Amendment)— 

y My. R. हू Sidhva) 

Dip! mite and On lar Officers (0 lomatic an msular = 
अहम Te icers (Oaths and Fees) 

Considered and passed. 455-59, 

ah
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BILL(S)—contd. 3 
Dispiaced Persons (Institution of Suits)— 

Motion ‘to consjder.” 417-18, * alee 
Consideration of clauses, 418-24, 444/55, 
Motion to pass as amended. (Passed--astamended). » 455; 

Dock Workers (Regulation of Employment)— 
Assent of H. eg पटक ea 1-2. 

Khawaja mi nent)—- 
es uced. 318. 
Considered. and 1 . 460-62, 

Electricity (Su — ने ले = 
Mths eo conte as reported by Select Committee, - 30:46} 4o64n=~ 
Consideration of clauses. 65-92, 222-31, 319-31. Ket 
Motion to pass as amended. (Passed as amended). : 

Employees’. 8 Tnsuran 

Deen ot Hk the पलक Geld” 1.2, 
ssential Bip plies (Temporary Powers) (4 

Introduced. 770. 
527 to ela Se जनक 

sideration of clauses. r 
Motion to pass as amended. (Passed as amended). 1036-37. 

OTe मकर शक एल ot Sole Connsttio,. 6 tation of preliminary report o: ० mmit i पलक 
Motion for Se Na of itis for presentation of reportiof Select, Committee... ¢ 18> 

Exchange of Prisoners— 
Introduced. 621. 
Motion to consider. 865-67, 873-85. 
Consideration of clauses. 885-94. 
Motion to pass as amended. (Passed as amended). 804. 

bir अव्नल # Select Committesi: 19; | resentation of report of Select Commi ) 
Motion to 720 reported by Select Committee.’ 486-88;.:490:632. 
Consideration of clauses. 622-62. 664-95. 
Motion to pass as amended. (Passed as amended) तिलक 02५७5 

Gandhi National M: jal Fund Donati ( Pp 0 + 
ntroduced. 

Considered and passed. 219-22, 
Hindu Code— c 

Presentation of report of Select Committee. 218-19. 
Motion to consider as reported by Select Committee—Postponed. 775-81 

Hindu Marriages Validity— 
(By Pandit Thakur Das Bhargava) 
Motion to refer to Select Committee — not.'moved: 6165 

Imperial Library (Change of Name)— 
पक मत, 45-44. 
Considered and passed. 783-800. 

Income-tax and the Business Profits Tax (Amendment)— 
Presentation of report of Select Committea.. 266, 
Motion to consider. as reporied by Select, Committee. 711-39, 
Consideration of clauses. 739-57. 
Motion fo nass as amended. (Passed as amended). 757.62. 

Indian Aircraft (Arnendment)— 
Assent of H. E. the Governor General: 1-2, 

Indian Army (Amendment) Pill— 
Introdneed. 318. 
Considered and passed as amerded. 462-72. 

Indian Army and the Indian Air Firee( Amendment)— 
Assent of H. E. the Governor General. 1-2. 

Indian Rar Councils and the Leral Practitioners (Amendment})— 
(By Shri M. Anorthasavanam Avyanvar). 
Motion to consid-y — not moved. 617. 

Indian Bar Councils and the T.ecal Practitioners (Amendment)— 
(Re Shri T. A. Ramalingam Chettiar) 
Withdrawn. 615. 

Indian Companies (Amendment)— 
(Amendment of Sections 25, 31, 32 etc.) 
(Rv Dr. P. 8. Deshmnkh) 
Motion to refer to Select Committce — not moved. 615, | 

‘dment) 
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dian Companies (Amendinent)— 
Panmdmeny of ection, 25) 

; » Pas m1 
dum to Shy to ‘Bélecb“Ccmmittee — not, moved, 615, 

Indian Sie ge <a (Gaeta 

Considered and passed. 991-69. 
Indian Fi inance— 
Assent of H. E. the Governor General. 1-2 

Indian Income-tax {Amendment)— 
Introduced. 663. 
Considered and passed. 819-21. 

Indian Judicial Procedure— 
(By Pandit Thakur Das Bhargava) 

i ‘otion to consider — not moved. 617. 
Indian Lac 0९४४ (Amendment)— 

Assent of H. E. the Governor General. 1-2. 
Indian Matrimonial Causes (War Marriages)— 

Introduced. 4. 
Considered and passed. 426-29. 

Indian Merchant Shipping (Amendment)— 
Introduced. 4. 
Considered and passed. 459-0. 

Indian Novy (Discipline) Amendment— 
Introduced. 663. 
Considered and passed. 9863-65. 

Indian Penal Code (Amendment)— 
(Amendment of Section 124A) 
(By Pandit Mukut Bihari Lal Bhargava) 
Motion to consider — not moved 614. 

Tndian Penal Code and the Code of Criminal Procedure (Amendment)— 
(By Pandit Thakur Das Bhargava) जुडे 
Motion to refer to Select Committee — not moved. 614. 

Indian Power Alechol— 
Assent of H. E the Governor General. 1-2. 

indian Railways (Amendment)— 
Assent of H. E. the Governor General. 1-2. 

| Indian Railways (Second Amendment)— 

392.99. 403-13. 
Presentation of the report of Select Committee. 580. 
Motion to consider as reported hy Select Committee... 1037-45. 
Consideration of clauses. 1045-49. 

| Motion to pass as amendedie (Passed».as amended). 1049-51. 

| indian Registration (Amendment)— 
Introduced. 5. 

Considered and passed. 424-26. 

Indian Tariff (Amendment)—- 
Introduced. 769-70. 

Considered and passe as amended, 1147-58, 
Indian Tariff (Second Amerdment)— 

Introduced. 0. 
Indian Tea Control (Amendinent)— 

__ Assent of 11. E. the Governor General. 1-2. 
Indian Telegraph (Amendment)— 

Introduced. 8, 
_. Considered and passed. 472-73, 
industrial Finance Corporalion— 

Assent of H, FE, the Governor General. 1-2, 
insurance (Amendment)— 

Assent of H. E. the Governor General. 1-2, 
Junagadh Administration (Property)— 
ad Assent of H. E. the Governor General, 1-2, 

ras Port Trust (Amendment)— 
रे ६ (कह) Re K, Sidhva} 

| tion to refer to Select Committee — not moved. 616, 

eee Mae Pe 2 ogee 

CNDEX 70 THE ©. A. (LEGISLATIVE) D ee 
ba a ak 0-4 

Motions io consider and to refer to, Select. Committee. (Referred to Select Committee). 
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BILL(S)—coneld, 4 

Mines and Minerals (Regulation and Development) + 
introduced. 266, c ्छ 
Motion to refer to Select Commi (referred to Select C 342-56, 
Presentation of report of Select Committee. 58 
Motiun to consider as reported by Select Committee. 801-10. 
Consideration of clausce. 810-16. 
Motion to pass. (Passed). 816-17. 

Minimum Wages— 
Assent of H. E. the Governor General. 1-2, 

Motor Vehicles (Amendment)— 
{PY Mr. 8, K. Sidh 

tion te consider — not moved. 617. 
National Cadet Corps— 

Assent of H. E. the Governor Geveral, 1-2, 
Paten ee peer of Term)— 

Introduced. 
Payment of Taxes (‘I'vansfer of Property)— 

Introduced. 490, 
Pharmacy— 

Assent of H. E. the Governor General. 1-2. 
Prevention of Free or Forced or Compulsory Labour— 
By Mr. R. K. Sidhva) 

lotion to consider — uot moved. 616 
168 

Assent of H 1. the Governor General. 1-2. 
Provincial Insolvency (Ainendment)— 

Assent of H. ४, the Governoy General. 1-2 
Provincial Insolvency (Amendment): 
(By Shrimati G. Durgabai) 

ithdrawn 
Railways (Transport of Goods) (Amendment)— 

Assent of H. ©. the Governor General. 1-2 
Rehabilitation Finance Administration— 

Assent of H. E, the Governor General. 1-2, 
Reserve Bank (Transfer to Public Ownership)— 
Introduce 3 
Motion to consider. 895-916 
Consideration of clauses. 974-91, 
Motion to pass as amended. (Passed as amended). 991, 

Resettlement of Displaced Persens (Land Acquisition) 
Introduced. 873. 
Motion to consider. 1051-54, 1055-89. 
Consideration of clauses. 1089-91. 
Motion to pass as amended. (Passed as amended). 1091-94. 

Road Transport Corporat‘ons— 
Assent of H. E. the Governor General. 1-2, 

Special Marriage (Amendment)— 
(By Dr, P.-8. Deshmukh) 
Motion. to refer to Select Committee — not moved. 615. 

Taxatim on Income (I ) d: 
Assent of H. E. the Governor General. 1-2 

Taxation on Income (Investigation Nommission) (Second Amendment)-.- 
Introduced. 5, 
Considered and passed. 762-64. 

Territorial Army— | 
Introduced. 490. 
Motion to consider. 821-40. 
i of clauses. 841-61. 

ion to pass as amended. (Passed i -62. 
Workers Provident Fana— ४ of eae 
ee Mr. R. Bs Se 

otion to refer to Select Committee —— 
Workmen’s State Inanrance— Bee eevee ee 
See “Employees State Insurance Bill” under “Rill(s)”, 

BOMBAY. GATCUTT (WENDT) Bi. ANP MADRAS PORT TRUSTS (CONSTITUTION) 
"Bill(s) ee 
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BOMBAY PORT TRUST (AMENDMENT) BILL— 

See ‘‘Bill(s)”’. 

‘BOMBAY PUBLIC SECURITY MEASURES (DELHI AMENDMENT) BILL— 

See “Bill(s)”’. 
BUDGET, GENERAL— 

Demands for Supplementary Grants for 1948-49. 231-59, 266-310. 

BUDGET, RAILWAYS— 
Authenticate] schedule of authorised supplementary expenditure for 1948-49 other 
Railways —— laid on the Table. 489. 

BUSINESS OF THE HOUST-- 

Allotment of a day for discussion on Hyderabad and Kashmir. 3. 
Change ia the date for non cfficial Business in the Assembly. 619. 
Motion re procedure in making Rules to regulate the Procedure and Conduct of Business- 

in the Assembly. 770-75. 
Remarks bv Mr. Speaker (The Honourable Mr. G. V. Mavalankar) re ——. 
Request for allotment of time for debate on Hyderabad and Kashmir. 919, 920. 
Statement of Business by the Honourable Pan at Jawaharlal Nehru. 869-72, 1002. 

BUSINESS PROFITS TAX (AMENDMENT) BILL— 
“Income-tax and the ——’ unde: ‘‘Bill(s)’’ 

than. 

Cc 

04087 CORPS— 

See “National ——", 

CADET CORPS BILL— 

See ‘‘National ——’ under ‘“‘Rill(s)"’. 
हि 208 AND ॥8४0538 PURT TRUSTS (CONSTITUTION) (AMENDMENT) 

See “Bombay. ” under ‘‘Bill(s)’. 
CALCUTTA PORT (AMENDMENT, BILL— 

See “Bill(s)”. a 
CALCUTTA PORT (PILOTAGE) BILL— 

See “Bill(s)”*. 

SANTONMENTS (AMENDMENT) FII.L— 

See “Bill(s)”. 

CAPITAL OUTLAY ON STERLING PENSIONS— 
Motion to reduce Demand for Supplementary Grant for 1948-49— 

Failure of Government to secure protection against scaling down of Sterling Balances. 
1 231-59, 266-310. 
CAS'TE(S)— 

Resolution +e abolition ot entries of —- and religion ete., from Government registers, . 
forms and records. 68 

CENSUS BILL— 

See “Billis)”’ 

ENSUS OF REFUGEES BILI— 
Sce * Bill(s) 

NTRAL ADVISCRY COMMITTER— 
See “Committee(s)’’. 

NTRAL EXCISES AND SALT ACT= 
| See “4०(७)”, 
CENTRAL SILK BOARD BILL— 

See *‘Bill(s)"’. 
HAIRMEN, FANEL OF— 

Nomination of the —. 581 



" व... एक OTHE, G.,A. (LEGISLATIVE),DEBATES, 
~CHALIHA, SRIJUT KULADHAR— हि 

Bombay, Calcutta and Madras Port Trusts (Constitution) (Amendment) Bill. 379, 
Central Silk Board Bill : + 
Motion to refer to Select Committee. 362-63. RS 

“CHARTERED ACCOUNTANTS BILL—- : 

See “Bill(s)”. : 
‘CHATTOPADHYAY, SHRI MIHIR LAL— 

bay, and Madras Port Trusts (Constitution) (Amendment) Bill. 368. ag 
~CHAUDHURI, SRIJUT ROUHINI KUMAR— . 

Banking Companies Bill- 
Motion to refer to Select Committee. 25-27. 

oat f Select Comm ord ; ‘lotion to refer to omimittee. 
Electricity’ (Supply) Bill— पे 

Motion to consider as reported by Select, Committee. 
Essential ge (Temporary Powers) ment), Bill, 1011-13, 1030. 
Factories 653. « जे 
Income taX and Business Profits Tax (Amendment) Bi 

Motion to consider as reported by Select, Committee. . 711, 737. ¥ 
Consideration of clauses. 745-46, 749-51 . 

Indian Rail (Seco: dment) Bill, 1043-44. 
Mines and Minerals (Regulation and Development) Bill. 808-11, 
Resettlement of Displaced Persons (Land Acquisition) Bill. 1092-93. 

OHETTIAR, SHRI T. A, RAMALINGAM— 

Electricity (Supply) Bill. 223. 
Estate Di eed 

Motion for extension of tiie for presentation of report of Select Committes 16 
Factories Bill. 546 
Hinda Code— 

Motion to consider as reported by Select Committee. 781 
Tas Bat Councils and the Lezal Practitioners: (Amendment) Bill— 

ion for leave to withdraw 615 
Reserve Pank (Transfer to Public Ownership) Bill. 907-08, 985-89 
Resolution re measures 10 check rising prices of necessary commodities, 963-66 

OHETTY, THE HONOURABLE SHRI R. K. SHANMUKHAM— 
Banking Companies Bill— 

Motion to refer to Select Committes. 19-21, 29-30 
Demand for Supplementary Grant for 1948-4 

‘Canital Outlay on Sterling Pensions’— 
Motion to reduce the Demand— 
Failure of Government to secure protection against scaling down of Sterling Balances 

231-44, 267, 271-73, 289, 296. 304-10. 
Defence Capital Outlay’— 
Motion to reduce the Demand— 

Pronriet of payment and Defence Stores Policy of Government. 231-44, 267, 271-73, 
289, 296, 302, 304-10. ; 

“Kstate Duty Bill— 
Presentation of preliminary repert of Select Committee. 6. 
Motion for extension of time for presentation of report of Select Committes 6-7, 17-18, 

Factories Bill— 
Presentation of report of Select Committee. 19, 

Tneome-tax and the Business Profits Tax (Amendment) Bill— 
Presentation of report of Select Committee. 266, 

Motion re— 
Election to Committce on Public Accounts. 97. 
Election to Standinz Finance Committee. 218. 

Reserve Bank (Transfer to Public Ownership) Bill— 
Motion for leave to introduce. 5. 

Statement hy —— on his resianation as Minister for Finance, 357- 
Taxation on Income (Investie: tian Cor ) (Second Ami it Bill — 

Motion for leave to introduce. 5. 

“OHILD MARRIAGE RESTRAINT (AMENDMENT) BILL— 
See “Billfs)”” 



MARRIAGES BILi— 
“Bill(s)". 

DAL MINES PROVIDENT FUND AND BONUS SCHEMES .BILL— 

See “Bill(s)"’. 
XONUT COMMITTEE— 

Election to Indian Central ——. 710. 

E OF CIVIL PROCEDURE (AMENDMENT) BILL — 

See “*Bill(s)”’ 

DE OF CRIMINAL PROCEDURE (AMENDMENT) BILL— 

6 “Bill(s) 
also “Todiaa, Penal Code and the ——" under “ग्रह: 

008 OF CRIMINAL PROCEDURE (AMENDMENT) BILL— 

See “Indian I'enal Code and the —’’ under “Bill(s)"” 

" MERGK, MINI ATR. 07-- 
lection to Standing mittee for ——. 619, 937-38 

QMMITTEE(S)— 
1 —-— to examine Rules of P#dcedure and» Conduct of Business of the House, G18: 

Klection(s) to— # 
Central Advisory of-National Cadet Corps. 48) 266 
Central —— of Tuberculosis Association of India, 49. 266 

¥6ea’StateInsurance Cortcration. 217, 
tndian Central Coconut ——. 710. 1001. 

| —— on Public Accounts. 217, 360 > - 
Standing —— for Ministry of Commerce. 819, 937-48. - 

| Standing —— for Ministry of Communications. 620-21, 710. 
| Standing —— for Ministry of Defence. 620, 

Standing —— for Ministry of External Affairs and .Commonwealth Relations, 8, 18, 

218, 
Standing —— for Ministry of Relief and Rehabilitation. 872, 937-38 

| Standing —— for Ministry of States. 1001. 
है. Standing —— for Ministry of Works. Mines and Power. 702, 875 

Standing ‘or Roads. 709-10. 873, 
Standing Finance ——, 218. 360, 

Nomination of the —— on, Petitions. 581 

UMMODITY(IES}— 
lution re measures ६0 check rising prices of necessary —==; 168-216 

MMONWEALTH RELATIONS, MINISTRY OF— 
‘See “External Affairs and ——". 
MMUNICATIONS, MINISTRY OF- 

Kiection to Standing Committee for ——. 620-21, 716 
‘PMPANY(TES)— 

See “Bankine Comnanies Dill” under “Rills’’. 
also ‘Indian Comnanies (Amendment) Bill’ under ‘‘Bill(s)’’. 

UWNSULAR OFFICERS (CATHS AND FEES). BILL — 
See “Diplomatic and ——"’ under “Bill(s) 

NTINUANCE OF LEGAL PROCEEDINGS BILL— 

See ‘Bill(s)’". 
ONTROL OF SHIPPING (AMENDMENT), BILL— 
See “‘Bill(s)”. 
STTON CESS— 

966 “Cotton Textiles Cess Bill’ under ‘‘Bill(s)”’. 
also “Indian Cotton Cess (Amendment) आए under “‘Bill(s)"’. 

MINAL PROCEDURE (AMENDMENT, BILL — 

“Goede of ——”- under. “Bill{s) *. 
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DESHMUKH, DR. P. S.—contd, 

Resolution re— 
५. 

‘Abolition of entries of caste and religion etc.,, from Government” registers, “forms 

records, 165-67. 
{ndian Patliementary Group of Inter-Parliamentary Union. 317. 

‘Special’ Marriage (Amendment) Bill— 
Motion to refer to Select Committee—not moved. 615. 

DIPLOMATIC AND CONSULAR OFFICERS (OATHS AND FEES) BILL— 

See “Bill(s)'’. 

DISPLACED PERSONS (INSTITUTION OF SUITS) ‘BILL— 

See “Bill(s)’”’. 

DISPLACED PERSONS (LAND ACQUISITION) BILL— 

See “Resettlement of ——’ under “Bill(s)”’. 

DLWALKAR, SHRI R. R.— 

Resolution re—abolition of entries of caste and religion etc. from Government regi 

forms and records. 167-68. 

DOCK WORKERS (REGULATION OF EMPLOYMENT) BILL— 

See Bills)’. 

DURGABAI, SHRIMATI G.— 
Ajmer-Merwara ‘lenancy and Land Records Bill— 

‘Motion to refer to Select Committee. 1146. 

Appointment of —— on to ine Rules of Procedure and Conduct of 

of the House. 919. 
Census Bill. “456. 
Child Marri Restraint (Amendment) Bill— 

Motion to refer to Select Committee. 613. 

Continuance of Legal Proceedings Bill, 415. 

Displaced Persons (institution of Suits) Bill. 420, 452. 

Factories Bill— 
Motion to consider as reported by Select Committee. १ 496-97, 532. 

कपल # Tnsol (Amendment) Bill—withdr 614. 

पाल of Displaced Persons (Land Acquisition) Bill, 1082-83. 

DURGAH KHAWAJA SAHEB (AMENDMENT) BILL— 

See “Bill(s)”. 
DUTIES CONTINUATION BILL— 

See “Protective ——” under “‘Bill(s)’’. 

a
 

ADVISORY BOARD OF— 

Election to Central —. 936-37, 1001 

ELECTION(S)— 

to Ci ittee on Public “A is. 217, 360. 

to Court of University of Delhi, 937, 1001, 

to Employees’ State Insurance Corporation. 217, 360 
to ee Central st Snare Be ote 1001. . "पा gg 

to Stan Commit ey of acs amerce. i, हि 

to Standing Committee for Misistry of Communications. 620-21, 710. 

—— to Standing Committee for Ministry | Def 23 , 710. vd Wealth 

— tn,Standing Committee for Ministry of External Affairs and | 

*० 7 18728. 
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ELECTION (8)—contd. 

— to Standing Committee for Ministry of Relief and Rehabilitation. 872 937-38. 
+ to Standing Committee for, Ministry of States. 936, 1 
— to Standing Committee for Minist: Sy ‘Works, Mines and Power. 1709, 873. 

to Standing Committee for Roads. -10, 875. 
—— to Standing Finance Committee. 218, 360. 

ELECTRICITY (SUPPLY) BILL— 
See “Bill(s)”. 

EMPLOYEE(S)— 
Election to ——, State Insurance_Corporation. 217, 360. 

EMPLOYEES’ STATE INSURANCE BILI— 
_ See “Bili{s)”. 

ESSENTIAL SUPPLIES (TEMPORARY POWERS\| (AMENDMENT) BILL— 
See “Bill(s) 

ESTATE DUTY BILL— 
See “Bill{s)’’. 

EXCHANGE OF PRISONERS छा. 
See “Bill(s)”. 

EXEMPTION(S)~ 

Declarations of —— under Registration of Foreigners Act—laid on the Table. 261-65. 

EXTERNAL AFFAIRS AND COMMONWEALTH RELATIONS, MINISTRY OF— 
Election to Standing Committee for 3, 18, 218. 

F 

FACTORIES BILL— 
See ‘‘Bill(s)” 

FINANCE BILL— 
See “Indian ——” under ‘‘Bill(s)"’ 

FORCED LABOUR— 
See “Prevention of Free or Forced or Compulsory Labour छत under ‘‘Bili(s)” 

~-FOREIGNER(S) ACT— 
See ‘*Act{s)’’. 

G 

GADGIL, THE HONOURABLE SHRI N. V.— 
Coal Mines Provident, Fund and Bonus Schemes Bill— 
Motion for leave to introduce. 8. 

Electricity (Supply) Bill— 
Motion to consider as reported Select Commhittee. 30-39, 64. 
Consideration of clauses. 66-69. 774 76-85, 85-89, 91-92, 222-28, 230-31. 
Motion to pass as ‘ameridéd. 319, 324-25. 327, 330, उठा, 341.42. 

Imperial Library (Change of Name) Bill. “790. 
Mines anj Minerals (Regul: elo; ) Bill— 

Motion for leave to introduce. 266. 
Motion to refer to Select Committee. 342.46, 355-56. 
Presentation of report of Select Committee. "581 
Motions to consider and to pass as amerided. (801-03, 808, 810-11, 815-16. 

ett re electi i for Ministry of Works, Mines and Power. 

eee पल MEMORIAL FUND DONATIONS (COMPANIES) BILL— 
[8] 

क् 

GAUTAM, SHRI MO LAL— 
Exchange of Pree ean 

Motion for leave to introduce. 
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See 

GENERAL BUDGET— 
See “Budget, General’. 

हे 

GEOLOGICAL SURVEY— 4 - 

Summary of work done by —— of Yndia during past five years—liid on the Table 3. 

GOUR, DR. STR HARI SINGH-. 
Civil Marriages Bill— 

Motion for leave to introduce. 617-18. 

GOVERNOR-GENERAL, H. E. THE— 

Guin of -— to Bills. 12. 

VIND DAS, SETH— 
mand(s) for Supplementary Grant(s) for 1948-49— 

‘Capital Outlay on Sterling Pensions’— 

Motion to reduce the Demand— 

Failure of Government to secure protection against scaling down of Sterling Balances, 

250-4) 
‘Defence (8४081 Outlay’— 
Motion to reduce the Demand— 

“Propriety of payment and Defence Stores Policy of Government. 239-41, 

Imperial Library (Change of Name) Bill. 785-88, 798-99. 

Motion r¢ procedure in making Rules to regulate the Procedure and Conduct of Business in 

the Assembly. 774. 

Reserve Bank (Transfer to Public Ownership) Bill. €98-902, 915. 

Resolution re measures to check rising prices of necessary commodities, 171-76, 201. 

Supply of answers to a NS vance to Members. 620. 

Territorial Army Bill. 835-37, 

GUPTA, SHRI DESHBANDHU— 

Delhi and Ajiner-Merwara Land Development Bill, 1104-10. 

Resettlement of Displaced Persons (Land Acquisition) pill. 1071-78, 1090. 

GURUNG, MR. DAMBER SINGH— 

Condolence on the death of ——. L 

HANUMANTHAITYA, SHRI K.— 
Central Sik Board Bill— 

‘Motion to consider as reported by Select Committee. 1117. 

Demand(s) for Supp! ty Grant(s) for 1948-49— 

‘Capital Outlay on Sterling Pensions’— 

Motion to reduce the Demand— 

Failnre of Gor $ to secure pi tion against scaling down of Sterling Balances. 

71. 
“Defence Capital Outlay’— 

Motion ta reduce the Demand— 
Propriety of payment and Defence Stores Policy of Government. 269-71. 

#lection of —— to Central Advisory Committee of National Cadet Corps. 266. 

Election of —— to Standing Committee for Ministry of Communications. 710. 

Indian Matrimonial Causes (War Marriages) Bill. 427. 
766. 

Request for allotment of time for debate on Hyderabad and Kashmir. 

Resolution re meastires to check rising prices of necessary commodities. 211. 

tt of Busi by the Hi ‘ble Pandit Jawaharlal Nehru, 872. 

HASRAT MOHANI, MAULANA— 

Ajmer-Merwara Tenancy and Land Records. Bill— 
Motion to refer to Select Committee. 1146, 

HIMATSINGK4, SHRI PRABHU DAYAL— 

Bombay, Calcutta and Madras Port Trusts (Constitution) (Amendment) Bill. 274-75 

Continuance of Lezal Proceedings Bill. 414-15. 

Declaration by —— under Rule 20: 18. 
Election of —— to Standing Committee for Ministry of Commerce. 937-38, 
Electricity (Supply) Bill. 230, 323 

Essential Sunplies (T rary Powers) (Amendment) Bill. 1004. 
Exchance of Prisoners Bill— 

Consideration of clauses. 890. 

मजे 
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IMATSINGKA, SHRI PRABHU DAYAL—contd. 

pect of clauses. 543-44, 548, 552, 557, 628, 677-79, 687-90, 
Motion to pass as amended. 707. 

Income-tax and Business Profits Tax (Amendment) Bil 
Motion to consider as reported by Select Committee. 725-28. 
Consideration of clauses. 743, 7144-45 
Motion to pass as amended. 759-60, 

Indian Railways (Second Amendment) Bill— 
Motions to consider and to refer to Select Committee. 397-98. 

Mines and Minerals (Regulation and Development) Bill— 
Motion to refer to Select Committee. 347. 
Motioas to consider and to pass. 809-10. 

Reserve Bank (‘I'ransfer to Public Ownership) Bill. 906-07, 980. 
Kesolution ve measures to check rising prices of necessary commod: 
HINDU CODE— 
See“ Till(s) 
HINDU MARRIAGES VALIDITY BILL— 
Sce “‘Bill(s) 

HOSSAIN IMAM, MR.— 
Coal Mines Provident Fund and Bonus Schetnes Bill. 478-79. 

| Diplomatic and Censular Officers (Oaths and Fees) Bill. 456, 459. 
Essential Supplies (Temporary Powers) (Amendment) Bill, 1013-14. 
Factories Rill: 

Motion to consider as reported by Select’ Committee. 502-03. 
Ccnsideration of clauses. 565, 568- 

Indian Army (Amendment) Bill. 468, 
ndian Cotten Cess (Amendment) Bill. 995, 
Nomination of —— to Panel of Chairmen. 581, 

ion of —— to on Petitions. 581, 
Reserve Bank (Transfer to Public Ownership) Bill— 
Motion to consider. 902-03. 

Resolution re measures to check rising prices of necessary commoditi 
: SINGH, SARDAR— 

Censtts Bill, 436. 
Exchange of Prisoners Bill— 

Motion to consider. 884. 
Resettlement of Displaced Persons (Land Acquisition) Bill. 1080-81. 
YDERABAD— 

White Paper on —— laid on the Table. 47-48, 

= रु 
PERIAL LIBRARY (CHANGE OF NAME) छा, - 

See “Bill(s)” 
See “Billis) 

See “Taxation on —— 

See ‘axation on ——’' under ‘‘Bill(s) 

also “Indian Income-tax (Amendment) Bill” under “Bi 
also “Taxation on Income ( 
ae on Income (Investigation Commission) (Second Amen: 

OME ‘AX (AMENDMENT) BILL— 
See “Indian ——” Bill(s) 
gears AND BUSINESS PROFITS TAX (AMENDMENT) B E 

CRAFT (AMENDMENT) BILL-- 
“Bill(ay 

Gandhi National M ial Fund D ies) Bill. 220. 

ities. 951-53 

ies. 948-51, 

Request for allotment of time for debate on —- and Kashmir. 3, 765 919, 920 
Statement on —— by the Honourable Pandit Jawaharlal Nehru 1137-40 

64. 

COME (INVESTIGATION Pa rrr (AMENDMENT) BILL— 

COME (INVESTIGATION COMMISSION) (SECOND AMENDMENT) BILL— 

COME- 
See ‘“‘Income-tay and Business Profits tax (Amendmt fey under “Bili(s)”’ 

117 under “Bill(s)"", 
dment) Bill’? onder 

ILL 

a
 

r
e



Se INDEX 20; THE, 0. 3. (LEGISLATIVE), DEBATES, 7 
INDIAN ARMY (AMENDMENT) BILL— : : 

See 79168)”. 5 
INDIAN ARMY ANDeTHE INDIAN AIR FORCE (AMENDMENT) | BILL— a See “Bill(s)"’. 

3 
INDIAN BAR COUNCILS “AND THE LEGAL PRACTITIONERS | (AMENDMEND BiLi— 

See “isiil(s). 
INDIAN CENTRAL COCONUT COMMITTER— 

See “Cominittee(s)”’. 

INDIAN COMPANIES (AMEN DMENT) BILL 
(Amendment of Section 86%), 

See “Bill(sj”. 

INDIAN COTTON CESS (AMENDMENT) BILL— 
See “4४1७9 ', 

INDIAN FINANCE BILL— 
See “Bill(sy’. 

INDIAN JUDICIAL PROCEDURE BILL— 
See *Bill(s)”’ 

INDIAN LAC CESS (AMENDMENT) BILL— See “Bill(s)". 
INDIAN MATRIMONIAL, GAUSES (WAR, MARRIAGES) BILL~ See “Billis)” 
INDIAN MERCHANT SHIPPING (AMENDMENT) BILL— 

te“ Bill(s)’*. 

INDIAN NAVY (DISCIPLINE) AMENDMENT BILD— 
See *Bill(s)”. 

INDIAN PENAL CODE (AMENDMENT) BILL— 
See “Buill(s)”. 

INDIAN POWER ALCOHOI, BILIL— 
3९६ “Bill(s)"*. 

INDIAN RAILWAYS (AMENDMENT) BILL— 
See “Bill(s)’’, 

<NDIAN REGISTRATION (AMENDMENT) BILL— 
See “Bill(s)”. 

INDIAN TARIFF (AMENDMENT) BILL— 
See “Bill(s)”’. 

gels CONTROL (AMENDMENT) श्राप. 
See “Bi ah 

INDIAN TELEGRAPH (AMENDMENT) BILL— | See “'Bill{a)”". 

{NDUSTRIAL FINANCE CORPORATION— . Regulations of —— of India—laid on tHe Table. 923-35. 
See also “Pill(s)". 

INFLATION— 
: Resolution re measumes to: check jrisine. prices of necessary commodities. 160-216, 938-74. Statement re intlationary sitvation. 921. 

INSOLVENCY (AMENDMENT) BILL— 
See “Provincial —— under 187; 

INSTRUMENT OF ACCESSION— 
——) signod-by Siems of the Khasi Hill States—laid on. the, Table. 921-23. 2 INBURANCE-- 

t Election to Employees’ State —— Corporation, 217; 360. 
See “Insurance (Amendment) Bill" under ‘Bill(s)””. coe Sce also “Employees State Insurance Bill’ under “Bill(s)”’. 

INTER-FARLIAMENTARY UNION— 

See “‘Varliamentary Union. 

Ee 
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J 

AGJIVAN RAM, THE HONOURABLE SHRI— 

Coe] Mines Provident Fund and Bonus Schemes Bill. 47374, Pry 

Fi Bill— 
een to consider as reported by Select Committee. 486-87, 492,93, 495-97, , 501, 511 

515, 517, 526-32. 
Consideration of clauses. 534-43, 547-60, 563-64, 566, 568-69, 571-76,..578-80, 622-23, 625- 

29, 631-33, 635-38, 640-50, 652, 655-659, 661.62, 664-69, 076-40, 684-86, 689.94. 
Motion to pass as amended. 695, 700, 704-07. 7 A 

Motion 7e election to Empl fi Corpo: 7.) 

IN, SHRI AJIT: PRASAD— 
| Appointment of —— on Committee to 

ness of the House. 919. 
and(s) for Supplementary Grant(s) for 1948:-49— 

cart Outlay on Sterling Pensions’— 
Motion to reduce the Demand— 

Failure of Government te_secure protection against scaling down of Sterling Balances 
236, 243, 245, 

| “Defence osha Outlay’— a 
Motion to reduce the Deman 

Propriety of payment and Defence Stores Policy of Government. 236,,243, 245, 299- 

Blection of. to) Employees’ State Insurance, Corporation. 360. 
Electricity (Supply) Bill— 
Motion to consider as .reporied. hy Select.Committee., 62-64. 

Rules of Procedure and Conduct of Busi- 

Factories Bill— " अं Sele Ki 
Motion to consider as reported by, Se mitten. 
Consideration of Clauses. a cpa Sai, 4. + 559, 564-65, 570-72, 574, 622, 635, 642. 

645-46, 649, 655-56, 659°60, 658-69, 676-7 685, 687-91; 
Motion to pass as amended. 702: ‘ 

Hinda Code— i 
Motion to consider as reported by Select Committee. 780-81. 

Mines and Minerals (Regulat Di छा. 
Motion ‘to. refer to Select Committee. 348-49, 351. 

Moiion to Select 
Resettlemenc of Displaced Persons (Land Acqu’sition) ‘ill. 1052-54 
Reso:ation te measures to check rising prices of necessary commodities... 951. 

AIRAMDAS DOULATRAM, THE HONOURABLE SHRI— 

38" 75 Mervara Tenancy and» Land. Records - Bil’: 
m to refer to Select Committee. 1121-22, 1145-46. 

Central Silk Board Bill— 
= to consider as reported by Select Committee. 1: 

Delhi and, Ajmer Land Bill, 1094/95, 1110-11, 1113-14. 
8४ ry Powers) (Amendm 

Indian Cotton Cess (Amendment) Bil— 
Motion for leave tu introduce, 444. 
Motions to censider and to (991-92. 996, 998. Motion re election ६0 Indian Bent Coconat Committee. 716. Resolution re measures to check rieing, Prices of necessary eommodities,:. 957-76. 

~ ‘al us 1 के Sane Finance Committee. 360 
2 d ). Bil Pree 

Wactories Bill. "Sek ORY Towne) {A ent). Bill. 1.0424. 

Resolution re measures to check rising prices of necessary commoditiva: ‘059 60° ; 
UDICIAL PROCEDURE BILL— 
See “Indian ——” under “Bill(s)”’ 

GAL KISHORE, ACHARYA— 
Election of —- to Committee on Public Acconnts. 360. 
NAGADH ADMINISTRATION (PROP. eee ( ERTY) BILL — 
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KAMATH, SHRI H. V.— 
Banking Companies Bill— 
Motion for Tenth of time for presentation of report of Select Committee. ; : 

Oantonments Sa, 
Change in date for no! 8] Business in the Assembly. 619. 
Durgah Khawaja Saheh (Amendment) Bill, 
Electricity (Supply) Bill— 

Motion to consider as reported by Select Committee. 41, 52-54. 
Corsideration of clauses, 75-76, 73 

“Essential Supplies (Temporary Powers) (Amendment) Bill. 1006-10, 1052, 1034 
Exchange of Prisoners Bill 876-78, 884. 
Factories Bili— 

Motion to consider as veported by Select Committee. 498-502, 505, 511, 515 
Consideration of clauses. 540, 544, 556, 559, 569, 580, 627, 630-31, 607. 645, 648, 651-53, 

655, 662, 686, 693, 694. 
Hindu Code-- 

Motion ६७ consider as reported by Select. Committee. 779. 
Imperial Library (Change of Name) Bill. 790-92 

(Second Amend: ) Bill. 1051 
Motion zc procedure in making Rules to regulate the Procedure and Conduct of Business 

in the Assembly, 772, 774-75, 
St dined allotment of time for debate on Hyderabad and Kashmir. 3, 765, 919-20. 

ent of Displaced Persons (Land Acquisition) Bill. 1085 1089, lution 76€-- 
indian Parliamentary Group of Thter-Parliamentary Union, 312-17. 
Measures to check rising prices of necessary commodities. 948. 

Statement on Kashmir by the Honourable Pandit Jawaharlal Nehru. 1136 ‘Taxation on Income (I igation CO i J (Second A ) Bill. 762. 
Territorial Army Bill. 823, 839 

KARIMUDDIN, KAZI SYED— 
Resolution re measures to check rising prices of necessary commodities, 966-67. 

KASHM1R— i 
for allotment of time for debate on —— and Hyderabad:! 3, 766, 919-20, Statetnont on —- hy the Honourable.-Pandit Jawaharlal Nehru. 1125-36. 

KESKAR, DR. B. V.— 
Demand(s) for Supplementary ‘Grat(s) for 1948-49 

apits! Outlay on Sterling Pensions’— 
Motion to reduce the Demand— 

Failure of Goyernment to secure protection against scaling down of Sterling Balances. 
297.99 : 

“Defence Capital Outlay'— 
Motion to reduce the Deniand— 

Propriety of payment and Defence Stores Policy of Government. 297-09. 
Indian Army (Amendment) B; 464, 
Indian Telegraph (Amendment’ Bill, 472. 

KHAS!I HILL STATES— 
Instrument of Accession signed by Siems of —— —Jaid on the Table. 921 23, 

KIDWAI, THE HONOURABLE MR. RAFI AHMAD— 
Indian Army (Amendment) Bill. 466. 
Indian Telegraph (Amendment) Bill— 

Motion for leave to introduce. 318. 
Motions to consider and ty pass. 472-73. 

KRISHNAMACTIARI, SHRI 
Bom Calcutta and Madras Port Trusts (Constitution) (Amendm Bill= ‘Motion to consider 379-8! ५ ४-5 a 

Oonsideration of clauses. 387-89, 
Central Silk Board 

Motion to consider as rted by. Select Committee. 
Consideration of clans: 5 1110 7 

Demand(s) for Supplementary Grant(s) for 1948-46 Outlay on Sterling 



_(NDEX TO THY 0. A. (LEGISLATIVE) DEBATES. ee 
RISHNAMACHARI, SHRI पर. T.—contd. 
Demand(s) for Supplementary Gran‘(s) for 1948-49—contd. 

"Motion to redtice the Demand— : हा Failure of Government to इ७९७७९ protection against sealing’ down of Sterling Balances. 278-88. 
‘Defence Capital Ontlay’— 

q Motion to reduce the Demand— 
हे Propriety of payment. and Defence Stores Policy of Goverment. 278-88. ” Electricity (Suppiy} Bill— 

Motion to consider ag reported by Select Committee. 57-61. 4 Consideration of clauses, 81, 82-83, 45, 91, 226, 229, 319-22, 324-25, 328 331. 
Essential Supplies (Temporary Powers) (Amendment) Bill. 1034.35. 
Exchanye of Prisoners Bill, 891. 893. 
Income-tax and Business Profits Tax [Amendment) Bill— 
Motion to consicer as reported by Select Committee: 726-20. 
Consideration of clauses. 741-43, 745, 748-49. 

Indian Railways (Second Amendment: Bill. 1048.49, | Indian Tariff (Amendment) Bill. 1150, 1155. : } Reserve Bank {Transfer to Poblie Ownership) Bill. . 908-10, 915-16, 987-88. Resolution re meusures to check rising prices of necessary commodities. 204, 938-42. 
KUNZRU, PANDIT HIRDAY NATH— 
Hinda Code-- 

Presentation of report of Select, Committee. 218-19. 
Motion to consider as reported by Select Committee. 776. 780. के Tndian Army (Amendment) Bill, 465 4 Indian Railways (Second Amendment) Bill— 
Motions to consider and to refer to Select Committee. 398-89, 403-05. _ Request for allotment of time for debate on. Hyderahad and Kashmir 765.66, Resolution re measures’ to check rising prices of necessary cnmmodities, 197-98, 211,944.47, Stat tf of Busi by the Hi ble Pandit Jawaharlal Nehru. 969-70 

Territoria} Army Bill. 826.29, 839. = 

L 
i 
LAC CESS (AMENDMENT) BILI— 

Sea “tndian. ——". under “Bill{a)”. 
LAND ACQUISITION BILL— 

See “Resettlement of Displaced Persons —— under “Bill(s)"’, अं 
LAND DFVELOPMENT BILL— | See “Delhi and Ajmer-Merwara ——" under “'Bill{s)”. : ARL, MR. 2. H.— 
Demand{s) for Supplementary Grant(a) for 1948-49 
‘Oapital Pensions’ 

Balances, 245-49 
‘Defence Capital Outlay’ — 
Motion to reduce the Demand— =p Propriety cf payment and Défence Stores Policy of Government. 245-49. 310. — _ Resolution re measures to check rising prices of necessary commodities. 171, 162.86, 7 

AL PRACTITIONERS (AMENDMENT) BILL ad See “Indian Bar Councils and ==" ander “Bill(s)”. Alas 
. PROCEEDINGS BILL— 5 नी Ste “Continuance of ——” under “Bill(s)"*. ss 
IBRARY, IMPERTAL— हे See “Imperial Library (Change of Name) “Bill” whder’ “Bill(s)"": Care 

M 

MADRAS PORT TRUST (AMENDMEN 1) का मु 4 See “Madras Port Trast (Amendment) Will” under “*Bill(g)”. ०८ , हे 
eae Calcutta and Madras Port Trusts (Constitution) {Ameudment) Bill’ ei “BM (७) 2 है 

के; 

ae
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MAITRA, PANDIT LAKSHMI KANTA— < me 

Demand(s) for Supplementary Grant(s) for’ 1948-49— 1 
‘Capital 01189 on Sterling Pensions'— 

Motion to. reducs the Demand— 
Vailure of Government to secure protection against scaling down of — Sterling’ 

Balances. 288. 301-04, 306, 309. 
‘Defence Capital Outlay’— 

Motion to reduce the Demand— _ ४ 

Propriety of payment and Defence Stores Policy of Government. 288, 3091:01, 306, 

308. 
Hindu Code— a, gi ie 

Motion to consider a reported by’ Select Committee. 776, 780. 
MAJUMDAR, SHRI SURESH CHANDRA— 

3 Census Bill. 436. 

MALAVIYA, PANDIT GOVIND= 45२६ 
Demand({s} for Suppl ry Grant(s) for’ 1948-49— 

‘Gapital Outlay on Sterling Pensions’— 

Motion’ to reduce the Demand— P 

Failute of G to secure pr ion’ againat scaling’ down of Sterling Bafinces. 

307-08. 

| 

1 ‘Defence Capital Outlay’-— 
: Motion to roduee the Demand— 

; Propriety of payment and Defence Stores 91080 of Gevernment.. 307-08. 
Election of —— to Court of- University of Delhi. 1001. 
Resolution rc measures to check rising prices of necessary commodities. 168 71, 181-82; 190, 

206, 211, 970-74. 
MAN, SARDAR PHOPINDER SINGH— 

Election of —— tooStanding Committes for Ministry ‘of Relief and: Rehabilitation. 937 38: 

‘Resettlement of Leplaced Persons (Land Acquisition) Bill, 1067-71. 

MARRIAGES-- 
See “Civil Marriages Bill’? under ‘Bill{s)’’. = 

See “Hindu Marriates Validity Bill” under “Bill(s)’’. 
See also “Special Marriage (Amendment) Bill’ under ‘‘Bill(s)"’. 

MATTHAI, THE HONOURABLE DR. JOHN— 

Bombay, Calcutta and Madras Port Trusts (Constitution) (Atiendmest) Bili— 
Motion to consider 381-83. 
Consideration of clauses. 7 386-90. 

Indian Railways (Secon! Amendment) Bill— 
Motions to consider and to refer, to Select Committee. 302.94, 409-12. 
Presentation of the report of Select Committee. |) 
कह 757 हा to consider as reported hy Select Committee and to pass-as amended. 103732. 

1 
Motion re election to Standing Committee for Roads. 709 

MATRIMONIAL~CAUSES (WAR MARRIAGES) BILL— 

“See “Indian ——" under “Bill(s)”. 
MENON, SHRI A. K.— 

Election of —— to Indian Central Coconut Committee. 1001. 
MERCHANT SHIPPING (AMENDMENT) BILL— 

See ‘Indian ——” under ‘‘Bill(s)". 
MINES AND MINERALS (REGULATION AND DEVELOPMENT) 'BILE— 

See “Bill(s)". . 
fas WAGES BILL— 

See “1ill(s)". 
| MOOKERJEE, THE HONOURABLE DR: SYAMA PRASAD— 
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THE HONOURABLE DR. SYAMA PRASAD—coned 
Poser Supplies (Ten:porary Powers), (Amend: 
6८” Motion for leave to introduce, 770. 
(Motions to consider and to pass os om nded, I9N%, 16 5 "Mines and Minerals. (Requlati Paap feces i), Bill PRE 8 1क91न्1, 54030: ce ele t Select “Committee. 353-55. otion 7# election te Central ‘Commit: f Tuberculosi abi i : 
Patents (eteindton-nPntien ae tee of Tuberculosis Association of India. 49. 

Motion for leave to introduce, 875. ] 5) Intion re iceasures tc check rising™prices..of. necessary commodities. 196201, 940, * MOTOR VEHICLES (AMENDMENT) BILL— कान See “Billts)”. 
NAVALLI) SHRTB, Ni 

Delhi and Ajmer-Merwara Latid Development Bill: 1112-13. 

) Bil— 

N 

_NATIONAT, CADET CORPS— 
p> Elertion to Central Advisory Committee of ——. 48, 266. 

See also “Tili(s)”. 

NAVY (DISCIPLINE) AMENDMENT BILL— 
See “Indian ——’’ under ‘‘Bill(s)’’. 

NAZIRUDDIN AHMAD, MR.— 2 
‘Appoint: fon i to ex: Rules of Proced: and Conduct of Bisiness 

TOF the Honse. 19. sige 
Bombay, Calcutta and Madras Port Trusts (Constitution) (Amenatmont) Bill. 384-86, 389-90. 
Bombay Pnblic Secrrity Measure (Delhi Amendment) Bill. 800-01. 
Census Bil, 431 440-41. 
Child Marriage Restraint. (Amendment) Bills— 

Motion to refer te Select: Commitice. 587 88. 
Coal Mincs Provident Fund and Bonus Schemes Bill. 484-85: 
Continuance of Legal Proceedinzs Bill. 415. 
Diplomatic and Cersuler Officers (Oaths and. Fees) Bill. . 455.58. 
Displaced Persons (Tnstitution of Suits) Bill’ 420, 423-04 446.50, 453. 
Durgah Khawaja Saheb: (Amendment) Bill: 461-62. 
Electricity (Supply) Bill— 

Consideration of clauses. 65-69, 71-00, 93, 95 88, 90-92, 222.30, 319, 321-22, 325, 327, 330. 
Motion tompass as: amended, 339. 

Essential Supplies (Temporary Powers) (Amendment) Bill. . 1011, 1033, 1036. 
Exchange of Prisoners Bill— 
a to consider, 382, 884. 

Consideration of clauses, 885, 896°87, 839.90, 993194. 
factories Bill— 

Motion to consider as reported by Select Committec. 527, 530. 
‘Consideration of clauses. 533-34, 638-41, 543, 546, 555, 573, 576, 622 637, 646, 651, 666-71, 

681-82, 691-92, 694-95, 
Motion to pass as amended. 695-97. 

Gandhi National M ial Fund Donati (Companies) "Bil. 222 
Hindu Code— 

Motion to consider as- reported by Select Committee. ‘775-77, 779. 
income-tax and Business Profits Tax (Amendment) Bill 
Motion to consider as reported by Select “ommittee; 712-13, 

deration of clauses. 740-43,) 746:47, 757, 
Ata ‘Bill. 462, 468-69," 471. 

Motions to ype as reported by Select Committee and’ to pass ‘as !amended! + 1045, 

Indian Registration (Amendment) Bill. 425-26, 
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5 NAZIRUDDIN AHMAD, MR.—contd. 

Indian Telegraph (Amendment) Bill. 472-73 
Mines and Minerw it) Bill. 813-14, 817. 

Motion re procedure in making Rules to regulate the Procedure and Conduct of Business 

in the Assembly. 773-74. : 

Reserve Bank (Tianste~ to Public Ownership) Bill. Cee 981-83. 
of i hy the H Pa 1 Nehru. 870. 

Taxation on Income (I 6; ) (Second Amendment) Bill. 765, 
Territorial Army Bi". 841, 850-51, 856-58, 860. 

NEIIRV, THE HONOURABLE PANDIT JAWAHARLAL— 

Allotment of a day for discussion on Hyderabad and Kashmir. 3. 

2 sh Congratulations to Shri M. Ananthasayanam Ayyangar on his election as Deputy Speaker. 

; 91 
: Diplomatic and Consular Officers (Oaths and) Fees) Bill— 

Tstroduced. 

Motions fo consider and te pass. 455-59. 

Indian Merchant Shipping (Amendment Bill 

ae Introduced. 4. 
Motions to consider and to pass. 459-60. 

Motion 70-- कु हू 

Blection tu Standing Committee for Ministry of External Affairs and Commonwealth 

Relations. 3. 
Procedure in making Rules to regulate the Procedure and Conduct of Business in the 

Assembly 770-72. ॥ 

Request by Shri H. V Kamath for allotment of time fon “debate on Hyderabat and 

Kashmir. 765-66, 929. 
Resolution 7९-- 

Taian Pe entary Group of Inter Parliamentary Union. 311-12, 316 47 

Measures cheek rising prices of necessary commodities, 191-94, 202 947-48. 

Statemont by Sbri f. कह... Shanmukham Chotty on his resignation ag Minister for Binunce 

-60, 358. 
Statement of Business, 859-72, 1002 
Statoment on Hyderabad. 1157-40. 
Statement on Kashmir 1125-36, 
Statement re inflationary situation. 921. 

NEOGY, THE HONOURABLE SHRI K. 0.-- 

Authenticated Schedule of Authorised Supplementary Expenditure for 194849—other ¢!at 
Railways—laid on the Table. 489. 

> Banking Compani:s Bill— 
Motion for extension of time for presentation of teport of Select Committee 401, Sl- 

Chartered Accountants Rill— 
Motion for leave to introduce. 1002. 

Demand{s) for Supplementary Grant(s} for 1#48-49-- 
‘Capital Outlay on Sterling Pensions'— 
Motion to reduce the Demand— . 
UFailure of Government to sedate protection against scaling down of Sterling 

Balances — 240. 
Defence Capital Outlay'— 

Motion to recuce the Demand— 
Propriety of payment ahd Defence Stores Policy of Government. 240. 

Gandhi National Menoral Fund Ponations (Companies) Bill— + 
Motion for leave to introduce. 4. 
Motions to consider and to pass. 219-: 

Income tax and Business Profits Tax: (Amendment) Bill 
Motion to consider as reverted hw Select) Qammitter_| 711-12; 796: 736-39. 
Consideration of clauses. 740, 743, 745 47;0749-50, 752, 755-5" 
Motion to pass as amended. 757, 761-62. 

Indian Income-tax (Amendment) Bili— ii im 
Motion for Ieive to ees के 

to consider and fo pass. 618-20, 
£ ————— ‘Yarift (Amendment). $1-- 

Motion for leave to introduce. 769-70, 
Motions to consider and to pass ag amended. 1147-48, 1153-58: 
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“NEOGY, THE HONOURABLE SHRI K. C.—evntd. 

Indian Tariff a Amendment) Bill— 
: 770. for leave to introduce, 7 
Motion re election to Standing Commi for Ministry of Commerce. 619. 
हें 27 ag undar section 36 of Central Excises आते Salt Act, 1944—lsid on the Table. 

Payment of Taxes (Transfer of er erty) Bill— 3 
Motion for leave to introduce. 480. हट 

Regulations of Industrial Finance Corporation of India—laid on the Table, 923-35. 

Reserve Bank (Transter tu Public Ownership) Bill. 895-97, 914-16, 984-91. i 

Taxation on Tneome (Investigation Commission) (Second Amendment) Bill. 762-64. im 

_NIVALINGAPPA, SHRI. S— > 

Central Silk Board Bill— 
Motion to refer to Select Committer, 365-64. 5, 

NOTIFICATION (S)— 4 

QTAFIOATION 5 °sf Geutsal Hacieey. and Salt Act, 1944—Inid on the ‘Table, 766-6. 

PANEL OF CHATRMEN— 
Nomination of the —- 531 

PAPERS LAID ON THE TABLE— ; 5 
Declarati of Exemptio jer Registr of Ff Baar Act. 261-65. 

Instruments of Accession signed by Siems of the Khasi Hill States. 921-23, 

Regulations of Industrial Finance Corporation of India, 923-35. 

of India Delegation to Fifth Session of Economic and Social Council of United 

Nations 2. 
“11 आह 5 of work done by Geological Survey of India daring past five years. 5. 

White Paper on Hyderabad. 47-48, 92-164. 

White Paper on Sterling Balances Negotiations. 3. 

PARLIAMENTARY UNION— 
Resolution re Indian Parliamentary Group of Inter ——-. 311-17. 

PATEL, THE HONOURABLE SARDAR VALLABHBHAT— है 

Bombay Public Security M (Delhi Amend: ) Bin— : 

Motion for leave to introduce. 490 

Motions to ccnsider and to pass. 800-01. 
: Census Bill— 

Introduced. 4. : 14 

: Motions lc consider and to pass-as-aiuended. 420-32, 434, 436, 438-42. a. 

Cmematograph (Amendment) Bill— . Shoes 
i 

Motion for leave to introduce. 769. हे eo 

Declarations of Est: ee under Registration of Foreigners Act—laid on thé ‘fable. 65. 

Durgsh Khawaja Saheb (Amendment) Bill— ‘ ss 

Motion for leave to introduce: f 

Motions to censider and to pass. 460-02. =e. 

indian Army (Aracndment) Bill. 462. "ta : 

Ynstrument of Accession signed by Siems of the Khasi J Hill States—tIaid on Table, 

Motion re election to Standing Committee for Ministry of States onthe j 

Resolution’ re abclition of entries of caste and religion, etc., from Government registers, 

forms and records. 167 on - se \ 

White Paper on Hyderabad—laid on the Table. 47-48, 98164 we 

PATENTS (EXTENSION OF TERM) BILL— F 

See “Bill(s)”. 
PATIL, SHRI'S E- i : 

Bombay, Caleutta and Madras Port Trusts (Constitution) (Amendment) Bill. 375-78, 386- 
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PENAL CODE, INDIAN— रे dee? BARE)” as, dment} Bill” under’ Bik(s)", ae = Fe Poe Penge psp 2) of * Oriminal Procedure (Amendment) Bil” under “Bill(ay". 
PENSIONS— 

Motion to reduce Demand for Supplemenatry Grant. for 1948-49— ‘Capital Outlay on Sterling ——*— 
Sterli Tailure of Gavaintiaat 5 secure protection against scalingdown of terling | Balances. 231-59,--266-310. 

PETITIONS, COMMITTRE’ ON 
Nomination of the ——, 581, 

PHARMACY BILL— 
Ses “Bill(a)’’. 

PHILIPPOSE, MR. E JOHN— Le Y Election of —— to Central Committee of Tuberculosis Association of India.: 266. Election: of —— to Standing Committee fur Ministry of Works, Mines ‘and Power: + 873. Resolution 76 measures to check rising prices of necessary commodities. 956-57. PODDAR, MR. ANANDA MOHAN— 
Condolence on the death of ——, 1055. 

POONACHA, SHRI C. M.— 
Indian Navy (Discipline) Amendment Bill. 863-65. 

PORT TRUSTS— 
See ie Calcutta and Madras Port Trusts (Constitution) (Ameadment) Bill” ander “Bill(s)”. 
also “Bombay Port Trust (Amendment) Bill” under “Bill(s)"". also “Calcutta Port (Amendment) Bill” under “*Billta)" also “Calentta’ Port (Pilotage) Bill under «Bill 8)”. 

a also “Madras Port Trust (Amendment) Bil’ wader “Bill(s)". POWER ALCOHOL BILL— 
See “Tndiin —— under “Bill(sy”. 

$ PREVENTION OF FREE OR FORCED oR COMPULSORY. LABOUR शा... See “Rillts)". 

PRICE(S)— 
Resolution r: measuies to check 1 

PRISONERS RILL— ‘ Seo “Exchange of ——" under प्रा)", 
PROCEDURE, RULES OF_ 

See “Rules of ——", 
PROTECTIVE DUTIES CONTINUATION BILL— See “Bill(s)”. 
PROVIDENT FUND— 

है See “Coal Mines. Provident Fund and Bonus Schemes Bill” under “Bill(s)'”, See also “Workers' Provident Fund Bill” under “Billsy’- PROVINCIAL INSOLVENCY (AMENDMENT) BILE— Sie “Bill(s)"’. 
PURLIC ACCOUNTS COMMITTEE 

Sec “Committée(s)"", 

ising —— of necessary commodities 168-216, 938 74, 

y —" 
PUBLIC SECURITY MEASURES (DELHI AMENDMENT) BILL See “Bomba; der? Bills)", 

Q 

if NS} AN 8 ; 
Eo 

Nagy canes nT cides a, members. 619-20, 
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R 

RAGHU VIRA, DR.— 
Iloction of ——— to Central ‘Advisory Boatd of Education. "1001 

RAILWAYS— : 

See ‘Indian Railways (Amendment) Bill” under **Bill(s)”’, 

also. “Indian Railways (Secon! Amendment) Bill Sunder “Bill(s)’”. 
“yes 

also “Railways (Transport of Goods) (Amendment) Bil” under “Bill(s)"’. 

RAILWAYS (AMENDMENT) BILL— 
See “Indian under “Bill(s)’’. 

RAILWAYS (SECOND AMENDMENT) BILL— 
See ‘‘Indiar ०" under ‘‘Bill(s)’’. 

RAILWAYS (TRANSPORT OF GOODS) (AMENDMEN’T) BILL 

See “Bill(a)”. 

RAMNARAYAN SINGH, BABU 
Ajmer-Meiwara Tenoncy and Late) Records Bill— 

Motion to refer to Select Commi®gye. 1141. 
Child Marriage Restraint (Amenduget) Bills— 

Moticit to refer to Select Commit, tes. 525. 
"xchange cf Prisoners Bill. 
Factories Bill— 

Motion to consider as reported biy Belgie Committee. 530 
Consideration of clauses: » 628-29, 
Motion to pass as amended. 699. 

Ainconie-tax and Business. Profits Tax (Amenjment) Bill— 
Molion to cousider as re] रो hy | Seleé} Committee 736, 738: 
Motion to pass as amended, 758-59. € 

Imperial Library (Change of Name) \Bill. 793-93. 
Indian Army (Amendment) Bill. 466-67. 

RAM SAHAT, SHRT— : 
Child Marriage Rectrainy (Amendment) Bills— 

Motidsi to tefer to Select Committecii.592. 
Income-tax and Business’ ProfitsTax (Amendment) Bill— 

Motion to condider as reported by Select Committee: 750-22, 
Resettlement of Displaced Persons (Land Acquisition) Bill. 1063-67. 

RANBIR SINGH, CH.— 
Electricity (Supply) Bill. ~336-39; 
Indian Railways (Second Amendment) Bill— 

Motions to consider and to ‘refer to Select, Committee: 396-97. 
Reserve Bank (Transfer to Public Ownership) Bill. 910-15. 
Resettlament of Displaced Persons (Land Acquisition) Bill. 1060-63. 
Resolution’ re measures. to check- rising, prices of nécessary) commodities: 960-63: 

RANGA, PROF, N. G.— 
Banking Companies Bill— 

Motion to refer to Select Committee. 27-29. E |. 
Motion for extension of time for the presentation of Hie of Select Committee. 402. 

Coal Mines Provident Fund and Bonus Schemes” Bill. है 
Criminal Tribes (Repeat) Bill— 

Motion to refer to Select Committee—not mioved. ° 614. 
Demand(s) for Supplementary Grant(s) for 1948-49— 

‘Capital Outlay on Sterling Pensions’— 

weal तन ling ते f Sterling ऐ81: ilure o! mment to secure protection against scali lown 0०; ९ + Balances 
237, 239-40, 248, 282, 298, 307. : 

Motion to reduce the Demand— 
Be HS of poet and Defence Stores Policy of Government, 235,237, 259:49. 

Eleotricity (Supply) Bill— ena 
Motion to considar as otted* by ‘Select Committee. 39°40. 
Consideration of clauses. 84, 89. 
Motion to pass as amended. 339-41. a 

Essential Supplies (Temporaty! Powéra) (Amendment) Bill. 1005-007. 
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i RANGA, PROF. N. G.contd. 
Estate Duty Bill— 
Motion for extension of time for presentation of report of Select Committee. 9-11, 18. 

Factories Bill-— 
Motion to consider as reported Select Committee. 522-24, 530-31. 
Consideration of clauses 548, 68, 686. 
Motion to pass as amended, 696, 700-706, 707. 

Imperial Library (Change of Name) Bill, 790. 
Indian Army (Amendment) Bill. 465-66. 
Indian Telegraph (Amerdment) Bill. 473. 
Mines and Minerals (Regulation and Development) Bill-- 
Motion for leave to introduce 
Motion to refer to Select Committee. 351-53. 

Motion re— 
Election to Standing’ Committee for Ministry of States. 936. 
Hilection to Standing Committee for Ministry of Werks, Mines and Powar. 709. ह 
हट re measures to check rising prices of neeespary commodities. 186, 187, 190, 194 

7, 202. 
RAO, SHRI B. SHIVA— J 

Estate Duty Bili— 
Motion for extension of tim. for presentation ¢ report of Select Committee. 7-8. 

RAO, SHRI M. TIRUMALA— 
Geuses Bill, 431-34. 
Centrat Silk Board Bill— 

Motion to consider as reported by Select Committee. 1117-14: 
Consideration of clauses. 1120. 4 

Election of —— to Standing Committee २१५० - Ministry of External Affairs and Common- 
wealth Relations. 2i3 

Estate Duty Bil— 
Mution for extension of time for presepiation of report of Select Committee, 1%: 

Facturies Rill J 
Mines and Minerals (Reyulati d Develop: ) Bil— 

Motion to refer to Select Committee. 349-51. 
Resolution r¢ measures to check rising prices ७ necessary commodities. 201, 955 
Statement of Business by the Honourable Pandit Jawaharial Nehru. 872. 

RAO, SHRI S. ५. KRIFHNAMOORTHY— 
Central Sik Board 

Motion to refer to Select Committee. 365-67. 
Diplomatic and Consular Officers (Oaths and Fees) Bill. 458. 
Electricity (Supply) Rill— 5 p 

Motion to considur as -reported by Select’ Committee. 61-62, 
~ Factories Bill. 666, 667, 671 : : 
RASUL, BEGUM AIZAZ— 

Resolution t¢ meastres to check rising prices of necessary commodities. — 199-91. 
‘Yervitorial Army Bill. 834-35. 

RAY, SHRIMATI RENUKA— + : 
Census Hill, 
Child Marriage Restraint (Amendment) Dills— 

Metion to refer to Sel 595-96,. 97. A igh Coal Mines Provident and Bonus Schemes Bill. 476-77. j 4) 1(8) for Si (9) 1० 1948-49— 85 Capital Outlay on Sterling Pensions'— : : Motion to reduce the Demand— ह Failure of Government to secure protection against scaling down of Sterling Ma'a-ces. { 
» : “Defence ital Outlay’— ५ item to redu the Demani ated | riety of payment aud Defence Stores Policy Government. 259-42. | Bate ‘Bul a xf lotion for extension of time for presentation of report of Select Commitee: 16. ; Factories Rill— 5 Bee i (राव गा ० | क्र 

Motion to consider as reported. by Select (०00९७ -525.26.. . - +08 a Consideration of clauses. 562, 2 satires to पा eth 
- Hindu Code— gh toe tas 

considar-ea xeported hy Select Committee. 7 778: — <Besolation. re meemares to chock rising prices of necomary rammodities 942.44 
ia! 2 ta 
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RECORD, 
Savio +e abolition of entries of caste and religion etc., from Government registers, 

forms and ——. 165-68 

REFUGEES BILL— : 
See ©Censns of ——” under ‘‘Bill(s)’’. 

REGISTER(S)— 
Resolution ve abolition of entries of caste and religion etc., from Government ——, forme 

aud records. 165-68. 

REGISTRATION (AMENDMENT) BILL— 
See ‘‘{nJian ——” under ‘‘Bill(s)"’ 

REGISTRATION OF FOREIGNERS ACT— 
See “‘Act(s) 

REHABILITATION FINANCE ADMINISTRATION BILL— 
See  Bill(s) 

RELIEF AND REHABILITATION, MINISTRY OF— 
Election to Standing Committee for ——. 872, 937-38 

RELIGLON— 
Resolution ve abolition af entries of caste and —— etc., from Government registers, forms. 

and records, 163-68. 

REN? CONTROL (AMENDMENT) BILL— 
See “Delhi and Ajmer Merwara ——” under “‘Bill(s)”. 

REPORT(S)-= 

—- of India Delegation to Fifth Session of Economic and Social Council of United 
Nations—laid on the Table, 2, 

Summary RS work done by Geological Survey of India during past five years—laid on the 
Table. 

RESERY ties (TRANSFER TO PUBLIC OWNERSHIP) BILL— 
See Bill(s) 

arrests Ts 1c T OF DISPLACED PERSONS (LAND ACQUISITION) BILL— 
See ill (s)”. 

RESIGNATION~ 
Statement by Shri R. K. Shanmukham Chetty on his —— as Minister for Finunce. 357 60: 

RESOLUTION(S)— 
ae 

Abolition of entries of caste and religion ete., from Government registers, iomns. and 
records-—withdrawn. 165-68. 

Indian Parliament. Group of Inter-Parliamentary Union—adopted. 311-17. 

Measures to ¢ rising prices of "y od ithdrawn. 148-216, 939-74, 
ROADS— i 

Hlestion to Standing Committee for —-. 709-10, 873. 
ROAD Hy leat CORPORATIONS BILL— 

See ‘'Bill(s) 
RULES OF PROCEDURE-- 

Committee to examine —— and Conduct of Business of the House. 919, 
Motion 72 Procedure in making Rules to ite the Procedn C i Othe Aacntly TOE ig regula re and Conduct of Business: 

RULINGS— 
Ste “Speaker, Mr.’*. 

8 

SA’ADULLA, SY. ED MUHAMOMAD— 
Child (Amendment) Bills— 

Motion to refer to Select Committee. 
Mines and 

598-600. 
¢ and Devel ) Bill. 803-04, 

SAHU, SHRI ee eee boo 
(Teraporary Powers) (Amendment) Bill. 1023-28, 

s
e
e
 o
l
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1 SAKSENA, PROF- SHIRBAN-LAL— 

Ajmer-Merwara Tenancy and Land Records Bill— 
‘Motion to refer to "Select Committee. 1146. 

Banking Companies Bill— 
Motion to refer to Select Committee. 29-30. 

Cantonments (Amendment) Bill. 782, 
Census of Refugees Bill— 

Motion for leaye, to जे 318. 
Central Silk Foard छा! 
Child Marriage Restvaint (Amendment) Bills— 
Motion to refer to Select Committee. 596 

Delhi and Ajiwner-Merwaia Land Develonment Bill. 1111-13. 
Deman 1(8) for Supplementary Grant(s) for 1948-48— 

‘Capital Cutlay on Sterling Pensions’— 
Motion to reduce the Demand— 

Foilnre ५ secure protection against scaling down of Sterling Balances 
245, 249 50, 319, 

‘Defence Capital Outlay’. 
Motion to reduce the Demand— 

ro ri efence Stores Policy of Guyernment. 245, 24950: 
pericit up) 
Baer pecs os reported ry Select Committee. 54-57, 59. 
Consideration of clavses. 82, 94-85, 228 23: 

Essential Supnlies (‘'emporary Powers) (Amendment) Bill.” 1015-17, 1031, 1033 35, 
Estate Duty Bill— 

Motion for extension of time for presentation of report of Select Committe. 12:14. 
Exchange of Prisoners Bill. 880-82. 

Factories, Bi “rr : 
lotion to consider as repor‘ed by Select Committee. 518-22. 

Consideration.of ¢lanres 87528: 540 5, 6455 547, 564-55," 557, 559-61, 563, 565-67, 570.76. 
age 623.27. 699. 674, §37-40 649.59. 676-62, 665-68, 671-72, 677, 687-90, 694 

lotion to pass ng amen¢ed. , 699-7027 705,06, 
Imperial Library (Chatige of Name) Bal 799-800 
Indian Navy (10 5लं[ 110७) “imendme nt Au 364. 
Indian Railways: (socom) * onde 4२०, 104943, 1049-50. 
Indian Tariff (Amendment) Bill, 1159, 1153, 1155-56, 
Mines and Minerals (Re vlution -nd Deve opment) Bill. 806-08 
Motion re procedure ‘».making Rulesy*o re ulate the»Provedtre and Conduct of Business 

in the Assemblv. 73 
Reserve Bank {t'ransfer to Public’ Ownership) Bill. 913-14 
Resettlement of Tis-lacec Persons (Land ‘cquisition) Bill, 1077-80 
Sonepat e meusnres ४९ check. rising, prices of: necessary Br ere 548, 953-55. 

dit Jawaha 
Territorial Army sill, 832-34. ak 

SAKSENA, THE HONGURABLE: SHRI‘MOHAN LAL— 
Motion re-— 

Election to Standing Corm'ttee for Min's‘ry of Communi 
Election to Stend'ny Com—"tt-p for Minisfir-lof Relief Ay 10820 £72 Resettlement of D‘sulaced Persons (Land Acquisition) Bill— 
Motion for leave to introduce. 875. 
Motions to consider छह! # ५ 8 amended. 1051-52, 1078, 1083-91, 

SAMANTA. SHRI SATIS CHANDRA 
ensus ART, 

ee
) 

oe 
e
e
 ४
1 

SANT SINGH, SARDAK— 
Presentation of Replica of Ashoka Pillar hy ——, 919-20, 

SANTHANAM, SHRI K.— 
ppointin stony) Commit? 3 Ape a Sect =e it*ee to examine Rules of Procedure and Conduct of Business 

Censns Rill. 431-33, 410. 
Centra] Silk Hoard Bisl 1129. 
Child Marriage Restraint (Amendment) Bvls— 

Motion to refer ty Select “omm'tice, 613, 
Continuance of Le-al Proc Ril 416. $ 
Demand{s) for Supplementary a ee (5) for 1948-49— : ४ 4 Re 

‘Capital Outlay on Sterling Pens‘ons’— < ie 
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: AM, SHRI K.—contd. 

duce the Demand— 
Pee लटक to secure protection against scaling down of Sterling Balanees. 

295, 244, 283, 295, 308, 
“Defence Capital Vutlay — 
Mouo? ७० reduce tue Demand— 

rropriety of payment and Defence Stores Policy of* Government. 235, 244, 283, 295, 
208. 

Displaced Persons (Lastitution of Suits) Bill. 422, 454.52. 
Kiectrieity (Supply) 

Motion to cousider ag reported by Select. Committee... 4 
Consiieration of clauses 66, 71, 74, 77, 223-27, 229, 222-23, 325.28, 
Motion to pass as amended. 332-33. 

Estate Duty 12ill— 
Motuon tor extension ot time for presentation of report of Select Committee. 8, 14. 

Exchauge of Prisoners Bill. 888, 891-92. 
Pactoris Kill— 

aiowoa to consider as reported Pye Select Committees. 508, 61 
Consideration of-clauses. 537, 544, 548, 564-65, 567-68, 623, 630, 651,. 653,657, 

७७०, 662, 670, 676, 68८, 687-89. 
Motion to pass aa amended. 707 

Hindu Code— 
Motion to consider as reported: by Select Committee. 781 

Income-tax and Business Profits Tax (Amendment) Bill 739-40. 
inuian army (Amendment; Bill 471. 
lud.an Matr.monial Causes {War Marriages) Bill. 427. 
Indian Railways (Second Amendment) Bill— 
Motions to consider and to refer to Select Committee. 07. 

Mies and Minerals (Regulation and Development) Bill. 812-13, 
Motion +e procedure in making Rules to regulate the Procedure and» Conduct: of) Susiness in 

the Assembly, 775: — 
Nom.uatioa of —— to Committee on Petitions. 581. 
Nomination of —— to Panel of Chairmen. 581 
Reverse Bank (Transfer to Public Ownership) Bill. 914-16, 
Resetilement of Displaced Persons (Land Acquisition) Bill. 1058-59, 
Resolution re measures to check tising prides of neces ary commodities, 186-89, 
‘Territorial Army Lill, 843. 

SARWATE, SHRI V. S.— 
Central Silk Board Bil— 

Motion to refer to Select Committee. 367-68 
Election of —— to Standing Committee “or the Ministry of States. 1003, 
Exchan se of Prisoners Bill.” 892. ः - 
Factories Bill. 553, 645-44 

SATISH CHANDRA, SHRI— 
Central Silk Board Bill-— 
a as p consider as नही हक Select, Committee. 1115-16. 

tion of —— to Central Advisory Board of Archaeology, ,.1001. 
Ladion, Cottom, Cess (Amendment) Bill. 

SATAYANARAYANA, SHRI MOTURI— 
Election of —— to Standing Committee for Roads. 873. 
Indian Tariff (Amendment).Bill. 1150-52. 

SCHEDULE(S)}— 

Authenticated’ —— of Anthorised “Supplementary Expenditure for 1948-49—other thor 
Railwaxs—laid on the Table. 489. ii 

SECURITY MEASURES— 

See “Bombay Public Security Measures (Delhi Amendment) Bill” ander ‘‘Bill(s)’’. 

SH*‘#A. PROF. K. T— 
Demandts) for Supplementary Grant(s) for 1948-49— 

‘Con‘ts] Outlay on Sterling Pensions’— 
Motion to reduce the Demand— 

z — of Government to secure protection against scaling down of Sterling Stalanoe: 
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SHAG, PROF. K. T.—contd. TTT 

‘Defence Capital Outlay — 
Motioa (6 reduce the Demand— हि 

Propriety of payment and Defence Stores Policy of Government. 259-59. 
Ineome-tax and Pusincss Profits Tax (Amendment) Bill. 750, 753. 
Reserve Bank (Trabsfer to Public Ownership) Bill. 974-79. 
Resolution re measures to check rising prices of necessary commodities. 205-08. 

SHARMA, PANDIT BALKRISHNA— 
- Hindu Code— 

Motion te consider as reported by Select Committee. 777-78. 

SHARMA, SHRI KEJSHNA CHANDRA— 
Child Marriage Restraint (Amendment) Bills— 

Motion fo refer to Select Committee. 600-01, 
Displaced Persons (Institution of Suits) Bill, 454. 
Factories Bill. 669-70, 682-86, 691 is 
Mines and Minerals (Regulation avd Vevelopmet) Bill. 803, 815, 
Resettlement of Displuced Persous (Land Acquisition) Bill 
Statement of Bus vy the Honourable Pandit Jawaharlal Nehru 871. 
Territorial Army B: 850, 852, 856. 

SHIPPING— 
See ‘Control of Shipping (Amendment) Bill’, under ‘‘Bill(s)". 
See also “Indian Merchant Shipping (Amendment) Bill’’ under “‘Bill(s)"’. 

SIDDALINGAIYA, SHRI T.— 
Election of —— to Central 0; ittee: of T losis Association of India. 266. 

SIDHVA, MR. R. K. 
Banking Companies Bill— 

Motion to: refer to Seleci, Committee. 22-25. 
Bombay, Calcutta and Madras Port Trusts (Constitution) (Amendment) Bill— 

Motion to consider. 370-74. a 
Consideration of clauses. 384, 387. ह 
Motion to pass as amended. 390-92. 

Bombay Port Trust (Amendment) Bill— 
Motion to refer to Select Committee—not moved. — 616. 

Caleutta Port (Amendment) Bil]— 
Mation to refer to Select. Committee—not moyed. 616. ais 

Coal Mines Provident Fund and Bonus Schemes Bill. 474-76. 485. 
Code of Criminal Procedure (Amendment) Biil— 
(Amendment of Section 486). 
Motion for leave ‘to introduce 

Demani(s) for Supplementary Grant(s) for 1948-49— 
ital Outlay on Sterling Pensions’ — 

Motion to reduce the Demand— 
; Failure*of Government to secure protection against scaling down of Sterling Balances. 
: ४ 237-38, 240, 244, 284, 286, 288-9) 

Defence Capital Outlay’— 
Motion to reduce the Demand— 

Propriety of payment and Defence Stores Policy of Government. 237-38, 240, 244, 
284, 285, 288-91 . 

bal 

Dentists: (Ainendraent) Bill— 
Motion fur leave to introduce, 618 

__ _ - Essential ae (Temporary Powers) (Amendment) Bill. 3004-06, 1035. 
aa a Duty Bili 

3 lotion for een of time for presentation of report of Select Committee. 8-9, 15, 77. 
7 ‘Exchange of Pri Bill. 873-76, 884. 
Factories Bill— 

= Motion to consider as reported by Select Committee. 486-88, 490-96, 529-30, 4 
Consideration of 5353-39, 550-52, 557-59, 568, 568-69. 578-79, 625. 627. 
Motion t ded. 

Indian Cotten Cess (Amendment) Bill. 992-93. 
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/sIDHVA, MR. R. K.—contd. 

 Preventiun of Free or Forced or Compulsory Labour Bill— 

moved. 616. 
Motion to consider—not कै 

Resettlement of Displaced Persons (Land Acquisition) Bill, 1054, 1055-58, 1079. 

Resolution re measures to check rising prices of necessary commodities, 967, 970. 

Territorial Ary Bill. 840, 842, 849-52, 861-62. 

Workers’ Provident;Fand Bill— 

Motion to refer to Select Committee—not moved. 616. 

SILK BOARD BILL— 

See ‘Central ——" under “Bill(s)’. 

SINHA, SHRI SATYANARAYAN— 

Appointment of ——- on Committee to ex 

i of the House. 919. 

“SITARAMAYYA, DR. B. PATTABHI— 

Banking Companies Bil— 
८ 

Motion for ‘extension of time for the presentation of report of Select Committee, 402. 

amine Rules of Procedure and Conduet of Business 

Central Silk Board Bill— 

Motion to refer to Select Committee. 364-65. 

Demand(s) for Supplementary Grant(s) for 1948-49— 

‘Capital Outlay on Sterling Pensions’— 

i Motion to reduce the Demand— 

f Failure of Government to secure protection. against scaling down of Sterling Balances. 

241-43, 274-78. 
a os iD 

‘Defence Capital Outlay’— 

Motion to reduce the Demand— ed + 

Propriety of payment ‘and Defence Stores Policy of Government. 241-43, 274-78. 

Blectricity (Supply) Bill. 67, 7. 

Factories Bill. 642. 
डे तक and Business Profits Tax (Amendment) Bill. 760-61. 

f Indian Rail (Second Amendment) Bill— 

| ‘Motions to -consider and to refer to Select Committee. 412, 

-Mines and Minergls (Re; gulation and Develop t) Bill. 814. 

"Motion re election “to Standing Commi 166७ ‘for Ministry of States. 956. 

Reserve Bank (‘Transfer to Public Ownership) Bill. 9 13, 915, 983-84. 

t of Busi by the Hi ble Pandit Jawaharlal Nebra. 870. 

Supply of to questi in ad to Members. | fb 20, हा 

BONDI, SHRI B. L.— 
Cental Silk Roard Bill— 

|. Motion to consider as reported by Select Commitiee. 1119. 

| Consideration of clauses. 1120, nahars 

Electricity (Supply) Bill. 318. — 
iE 

Income-tax and Business Profits Tax (Amendment) Bill— 

Motion to consider as reported by Select Committee. 737. 

Consideration of clauses. 746. . : 

Indian Army (Amendment) Bill. 466. 

Mines end Minerals (Regulati and Development) . 8 810. 

Resottlement of Displaced Persons (Land Acquisition) Bill, -1088-85, 1085-86. - 

SPFAKER, MR. (THE HONOURABLE MR. ७. ¥. MAVALANKAR)— St पैड 

oS aggro 7 रत 
‘onvention that formal amendments for the correction of _grammati construction, 

९! A = and smal! letters, in Bills, need not be moved andthe Draft- 

man’s attention invited. 
> कप, == 

Wilt{s)—Marginal Note(s)— 
_Narsanal Rotes de not form part of any section of & AE 65. corte : 

M. Ananthasayanam A) ‘on his election as Deputy- — 
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STANDING COMMITTEE— 
See “‘Coinmittee(s)"’, 

STANDING FINANCE COMMITTEE— 
See ‘‘Committee(s)”. 

STATE INSURANCE BILL— 
See ‘Employees’ ——’’ under ‘‘Bill(s)’’. 

SLATEMENT(S)— 
— by Shri R K. Shanmukham Chetty on his resignation as Minister for Finance 
— on Hyderabad by the Honourable Pandit Jawaharlal Nehru. 1137-40. 
—-~— on Kashmir by the H ble Pandit Jawaharlal Nehru, 1125-36. 
—— re inflationary situation. 921. 

STATEMENT OF BUSINESS— 
See “Business of the House’. 

STATES, MINISTRY OF— 
Election to Sianding Committee for the ——. 936, 1001. 

STERLING BALANCES— 
Motion to reduce Demand for Supplementary Grant for 1948-49— 

“Capital Outlay on Sterling Pensions’— 
we of Government to secure protection against scaling down of ——. 231-59, 266- 

White Paper un —— Negotiations—laid on the Table. 3, 
®UBRAMANIAM, DR. V.— 

Factories Pill. 547, 562, 

SWAMINADHAN, SHRIMATI AMMU— 

Census Bill. 435. 
Nomination of ——- to Pane] of Chairmen. 581, 

= 

TAJAMUL HUSAIN, MR.— 

ti
ta
n 

h
e
a
 

e
e
 
n
e
 

Motion re procedure in making Rules to regulate the Procedure and Conduct of Baines 
in the Assembly. 775. 

TARIFF (AMENDMENT) BILL— 

Sec “Indian ——” under ‘‘Bill(s)”. 
TAXATION ON INCOME (INVESTIGATION COMMISSION) (AMENDMENT) BILL— 

Bee “Bill(s)". 

TEA CONTROL (AMENDMENT) BILL— 
See “Indian ——” under “‘Bill(s)"’. 

EK CHAND, DR. BAKHSHI— 
Displaced Persons (Institution of Suits) Bill, 422-23. 

TELEGRAPH (AMENDMENT) BILL— 
Sce ‘Indian —--” under ‘‘Bill(s)”. 

TENANCY AND LAND RECORDS BILL— 
See ‘‘Ajmer-Merwara ——’’ under ‘‘Bill(s)”. 

THRRITORIAL ARMY BILL— 
See “Dill(s)"’. 

WEXTILES CESS BILL— 
See “Cotton ——” under “‘Bill(s)"’. 

THOMAS, MR. R. V.—- 
Election of —— to Standing Committee for Roads 873. 

TRANSFER OF PROPERTY— < 
See ‘Payment of Taxes (Transfer of Property) Bill” under “Tullis)". 

TRANSPORT CORPORATIONS— ; 

See “Road ‘Transport Corporations Bill’? under ‘Bill(s)’’. 
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| OF GOODS (AMENDMENT) BILL— ५ 
Sez “Railways -—” under “Bill(s)”. । 

TUBERCULOSIS ASSUCIATION— 

Election to Central Committee of —— of India 49, 266. 

TYAGI, SHRI MAHAVIR— 
Census Bill. 436-37, 439. : 
Demand(s) for Supplementary Grant(s) for 1948-49— ; ‘Capital Outlay on Sterling Pensions’— 

Motion to reduce the Demand— 
Ha of Government to secure protection against scaling down of Sterling Balances 

“Defence Capital Outlay’— 
Motion to reduce the Demand— 

Propriety of payment and Defence Stores Pohey of Government, 2365, Election of ——- to Central Advisory Committee of National Cadet Corps. 266, Election of 4— to Standing Committee for Ministry of Communications. 710. 
Hindu Code— | Motion to consider as reported by Select Committee. 778. 
Imperial Library (Change of Naine) Bill. 794-96. 
Indian Army (Amendment) Bill. 464-65, 470. 
Mines and Minerals (Regulation and Devel ) Bill, 804, 816-17. 
Resettlement of Displaced Persons (Land Acquisition) Bill. 1059, 1089-91, 
Resolution re measures « check rising prices of necessary commodities. 200. 
Statement on Kashmir by the Honourable Pandit Jawaharlal Nehra 1136. 
Supply cf answers to questions in advance to Members. . 
Territorial Army Bill. 822, 829-32, 841-43, 852-53, 858-60, 862. 

U 

UNITED NATIONS ORGANISATION— 

Report of India Delegation to Fifth Session of Economic and Social Council of United 
Nations—laid on the Table. 2. 

UNIVERSITY— 

Election to Court of —-— of Delhi. 937, 1001. * 

६५4 

VELAYUDHAN, SHRIMATI DAKSHAYANI— 
Factories Bill— 

Motion to consider as reported by Select Committee. 526, 531. 
Consideration of clauses. 549-50, 574-75, 576, 624, 627-28, 654. 
Motion to pass as amended. 703-04, 706. 
lomination of —— to 0; ittee on Peti 581. ae 

Resolution re measures to check rising prices of necessary commod 2085. 
| VIJAYAVARGIYA, SHRI GOPIKRISHNA— 
| Ajmer-Merwara Tenancy and Land Records Bill— 

Motion to refer to Select Committee, 1144-45. 

Child Marriage Restraint (Amendment) Billk— 
Motion to refer to Select Committee. 600. 

Electicn of —— to Standing Committee for Ministry of Defence. 710. 
Rlcciricity (@apply) Bil 334.36. 
Factories 

Consideration of clauses. 544, 554. 565, 573, 635, 640, 684. 
Mines and Minerals (Regulation and Development) Bill. 817. 
Resettlement of Displaced Persons (Land Acquisition) Bill. 1069-70. 



jaid on the Table. ‘47-48, 92164, 
व कल Heapeaticag tate tates MMR: 

rising 

’ PROVIDENT FUND BILL— 
“<Billa)”. 
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